06.03.2025 ADVANCE CAUSE LIST

COURT NO. 01
DIVISION BENCH- 1
HON"BLE THE CHIEF JUSTICE

HON"BLE MR.JUSTICE TUSHAR RAO GEDELA

NOTE 1: NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST”

NOTE 2: ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM
WHILE APPEARING THROUGH VIRTUAL MODE, 1.E., ENSURE THE VIDEO IS ON WHEN THE
MATTER 1S TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/
DISTURBANCE.

NOTE 3: COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

NOTE 4: COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR
FROM A PUBLIC PLACE.

NOTE 5: COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE
THEMSELVES ONLY WHEN THEIR MATTER 1S CALLED UP, SO THAT THE COURT PROCEEDINGS IN
PROGRESS ARE NOT DISRUPTED.

NOTE 6: COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES
SO AS NOT TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF
COURT PROCEEDINGS.

CLICK HERE TO JOIN VC

https://dhcvirtualcourt._webex.com/meet/dhcvirtualcourt9

MEETING NO. 25125678824

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

Courtmasterdbone@gmail .com

courtmaster253@gmail .com

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
TOP OF THE BOARD
1 FAO(OS) (COMM)-191/2023 NATIONAL HIGHWAYS AUTHORITY OF INDIA  SANTOSH KUMAR KUMAR, SANTOSH
CM APPL. 63372/2023 V/s ORISSA STEEL EXPRESSWAY LTD KUMAR KUMAR, K SHIVA, DHEERAJ P
CM APPL. 40693/2024 DEO
OTHER DETAILS OF ADVOCATES:
DAKSH ARORA(ADVSKOFFICE@GMAIL.COM)(9818309301)(PETITIONER)
ORISSA STEEL EXPRESSWAY PVT LTD(CS@BRNL.IN)()(RESPONDENT)
SANTOSH KUMA , DAKSH ARORA
(ADVSKOFFICE@GMAIL.COM)(9818309301)(PETITIONER)
DHEERAJ(DHEERAJ.P.DEO@GMAIL.COM)()(RESPONDENT)
SHIVA K (SHIVAKRISHNAMURTI@GMAIL.COM)(8489662301)(PETITIONER)
SK OFFICE(ADVSKOFFICE@GMAIL.COM)(0)(RESPONDENT)
SYAL AND CO(SYALANDCOMPANY@GMAIL.COM)(0)(RESPONDENT)
DHEERAJ P DEO(DHEERAJ.P.DEO@GMAIL.COM)(8527848331)(RESPONDENT)
2 LPA-861/2024 IMC LIMITED R MAYA, RAHUL SAGAR SAHAY,
CM APPL. 50300/2024 V/s UNION OF INDIA AND ORS AMIT MEHARIA

CM APPL. 50302/2024
WITH W.P.(C) 16173/2024
LPA 863/2024

LPA 1158/2024

LPA 1161/2024

OTHER DETAILS OF ADVOCATES:
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LPA-1158/2024
CM APPL. 69261/2024
CM APPL. 69262/2024

LPA-1161/2024
CM APPL. 69282/2024
CM APPL. 69283/2024

LPA-863/2024
CM APPL. 50362/2024
CM APPL. 50364/2024

W.P.(C)-16173/2024

CM APPL. 67982/2024
CM APPL. 67983/2024
CM APPL. 67984/2024

LPA-1104/2024

CM APPL. 65026/2024
CM APPL. 65110/2024
CM APPL. 73253/2024

W.P.(C)-15511/2024

CM APPL. 65140/2024
CM APPL. 65141/2024
CM APPL. 65142/2024
CM APPL. 69226/2024
CM APPL. 73017/2024
CM APPL. 75203/2024

WITH W.P.(C) 15518/2024

ADVANCE CAUSE LIST

IMC LTD(LN@IMC.NET)(9500028270)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
PNG(SECRETARY@PNGRB.GOV.IN)(9312061203)(RESPONDENT)
SANDEEP(SANDEEPJAIN@INDIANOIL.IN)(0)(RESPONDENT)

RAHUL SAGAR
SAHAY(RAHUL.SAHAY@SAHAYCHAMBERS.COM)(9958867445)(RESPONDENT)
AMIT MEHARIA(DELHI@ MCOLEGALS.CO.IN)(9818270870)(RESPONDENT)

INDIAN OIL CORPORATION LIMITED AMIT MEHARIA
V/s PETROLEUM AND NATURAL GAS
REGULATORY BOARD & ORS.

OTHER DETAILS OF ADVOCATES:

INDIAN OIL CORPORATION LIMITED
V/s PETROLEUM AND NATURAL GAS
REGULATORY BOARD & ANR.

AMIT MEHARIA

OTHER DETAILS OF ADVOCATES:

IMC LIMITED R MAYA, AMIT MEHARIA
V/s INDIAN OIL CORPORATION LIMITED AND
ANR. & ORS.

OTHER DETAILS OF ADVOCATES:

SOLARIS LEGAL(NISHA.BHATIA@SOLARISLEGAL.IN)(7755888818)(PETITIONER)
SOLARIS LEGAL(NISHA.BHATIA@SOLARISLEGAL.IN)(7755888818)(PETITIONER)
IMC LTD(LN@IMC.NET)(9500028270)(PETITIONER)

IMC LTD(LN@IMC.NET)(9500028270)(PETITIONER)

PETROLEUM & NATURAL
GAS(SECRETARY@PNGRB.GOV.IN)(9312061203)(RESPONDENT)
RAHUL(RAHUL.SAHAY@SAHAYCHAMBERS.COM,
ASSOCIATES@SAHAYCHAMBERS.COM)(0)(RESPONDENT)

SANDEEP JAIN(SANDEEPJAIN@INDIANOIL.IN)(0)(RESPONDENT)
PNG(SECRETARY@PNGRB.GOV.IN)(0)(RESPONDENT)

INDIAN OIL CORPOATION LTD(SANDEEPJAIN@INDIANOIL.IN)(0)(RESPONDENT)
AMIT MEHARIA(DELHI@MCOLEGALS.CO.IN)(9818270870)(PETITIONER)

INDIAN OIL CORPORATION LIMITED SMARIKA SINGH, UTKARSH SHARMA
V/s PETROLEUM AND NATURAL GAS
REGULATORY BOARD & ANR.

OTHER DETAILS OF ADVOCATES:

SMARIKA SINGH(SMARIKA.SINGH@AMSSHARDUL.COM,
SAIFUR.FARIDI@AMSSHARDUL.COM)(9717090875)(PETITIONER)

PNGRB, UNION OF INDIA(SECRETARY@PNGRB.GOV.IN,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

UTKARSH SHARMA(UTKARSH.SHARMA7 @GMAIL.COM)(9312061203)(PETITIONER)

NIHARIKA NIGAM ANAND VERDHAN MAITREYA,
V/s GOVT. OF NCT OF DELHI & ORS. TARUN VERMA

OTHER DETAILS OF ADVOCATES:

ANAND VERDHAN
MAITREYA(ANANDVERDHAN @ GMAIL.COM)(9212799778)(PETITIONER)

ANAND VERDHAN
MAITREYA(ANANDVERDHAN @ GMAIL.COM)(9212799778)(PETITIONER)
PUNEET(PUNEETKUMARA436@GMAIL.COM)(0)(RESPONDENT)
RAMESH(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

A2Z INFRA ENGINEERING LIMITED & ANR. NAMAN SINGH BAGGA, UDIT SETH,
V/s BHARAT SANCHAR NIGAM LIMITED & ROHIT MAHAJAN
ORS.

OTHER DETAILS OF ADVOCATES:

SUDHIR SHARMA(NBAGGA@CSPARTNERS.IN)(7011267823)(PETITIONER)
SAMEER, CHANDRA SHEKHAR, ASHISH CHAUBEY(SAMEER.LAWYER@GMAIL.COM,
CHANDRASHEKHARBAAD@BEL.CO.IN,
ASHISHCHAUBEY@BEL.CO.IN)(0)(RESPONDENT)

VARA PRASAD(VARAPRASAD.N@VISHWASAMUDRA.IN)(0)(RESPONDENT)
ANIL SETH(OFFICE@SETHLAWCHAMBERS.COM)(0)(PETITIONER)

N BAGGA(NBAGGA@CSPARTNERS.IN)(0)(RESPONDENT)

SUDHIR SHARMA AND NAMAN SINGH
BAGGA(NBAGGA@CSPARTNERS.IN)(7011267823)(PETITIONER)

LEENA TUTEJA(OFFICE.LEENATUTEJA@GMAIL.COM,
AORMANSIGUPTA@GMAIL.COM,
ROHANCHAWLA13@GMAIL.COM)(0)(RESPONDENT)
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9 W.P.(C)-15518/2024 PACE DIGITEK LIMITED ANIRUDH WADHWA, VIKHYAT
CM APPL. 65153/2024 V/s BHARAT SANCHAR NIGAM LIMITED OBEROI, LEENA TUTEJA, LEENA
CM APPL. 65154/2024 TUTEJA, NIKHILESH KRISHNAN

CM APPL. 65155/2024
CM APPL. 66813/2024
CM APPL. 73009/2024
CM APPL. 73058/2024
CM APPL. 4272/2025

OTHER DETAILS OF ADVOCATES:

ANIRUDH
WADHWA(ANIRUDH@WADHWACHAMBERS.COM)(9910612299)(PETITIONER)
SANJAY, SAMEER AGRAWAL(SANJAY.VATSA@BSNL.CO.IN,
SAMEER.LAWYER@GMAIL.COM)(0)(RESPONDENT)

VIKHAYAT OBEROI(AORMANSIGUPTA@GMAIL.COM)(9501110099)(PETITIONER)
ALOK SINGHAL(ALOK.SINGHAL@PACEDIGITEK.COM)(0)(RESPONDENT)
VIKHAYAT OBEROI AND MANSI GUPTA AND NISHITA GUPTA AND RAVI SHARMA
AND SHIVAM PRA(OFFICEOFVOBEROI@GMAIL.COM)(9916338183)(PETITIONER)
VIKHAYAT OBEROI AND MANSI GUPTA AND NISHITA GUPTA AND RAVI SHARMA
AND SHIVAM PAR(OFFICEOFVOBEROI@GMAIL.COM)(9916338183)(PETITIONER)
VIPUL(VIPUL@VKLAWCHAMBERS.COM, BHARGAV@WADHWACHAMBERS.COM,
LEENATUTEJA25@GMAIL.COM)(0)(RESPONDENT)

BHARAT SANCHAR NIGAM LIMITED(ANIRUDH@WADHACHAMBES.COM,
VIPL@VKLAWCHAMBERS.COM, RISHABH@RDHEER.COM)(0)(RESPONDENT)
BHARGAV (BHARGAV@WADHWACHAMBERS.COM)(0)(RESPONDENT)

ROHAN CHAWLA(ROHANCHAWLA13@GMAIL.COM,
KESHAVMGULATI@GMAIL.COM)(0)(RESPONDENT)

AMBUJ WADHWA CHAMBERS(AMBUJ@WADHWACHAMBERS.COM,
OFFICE@SETHILAWCHAMBERS.COM, RISHAB@RDHEER.COM)(0)(RESPONDENT)
AISHWARYA (AISHWARYA@RDHEER.COM)(0)(RESPONDENT)

ANIRUDH (ANIRUDH@WADHWACHAMBERS.COM)(0)(RESPONDENT)

ANIRUDH WADHWA , VIPUL KUMAR
(ANIRUDH@WADHWACHAMBERS.COM)(9910612299)(PETITIONER)

ANIRUDH WADHWA , VIPUL KUMAR
(ANIRUDH@WADHWACHAMBERS.COM)(9910612299)(PETITIONER)

ANANYA NARAIN(ANANYANARAINO7@GMAIL.COM)(0)(RESPONDENT)
VOBEROI(OFFICEOFVOBEROI@GMAIL.COM)(0)(RESPONDENT)
MANSINGUPTA(AORMANSIGUPTA@GMAIL.COM)(0)(RESPONDENT)

KESHAV (KESHAVMGULATI@GMAIL.COM)(0)(RESPONDENT)

ATTORNEY LBRAI(ATTORNEYLBRAI@GMAIL.COM)(0)(RESPONDENT)
RISHABH(RISHABH@RDHEER.COM)(0)(RESPONDENT)

ROHAN CHWALA(ROHANCHAWLA13@GMAIL.COM)(0)(RESPONDENT)
NIKHILESH(NIKHILESH_KRISHNAN@YAHOO.CO.IN)(0)(RESPONDENT)

LEENA TUTEJA (LEENATUTEJA25@GMAIL.COM)(0)(RESPONDENT)

LEENA TUTEJA(LEENATUTEJA25@GMAIL.COM)(9810049061)(RESPONDENT)

NIKHILESH
KRISHNAN(NIKHILESH_KRISHNAN@YAHOO.CO.IN)(9717149318)(RESPONDENT)
10  W.P.(C)-16999/2024 RAJBALA SURESH CHAND SINGHAL
CM APPL. 72077/2024 V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
S.C.SINGHAL(SCSINGHAL@REDIFFMAIL.COM)(9810061558)(PETITIONER)
S.C. SINGHAL(SCSINGHAL@REDIFFMAIL.COM)(9810061558)(PETITIONER)
LEGALCELL DCB, UNION OF INDIA(LEGALCELLDCB@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

UNION OF INDIA, LEGAL CELL DCB(UOIDHC@GMAIL.COM,
LEGALCELLDCB@GMAIL.COM)(1123384193)(RESPONDENT)

FOR ADMISSION

11  |\W.P.(C)-13142/2024 SARITA GUPTA CHANDER KANT TYAGI
CM APPL. 54921/2024 V/s INCOME TAX DEPARTMENT

OTHER DETAILS OF ADVOCATES:
CHANDER KANT TYAGI(LEGALTRIGON@AOL.COM)(9968239569)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

12 |\W.P.(C)-15095/2024 PATIENT SAFETY AND ACCESS INITIATIVE OF | KARAN GUPTA, KHAITAN & CO.
CM APPL. 63224/2024 INDIA FOUNDATION
CM APPL. 63225/2024 V/s UNION OF INDIA & ORS.

CM APPL. 63226/2024
CM APPL. 71781/2024
CM APPL. 3793/2025

OTHER DETAILS OF ADVOCATES:

KARAN GUPTA(KARAN@KGVSLEGAL.COM)(9729202222)(PETITIONER)
UNION OF INDIA AND ORS(UOIDHC@GMAIL.COM, HFM@GOV.IN, MEFCC@GOV.IN,
FMO@NIC.IN, CCU-CUSDEL@NIC.IN)(0)(RESPONDENT)

.(DGFT@NIC.IN, JENNY.ZHANG@INTUSURG.COM,
INVESTOR.RELATIONS@INTUSURG.COM)(0)(RESPONDENT)
CGST(ANURAGDULAW@GMAIL.COM, INDIA-HFM2GOV.IN, DELHINORTH-
LEGAL@GOV.IN, CGSTDELHIWESTL)(0)(RESPONDENT)

AJAY BHARGAVA AND VANITA BHARGAVA
(PHALGUNI.NIGAM@KHAITANCO.COM)(0)(PETITIONER)

KARAN GUPTA(KARAN@KGVSLEGAL.COM)(0)(RESPONDENT)
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13

14

W.P.(C)-1303/2025
CM APPL. 6476/2025
CM APPL. 6477/2025

W.P.(C)-2267/2025
CM APPL. 10698/2025
CM APPL. 10699/2025

AFTER NOTICE MISC. MATTERS

15

16

17

18

19

20

21

LPA-8/2024
CM APPL. 440/2024
CM APPL. 25142/2024

LPA-817/2024
CM APPL. 48527/2024

LPA-1230/2024
CM APPL. 74896/2024
CM APPL. 74897/2024

RFA(COMM)-563/2024
CM APPL. 76066/2024

W.P.(C)-4126/2016

W.P.(C)-9946/2017

W.P.(C)-2973/2021
CM APPL. 20641/2021

ADVANCE CAUSE LIST

OMBIR SINGH NEHA
V/s THE PRINCIPAL SECRETARY
HORTICULTURAL GOVT J AND K AND ORS

OTHER DETAILS OF ADVOCATES:

INDERPAL
KHOKHAR(INDERPALKHOKHARADV@GMAIL.COM)(7988441750)(PETITIONER)
JAMMU HORTI CULTURE, KASHMIR
HORTICULTURE(JAMMUHORTICULTURE@GMAIL.COM,
KASHMIRHORTICULTURE@GMAIL.COM)(0)(RESPONDENT)

JKHPMC LTD, SUDARSHAN SINGH(JKPMCLTD@GMAIL.COM,
RAWATAZADPUR@GMAIL.COM)(0)(RESPONDENT)

SAHIL ALLOYS AND MACHINE TOOLS HARSHEEN MADAN
V/s STEEL AUTHORITY OF INDIA LIMITED

OTHER DETAILS OF ADVOCATES:

HARSHEEN M PALLI, CHRITARTH PALLI, RAJAT GUPTA, RASHI
JAIN(AMOD.KUMAR7804@GMAIL.COM)(0)(PETITIONER)

DSP PROJECT PURCHASE, KCO ADVOCATES(DSP.PROJECTPURCHASE@SAIL.IN,
OFFICE@KCOADVOCATES.IN)(0)(RESPONDENT)

ULTRATECH CEMENT LTD
V/s COMPETITION COMMISSIO OF INDIA &
ANR.

NISHA KAUR UBEROI, RAHUL GOEL

OTHER DETAILS OF ADVOCATES:

NISHA KAUR
OBEROI(NISHAKAUR.UBEROI@TRILEGAL.COM)(9167127599)(PETITIONER)
ANOOP(ANOOP.KHATRY@ADITYABIRLA.COM)()(PETITIONER)

BUILDERS ASSOCIATION OF INDIA(BAIDELI16@GMAIL.COM)()(RESPONDENT)
SECY (SECY@GOV.IN)()(RESPONDENT)
ANU(ANU.MONGA@ANANTLAW.COM)()(RESPONDENT)

ANU MONGA(ANU.MONGA@ANANTLAW.COM)(9811264474)(PETITIONER)
SAXSONSLAW(SAXSONSLAWCO@GMAIL.COM)()(RESPONDENT)

NISHA KAUR(NISHAKAUR.UBEROI@TRILEGAL.COM)()(RESPONDENT)
SECY(SECY@CCI.GOV.IN)()(RESPONDENT)

NISHA KAUR
UBEROI(NISHAKAUR.UBEROI@JSALAW.COM)(9167127599)(PETITIONER)

GAGAN KHANNA KUNAL MIMANI, SAJAL MANCHANDA
V/s KANWAL KISHORE MANCHANDA & ANR.

OTHER DETAILS OF ADVOCATES:
SAJAL
MANCHANDA(MANCHANDA.SAJAL@GMAIL.COM)(9811477809)(RESPONDENT)

SAJAUL HASAN ASAD IQBAL KHAN
V/s TATA POWER DELHI DISTRIBUTION LTD

OTHER DETAILS OF ADVOCATES:

ASAD IQBAL (ASADIQBALADVCOATE@GMAIL.COM)(9891735156)(PETITIONER)
ADVAB(ADVAB-LAY@GMAIL.COM)(0)(RESPONDENT)
R()(9810465678)(RESPONDENT)

M/S. COST TO COST COMPUTERS & ORS.
V/s NATIONAL SEEDS CORPORATION LTD.

AVINASH KUMAR TYAGI,
YASHVARDHAN

OTHER DETAILS OF ADVOCATES:
YASHVARDHAN (YASHVARDHANROY@GMAIL.COM)(9650057524)(PETITIONER)

ADITYA SHARMA YOGINDER HANDOO, RAGHUVENDER
V/s COMMISSIONER OF INCOME-TAX SINGH
(CENTRAL) -1l

OTHER DETAILS OF ADVOCATES:

DHANUKA AGRITECH LIMITED
V/s UNION OF INDIA & ORS.

DR RAKESH GUPTA

OTHER DETAILS OF ADVOCATES:

INDIAMART INTERMESH LIMITED KARANJAWALA & CO, MANJUL
V/s TELECOM REGULATORY AUTHORITY OF  BAJPAI
INDIA(TRAI) & ANR.

OTHER DETAILS OF ADVOCATES:

INDIAMART INTERMESH LIMITED(NEERAJ@INDIAMART.COM)()(RESPONDENT)
KARANJAWALA AND
CO.(MEGHNA.MISHRA@KARANJAWALA.IN)(9810125852)(PETITIONER)
TELECOM REGULATORY AUTHORITY OF
INDIA(TRAI)(SECRETARY@TRAL.GOV.IN)()(PETITIONER)

DEPARTMENT OF TELECOMMUNICATIONS(SECY-
DOT@NIC.IN;GIRIJA.STANFORDATTORNEY@YAHOO.COM)()(PETITIONER)

4
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ARJUN (ARJUNNATARAJAN@GMAIL.COM)(9899640295)(RESPONDENT)
INDIAMART INTERMESH LIMITED(NEERAJ@INDIAMART.COM)()(RESPONDENT)
SECY DOT(SECY-DOT@NIC.IN)()(RESPONDENT)
TRAI(SECRETARY@TRAI.GOV.IN)()(RESPONDENT)

RAGHUVEER KAPUR(ANKIT.RAJGARHIA@KARANWALA.IN,
RAGHUVEER.KAPUR@KARANJAWALA.IN)()(RESPONDENT)

MANJUL BAJPAI(MANJULBAJPAI11@GMAIL.COM)(9811022299)(PETITIONER)
MANJUL BAJPAI(MANJULBAJPAI11@GMAIL.COM)(9811022299)(PETITIONER)
MANJUL BAJPAI(MANJULBAJPAI11@GMAIL.COM)(9811022299)(PETITIONER)
MANJUL BAJPAI(MANJULBAJPAI11@GMAIL.COM)(9811022299)(PETITIONER)

22 |W.P.(C)-12407/2022 NATIONAL CAMPAIGN COMMITTEE FOR CHIRAYU JAIN, RIKKY GUPTA
CM APPL. 37268/2022 CENTRAL LEGISLATION ON CONSTRUCTION
CM APPL. 37320/2023 LABOUR
CM APPL. 43670/2024 V/s DELHI BUILDING AND OTHER
WITH W.P.(C) 13846/2022 CONSTRUCTION WORKERS BOARD & ORS.

OTHER DETAILS OF ADVOCATES:

CHIRAYUIJ JAIN(CHIRAYUJJAIN@GMAIL.COM)(7406073670)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
DELHI BUILDING AND OTHERS
CONSTRUCTION(BOCWHQ.DEL@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
CHIRAYU JAIN(CHAMBERSCHIRAYUJ@GMAIL.COM)(7406073670)(PETITIONER)
BOCWHQ DELHI, ABHAY DIXIT(BOCWHQ.DEL@GMAIL.COM,
BOCWHQ.DELHI@GOV.IN, ADVABHAYDIXIT2020@GMAIL.COM)()(RESPONDENT)
SHYEL TREHAN(SHYEL.TREHAN@LAWCHAMBERS.IN,
ROHAN.PODDAR@LAWCHAMBERS.IN)()(RESPONDENT)

URVI MOHAN(CHAMBERSURVIMOHAN@GMAIL.COM,
AHLUWALIA.OFFICE@GMAIL.COM)()(RESPONDENT)

SANTOSH TRIPATHI(SANTOSHTRIPATHIOFFICE@GMAIL.COM,
STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.CO)(9868250806)(RESPONDENT)
JITENDER(JITENDER.KUMARBAINSLA@GMAIL.COM)()(RESPONDENT)

CHIRAYU JAIN(CHAMBERSCHIRAYUJ@GMAIL.COM)(7406073670)(PETITIONER)
BOCWHQ, ABHAY DIXIT, UNION OF INDIA(BOCWHQ.DEL@GMAIL.COM,
ADVABHAYDIXIT2020@GMAIL.COM, UOIDHC@GMAIL.COM)(0)(RESPONDENT)
SANTOSH KUMAR TRIPATHI, RAMESH
SINGH(SANTOSHTRIPATHIOFFICE@GMAIL.COM,
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

URVI MOHAN, AHLUWALIA OFFICE(CHAMBERSURVIMOHAN@GMAIL.COM,
AHLUWALIA.OFFICE@GMAIL.COM)(0)(RESPONDENT)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(0)(RESPONDENT)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(0)(RESPONDENT)

RIKKY GUPTA(RIKKSGUPTA@GMAIL.COM)(9811062591)(RESPONDENT)

23 |W.P.(C)-13846/2022 NATIONAL CAMPAIGN COMMITTEE FOR CHIRAYU JAIN, URVI MOHAN
CM APPL. 42347/2022 CENTRAL LEGISLATION ON CONSTRUCTION
CM APPL. 26151/2023 LABOUR
CM APPL. 53570/2023 V/s DELHI BUILDING AND OTHER
CM APPL. 43667/2024 CONSTRUCTION WORKERS BOARD & ORS.

WITH W.P.(C) 12407/2022

OTHER DETAILS OF ADVOCATES:

CHIRAYU JAIN(CHIRAYUJJAIN@GMAIL.COM)(7406073670)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
BOCWHQ(BOCWHQ.DEL@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

CHIRAYU JAIN(CHAMBERSCHIRAYUJ@GMAIL.COM)(7406073670)(PETITIONER)
BOCWHQ(BOCWHQ.DELHI@GOV.IN)()(RESPONDENT)

CHIRAYU JAIN(CHIRAYUJJAIN@GMAIL.COM)()(PETITIONER)

URVI MOHAN(CHAMBERSURVIMOHAN@GMAIL.COM)(7718992441)(RESPONDENT)
BOCWHQ(BOCWHQ.DEL@GMAIL.COM)()(RESPONDENT)
ANURAG(ANURAGCGSC@GMAIL.COM)()(RESPONDENT)

CHIRAYU JAIN(CHAMBERSCHIRAYUJ@GMAIL.COM)(7406073670)(PETITIONER)
BOCWHQ, ABHAY DIXIT, UNION OF INDIA(BOCWHQ.DEL@GMAIL.COM,
ADVABHAYDIXIT2020@GMAIL.COM, UOIDHC@GMAIL.COM)(0)(RESPONDENT)
SANTOSH KUMAR TRIPATHI(SANTOSHTRIPATHIOFFICE@GMAIL.COM,
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

URVI MOHAN, AHLUWALIA OFFICE(CHAMBERSURVIMOHAN@GMAIL.COM,
AHLUWALIA.OFFICE@GMAIL.COM)(0)(RESPONDENT)

24 |W.P.(C)-1638/2023 ASSOCIATION OF UNAIDED HIGHER ANISHA UPADHYAY
CM APPL. 6257/2023 EDUCATIONAL INSTITUTIONS AND ANR.
V/s GOVT. OF NCT NEW DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

ANISHA UPADHYAY (ANISHA.U@VIDHITTASLEGAL.COM)(8800625111)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

25 |W.P.(C)-15089/2023 M/S INDOLOG LOGISTICS PRIVATE LIMITED SANDEEP KUMAR KARN
CM APPL. 60287/2023 V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
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SANDEEP KUMAR KARN, SARANDEEP SINGH AND PRABHIYOT
SINGH(ADVSANDEEPKARN@GMAILK.COM)(9310934697)(PETITIONER)
SANDEEP KUMAR
KARN(ADVSANDEEPKARN@GMAIL.COM)(9310934697)(PETITIONER)

UNION OF INDIA AND ORS(UOIDHC@GMAIL.COM, DGFT@NIC.IN, CLADELHI-
DGFT@NIC.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM, CSOFFICE@NIC.IN, DGFT@NIC.IN,
CLADELHIDGFT@NIC.IN)(1123384193)(RESPONDENT)

UNION OF INDIA & OTHERS(KM.HARILAL@NIC.IN, SAURABH.GOYAL@NIC.IN,
CLADELHI-DGFT@NIC.IN)()(RESPONDENT)

26 |W.P.(C)-15687/2023 AMIT KUMAR & ANR. SUNIL KUMAR KHATTRI
CM APPL. 62931/2023 V/s UNION OF INDIA THROUGH THE
SECRETARY, MINISTRY OF HEALTH AND
FAMILY WELFARE (DEPARTMENT OF HEALTH
RESEARCH)

OTHER DETAILS OF ADVOCATES:

DR. S K KHATTRI(SUNILKHATTRI@GMAIL.COM)(9811618704)(PETITIONER)
SUPPORT ARTSURROGACY(SUPPORT-ARTSURROGACY@GOV.IN)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

27  W.P.(C)-432/2024 KUNDAN CARE PRODUCTS LIMITED PRITHU GARG
CM APPL. 2005/2024 V/s UNION OF INDIA & ANR.
CM APPL. 2006/2024
WITH W.P.(C) 433/2024
W.P.(C) 434/2024
W.P.(C) 435/2024

OTHER DETAILS OF ADVOCATES:

PRITHU GARG(PRITHU@GNSLEGAL.IN,
OFFICE@GNSLEGAL.IN)(9654302639)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)
DGFTEDI(DGFTEDI@NIC.IN, DGFT@NIC.IN)()(RESPONDENT)

28  |W.P.(C)-433/2024 KUNDAN AND ZEYA LIMITED PRITHU GARG, PIYUSH BERIWAL
CM APPL. 2007/2024 V/s UNION OF INDIA & ANR.
CM APPL. 2008/2024

OTHER DETAILS OF ADVOCATES:

PRITHU GARG(PRITHU@GNSLEGAL.IN,
OFFICE@GNSLEGAL.IN)(9654302639)(PETITIONER)
DGFT(DGFT@NIC.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

PIYUSH BERIWAL(BERIWAL.LAWYER@GMAIL.COM)(9910396352)(RESPONDENT)

29  |W.P.(C)-434/2024 JB JEWELS AND METALS LLP PRITHU GARG
CM APPL. 2009/2024 V/s UNION OF INDIA & ANR.
CM APPL. 2010/2024

OTHER DETAILS OF ADVOCATES:

PRITHU GARG(PRITHU@GNSLEGAL.IN,
OFFICE@GNSLEGAL.IN)(9654302639)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)
UNION OF INDIA(CSOFFICE@NIC.IN, DGFT@NIC.IN,
DGFTEDI@NIC.IN)()(RESPONDENT)

VINEET LAW(VINEETLAW@YAHOO.CO.IN)()(RESPONDENT)

30 W.P.(C)-435/2024 LAM N FAB METALS PRITHU GARG
CM APPL. 2011/2024 V/s UNION OF INDIA & ANR.
CM APPL. 2012/2024

OTHER DETAILS OF ADVOCATES:

PRITHU GARG AND PARTHBHATIA AND SHIVAM SINGH(PRITHU@GNSLEGAL.IN,
OFFICE@GNSLEGAL.IN)(9654302639)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

VINEET LAW(VINEETLAW@YAHOO.CO.IN)()(RESPONDENT)

UNION OF INDIA(CSOFFICE@NIC.IN,
DGFT@NIC.IN,DGFTEDI@NIC.IN)()(RESPONDENT)

31 W.P.(C)-889/2024 FEDERATION OF SELF FINANCING TECHNICAL |SIDDHARTH SUNIL
CM APPL. 3737/2024 INSTITUTIONS & ANR.
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

A D RAMA RATAN
SARMA(OFFICEOFSIDDHARTHSUNIL@GMAIL.COM)(6302956328)(PETITIONER)
ANIL SONI(ANILSONI42@GMAIL.COM)()(RESPONDENT)

ALL INDIA COUNCIL FOR TECHNICAL EDUCATION(MS@AICTE-INDIA.ORG,
ANILSONI42@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

32 W.P.(C)-2478/2024 CIPLA LIMITED & ANR. ARCHANA SAHADEVA, KIRTIMAN
CM APPL. 10149/2024 V/s NATIONAL PHARMACEUTICAL PRICING SINGH
CM APPL. 38599/2024 AUTHORITY & ORS.

OTHER DETAILS OF ADVOCATES:

ARCHANA
SAHADEVA(ARCHANA@SAHADEVALAWCHAMBERS.COM)(9818758576)(PETITIONER)
UNION OF INDIA, THE COLLECTOR(UOIDHC@GMAIL.COM,
DCND@NIC.IN)(1123384193)(RESPONDENT)
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33

34

35

36

37

38

39

W.P.(C)-11950/2024
CM APPL. 49742/2024

W.P.(C)-13110/2024

CM APPL. 54775/2024
CM APPL. 54776/2024
CM APPL. 54777/2024

W.P.(C)-16520/2024
CM APPL. 69860/2024
WITH W.P.(C) 553/2025

W.P.(C)-553/2025

CM APPL. 2504/2025
CM APPL. 2505/2025
CM APPL. 2506/2025

W.P.(C)-17231/2024
CM APPL. 73325/2024

W.P.(C)-17232/2024
CM APPL. 73326/2024

W.P.(C)-2246/2025
CM APPL. 10606/2025
CM APPL. 10607/2025

FOR DISPOSAL

40

W.P.(C)-14473/2023
CM APPL. 57458/2023
CM APPL. 57459/2023

AFTER NOTICE FOR FINAL DISPOSAL

41

W.P.(C)-5792/2018

CM APPL. 2821/2019

CM APPL. 2928/2019

CM APPL. 32441/2019

CM APPL. 30484/2020

CM APPL. 24272/2022
WITH W.P.(C) 15250/2023

ADVANCE CAUSE LIST

TIHAR EMPLOYEES WELFARE ASSOCIATION
(REGD)
V/s UNION OF INDIA & ANR.

KRISHAN KUMAR

OTHER DETAILS OF ADVOCATES:

SHIVAM BEDI(ADVKUMARKRISHAN@GMAIL.COM,
ADVSHIVAMBEDI@GMAIL.COM)(9810068578)(PETITIONER)

SHIVAM BEDI(ADVKUMARKRISHAN@GMAIL.COM,
ADVSHIVAMBEDI@GMAIL.COM)(9910979757)(PETITIONER)

UNION OF INDIA, THE STATE (GNCT) OF DELHI(UOIDHC@GMAIL.COM, SECYLAW-
DLA@NIC.IN, SLAW@NIC.IN)(0)(RESPONDENT)

UNION OF INDIA, GOVERNMENT OF NCT OF DELHI, UNION OF INDIA(SECYLAW-
DLA@NIC.IN, SLAW@NIC.IN, UOIDHC@GMAIL.COM)(0)(RESPONDENT)

WAPCOS LIMITED ALAKH ALOK SRIVASTAVA
V/s KEN-BETWA LINK PROJECT AUTHORITY

OTHER DETAILS OF ADVOCATES:

ALAKH ALOK
SRIVASTAVA(ADVOCATE.ALAKH@GMAIL.COM)(9871414446)(PETITIONER)
KEN-BETWA LINK PROJECT AUTHORITY(DG-NWDA@NIC.IN)(0)(RESPONDENT)

HAVELLS INDIA LIMITED RAASHI BERI
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
DUA ASSOCIATES(RAASHI@DUAASSOCIATES.COM)(9871614000)(PETITIONER)
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

JOHNSON CONTROLS HITACHI AIR
CONDITIONING INDIA LTD & ANR.
V/s UNION OF INDIA & ANR.

SUKANYA VISWANATHAN

OTHER DETAILS OF ADVOCATES:

T SUNDAR RAMANATHAN(SUKANYA@SARVADA.CO.IN)(9818972812)(PETITIONER)
UNION OF INDIA, SECY MOEF, CPCB(UOIDHC@GMAIL.COM, SECY-MOEF@NIC.IN,
MSCB.CPCB@NIC.IN)(1123384193)(RESPONDENT)

OPPO MOBILES INDIA PRIVATE LIMITED KAMAL SAWHNEY
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

KAMAL SAWHNEY/ NIKHIL AGARWAL/ NISHANK
VASHISTHA(SANJAY1.SHARMA@LUMIERELP.COM)(9999971690)(PETITIONER)
INCOME TAX, UNION OF INDIA(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
UOIDHC@GMAIL.COM)(9013851550)(RESPONDENT)

OPPO MOBILES INDIA PRIVATE LIMITED KAMAL SAWHNEY
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

KAMAL SAWHNEY/ NIKHIL AGARWAL/NISHANK
VASHISTHA(SANJAY1.SHARMA@LUMIERELP.COM)(9999971690)(PETITIONER)
INCOME TAX, UNION OF INDIA(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
UOIDHC@GMAIL.COM)(9013851550)(RESPONDENT)

ECE INDUSTRIES LIMITED ROHIT JAIN
V/s NATIONAL FACELESS ASSESSMENT
CENTRE DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

VINAY VAISH/ ROHIT JAIN(ROHIT-TAX@VAISHLAW.COM)(1142492525)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
DELHI.PCCIT.NEAC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

DR ANIRUDDHA NARAYAN MALPANI
V/s UNION OF INDIA & ORS.

MOHINI PRIYA

OTHER DETAILS OF ADVOCATES:

MOHINI PRIYA & GAYATRI
VIRMANI(PRIYA.MOHINI@GMAIL.COM)(9971302878)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM, STANDINGCOUNSELGNCTD@GMAIL.COM,
ATULKUMAR.ADV@GMAIL.COM)(9868250806)(RESPONDENT)

MANISH KUMAR(SARANMANISHKUMAR®@GMAIL.COM, NIRBHAYSCC@GMAIL.COM,
GAYATRIVIRMANI@GMAIL.COM)()(RESPONDENT)

INDIAN PROFESSIONAL NURSES
ASSOCIATION
V/s UNION OF INDIA

DR. AMIT GEORGE, TANYA
AGARWAL, MANISH MOHAN,
ANKITA PATNAIK, AMIT GEORGE

OTHER DETAILS OF ADVOCATES:
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W.P.(C)-15250/2023
CM APPL. 61109/2023
WITH W.P.(C) 5792/2018

ADVANCE CAUSE LIST

DR. AMIT GEORGE()(9910524364)(PETITIONER)

TANYA AGARWAL()(7742672502)(PETITIONER)

TANYA AGARWAL()(7742672502)(PETITIONER)

MANISH MOHAN()(9999910115)(PETITIONER)

AMIT GEORGE(AMITGEORGE@OUTLOOK.COM)()(PETITIONER)

MS ANKITA PATNAIK(ANKITAPATNAIKAIL@GMAIL.COM)(9873519308)(PETITIONER)
MS ANKITA PATNAIK(ANKITAPATNAIKAIL@GMAIL.COM)(9873519308)(PETITIONER)
ANKITAPATNAIK(ANKITAPATNAIKAIL@GMAIL.COM)(9873519308)(PETITIONER)
MS. ANKITA
PATNAIK(ANKITAPATNAIKAIL@GMAIL.COM)(9873519308)(RESPONDENT)

AMIT GEORGE(AMITGEORGE@OUTLOOK.COM)(9910524364)(PETITIONER)

MANISH MOHAN(MANISHMOHAN.CGSC.460DHC@GMAIL.COM)()(RESPONDENT)

INDIAN PROFESSIONAL NURSES ROBIN RAJU, CHANDRASHEKHAR A
ASSOCIATION(IPNA) CHAKALABBI
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

ROBIN RAJU(RAJUROBIN7@GMAIL.COM)(9910940402)(PETITIONER)

RUPAL MOHINDER(RUPALMOHINDER@GMAIL.COM)()(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM, )(233)(RESPONDENT)

HARSH KAUSHIK(HARSHKAUSHIKOFFICE@GMAIL.COM)()(RESPONDENT)
SANTOSH KUMAR
TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868280166)(RESPONDENT)
CHANDRASHEKHAR A
CHAKALABBI(CHANDRASHEKHAR@DLA.NET.IN)(9711772814)(RESPONDENT)
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COURT NO. 37

DIVISION BENCH - 11

HON"BLE MR. JUSTICE VIBHU BAKHRU
HON”BLE MR. JUSTICE TEJAS KARIA

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,, PLEASE CONTACT,
MS _MRIDULA SHARMA(PH 9650908783) COURT MASTER TO HON?BLE MR.JUSTICE VIBHU BAKHRU]

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

CLICK HERE TO JOIN VC
https://dhcvirtualcourt._webex.com/meet/dhcvirtualcourt?

cmmridulasharma.dhc@gov.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FOR ADMISSION
1 W.P.(C)-959/2023 SH. BRAHM DEV SHARMA AND ORS. BABU LAL GUPTA
CM APPL. 3701/2023 V/s THE VAISH CO-OP. ADARSH BANK LTD.
CM APPL. 26668/2023 AND ORS.

OTHER DETAILS OF ADVOCATES:

B.L GUPTA (BLGUPTA282@GMAIL.COM)(9312049415)(PETITIONER)
HOVAISH (HOVAISH@GMAIL.COM)()(RESPONDENT)

RCOOP (RCOOP@NIC.IN)()(RESPONDENT)
B.L.GUPTA(BLGUPTA282@GMAIL.COM)(9312049415)(PETITIONER)
VCA(STANDINGCOUNSELGNCTD@GMAIL.COM,
INFO@VCABDELHI.IN)(9868250806)(RESPONDENT)

2 W.P.(C)-15481/2023 NIRBHAY SINGH AND ANR UDAIBIR SINGH KOCHAR
V/s GOVT OF NCT OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:

UDAIBIR SINGH
KOCHAR(UDAIBIR.KOCHAR@SUMITLAW.COM)(9250611261)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
DR. RAHUL
CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)

AFTER NOTICE MISC. MATTERS

3 LPA-490/2014 DELHI TRANSPORT CORPORATION MRS. AVNISH AHLAWAT, ATISHAY
V/s SH. BAHADUR SINGH SETHI

OTHER DETAILS OF ADVOCATES:
ATISHAY SETHI(ATISHAY171@GMAIL.COM)(9468001007)(RESPONDENT)

4 LPA-433/2019 DELHI DEVELOPMENT AUTHORITY DISH SACHDEVA, R.K. SAINI,
WITH LPA 550/2019 V/s KARUNAMAY DHARAMARTH SOCIETY ( SANJAY DUA
LPA 454/2019 REGD)
LPA 759/2019

OTHER DETAILS OF ADVOCATES:
DISH SACHDEVA()(9899070682)(PETITIONER)
SANJAY DUA(SANJAYDUALAW@GMAIL.COM)(9811166338)(RESPONDENT)

5  |LPA-454/2019 DELHI DEVELOPMENT AUTHORITY DISHA SACHDEVA, SANJAY DUA
V/s KARUNAMAY DHARMARTH SOCIETY
(REGD)

OTHER DETAILS OF ADVOCATES:
DISHA SACHDEVA()(9899070682)(PETITIONER)
SANJAY DUA(SANJAYDUALAW@GMAIL.COM)(9811166338)(RESPONDENT)

6  [LPA-550/2019 LT GOVERNOR OF DELHI & ANR NAUSHAD AHMED KHAN, SARO)J
V/s KARUNAMAY DHARAMARTH SOCIETY  BIDAWAT, R.K. SAINI, SANJAY DUA
(REGD) & ANR

OTHER DETAILS OF ADVOCATES:
NAUSHAD AHMED KHAN()(9868111799)(PETITIONER)
SANJAY DUA(SANJAYDUALAW@GMAIL.COM)(9811166338)(RESPONDENT)



https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7�
mailto:cmmridulasharma.dhc@gov.in�
mailto:SANJAYDUALAW@GMAIL.COM)(9811166338)(RESPONDENT)�

06.03.2025

7 LPA-759/2019

8  W.P.(C)-2738/2012

9  \W.P.(C)-3255/2014

10 |W.P.(C)-3441/2016

11 W.P.(C)-4708/2019
CM APPL. 20928/2019

12 W.P.(C)-9592/2019
CM APPL. 1775/2025

13 W.P.(C)-8618/2021

14  |W.P.(C)-12044/2021
CM APPL. 37456/2021

15  W.P.(C)-6218/2023
CM APPL. 24450/2023

16 |W.P.(C)-7625/2023
CM APPL. 29578/2023

ADVANCE CAUSE LIST

LT GOVERNOR OF DELHI & ANR NAUSHAD AHMED KHAN, SANJAY
V/s KARUNAMAY DHARAMARTH SCOIETY  DUA
(REGD) & ORS

OTHER DETAILS OF ADVOCATES:
NAUSHAD AHMED KHAN()(9868111799)(PETITIONER)
SANJAY DUA(SANJAYDUALAW@GMAIL.COM)(9811166338)(RESPONDENT)

RAMESHWAR NATH GOEL AND OTHERS SN GUPTA, RAVINDER AGGARWAL,

V/s UNION OF INDIA AND ORS. RACHNA SRIVASTAVA, UTKARSH
SHARMA, SOBHNA TAKIAR,
SIDDHARTH PANDA

OTHER DETAILS OF ADVOCATES:

SIDDHARTH
PANDA(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(RESPONDENT)
RAJ KUMAR GUPTA LALIER KUAMR AND DEEPAK
V/s THE REGISTRAR CO-OPERATIVE VOHARA, SARBJIT SHARMA,
SOCIETIES & ANR. UDAIBIR SINGH KOCHAR

OTHER DETAILS OF ADVOCATES:

UDAIBIR SINGH
KOCHAR(UDAIBIR.KOCHAR@GMAIL.COM)(9250611261)(PETITIONER)

HARI SINGH & ORS RAJIV KUMAR GHAWANA, SANJEEV
V/s GOVT. OF NCT OF DELHI & ORS SAGAR, KRITIKA GUPTA

OTHER DETAILS OF ADVOCATES:
KRITIKA GUPTA(KRITIKA0O504@GMAIL.COM)(8826331177)(RESPONDENT)

SHRI S. M. GOKHALE ANNE MATHEW, KAUSHIK LAIK,
V/s JAN SEWAK COOPERATIVE G/H SOCIETY RAMESH KUMAR GUPTA
LTD. AND ORS.

OTHER DETAILS OF ADVOCATES:

ANNE MATHEW()(9891760039)(PETITIONER)

KAUSHIK LAIK(KAUSHIKLAIK@GMAIL.COM)(9650072586)(RESPONDENT)
RAMESH KUMAR
GUPTA(LAWYER.RKG@GMAIL.COM)(9810541778)(RESPONDENT)

SURESH CHAND AND ANR. B S CHAUHAN, BHISHAMPAL SINGH
V/s LAND ACQUISITON COLLECTOR CHAUHAN

OTHER DETAILS OF ADVOCATES:
B S CHAUHAN()(9312706649)(PETITIONER)

SMT. HARCHANDI DEVI & ORS. GAURAYV PURI, SANJAY KUMAR
V/s UNION OF INDIA & ORS. PATHAK

OTHER DETAILS OF ADVOCATES:

PURI & CO(SARTHAK21GUPTA@GMAIL.COM)(9899199898)(PETITIONER)
DDA(DDACHAMBERHC@GMAIL.COM)()(RESPONDENT)

YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)()(RESPONDENT)

MOHD MUQEEM
(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)

SANJAY KUMAR
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(RESPONDENT)

RAJ RANI PIYUSH RAYAL
V/s NORTH DELHI MUNICIPAL
CORPORATION & ORS.

OTHER DETAILS OF ADVOCATES:
PIYUSHRAYAL(PIYUSH.RAYAL@GMAIL.COM)(7838249850)(PETITIONER)

GHAN SHYAM VASISHT(GSV.OM.N.S@GMAIL.COM)(9810084701)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SDMC(CLOSDMC@GMAIL.COM)(9717788732)(RESPONDENT)

SATENDER KUMAR SHRIVASTAV AND ORS  |RAJAT ARORA, MAHESH KUMAR
V/s DELHI CO OPERATIVE TRIBUNAL AND BHARDWA)
ORS

OTHER DETAILS OF ADVOCATES:

RAVI RANJAN MISHRA(RAVIRANJANMISHRA887@GMAIL.COM)()(PETITIONER)
RAJAT ARORA(RAJAT132NOIDA@YAHOO.CO.IN)(9810176964)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
MAHESH KUMAR
BHARDWAJ(MAHESHKB75@GMAIL.COM)(9958076980)(RESPONDENT)

MAHESH KUMAR
BHARDWAJ(MAHESHKB75@GMAIL.COM)(9958076980)(PETITIONER)

PRAVASI ENTERPRISES LTD GAURAV JAIN
V/s INCOME TAX OFFICER WARD 20(1)
DELHI

OTHER DETAILS OF ADVOCATES:

10
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17 W.P.(C)-6084/2024
CM APPL. 25282/2024
CM APPL. 68886/2024

18  W.P.(C)-6498/2024
CM APPL. 27030/2024
CM APPL. 60079/2024

19  W.P.(C)-6499/2024
CM APPL. 27034/2024
CM APPL. 57751/2024

CONNECTED MATTERS (ANMM)

20 W.P.(C)-16049/2023
CM APPL. 64549/2023
CM APPL. 64551/2023
WITH W.P.(C) 16056/2023

21 W.P.(C)-16070/2023
CM APPL. 64669/2023
WITH W.P.(C) 16071/2023

22 W.P.(C)-16071/2023
CM APPL. 64672/2023

ADVANCE CAUSE LIST

GAURAYV JAIN(GAURAVJAIN81@REDIFFMAIL.COM)(9810262615)(PETITIONER)
DELHI DCIT JUDICIAL
HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

M/S SKYLAND BUILDERS PVT LTD PIYUSH KAUSHIK, ROOH-E-HINA
V/s M/S KOTAK MAHINDRA BANK LTD DUA, NIDHI MOHAN PARASHAR,
ANMOL MEHTA, ROOH-E-HINA DUA

OTHER DETAILS OF ADVOCATES:

PIYUSH
KAUSHIK(PIYUSHKAUSHIK@REDIFFMAIL.COM)(9711010239)(PETITIONER)
SANJAY GUPTA(SANJAY_GUPTA@SNGPARTNERS.IN)()(RESPONDENT)

ROOHE HINA DUA(ROOHINA16@GMAIL.COM)(9899923180)(PETITIONER)
SANJAY GUPTA(SANJAY_GUPTA@SNGPARTNERS.IN)(0)(RESPONDENT)

NIDHI MOHAN
PARASHAR(NIDHIMOHANPARASHAR@GMAIL.COM)(9953899908)(RESPONDENT)
ANMOL MEHTA (ANMOL.MEHTA60@GMAIL.COM)(9643866104)(RESPONDENT)
ROOH-E-HINA DUA(MFORMALLICK@GMAIL.COM)(8130315533)(PETITIONER)

RAJENDRA KHARRA SANDEEP GROVER, TEJAS
V/s GOVERNMENT OF NCT OF DELHI AND | CHHABRA, DASHMESH TRIPATHI
ORS.

OTHER DETAILS OF ADVOCATES:

SANDEEP GROVER AND ADITYA
NAYYAR(SANDEEP.GROVER@ORTISLAW.COM)(9810649994)(PETITIONER)
DCSE REV DELHI(DCSE.REV.DELHI@DELHI.GOV.IN, CES.2023@GOV.IN,
COOP@IFFCO.IN, MADHAVI@IFFCLIN)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
TEJAS
CHHABRA(CHHABRATEJAS0112@GMAIL.COM)(9999436466)(RESPONDENT)
DASHMESH
TRIPATHI(DASHMESHTRIPATHI@GMAIL.COM)(9936691991)(RESPONDENT)

SAROJ KHARRA SANDEEP GROVER, TEJAS
V/s GOVERNMENT OF NCT OF DELHI & ORS. |CHHABRA, DASHMESH TRIPATHI

OTHER DETAILS OF ADVOCATES:

SANDEEP GROVER AND ADITYA
NAYYAR(SANDEEP.GROVER@ORTISLAW.COM)(9810649994)(PETITIONER)
GOVERNMENT OF NCT OF DELHI(DCSE.REV.DELHI@DELHI.GOV.IN,
DCSE.REV.DELHI@NIC.IN, CES-2023@GOV.IN)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

INDIAN FARMERS FERTILISER COOPERATIVE LIMITED(COOP@IFFCO.IN,
MADHAVI@IFFCO.IN, ELECTIONSL2024@IFFCO.IN)()(RESPONDENT)

SANDEEP
GROVER(SANDEEP.GROVER@ORTISLAW.COM)(9810649994)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
RAJA JAWAHAR(OFFICE.JAWAHARRAJA@GMAIL.COM)(0)(RESPONDENT)

TEJAS
CHHABRA(CHHABRATEJAS0112@GMAIL.COM)(9999436466)(RESPONDENT)
DASHMESH
TRIPATHI(DASHMESHTRIPATHI@GMAIL.COM)(9936691991)(RESPONDENT)

MR. RAJEEV CHABRA MADAN MOHAN KASHYAP
V/s MUNICIPAL CORPORATION OF DELHI &
ANR.

OTHER DETAILS OF ADVOCATES:

M. M. KASHYAP(MMKASHYAPAORSC@GMAIL.COM)(9818361347)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
MUNICIPAL CORPORATION OF
DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

MR. AJAY KHANNA MADAN MOHAN KASHYAP
V/s MUNICIPAL CORPORATION OF DELHI &
ANR.

OTHER DETAILS OF ADVOCATES:

M.M. KASHYAP(MMKASHYAPAORSC@GMAIL.COM)(9818361347)(PETITIONER)
M.M. KASHYAP(MMKASHYAPAOR@GMAIL.COM)(9818361347)(PETITIONER)
MUNICIPAL CORPORATION OF DELHI (CLOMCDHQ@GMAIL.COM,
STANDINGCOUNSELGNCTD@GMAIL.COM)(9910106949)(RESPONDENT)

SANJAY ARORA MADAN MOHAN KASHYAP
V/s MUNICIPAL CORPORATION OF DELHI &
ANR.

OTHER DETAILS OF ADVOCATES:

M.M. KASHYAP(MMKASHYAPAOR@GMAIL.COM)(9818361347)(PETITIONER)
MUNICIPAL CORPORATION OF DELHI (CLOMCDHQ@GMAIL.COM,
STANDINGCOUNSELGNCTD@GMAIL.COM)(9810031680)(RESPONDENT)
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LAND ACQUISITION MATTERS(ANMM)

23

24

25

26

27

W.P.(C)-10159/2015

W.P.(C)-1094/2018

W.P.(C)-2983/2018
CM APPL. 53292/2019

W.P.(C)-5973/2018

W.P.(C)-9260/2019

ADVANCE CAUSE LIST

LAKHMEERI AND ORS. RAJ BAHADUR SINGH, JYOTI TYAGI,

V/s UNION OF INDIA AND ORS. SANJEEV SABHARWAL, SIDDHARTH
PANDA

OTHER DETAILS OF ADVOCATES:

SIDDHARTH

PANDA(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(RESPONDENT)

AJAY SINGAL SETU NIKET

V/s DELHI DEVELOPMENT AUTHORITY AND

ORS.

OTHER DETAILS OF ADVOCATES:
SETU NIKET()(9873109672)(PETITIONER)

DR RENUKA SINGH ASHISH TANWAR, SUMIT CHANDER
V/s LAND ACQUISITION COLLECTOR/ADM
(SOUTH) & ANR

OTHER DETAILS OF ADVOCATES:
ASHISH TANWAR()(9810220700)(PETITIONER)
SUMIT CHANDER()(9810024126)(RESPONDENT)

RAJENDER SINGH V P RANA & ASSOCIATES, VINAY

V/s UNION OF INDIA & ORS KUMAR JAIN, SANJAY KUMAR
PATHAK, ARTI BANSAL &
ASSOCIATES

OTHER DETAILS OF ADVOCATES:
V P RANA & ASSOCIATES()(981165700)(PETITIONER)

SIDDHARTH MOHINDRU U AND K LAW ASSOCI
V/s THE STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
U AND K LAW ASSOCI()(9810868162)(PETITIONER)
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COURT NO. 38

ADVANCE CAUSE LIST

DIVISION BENCH-111
HON"BLE MR.JUSTICE YASHWANT VARMA

HON"BLE MR. JUSTICE HARISH VAIDYANATHAN SHANKAR

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvcll

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmrajeevkumar.dhc@gov.in

ITEM
NUMBER  CASE NUMBER
FOR ADMISSION
1 W.P.(C)-1095/2025
2 W.P.(C)-2577/2025

CM APPL. 12274/2025

AFTER NOTICE MISC. MATTERS
3 FAO (COMM)-101/2022

4 FAO (COMM)-236/2023
CM APPL. 58716/2023

5 FAO (COMM)-96/2024
CM APPL. 30418/2024

6 FAO(OS) (COMM)-116/2019
CM APPL. 24315/2019

7 FAO(OS) (COMM)-83/2023
CM APPL. 21119/2023

PARTY NAME ADVOCATE NAME

M/S KAYO ENTERPRISES PRIVATE LIMITED KHURSHEED AHMAD
V/s COMMISSIONER OF CGST DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
KHURSHEED AHMAD(KHURSHEEDADVOCATE72@GMAIL.COM)(9312177196)(PETITIONER)
KHURSHEED AHMAD AND MOHAMMAD KAMIL
ADVOCATES(KHURSHEEDADVOCATE72@GMAIL.COM)(9312177196)(PETITIONER)
HARPREET SINGH, CGST DELHI SOUTH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM,
LEGAL.CGSTDELHISOUTH@GOV.IN)(0)(RESPONDENT)

HARPREET SINGH, CEX DEL(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM, COMMR-
CEXDEL1@NIC.IN)(0)(RESPONDENT)

VISHAL TAYAL BHWESH BHOLA
V/s COMMISSIONER, DEPARTMENT OF TRADE AND
TAXES, GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

UDIT BAKSHI & BHWESH BHOLA(BHWESHBHOLA@GMAIL.COM)(9958008321)(PETITIONER)
SANTOSH KUMAR TRIPATHI, CTT DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
CTT.DELHI@NIC.IN)(9868250806)(RESPONDENT)

GPA CAPITAL FOODS PVT LTD VIJAY KASANA
V/s UNION OF INDIA AND OTHERS

OTHER DETAILS OF ADVOCATES:
VIJAY KASANA(VIJAYDKASANA@GMAIL.COM)(9873416665)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

RE CONNECT ENERGY TRADING AKASH KUMAR
V/s M/S DCM SHRIRAM INDUSTRIES LTD

OTHER DETAILS OF ADVOCATES:
AKASH KUMAR, Z.A.SIDDIQUI(ZISHANALAMSIDDIQUI@GMAIL.COM)(9205496159)(PETITIONER)
M/S DCM SHRIRAM INDUSTRIES LTD.(BIPULMISHRA2003@YAHOO.COM)()(RESPONDENT)

SATYA PARKASH AND BROTHERS PVT. LTD. ASEEM MEHROTRA, ASEEM MEHROTRA
V/s DELHI DEVELOPMENT AUTHORITY

OTHER DETAILS OF ADVOCATES:

M/S SATYA (SPB1234@GMAIL.COM)(9312211157)(PETITIONER)

ASEEM MEHROTRA(MEHROTRA_ASEEM@YAHOO.CO.IN)(9811062351)(PETITIONER)
DDA(MPRLDDA@GMAIL.COM)()(RESPONDENT)

ASEEM MEHROTRA(MEHROTRA_ASEEM@YAHOO.CO.IN)(9811062351)(PETITIONER)

AIRPORTS AUTHORITY OF INDIA KARAN LAHIRI
V/s MUMBAI INTENATIONAL AIRPORT LTD

OTHER DETAILS OF ADVOCATES:

KARAN LAHIRI(KARANLAHIRI@GMAIL.COM,RAKESHKUMAR18775@GMAIL.COM)(9818289607)(PETITIONER)

NATIONAL HIGHWAYS AUTHORITY OF INDIA SANTOSH KUMAR KUMAR
V/s SUNCON SOMA (JV)

OTHER DETAILS OF ADVOCATES:

SANTOSH KUMAR , DAKSH ARORA , MOHIT
AGGARWAL(ADVSKOFFICE@GMAIL.COM)(9818309301)(PETITIONER)

SANTOSH KUMAR, DAKH ARORA(SANTKAM@GMAIL.COM)(9818309301)(PETITIONER)
SANTOSH KUMAR , DAKSH ARORA , MOHIT
AGGARWAL(ADVSKOFFICE@GMAIL.COM)(9818309301)(PETITIONER)

GAURAV G(GAURAVG@SOMA.CO.IN)()(RESPONDENT)

GAURAV G(GAURAVG@SOMA.CO.IN)()(RESPONDENT)
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10

11

12

13

14

15

16

17

18

19

20

ITA-926/2016
WITH ITA 928/2016
ITA 32/2020

ITA 126/2019

ITA-928/2016

ITA-126/2019
CM APPL. 5550/2019

ITA-32/2020

ITA-542/2019

ITA-54/2022

RFA(COMM)-49/2022

RFA(COMM)-93/2023
CM APPL. 25509/2023

RFA(COMM)-239/2023
CM APPL. 54838/2023
CM APPL. 54839/2023
CM APPL. 54840/2023

RFA(COMM)-403/2024
CM APPL. 56295/2024

W.P.(C)-816/2014

WITH W.P.(C) 1634/2014

W.P.(C)-1634/2014

W.P.(C)-10679/2015

ADVANCE CAUSE LIST

ASHISH INTELLECTLP(ASHISH@INTELLECTLP.COM)()(RESPONDENT)
GAURAV G (GAURAVG@SOMA.CO.IN)()(RESPONDENT)
GAURAV (GAURAVG@SOMA.CO.IN)()(RESPONDENT)

PR.CIT -3 PABITRA ROY CHAUDHURI
V/s DLF LTD.(FOMERLY KNOWN AS DLF UNIVERSAL
LTD.

OTHER DETAILS OF ADVOCATES:

PR.CIT -3 PABITRA ROY CHAUDHURI
V/s DLF LTD. (FORMERLY KNOWN AS DLF
UNIVERSAL LTD.)

OTHER DETAILS OF ADVOCATES:

THE PR. COMMISSIONER OF INCOME TAX -3
V/s DLF LTD.

RUCHIR BHATIA

OTHER DETAILS OF ADVOCATES:
RUCHIR BHATIA(BHATIARUCHIR@GMAIL.COM)(9810371417)(PETITIONER)

THE PR. COMMISSIONER OF INCOME TAX -3 RUCHIR BHATIA
V/s DLF LTD.

OTHER DETAILS OF ADVOCATES:
RUCHIR BHATIA(BHATIARUCHIR@GMAIL.COM)(9810371417)(PETITIONER)

MONI KUMAR SUBBA DECEASED THR. LR JYOGI KAVITA JHA
SUBBA
V/s ACIT CENTRAL CIRCLE-4

OTHER DETAILS OF ADVOCATES:
KAVITA JHA(KAVITA@VAISHLAW.COM)(9818174307)(PETITIONER)

PR. COMMISSIONER OF INCOME TAX-1 SANJAY KUMAR, SAHIL RAVEEN, ADITYA PANDEY
V/s BRACE IRON AND STEEL PVT. LTD.

OTHER DETAILS OF ADVOCATES:

SANJAY KUMAR AND EASHA KADIAN(ADVSKRMISHRA@GMAIL.COM)(9871645985)(PETITIONER)
SAHIL RAVEEN(SAHILRAVEEN1@GMAIL.COM)(9620015280)(RESPONDENT)

ADITYA PANDEY(ADITYA_PANDEY@HOTMAIL.COM)(8004773534)(PETITIONER)

M/S VASUNDHARA SALES CORPORATION THROUGH |ATUL RATHI, ATUL RATHI, AANCHAL BASUR
ITS PARTNER MR. SIDHARTH SURAGARHIA

V/s M/S SSS DESIGNTEK PVT. LTD. THROUGH ITS

DIRECTOR MR. SACHIN HANDA & ANR.

OTHER DETAILS OF ADVOCATES:
ATUL RATHI(ADV.DHANANJAYGUPTA@GMAIL.COM)()(PETITIONER)
VASUNDHA SALES(VSC91@OUTLOOK.COM)()(PETITIONER)
PRAKASH(PRAKASHOM712@GMAIL.COM)()(RESPONDENT)

ATUL RATHI(ATULGNRATHI@HOTMAIL.COM)(9810540219)(PETITIONER)
AANCHAL BASUR(ADMIN@ABLAW.IN)(8377088256)(RESPONDENT)

H S OBEROI BUILDTECH PVT LTD. PAWAN KUMAR MITTAL
V/s SHRI KARAN SALUJA

OTHER DETAILS OF ADVOCATES:
PAWAN KUMAR MITTAL(MITTALPKOS@GMAIL.COM)(9873938816)(PETITIONER)
STEEL(STEEL.LIFE@LIVE.COM)()(RESPONDENT)

M/S SUPREME BITUCHEM INDIA PVT LTD
V/s M/S WAHAL PROCESS TECHNOLOGIES PVT LTD

DHRUV GUPTA

OTHER DETAILS OF ADVOCATES:

DHRUV GUPTA(KDLAWCONNECT@OUTLOOK.COM)(9810491438)(PETITIONER)

M/S WAHAL PROCESS TECHNOLOGIES PVT LTD(PAWANKAWRANI@GMAIL.COM,
SHUBHAM@WAHALENGINEERS.COM, WORKS@WAHALENGINEERS.NET)()(RESPONDENT)

SHRI UMESH GARG JABBAR HUSSAIN
V/s MOHD FIROZ & ANR.

OTHER DETAILS OF ADVOCATES:

JABBAR HUSSAIN(JABBARHUSSAIN1968@GMAIL.COM)(9654962359)(PETITIONER)

THE COMMISSIONER OF INCOME TAX(CENTRAL)-1Il | DILEEP SHIVPURI, KAVITA JHA, GAURAV GUPTA
V/s INCOME TAX SETTLEMENT COMMISSION & ANR.

OTHER DETAILS OF ADVOCATES:
GAURAV GUPTA(GAURAV@VANTAGELAW.IN)(9810776014)(PETITIONER)

COMMISSIONER OF INCOME TAX (CENTRAL)-1II DILEEP SHIVPURI, KAVITA JHA
V/s INCOME TAX SETTLEMENT COMMISSION & ANR.

OTHER DETAILS OF ADVOCATES:

DELHI AND DISTRICT CRICKET ASSOCIATION
V/s GOVT. OF NCT OF DELHI THROUGH CHIEF
SECRETARY & ANR.

RAJIV GUPTA, GAUTAM NARAYAN, SANGRAM
PATNAIK, GAUTAM KUMAR DUTTA, ABHUIT
CHAKRAVARTY
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21

22

23

24

25

26

27

28

29

30

W.P.(C)-2610/2020

W.P.(C)-3548/2022

W.P.(C)-4418/2022

W.P.(C)-6945/2022
WITH W.P.(C) 6960/2022
W.P.(C) 6967/2022

W.P.(C)-6960/2022

W.P.(C)-6967/2022
WITH W.P.(C) 6945/2022
W.P.(C) 6960/2022

W.P.(C)-9138/2022

WITH W.P.(C) 9314/2022

W.P.(C)-9314/2022

W.P.(C)-843/2023

W.P.(C)-1056/2023
CM APPL. 4165/2023

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:
GAUTAM KUMAR DUTTA(GAUTAMDUTTA@ME.COM)(9810246265)(PETITIONER)
ABHUIT CHAKRAVARTY(ABHUITC.ADV@GMAIL.COM)(8130033159)(PETITIONER)

AMADEUS INDIA PRIVATE LIMITED MAYANK NAGI, KUNAL SHARMA
V/s ASSISTANT COMMISSIONER OF INCOME TAX
CIRCLE 2(2), NEW DELHI

OTHER DETAILS OF ADVOCATES:
MAYANK NAGI(MAYANKNAGI@GMAIL.COM)(9818656669)(PETITIONER)
KUNAL SHARMA (KUNALSHARMALAWYER@GMAIL.COM)(9910200911)(RESPONDENT)

S AND S PIONEER CORP. PABITRA ROY CHAUDHURI, KUNAL SHARMA
V/s ACIT, CIRCLE 34 ( 1) NEW DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

P. ROYCHAUDHURI(PABITRARC@GMAIL.COM)(9811124182)(PETITIONER)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9999971690)(RESPONDENT)
KUNAL SHARMA (KUNALSHARMALAWYER@GMAIL.COM)(9910200911)(RESPONDENT)

FEDERATION OF CHARTERED ACCOUNTANTS MANASI BHUSHAN
ASSOCIATION
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:
MANASI BHUSHAN(MANASI.BHUSHANMB@GMAIL.COM)(9820518528)(PETITIONER)
DIRNC(DIRNC-DOR@NIC.IN)()(RESPONDENT)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)
KISHAN(KISHANKUMARJ1993@GMAIL.COM)()(RESPONDENT)
DELHI(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

M/S ELITE INTERNATIONAL (PROP. M/S NATRAJ RAVI PRATAP MALL
TECHNOSOFT PVT. LTD.)
V/s INCOME TAX OFFICER, WARD - 30(1) DELHI

OTHER DETAILS OF ADVOCATES:
RAVI PRATAP MALL AND UMA SHANKAR(RAVIPRATAP@HOTMAIL.COM)(9911916758)(PETITIONER)
DELHI DCIT JUDICIAL(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

ELITE INTERNATIONAL (PROP. M/S NATRAJ RAVI PRATAP MALL
TECHNOSOFT PVT. LTD.)
V/s INCOME TAX OFFICER, WARD - 30(1), DELHI

OTHER DETAILS OF ADVOCATES:

RAVI PRATAP MALL(RAVIPRATAP@HOTMAIL.COM)(9911916758)(PETITIONER)

JAGJIT SINGH(JAGJITSINGHADVOCATE@YAHOO.CO.IN)(9810034684)(RESPONDENT)

DELHI DCIT JUDICIAL(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
NR RAILNET(GM@NR.RAILNET.GOV.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

ELITE INTERNATIONAL (PROP. M/ NATRAJ RAVI PRATAP MALL
TECHNOSOFT PVT. LTD.)
V/s INCOME TAX OFFICER, WARD - 30(1), DELHI

OTHER DETAILS OF ADVOCATES:
RAVI PRATAP MALL AND UMA SHANKAR(RAVIPRATAP@HOTMAIL.COM)(9911916758)(PETITIONER)
INCOME TAX OFFICER(DELHI.ITO30.1@INCOMETAX.GOV.IN)()(RESPONDENT)

SMT JAYSHREE RAGHURAMAN RAM AVTAR BANSAL
V/s DEPUTY COMMISSIONER OF INCOME TAX &
ANR.

OTHER DETAILS OF ADVOCATES:
SHIVANG BANSAL(RAMPANDIT1987 @GMAIL.COM)(9899203727)(PETITIONER)
DELHI DCIT JUDICIAL(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

SMT JAYSHREE RAGHURAMAN RAM AVTAR BANSAL
V/s DEPUTY COMMISSIONER OF INCOME TAX
CENTRAL CIRCLE-27, DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
SHIVANG BANSAL ()(9899203727)(PETITIONER)
DELHI DCIT JUDICIAL(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

ASHOK GANESHCHANDRA MRIG ANANYA KAPOOR
V/s ASSESSMENT UNIT, NATIONAL FACELESS
ASSESSMENT CENRE

OTHER DETAILS OF ADVOCATES:
SALIL KAPOOR(ANANYA@SALILKAPOOR.COM)(9910629894)(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

RAKESH BABBAR RUCHESH SINHA
V/s ACIT CENTRAL CIRCLE-16 NEW DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
RUCHESH SINHA(COMMUNICATION@SRALEXLAWFIRM.COM)(9650569757)(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
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31 W.P.(C)-2919/2023

32 W.P.(C)-4436/2023
CM APPL. 17022/2023

33 W.P.(C)-5829/2023
CM APPL. 22853/2023

34 W.P.(C)-7993/2023
CM APPL. 30746/2023

35 W.P.(C)-9089/2023
CM APPL. 34581/2023

36 W.P.(C)-643/2024
CM APPL. 2800/2024

37 W.P.(C)-4089/2024
CM APPL. 16701/2024

38 W.P.(C)-5328/2024

39 W.P.(C)-5884/2024
CM APPL. 24285/2024

ADVANCE CAUSE LIST

ADVANCE COMPUTERS AND MOBILES INDIA PVT RAKESH KUMAR
LTD & ANR.

V/s THE COMMISSIONER OF CENNTRAL GOODS AND

SERVICE TAX AND ANR.

OTHER DETAILS OF ADVOCATES:
RAKESH KUMAR(ADV.AGGARWAL.RAKESH@GMAIL.COM)(9212739316)(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

ABSOLUTE ENTERTAINMENT PRIVATE LIMITED SHASHWAT BAJPAI
V/s ASSISTANT COMMISSIONER OF INCOME TAX
CIRCLE 1(1) DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

DR. SHASHWAT BAJPAI AND ANANYA
KAPOOR(DRSHASHWATBAJPAI@DRSBLAWCHAMBERS.COM)(9811208936)(PETITIONER)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

CAPITAL PROPERTY CONSULTANTS GAURAV JAIN
V/s INCOME TAX OFFICER, WARD 28(5), DELHI

OTHER DETAILS OF ADVOCATES:

GAURAV JAIN(GAURAVJAIN_81@REDIFFMAIL.COM)(9810262615)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
DELHLITO28.5@INCOMETAX.GOV.IN)()(RESPONDENT)

AMIT JAIN PARAS CHAUDHRY
V/s INCOME TAX OFFICER, WARD-54(1) DELHI &
ANR.

OTHER DETAILS OF ADVOCATES:

PARAS CHAUDHARY(PC1801@GMAIL.COM)(9810180330)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
DELHI.ITO54.1@INCOMETAX.GOV.IN)()(RESPONDENT)

INCOME TAX(DELHI.PCCIT.NEAC@INCOMETAX.GOV.IN)()(RESPONDENT)

AWFIS SPACE SOLUTIONS PRIVATE LIMITED VED KUMAR JAIN
V/s ASSISTANT COMMISSIONER OF INCOME TAX,
CIRCLE 1(1), DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

VED JAIN(LITIGATION@VJALEGAL.COM)()(PETITIONER)

VED JAIN(LITIGATION@VJALEGAL.COM)()(PETITIONER)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

AIRPORTS AUTHORITY OF INDIA RUCHESH SINHA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

RUCHESH SINHA(COMMUNICATION @SRALEXLAWFIRM.COM)(9650569757)(PETITIONER)
HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

M/S NARESH INTERNATIONAL SUDHIR SANGAL
V/s COMMISSIONER OF GOODS AND SERVICE TAX
AND ANR.

OTHER DETAILS OF ADVOCATES:

SUDHIR SANGAL(SUDHIRSANGALADVOCATE@GMAIL.COM)()(PETITIONER)

SUDHIR SANGAL()(9990313899)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868280166)(RESPONDENT)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
COMMISSIONER OF GOODS AND SERVICE TAX(CTT.DELHI@NIC.IN)()(RESPONDENT)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

M/S CIVICE ENTEPRISE (OPC) PVT. LTD. PRANAY JAIN
V/s PRINCIPAL COMMISSIONER OF GOODS AND
SERVICE TAX NORTH DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

CHAMBERS OF PRANAY JAIN(PRANNAYJAIIN@GMAIL.COM)(8527817330)(PETITIONER)

PC AGGARWAL(PCAGGARWAL1900@GMAIL.COM, PNO@AXISBANK.COM)()(RESPONDENT)
GST DELHI EAST LEGAL(GSTDELHIEAST.LEGAL@GMAIL.COM)()(RESPONDENT)

POOJA SIKAND - PROPRIETOR PARAS INC ABHISHEK GARG
V/s ASSISTANT COMMISSIONER CENTRAL EXCISE

GOODS AND SERVICE TAX MODEL TOWN DELHI

NORTH COMMISSIONERATE & ANR.

OTHER DETAILS OF ADVOCATES:

ABHISHEK GARG(ABHISHEK@AGSLEGAL.COM)(9056299999)(PETITIONER)
SHASHANK SHARMA(SHASHANK_SHARMA1@OUTLOOK.COM, DELHINORTH-
LEGAL@GOV.IN)()(RESPONDENT)
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40 W.P.(C)-6124/2024 M/S S K OVERSEAS PULKIT VERMA
CM APPL. 25432/2024 V/s SUPERINTENDENT RANGE 20 CENTRAL GST
DIVISION

OTHER DETAILS OF ADVOCATES:

PULKIT VERMA(PULKIT@ENURELEGAL.COM)(9716694879)(PETITIONER)

HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT)
HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT)

41 W.P.(C)-13670/2024 MS GG CORPORATION RAJAT MITTAL, GIBRAN NAUSHAD
CM APPL. 57295/2024 V/s OFFICE OF THE COMMISSIONER OF CENTRAL
TAX APPEAL Il DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

RAJAT MITTAL(RAJAT.LAW@GMAIL.COM)(9971933199)(PETITIONER)

LEGALST DELHI, GST, CBIC(LEGALSTDELHI3@GMAIL.COM, GST-APPEAL2DELHI@GOV.IN, DGARM-
CBICO1@GOV.IN)(0)(RESPONDENT)

GIBRAN NAUSHAD(GIBRAN.NAUSHAD@GMAIL.COM)(9910305746)(RESPONDENT)

42 W.P.(C)-15139/2024 M/S PERNOD RICARD INDIA PRIVATE LIMITED HEMLATA RAWAT
CM APPL. 63532/2024 V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

PUNEET AGRAWAL(PUNEET@ALALEGAL.IN)(9891898911)(PETITIONER)

ABHISHEK SANDILLYA(ABHISHEK.SANDILLYA18@GMAIL.COM)(7827288178)(PETITIONER)
HARPREET SINGH, GZU, UNION OF INDIA(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM,
DGGI.GZU@GOV.IN, UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

DZU REPORTING(SIO.DZUREPORTING1@GOV.IN)(0)(RESPONDENT)

43 W.P.(C)-15599/2024 TREHAN INTERNATIONAL CONSULTANTS AND RAHUL GUPTA
ENGINEERS PVT LTD
V/s COMMISSIONER OF DELHI GOODS AND
SERVICES TAX AND ANR

OTHER DETAILS OF ADVOCATES:

RAHUL GUPTA(RAHULGUPTA219A@GMAIL.COM)(9711953429)(PETITIONER)
SANTOSH KUMAR TRIPATHI, CTT DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
CTT.DELHI@NIC.IN)(9868250806)(RESPONDENT)

44 W.P.(C)-406/2025 M/S STUDIO JCS GOBIND MALHOTRA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

GOBIND MALHOTRA(LAWCHAMBERS.GM@GMAIL.COM)(9910553758)(PETITIONER)
UNION OF INDIA, GST(UOIDHC@GMAIL.COM, GSTAPPEALDELHI2@NIC.IN,
COMMR.GSTDELWEST@GOV.IN)(1123384193)(RESPONDENT)

CONNECTED MATTERS (ANMM)

45 W.P.(C)-5212/2023 ALOK AND CO LLP ANANYA KAPOOR
CM APPL. 54362/2024 V/s DY. COMMISSIONER OF INCOME TAX CENTRAL
WITH W.P.(C) 5733/2023 CIRCLE 28, DELHI

W.P.(C) 5784/2023
W.P.(C) 5735/2023

OTHER DETAILS OF ADVOCATES:
SALIL KAPOOR(SUMIT@SALILKAPOOR.COM)(9810868180)(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

46 W.P.(C)-5213/2023 ALOK AND CO LLP ANANYA KAPOOR
CM APPL. 54366/2024 V/s DY. COMMISSIONER OF INCOME TAX, CENTRAL
WITH W.P.(C) 5214/2023 CIRCLE 28, DELHI

W.P.(C) 5745/2023
W.P.(C) 5733/2023
W.P.(C) 5735/2023
W.P.(C) 5784/2023

OTHER DETAILS OF ADVOCATES:

SALIL KAPOOR(SUMIT@SALILKAPOOR.COM)(9810868180)(PETITIONER)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
SUMIT LALCHANDANI(SUMIT@SALIKAPOOR.CO)(9810868180)(PETITIONER)
INCOMETAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

TARUN (TARUN@SALIKAPOOR.CO)(0)(RESPONDENT)
SUMIT(SUMIT@SALIKAPOOR.CO)(0)(RESPONDENT)

47 W.P.(C)-5214/2023 ALOK AND CO LLP ANANYA KAPOOR
CM APPL. 54363/2024 V/s DY. COMMISSIONER OF INCOME TAX CENTRAL
CIRCLE 28, DELHI

OTHER DETAILS OF ADVOCATES:
SALIL KAPOOR(SUMIT@SALILKAPOOR.COM)(9810868180)(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

48 W.P.(C)-5245/2023 ALOK AND CO LLP ANANYA KAPOOR
CM APPL. 54364/2024 V/s DY. COMMISSIONER OF INCOME TAX CENTRAL
CIRCLE 28 DELHI

OTHER DETAILS OF ADVOCATES:
SALIL KAPOOR(SUMIT@SALILKAPOOR.COM)(9810868180)(PETITIONER)
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49

50

51

W.P.(C)-5733/2023

W.P.(C)-5735/2023

W.P.(C)-5784/2023

CONNECTED MATTERS (ANMM)

52

53

54

55

56

57

58

ITA-1275/2018
WITH ITA 179/2020

ITA-179/2020
WITH ITA 179/2020
ITA 180/2020

ITA-1276/2018
WITH ITA 179/2020

ITA-1285/2018
WITH ITA 179/2020

ITA-1286/2018
WITH ITA 179/2020

ITA-1287/2018
WITH ITA 179/2020

ITA-180/2020

ADVANCE CAUSE LIST

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

HARISH CHANDRA AGRAWAL ANANYA KAPOOR
V/s DY. COMMISSIONER OF INCOME TAX, CENTRAL
CIRCLE 28, DELHI

OTHER DETAILS OF ADVOCATES:

SALIL KAPOOR AND SANAT KAPOOR(SUMIT@SALILKAPOOR.CO)(9810868180)(PETITIONER)

SALIL KAPOOR(SUMIT@SALILKAPOOR.COM)(9810868180)(PETITIONER)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

HARISH CHANDRA AGRAWAL ANANYA KAPOOR
V/s DY. COMMISSIONER OF INCOME TAX CENTRAL
CIRCLE 28, DELHI

OTHER DETAILS OF ADVOCATES:

SALIL KAPOOR(SUMIT@SALILKAPOOR.COM)(9810868180)(PETITIONER)

SALIL KAPOOR AND SANAT KAPOOR(SUMIT@SALILKAPOOR.CO)(9810868180)(PETITIONER)
D(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

HARISH CHANDRA AGRAWAL ANANYA KAPOOR
V/s DY. COMMISSIONER OF INCOME TAX CENTRAL
CIRCLE 28, DELHI

OTHER DETAILS OF ADVOCATES:
SALIL KAPOOR AND SANAT KAPOOR(SUMIT@SALILKAPOOR.CO)(9810868180)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

PRO COMMISSIONER OFINCOME TAX - (CENTRAL) - [ZOHEB HOSSAIN, KAVITA JHA
2
V/s MIS SAAMAG CONSTRUCTION PVT. LTD.

OTHER DETAILS OF ADVOCATES:

ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99@GMAIL.COM,
ADARSHGUPTA11157@GMAIL.COM)(9999711099)(PETITIONER)

KAVITA JHA(KAVITA@VAISHLAW.COM)(9818174307)(RESPONDENT)

PR. COMMISSIONER OF INCOME TAX (CENTRAL)-2 |ZOHEB HOSSAIN, KAVITA JHA
V/s M/S SAAMAG CONSTRUCTION PVT. LTD

OTHER DETAILS OF ADVOCATES:

ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99@GMAIL.COM,
ADARSHGUPTA11157@GMAIL.COM)(9999711099)(PETITIONER)

KAVITA JHA(KAVITA@VAISHLAW.COM)(9818174307)(RESPONDENT)

PR. COMMISSIONER OF INCOME TAX (CENTRAL) -2 |ZOHEB HOSSAIN, KAVITA JHA
V/s M/S. SAGA DEVELOPERS PVT. LTD

OTHER DETAILS OF ADVOCATES:

ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99@GMAIL.COM,
ADARSHGUPTA11157@GMAIL.COM)(9999711099)(PETITIONER)

KAVITA JHA(KAVITA@VAISHLAW.COM)(9818174307)(RESPONDENT)

PR. COMMISSIONER OF INCOME TAX -(CENTRAL)- 2 |ZOHEB HOSSAIN, KAVITA JHA
V/s M/S PYRAMID REALTORS PVT. LTD.

OTHER DETAILS OF ADVOCATES:

ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99@GMAIL.COM,
ADARSHGUPTA11157@GMAIL.COM)(9999711099)(PETITIONER)

KAVITA JHA(KAVITA@VAISHLAW.COM)(9818174307)(RESPONDENT)

PR. COMMISSIONER OF INCOME TAX (CENTRAL) -2 |ZOHEB HOSSAIN, KAVITA JHA
V/s M/S. SAAMAG DEVELOPERS PVT. LTD.

OTHER DETAILS OF ADVOCATES:

ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99@GMAIL.COM,
ADARSHGUPTA11157@GMAIL.COM)(9999711099)(PETITIONER)

KAVITA JHA(KAVITA@VAISHLAW.COM)(9818174307)(RESPONDENT)

PR. COMMISSIONER OF INCOME TAX (CENTRAL) -2 |ZOHEB HOSSAIN, KAVITA JHA
V/s M/S. SAAMAG INFRASTRUCTURE LTD..

OTHER DETAILS OF ADVOCATES:

ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99@GMAIL.COM,
ADARSHGUPTA11157@GMAIL.COM)(9999711099)(PETITIONER)

KAVITA JHA(KAVITA@VAISHLAW.COM)(9818174307)(RESPONDENT)

PR. COMMISSIONER OF INCOME TAX (CENTRAL)-2 |ZOHEB HOSSAIN, KAVITA JHA
V/s M/S SAAMAG DEVELOPERS PVT. LTD.

OTHER DETAILS OF ADVOCATES:

ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99@GMAIL.COM,
ADARSHGUPTA11157@GMAIL.COM)(9999711099)(PETITIONER)

KAVITA JHA(KAVITA@VAISHLAW.COM)(9818174307)(RESPONDENT)
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59 ITA-181/2020 PR. COMMISSIONER OF INCOME TAX (CENTRAL)-2 |ZOHEB HOSSAIN
V/s M/S SAAMAG INFRASTRUCTURE LTD.

OTHER DETAILS OF ADVOCATES:
ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99@GMAIL.COM,
ADARSHGUPTA11157@GMAIL.COM)(9999711099)(PETITIONER)

FOR FINAL HEARING

60 FAO(OS) (COMM)-36/2023 BRIJ BHUSHAN SINGAL & ANR. RANJANA ROY GAWAI
V/s AXIS TRUSTEE SERVICES LIMITED

OTHER DETAILS OF ADVOCATES:
RRG & ASSOCIATES(RRG.RRGASSOCIATES@GMAIL.COM)()(PETITIONER)
DEBENTURETRUSTEE(DEBENTURETRUSTEE@AXISTRUSTEE.COM)()(RESPONDENT)

61 ITA-741/2023 SUKHBIR S. DAGAR VED KUMAR JAIN
V/s INCOME TAX OFFICER, WARD 24(3)

OTHER DETAILS OF ADVOCATES:

VED JAIN(JAINVED@GMAIL.COM)(9312502333)(PETITIONER)

INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETEX.GOV.IN)()(RESPONDENT)
INCOME TAX(CIT.JUDICIAL.DELHI@INCOMETAX.GOV.IN)()(RESPONDENT)
INCOME TAX(DELHI.CIT.JUDICIAL@INCOMETAX.GOV.IN)()(RESPONDENT)

FOR FINAL DISPOSAL

62 ITA-87/2018 FINANCIAL INCLUSION TRUST ARVIND KUMAR
V/s DIRECTOR OF INCOME TAX ( EXEMPTIONS)

OTHER DETAILS OF ADVOCATES:
ARVIND KUMAR(ARVI1961@GMAIL.COM)(9868106067)(PETITIONER)

63 MISC. APPEAL(PMLA)-30/2024 MASSASOSANG AO ANUSHKA KHAITAN
CM APPL. 60975/2024 V/s DIRECTORATE OF ENFORCEMENT
WITH MISC. APPEAL(PMLA) 31/2024

OTHER DETAILS OF ADVOCATES:

TANVEER AHMED, YASH DATT(TAMLAW.YASH@GMAIL.COM)(8447541040)(PETITIONER)
HOSSAIN(OFFICEZHOSSAIN@GMAIL.COM)(0)(RESPONDENT)
SIMON(SIMON@CHAMBERSOFSIMONBENJAMIN.COM)(0)(RESPONDENT)

64 MISC. APPEAL(PMLA)-31/2024 ALEMLA JAMIR ANUSHKA KHAITAN
CM APPL. 60981/2024 V/s DIRECTORATE OF ENFORCEMENT

OTHER DETAILS OF ADVOCATES:
TANVEER AHMED MIR, YASH DATT, ANUSHKA(TAMLAW.YASH@GMAIL.COM)(8447541040)(PETITIONER)
DL(DL.HC-ED@GOV.IN)(0)(RESPONDENT)

65 W.P.(C)-10110/2023 GDR FINANCE AND LEASING PRIVATE LIMITED PRAKASH KUMAR
CM APPL. 39031/2023 V/s ASSESSMENT UNIT, INCOME TAX DEPARTMENT,
NATIONAL FACELESS ASSESSMENT CENTRE & ORS.

OTHER DETAILS OF ADVOCATES:
PRAKASH KUMAR (PRAKASHKUMARO0809@GMAIL.COM )(9811212920)(PETITIONER)
DELHI DCIT (DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

FOR FINAL DISPOSAL (CONNECTED)

66 W.P.(C)-2906/2023 GENPACT INDIA PRIVATE LIMITED DEEPAK CHOPRA AZB & PARTNERS, SHAILENDERA
WITH W.P.(C) 4588/2023 V/s INCOME TAX OFFICER KISHORE SINGH
W.P.(C) 4735/2023
W.P.(C) 1294/2025

OTHER DETAILS OF ADVOCATES:

DEEPAK CHOPRA(GIRISH.KANDPAL@AZBPARTNERS.COM)(9811305024)(PETITIONER)

DEEPAK CHOPRA(GIRISH.KANDPAL@AZBPARTNERS.COM)(9811305024)(PETITIONER)

DELHI DCIT JUDICIAL(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(1123661998)(RESPONDENT)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
SHAILENDERA KISHORE SINGH(SHAILENDERAINCOMETAX@GMAIL.COM)(8800652576)(RESPONDENT)

67 W.P.(C)-4588/2023 GENPACT INDIA PRIVATE LIMITED DEEPAK CHOPRA AZB & PARTNERS, SHAILENDERA
V/s INCOME TAX OFFICER & ANR. KISHORE SINGH

OTHER DETAILS OF ADVOCATES:

DEEPAK CHOPRA(GIRISH.KANDPAL@AZBPARTNERS.COM)(9911821403)(PETITIONER)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
SHAILENDERA KISHORE SINGH(SHAILENDERAINCOMETAX@GMAIL.COM)(8800652576)(RESPONDENT)

68 W.P.(C)-4735/2023 GENPACT INDIA PRIVATE LIMITED DEEPAK CHOPRA AZB & PARTNERS, SHAILENDERA
V/s INCOME TAX OFFICER & ANR. KISHORE SINGH

OTHER DETAILS OF ADVOCATES:

DEEPAK CHOPRA(GIRISH.KANDPAL@AZBPARTNERS.COM)(9911821403)(PETITIONER)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
SHAILENDERA KISHORE SINGH(SHAILENDERAINCOMETAX@GMAIL.COM)(8800652576)(RESPONDENT)

69 W.P.(C)-1294/2025 GENPACT INDIA PRIVATE LIMITED DEEPAK CHOPRA AZB & PARTNERS
CM APPL. 6453/2025 V/s INCOME TAX OFFICER

OTHER DETAILS OF ADVOCATES:
DEEPAK CHOPRA/ ANKUL GOYAL/ ADWITEYA

19


mailto:HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99@GMAIL.COM�

06.03.2025

70 W.P.(C)-1858/2025
CM APPL. 8863/2025

71 W.P.(C)-1859/2025
CM APPL. 8866/2025

72 W.P.(C)-1860/2025
CM APPL. 8867/2025

73 W.P.(C)-1861/2025
CM APPL. 8868/2025

PART-HEARD MATTER(END OF THE BOARD)

74 ITA-131/2021
WITH ITA 436/2023
ITA 246/2023
ITA 290/2023
ITA 390/2023

75 ITA-246/2023
WITH ITA 390/2023

76 ITA-290/2023
77 ITA-390/2023
78 ITA-436/2023

ADVANCE CAUSE LIST

GROVER(GIRISH.KANDPAL@AZBPARTNERS.COM)(9911821403)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

MS GENPACT INDIA PRIVATE LIMITED DEEPAK CHOPRA AZB & PARTNERS
V/s INCOME TAX OFFICER WARD INTERNATIONAL
TAX 1 (3) (2) NEW DELHI AND ANR

OTHER DETAILS OF ADVOCATES:

DEEPAK CHOPRA / ANKUL GOYAL/ ADWITEYA GROVER/ ASHISH
SARDA(GIRISH.KANDPAL@AZBPARTNERS.COM)(9811305024)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

MS GENPACT INDIA PRIVATE LIMITED DEEPAK CHOPRA AZB & PARTNERS
V/s INCOME TAX OFFICER WARD INTERNATIONAL
TAX 132 NEW DELHI

OTHER DETAILS OF ADVOCATES:

DEEPAK CHOPRA / ANKUL GOYAL/ ADWITEYA GROVER/ ASHISH
SARDA(GIRISH.KANDPAL@AZBPARTNERS.COM)(9811305024)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

MS GENPACT INDIA PRIVATE LIMITED DEEPAK CHOPRA AZB & PARTNERS
V/s INCOME TAX OFFICER WARD INTERNATIONAL
TAX 13 2 & ANR.

OTHER DETAILS OF ADVOCATES:

DEEPAK CHOPRA / ANKUL GOYAL/ ADWITEYA GROVER/ ASHISH
SARDA(GIRISH.KANDPAL@AZBPARTNERS.COM)(9811305024)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

MS GENPACT INDIA PRIVATE LIMITED DEEPAK CHOPRA AZB & PARTNERS
V/s INCOME TAX OFFICER WARD INTERNATIONAL
TAX 13 2 NEW DELHI

OTHER DETAILS OF ADVOCATES:

DEEPAK CHOPRA/ ANKUL GOYAL/ ADWITEYA GROVER/ ASHISH
SARDA(GIRISH.KANDPAL@AZBPARTNERS.COM)(9811305024)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

CONVERGYA CUSTOMER MANAGMENT DEEPAK CHOPRA AZB & PARTNERS
V/s COMMISSIONER OF INCOME TAX

OTHER DETAILS OF ADVOCATES:

DEEPAK CHOPRA, RASHI KHANNA(GIRISH.KANDPAL@AZBPARTNERS.COM)(9911821403)(PETITIONER)
GIRISH (GIRISH.KANDPAL@AZBPARTNERS.COM)()(PETITIONER)

INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

THE COMMISSIONER OF INCOME TAX PUNEET RAI, SHASHWAT BAJPAI
INTERNATIONAL TAXATION-1 NEW DELHI

V/s CONVERGYS CUSTOMER MANAGEMENT GROUP

INC. (NOW KNOWN AS CONCENTRIX CVG

CUSTOMER MANAGEMENT GROUP INC.)

OTHER DETAILS OF ADVOCATES:

PUNEET RAI , ADEEBA MUHAHID (PUNEETRAIADVOCATE@GMAIL.COM)()(PETITIONER)
SANKALP(SANKALP.CHATURVEDI@CONCENTRIX.COM)()(RESPONDENT)

SHASHWAT BAJPAI(SHASHWAT.BAJPAI@GMAIL.COM)(9811208936)(RESPONDENT)

CONVERGYS CUSTOMER MANAGEMENT GROUP SHASHWAT BAJPAI
INC. (NOW KNOWN AS CONCENTRIX CVG

CUSTOMER MANAGEMENT GROUP INC.)

V/s DEPUTY COMMISSIONER OF INCOME TAX

CIRCLE 1(2)(1) INTERNATIONAL TAXATION NEW

DELHI

OTHER DETAILS OF ADVOCATES:
DR SHASHWAT BAJAPI(DRSHASHWATBAJPAI@DRSBLAWCHAMBES.COM)(9811208936)(PETITIONER)
INCOMETAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

THE COMMISSIONER OF INCOME TAX PUNEET RAI
(INTERNATIONAL TAXATION)-1, NEW DELHI

V/s CONVERGYS CUSTOMER MANAGEMENT GROUP

INC (NOW KNOWN AS CONCENTRIX CVG CUSTOMER
MANAGEMENT GROUP INC.)

OTHER DETAILS OF ADVOCATES:
PUNEET RAI (PUNEETRAIADVOCATE@GMAIL.COM)(9810023745)(PETITIONER)
SANKALP (SANKALP.CHATURVEDI@CONCENTRIX.COM)()(RESPONDENT)

CONVERGYS CUSTOMER MANAGEMENT GROUP SHASHWAT BAJPAI
INC. (NOW KNOWN AS CONCENTRIX CVG

CUSTOMER MANAGEMENT GROUP INC)

V/s DEPUTY COMMISSIONER OF INCOME TAX,

CIRCLE- 1(2)(1) INTERNATIONAL TAXATION, NEW

DELHI
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79 ITA-506/2023
80 ITA-57/2024
81 ITA-58/2024
82 ITA-115/2024

WITH ITA 116/2024

83 ITA-116/2024

84 ITA-438/2024
CM APPL. 46641/2024
WITH ITA 131/2021

85 ITA-539/2024

LOW TAX EFFECT(REGULAR MATTERS)
86 ITA-836/2009

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:
SHASHWAT BAJPAI(DRSHASHWATBAJPAI@DRSBLAWCHAMBERS.COM)(9811208936)(PETITIONER)
INCOME TAX(DELHI.CIT.IT2@INCOMETAX.GOV.IN)()(RESPONDENT)

THE COMMISSIONER OF INCOME TAX PUNEET RAI, SHASHWAT BAJPAI
(INTERNATIONAL TAXATION)-1, NEW DELHI

V/s CONCENTRIX CVG CUSTOMER MANAGEMENT

GROUP INC.

OTHER DETAILS OF ADVOCATES:

PUNEET RAI(PUNEETRAIADVOCATE@GMAIL.COM)(9810023745)(PETITIONER)
INCOME TAX(DELHI.PCIT.ITL@INCOMETAX.GOV.IN)()(PETITIONER)
SANKALP(SANKALP.CHATURVEDI@CONCENTRIX.COM)()(RESPONDENT)
SHASHWAT BAJPAI(SHASHWAT.BAJPAI@GMAIL.COM)(9811208936)(RESPONDENT)

THE COMMISSIONER OF INCOME TAX PUNEET RAI
(INTERNATIONAL TAXATION)-1, NEW DELHI

V/s CONCENTRIX CVG CUSTOMER MANAGEMENT

GROUP INC.

OTHER DETAILS OF ADVOCATES:

PUNEET RAI(PUNEETRAIADVOCATE@GMAIL.COM)()(PETITIONER)

PUNEET RAI (PUNEETRAIADVOCATE@GMAIL.COM)(9810023745)(PETITIONER)
SANKALP(SANKALP.CHATURVEDI@CONCENTRIX.COM)()(RESPONDENT)
SANKALP(SANKALP.CHATURVEDI@CONCENTRIX.COM)()(RESPONDENT)

THE COMMISSIONER OF INCOME TAX PUNEET RAI
(INTERNATIONAL TAXATION)-1, NEW DELHI

V/s CONCENTRIX CVG CUSTOMER MANAGEMENT

GROUP INC.

OTHER DETAILS OF ADVOCATES:

PUNEET RAI(PUNEETRAIADVOCATE@GMAIL.COM)(9810023745)(PETITIONER)
PUNEET RAI(PUNEETRAIADVOCATE@GMAIL.COM)(9810023745)(PETITIONER)
SANKALP(SANKALP.CHATURVEDI@CONCENTRIX.COM)()(RESPONDENT)
SANKALP(SANKALP.CHATURVEDI@CONCENTRIX.COM)()(RESPONDENT)

CONVERGYS CUSTOMER MANAGEMENT GROUP SHASHWAT BAJPAI
INC. (NOW KNOWN AS CONCENTRIX CVG

CUSTOMER MANAGEMENT GROUP INC.)

V/s ASSISTANT COMMISSIONER OF INCOME TAX,

INTERNATIONAL TAXATION, CIRCLE- 1 (2) (1) NEW

DELHI

OTHER DETAILS OF ADVOCATES:

SHASHWAT BAJPAI(DRSHASHWATBAJPAI@DRSBLAWCHAMBERS.COM)(9811208936)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETEX.GOV.IN)()(RESPONDENT)
DR(DRSHASHWATBAJPAI@DRSBLAWCHAMBERS.COM)()(RESPONDENT)

CONVERGYS CUSTOMER MANAGEMENT GROUP SHASHWAT BAJPAI
INC. (NOW KNOWN ASCONCENTRIX CVG CUSTOMER

MANAGEMENT GROUP INC.)

V/s ASSISTANT COMMISSIONER OF INCOME TAX,

INTERNATIONAL TAXATION, CIRCLE- 1 (2) (1) NEW

DELHI

OTHER DETAILS OF ADVOCATES:

SHASHWAT BAJPAI(DRSHASHWATBAJPAI@DRSBLAWCHAMBERS.COM)(9811208936)(PETITIONER)
DR SHASHWAT BAJPAI(DRSHASHWATBAJPAI@DRSBLAWCHAMBERS.COM)(9811208936)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETEX.GOV.IN)()(RESPONDENT)

DR SHASHWAT(DRSHASHWATBAJPAI@DRSBLAWCHAMBERS.COM)()(RESPONDENT)

CONCENTRIX CVG CUSTOMER MANAGEMENT SHASHWAT BAJPAI
GROUP INC

V/s ACIT (INT. TAXATION), CIRCLE 1 (2) 1, NEW

DELHI

OTHER DETAILS OF ADVOCATES:
SHASHWAT BAJPAI(DRSHASHWATBAJPAI@DRSBLAWCHAMBERS.COM)(9811208936)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETEX.GOV.IN)(0)(RESPONDENT)

THE COMMISSIONER OF INCOME TAX PUNEET RAI
(INTERNATIONAL TAXATION)-1 NEW DELHI

V/s CONCENTRIX CVG CUSTOMER MANAGEMENT

GROUP INC.

OTHER DETAILS OF ADVOCATES:
PUNEET RAI(PUNEETRAIADVOCATE@GMAIL.COM)(9810023745)(PETITIONER)
SANKALP(SANKALP.CHATURVEDI@CONCENTRIX.COM)(0)(RESPONDENT)

COMMISSIONER OF INCOME TAX BALBIR SINGH, JOHNSON BARA, SATYEN SETHI
V/s NATIONAL AGRICULTURAL CO-OP. MARKETING
FEDERATION OF INDIA LTD
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06.03.2025 ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:
END OF THE BOARD MATTERS

87 ITA-1015/2019 ARICENT TECHNOLOGIES HOLDING LTD (FORMERLY |KAVITA JHA
CM APPL. 54663/2019 KNOWN AS FLEXTRONICS SOFTWARE SYSTEM LTD.
V/s DCIT,CIRCLE-11(1), NEW DELHI

OTHER DETAILS OF ADVOCATES:
KAVITA JHA(KAVITA@VAISHLAW.COM)(9818174307)(PETITIONER)

88 W.P.(C)-11933/2021 DHARAMPAL SATYAPAL LIMITED KAVITA JHA, KAVITA JHA, ROHIT JAIN
CM APPL. 36924/2021 V/s ASSISTANT COMMISSIONER OF INCOME TAX

OTHER DETAILS OF ADVOCATES:

VINAY VAISH AND KAVITA JHA(KAVITA@VAISHLAW.COM)(9818174307)(PETITIONER)

DELHI DCIT JUDICIAL(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
ROHIT JAIN(ROHIT-TAX@VAISHLAW.COM)(9810771910)(PETITIONER)

COURT NO. 42

DIVISION BENCH-1V

HON"BLE MS.JUSTICE REKHA PALLI
HON”BLE MS.JUSTICE RENU BHATNAGAR

NOTE: SUPPLEMENTARY PASS OVER MATTERS SHALL BE TAKEN UP IMMEDIATELY AFTER THE
SUPPLEMENTARY LIST IS OVER.

NOTE: “ MATRIMONIAL MATTERS LISTED IN THE ADVANCE CAUSELIST, IF NOT TAKEN UP EARLIER,
WILL BE TAKEN UP

AT 03:30 P_.M. EXCEPT FRIDAY.”
CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl8

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO :

anand.pinani@dhc.nic.in

dhc.court2102@gmail.com

:\Illill\\/I/IBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FOR ADMISSION
1 FAO(OS) (COMM)-280/2023 NTPCLTD RITURAJ BISWAS

V/s TATA PROJECTS LTD

OTHER DETAILS OF ADVOCATES:

RITURAJ BISWAS(RITURAJBISWAS@GMAIL.COM)(9999023225)(PETITIONER)
CSTPL(CSTPL@TATAPROJECTS.COM)()(RESPONDENT)

VENU MADHAV(VENUMADHAV@TATAPROJECTS.COM)()(RESPONDENT)

AFTER NOTICE MISC. MATTERS

2 FAO(0S)-246/2019 H L JAIMINI SAGAR SAXENA, SAGAR SAXENA
V/s RASHTRIYA VIRJANAND ANDH KANYA
VIDYALAYA SOCIETY (REGD) & ORS

OTHER DETAILS OF ADVOCATES:
SAGAR SAXENA()(9871156571)(PETITIONER)
SAGAR SAXENA(SAGARNASSOCIATES@GMAIL.COM)(9871156571)(PETITIONER)
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3 FAO(OS) (COMM)-179/2024 MINISTRY OF ROAD TRANSPORT AND NEETICA SHARMA, HITENDRA NATH
CM APPL. 47207/2024 HIGHWAYS RATH
CM APPL. 1946/2025 V/s M/S. A K SHIVHARE INFRASTRUCTURE PVT
LTD

OTHER DETAILS OF ADVOCATES:

AKSHAD MUJWAR(DELHI@MVKINI.COM)(9910449201)(PETITIONER)
HITENDRA(HITENDRARATH@GMAIL.COM,
OFFICEHITENDRA@GMAIL.COM)(0)(RESPONDENT)

M V KINI(DELHI@MVKINI.COM)(0)(RESPONDENT)

HITENDRA NATH RATH(HITENDRARATH@GMAIL.COM)(9990118668)(RESPONDENT)

4 LPA-480/2022 DR.HARISH GUPTA MS. PUSSHP GUPTA
CM APPL. 35883/2022 V/s UNION OF INDIA THROUGH MINISTRY OF
HEALTH FAMILY WELFARE & ORS.

OTHER DETAILS OF ADVOCATES:
UNION OF INDIA (UOIDHC@GMAIL.COM)()(RESPONDENT)
PRAVEEN(LAWPRAVEEN@YAHOO.CO.UK)()(RESPONDENT)

DEV SINGH(OFFICESINGHDEV@GMAIL.COM)()(RESPONDENT)
SANTOSH KUMAR
TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

5 LPA-591/2023 MUNICIPAL CORPORATION OF DELHI MUKESH GUPTA
CM APPL. 42578/2023 V/s SANJEEV MALHOTRA & ANR.

OTHER DETAILS OF ADVOCATES:
MUKESH GUPTA (M.GUPTAADVOCATE@YAHOO.IN)(9810144127)(PETITIONER)
AYUSH(AYUSH@GUPTALEGAL.IN)()(RESPONDENT)

6 RFA(COMM)-257/2024 M/S C P WORLD LINES PRIVATE LIMITED AMIT GOEL
V/s M/S AVANTIKA ELCON PRIVATE LIMITED

OTHER DETAILS OF ADVOCATES:

7 RFA(0OS)-25/2018 SANJANA BHATIA CHAYAN SARKAR, VENANCIO D
CM APPL. 16755/2018 V/s SANJIV BHATIA & ORS COSTA, ASTHA, ANIRUDH BHATIA, L
CM APPL. 31352/2018 /& L PARTNERS, SONDHI NARULA
DALAL & ASSSOCIATES

OTHER DETAILS OF ADVOCATES:
CHAYAN SARKAR()(9871505207)(PETITIONER)
VENANCIO D COSTA , ASTHA()(9871742391)(PETITIONER)

8 RFA(OS)(COMM)-30/2019 ODEON BUILDERS PVT LTD TANDON LAW ASSOCIATES, KUMAR
V/s SASUMOROV ENTERPRISES PVT LTD DUSHYANT SINGH

OTHER DETAILS OF ADVOCATES:
CONNECTED MATTERS (ANMM)

9 CONT.CAS(C)-920/2018 JUSTICE FOR ALL KBJ&CO
V/s SAUMYA GUPTA & ANR

OTHER DETAILS OF ADVOCATES:
K B J & CO()(9350456565)(PETITIONER)

10 |W.P.(C)-5570/2014 ASSOCIATION OF PUBLIC SCHOOLS SANAT KUMAR, PRAMOD GUPTA, V K
CM APPL. 13803/2014 V/s LT. GOVERNOR OF NCT OF DELHI & ANR TANDON, ZUBEDA BEGUM, RAMESH
CM APPL. 17249/2014 SINGH

CM APPL. 51433/2018

OTHER DETAILS OF ADVOCATES:
PRAMOD GUPTA()(9810083370)(PETITIONER)

11  |W.P.(C)-6499/2014 ACTION COMMITTEE UNAIDED RECOGNIZED | KAMAL GUPTA, VEDANTA VARMA,
CM APPL. 15531/2014 PRIVATE SCHOOL AJAY GARG, KB J & CO.
CM APPL. 15532/2014 V/s LT. GOVERNOR OF NCT OF DELHI

CM APPL. 14260/2016
CM APPL. 17866/2018
CM APPL. 19150/2018
CM APPL. 51432/2018
CM APPL. 6095/2019

OTHER DETAILS OF ADVOCATES:
KAMAL GUPTA()(9810988094)(PETITIONER)
AJAY GARG()(9811109663)(PETITIONER)
KAMAL GUPTA()(9810988094)(PETITIONER)
K B J & CO.()(8826456565)(PETITIONER)

12 W.P.(C)-5466/2017 JUSTICE FOR ALL KHAGESH B. JHA, GAUTAM
V/s LT. GOVERNOR OF DELHI & ORS NARAYAN, ROSHAN LAL GOEL

OTHER DETAILS OF ADVOCATES:

13 W.P.(C)-10290/2018 SALWAN PUBLIC SCHOOL & ANR. TANMAYA MEHTA
CM APPL. 40143/2018 V/s GNCT OF DELHI & ORS.
CM APPL. 40144/2018
CM APPL. 9455/2019

OTHER DETAILS OF ADVOCATES:
TANMAYA MEHTA()(9999255931)(PETITIONER)
TANMAYA MEHTA()(999925931)(PETITIONER)
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ADVANCE CAUSE LIST

AFTER NOTICE MISC. MATTERS FOR FINAL HEARING

14  |W.P.(C)-3868/2016
CM APPL. 16405/2016

FRESH MATTERS & APPLICATIONS

15 MAT.APP.(F.C.)-55/2025
CM APPL. 8214/2025

AFTER NOTICE MISC. MATTERS
16 MAT.APP.(F.C.)-87/2016

17  MAT.APP.(F.C.)-113/2019
CM APPL. 17681/2019

18 MAT.APP.(F.C.)-329/2019
CM APPL. 54351/2019
CM APPL. 54353/2019

19 MAT.APP.(F.C.)-158/2022

20 MAT.APP.(F.C.)-189/2023

21  |MAT.APP.(F.C.)-36/2024

GAURAV JAIN & ORS. DHIRAJ PHILIP, GAUTAM NARAYAN,
V/s DIRECTOR, DEPT. OF ANIMAL HUSBANDRY, NAUSHAD AHMED KHAN, SUMIT
GOVT. OF DELHI & ORS KUMAR

OTHER DETAILS OF ADVOCATES:
SUMIT KUMAR (ADVOCATESUMITMASIH@GMAIL.COM)(9873885470)(PETITIONER)

IRINA TANKHA ADITYA GUHA
V/s ANIRUDH N. TANKHA

OTHER DETAILS OF ADVOCATES:

SUMAN SHAILENDER DAHIYA & ASSOCIATES,
V/s RAJBIR MATHUR DILIP SINGH

OTHER DETAILS OF ADVOCATES:

VISHAKHA DEY NIHARIKA AHLUWALIA
V/s DEEPAK DEY

OTHER DETAILS OF ADVOCATES:

PAWAN KUMAR BAHL()(9810045051)(PETITIONER)

NIHARIKA
AHLUWALIA(OFFICE.NIHARIKA.AHLUWALIA@GMAIL.COM)(9818099957)(PETITIONER)

VIKASH CHAUDHARY S K MISHRA & ASSOCIATES
V/s MEENAKSHI

OTHER DETAILS OF ADVOCATES:
S K MISHRA & ASSOCIATES()(9811275766)(PETITIONER)

SH AMIT TANEJA IKRANT SHARMA, JAY KISHOR SINGH
V/s SMT CHARU RANI

OTHER DETAILS OF ADVOCATES:

IKRANT SHARMA(ASSOCIATES@IKRANTSHARMA.IN)(9810069880)(PETITIONER)
CHARU RANI(AARAVCHARU@GMAIL.COM)(7838458447)(RESPONDENT)

JAY KISHOR SINGH(JKSINGHADV@GMAIL.COM)(9818111356)(PETITIONER)

VICKY VERMA TRIBHUWEN KUMAR KAUSHIK,
V/s SMT. DEEPIKA RAJESH KUMAR PANDEY

OTHER DETAILS OF ADVOCATES:

TRIBHUWEN K KUSHIK & ARPITA
MUKHERJEE(TRIBHUWENKAUSHIK@GMAIL.COM)(8447957818)(PETITIONER)
DEEPIKA()(9958887883)(RESPONDENT)

RAJESH KUMAR

PANDEY(RAJESHPANDEY64567 @GMAIL.COM)(9911590569)(RESPONDENT)

UPENDER KUMAR SINGH RATTANDIP SINGH KHARBANDA
V/s VANDANA MAZUMDAR
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22 MAT.APP.(F.C.)-206/2024
CM APPL. 36738/2024

23 MAT.APP.(F.C.)-271/2024

24 MAT.APP.(F.C.)-387/2024
CM APPL. 68559/2024
CM APPL. 68560/2024

FOR FINAL HEARING

25 MAT.APP.(F.C.)-80/2022
CM APPL. 25853/2022

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:

TRIPAKSHA
LITIGATION(LAWYER@TRIPAKSHALITIGAITON.COM)(8178803130)(PETITIONER)
UPENDER(UPENDERSINGH108@YAHOO.CO.IN)(8287878088)(PETITIONER)

M/S WISE TRAVEL INDIA PVT LTD()(9911413897)(RESPONDENT)

NIKITA SENGAR ASTHA SHARMA, CYRIL IGNATIOUS
V/s ASTIK GUPTA

OTHER DETAILS OF ADVOCATES:
AQUILAW(SANJEEVKKAUSHIK@GMAIL.COM)(9958236600)(PETITIONER)
ASTIK(ASTIK.GUPTAAA@GMAIL.COM)(0)(RESPONDENT)

CYRIL IGNATIOUS(CYRIL.IGNATIOUS21@GMAIL.COM)(8447069684)(RESPONDENT)

SH. YOGESH KUMAR SHARMA ABHISHEK SINGH, VIPUL SRIVASTAV
V/s SMT. SOBHA

OTHER DETAILS OF ADVOCATES:

VIPUL
SRIVASTAV(VSRVCONSULTANTS.LEGAL@GMAIL.COM)(9810271839)(PETITIONER)
RACHANA THOPPANI SONIYA, VISHAL

V/s KAPIL CHOPRA

OTHER DETAILS OF ADVOCATES:

BANDANA &
THOPPANI(ADVSONIYA.LEGALAID@GMAIL.COM)(9951556747)(PETITIONER)
SAPAN DHIR(DHIRSAPAN@GMAIL.COM)(0)(RESPONDENT)

JITENDER (JKUMARADV25168@GMAIL.COM)(0)(RESPONDENT)

VISHAL (VISHALBATTA275@GMAIL.COM)(8447704226)(RESPONDENT)

SMT RENU GUPTA KAILASH PRASHAD PANDEY
V/s SHRI SANJAY GUPTA

OTHER DETAILS OF ADVOCATES:
KAILASH PRASHAD
PANDEY(ADVKPANDEY78@GMAIL.COM)(9999894307)(PETITIONER)
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COURT NO. 33

ADVANCE CAUSE LIST

DIVISION BENCH- V
HON"BLE MS.JUSTICE PRATHIBA M. SINGH
HON”BLE MR.JUSTICE RAJNEESH KUMAR GUPTA

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT,

MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. JUSTICE PRATHIBA M. SINGH.]

NOTE: ALL THE COUNSELS/LITIGANTS ARE INFORMED THAT W.E.F 3% FEBRUARY, 2025,

THE COURT SHALL TAKE UP THE MATTERS IN THE FOLLOWING MANNER.

1. ON MONDAY, TUESDAY AND FRIDAY, THE COURT SHALL TAKE UP THE SUPPLEMENTARY LIST

OF THE CRIMINAL SIDE AND CIVIL/TAX SIDE AT 10.30 A_M.

LIST MATTERS OF CRIMINAL SIDE SHALL BE TAKEN UP.

THEREAFTER, ADVANCE

2. ON WEDNESDAY AND THURSDAY, THE COURT SHALL TAKE UP THE SUPPLEMENTARY LIST

OF THE CRIMINAL SIDE AND CIVIL/TAX SIDE AT 10.30 A_M.

LIST MATTERS OF CIVIL/TAX SIDE SHALL BE TAKEN UP.

CLICK HERE FOR VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6

Meeting No. 1669 92 0249

Join from a video conferencing system or application

Dial:

dhcvirtualcourté@dhcvirtualcourt.webex.com

You can also dial 210.4.202.4 and enter your meeting number.

Join by phone

Access Code: 1669 92 0249

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

courtmaster@pmsingh.in

NOTE: Counsels and Litigants may send their apperances through the following

link/form. This form shall be available during Court hearing days
from 09:00 A.M — 04:30 P.M..

https://forms.gle/LszUZHy9YMBFTrAu7

ITEM
NUMBER CASE NUMBER

TOP OF THE BOARD

1 CRL.A.-521/2023
WITH CRL.A. 774/2023
CRL.A. 60/2024

PARTY NAME ADVOCATE NAME

RUSY @ SURINDER
V/s THE STATE & ANR.

KANHAIYA SINGHAL

OTHER DETAILS OF ADVOCATES:
KANH3(ADV.SINGHAL@GMAIL.COM)(9212424765)(PETITIONER)

KANHAIYA SINGHAL (ADV.SINGHAL@GMAIL.COM)(9212424765)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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THEREAFTER, ADVANCE

OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ROHINI SOUTH-153/2012)

CRL.A. 652/2015 FILED BY RAJESH @ TINKU
(DISPOSED ON : 2022-09-01 )

CRL.A. 378/2015 FILED BY RUSY @ SURENDER
(DISPOSED ON : 2022-09-01 )

CRL.A. 648/2015 FILED BY RAJESH @ TINKU
(DISPOSED ON : 2015-05-28 )

CRL.A. 890/2016 FILED BY RAVINDER @ TUNDA
(DISPOSED ON : 2022-09-01 )

CRL.A. 774/2023 FILED BY RAJESH @ TINKU @
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2

CRL.A.-774/2023

CRL.A.-60/2024
CRL.M.(BAIL) 116/2024
CRL.M.A. 1985/2024
CRL.M.A. 1986/2024

AFTER NOTICE MISC. MATTERS

4

5

6

CRL.A.-297/2003
WITH CRL.A. 298/2003

CRL.A.-298/2003

CONT.CAS.(CRL)-1/2025

ADVANCE CAUSE LIST

RAJESH @ TINKU @ KANTA
V/s STATE (NCT OF DELHI)

HARSH PRABHAKAR (DHCLSC)

OTHER DETAILS OF ADVOCATES:

ABHAS MISHRA (ABHAS.MISHRA@GMAIL.COM)(9811673672)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RAVINDER ALIAS TUNDA
V/s STATE NCT OF DELHI

SURAJ PRAKASH SHARMA, TANYA
AGARWAL

OTHER DETAILS OF ADVOCATES:

SURAJ PRAKASH
SHARMA(SURAJPRAKASHADV1986@GMAIL.COM)(9555767373)(PETITIONER)
SURAJ PRAKASH
SHARMA(SURAJPRAKASHADV1986@GMAIL.COM)(9555767373)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
TANYA

AGARWAL(CHAMBERSOFTANYAAGARWAL@GMAIL.COM)(9910505591)(PETITIONER)

RAHUL AGGARWAL
V/s STATE (NCT OF DELHI)

ARUN BHARDWAJ, RAVINDER
CHADHA, AMRENDRA KUMAR
MEHTA

OTHER DETAILS OF ADVOCATES:

WITHOUT GENERATE ()()(PETITIONER)

AMRENDRA KUMAR
MEHTA(ADVAKMEHTA@GMAIL.COM)(9968374294)(PETITIONER)

VEENA AGARWAL & ANR.
V/s STATE (NCT OF DELHI)

ARUN BHARDWAJ, MUKTA GUPTA,
RAVINDER CHADHA

OTHER DETAILS OF ADVOCATES:
WITHOUT GENERATE ()()(PETITIONER)
WITHOUT GENERATE ()()(PETITIONER)

COURT ON ITS OWN MOTION AS DIRECTED

V/s UZAIR, PROPRIETOR OF M/S RIDES SHOES

OTHER DETAILS OF ADVOCATES:

27

KANTA (D. OF HEARING : 2025-03-06 )
CRL.A. 60/2024 FILED BY RAVINDER ALIAS TUNDA
(D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(ROHINI SOUTH-153/2012)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ROHINI SOUTH-153/2012)

CRL.A. 652/2015 FILED BY RAJESH @ TINKU
(DISPOSED ON : 2022-09-01 )

CRL.A. 378/2015 FILED BY RUSY @ SURENDER
(DISPOSED ON : 2022-09-01 )

CRL.A. 648/2015 FILED BY RAJESH @ TINKU
(DISPOSED ON : 2015-05-28 )

CRL.A. 890/2016 FILED BY RAVINDER @TUNDA
(DISPOSED ON : 2022-09-01 )

CRL.A. 521/2023 FILED BY RUSY @ SURINDER (D.
OF HEARING : 2025-03-06 )

CRL.A. 60/2024 FILED BY RAVINDER ALIAS TUNDA
(D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(ROHINI SOUTH-153/2012)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ROHINI SOUTH-153/2012)

CRL.A. 652/2015 FILED BY RAJESH @ TINKU
(DISPOSED ON : 2022-09-01 )

CRL.A. 378/2015 FILED BY RUSY @ SURENDER
(DISPOSED ON : 2022-09-01 )

CRL.A. 648/2015 FILED BY RAJESH @ TINKU
(DISPOSED ON : 2015-05-28 )

CRL.A. 890/2016 FILED BY RAVINDER @TUNDA
(DISPOSED ON : 2022-09-01 )

CRL.A. 521/2023 FILED BY RUSY @ SURINDER (D.
OF HEARING : 2025-03-06 )

CRL.A. 774/2023 FILED BY RAJESH @ TINKU @
KANTA (D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(ROHINI SOUTH-153/2012)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SUBHASH PLACE-278/2000)

CRL.M.C. 4810/2000 FILED BY RAHUL AGGARWAL
(DISPOSED ON : 2000-12-15)

CRL.A. 298/2003 FILED BY VEENA AGARWAL &
ANR. (D. OF HEARING : 2025-03-06 )

CRL.M.C. 1422/2002 FILED BY RAHUL AGGARWAL
(DISPOSED ON : 2002-08-06 )

P.S.-FIR NO. :(SUBHASH PLACE-278/2000)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SUBHASH PLACE-278/2000)

CRL.M.C. 4810/2000 FILED BY RAHUL AGGARWAL
(DISPOSED ON : 2000-12-15)

CRL.M.C. 1422/2002 FILED BY RAHUL AGGARWAL
(DISPOSED ON : 2002-08-06 )

CRL.A. 297/2003 FILED BY RAHUL AGGARWAL (D.
OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(SUBHASH PLACE-278/2000)



06.03.2025

7 CRL.L.P.-507/2023
CRL.M.A. 27325/2023

ADVANCE CAUSE LIST

STATE PRIYANKA DALAL, SATYENDRA
V/s AWADH RAJ MISHRA

OTHER DETAILS OF ADVOCATES:
PRIYANKA DALAL (PRIYANKADALAL282@GMAIL.COM)(9878063152)(PETITIONER)
SATYENDRA MISHRA(COUNSELMISHRA@GMAIL.COM)(9818597174)(PETITIONER)

CASES INVOLVING DIFFERENTLY-ABLED PERSONS

8  MAT.APP.(F.C.)-424/2024

AFTER NOTICE MISC. MATTERS

9  |W.P.(C)-3957/2019
CM APPL. 17939/2019

10 |W.P.(C)-6499/2021
CM APPL. 20394/2021

11 W.P.(C)-5936/2022

COL PAVINDER AHLUWALIA(RTD) KESHAV V HEGDE, SRIHARSHA
V/s ANILA AHLUWALIA PEECHARA

OTHER DETAILS OF ADVOCATES:

KESHV V HGEGDE(HEGDEKESHAV16@GMAIL.COM)(9910180879)(PETITIONER)
SUNIL KUMAR(SNLKMR588@GMAIL.COM)(0)(RESPONDENT)

SRIHARSHA PEECHARA(SHPEECHARA@GMAIL.COM)(9717466788)(RESPONDENT)

THE INSTITUTE OF CHARTERED ACCOUNTANTS J.K. MITTAL, SATISH AGARWALA
OF INDIA (ICAI).
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
J.K. MITTAL(JKMITTALSERVICETAX@GMAIL.COM)(9810158797)(PETITIONER)

DHARMIN GIVINSTANDRE RALANSCHI & ORS. |VIKAS BHATIA
V/s COMMISSIONER OF CUSTOMS & ANR.

OTHER DETAILS OF ADVOCATES:

LOVELESS G
DHARAMSHI(SAREENADVOCTES@GMAIL.COM)(9773938333)(PETITIONER)
DHARMIN GIVINSTANDRA
RALANSCHI(VIKASBHATIA280@GMAIL.COM)(9999440419)(PETITIONER)
ASHOK AMRUTLAL
SANCHNIYA(VIKASBHATIA280@GMAIL.COM)(9999440419)(PETITIONER)
ASHOK AMRUTLAL
SANCHNIYA(VIKASBHATIA280@GMAIL.COM)(9999440419)(PETITIONER)
LOVELESS G
DHARAMSHI(SAREENADVOCTES@GMAIL.COM)(9773938333)(PETITIONER)
DHARMIN GIVINSTANDRA
RALANSCHI(VIKASBHATIA280@GMAIL.COM)(9999440419)(PETITIONER)
LOVELESS G
DHARAMSHI(SAREENADVOCTES@GMAIL.COM)(9773938333)(PETITIONER)
DHARMIN GIVINSTANDRA
RALANSCHI(VIKASBHATIA280@GMAIL.COM)(9999440419)(PETITIONER)
LOVELESS G
DHARAMSHI(SAREENADVOCTES@GMAIL.COM)(9773938333)(PETITIONER)
ASHOK AMRUTLAL
SANCHNIYA(VIKASBHATIA280@GMAIL.COM)(9999440419)(PETITIONER)
LOVELESS G
DHARAMSHI(SAREENADVOCTES@GMAIL.COM)(9773938333)(PETITIONER)
ASHOK AMRUTLAL
SANCHNIYA(VIKASBHATIA280@GMAIL.COM)(9999440419)(PETITIONER)
DHARMIN GIVINSTANDRA
RALANSCHI(VIKASBHATIA280@GMAIL.COM)(9999440419)(PETITIONER)
DHARMIN GIVINSTANDRA
RALANSCHI(VIKASBHATIA280@GMAIL.COM)(9999440419)(PETITIONER)
ASHOK AMRUTLAL
SANCHNIYA(VIKASBHATIA280@GMAIL.COM)(9999440419)(PETITIONER)
VIKASBHATIA(VIKAS_BHATIA1122@YAHOO.CO.IN)(9999440419)(PETITIONER)
VIKAS BHATIA AND KANIKA
GOSWAMI(VIKAS_BHATIA1122@YAHOO.CO.IN)(8860009191)(PETITIONER)
COMMISSIONER OF CUSTOMS(CCGEN-DELHI@GOV.IN)(9582572884)(PETITIONER)
COMMISSIONER OF CUSTOMS(CCGEN-DELHI@GOV.IN)(9582572884)(PETITIONER)
JOINT COMMISSIONER OF
CUSTOMS(IGIADDJUDICATION2018@GMAIL.OM)(7290006291)(PETITIONER)
COMMISSIONER OF CUSTOMS(CCGEN-DELHI@GOV.IN)(9582572884)(PETITIONER)
JOINT COMMISSIONER OF
CUSTOMS(IGIADDJUDICATION2018@GMAIL.OM)(7290006291)(PETITIONER)
COMMISSIONER OF CUSTOMS(CCGEN-DELHI@GOV.IN)(9582572884)(PETITIONER)
JOINT COMMISSIONER OF
CUSTOMS(IGIADDJUDICATION2018@GMAIL.OM)(7290006291)(PETITIONER)
JOINT COMMISSIONER OF
CUSTOMS(IGIADDJUDICATION2018@GMAIL.OM)(7290006291)(PETITIONER)
JOINT COMMISSIONER OF
CUSTOMS(IGIADDJUDICATION2018@GMAIL.OM)(7290006291)(PETITIONER)
COMMISSIONER OF CUSTOMS(CCGEN-DELHI@GOV.IN)(9582572884)(PETITIONER)
PRAMOD(ADVPRAMODB@YAHOO.CO.IN)(9811123945)(RESPONDENT)
CCGEN DELHI(CCGEN-DELHI@GOV.IN)(9582572884)(RESPONDENT)

NOR BLACK NOR WHITE PVT LTD ANAND SRIVASTAVA
V/s CENTRAL BOARD OF INDIRECT TAXES AND
CUSTOMS & ANR.

OTHER DETAILS OF ADVOCATES:
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P.S.-FIR NO. :(MOTI NAGAR-139/2013)
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12 |\W.P.(C)-8504/2022

13 |W.P.(C)-10068/2022
CM APPL. 62567/2024
WITH W.P.(C) 10685/2022

14  W.P.(C)-10685/2022

15 CUSAA-78/2024
CM APPL. 58523/2024

16  \W.P.(C)-14276/2024
CM APPL. 59767/2024

FOR FINAL DISPOSAL
17  |W.P.(C)-6291/2019

ADVANCE CAUSE LIST

HEMOGENOMICS PVT. LTD. & ANR. SANDEEP CHILANA
V/s UNION OF INDIA THROUGH SECRETARY

REVENUE MININSTRY OF FINANCE NEW DELHI

& ORS.

OTHER DETAILS OF ADVOCATES:

SANDEEP CHILANA(SANDEEP.CHILANA@CCLAW.IN)(9910084446)(PETITIONER)
ADITYA SINGLA(ADITYA_SINGLA@HOTMAIL.COM,
ASINGLASSC@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

SHOREWALA TRADERS PVT. LTD. DEVINDER SINGH NAGI
V/s COMMISSIONER CUSTOMS EXPORT, ACC,
NEW DELHI AND ANR

OTHER DETAILS OF ADVOCATES:

D.S. NAGI(DEVNAGI2015@GMAIL.COM)(9810066883)(PETITIONER)

HARPREET
SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(9811253531)(RESPONDENT)
D S NAGI()(9810066883)(PETITIONER)

AKSHAY AMRITANSHU(AKSHAYAMRITANSHU@GMAIL.COM)(0)(RESPONDENT)

NITIN ENTERPRISES DEVINDER SINGH NAGI
V/s COMMISSIONER CUSTOMS (EXPORT)
A.C.C. AND ANR

OTHER DETAILS OF ADVOCATES:

D.S. NAGI(DEVNAGI2015@GMAIL.COM)(9810066883)(PETITIONER)

HARPREET
SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(9811253531)(RESPONDENT)

COMMISSIONER OF CUSTOMS HARPREET SINGH
V/s SH. BABU RAM

OTHER DETAILS OF ADVOCATES:
HARPREET
SINGH(HARPREETGSTANDINGCOUNSEL@GMAIL.COM)(9811253531)(PETITIONER)

M/S VIDYA SAGAR FOODS PRIVATE LIMITED  |PRIYADARSHI MANISH
V/s ADDITIONAL DIRECTOR GENERAL

DIRECTORATE OF REVENUE INTELLIGENCE &

ORS.

OTHER DETAILS OF ADVOCATES:

PRIYADARSHI MANISH & ANJALI J.
MANISH(ADVPAMO01@GMAIL.COM)(9212143535)(PETITIONER)

HARPREET
SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA & ORS. SATISH AGGARWALA, J K MITTAL
V/s PANCHWATI PRAYOGSHALA PVT. LTD.

OTHER DETAILS OF ADVOCATES:
SATISH AGGARWALA(SATISHAGGARWALA@YAHOO.COM)(9899816666)(PETITIONER)
()((RESPONDENT)
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06.03.2025 ADVANCE CAUSE LIST

COURT NO. 04

DIVISION BENCH-VI

HON"BLE MR.JUSTICE NAVIN CHAWLA
HON”BLE MS.JUSTICE SHALINDER KAUR

Click below to join the VC:

https://delhihighcourt.webex.com/join/dhcecourtvch

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

rajesh.malhotra@dhc.nic.in

akhil .saxena@dhc.nic.in

All counsels are requested to send their appearance through this form.

https://forms.gle/klo4ruPqPt5hgFQJ9

This form shall be available on all court hearing days from 10:00 AM to 05:00 PM.
Counsels are requested to fill this form only once.
The first submission shall be treated as final.

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FOR ADMISSION
1 W.P.(C)-2318/2025 UNION OF INDIA AND ORS. & ORS. JAGDISH CHANDRA
CM APPL. 10977/2025 V/s EX SUB RAJENDER SINGH

CM APPL. 10978/2025
CM APPL. 10979/2025

OTHER DETAILS OF ADVOCATES:
JAGDISH CHANDRA(MAIL@MSCLEGAL.ORG)(9910385880)(PETITIONER)

AFTER NOTICE MISC. MATTERS

2 FAO(OS) (COMM)-202/2023 SNJ DISTILLERS PRIVATE LIMITED AND ANR |[ROHIT RAJERSHI, ACHYUT TEWARI
V/s MS ALLIED BLENDERS AND DISTILLERS
PVT LTD

OTHER DETAILS OF ADVOCATES:

V RAJESH(VRAJESH@SNJDPL.COM)()(PETITIONER)

ANKUR KASHYAP, AJITH S RANGANATHAN,
ROHIT(ADMIN@AKRANDASSOCIATES.IN)(9289037441)(PETITIONER)
KANNAN(KANNAN.PR@SNJEMPEE.COM)()(PETITIONER)
SHRAWAN(SHRAWAN@ANANDANDANAND.COM)()(RESPONDENT)
ACHYUT(ACHYUT@ANANDANDANAND.COM)()(RESPONDENT)

ACHYUT TEWARI(TEWARI.ACHYUT@GMAIL.COM)(8604633567)(PETITIONER)

3 FAO(OS) (COMM)-39/2024 KHADI AND VILLAGE INDUSTRIES PRITHVI SINGH
CM APPL. 13085/2024 COMMISSION
V/s M/S GIRDHAR INDUSTRIES AND ANR

OTHER DETAILS OF ADVOCATES:

4 W.P.(C)-1656/2020 RAHUL SINGH PRAVEEN CHANDRA
CM APPL. 5785/2020 V/s BORDER SECURITY FORCE & ANR.

OTHER DETAILS OF ADVOCATES:
PRAVEEN CHANDRA()(8825313603)(PETITIONER)

5 W.P.(C)-7596/2020 SH RAJINDER MANI DIG RETD ADITYA HOODA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
BEACON LEGAL(SSHOODA65@GMAIL.COM)(8800983827)(PETITIONER)
ADITYAHOODA(HOODA.ADV@OUTLOOK.COM)(7503576909)(PETITIONER)

MOHD
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
6 W.P.(C)-10876/2021 VIRENDER & ANR. TARUN SHARMA
CM APPL. 51744/2023 V/s DIRECTOR GENRAL RAILWAY
CM APPL. 57213/2024 PROTECTION FORCE
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7

8

10

11

12

13

14

15

W.P.(C)-7304/2022

W.P.(C)-8449/2022
CM APPL. 3669/2025

W.P.(C)-14942/2022
CM APPL. 45990/2022

W.P.(C)-15217/2022
CM APPL. 47096/2022

W.P.(C)-17513/2022
CM APPL. 55876/2022

W.P.(C)-3251/2023

W.P.(C)-7568/2023

W.P.(C)-7726/2023

W.P.(C)-10738/2023
CM APPL. 41627/2023
CM APPL. 41628/2023

WITH W.P.(C) 10753/2023

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:

TARUNN
SHARMA(TARUNSHARMALAWOFFICE@YAHOO.CO.IN)(9811027856)(PETITIONER)
JAGT
SINGH(JAGJITSINGHADVOCATE@YAHOO.CO.IN)(9810034684)(RESPONDENT)
TARUN SHARMA
(TARUNSHARMALAWOFFICE@YAHOO.CO.IN)(9811027856)(PETITIONER)

JATAN SINGH(JATAN_SINGH@YAHOO.COM)()(RESPONDENT)

TARUN
SHARMA(TARUNSHARMALAWOFFICE@YAHOO.CO.IN)(9811027856)(PETITIONER)
TARUN
SHARMA(TARUNSHARMALAWOFFICE@YAHOO.CO.IN)(9811027856)(PETITIONER)
TARRUN
SHARMA(TARUNSHARMALAWOFFICE@YAHOO.CO.IN)(9811027856)(PETITIONER)
JATIN (JATINPPA@GMAIL.COM)(0)(RESPONDENT)

JATIN (JATINPPA@GMAIL.COM)(0)(RESPONDENT)

JATIN (JATINPPP@GMAIL.COM)(0)(RESPONDENT)

SANDEEP KUMAR SHAHANAWAZ KHAN
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

K.K.
SHARMA(KUMARSANTOSHYADAV1983@GMAIL.COM)(9891246693)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

SARDAR SINGH SURENDER SINGH HOODA
V/s BORDER SECURITY FORCE & ANR.

OTHER DETAILS OF ADVOCATES:
DR. SURENDER SINGH
HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER)
BORDER SECURITY FORCE(DGBSF@BSF.NIC.IN,
SHQBELHRAMPUR@BSF.NIC.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)
DR. SURENDER SINGH
HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER)

ANKIT KUMAR TIWARI ABHISHEK KAUSHIK
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
ABHISHEK KAUSHIK(AKROY.LAWYER@GMAIL.COM)(9953937934)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

PUSHPENDRA SINGH AWNISH MAITHANI
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
NAMIT SAXENA(NAMITSAXENAOFFICE@GMAIL.COM)(527189238)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

PRAVEEN KUMAR TOMAR SAAHILA LAMBA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
SAAHILA LAMBA(SAAHLALAMBA@GMAIL.COM)(9818153010)(PETITIONER)
UNION OF INDIA (UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

RATAN LAL AND ORS ANKUR CHHIBBER
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:
ANKUR CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

SHRI BHAGWAN AMRENDRA KUMAR MEHTA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
MEHTA & CO.(ADVAKMEHTA@GMAIL.COM)(9958822048)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

KARUNA NIDHAN ANKUR CHHIBBER
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:
ANKUR CHHIBBER(ANKURCHHIBER@GMAIL.COM)(9810082847)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

RAGTE ARJUN YALLAPPA AJAY GARG, M THEEPA
V/s STAFF SELECTION COMMISSION AND
ORS

OTHER DETAILS OF ADVOCATES:
AJAY GARG(AJAYGARGADVOCATE@GMAIL.COM)(9811109663)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)
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16 W.P.(C)-10753/2023
CM APPL. 41658/2023
CM APPL. 41659/2023

17  |\W.P.(C)-10751/2023
CM APPL. 41652/2023
CM APPL. 41653/2023

18 W.P.(C)-12079/2023

19 W.P.(C)-12409/2023

20 |W.P.(C)-14882/2023

21 W.P.(C)-2164/2024
CM APPL. 8959/2024

22 W.P.(C)-8197/2024

23 W.P.(C)-11306/2024

24 |W.P.(C)-14159/2024
CM APPL. 59272/2024

ADVANCE CAUSE LIST

M THEEPA(570LAWCHAMBERS@GMAIL.COM)(9818636496)(RESPONDENT)

SANATAN BARMAN AJAY GARG, M THEEPA
V/s STAFF SELECTION COMMISSION & ORS.

OTHER DETAILS OF ADVOCATES:

AJAY GARG(AJAYGARGADVOCATE@GMAIL.COM,
RADHEYKRISHNALEGALAID@GMAIL.COM)(9811109663)(PETITIONER)
MOHAMMED MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM,
UOIDHC@GMAIL.COM)(9999864964)(RESPONDENT)

M THEEPA(570LAWCHAMBERS@GMAIL.COM)(9818636496)(RESPONDENT)

SACHIN P. RATHOD AJAY GARG
V/s STAFF SELECTION COMMISSION & ORS.

OTHER DETAILS OF ADVOCATES:
AJAY GARG(AJAYGARGADVOCATE@GMAIL.COM,
RADHEYKRISHNALEGALAID@GMAIL.COM)(9811109663)(PETITIONER)
MOHAMMED MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM,
ENQUIRYSSCNR@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
CRPF(MOHAMMEDMUQEEM@GMAIL.COM,
DG@CRPF.GOV.IN)(9999864964)(RESPONDENT)

HASAN MOHD. KRISHAN KUMAR SHARMA
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

K.K. & CO.(KKSHARMAADVOCATE@GMAIL.COM)(9818140429)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM,
DG@CRPF.GOV.IN)(1123384193)(RESPONDENT)

EX CAPT. R.Y PATANKAR NEETU SINGH
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

MOHAN KUMAR AND
ASSOCIATES(MOHAN.ADVOCATE@GMAIL.COM)(9899110120)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

SUKHLAL KUNKAL RAHUL MISHRA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

RAHUL MISHRA()(9868712771)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

SH.ASHBEER SINGH & ANR. AMIT, NARESH KUMAR SHARMA
V/s THE UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
AMIT AND PANKAJ
KUMAR(DHAMAPANKAJ208@GMAIL.COM)(9311297353)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

SMT. POOJA()(9457631819)(RESPONDENT)

NARESH KUMAR
SHARMA(ADVOCATENARESH3329@GMAIL.COM)(9910618418)(RESPONDENT)
NARESH KUMAR
SHARMA(ADVOCATENARESH3329@GMAIL.COM)(9910618418)(PETITIONER)
NARESH KUMAR
SHARMA(ADVOCATENARESH3329@GMAIL.COM)(9910618418)(RESPONDENT)

SUMIT KUMAR SINGH MUKESH KUMAR
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

MUKESH
KUMAR(MKCHAUHANLAWYER@YAHOO.CO.IN)(8800424215)(PETITIONER)
PANKAJ PHOTOSTAT(PHOTOSTATPANKAJ@GMAIL.COM)()(RESPONDENT)

GUDDU KUMAR HIMANSHU GAUTAM
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
HIMANSHU GAUTAM(HGAUTAM.ADV@GMAIL.COM)(9582620944)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

STAFF SELECTION COMMISSION & ORS. VINAY YADAV
V/s ANNU

OTHER DETAILS OF ADVOCATES:
VINAY YADAV(ADVOCATEVINAY.SPC@GMAIL.COM)(0)(PETITIONER)
SAAHILA LAMBA(SAAHILALAMBA@GMAIL.COM)(0)(RESPONDENT)
MAHESH(MAHESHKB75@GMAIL.COM)(0)(RESPONDENT)
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25  |W.P.(C)-14599/2024

26  |W.P.(C)-14891/2024

27  W.P.(C)-15539/2024

FOR FINAL HEARING

28 W.P.(C)-9496/2020
WITH W.P.(C) 6028/2021
W.P.(C) 7579/2024

29  |W.P.(C)-6028/2021

30 |W.P.(C)-7579/2024
CM APPL. 31522/2024

PART-HEARD MATTERS

31 FAO(OS)(IPD)-1/2024
CM APPL. 22403/2024

ADVANCE CAUSE LIST

SUKHDEV SINGH PATEL NIKHIL BHARDWAJ
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

NIKHIL
BHARDWAIJ(DEVCHAUHAN20112000@GMAIL.COM)(9910052133)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

PARTAP SINGH JAGJIT SINGH
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

JAGJIT SINGH& PREET
SINGH(JAGJITSINGHADVOCATE@YAHOO.CO.IN)(9810034684)(PETITIONER)
JAGJIT SINGH& PREET
SINGH(JAGJITSINGHADVOCATE@YAHOO.CO.IN)(9810034684)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

INSP. GD M SUBRAMANYAM NAIDU AJAY KUMAR SINGH
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:
A. K. SINGH(AJAY_LEGALHELP@YAHOO.CO.IN)(9818192846)(PETITIONER)
UNION OF INDIA AND ORS(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

COMDT. AVW RAO HIMANSHU GAUTAM
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
HIMANSHUGAUTAM(HGAUTAM.ADV@GMAIL.COM)(9582620944)(PETITIONER)
HIMANSHU GAUTAM()(9582620944)(PETITIONER)

MOHD.
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
CHEELI J RATNAM HIMANSHU GAUTAM

V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

HIMANSHU GAUTAM(HGAUTAM.ADV@GMAIL.COM)(9582620944)(PETITIONER)
HIMANSHUGAUTAM(HGAUTAM.ADV@GMAIL.COM)(9582620944)(PETITIONER)
MOHD MUQEEM
(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)

JITENDER JIT SINGH JAMWAL HIMANSHU GAUTAM
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

HIMANSHU GAUTAM(HGAUTAM.ADV@GMAIL.COM)(9582620944)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

SUPER CASSETTES INDUSTRIES PRIVATE SRISHTI MISHRA
LIMITED

V/s RELIANCE ENTERTAINMENT STUDIOS

PRIVATE LIMITED

OTHER DETAILS OF ADVOCATES:

SRISHTI MISHRA
(CHAMBERSOFSRISHTIMISHRA@GMAIL.COM)(9315089101)(PETITIONER)
RESTUDIOS(TEAMSECRETARIAL@RESTUDIOS.CO.IN)()(RESPONDENT)
MALVIKA (MALVIKAKAPILA84@GMAIL.COM)()(RESPONDENT)
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06.03.2025 ADVANCE CAUSE LIST

COURT NO. 05
DIVISION BENCH-VII

HON"BLE MR.JUSTICE C.HARI SHANKAR
HON”BLE MR.JUSTICE AJAY DIGPAUL

NOTE 1: Learned Counsel are requested to provide electronic copies of compilations of judgments/written submissions at least 24 hours in

advance of the hearing, by way of email to the Court Master [cmpraveenkumar.dhc@gov. in] and Court Master
(vikram.224@dhc.nic.in. The compilations should be

indexed (alongwith relevant para numbers of judgments specifically mentioned), bookmarked and OCR compatible. They should not be
marked or highlighted.

Note 2: Please note that ordinarily no adjournment would be granted in cases which are ripe for hearing.

Note 3: In matters in which there is an earlier order directing the matter to be listed for hearing or for disposal, no adjournment will be

granted unless a requested for adjournment is circulated a day in advance to [Cmpraveenkumar-dhc@gov- IN] and Court Master
(vikram.224@dhc.nic.in. or an adjournment slip is filed a day in advance, specifying the ground of adjournment.

NOTE 4: LEARNED COUNSEL ARE REQUESTED TO OBTAIN THE ELECTRONIC COPY OF THE COURT RECORDS IN ADVANCE, TO FACILITATE HEARING.

NOTE 5: REGULAR MATTTERS WILL BE TAKEN UP AS SOON AS THE MISCELLANEOUS BOARD IS OVER.

To join hearing please click the link given below:-
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpraveenkumar .dhc@gov. in

vikram.224@dhc.nic.i1n

:\Tll.illl\\/lllBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
CASES INVOLVING DIFFERENTLY-ABLED PERSONS
1 W.P.(C)-12052/2024 PRATAP SINGH BIST AJAY KUMAR CHOPRA,
CM APPL. 50208/2024 V/s UNIVERSITY GRANTS COMMISSION PARMANAND GAUR, MANOJ
CM APPL. 50209/2024 RANJAN SINHA

OTHER DETAILS OF ADVOCATES:

KRISHAN MAHAJAN(KMAHAJAN1949@GMAIL.COM,
NARESHKAUSHIK9@GMAIL.COM)(9818411077)(PETITIONER)

UNIVERSITY GRANTS COMMISSION(WEBMASTER@UGC.AC.IN)(0)(RESPONDENT)
LEGAL BUREAU UGC(LEGALBUREAUUGC@GMAIL.COM)(0)(RESPONDENT)
PARMANAND
GAUR(PARMANANDGAUR®@GMAIL.COM)(9312242835)(RESPONDENT)

MANOJ RANJAN
SINHA(MANOJRSINHA@GMAIL.COM)(9811067271)(RESPONDENT)

FOR ADMISSION

2 RFA(COMM)-96/2025 SARTHAK SACHDEVA SANGRAM SINGH
CM APPL. 9991/2025 V/s SARABJIT SINGH BEDI
CM APPL. 9992/2025
CM APPL. 9993/2025

OTHER DETAILS OF ADVOCATES:

3 W.P.(C)-2134/2025 UNION OF INDIA & ORS. SHASHANK DIXIT
CM APPL. 10076/2025 V/s UDIT PRAKASH RAI
CM APPL. 10077/2025
CM APPL. 10078/2025

OTHER DETAILS OF ADVOCATES:
SHASHANK DIXIT(SHASHANK@DIXITLAW.CO.IN)(8285530205)(PETITIONER)
UDIT PRAKASH RAI()(9213781975)(RESPONDENT)

AFTER NOTICE MISC. MATTERS

4 LPA-512/2022 BANK OF BARODA PRAVEENA GAUTAM, ANAND
CM APPL. 39586/2022 V/s ANANT VIR JAIN KIRAN CHAUDHURI
CM APPL. 2952/2023
WITH LPA 533/2022

OTHER DETAILS OF ADVOCATES:

PRAVEENA(PRAVEENA1807 @HOTMAIL.COM)(9868100876)(PETITIONER)
JAIN(JAINANDASSOCIATES13@GMAIL.COM)()(RESPONDENT)

PRAVEENA
GAUTAM(PRAVEENA1807@HOTMAIL.COM)(9868100876)(PETITIONER)
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10

11

12

13

14

15

LPA-533/2022

CM APPL. 40531/2022
CM APPL. 2953/2023
WITH LPA 512/2022

LPA-1112/2024
CM APPL. 65372/2024
CM APPL. 65373/2024

W.P.(C)-2490/2017
CM APPL. 10768/2017

W.P.(C)-4862/2017
CM APPL. 21028/2017

WITH W.P.(C) 8355/2017

W.P.(C)-8355/2017
CM APPL. 26828/2021

W.P.(C)-6049/2018

W.P.(C)-12596/2018

W.P.(C)-2931/2019
CM APPL. 13620/2019
0.A.(APPLT) 2/2023
CM APPL. 49499/2023

W.P.(C)-3528/2019

W.P.(C)-8857/2019

W.P.(C)-12440/2022
CM APPL. 37419/2022

ADVANCE CAUSE LIST

KSHITI J CHHABRA (KSHITIJCHHABRA.KC57 @GMAIL.COM)()(RESPONDENT)
ANAND KIRAN
CHAUDHURI(CHAUDHURI.ANAND@GMAIL.COM)(8860803004)(RESPONDENT)

BANK OF BARODA PRAVEENA GAUTAM, ANAND
V/s ANANT VIR JAIN KIRAN CHAUDHURI

OTHER DETAILS OF ADVOCATES:

PRAVEENA GAUTAM, PAWAN SHUKLA & AMAN

SHARMA(PRAVEENA1807 @HOTMAIL.COM)(9868100876)(PETITIONER)
JAINAND ASSOCIATES(JAINANADASSOCIATES13@GMAIL.COM)()(RESPONDENT)
PRAVEENA

GAUTAM(PRAVEENA1807 @HOTMAIL.COM)(9868100876)(PETITIONER)

KSHITI J CHHABRA (KSHITIJCHHABRA.KC57 @GMAIL.COM)()(RESPONDENT)
ANAND KIRAN
CHAUDHURI(CHAUDHURI.ANAND@GMAIL.COM)(8860803004)(PETITIONER)
OM PRAKASH VAIBHAV KALRA

V/s THE CHIEF CONSTRUCTION ENGINEER (R
AND D) MP, DRDO

OTHER DETAILS OF ADVOCATES:
VAIBHAV KALRA(V.KALRA@VIDHITTASLEGAL.COM)(9650310194)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
BK SINGH(BKSINGHDRDO@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA & ORS AMIT ANAND, A K TRIVEDI
V/s HEMLATA

OTHER DETAILS OF ADVOCATES:
MAHANAGAR TELEPHONE NIGAM LIMITED |ACM LEGAL
V/s ANIL AILAWADI

OTHER DETAILS OF ADVOCATES:

ANIL AILAWADI MEENU MAINEE, KARANJOT SINGH
V/s MAHANAGAR TELEPHONE NIGAM LTD  MAINEE
(MTNL)

OTHER DETAILS OF ADVOCATES:

KEWAL KUMAR SHARMA AND ANR.
V/s SHEKHAR CHAND AND ORS.

LATIKA CHOUDHARY

OTHER DETAILS OF ADVOCATES:
LATIKA CHOUDHARY()(9899194099)(PETITIONER)

BHOJ PRAKASH AND ORS. T D YADAV, SOUMYASHREE MISRA
V/s GOVT. OF NCT OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:

T D YADAV()(9899906709)(PETITIONER)

SOUMYASHREE
MISRA(SOUMYASHREE.MISRA@GMAIL.COM)(9818492242)(PETITIONER)

SHRI BHAGWAT SWAROOP GUPTA ARUN KR. PANWAR, SAIYAD URUJ
V/s DELHI JAL BOARD AND ANR. ABBAS

OTHER DETAILS OF ADVOCATES:

ARUN KR. PANWAR()(7827545811)(PETITIONER)

ARUN PANWAR(ADVOCATEARUNPANWAR@GMAIL.COM)()(PETITIONER)

S U ABBAS(ANILBARAR74@GMAIL.COM)()(RESPONDENT)

ARUN PANWAR(ADVOCATEARUNPANWAR®@GMAIL.COM)()(PETITIONER)

S U ABBAS(ANILBARAR74@GMAIL.COM)()(RESPONDENT)

SAIYAD URUJ ABBAS(ABBASJAFRI@REDIFFMAIL.COM)(9811220325)(PETITIONER)

SANJAY GUPTA PETITIONER IN PERSON
V/s UNION OF INDIA & ANR

OTHER DETAILS OF ADVOCATES:
PETITIONER IN PERSON()(8860436699)(PETITIONER)

H.C. BOKEN AND ORS. L R KHATANA AND ASSOCI
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:
L R KHATANA AND ASSOCI()(9811303050)(PETITIONER)

DINESH KUMAR SINGH MANOJ KUMAR SINGH
V/s MUNICIPAL CORPORATION OF DELHI &
ORS.

OTHER DETAILS OF ADVOCATES:

S AND A LAW
OFFICE(VIJAYA@SANDALAWOFFICES.COM)(9873341612)(PETITIONER)
AVNISH
AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT)
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16  W.P.(C)-3237/2023

17 W.P.(C)-9543/2023
CM APPL. 36512/2023

18  |W.P.(C)-16724/2023

19  |W.P.(C)-1527/2024
CAV 48/2024
CM APPL. 6355/2024
CM APPL. 18204/2024

20 |W.P.(C)-7572/2024
CM APPL. 31504/2024
CM APPL. 37196/2024
WITH W.P.(C) 7573/2024

21  |W.P.(C)-7573/2024
CM APPL. 31506/2024

22 |W.P.(C)-9434/2024
CM APPL. 38738/2024

23 W.P.(C)-9608/2024
CM APPL. 39429/2024

ADVANCE CAUSE LIST

CLOMCDHQ(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

SURESH CHAND SAGAR SAXENA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

SAGAR SAXENA(SAGARNASSOCIATES@GMAIL.COM)(9871156571)(PETITIONER)
SHLOK
CHANDRA(SHLOKCHANDRA@CHANDRALAW.CHAMBERS.COM)()(RESPONDENT)
DIRECTOR GENERAL(DIR-GEN@ESIC.NIC.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

DSSSB AND ANR AVNISH AHLAWAT, DIVYA SWAMY
V/s MS UPASANA SINGH AND ANR

OTHER DETAILS OF ADVOCATES:

AVNISH
AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9313964463)(PETITIONER)
AVNISH
AHLAWAT(SCSERVICESGNCTD@GMAIL.COM)(9810134741)(RESPONDENT)

M SINGH(MSINGHADVOCATE@YAHOO.CO.IN)()(RESPONDENT)

DIVYA SWAMY(DIVYA@DYLAWCHAMBERS.COM)(8860050449)(RESPONDENT)

MANOJ KUMAR AND ANR. RAKESH KUMAR SHUKLA
V/s MUNICIPAL CORPORATION OF DELHI

OTHER DETAILS OF ADVOCATES:
R K SHUKLA(RKSHUKLARKSHUKLA366@GMAIL.COM)(9711373820)(PETITIONER)
MUNICIPAL CORPORATION OF
DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

MUNICIPAL CORPORATION OF
DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA THROUGH MINISTRY OF GHANSHYAM MISHRA, KARAN
RAILWAYS THROUGH ITS SECRETARY & SINGH BHATI

ORS.

V/s SHRI ROBIN OJHA & ORS.

OTHER DETAILS OF ADVOCATES:
GHANSHYAMMISHRA(LEGAL_GM1968@GMAIL.COM)(9899794006)(PETITIONER)
MANJEET SINGHREEN(MANJEETSINGHREEN@GMAIL.COM,
BHATIASSOCIATES@GMAIL.COM)()(RESPONDENT)

GHANSHAYAM MISHRA, UNION OF INDIA(LEGAL_GM1968@YAHOO.CO.IN,
UOIDHC@GMAIL.COM)()(RESPONDENT)

GP CAPT KARAN
SINGH(BHATIASSOCIATES@GMAIL.COM)(9350887879)(RESPONDENT)
KARAN SINGH
BHATI(BHATIASSOCIATES@GMAIL.COM)(9350887879)(RESPONDENT)
KARAN SINGH
BHATI(BHATIASSOCIATES@GMAIL.COM)(9350887879)(RESPONDENT)
KARAN SINGH
BHATI(BHATIASSOCIATES@GMAIL.COM)(9350887879)(RESPONDENT)

UNION OF INDIA & ORS. JASWINDER SINGH
V/s ASHISH KUMAR & ANR.

OTHER DETAILS OF ADVOCATES:

JASWINDER SINGH(JASWINDER.PHULL@GMAIL.COM)(9811232066)(PETITIONER)
RAJESH KUMAR(JCTRMANN @GMAIL.COM,
PALLAVI17AWASTHI@GMAIL.COM)()(RESPONDENT)
PALLAVI(PALLAVI17AWASTHI@GMAIL.COM)(0)(PETITIONER)

JASWINDER
SINGH(JASWINDER.PHULL@GMAIL.COM)(9811232066)(RESPONDENT)

UNION OF INDIA & ORS. JASWINDER SINGH
V/s PRACHI SAKLANI & ORS.

OTHER DETAILS OF ADVOCATES:

JASWINDER SINGH(JASWINDER.PHULL@GMAIL.COM)(9811232066)(PETITIONER)
PALLAVI AWASTHI(PALLAVI17AWASTHI@GMAIL.COM)()(RESPONDENT)
DHANKHARS RAVI(DHANKARSRAVI75@GMAIL.COM)()(RESPONDENT)

VIBHA KHANNA MAMTA, VERTIKA SHARMA
V/s CHIEF EXECUTIVE OFFICER PRASAR
BHARTI AND ORS.

OTHER DETAILS OF ADVOCATES:

MAMTA
SHARMA(MAMTASHARMAADVSC@GMAIL.COM)(9971002686)(PETITIONER)
RAJEEV SHARMA(RAJEEVSHARMALEGAL@HOTMAIL.COM)(0)(RESPONDENT)
VERTIKA SHARMA(VERTIKASHARMA@GMAIL.COM)(9811542620)(RESPONDENT)
VERTIKA SHARMA(VERTIKASHARMA@GMAIL.COM)(9811542620)(RESPONDENT)

SH. DHEERAJ VATS BIR SINGH RANA
V/s COMMISSIONER OF DELHI POLICE &
ANR.
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24 |W.P.(C)-9811/2024

25 W.P.(C)-10039/2024
CM APPL. 41040/2024

26  |W.P.(C)-10294/2024

27 W.P.(C)-10689/2024
CM APPL. 43937/2024

28  |W.P.(C)-11557/2024

29 W.P.(C)-15561/2024
CM APPL. 65303/2024

30 W.P.(C)-16931/2024
CM APPL. 71738/2024

31 |W.P.(C)-16960/2024
CM APPL. 71831/2024

FOR FINAL HEARING

32 W.P.(C)-7180/2013
WITH W.P.(C) 7234/2013

33 |W.P.(C)-7234/2013

34 |W.P.(C)-11503/2021

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:

BHARAT BHUSHAN KAUSHIK AND VINA
MUDGAL(BHARAT3910@GMAIL.COM)(9899430373)(PETITIONER)
GNCTD (SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

LALIT MEENA SUDHIR KUMAR
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

SUDHIR KUMAR()(9650392219)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

GOVT OF NCT OF DELHI AND ORS AVNISH AHLAWAT
V/s KULDEEP

OTHER DETAILS OF ADVOCATES:

AVNISH
AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9313964463)(PETITIONER)
T D YADAV(TDYADAV.ADV@GMAIL.COM)(9899906670)(RESPONDENT)

SUDHANSHU SHEKHAR SHUKLA ANOOP PRAKASH AWASTHI
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

ANOOP PRAKASH AWASTHI(ANC.OFFICES@GMAIL.COM,
ANOOPCLC@GMAIL.COM)(9891491829)(PETITIONER)

UNION OF INDIA AND ORS(UOIDHC@GMAIL.COM,
NIA@GOV.IN)(0)(RESPONDENT)

NARESH KAUSHIK(NARESHKAUSHIK9@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA AND ORS MUKUL SINGH
V/s ASHU GUPTA

OTHER DETAILS OF ADVOCATES:
MUKUL SINGH(MUKULSINGHCGSC@GMAIL.COM)(9971359512)(PETITIONER)
ASHU GUPTA(AGPT32@GMAIL.COM)(0)(RESPONDENT)

KHEM CHAND AND ORS RAKESH KUMAR SHUKLA, DIVYA
V/s MUNICIPAL CORPORATION OF DELHI SWAMY

OTHER DETAILS OF ADVOCATES:
ABHINAV(AABHINAV115311@GMAIL.COM)(0)(PETITIONER)

MUNICIPAL CORPORATION OF
DELHI(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

DIVYA SWAMY(DIVYA@DYLAWCHAMBERS.COM)(8860050449)(PETITIONER)

DR. PRIYA VRATA ANKIT BHADORIA
V/s MUNICIPAL CORPORATION OF DELHI
THROUGH COMMISSIONER

OTHER DETAILS OF ADVOCATES:

KARISHMA & ANKIT
BHADORIA(USBHADORIA@GMAIL.COM)(9871329898)(PETITIONER)
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

DR. PAWAN KUMAR JAIN ANKIT BHADORIA
V/s MUNICIPAL CORPORATION OF DELHI

OTHER DETAILS OF ADVOCATES:

KARISHMA & ANKIT
BHADORAI(USBHADORIA@GMAIL.COM)(9871329898)(PETITIONER)
AVNISH AHLAWAT, MCD(AVNISHAHLAWAT@YAHOO.COM,
CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

DR. SHAMOLI KUNDU ANKIT BHADORIA
V/s MUNICIPAL CORPORATION OF DELHI

OTHER DETAILS OF ADVOCATES:

UMESH SINGH(USBHADORIA@GMAIL.COM)(9871329898)(PETITIONER)
MCD, AVNISH AHLAWAT(CLOMCDHQ@GMAIL.COM,
AVNISHAHLAWAT@YAHOO.IN)(0)(RESPONDENT)

YOGESH KUMAR SRIPARNA CHATTERIJEE, RAJAT
V/s GOVERNMENT OF NCT OF DELHI & ORS |ANEJA, RAVINDER AGARWAL

OTHER DETAILS OF ADVOCATES:

RAVINDER
AGARWAL(RAVINDERAGAR@GMAIL.COM)(9810056263)(RESPONDENT)
YOGESH KUMAR SRIPARNA CHATTERIJEE, RAJAT

V/s GOVERNMENT OF NCT OF DELHI & ORS ANEJA

OTHER DETAILS OF ADVOCATES:

SHRI SHAMBHU NATH MISHRA RA.VISH CHANDRA PATHAK
V/s UNION OF INDIA AND ORS
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FOR DISPOSAL

35 W.P.(C)-1919/2023
CM APPL. 7321/2023

36 |W.P.(C)-3691/2023
CM APPL. 14275/2023
CM APPL. 18968/2023

37 W.P.(C)-2742/2024

CONNECTED MATTERS(ANMM)

38 W.P.(C)-5406/2017
CM APPL. 22776/2017
CM APPL. 22777/2017
CM APPL. 15456/2018

39 W.P.(C)-9511/2017

40  W.P.(C)-11962/2018

41 W.P.(C)-1811/2019

42 W.P.(C)-3031/2019
CM APPL. 13993/2019
CM APPL. 2282/2025

43 W.P.(C)-9027/2019
CM APPL. 37278/2019
CM APPL. 9665/2020

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:

R C PATHAK(ADVRAVISHPATHAK@GMAIL.COM)(9818982524)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

UOI THROUGH SECRETARY, MHA MANISH MOHAN, ANKIT BISHT,
V/s SHRI RAJESH GUPTA EX-IAS(AGMU-90) RAKESH KUMAR

OTHER DETAILS OF ADVOCATES:

MANISH MOHAN
(MANISHMOHAN.CGSC.460DHC@GMAILL.COM)(9999910115)(PETITIONER)
SGLLAW (SGLLAWCHAMBERS@GMAIL.CO)()(RESPONDENT)

ANKIT BISHT(ANKITBISHT063@GMAIL.COM)(9389944072)(RESPONDENT)
RAKESH KUMAR (RAKESHNSDOI@GMAIL.COM)(8851884397)(RESPONDENT)

PRAVEEN BHARDWAJ AND ORS MAHESH KUMAR BHARDWAJ,
V/s GOVT OF NCT OF DELHI AND ANR ANMOL PANDITA

OTHER DETAILS OF ADVOCATES:

M K BHARDWAJ(MAHESHKB75@GMAIL.COM)(9213781975)(PETITIONER)

CS DELHI(CSDELHI@NIC.IN)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
MAHESH(MAHESHKB75@GMAIL.COM)()(PETITIONER)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

ANMOL PANDITA(ADVANMOLPANDITA@OUTLOOK.COM,
ADV.ANMOLPANDITA@OUTLOOK.COM)(9953145182)(RESPONDENT)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

UNION OF INDIA THROUGH SECRETARY &  VIJAY CHANDRA JOSHI
ORS.
V/s SHRI S K JASRA

OTHER DETAILS OF ADVOCATES:
VIJAY JOSHI(ADVOCATEVIJAYJOSHI@GMAIL.COM)(9873677817)(PETITIONER)
SGL LAW CHAMBERS(SGLLAWCHAMBERS@GMAIL.COM)()(RESPONDENT)

DELHI TRANSPORT CORPORATION AVNISH AHLAWAT, MOHD
V/s RAM KISHAN SHARMA SULAIMAN KHAN, AASHISH GUPTA

OTHER DETAILS OF ADVOCATES:

MOHD SULAIMAN KHAN()(9818416099)(RESPONDENT)

AASHISH
GUPTA(AASHISHGUPTA.94@REDIFFMAIL.COM)(9899238727)(PETITIONER)

DELHI TRANSPORT CORPORATION AND SARFARAZ KHAN, ABHISHEK
ANR SHARMA
V/s DAYA ANAND

OTHER DETAILS OF ADVOCATES:

ABHISHEK
SHARMA(ADVABHISHEKOFFICE@GMAIL.COM)(9800190691)(PETITIONER)
KRISHAN GOPAL ADITI GUPTA, AVNISH AHLAWAT

V/s DELHI TRANSPORT CORPORATION

OTHER DETAILS OF ADVOCATES:
VIVEK KUMAR TANDON()(9811363057)(PETITIONER)

DEVESH KUMAR NAUTIYAL SUDARSHAN RAJAN, MANISH
V/s DELHI TRANSPORT CORPORATION VASHISHT

OTHER DETAILS OF ADVOCATES:
SUDARSHAN RAJAN()(9990865829)(PETITIONER)

DELHI TRANSPORT CORPORATION T S NANDA, SUMANT BHARADWAJ,
V/s MADAN GOPAL SHARMA DR. SUMANT BHARDWAJ, AVNISH
AHLAWAT

OTHER DETAILS OF ADVOCATES:
T S NANDA()(9555551536)(PETITIONER)

DR. SUMANT BHARDWAJ()(9811206116)(RESPONDENT)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(0)(RESPONDENT)
AVNISH
AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9810134741)(PETITIONER)

RAM KUAMR AHUJA DR. SUMANT BHARDWAJ, KESHAV
V/s DELHI TRANSPORT CORPORATION AND | MOHAN, PUNEET GARG,
ANR. SIDDHARTH

OTHER DETAILS OF ADVOCATES:

DR. SUMANT BHARDWAIJ()(9811206116)(PETITIONER)

KESHAV MOHAN()(8527606415)(RESPONDENT)

SIDDHARTH
(MAIL@CHAMBERSOFSIDDHARTH.COM)(7838537008)(RESPONDENT)
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44  |W.P.(C)-2494/2020

45  \W.P.(C)-2608/2020
CM APPL. 9101/2020

46 W.P.(C)-1171/2022

47  |W.P.(C)-17/2024
WITH W.P.(C) 3642/2017

FOR HEARING AND DISPOSAL

48 CM APPL. 63407/2024
In W.P.(C)-14947/2024

FOR ARGUMENT
49 W.P.(C)-1371/2018

END OF THE BOARD MATTERS
50 |W.P.(C)-6516/2021

ADVANCE CAUSE LIST

DTC RETIRED EMPLOYEES ASSO. (REGD.) LEGAL SOLUTION LAW FIRM
V/s DELHI TRANSPORT CORPORATION

OTHER DETAILS OF ADVOCATES:
LEGAL SOLUTION LAW FIRM()(9818362434)(PETITIONER)

SH. RAJENDRA PRASAD AND ORS. DR. SUMANT BHARADWAJ
V/s DELHI TRANSPORT CORPORATION

OTHER DETAILS OF ADVOCATES:
DR. SUMANT BHARADWAIJ()(9811206116)(PETITIONER)

KAUSHALYA DEVI SAURABH, AVNISH AHLAWAT
V/s DELHI TRANSPORT CORPORATION AND
ANOTHER

OTHER DETAILS OF ADVOCATES:

U. SRIVASTAVA(CAT.OFFICEWORK@GMAIL.COM)(7503987226)(PETITIONER)
AVNISH
AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT)
AVNISH
AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9810134741)(PETITIONER)

RAM AVTAR VASHISTH KRISHNA CHANDRA DUBEY,
V/s DELHI TRANSPORT CORPORATION AVNISH AHLAWAT

OTHER DETAILS OF ADVOCATES:

KRISHNA CHANDRA
DUBEY(KCDUBEYASSOCIATES@GMAIL.COM)(9953044811)(PETITIONER)
SHAAN RAWAT(SHAANRAWAT28@GMAIL.COM)()(RESPONDENT)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
AVNISH
AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9810134741)(RESPONDENT)

PARSHANT AND ORS SNEH SOMANI
V/s UNION OF INDIA AND ANR.

OTHER DETAILS OF ADVOCATES:

SHIVANI CHAWLA/ CHINMAY
DUBEY(CHINMAY.DUBEY@SATRAMDASS.COM)(9821199896)(PETITIONER)
UNION OF INDIA, NCB INDIA(UOIDHC@GMAIL.COM,
NCCBM@NCBINDIA.COM)(1123384193)(RESPONDENT)

SHIVANI
CHAWLA(CHINMAY.DUBEY@SATRAMDAS.COM)(9821199896)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

THE ALL INDIA INSTITUTE OF MEDICAL V. S. R. KRISHNA
SCIENCES THROUGH ITS DIRECTOR
V/s DR. MADHU BHARDWAJ

OTHER DETAILS OF ADVOCATES:
V. S. R. KRISHNA()(9891205519)(PETITIONER)

GOLI SRINIVAS RAO IRS JAI SAHAI ENDLAW
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

GOLI SRINIVAS RAO
IRS(SUBHODAY@JSECHAMBERS.COM)(8617802153)(PETITIONER)

GOLI SRINIVAS RAO
IRS(SUBHODAY@JSECHAMBERS.COM)(8617802153)(PETITIONER)

JAI SAHAI ENDLAW(JAI@JSECHAMBERS.COM)(9811122114)(PETITIONER)

JAI ENDLAW(JAISAHAI@GMAIL.COM)(9811122114)(PETITIONER)
MOHAMMAD
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
NARESH KAUSHIK(NARESHKAUSHIK9@GMAIL.COM)()(RESPONDENT)
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COURT NO. 35
HON”BLE MR.JUSTICE CHANDRA DHARI

SINGH

Click below to join the VC:

ADVANCE CAUSE LIST

https://delhihighcourt.webex.com/meet/dhcecourtvc?

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sumanchawala575@agmail.com

ITEM
NUMBER CASE NUMBER

TOP OF THE BOARD

1 BAIL APPLN.-3781/2024

PARTY NAME

SUNDER BORA
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
S.P.M. TRIPATHI(SPMTRIPATHI@GMAILC.OM)(8003441411)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
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ADVOCATE NAME

SHASHI PRAKASHMANI TRIPATHI

OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SPECIAL BRANCH LODHI ROAD-208/2021)

BAIL APPLN. 1280/2022 FILED BY LEENA PAULOSE
(DISPOSED ON : 2022-05-04 )

W.P.(CRL) 569/2022 FILED BY B. MOHANRAJ (D.
OF HEARING : 2025-03-17 )

BAIL APPLN. 1170/2022 FILED BY B. MOHAN RAJ
(DISPOSED ON : 2023-07-11 )

BAIL APPLN. 1468/2022 FILED BY AVTAR SINGH
KOCHAR @DOLLY (DISPOSED ON : 2022-06-22 )
BAIL APPLN. 655/2022 FILED BY MRS LEENA
PAULOSE (DISPOSED ON : 2022-02-23 )

BAIL APPLN. 500/2022 FILED BY MRS LEENA
PAULOSE (DISPOSED ON : 2022-02-16 )

BAIL APPLN. 3706/2022 FILED BY LEENA PAULOSE
(DISPOSED ON : 2023-07-11 )

BAIL APPLN. 3818/2022 FILED BY PRADEEP
RAMDANEE (DISPOSED ON : 2022-12-23 )

BAIL APPLN. 1130/2023 FILED BY SUNIL KUMAR
(DISPOSED ON : 2024-04-02 )

BAIL APPLN. 1127/2023 FILED BY PINKY IRANI
(DISPOSED ON : 2023-10-20 )

CRL.M.C. 2704/2023 FILED BY JAI PRAKASH
SINGHAL (DISPOSED ON : 2023-04-18 )

W.P.(CRL) 521/2023 FILED BY LEENA PAULOSE
(DISPOSED ON : 2024-07-12 )

W.P.(CRL) 1948/2023 FILED BY PINKY IRANI (D. OF
HEARING : 2025-04-17 )

CRL.M.C. 5013/2023 FILED BY JAI PRAKASH
SINGHAL (DISPOSED ON : 2023-10-31)

W.P.(CRL) 2937/2023 FILED BY RELIGARE FINVEST
LIMITED (D. OF HEARING : 2025-04-24 )

BAIL APPLN. 1811/2023 FILED BY AVTAR SINGH
KOCCHAR @ DOLLY (DISPOSED ON : 2023-11-29 )
W.P.(CRL) 2715/2023 FILED BY SUKASH
CHANDRASHEKHAR @ SUKESH (DISPOSED ON :
2023-09-20)

W.P.(CRL) 1807/2024 FILED BY GOVARDHANA
RAJU (DISPOSED ON : 2025-01-09 )

BAIL APPLN. 1855/2024 FILED BY ARUN MUTHU
(D. OF HEARING : 2025-03-11)

BAIL APPLN. 1802/2024 FILED BY LEENA PAULOSE
(D. OF HEARING : 2025-03-05 )

BAIL APPLN. 1741/2024 FILED BY PRADEEP
RAMDANEE (DISPOSED ON : 2024-05-31 )

BAIL APPLN. 2734/2024 FILED BY PRAKASH
CHAND (D. OF HEARING : 2025-03-24 )

BAIL APPLN. 3250/2024 FILED BY PRAKASH
CHAND (D. OF HEARING : 2025-03-24 )

BAIL APPLN. 4286/2024 FILED BY DEEPAK
RAMNANI (D. OF HEARING : 2025-03-05 )

BAIL APPLN. 4308/2024 FILED BY MAHENDER
PRASAD SUNDRIYAL (D. OF HEARING : 2025-03-05
)

BAIL APPLN. 4441/2024 FILED BY PRADEEP
RAMDANEE (D. OF HEARING : 2025-03-05 )

BAIL APPLN. 4497/2024 FILED BY DHARAM SINGH
MEENA (D. OF HEARING : 2025-03-07 )

BAIL APPLN. 193/2025 FILED BY SUBHASH BATRA
(D. OF HEARING : 2025-03-18 )
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2 CRL.REV.P.-476/2022

BAIL

3 CRL.M.A. 2456/2025
In BAIL APPLN.-
4259/2024(Disposed off case)

4 BAIL APPLN.-276/2025

5 CRL.M.(BAIL) 338/2025
In BAIL APPLN.-300/2025

6 BAIL APPLN.-371/2025

ADVANCE CAUSE LIST

BAIL APPLN. 695/2025 FILED BY LAXMI DUTT (D.
OF HEARING : 2025-03-05 )

BAIL APPLN. 881/2025 FILED BY B. MOHANRAIJ (D.
OF HEARING : 2025-03-05 )

P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-

208/2021)
PRADEEP SINGH & ORS. AKSHAY
V/s STATE OF NCT OF DELHI
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(SAGAR PUR-228/2019)
AKSHAY(AKSHAYSHOKEEN @ GMAIL.COM)(9811508020)(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ASHRAF ALl @ ASHU DIVYESH PRATAP SINGH, MALLIKA
V/s STATE (NCT OF DELHI) CHADHA
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
DIVYESH PRATAP :(MALVIYA NAGAR-612/2023)
SINGH(DIVYESHPSINGH@HOTMAIL.COM)(9999091167)(PETITIONER) BAIL APPLN. 521/2024 FILED BY ZAID (DISPOSED
KAPIL ON : 2024-05-10 )

SHARMA(DHCPROSECTIONDELHIPOLICE@ GMAIL.COM)(9891919167)(RESPONDENT) |BAIL APPLN. 769/2024 FILED BY ARSHAD ALI
MALIKA CHADHA(MALIKA.CHADHA0411@GMAIL.COM)(9999313638)(PETITIONER)  (DISPOSED ON : 2024-05-10 )
KAPIL BAIL APPLN. 205/2024 FILED BY MS. SABA @
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |ALINA (DISPOSED ON : 2024-04-10 )
BAIL APPLN. 915/2024 FILED BY ASHRAF ALI
(DISPOSED ON : 2024-05-10 )
CRL.M.C. 2632/2024 FILED BY ASHRAF ALI
(DISPOSED ON : 2024-04-10 )
BAIL APPLN. 71/2024 FILED BY MRS UZMA
(DISPOSED ON : 2024-03-05 )
CRL.M.C. 3409/2024 FILED BY ASHRAF ALl @
ASHU (DISPOSED ON : 2024-05-10 )
BAIL APPLN. 742/2024 FILED BY ASMA (DISPOSED
ON : 2024-03-05 )
BAIL APPLN. 1236/2024 FILED BY RUBINA BEGUM
(DISPOSED ON : 2024-04-10 )
BAIL APPLN. 2540/2024 FILED BY ARSHAD ALI
(DISPOSED ON : 2024-08-23 )
BAIL APPLN. 3120/2024 FILED BY ZAID (DISPOSED
ON : 2024-08-30 )
CRL.REV.P. 1220/2024 FILED BY AASIF ALI@APPU
& ANR. (D. OF HEARING : 2025-04-09 )

P.S.-FIR NO. :(MALVIYA NAGAR-612/2023)

DEEPAK @ JUDI HARISH CHAND
V/s STATE (N.C.T.OF DELHI)

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
HARISH CHAND(CHANDERHARISH3112@GMAIL.COM)(7838217753)(PETITIONER) :(BUDH VIHAR-158/2020)
KAPIL BAIL APPLN. 3209/2021 FILED BY SANDEEP SINGH

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |(DISPOSED ON : 2022-10-18 )
BAIL APPLN. 1407/2023 FILED BY SANDEEP SINGH
(DISPOSED ON : 2023-07-11)

P.S.-FIR NO. :(BUDH VIHAR-158/2020)

KASIM ASHISH DUTTA
V/s STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
ASHISH :(SADAR BAZAR-677/2021)
DUTTA(OFFICEOFASHISHDUTTA202@GMAIL.COM)(9811180280)(PETITIONER) BAIL APPLN. 3586/2023 FILED BY KASIM
ASHISHH (DISPOSED ON : 2024-03-06 )
DUTTA(OFFICEOFASHISHDUTTA202@GMAIL.COM)(9811180280)(PETITIONER) BAIL APPLN. 1624/2024 FILED BY KASIM
KAPIL (DISPOSED ON : 2024-05-16 )
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |BAIL APPLN. 2078/2024 FILED BY KASIM
KAPIL (DISPOSED ON : 2024-07-08 )
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |BAIL APPLN. 3219/2024 FILED BY KASIM
ASHISH (DISPOSED ON : 2024-11-08 )
DUTTA(OFFICEOFASHISHDUTTA202@GMAIL.COM)(9811180280)(PETITIONER)

KAPIL P.S.-FIR NO. :(SADAR BAZAR-677/2021)
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

VIKAS KUMAR KUNAL YADAV

V/s THE STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(S.P. BADLI-190/2021)
KUNAL YADAV (YADAVKUNAL3@GMAIL.COM)(9891868512)(PETITIONER)
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SUSPENSION OF SENTENCE

7 CRL.M.(BAIL) 205/2025
In CRL.A.-113/2025

8  CRL.REV.P.-88/2022
CRL.M.(BAIL) 172/2022

9 CRL.REV.P.-225/2023
CRL.M.(BAIL) 320/2023

AFTER NOTICE MISC. MATTERS
10 CRL.A.-1456/2010

11 CRL.A.-95/2012

12 CRL.A.-427/2023
CRL.M.A. 14288/2023

WITH CRL.M.C. 9740/2024
CRL.M.C. 9712/2024
CRL.M.C. 815/2025
CRL.REV.P. 1303/2024

13 CRL.M.C.-9712/2024
CRL.M.A. 37251/2024
WITH CRL.M.C. 9740/2024
CRL.M.C. 815/2025

14  |CRL.M.C.-9740/2024
CRL.M.A. 37345/2024
WITH CRL.A. 427/2025

ADVANCE CAUSE LIST

RAHUL@NITESH
V/s STATE(NCT OF DELHI)

SHIV CHOPRA (DHCLSC)

OTHER DETAILS OF ADVOCATES:

SHIV CHOPRA(CHAMBERSOFSHIVCHOPRA@GMAIL.COM)(9711242120)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

HARISH BATRA AJAY KUMAR, VARUN GABA, SUNIL
V/s M/S SATYAM FINLEASE PVT. LTD BATRA

OTHER DETAILS OF ADVOCATES:

AJAY KUMAR(AJAY0616@GMAIL.COM)(8373997062)(PETITIONER)

SUNIL BATRA(SUNILBATRA100@GMAIL.COM)()(RESPONDENT)

VARUN GABA(VARUNGABA2010@GMAIL.COM)(9999733113)(RESPONDENT)
SUNIL BATRA(SUNILBATRA100@HOTMAIL.COM)(9810078188)(RESPONDENT)

KISHAN KUMAR VIPIN DILAWARI, SABYASACHI
V/s STATE & ANR. MISHRA

OTHER DETAILS OF ADVOCATES:
VIPIN DILWARI (VIPINDILWARI83@GMAIL.COM)(9312203957)(PETITIONER)
KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SABYASACHI MISHRA(SABCOUNCILORS@GMAIL.COM)(9999699147)(RESPONDENT)

KRISHAN KUMAR
V/s CBI

S K PANDEY, RAKESH SHRAWAT

OTHER DETAILS OF ADVOCATES:

STATE
V/s SUBHASH CHANDRA LUTHRA

VIKAS PAHWA, ARVIND KR. GUPTA

OTHER DETAILS OF ADVOCATES:

RAJEEV KUMAR GOEL
V/s CENTRAL BUREAU OF INVESTIGATION

MAYANK PACHAURI

OTHER DETAILS OF ADVOCATES:

DEEPANSHU CHOITHANI(ADV.CHOITHANI@GMAIL.COM)(9999268029)(PETITIONER)
DEEPANSHU CHOITHANI (ADV.CHOITHANI@GMAIL.COM)(9999268029)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

CBI (DLACBIDHC@GMAIL.COM)()(RESPONDENT)

SACHIN GOEL
V/s CENTRAL BUREAU OF INVESTIGATION

MAYANK PACHAURI

OTHER DETAILS OF ADVOCATES:
DEEPANSHU CHOITHANI(ADV.CHOITHANI@GMAIL.COM)(9999268029)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

RAJEEV KUMAR GOEL
V/s CENTRAL BUREAU OF INVESTIGATION

MAYANK PACHAURI

OTHER DETAILS OF ADVOCATES:
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P.S.-FIR NO. :(KANJHAWALA-267/2016)

P.S.-FIR NO. :(CBI-DAI-2003-A/0040)

P.S.-FIR NO. :(PARLIAMENT STREET-37/2007)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-BD1-2016-E-0003)

CRL.REV.P. 1303/2024 FILED BY ANIL
MANCHANDA (D. OF HEARING : 2025-03-06 )
CRL.M.C. 9712/2024 FILED BY SACHIN GOEL (D. OF
HEARING : 2025-03-06 )

CRL.M.C. 9740/2024 FILED BY RAJEEV KUMAR
GOEL (D. OF HEARING : 2025-03-06 )

CRL.REV.P. 25/2025 FILED BY T. SREEKANTHAN (D.
OF HEARING : 2025-05-05 )

CRL.M.C. 815/2025 FILED BY ASHOK KUMAR
GUPTA (D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(CBI-BD1-2016-E-0003)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-BD1-2016-E-0003)

CRL.A. 427/2023 FILED BY RAJEEV KUMAR GOEL
(D. OF HEARING : 2025-03-06 )

CRL.REV.P. 1303/2024 FILED BY ANIL
MANCHANDA (D. OF HEARING : 2025-03-06 )
CRL.M.C. 9740/2024 FILED BY RAJEEV KUMAR
GOEL (D. OF HEARING : 2025-03-06 )

CRL.REV.P. 25/2025 FILED BY T. SREEKANTHAN (D.
OF HEARING : 2025-05-05 )

CRL.M.C. 815/2025 FILED BY ASHOK KUMAR
GUPTA (D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(CBI-BD1-2016-E-0003)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
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15

16

17

18

19

20

CRL.REV.P.-1303/2024
CRL.M.A. 34800/2024

CRL.M.C.-815/2025
CRL.M.A. 3790/2025
CRL.M.A. 3791/2025

WITH CRL.M.C. 9712/2024
CRL.M.C. 9740/2024

CRL.M.C.-825/2019
CRL.M.A. 3331/2019
CRL.M.A. 3332/2019

CRL.M.C.-3553/2019
CRL.M.A. 31780/2019

CRL.M.C.-3579/2019
CRL.M.A. 31917/2019

CRL.M.C.-4695/2019
CRL.M.A. 36036/2019
CRL.M.A. 4853/2020
CRL.M.A. 17695/2020

ADVANCE CAUSE LIST

DEEPANSHU CHOITHANI (ADV.CHOITHANI@GMAIL.COM)(9999268029)(PETITIONER) |:(CBI-BD1-2016-E-0003)
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT) CRL.A. 427/2023 FILED BY RAJEEV KUMAR GOEL
(D. OF HEARING : 2025-03-06 )
CRL.REV.P. 1303/2024 FILED BY ANIL
MANCHANDA (D. OF HEARING : 2025-03-06 )
CRL.M.C. 9712/2024 FILED BY SACHIN GOEL (D. OF
HEARING : 2025-03-06 )
CRL.REV.P. 25/2025 FILED BY T. SREEKANTHAN (D.
OF HEARING : 2025-05-05 )
CRL.M.C. 815/2025 FILED BY ASHOK KUMAR
GUPTA (D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(CBI-BD1-2016-E-0003)

ANIL MANCHANDA NIKHIL MALHOTRA
V/s CBI
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
MALHOTRAS(THEMALHOTRAS7 @GMAIL.COM)(9811343754)(PETITIONER) :(CBI-BD1-2016-E-0003)
THE MALHOTRAS(THEMALHOTRAS7 @GMAIL.COM)(9811343754)(PETITIONER) CRL.A. 427/2023 FILED BY RAJEEV KUMAR GOEL
CBI (DLACBIDHC@GMAIL.COM)(0)(RESPONDENT) (D. OF HEARING : 2025-03-06 )
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT) CRL.M.C. 9712/2024 FILED BY SACHIN GOEL (D. OF
HEARING : 2025-03-06 )
CRL.M.C. 9740/2024 FILED BY RAJEEV KUMAR
GOEL (D. OF HEARING : 2025-03-06 )
CRL.REV.P. 25/2025 FILED BY T. SREEKANTHAN (D.
OF HEARING : 2025-05-05 )
CRL.M.C. 815/2025 FILED BY ASHOK KUMAR
GUPTA (D. OF HEARING : 2025-03-06 )
P.S.-FIR NO. :(CBI-BD1-2016-E-0003)
ASHOK KUMAR GUPTA MAYANK PACHAURI, TUSHAR

V/s CENTRAL BUREAU OF INVESTIGATION AGARWAL

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
DEEPANSHU CHOITHANI(ADV.CHOITHANI@GMAIL.COM)(9999268029)(PETITIONER) |:(CBI-BD1-2016-E-0003)
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT) CRL.A. 427/2023 FILED BY RAJEEV KUMAR GOEL
TUSHAR (D. OF HEARING : 2025-03-06 )
AGARWAL(AGARWAL.TUSHAR19@HOTMAIL.COM)(9971374150)(PETITIONER) CRL.REV.P. 1303/2024 FILED BY ANIL

MANCHANDA (D. OF HEARING : 2025-03-06 )
CRL.M.C. 9712/2024 FILED BY SACHIN GOEL (D. OF
HEARING : 2025-03-06 )

CRL.M.C. 9740/2024 FILED BY RAJEEV KUMAR
GOEL (D. OF HEARING : 2025-03-06 )

CRL.REV.P. 25/2025 FILED BY T. SREEKANTHAN (D.
OF HEARING : 2025-05-05 )

P.S.-FIR NO. :(CBI-BD1-2016-E-0003)

BHANWAR RATHORE DESIGN STUDIO & ANR  SATYALIPSU RAY
V/s INDU SAINI

OTHER DETAILS OF ADVOCATES:

MISHA BHATIA KATYAL & ANR. RAVIYOT SINGH, MUKESH VATS &

V/s STATE & ANR. ASSOCIATES, MUKESH VATSA

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(SARITA VIHAR-282/2016)
RAVIYOT SINGH()(9999187343)(PETITIONER)

SH. PRAKASH CHANDRA GUPTA & ORS. TARKESHWAR NATH, VIJAY KUMAR

V/s SH. ASHWANI GARG & ANR.

OTHER DETAILS OF ADVOCATES:
TARKESHWAR NATH()(9810162373)(PETITIONER)

AMARIEET SINGH BAMMI & ANR ROHAN JAITELY, NAMIT SURI,
V/s SUKHMANI KAUR & ANR PRAVEEN KUMAR, PRAVEEN KUMAR

OTHER DETAILS OF ADVOCATES:

ROHAN JAITELY()(9958757777)(PETITIONER)

NAMIT SURI()(8178010667)(PETITIONER)

PRAVEEN KUMAR(LAW_SHARMA@YAHOO.COM)(9999099325)(PETITIONER)
TRISHA(TRISHA.GUPTA34@GMAIL.COM)()(PETITIONER)

PRAVEEN KUMAR & SURBHI
SHARMA(LAW_SHARMA@YAHOO.COM)(9999099325)(RESPONDENT)
NAMIT.SURI@LEXINDIS.IN, PURNIMA.SINGH@LEXINDIS.COM
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22

23

24

25

26

27

28

29

30

CRL.M.C.-4844/2019
CRL.M.A. 36782/2019

CRL.M.C.-6341/2019
CRL.M.A. 42234/2019

CRL.M.C.-45/2025
CRL.M.A. 214/2025

CRL.REV.P.-421/2015
CRL.M.A. 9787/2015

CRL.REV.P.-443/2016

CRL.REV.P.-815/2016

CRL.REV.P.-111/2022
CRL.M.A. 3652/2022

CRL.REV.P.-214/2022

CRL.M.A. 12309/2024(CM For
Restoration)

In CRL.REV.P.-669/2022(Disposed
off case)

CRL.REV.P.-727/2022
CRL.M.A. 22114/2022
CRL.M.A. 22227/2022

ADVANCE CAUSE LIST

SANJAY PAL SINGH
V/s STATE & ANR.

A.K. PANDEY, JAl VARDHAN

OTHER DETAILS OF ADVOCATES:
A.K. PANDEY()(9899947309)(PETITIONER)
JAI VARDHAN(ADVOCATEJAIVARDHAN@GMAIL.COM)(9899053543)(PETITIONER)

MADHAV SARAN AGARWAL & ANR ONKAR NATH
V/s RADHEY SHYAM

OTHER DETAILS OF ADVOCATES:

ONKAR NATH()(9811600550)(PETITIONER)

ANSHIKA @ ANSHU SAKSHI

V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

SAKSHI (ADV.SAKSHI.MOR@GMAIL.COM)(0)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KRISHAN KUMAR
V/s STATE OF NCT OF DELHI

PRADEEP RANA

OTHER DETAILS OF ADVOCATES:

VINOD KUMAR RATHORE
V/s M/S CUT N STITCH

D KSHARMA, JITENDER

OTHER DETAILS OF ADVOCATES:

STATE OF NCT OF DELHI
V/s KAMAR BABU @ BONEHA & ORS.

ANKIT TANDAN
OTHER DETAILS OF ADVOCATES:

GUFRAN AHMAD
V/s ARSHI

IRFAN FIRDOUS, MANOJ KUMAR
SHARMA, AMRENDRA KUMAR
MEHTA

OTHER DETAILS OF ADVOCATES:

TARUNESH KUMAR(ADV.TARUNS@GMAIL.COM)(9718354614)(PETITIONER)
VINOD THAKUR(VINODDADLO@GMAIL.COM)()(PETITIONER)
AHMADMEWATI(AHMADMEWATI467@GMAIL.COM)()(RESPONDENT)
KASHIFATHAR(KASHIFATHARADV@GMIAL.COM)()(RESPONDENT)

MANOJ KUMAR SHARMA(FIRMDELHILAW@GMAIL.COM)(9213613448)(PETITIONER)

AMRENDRA KUMAR
MEHTA(ADVAKMEHTA@GMAIL.COM)(9968374294)(PETITIONER)
BAL KISHAN YADAV HEMANT GULATI

V/s STATE, NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
BAL KISHAN YADAV(HEMANTGULATI9@GMAIL.COM)(9999995979)(PETITIONER)
HEMANT GULATI(HEMANTGULATI9@GMAIL.COM)(9999995979)(PETITIONER)

NARESH KUMAR KASHYAP PARMIL KUMAR, HARSHIT JAIN
V/s THE GOVT. OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
PARMIL KUMAR(KUMARPARMIL1212@GMAIL.COM)(8076265459)(PETITIONER)
KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

HARSHIT JAIN (CONTACT@HARSHITJAIN.CO.IN)(9899113806)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

DEVENDRA PAL SINGH & ORS. AREEB AHMAD
V/s SECURITIES AND EXCHANGE BOARD OF
INDIA
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RAJESH MAHAIN, MEHTA & MEHTA,

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(PRASHANT VIHAR-1042/2014)

BAIL APPLN. 12/2016 FILED BY SANJAY PAL SINGH

(DISPOSED ON : 2016-03-16 )

P.S.-FIR NO. :(PRASHANT VIHAR-1042/2014)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MUKHERJEE NAGAR-321/2016)

CRL.M.C. 46/2025 FILED BY SANDEEP KUMAR
SINGH (DISPOSED ON : 2025-02-21 )

P.S.-FIR NO. :(MUKHERJEE NAGAR-321/2016)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NARELA-942/2014)

CRL.REV.P. 420/2015 FILED BY MANOJ KUMAR
(DISPOSED ON : 2024-08-05 )

P.S.-FIR NO. :(NARELA-942/2014)

P.S.-FIR NO. :(NAND NAGRI-636/2013)



06.03.2025

31 CRL.REV.P.-740/2022

32 CRL.REV.P.-857/2022
WITH CRL.REV.P. 124/2023

33 CRL.REV.P.-124/2023

34  |CRL.REV.P.-13/2023
CRL.M.A. 287/2023

35 CRL.REV.P.-41/2023
CRL.M.A. 1073/2023
CRL.M.A. 27192/2024

36  |CRL.REV.P.-132/2023
CRL.M.A. 3564/2023

37 CRL.REV.P.-286/2023

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:

REKHA MUNISH KUMAR VASHISHTH,
V/s THE STATE & ORS. RINENDRA KUMAR, SUBHAM KUMAR
JAIN
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(JAIT PUR-2/2015)
M K VASHISHTH(MUNISHVASHISHTH@YAHOO.COM)(9810205583)(PETITIONER)
KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
RINENDRA KUMAR(RINENDRAKUMAR@GMAIL.COM)(9711849191)(RESPONDENT)
SUBHAM KUMAR JAIN(SUBHAMJAINSKIJ@GMAIL.COM)(9871357167)(PETITIONER)

MOHD AYUB DOLLY SHARMA, KHUSHHAL
V/s STATE AGGARWAL
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
DOLLY SHARMA(DOLLYSH29@GMAIL.COM)(9953269424)(PETITIONER) :(GOVIND PURI-641/2021)
STATE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)  |CRL.REV.P. 124/2023 FILED BY AJAJ@JUDI (D. OF
KHUSHHAL HEARING : 2025-03-06 )
AGGARWAL(KHUSHHALAGGARWAL@GMAIL.COM)(9654120720)(PETITIONER) BAIL APPLN. 433/2023 FILED BY AJAJ@JUDI
(DISPOSED ON : 2023-08-03 )
BAIL APPLN. 2639/2023 FILED BY MOHD AYUB
(DISPOSED ON : 2024-02-19 )
BAIL APPLN. 982/2024 FILED BY NARENDER @
BAJRANG (DISPOSED ON : 2024-05-13 )
P.S.-FIR NO. :(GOVIND PURI-641/2021)
AJAJ@JUDI BIRENDRA KUMAR PANDEY

V/s STATE THROUGH SHO, PS GOVIND PURI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
BIRENDER KUMAR :(GOVIND PURI-641/2021)
PANDEY(BIRENPANDEY123@GMAIL.COM)(9818403060)(PETITIONER) CRL.REV.P. 857/2022 FILED BY MOHD AYUB (D. OF
S KUMAR (SKUMARADVOCATE14@GMAIL.COM)()(PETITIONER) HEARING : 2025-03-06 )

KAPIL BAIL APPLN. 433/2023 FILED BY AJAJ@JUDI

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) |(DISPOSED ON : 2023-08-03 )
BAIL APPLN. 2639/2023 FILED BY MOHD AYUB
(DISPOSED ON : 2024-02-19)
BAIL APPLN. 982/2024 FILED BY NARENDER @
BAJRANG (DISPOSED ON : 2024-05-13 )

P.S.-FIR NO. :(GOVIND PURI-641/2021)

DR. SHRADHA MINOCHA KAPIL KUMAR, MALDEEP SIDHU
V/s VIBHOR KHANDELWAL

OTHER DETAILS OF ADVOCATES:

ANKIT KASHYAP(ANKKSYP@GMAIL.COM)(8699979909)(PETITIONER)
MALDEEP SIDHU(MALDEEP_SIDHU@YAHOO.COM)()(RESPONDENT)
SIDHU(MALDEEP_SIDHU@YAHOO.COM)()(RESPONDENT)

MALDEEP SIDHU(MALDEEP_SIDHU@YAHOO.COM)(9810265785)(PETITIONER)

ANJAN MUKHERIJEE RAGINI, PRAKARSH AIRAN
V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(CBI-217-2016-A-0013)
ANUPAM S

SHARMA(ANUPSHARMAADVOCATE@HOTMAIL.COM)(9810009734)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

DEPUTY COMMISSIONER OF INCOME TAX SANJAY KUMAR, AMIT DAYAL
V/s ALPEX EXPORTS PVT. LTD. & ORS.

OTHER DETAILS OF ADVOCATES:

SANJAY KUMAR(ADVSKMISHRA@GMAIL.COM)(9871645985)(PETITIONER)
SANJAY KUM AR(ADVSKMISHRA@GMAIL.COM)(9871645985)(PETITIONER)
APLEX EXPORTS PVT LTD(INFOR@ALPEXONLINE.COM)()(RESPONDENT)
VIPIN SEHGAK(VIPI@ALPEXONLINE.COM)()(RESPONDENT)

AMIT DAYAL(AMIDAYAL@GMAIL.COM)(9810164421)(RESPONDENT)

MS RUKHSAR KASIM KHAN
V/s SH RAJKUMAR

OTHER DETAILS OF ADVOCATES:

M.K KHAN (KASIM_KHANZZ@YAHOO.COM)(9456204402)(PETITIONER)

SURINDER ANAND (KASIM_KHANZZ@YAHOO.COM)(9456204402)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

45



06.03.2025 ADVANCE CAUSE LIST

38 CRL.REV.P.-854/2023 SAURABH WALIA GAURAV CHAUDHRY, ABHISHEK
CRL.M.A. 21959/2023 V/s RASHMI WALIA & ANR. GUPTA, YASH ANAND
CRL.M.A. 21960/2023

OTHER DETAILS OF ADVOCATES:

PRADEEP KUMAR ARYA(PARYA.ADVOCATE@GMAIL.COM)(9810359511)(PETITIONER)
GUDIA(SANDEEPDEDHABCA99@GMAIL.COM)()(RESPONDENT)

RASHMI WALIA(RASHMINEGI22@GMAIL.COM)()(RESPONDENT)

ABHISHEK GUPTA(ABHISHEKGUPTA2292@GMAIL.COM)(9718062292)(PETITIONER)
YASH ANAND (YASHANANDSC2000@YAHOO.COM)(9810255469)(PETITIONER)

39 CRL.REV.P.-917/2023 SH SIDDHARTH MILIND KAPIL KUMAR
CRL.M.A. 23715/2023 V/s SMT RAKHI & ANR.

OTHER DETAILS OF ADVOCATES:
KAPIL KUMAR(KAPILKUMAR261992@GMAIL.COM)(8860621498)(PETITIONER)

40  |CRL.REV.P.-921/2023 MR. ASHUTOSH VERMA (SENIOR CITIZEN) MOHAMMAD HASIBUDDIN
CRL.M.A. 23847/2023 V/s THE STATE (GOVT. OF NCT OF DELHI)
WITH CRL.REV.P. 931/2023
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
M. HASIBUDDIN (M.H.N.ASSOCIATES@GMAIL.COM)(9810468429)(PETITIONER) :(GREATER KAILASH-184/2016)
KAPIL SHARMA W.P.(CRL) 656/2018 FILED BY YASHWANT SINGH
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) (DISPOSED ON : 2020-02-27 )

P.S.-FIR NO. :(GREATER KAILASH-184/2016)

41 CRL.REV.P.-931/2023 MR. ASHUTOSH VERMA (SENIOR CITIZEN) MOHAMMAD HASIBUDDIN
CRL.M.A. 24030/2023 V/s THE STATE (GOVT. OF NCT OF DELHI)
CRL.M.A. 24031/2023
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
M.HASIBUDDIN (M.H.N.ASSOCIATES@GMAIL.COM)(9810468429)(PETITIONER) :(GREATER KAILASH-382/2015)
KAPIL SHARMA CRL.M.C. 2344/2016 FILED BY ASHUTOSH VERMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) (DISPOSED ON : 2016-12-05)

CRL.M.C. 1615/2019 FILED BY ASHUTOSH VERMA
(DISPOSED ON : 2019-03-27 )

P.S.-FIR NO. :(GREATER KAILASH-382/2015)

42 CRL.REV.P.-1024/2023 AMIT KATYAL RADHIKA GUPTA, NANDINI HOODA
CRL.M.A. 26373/2023 V/s HENNA ALAGGH

OTHER DETAILS OF ADVOCATES:

RADHIKA GUPTA
(OFFICEOFRADHIKAGUPTA@GMAIL.COM)(9958387755)(PETITIONER)

HENNA (HENNA1803ALAGH@GMAIL.COM)()(RESPONDENT)

NANDINI HOODA(NANDINIHOODA65@GMAIL.COM)(9654850998)(RESPONDENT)

43 CRL.REV.P.-1029/2023 TA) MOHAMMAD RAJNEESH KAPOOR, MOHD. FARHAN
CRL.M.A. 26535/2023 V/s NAGEENA PARVEEN AND ORS KHAN
CRL.M.A. 26536/2023
CRL.M.A. 26537/2023
CRL.M.A. 26611/2023

OTHER DETAILS OF ADVOCATES:

S.S. RAWAT(RAWAT.ADVSHIV0509@GMAIL.COM)()(PETITIONER)
MOHD. FARHAN
KHAN(MOHD.FARHAN.KHAN@LIVE.COM)(9582526224)(PETITIONER)
MOHD. FARHAN
KHAN(MOHD.FARHAN.KHAN@LIVE.COM)(9582526224)(PETITIONER)

44  |CRL.REV.P.-1042/2023 NITIN ARORA KRISHNA BHUSHAN UPADHYAY,
CRL.M.A. 26870/2023 V/s SONIA MALHOTRA AND ANR. PANKAJ TYAGI
CRL.M.A. 26871/2023
CRL.M.A. 32877/2023

OTHER DETAILS OF ADVOCATES:

AWDESH KUMAR
DUBEY(ADVOCATIAJUDEX@GMAIL.COM)(9810655095)(PETITIONER)

PANKJA TYAGI(PANKAITYAGI1076@GMAIL.COM)()(RESPONDENT)

JUDEX ASSOCIATES(ADVOCATIAJUDEX@GMAIL.COM)(9810655095)(PETITIONER)
PANKAJ TYAGI(PANKAITYAGI1076@GMAIL.COM)()(RESPONDENT)

PANKAJ TYAGI(PANKAITYAGI1076 @GMAIL.COM)(9821724037)(RESPONDENT)

45 CRL.REV.P.-1067/2023 PRIYANKA SRIVASTAVA NITIN SALUJA, ASHUTOSH JHA
V/s ANKUR SRIVASTAVA

OTHER DETAILS OF ADVOCATES:

NITIN SALUJA(SALUJA.NITIN6@GMAIL.COM)(9811722485)(PETITIONER)

ANKUR SRIVASTAVA(ANKURS2902@GMAIL.COM)(9971148871)(RESPONDENT)
ASHUTOSH JHA(ADVOCATEASHUTOSH@YAHOO.COM)(9911588191)(RESPONDENT)

46 CRL.REV.P.-1087/2023 SAHIL SAINI & ORS. RAJENDRA KUMAR, MUDITA
V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
RAJENDRA KUMAR(RAJENDRAADV@GMAIL.COM)(9811868168)(PETITIONER) :(BUDH VIHAR-216/2019)
KAPIL SHARMA BAIL APPLN. 943/2020 FILED BY KAMAL SAINI

46
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47

48

49

50

51

52

CRL.REV.P.-1206/2023(Disposed
off case)
WITH CRL.REV.P. 1231/2023

CRL.REV.P.-1231/2023(Disposed
off case)

CRL.REV.P.-1287/2023
CRL.M.A. 32887/2023

CRL.REV.P.-1293/2023
CRL.M.A. 33031/2023

CRL.REV.P.-1317/2023
CRL.M.A. 33433/2023
CRL.M.A. 33434/2023
CRL.M.A. 33435/2023

W.P.(CRL)-18/2022
CRL.M.A. 143/2022

ADVANCE CAUSE LIST

(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
MUDITA (ADV.MUDITAARORA@GMAIL.COM)(9872011556)(RESPONDENT)

SHYAMVIR SINGH
V/s THE STATE OF NCT OF DELHI

KANHAIYA SINGHAL

OTHER DETAILS OF ADVOCATES:

KANHAIYA SINGHAL (ADV.SINGHAL@GMAIL.COM)(9212424765)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RAJESH KUMARI
V/s THE STATE OF NCT OF DELHI & ANR.

KANHAIYA SINGHAL

OTHER DETAILS OF ADVOCATES:

KANHAIYA SINGHAL (ADV.SINGHAL@GMAIL.COM)(9212424765)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

VIBHU GAUR
V/s ANKIT JAIN

PRAKASH GAUTAM, PRAKASH
GAUTAM

OTHER DETAILS OF ADVOCATES:
PRAKASH

GAUTAM(PRAKASHGAUTAMADVOCATE@YAHOO.CO.IN)(9811697059)(PETITIONER)
MANISH KAUSHIK, RAJAL RAI DUA

BHAVJOT SINGH CHANDHOK
V/s AMANDEEP KAUR CHANDHOK & ANR.

OTHER DETAILS OF ADVOCATES:

MANISH KAUSHIK(MANISHKAUSHIK.LAW@GMAIL.COM)(9818218885)(PETITIONER)

SAMIR SAGAR(AMIRSAGAR7869@GMAIL.COM)(9818218885)(PETITIONER)
AMAN ARORA(AMANARORA.NOVEMBER@GMAIL.COM)()(RESPONDENT)
RAJAL RAI DUA(DUA.RAJAL@GMAIL.COM)(9891914800)(PETITIONER)

KHEM SINGH NEGI NITIN JOSHI
V/s STATE (NCT OF DELHI) & ANR.

OTHER DETAILS OF ADVOCATES:

NITIN JOSHI (NITIN.REMEDIUM@GMAIL.COM)(9911093837)(PETITIONER)
NITIN JOSHI (NITIN.REMEDIUM@GMAIL.COM)(9911093837)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

NASEEM CHAUDHARY
V/s STATE OF NCT & ORS.

MUMTAZ AHMAD

OTHER DETAILS OF ADVOCATES:

47

(DISPOSED ON : 2020-11-09 )

BAIL APPLN. 1749/2020 FILED BY SAHIL SAINI
(DISPOSED ON : 2020-07-16 )

BAIL APPLN. 505/2021 FILED BY KAMAL SAINI
(DISPOSED ON : 2021-03-25)

BAIL APPLN. 535/2021 FILED BY SAHIL SAINI
(DISPOSED ON : 2021-04-30)

P.S.-FIR NO. :(BUDH VIHAR-216/2019)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SHAHDARA-107/2019)

BAIL APPLN. 2361/2019 FILED BY SHYAMVIR
SINGH (DISPOSED ON : 2019-09-19)

CRL.M.C. 4982/2019 FILED BY SHYAMVIR SINGH &
ANR (DISPOSED ON : 2019-09-30 )

CRL.M.C. 5123/2019 FILED BY SHYAMVIR SINGH &
ANR (DISPOSED ON : 2023-10-10)

CRL.REV.P. 1231/2023 FILED BY RAJESH KUMARI
(DISPOSED ON : 2025-01-15))

P.S.-FIR NO. :(SHAHDARA-107/2019)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SHAHDARA-107/2019)

BAIL APPLN. 2361/2019 FILED BY SHYAMVIR
SINGH (DISPOSED ON : 2019-09-19))

CRL.M.C. 4982/2019 FILED BY SHYAMVIR SINGH &
ANR (DISPOSED ON : 2019-09-30 )

CRL.M.C. 5123/2019 FILED BY SHYAMVIR SINGH &
ANR (DISPOSED ON : 2023-10-10)

CRL.REV.P. 1206/2023 FILED BY SHYAMVIR SINGH
(DISPOSED ON : 2025-01-14))

P.S.-FIR NO. :(SHAHDARA-107/2019)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MEHRAULI-127/2018)

BAIL APPLN. 577/2018 FILED BY KHEM SINGH
NEGI (DISPOSED ON : 2018-05-03 )

W.P.(CRL) 2065/2018 FILED BY KHEM SINGH NEGI
& ANR (DISPOSED ON : 2018-07-13 )

CRL.M.C. 2705/2019 FILED BY KHEM SINGH NEGI
& ANR (DISPOSED ON : 2024-07-04 )

P.S.-FIR NO. :(MEHRAULI-127/2018)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(JAMIA NAGAR-326/2014)

BAIL APPLN. 2974/2018 FILED BY NASEEM
CHAUDHARY (DISPOSED ON : 2019-01-30 )
BAIL APPLN. 366/2022 FILED BY NASEEM
CHAUDHARY (DISPOSED ON : 2022-01-31 )



06.03.2025

53

W.P.(CRL)-1289/2022

FOR FINAL HEARING

54  |W.P.(CRL)-910/2022
FOR ORDERS
55 CRL.REV.P.-1112/2023

CRL.M.A. 28607/2023

ADVANCE CAUSE LIST

P.S.-FIR NO. :(JAMIA NAGAR-326/2014)

VAIBHAV JALAN ABHISHEK MALHOTRA, RAJESH
V/s UNION OF INDIA & ORS. KUMAR GOGNA, GUDIPATI GAYATRI

KASHYAP
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
ABHISHEK MALHOTRA(AMALHOTRA@TMTLAW.CO.IN)(971124625)(PETITIONER) :(ECONOMIC OFFENCE WING-53/2021)
VAIBHAV JALAN(VAIBHAVIJALAN@GMAIL.COM)()(PETITIONER) W.P.(CRL) 1538/2022 FILED BY VAIBHAV JALAN
GAURAV JALAN(GAURAV@JKMINFRA.COM)()(RESPONDENT) (DISPOSED ON : 2022-07-15 )
ENFORCEMENT OF DIRECTORATE(ED_DEL_REV@GMAIL.COM)()(RESPONDENT) W.P.(CRL) 2012/2022 FILED BY VAIBHAV JALAN
KNR CONSTRUCTIONS LIMITED(CS@KNRCL.COM)()(RESPONDENT) (DISPOSED ON : 2023-01-27 )
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)
STATE BANK OF INDIA(INFO@BHATTALLAW.COM)()(RESPONDENT) P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
G R INFRAPROJECTS LTD(CS@GRIFRA.COM)()(RESPONDENT) 53/2021)

PRUDENT ARC LIMITED(PRUDENT.ARC@GMAIL.COM)()(RESPONDENT)
CANARA BANK(ADVAKROUT@YAHOO.COM)()(RESPONDENT)

JKM INFRA PROJECTS LIMITED(ROC@JKMINFFRA.COM)()(RESPONDENT)
UNION BANK OF INDIA(SAMARENDRAKRADV@YAHOO.COM)()(RESPONDENT)
ABHISHEK JHA(ABHISHEKJIHA@JKMINFRA.COM)()(RESPONDENT)

RAJESH KUMAR GOGNA(OFFICE@GOGNA.CO.IN)(7703935727)(RESPONDENT)
GUDIPATI GAYATRI
KASHYAP(KASHYAP.GUDIPATI@GMAIL.COM)(9958832068)(PETITIONER)

VISHVENDRA SINGH SATYA PRAKASH YADAV
V/s STATE & ORS.

OTHER DETAILS OF ADVOCATES:

SATYA PRAKASH
YADAV(ADVOCATESATYAA@GMAIL.COM)(9711046343)(PETITIONER)

ASTREA PROFESSIONALS(ASTREPROFESSINALS@GMAIL.COM)()(PETITIONER)
DEPUTY COMMISSONER OF POLICE (DCP-VIGILANCE-DL@NIC.IN)()(RESPONDENT)
DEPUTY COMMISSONER OF POLICE
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
COMMISSIONER OF
POLICE(CP.RAKESHSHASTHANA@DELHIPOLICE.GOV.IN)()(RESPONDENT)
COMMISSIONER OF
POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
STATE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SHRI RAMESH KUMAR
NARANG(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MOHD. MUNIB VINEET JAIN
V/s STATE (NCT OF DELHI) AND ANR.

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
VINEET JAIN(ASSOCIATESVINEETJAIN@GMAIL.COM)(9891055897)(PETITIONER) :(BARA HINDU RAO-247/2022)

KAPIL SHARMA BAIL APPLN. 3436/2022 FILED BY SAYED
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) NAUSHAD (DISPOSED ON : 2022-12-02 )

BAIL APPLN. 29/2024 FILED BY JAVED ALAM @
RAJA (DISPOSED ON : 2024-04-08 )

P.S.-FIR NO. :(BARA HINDU RAO-247/2022)

NON-CONTENTIOUS CASES (FOR DIRECTIONS/ORDERS)

56

W.P.(CRL)-171/2025

MOHD SHAD KHAN & ORS. MOHD SHARIQ
V/s THE STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(JAMIA NAGAR-416/2024)
MOHD. SHARIQ(M.SHARIQ.K@GMAIL.COM)(8700903958)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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COURT NO. 41
HON"BLE MS.JUSTICE JYOTI1 SINGH

NOTE:"SUPPLEMENTARY PASS-OVER SHALL BE TAKEN UP IMMEDIATELY AFTER COMPLETION OF
SUPPLEMENTARY LIST.”
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CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f

:\Tflll\\/lllBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FOR ADMISSION
1 CM APPL. 66581/2024 SHAKUNTLA DEVI & ANR ANKIT ROY, RAJBIR SINGH VERMA
In RFA-410/2019 V/s PRADEEP KUMAR & ANR
OTHER DETAILS OF ADVOCATES:
ANKIT ROY()(9818049001)(PETITIONER)
2 CM APPL. 4874/2025(CM For SNEH DEVELOPERS PVT LTD & ORS H S KOHLI, AMIT SHERAWAT
Restoration) V/s M S PANNU
CM APPL. 4875/2025
In RFA-623/2019(Disposed off case)
OTHER DETAILS OF ADVOCATES:
H S KOHLI()(9811081547)(PETITIONER)
H S KOHLI(AYUSHDUDE99@GMAIL.COM)(0)(PETITIONER)
ANU SALWAN(ANU11SALWAN@YAHOO.CO.IN)(0)(RESPONDENT)
3 W.P.(C)-1839/2025 HANSRAJ GOSWAMI VIVEK KUMAR GAURAV Listing Remarks:

CM APPL. 8836/2025 V/s MUNICIPAL CORPORATION OF DELHI AT 02:30 PM

OTHER DETAILS OF ADVOCATES:
TLI ATTORNEYS(ATTORNEY.TLI@GMAIL.COM)(9958429420)(PETITIONER)
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

AFTER NOTICE MISC. MATTERS

4 CONT.CAS(C)-477/2020 S K BASSI ORS & ORS. SRIJAN SINHA, SRIJAN SINHA Listing Remarks:
CM APPL. 9324/2021 V/s SH JASBIR SINGH SOLANKI & ORS. AT 02:30 PM
CM APPL. 13681/2022
WITH RFA 911/2016

OTHER DETAILS OF ADVOCATES:

SH.V.K BASSI(SRIJANSINHA@OUTLOOK.COM)(9818628999)(RESPONDENT)

S K BASSI ORS(SRIJANSINHA@OUTLOOK.COM)(9818628999)(RESPONDENT)
MONTU BASSI(SRIJANSINHA@OUTLOOK.COM)()(RESPONDENT)

SH.V.K BASSI(SRIJANSINHA@OUTLOOK.COM)()(RESPONDENT)

MONTU BASSI(SRIJANSINHA@OUTLOOK.COM)(9818628999)(RESPONDENT)

S K BASSI ORS(SRIJANSINHA@OUTLOOK.COM)()(RESPONDENT)

SRIJAN SINHA(SRIJANSINHA@OUTLOOK.COM)(9818628999)(PETITIONER)

MANU KUMAR(SHANIBHAKTMANU225@GMAIL.COM)(9899133496)(PETITIONER)
SH JASBIR SINGH SOLANKI (ADVSUNI1L2@YAHOO.COM)()(PETITIONER)

SH. HIMANSHU MISHRA(SHANIBHAKTMANU225@GMAIL.COM)()(PETITIONER)
MANU KUMAR(SHANIBHAKTMANU225@GMAIL.COM)()(PETITIONER)

SH JASBIR SINGH SOLANKI (ADVSUNI1L2@YAHOO.COM)(9312669027)(PETITIONER)
SH. HIMANSHU MISHRA(SHANIBHAKTMANU225@GMAIL.COM)(9871524746)(PETITIONER)
SUNIL CHAUHAN(ADVSUNIL12@YAHOO.COM)(9810213040)(RESPONDENT)
HIMANSHU MISHRA(SHANIBHAKTMANU225@GMAIL.COM)(9871524746)(RESPONDENT)
S K BASSI ORS(SRIJANSINHA@OUTLOOK.COM)(9818628999)(RESPONDENT)

SRIJAN SINHA(SRIJAN@SSINHA.IN)(9818628999)(PETITIONER)
SUNIL(ADVSUNIL12@YAHOO.COM)()(RESPONDENT)
NIKHIL(NIKHILSINGHDHC@GMAIL.COM)()(RESPONDENT)

SRIJAN SINHA(OFFICE@SSINHA.IN)(9818628999)(PETITIONER)
SUNIL(ADVOCATESUNIL12@REDIFFMAIL.COM)()(RESPONDENT)

5 RFA-911/2016 S K BASSI & ORS PRASHANT MEHTA, ALOK TRIPATHI, SRJAN
CM APPL. 46682/2022 V/s JASBIR S SOLANKI & ORS SINHA, VATSALA CHAUHAN, SUNIL
CM APPL. 17718/2023 CHAUHAN, N S DALAL & DEVESH PRATAP
CM APPL. 2257/2024 SINGH, AMAN MEHROTRA, SRIJAN SINHA

WITH CONT.CAS(C) 477/2020

OTHER DETAILS OF ADVOCATES:
SRIJAN SINHA(OFFICE@SSINHA.IN)(9818628999)(PETITIONER)
SUNIL(ADVOCATESUNIL12@YAHOO.COM)()(RESPONDENT)
SRIAN(SRIJAN@SSINHA.IN)()(RESPONDENT)
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11

12

13

14

15

16

RFA-632/2016
CM APPL. 31468/2016
WITH RFA 46/2017

RFA-46/2017
CM APPL. 1611/2017

RFA-226/2017

RFA-533/2017

RFA-259/2018
CM APPL. 56835/2024

CM APPL. 53319/2018
In RFA-757/2018

RFA-793/2018
CM APPL. 38156/2018

RFA-977/2018
CM APPL. 50633/2018
CM APPL. 54257/2018

RFA-65/2019
CM APPL. 15793/2023

CM APPL. 69497/2024
CM APPL. 69574/2024
In RFA-189/2019

RFA-391/2019
CM APPL. 19941/2019
CM APPL. 19942/2019

ADVANCE CAUSE LIST

SUNIL CHAUHAN, VATSALA
CHAUHAN(ADVOCATESUNIL12@YAHOO.COM)(9873365154)(RESPONDENT)
SRIJAN(SRIJAN@SINHA.COM)()(PETITIONER)
SRIJAN(SRIJAN@SINHA.COM)()(RESPONDENT)

SUNIL CHAUHAN(ADVOCATESUNIL12@YAHOO.COM)(9810213040)(RESPONDENT)
SRIJAN(SRIJANSINHA@OUTLOOK.COM)()(RESPONDENT)

SRIJAN SINHA(SRIJANSINHA@OUTLOOK.COM)(9818628999)(PETITIONER)

SRIJAN SINHA(SRIJANSINHA@OUTLOOK.COM)(9818628999)(PETITIONER)

MOHD ISLAMUDDIN @ SAMI D D SHARMA
V/s GULFAM

OTHER DETAILS OF ADVOCATES:

MOHD ISLAMUDDIN @ SAMI D D SHARMA

V/s MOHD IRFAN

OTHER DETAILS OF ADVOCATES:

M/S ARIHANT ELECTRICALS & ANR V K OHRI
V/s M/S B'S TRANSCOMM LIMITED

OTHER DETAILS OF ADVOCATES:

UMESH CHANDRA PANDEY & ORS
V/s PRANAB MUKHERJEE & ANR

VISHNU SHANKAR JAIN

OTHER DETAILS OF ADVOCATES:

SUBHODH JAIN
V/s BISHNU PRASAD

NISHIT KUSH, KARTICKAY MATHUR,

OTHER DETAILS OF ADVOCATES:

NISHIT KUSH()(9818340105)(PETITIONER)

NISHIT KUSH(NISHITKUSH@GMAIL.COM)(0)(PETITIONER)

KARTICKAY MATHUR(KARTICKAY7@GMAIL.COM)(9899036093)(RESPONDENT)
KARTICKAY MATHUR(KARTICKAY7@GMAIL.COM)(9899036093)(PETITIONER)
RAJESHWAR SINGH(RSINGH.ADV65@GMAIL.COM)(9811319051)(PETITIONER)

MANJU AND ANR MANISH SANGWAN, BHARDWAI &
V/s SOMBIR SINGH SOLANKI ASSOCIATES

OTHER DETAILS OF ADVOCATES:
MANISH SANGWAN()(9810334335)(PETITIONER)
BHARDWAJ & ASSOCIATES()(9818058213)(PETITIONER)

PRABHATAM ADVERTISING PVT LTD & ANR INDO LEGAL SERVIES
V/s PRATIBHA ADVERTISING PVT LTD

OTHER DETAILS OF ADVOCATES:
INDO LEGAL SERVIES()(9793995999)(PETITIONER)

JUGAN K MEHTA KIRTI K MEHTA, TARUN DIWAN, SUNIL
V/s SHAM SUNDER GULATI & ORS KUMAR MEHTA, SHIVAM GUPTA, KAPIL
KHER, PRASHANT KATARA

OTHER DETAILS OF ADVOCATES:

KIRTI K MEHTA()(9891313378)(PETITIONER)

KIRTI K MEHTA()(9891313378)(PETITIONER)

TARUN DIWAN(TARUNSDIWAN@GMAIL.COM)(9999779373)(PETITIONER)

TARUN DIWAN(TARUNSDIWAN@GMAIL.COM)(9999779373)(PETITIONER)

SUNIL KUMAR MEHTA(SUNILRLMEHTA@GMAIL.COM)(9810150483)(PETITIONER)
SHIVAM GUPTA(GSHIVAM92@GMAIL.COM)(9650513869)(RESPONDENT)

KAPIL KHER(ANILKHER@GMAIL.COM)(9910072729)(RESPONDENT)

PRASHANT KATARA(PRASHANTKATARA@GMAIL.COM)(9818594244)(RESPONDENT)

NAND GOPAL GOEL (SINCE DECEASED) THR SAMRAT K NIGAM, ANKUR CHHIBBER,
LRS AMIT BHAGAT, LAKSHAY DHAMUJA
V/s M/S MAGICTOWN PLANNER PVT LTD &

ANR

OTHER DETAILS OF ADVOCATES:

SAMRAT K NIGAM()(9582801689)(PETITIONER)

ANKUR CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(RESPONDENT)
AMIT(AMIT.BHAGAT@CABLAW.IN)()(RESPONDENT)

SAMRAT NIGAM(SAMRAT.NIGAM@GMAIL.COM)()(RESPONDENT)

LAKSHAY DHAMUJA(LAKSHAYADV1608@GMAIL.COM)(9873627270)(PETITIONER)

SANJAY DR SURAT SINGH, ASEEM ATWAL
V/s HARISH DABAS

OTHER DETAILS OF ADVOCATES:

DR SURAT SINGH()(8377848506)(PETITIONER)

ASEEM ATWAL(ASEEMATWALD.ADV@GMAIL.COM)(8447206383)(PETITIONER)
DR. SURAT SINGH(DRSURATSINGH972@GMAIL.COM)(0)(RESPONDENT)

DESH DEEPAK NAVEEN BHARDWAIJ
V/s ANJU CHABRA
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22
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24

25

RFA-605/2019

W.P.(C)-1898/2008
CM APPL. 5159/2020

W.P.(C)-7840/2013
CM APPL. 16643/2013

W.P.(C)-9633/2015

CM APPL. 22846/2015
CM APPL. 10162/2019
CM APPL. 19763/2019

W.P.(C)-4859/2018
WITH W.P.(C) 8298/2018

W.P.(C)-8298/2018

W.P.(C)-3914/2019

CM APPL. 17725/2019
CM APPL. 17726/2019
CM APPL. 23801/2023
CM APPL. 46640/2023

W.P.(C)-6543/2020
CM APPL. 59109/2024
CM APPL. 577/2025

WITH W.P.(C) 7221/2020
W.P.(C) 7384/2020

W.P.(C)-7221/2020
CM APPL. 59102/2024
CM APPL. 524/2025

WITH W.P.(C) 7384/2020

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:

NIRMAL GULATI & ORS
V/s SANJAY CHHABRA & ANR

S CSINGHAL, KRISHAN KUMAR

OTHER DETAILS OF ADVOCATES:
S C SINGHAL()(9810061558)(PETITIONER)
KRISHAN KUMAR(KUMARKRISHAN1972@GMAIL.COM)(9810068578)(PETITIONER)

MASOOM FOUNDATION REGD. NGO MALINI SUD, ANIL KUMAR SANGAL, O.P.
V/s UOI & ORS. SAXENA, USHA SAXENA, K.K.GARG, RAJ
BHADUR SROT, PARVINDER CHAUHAN

OTHER DETAILS OF ADVOCATES:
ANIL KUMAR SANGAL()(9811144919)(PETITIONER)

PARVINDER CHAUHAN
(PARVINDERCHAUHAN.ADV@GMAIL.COM)(9868102274)(RESPONDENT)

RELIANCE JIO INFOCOMM LIMITED AND ANR. RAJINDER NISCHAL, ISHAN SANGHI,
V/s THE UNION OF INDIA & ORS. MANISHA DHIR, ASHWANI BHARDWA)

OTHER DETAILS OF ADVOCATES:

VANDANA CHAK AND ANR ASHISH MOHAN, SUMAN KUMAR DOVAL,

V/s SOUTH DELHI MUNICIPAL CORPORATION |NIKHIKESH KRISHNAN, HEMANT MANJANI,

AND ORS. SHOBHANA TAKIAR AND ASSO, RAJNI
ANAND, PALLAK BHAGAT, RUCHIR MISHRA,
PRAVEEN KUMAR JAIN

OTHER DETAILS OF ADVOCATES:

PALLAK BHAGAT(PALLAK.BHAGAT@GMAIL.COM)(9711774745)(PETITIONER)
RUCHIR MISHRA(MUKESHBGH@GMAIL.COM)(9968276577)(PETITIONER)
PRAVEEN KUMAR JAIN(PKJ@LAWYER.COM)(9871278525)(PETITIONER)

KAPIL DHIRAN S. KHAN, RAJESH KUMAR GOGNA, SUNIL
V/s SOUTH DELHI MUNICIPAL CORPORATION |GOEL
AND ORS.

OTHER DETAILS OF ADVOCATES:
S. KHAN()(9810222197)(PETITIONER)

RAJESH KUMAR GOGNA(OFFICE@GOGNA.CO.IN)(7703935727)(RESPONDENT)
SUNIL GOEL(SUNILGOEL71@GMAIL.COM)(9810215488)(RESPONDENT)

DEVENDER KUMAR SHARMA S KHAN
V/s SOUTH DELHI MUNICIPAL CORPORATION
AND ORS.

OTHER DETAILS OF ADVOCATES:
S KHAN()(9810222197)(PETITIONER)

MRS. VIMAL SETH AND ANR.
V/s NEW DELHI MUNICIPAL COUNCIL AND
ORS.

RAJESH BHARDWAIJ, AJAY TEJPAL

OTHER DETAILS OF ADVOCATES:
RAJESH BHARDWAJ()(9873005030)(PETITIONER)

RAJESH BHARDWAJ()(9810006861)(PETITIONER)

RAJESH BHARDWAJ(IILC@IILC.CO.IN)(9810006861)(PETITIONER)

MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ®@GMAIL.COM)()(RESPONDENT)
PUJA KALRA(PUJAKALRA0O9@GMAIL.COM)()(RESPONDENT)

RIPU DAMAN(CGSC.RIPUDAMAN@GMAIL.COM)()(RESPONDENT)

PUJA KALRA(PUJAKALRA09@GMAIL.COM)()(RESPONDENT)

RIPU DAMAN BHARDWAJ(CGSC.RIPUDAMAN@GMAIL.COM)()(RESPONDENT)
RAJESH BHARDWAJ()(9810006861)(PETITIONER)

DELHI WASTE MANAGEMENT LIMITED RAJESH PATHAK
V/s NORTH DELHI MUNICIPAL CORPORATION

Listing Remarks:
AT 2.30 P.M.

OTHER DETAILS OF ADVOCATES:
RAJESHPATHAK(RAJESHPATHAK1977@GMAIL.COM)(9873720840)(PETITIONER)
RAJESH PATHAK(RAJESHPATHAK1977@GMAIL.COM)(9873720840)(PETITIONER)
AJAY ARORA(AJAYARORAMCD@GMAIL.COM)()(RESPONDENT)

RAJESH PATHAK(PRATHAMVIR17@GMAIL.COM)(7838794194)(PETITIONER)
NORTH DELHI MUNICIPAL CORPORATION AND
ANR(SUNILGOEL171@GMAIL.COM)(0)(RESPONDENT)

RAJESH PATHAK(RAJESHPATHAK1977@GMAIL.COM)(9873720840)(PETITIONER)
SUIL GOEL(SUNILGOEL171@GMAIL.COM)(0)(RESPONDENT)

DELHI WASTE MANAGMENT LIMITED RAJESH PATHAK
V/s SOUTH DELHI MUNICIPAL CORPORATION

Listing Remarks:
AT 2.30 P.M.

OTHER DETAILS OF ADVOCATES:
DELHI WASTE MANAGMENT
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27

28

29

W.P.(C)-7384/2020
CM APPL. 59112/2024
CM APPL. 579/2025

W.P.(C)-8391/2021
CM APPL. 25951/2021

W.P.(C)-11888/2021
CM APPL. 36745/2021
CM APPL. 2361/2022
CM APPL. 31463/2023
CM APPL. 57029/2023
CM APPL. 59614/2023

WITH W.P.(C) 11910/2021

W.P.(C) 151/2022
W.P.(C) 2528/2022

W.P.(C)-11910/2021

CM APPL. 2389/2022

CM APPL. 31464/2023
CM APPL. 56689/2023
CM APPL. 59908/2023
CM APPL. 22841/2024
CM APPL. 22842/2024

WITH W.P.(C) 151/2022

ADVANCE CAUSE LIST

LIMITED(RAJESHPATHAK1977@GMAIL.COM)(9873720840)(RESPONDENT)
RAJESHPATHAK(RAJESHPATHAK1977@GMAIL.COM)(9873720840)(PETITIONER)
RAJESH PATHAK(RAJESHPATHAK1977@GMAIL.COM)(9873720840)(PETITIONER)
SOUTH DELHI MUNICIPAL CORPORATION(CLSOSDMC@GMAIL.COM,
SOLICITOR6@GMAIIL.COM)(9810031680)(PETITIONER)

SOUTH DELHI MUNICIPAL CORPORATION(CLOSDMC@GMAIL.COM)()(RESPONDENT)
SOLICITOR(SOLICITOR6@GMAIL.COM)()(RESPONDENT)

RAJESH PATHAK(RAJESHPATHAK1977@GMAIL.COM)(9873720840)(PETITIONER)
SOUTH DELHI MUNICIPAL CORPORATION (CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)
RAJESH PATHAK(RAJESHPATHAK1977@GMAIL.COM)(9873720540)(PETITIONER)
ARUN BIRBAL(ARUNBIRBAL@GMAIL.COM)(0)(RESPONDENT)

DELHI WASTE MANAGEMENT LIMITED PRATHAM VIR AGARWAL
V/s SOUTH DELHI MUNICIPAL CORPORATION

OTHER DETAILS OF ADVOCATES:

PRATHAM AGARWAL(PRATHAMVIR17@GMAIL.COM)(7838794194)(PETITIONER)
PRATHAM VIR AGARWAL(PRATHAMVIR17@GMAIL.COM)(7838794194)(PETITIONER)
SOUTH DELHI MUNICIPAL
CORPORATION(SOLICITOR6@GMAIL.COM)(9810031680)(RESPONDENT)

SANJEEV SABHARWAL(SOLICITOR6@GMAIL.COM)(9810031680)(RESPONDENT)
SDMC(CLOSDMC@GMAIL.COM)()(RESPONDENT)

PRATHAM VIR AGARWAL(PRATHAMVIR17@GMAIL.COM)(7838794194)(PETITIONER)
SOUTH DELHI MUNICIPAL CORPORATION (CLOMCDHQ®@GMAIL.COM)(0)(RESPONDENT)
ARUNBIRBAL(ARUNBIRBAL@YAHOO.COM)(0)(RESPONDENT)

SOUTH DELHI MUNICIPAL CORPORATION (CLOMCDHQ®@GMAIL.COM)(0)(RESPONDENT)

MOHD ALAUDDIN M MOHSIN ISRAILY, MOHAMMAD
V/s NORTH DELHI MUNICIPAL CORPORATION |SULAMAN KHAN

OTHER DETAILS OF ADVOCATES:

M MOHSIN ISRAILY AND
ASSOCIATES(ISRAILYLAWOFFICES@GMAIL.COM)(9312541696)(PETITIONER)

NORTH DELHI MUNICIPAL CORPORATION(CLO-NDMC@MCD.NIC.IN,
MITTALSOLICITORS@GMAIL.COM)()(RESPONDENT)

MOHAMMAD SULAMAN KHAN(KHANLAWYER11@GMAIL.COM)(9818416099)(PETITIONER)

S. MALKEET SINGH AND ANR ABINASH KUMAR MISHRA, ANUNAYA
V/s DIRECTORATE OF GURDWARA ELECTIONS | MEHTA, SATYAKAM, JASPREET SINGH RAI
THROUGH ITS DIRECTOR AND ORS

OTHER DETAILS OF ADVOCATES:

ABINASH KUMAR MISHRA(ABINASHKMISHRA@GMAIL.COM)(9811235958)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
ABINASH KUMAR MISHRA(ABINASHKMISHRA@GMAIL.COM)(9811235958)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
SATYAKAM(SATYAKAMASC@GMAIL.COM)()(RESPONDENT)
DSGMC(INFO@DSGMC.IN)()(RESPONDENT)

ABINASH K MISHRA(ABINASHKMISHRA@GMAIL.COM)(9811235958)(PETITIONER)
ABINASH K MISHRA(ABINASHKMISHRA@GMAIL.COM)(9811235958)(PETITIONER)
SATYAKAM ASSOCIATE(SATYAKAMASC@GMAIL.COM)()(RESPONDENT)

SATYA KAMA(SATYAKAMASC@GMAIL.COM,
ANUNAYA.MEHTA@GMAIL.COM)()(RESPONDENT)
NAGINDER(CHAMBERSOFNAGINDERBENIPAL@GMAIL.COM)()(RESPONDENT)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(PETITIONER)

SATYAKAM (SATYAKAMASC@GMAIL.COM)()(PETITIONER)

ANUNAYA MEHTA(ANUNAYA.MEHTA@GMAIL.COM)(9899834055)(RESPONDENT)
ABINASH K MISHRA (ABINASHKMISHRA@GMAIL.COM)(9811235958)(PETITIONER)
ANUNAYA MEHTA(ANUNAYA.MEHTA@GMAIL.COM)()(RESPONDENT)

NAGINDER BENIPAL(CHAMBERSOFNAGINDERBENIPAL@GMAIL.COM)()(RESPONDENT)
SATYAKAM(SATYAKAMASC@GMAIL.COM)()(RESPONDENT)

SATYAKAM (SATYAKAMADVOCATE@GMAIL.COM)(9868219633)(RESPONDENT)
SATYAKAM (SATYAKAMADVOCATE@GMAIL.COM)(9868219633)(RESPONDENT)
SATYAKAM (SATYAKAMADVOCATE@GMAIL.COM)(9868219633)(RESPONDENT)
JASPREET SINGH RAI(JASSRAIADV@GMAIL.COM)(9810725372)(RESPONDENT)

S KASHMIR SINGH AND ANR ABINASH KUMAR MISHRA, ANUNAYA
V/s DIRECTOR DIRECTORATE OF GURDWARA |MEHTA, SATYAKAM, JASPREET SINGH RAI
ELECTIONS AND ORS

OTHER DETAILS OF ADVOCATES:
ABINASH K. MISHRA(ABINASHKMISHRA@GMAIL.COM)(9811235958)(PETITIONER)
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30

31

32

33

W.P.(C)-151/2022
CM APPL. 386/2022

WITH W.P.(C) 11910/2021

W.P.(C)-2528/2022
CM APPL. 7234/2022

WITH W.P.(C) 11888/2021

W.P.(C)-4262/2022
CM APPL. 12672/2022
CM APPL. 7539/2023
CM APPL. 7572/2023

W.P.(C)-10940/2022
CM APPL. 31848/2022

ADVANCE CAUSE LIST

LEGAL CELL DSGMC(LEGALCELL@DSGMC.IN)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
DSGMC(INFO@DSGMC.IN)()(RESPONDENT)

ABINASH KUMAR MISHRA(ABINASHKMISHRA@GMAIL.COM)(9811235958)(PETITIONER)
RAMESH SINGH(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SATYAKAM(SATYAKAMASC@GMAIL.COM)()(RESPONDENT)

ABINASH K MISHRA(ABINASHKMISHRA@GMAIL.COM)(9811235958)(PETITIONER)
SATYAKAM(SATYAKAMASC@GMAIL.COM)()(RESPONDENT)

ABINASH K MISHRA(ABINASHKMISHRA@GMAIL.COM)(9811235958)(PETITIONER)
SATYAKAM(SATYAKAMASC@GMAIL.COM)()(RESPONDENT)
NAGINDER(CHAMBERSOFNAGINDERBENIPAL@GMAIL.COM)()(RESPONDENT)
ANUNAYA(ANUNAYA.MEHTA@GMAIL.COM)()(RESPONDENT)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
SATYAKAM(SATYAKAMASC@GMAIL.COM)()(RESPONDENT)

ANUNAYA MEHTA (ANUNAYA.MEHTA@GMAIL.COM)(9899834055)(RESPONDENT)
ABINASH KUMAR(ABINASHKMISHRA@GMAIL.COM)()(RESPONDENT)

ABINASH K MISHRA, ANUNAYA MEHTA(ABINASHKMISHRA@GMAIL.COM,
ANUNAYA.MEHTA@GMAIL.COM)()(PETITIONER)

ABINASH K MISHRA, ANUNAYA MEHTA(ABINASHKMISHRA@GMAIL.COM,
ANUNAYA.MEHTA@GMAIL.COM)()(PETITIONER)

ANUNAYA MEHTA, ABINASH KUMAR MISHRA(ANUNAYA.MEHTA@GMAIL.COM,
ABINASHKMISHRA@GMAIL.COM)()(PETITIONER)

SATYA KAM(SATYAKAMASSOCIATE@GMAIL.COM)(9643238429)(RESPONDENT)
SATYA KAMA(SATYAKAMASSOCIATE@GMAIL.COM)(9868219633)(RESPONDENT)
SATYA KAMA(SATYAKAMASSOCIATE@GMAIL.COM)(9643238429)(RESPONDENT)
SATYAKAM (SATYAKAMADVOCATE@GMAIL.COM)(9868219633)(RESPONDENT)
SATYAKAM (SATYAKAMADVOCATE@GMAIL.COM)(9868219633)(PETITIONER)
JASPREET SINGH RAI(JASSRAIADV@GMAIL.COM)(9810725372)(RESPONDENT)

HARMINDER SINGH & ORS. DEVANSH MALHOTRA, ABINASH KUMAR
V/s DIRECTOR, DIRECTORATE OF GURDWARA | MISHRA, SATYAKAM
ELECTIONS & ORS.

OTHER DETAILS OF ADVOCATES:

GAURAV KUMAR PANDEY(GKUMAR.PANDEY@GMAIL.COM)(9811070825)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
ABINASH KUMAR MISHRA(ABINASHKMISHRA@GMAIL.COM)(9319272794)(RESPONDENT)
SATYAKAM (SATYAKAMADVOCATE@GMAIL.COM)(9868219633)(RESPONDENT)
SATYAKAM (SATYAKAMADVOCATE@GMAIL.COM)(9868219633)(PETITIONER)

SHIROMANI AKALI DAL (DELHI) & ANR. ANUNAYA MEHTA, ABINASH KUMAR
V/s DELHI SIKH GURUDWARA MANAGEMENT |MISHRA
COMMITTEE & ORS.

OTHER DETAILS OF ADVOCATES:

ANUNAYA MEHTA(ANUNAYA.MEHTA@GMAIL.COM)(9899834055)(PETITIONER)
SANTOSH KUMAT
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
ABINASH KUMAR MISHRA(ABINASHKMISHRA@GMAIL.COM)(9319272794)(RESPONDENT)
ABINASH KUMAR MISHRA(ABINASHKMISHRA@GMAIL.COM)(9319272794)(RESPONDENT)

HARSH GOEL VISHWENDRA VERMA, HEMCHAND
V/s SOUTH DELHI MUNICIPAL CORPORATION VASHISHT, KRITIKA GUPTA
AND ORS.

OTHER DETAILS OF ADVOCATES:
VISHWENDRA VERMA(VIHWENDRA@YAHOO.CO.IN)(9871704611)(PETITIONER)
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)()(RESPONDENT)

HEM C. VASHISHT(JUSCORPORATUMLAWOFFICE@GMAIL.COM)(9811039867)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SUCHI GOYAL(SUCHIGOYAL51@GMAIL.COM)()(RESPONDENT)

VISHWENDRA (VERMA.VISHWENDRA@YAHOO.CO.IN)()(RESPONDENT)
CLOSDMC(CLOSDMC@GMAIL.COM)()(RESPONDENT)

DDA CHAMBERS(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)
NIRAJ(NIRAJGOYALK512GMAIL.COM)()(PETITIONER)
NIRAJ(NIRAJGOYALK51@GMAIL.COM)()(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)(9868250806)(PETITIONER)
CLOSDMC(CLOSDMC@GMAIL.COM)()(PETITIONER)

DDA CHAMBERS(DDACHAMBERHC@YAHOO.COM)()(PETITIONER)
VISHWENDRA(VERMA.VISHWENDRA@YAHOO.CO.IN)()(PETITIONER)

HEM C. VASHISHT(JUSCORPORATUMLAWOFFICE@GMAIL.COM)(9811039867)(PETITIONER)
CLOSDMC(CLOSDMC@GMAIL.COM)()(RESPONDENT)

HEM C
VASHISHT(JUSCORPORATUMLAWOFFICE@GMAIL.COM)(9811039867)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
KRITIKA GUPTA(KRITIKA0504@GMAIL.COM)(8826331177)(RESPONDENT)

KAMALADITYYA CONSTRUCTION PVT. LTD. VAIBHAV NITI, R V SINHA, AVINASH
V/s RAIL LAND DEVELOPMENT AUTHORITY & | KUMAR TRIVEDI
ANR.
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34 W.P.(C)-11537/2022

35  |\W.P.(C)-394/2023
CM APPL. 1578/2023
CM APPL. 53168/2023
CM APPL. 64972/2023

36 |W.P.(C)-2568/2023
CM APPL. 9816/2023

37 W.P.(C)-10004/2023
CM APPL. 38546/2023

38 W.P.(C)-11252/2023

CM APPL. 43818/2023

39 W.P.(C)-11899/2023

40 |W.P.(C)-14446/2023

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:
VAIBHAV NITI(VAIBHAVNITI.OFFICE@GMAIL.COM)(9818845939)(PETITIONER)
INDRANIL(INDRANIL@IGALEGAL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

JAGJIT SINGH(JAGJITSINGHADVOCATE@YAHOO.CO.IN)(9810034684)(RESPONDENT)
R V SINHA(SINHAADVOCATE@HOTMAIL.COM)(9868230464)(RESPONDENT)
AVINASH KUMAR
TRIVEDI(AVINASHTRIVEDI.LEGAL@GMAIL.COM)(9871441764)(PETITIONER)

M/S KAPOOR SONS AND CO & ANR. RAJENDER KUMAR AGGARWAL, ARINDAM
V/s MUNICIPAL CORPORATION OF DELHI & DEY, SAKSHI SHAIRWAL
ANR.

OTHER DETAILS OF ADVOCATES:
RAJENDER AGARWAL(RAJENDERANOOPADV@GMAIL.COM)(9911145544)(PETITIONER)
CLOMCDHQ(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
DDA(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT)

ARINDAM DEY(ARINDAMDEY.DRA@GMAIL.COM)(9716253118)(RESPONDENT)

SAKSHI SHAIRWAL(ADVSAKSHISHAIRWAL@GMAIL.COM)(9899323077)(RESPONDENT)

M/S NOMA INFRASTRUCTURE PVT. LTD. SHOBHIT JAIN, BHIM SINGH NAGAR
V/s UNION OF INDIA, MINISTRY OF RAILWAYS
& ANR.

OTHER DETAILS OF ADVOCATES:

B S NAGAR(NAGAR_ASSOCIATES@YAHOO.CO.IN)(9811181891)(PETITIONER)
SECYRB(SECYRB@RB.RAILNET.GOV.IN, OL-MUMBAI-MCA@NIC.IN)()(RESPONDENT)

JAGJIT SINGH(JAGJITSINGHADVOCATE@YAHOO.CO.IN)()(RESPONDENT)

JAGJIT SINGH(JAGJITSINGH70@GMAIL.COM)()(RESPONDENT)

NAGAR AND ASSOCIATES(NAGAR_ASSOICATES@YAHOO.CO.IN)(9811181891)(PETITIONER)
UOI(UOIDHC@GMAIL.COM)(233)(RESPONDENT)

NAGAR AND ASSOCIATES(NAGAR_ASSOCIATES@YAHOO.CO.IN)(9811181891)(PETITIONER)
PRATIMA(OFFICEOFADVOCATEPRATIMA@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(233)(RESPONDENT)

PARLE AGRO PRIVATE LIMITED OTHERS & RAJIV TYAGI, KUNAL VAJANI, AMIT
ORS. MEHARIA
V/s THE MUNICIPAL CORPORATION DELHI

OTHER DETAILS OF ADVOCATES:

RAJIV TYAGI(RAJIVTYAGIANDASSOCIATES@GMAIL.COM)(981293300)(PETITIONER)
DHARMENDER YADAV(DHARMENDERYADAV623@GMAIL.COM)()(RESPONDENT)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

KUNAL VAJANI(FILINGS.NEWDELHI@FOXANDMANDAL.CO.IN)(9871889444)(RESPONDENT)
AMIT MEHARIA(DELHI@MCOLEGALS.CO.IN)(9818270870)(PETITIONER)

BSES YAMUNA POWER LTD MANISH KUMAR SRIVASTAVA, KUSHAGRA
V/s SARITA DEVI & ANR. RAJ

OTHER DETAILS OF ADVOCATES:

MANISH KUMAR SRIVASTAVA(MANISH@KDATTA.IN )(9871102052)(PETITIONER)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
SMT SARITA DEVI(VINODK162@GMAIL.COM)(9212022258)(RESPONDENT)
KUSHAGRA RAJ(KUSHAGRARAJ93@GMAIL.COM)(9661595595)(RESPONDENT)

BSES YAMUNA POWER LIMITED MANISH KUMAR SRIVASTAVA
V/s SMT. SHANAZ & ORS.

OTHER DETAILS OF ADVOCATES:

RAJA RAJA(RAJA@KDATTA.IN)()(PETITIONER)

MANISH KUMAR (MANISH@KDATTA.IN)(9871102052)(PETITIONER)
RAJA KUMAR(RAJAK4104)()(RESPONDENT)

SUSHIL KUMAR AMANDEEP SINGH, HARSH PRATAP SHAHI,
V/s MUNICIPAL CORPORATION OF DELHI & NEERAJ KUMAR SHARMA, UDIT MALIK
ORS.

OTHER DETAILS OF ADVOCATES:

HARSH PRATAP SHAHI(ADV.HPSHAHI@GMAIL.COM)(8750365555)(PETITIONER)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ®@GMAIL.COM)()(RESPONDENT)
HARSH PRATAP SHAHI(ADV.HPSHAHI@GMAIL.COM)(8750365555)(PETITIONER)
NEERAJ KUMAR SHARMA(ADV.NK123@GMAIL.COM)(8860051899)(RESPONDENT)
UDIT MALIK(UDITMALIK@HOTMAIL.COM)(9811981128)(RESPONDENT)

MS AJEET COUR & ANR. MADHUMITA SINGH
V/s NEW DELHI MUNICIPAL COUNCIL
THROUGH ITS DIRECTOR TAX & ORS.

OTHER DETAILS OF ADVOCATES:
MADHUMITA SINGH()(9971117818)(PETITIONER)

NDMC(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT)
SATISH LAW(SATISHLAW@YAHOO.COM)()(RESPONDENT)
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42

43

44

45

46

W.P.(C)-1938/2024

WITH W.P.(C) 2100/2024
W.P.(C) 2103/2024
W.P.(C) 2174/2024
W.P.(C) 3365/2024
W.P.(C) 2136/2024

W.P.(C)-2100/2024

WITH W.P.(C) 2103/2024
W.P.(C) 2174/2024
W.P.(C) 3365/2024

W.P.(C)-2103/2024

WITH W.P.(C) 2136/2024
W.P.(C) 2174/2024
W.P.(C) 3365/2024

W.P.(C)-2136/2024
CM APPL. 8885/2024
CM APPL. 11223/2024
CM APPL. 14653/2024
CM APPL. 21623/2024
CM APPL. 4093/2025
CM APPL. 9627/2025

W.P.(C)-2174/2024
CM APPL. 9062/2024

W.P.(C)-3365/2024
CM APPL. 13847/2024

ADVANCE CAUSE LIST

MAHARASHTRA VOLLEYBALL ASSOCIATION DESHPANDE DHAVAL SUNIL
REPRESENTED BY ITS AUTHORISED SIGNATORY

VIRAL SHAH

V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

DHAVAL DESHPANDE(DHAVAL.DS@GMAIL.COM)(9999622549)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

VOLLEYBALL FEDERATION OF INDIA(ADHOC.COMMITTEE.VFI@GMAIL.COM,
RETURNINGOFFICERVFI@GMAIL.COM)()(RESPONDENT)

NILESH VISHNU JAGTAP(NIL7363@GMAIL.COM, BALASAHEB.VOLLEY@YAHOO.COM,
IOA@OLYMPIC.IND.IN)()(RESPONDENT)

MAHARASHTRA VOLLEYBALL ASSOCIATION DESHPANDE DHAVAL SUNIL
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
DHAVAL DESHPANDE(DHAVAL.DS@GMAIL.COM)(9999622549)(PETITIONER)
M D VIJAY (MDVIJAYDANGRE@GMAIL.COM , NIL7363@GMAIL.COM,
BALASHEB.VOLLEY@YAHOO.COM)()(RESPONDENT)

VOLLEYBALL FEDERATION OF INDIA(ADHOC.COMMITTEE.VFI@GMAIL.COM,
RETURNINGOFFICERVFI@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

MAHARASHTRA VOLLEYBALL ASSOCIATION DESHPANDE DHAVAL SUNIL
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

DHAVAL DESHPANDE(DHAVAL.DS@GMAIL.COM)(9999622549)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

VIJAY DANGRE(MDVIJAYDANGRE@GMAIL.COM)()(RESPONDENT)

JUSTICE P. KRISHNA BHAT(RETURNINGOFFICERVFI@GMAIL.COM)()(RESPONDENT)
NILESH JAGTAP(NIL7363@GMAIL.COM)()(RESPONDENT)

VOLLEYBALL FEDERATION OF
INDIA(ADHOC.COMMITTEE.VFI@GMAIL.COM)()(RESPONDENT)

INDIAN OLYMPIC ASSOCIATION(IAO@OLYMPIC.IND.IN)()(RESPONDENT)

AMIR SINGH HEMANT PHALPHER, JAI ANANT
V/s UNION OF INDIA AND OTHERS DEHADRAI, ANIL SONI, ATHARVA LEGAL,
RIPUDAMAN SINGH BHARDWAIJ

OTHER DETAILS OF ADVOCATES:

HEMANT RAJ PHALPHER(HEMANT@PHALPHER.COM)(9810870982)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

VOLLEYBALL FEDERATION OF
INDIA(ADHOC.COMMITTEE.VFI@GMAIL.COM)()(RESPONDENT)

SIDDHANT SHARMA(OFFICE@DEHADRALI.IN)(9588276327)(PETITIONER)
HEMANT , UNION OF INDIA, ADHOC(HEMNAT@PHALPHER.COM, UOIDHC@GMAIL.COM,
ADHOC.COMMITTEE.VFI@GMAIL.COM)(1123384193)(RESPONDENT)
SIDDHARTH SHARMA(OFFICE@DEHADRAI.IN)(9588276327)(PETITIONER)
HEMANT, UNION OF INDIA, ADHOC COMMITTE(HEMANT@PHALPHER.COM,
UOIDHC@GMAIL.COM, ADHOC.COMMITTEE.VFI@GMAIL.COM)()(RESPONDENT)
PHALPHER(OFFICE@PHALPHER.COM)()(PETITIONER)
PHALPHER(OFFICE@PHALPHER.COM)()(PETITIONER)
PHALPHER(OFFICE@PHALPHER.COM)()(PETITIONER)

ANIL SONI(ANILSONI.CGSC@GMAIL.COM)(9312224805)(RESPONDENT)

ANIL SONI(ANILSONI.CGSC@GMAIL.COM)(9312224805)(RESPONDENT)

ANIL SONI(ANILSONI.CGSC@GMAIL.COM)(9312224805)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

RIPU DAMAN
BHARDWAIJ(RIPUDAMAN.BHARDWAJ@GMAIL.COM)(9818030700)(RESPONDENT)
SEBASTIAN GEORGE SUPRIYA JUNEJA

V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

SUPRIYA JUNEJA(SUPRIYA.JUNEJA@OUTLOOK.COM)(9999449597)(PETITIONER)
VOLLEYBALL FEDERATION OF INDIA(VFI2005@GMAIL.COM)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

VOLLEYBALL ASSOCIATION OF UTTRANCHAL  |SUDHANSHU KAUSHESH, HEMANT
UTTARAKHAND VOLLEYBALL ASSOCIATION PHALPHER
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
PULKIT AGARWAL(PULKIT@JPLEGAL.IN)(9971001141)(PETITIONER)
VOLLEYBALL FEDERATION OF INDIA(ADHOC.COMMITTEE.VFI@GMAIL.COM,
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47  |W.P.(C)-4783/2024
CM APPL. 19593/2024

48  |W.P.(C)-9499/2024

49  |W.P.(C)-10940/2024

50 W.P.(C)-13844/2024
CM APPL. 57975/2024

51 W.P.(C)-14793/2024

52 W.P.(C)-17011/2024
CM APPL. 72109/2024

53 W.P.(C)-17398/2024

FOR DIRECTIONS
54 W.P.(C)-3614/2007

FOR HEARING

55 W.P.(C)-1926/2013
CM APPL. 12897/2013

56  |W.P.(C)-2302/2020
CM APPL. 29182/2020
WITH W.P.(C) 14968/2023

ADVANCE CAUSE LIST

RETURNINGOFFICERVFI@GMAIL.COM)()(RESPONDENT)

UTTARANCHAL VOLLEYBALL
ASSOCIATION(UTTARANCHALVOLLEYBALL@GMAIL.COM)(9410391411)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

RETURNING OFFICER(RETURNINGOFFICERVFI@GMAIL.COM)()(RESPONDENT)
HEMANT PHALPHER(HEMANT@PHALPHER.COM)(9810870982)(PETITIONER)

SUNIL CHAWLA & ORS. IMRAN ALI
V/s MUNICIPAL CORPORATION DELHI

OTHER DETAILS OF ADVOCATES:
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ®@GMAIL.COM)()(RESPONDENT)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ®@GMAIL.COM)()(RESPONDENT)

RACHIT GUPTA PANKAJ MALHOTRA, BUTUL KHAN
V/s GOVT OF NCT OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:

RACHIT GUPTA()(9953945544)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
MANOJ KUMAR MEENA()(8130475962)(RESPONDENT)

SANGEETA BHARTI(CSDELHI@NIC.IN, SANGEETABHARTI@GMAIL.COM)(0)(RESPONDENT)
BUTUL KHAN(K.BUTUL94@GMAIL.COM)(8750647440)(PETITIONER)

NITESH JAIN & ANR. PAWAS AGARWAL
V/s THE COMMISSIONER, MUNICIPAL
CORPORATION OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
SATYA LAW CHAMBERS(ARJUN@SATYALAW.COM)(8447810160)(PETITIONER)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ®@GMAIL.COM)(0)(RESPONDENT)

DR. S JAITLEY AND ANR. ARTI ANGELA JAITLY
V/s MUNICIPAL CORPORATION OF DELHI AND
ANR.

OTHER DETAILS OF ADVOCATES:

M/S NOVA CONSTRUCTION RAVI KANT
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:

MAYANK MANISH & RAVI
KANT(MAYANKRAVILEGALOFFICE@GMAIL.COM)(9871522124)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

M/S VOLGA RESTAURANT MONAZIR AHSAN NIYAZI, AMIT SETHI
V/s NEW DELHI MUNICIPAL COUNCIL

OTHER DETAILS OF ADVOCATES:

ANAMIKA GHAI NIYAZI(NIYAZI786@GMAIL.COM,
NIYAZILAWCHAMBERS@GMAIL.COM)(9810413706)(PETITIONER)

NDMC, PANKAJ(LAW.DEPTT.NDMC@GMAIL.COM,
PHOTOSTATPANKAJ@GMAIL.COM)(0)(RESPONDENT)

AMIT SETHI(SETHI_AMIT_70@YAHOO.COM)(9811050339)(RESPONDENT)

CHANNI DEVI & ANR. SANJAY SINGH
V/s NEW DELHI MUNICIPAL COUNCIL

OTHER DETAILS OF ADVOCATES:
PUNEET GOEL(ADVPUNEETGOEL@GMAIL.COM)(9810759570)(PETITIONER)
SANTOSH KUMAR TRIPATHI, GROVER
ADVOCATE(STANDINGCOUNSELGNCTD@GMAIL.COM,
GROVERADVOCATE@REDIFFMAIL.COM)(9868250806)(RESPONDENT)
NDMC(LAW.DEPTT.NDMC@GMAIL.COM)(0)(RESPONDENT)

N.D.M.C. ARJUN PANT
V/s G.A.ARIFE

OTHER DETAILS OF ADVOCATES:

ASGHAR ALI AND ORS
V/s UNION OF INDIA AND ORS

RAHUL SHUKLA, SUPARNA SRIVASTAVA,
SHOBHANA TAKIAR, MOHD WAQUAS

OTHER DETAILS OF ADVOCATES:
SHOBHANA TAKIAR(SHOBHANA_TAKIAR@YAHOO.CO.IN)(9810962950)(RESPONDENT)
MOHD WAQUAS(MWAQUASADV@GMAIL.COM)(9718282799)(PETITIONER)

VIKAS K. CHADHA SIDDHANTH TYAGI, SIDDHANT TYAGI,
V/s SOUTH DELHI MUNICIPAL CORPORATION | ABHISHEK MOHAN SINHA
AND ORS.

OTHER DETAILS OF ADVOCATES:

SIDDHANTH TYAGI(ADVSIDDHANTTYAGI@GMAIL.COM)()(PETITIONER)
RAJIV(OFFICE.RAJIVMISHRA@GMAIL.COM)()(RESPONDENT)
PUJA(PUJAKALRAO9@GMAIL.COM)()(RESPONDENT)
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W.P.(C)-14968/2023
CM APPL. 59798/2023

W.P.(C)-14251/2023

ADVANCE CAUSE LIST

ABHISHEK MOHAN SINHA(ADVOCATE.AMOHAN@GMAIL.COM)(9910206525)(PETITIONER)

VIKAS K. CHADHA & ORS. M. TARIQUE SIDDIQUI, VAIBHAYV SINGLA,
V/s MUNICIPAL CORPORATION OF DELHI & ABHUEET SINHA
ORS.

OTHER DETAILS OF ADVOCATES:

M.TARIQUE SIDDIQUI(TARIQUE379@GMAIL.COM)(9811202991)(PETITIONER)
BHAGWANT SINGH()(9213418151)(RESPONDENT)

RITA JAIN()(9599913719)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
NARENDER GUPTA()(9871114959)(RESPONDENT)

MUNICIPAL CORPORATION OF DELHI (COMMISSIONER@MCD.NIC.IN,
SHO.HNDIN@DELHIPOLICE.GOV.IN, CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
VAIBHAV SINGLA(B.VAIBHAVSINGLA@GMAIL.COM)(8199899995)(RESPONDENT)
ABHUEET SINHA(ABHUEETSINHAA@GMAIL.COM)(9871354296)(RESPONDENT)
VAIBHAV SINGLA(B.VAIBHAVSINGLA@GMAIL.COM)(8199899995)(RESPONDENT)
VAIBHAV SINGLA(B.VAIBHAVSINGLA@GMAIL.COM)(8199899995)(RESPONDENT)

LALO DEVI AND ORS. MANISH MAINI, SATYAPAL SINGH
V/s GOVT OF NCT OF DELHI & ORS. CHAUHAN, MANISH KUMAR SRIVASTAVA

OTHER DETAILS OF ADVOCATES:

MANNIE & ASSOCIATES(MANNLEXCHAMBERS@GMAIL.COM)(9810522996)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
SUNILF.ADV@GMAIL.COM, RAJEEVMROY@GMAIL.COM)(9868250806)(RESPONDENT)
SUNIL(SUNILF.ADV@GMAIL.COM)(9891639491)(RESPONDENT)
RAJEEV(RAJEEVMROY@GMAIL.COM)(9811181935)(RESPONDENT)

SATYAPAL SINGH CHAUHAN(SATYAPALCH@YAHOO.COL.IN)(9654933851)(RESPONDENT)
MANISH KUMAR SRIVASTAVA(RAJA@KDATTA.IN)(9811079853)(RESPONDENT)
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NOTE:

NOTE:

ADVANCE CAUSE LIST

COURT NO. 43
HON"BLE MR. JUSTICE PRATEEK JALAN

“THE COUNSEL AND LITIGANTS ARE REQUESTED TO KEEP THE PDF PAGE NUMBERS OF THEIR RESPECTIVE CASES IN
ACCORDANCE WITH THE COURT FILE READY WITH THEM DURING THE HEARING/ARGUMENTS OF THEIR CASES FOR THE

CONVENIENCE OF THE HON?BLE COURT AND SMOOTH FUNCTIONING OF THE COURT PROCEEDINGS.

““COUNSEL AND LITIGANTS WHO ARE APPEARING THROUGH VIDEO CONFERENCING MODE ARE REQUESTED TO ADHERE

TO VIDEO CONFERENCING RULES 2021.~”

NOTE:

NOTE:

NOTE:

“NO MENTIONING WILL BE ENTERTAINED UNLESS REPRESENTED EITHER BY ALL COUNSELS FOR THE PARTIES OR BY

ALL THE LITIGANTS AT THE TIME OF MENTIONING.”

“PASSED-OVER MATTERS OF THE SUPPLEMENTARY LIST WILL BE TAKEN UP

SUPPLEMENTARY LIST, UNLESS SPECIFICALLY DIRECTED.”

IN THE ADVANCE LIST, MATTERS WILL BE TAKEN UP

(a) “FRESH MATTERS AND APPLICATIONS;

(b) “FOR ADMISSION” MATTERS;

(c) MATTERS WHICH ARE MARKED AS “EXPEDITED MATTERS” OR “ SPECIALLY DIRECTED MATTERS”.

(d) “ AFTER NOTICE MISCELLANEOUS MATTERS” WILL BE TAKEN UP CHRONOLOGICALLY.

CLICK HERE FOR VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sanjoyojha73@gmail.com

ITEM
NUMBER

FRESH MATTERS & APPLICATIONS

1

CASE NUMBER

W.P.(C)-1318/2025

CM APPL. 6507/2025
CM APPL. 6508/2025
CM APPL. 6509/2025

AFTER NOTICE MISC. MATTERS

2

3

W.P.(C)-19214/2006

W.P.(C)-5999/2008
CM APPL. 52155/2019

PARTY NAME ADVOCATE NAME

KHADIJA AMBREEN & ORS. SUPRIYA MALIK
V/s DIRECTORATE OF EDUCATION & ORS.

OTHER DETAILS OF ADVOCATES:

SUPRIYA MALIK(SUPRIYAMALIK0297 @GMAIL.COM)(9812591324)(PETITIONER)
AVNISH AHLAWAT, HOS 2127003(AVNISH@AHLAWATASSOCIATIES.IN,
AVNISHAHLAWAT@YAHOO.COM, HOS2127003@GMAIL.COM)(0)(RESPONDENT)

CHANDERKANT CHETNANI MR. DURGESH KUMAR AHUIJA,
V/s CANARA BANK AND ANR. A.B.DIAL, KVENKATRAMAN, PUNEET
TANEJA, AVINASH

OTHER DETAILS OF ADVOCATES:

WITHOUT GENERATE ()()()

WITHOUT GENERATE ()()()

PUNEET TANEJA(TANEJA.ASSOC@YAHOO.CO.IN)(9810208494)(RESPONDENT)
AVINASH (AVINASH4068@GMAIL.COM)(9555913622)(PETITIONER)

AZAD SINGH HIMINDER LAL, MANOJ, UDDHAV
V/s F.C.I & ANR PRATAP

OTHER DETAILS OF ADVOCATES:
HIMINDER LAL()(9810825553)(PETITIONER)
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10

W.P.(C)-2868/2014
CM APPL. 5940/2014

WITH W.P.(C) 776/2015
W.P.(C) 1651/2016

W.P.(C)-776/2015

WITH W.P.(C) 1651/2016

W.P.(C) 2868/2014

W.P.(C)-1651/2016
CM APPL. 7119/2016

W.P.(C)-4366/2016

W.P.(C)-5440/2016

CM APPL. 22636/2016
CM APPL. 24588/2021
CM APPL. 24589/2021
CM APPL. 24591/2021
CM APPL. 51094/2022

WITH W.P.(C) 5445/2016

W.P.(C) 3874/2019
W.P.(C) 3699/2020
W.P.(C) 16637/2023

W.P.(C)-5445/2016

CM APPL. 22666/2016
CM APPL. 24601/2021
CM APPL. 24602/2021
CM APPL. 24603/2021
CM APPL. 24604/2021
CM APPL. 51088/2022

W.P.(C)-3874/2019

CM APPL. 17584/2019
CM APPL. 23136/2021
CM APPL. 23137/2021
CM APPL. 26017/2021
CM APPL. 18238/2022
CM APPL. 51728/2022
CM APPL. 60911/2023
CM APPL. 60914/2023

WITH W.P.(C) 3699/2020

ADVANCE CAUSE LIST

UDDHAV PRATAP (ADVUDDHAVPRATAP@GMAIL.COM)(9717674866)(PETITIONER)

RANBIR SINGH
V/s AIRPORT AUTHORITY OF INDIA & ANR.

ANKIT JAIN, RICHA DHAWAN, MAN
MOHAN YADAV

OTHER DETAILS OF ADVOCATES:
MAN MOHAN
YADAV(MANMOHAN191987 @ GMAIL.COM)(9560266488)(PETITIONER)

RAJ SINGH & ORS

V/s GOVT. OF NCT DELHI & ORS SANJAY KUMAR PATHAK

OTHER DETAILS OF ADVOCATES:

GAURAV DUA(GAURAVDUA8@GMAIL.COM)(9873816418)(RESPONDENT)
SANJAY KUMAR
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(RESPONDENT)

DAYA CHAND KANWAR UDAI BHAN SINGH
V/s AIRPORTS AUTHORITY OF INDIA & ORS  |SEHRAWAT

OTHER DETAILS OF ADVOCATES:

PRAVEEN SAROHA
V/s GOVERNMENT OF NCT OF DELHI & ORS

JITENDRA KUMAR SINGH

OTHER DETAILS OF ADVOCATES:

BADAL & ORS
V/s GAON SABHA BIJWASAN & ANR

S CSINGHAL, PRAVEEN SURI,
RAKESH KUMAR, SATISH KUMAR
DABAS

OTHER DETAILS OF ADVOCATES:

PRAVEEN SURI(PRAVEENSURI73@GMAIL.COM)(9899528188)(PETITIONER)
PRAVEEN SURI AND
ASSOCIATES(PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)
SACHIN NAHAR(SACHIN.NAHAR23@GMAIL.COM)()(RESPONDENT)

RAKESH KUMAR(INFO@CREDENCELAW.COM,
RAKESH@CREDENCELAW.COM)()(PETITIONER)

PRAVEEN SURI(PRAVEENSURI73@GMAIL.COM)()(RESPONDENT)

SATISH KUMAR DABAS(ADVSAT03@YAHOO.CO.IN)(9818305148)(RESPONDENT)
SATISH KUMAR DABAS(ADVSAT03@YAHOO.CO.IN)(9818305148)(RESPONDENT)

BADAL & ORS S CSINGHAL, PRAVEEN SURI,
V/s GAON SABHA BIJWASAN & ANR RAKESH KUMAR, SATISH KUMAR
DABAS

OTHER DETAILS OF ADVOCATES:

RAKESH KUMAR ANKIT SHARMA(INFO@CREDENCELAW.COM,
RAKESH@CREDENCELAW.COM)()(PETITIONER)

PRAVEEN SURI(PRAVEENSURI73@GMAIL.COM)()(RESPONDENT)

PRAVEEN SURI(PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)
PRAVEEN SURI(PRAVEENSURI73@GMAIL.COM)(9899528188)(PETITIONER)
SACHIN NAHAR(SACHIN.NAHAR23@GMAIL.COM)()(RESPONDENT)

SATISH KUMAR DABAS(ADVSAT03@YAHOO.CO.IN)(9818305148)(RESPONDENT)
SATISH KUMAR DABAS(ADVSAT03@YAHOO.CO.IN)(9818305148)(RESPONDENT)

SHRI BADAL AND ORS. PRAVEEN SURI, PRAVEEN SURI,
V/s NCT OF DELHI AND ORS. RAKESH KUMAR, SATISH KUMAR
DABAS

OTHER DETAILS OF ADVOCATES:

PRAVEEN SURI()(9810928188)(PETITIONER)

PRAVEEN SURI AND
ASSOCIATES(PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)
RISHIKESH(RISHIKESH.LAW@GMAIL.COM)()(RESPONDENT)

PRAVEEN SURI(PRAVEENSURI73@GMAIL.COM)(9899528188)(PETITIONER)
PRAVEEN SURI AND
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12

13

14

15

16

17

18

W.P.(C)-3699/2020
CM APPL. 5904/2021

W.P.(C)-16637/2023
CM APPL. 66974/2023
CM APPL. 66975/2023

W.P.(C)-6779/2016
CM APPL. 27871/2016

W.P.(C)-7047/2016

W.P.(C)-8769/2016
CM APPL. 35909/2016
CM APPL. 39777/2016
CM APPL. 6768/2020
CM APPL. 65042/2024

W.P.(C)-10485/2016
CM APPL. 41129/2016

W.P.(C)-233/2017
CM APPL. 20495/2024

W.P.(C)-1267/2017
CM APPL. 5738/2017

ADVANCE CAUSE LIST

ASSOCIATES(PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)

RISHI KESH(RISHIKESH.LAW@GMAIL.COM)()(RESPONDENT)

PRAVEEN SURI AND
ASSOCIATES(PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)
SAUMYA GUPTA(ADV.SAUMYAGUPTA@GMAIL.COM)()(RESPONDENT)

RAKESH KUMAR , RISHABH ARORA(INFO@CREDENCELAW.COM)()(PETITIONER)
PRAVEEN(PRAVEENSURI73@GMAIL.COM)()(RESPONDENT)
RAKESH(RAKESH@CREDENCELAW.COM)()(PETITIONER)

PRAVEEN SURI (PRAVEENSURI73@GMAIL.COM)()(PETITIONER)

SATISH DABAS (GOVIND2011@YAHOO.IN)(9818305148)(RESPONDENT)

RAKESH KUMAR(INFO@CREDENCELAW.COM)(1141055222)(PETITIONER)
PRAVEEN SURI(PRAVEENSURI73@GMAIL.COM)()(RESPONDENT)

SATISH KUMAR DABAS(ADVSAT03@YAHOO.CO.IN)(9818305148)(RESPONDENT)
SATISH KUMAR DABAS(ADVSAT03@YAHOO.CO.IN)(9818305148)(RESPONDENT)

BADAL AND ORS PRAVEEN SURI, PRAVEEN SURI,
V/s NATIONAL CAPITAL TERRITORY OF DELHI [SAMEER VASHISHT, VEERA MATHAI,
AND ORS SATISH KUMAR DABAS

OTHER DETAILS OF ADVOCATES:
PRAVEEN SURI &
ASSOCIATES(PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)
BHAWANA
KATARIA(STANDINGCOUNSELGNCTD@GAMIL.COM)(8588089272)(RESPONDENT)
PRAVEEN SURI(PRAVEENSURI73@GMAIL.COM)(9899528188)(PETITIONER)
PRAVEEN SURI &
ASSOCIATES(PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)

DEV (DEVSYNERGY@GMAIL.COM)()(RESPONDENT)

SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT)
VEERA MATHAI(ADV.VEERAMATHAI@GMAIL.COM)(8586946451)(PETITIONER)
SATISH KUMAR DABAS(ADVSAT03@YAHOO.CO.IN)(9818305148)(RESPONDENT)
SATISH KUMAR DABAS(ADVSAT03@YAHOO.CO.IN)(9818305148)(RESPONDENT)

SHRI BADAL AND OTHERS PRAVEEN SURI, SATISH KUMAR
V/s GOVT OF NCT OF DELHI AND OTHERS DABAS

OTHER DETAILS OF ADVOCATES:

PRAVEEN SURI(PRAVEENSURI73@GMAIL.COM)()(PETITIONER)
STATE(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)

SATISH KUMAR DABAS(ADVSATO3@YAHOO.CO.IN)(9818305148)(RESPONDENT)

QUEEN MARYS SCHOOL & ANR. RAJIV ANEJA, PRABHASAHAY KAUR, |Listing Remarks:
V/s ASHISH SAMUEL & ANR VANYA GUPTA, RATAKSHI FOR ARGUMENT
SARVARIA, AKSHAY CHOWDHARY

OTHER DETAILS OF ADVOCATES:

VANYA GUPTA(ADVVANYAGUPTA@GMAIL.COM)(8860629323)(PETITIONER)
RATAKSHI SARVARIA(RATAKSHI5@GMAIL.COM)(8130231851)(PETITIONER)
AKSHAY
CHOWDHARY(AKSHAYCHOWDHARY.ADV@GMAIL.COM)(9899982488)(PETITIONER)

HARISH CHAND AND ORS SAMEER SHARMA
V/s SECRETARY GENERAL LOK SABHA
SECRETARIAT

OTHER DETAILS OF ADVOCATES:

J.C. BANA
V/s CENTRAL BANK OF INDIA & ANR

GAGAN GUPTA, PARSOON'S LEGAL |Listing Remarks:
SOLUTIONS, SONAM PRIYA, FINAL HEARING
DIVYANSHU SAHAY, SONAM PRIYA

OTHER DETAILS OF ADVOCATES:
PARSOON'S LEGAL SOLUTIONS()(7895642755)(PETITIONER)

SONAM PRIYA(SONAMPRSINGH@GMAIL.COM)(7895642755)(PETITIONER)
DIVYANSHU SAHAY(DIVYANSHUSAHAY@SLEGAL.IN)(0)(RESPONDENT)
DIVYANSHU SAHAY(DIVYANSHUSAHAY @SLEGAL.IN)(9871860888)(RESPONDENT)
SONAM PRIYA(SONAMPRSINGH@GMAIL.COM)(7895642755)(PETITIONER)

MANISH SANKHALA AND ORS ROMY CHACKO
V/s GOVT OF NCT OF DELHI AND ORS

Listing Remarks:
FINAL HEARING

OTHER DETAILS OF ADVOCATES:

ASHISH KUMAR
V/s UNION OF INDIA AND ANR

AMIT KUMAR PATHAK, SANDEEP
KUMAR JHA, DHANANJALI JAIN,
NISHANT AWANA

OTHER DETAILS OF ADVOCATES:
SANDEEP (S.SHEKHARADV2014@GMAIL.COM)(8130589708)(PETITIONER)
PURNIMA, UNION OF INDIA(ADVPURNIMA111@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

DHANANJAI JAIN(PROJURIS@REDIFFMAIL.COM)(9560562050)(PETITIONER)
SANDEEP KUMAR JHA(SJ1160@GMAIL.COM)(9899085683)(PETITIONER)

NISHANT AWANA(NISHANTAWANA@OUTLOOK.COM)(7838760760)(RESPONDENT)

ROHINI RAMPAL SATYENDRA KUMAR, PIYUSH
V/s SATYAWATI SOOD ARYA GIRLS SENIOR  |SHARMA
SECONDARY SCHOOL AND ORS
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19

20

21

22

23

24

25

26

27

W.P.(C)-3542/2017
CM APPL. 46544/2024

W.P.(C)-3912/2017
CM APPL. 15312/2024

W.P.(C)-6273/2018
CM APPL. 24206/2018

W.P.(C)-2791/2019
CM APPL. 12921/2019

W.P.(C)-8665/2019
WITH W.P.(C) 9323/2019

W.P.(C)-9323/2019
CM APPL. 38421/2019
CM APPL. 38422/2019

W.P.(C)-2439/2020

W.P.(C)-2827/2020
CM APPL. 43004/2021
CM APPL. 64110/2023

W.P.(C)-3213/2021
CM APPL. 51305/2024

WITH W.P.(C) 3815/2021
W.P.(C) 16619/2024
W.P.(C) 16221/2024

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:

S.S. SAINI
V/s PUNJAB & SIND BANK

VIVEK SINGH

OTHER DETAILS OF ADVOCATES:
VIVEK SINGH(VIVEK.ADVOCATE@HOTMAIL.COM)(9213329800)(PETITIONER)
KITTOO BAJAJ(KITTUBAJAJ@YAHOO.COM)(0)(RESPONDENT)

MANJU A.S. NARAG & ORS TANUJ KHURANA & RISHAB GARG,

V/s UNION OF INDIA & ORS
JHA, ROMY CHACKO AND VARUN
MUDGAL

OTHER DETAILS OF ADVOCATES:

SUDESH, SUKHAM WALIA(SUDESH.ADV2017@GMAIL.COM,
SUKHAMWALIA@GMAIL.COM)()(PETITIONER)

RJUN HARKAULI(ARJUNHARKAULI@ AHCHAMBERS.COM)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

MANDEEP PRASHAR M A NIYAZI, SANTOSH KUMAR
V/s DIRECTORATE OF EDUCATION & ORS. PANDEY, PARUL MADAAN

OTHER DETAILS OF ADVOCATES:

M A NIYAZI()(9810413706)(PETITIONER)

SANTOSH KUMAR
PANDEY(SANTOSH1108@GMAIL.COM)(9871206374)(RESPONDENT)

PARUL MADAAN(PARULMADAANO5@GMAIL.COM)(8130030125)(RESPONDENT)

RAKESH KUMAR PURI M.M. SINGH
V/s UNION BANK OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
M.M. SINGH()(9818016311)(PETITIONER)

PUNYAVARDHANAM
V/s GOVT OF NCT OF DELHI & ORS

SUDHIR NAAGAR

OTHER DETAILS OF ADVOCATES:
SUDHIR NAAGAR()(9811951070)(PETITIONER)

AMBIKA BISHT
V/s GOVT OF NCT OF DELHI & ORS

SUDHIR NAAGAR

OTHER DETAILS OF ADVOCATES:
SUDHIR NAAGAR()(9811951070)(PETITIONER)
AVINASH KUMAR

V/s UNION OF INDIA AND ANR.

RAJIV MISHRA, VIKASH KUMAR,
KAUSTUBH SINHA

OTHER DETAILS OF ADVOCATES:
RAJIV MISHRA()(9971149344)(PETITIONER)

VIKASH
KUMAR(ADVVIKASHKUMAROFFICE@GMAIL.COM)(7762088277)(PETITIONER)
KAUSTUBH SINHA (KAUSTUBH@ADHRITLEGAL.IN)(9891068254)(PETITIONER)

DHARAMVEER SINGH KAKRAN & ORS AJAY VEER SINGH, NAVNEET R,
V/s UNION OF INDIA & ORS NAVNEET R

OTHER DETAILS OF ADVOCATES:
AJAY VEER SINGH()(9891975608)(PETITIONER)

NAVNEET R (NAVNEETR.LAW@GMAIL.COM)(9870259362)(PETITIONER)
RAJIV(RAJIV.MANI68@GOV.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

NAVNEET R(NAVNEETR.LAW@GMAIL.COM)(9870259362)(PETITIONER)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)

RAJIV MANI(RAJIV.MANI68@GOV.IN)()(RESPONDENT)

RAKESH KUMAR(RAKESHKUMARCGSC@GMAIL.COM)()(RESPONDENT)
NAVNEET R(NAVNEETR.LAW@GMAIL.COM)(9870259362)(PETITIONER)

DR. RAM RAJ RAI SANJIV JOSHI, JAI KRISHNA SINGH,
V/s LOK SABHA SECRETARIAT AND OTHERS  |MANSI SOOD

OTHER DETAILS OF ADVOCATES:

DR. RAM RAJ RAI(RAMRAJRAJ@GMAIL.COM)()(RESPONDENT)

SANJIV JOSHI AND DEEPAK SINGH AND KIRAN
YADAV(JOSHI.LAWYERS@GMAIL.COM)(9810444020)(PETITIONER)

LOK SABHA SECRETARIAT AND OTHERS(SG-
LOKSABHA@SANSAD.NIC)()(PETITIONER)

S G LIK SABHA(SG-LOKSABHA@SANSAD.NIC)()(RESPONDENT)

LOK SABHA SECRETARIAT(VIOND.T@SANSAD.NIC.IN)(23034701)(RESPONDENT)
JAI KRISHAN SINGH()(9560140799)(PETITIONER)

MANSI SOOD (MANSI.SOOD.9@GMAIL.COM,
KANDPAL@SANSAD.NIC.IN)(0)(RESPONDENT)

MANSI SOOD(MANSI.SOOD.9@GMAIL.COM)(9632745265)(PETITIONER)
JAI KRISHNA SINGH(KRISHJAI@YAHOO.COM)(9560140799)(PETITIONER)
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28  |W.P.(C)-3815/2021 AKHILESH KUMAR SHAH SANJIV JOSHI, MANSI SOOD, JAI
V/s LOK SABHA SECRETRIAT AND ORS KRISHNA SINGH

OTHER DETAILS OF ADVOCATES:

AKHILESH KUMAR SHAH(AKHILESH.SHAH@SANSAD.NIC.IN)()(RESPONDENT)
AKHILESH KUMAR SHAH(AKHILESH.SHAH@SANSAD.NIC.IN)()(RESPONDENT)
SANJIV JOSHI(JOSHI.LAWYERS@GMAIL.COM)(9810444020)(PETITIONER)
SANJIVJOSHI(JOSHI.LAWYERS@GMAIL.COM)(9810444020)(PETITIONER)
LOK SABHA SECRETRIAT AND ORS(SG-
LOKSABHA@SANSAD.NIC.IN)(23034255)(PETITIONER)

LOK SABHA SECRETRIAT AND ORS(SG-
LOKSABHA@SANSAD.NIC.IN)(23034255)(PETITIONER)

LOK SABHA SECRETARIAT(VINOD.T@SANSAD.NIC.IN)(1123034701)(RESPONDENT)
J.V.G. REDDY(J.VENU@SANSAD.NIC.IN)()(RESPONDENT)

Y.M. KANDPAL(YM.KANPAL@SANSAD.NIC.IN)()(RESPONDENT)
LOKSABHA(SG-LOKSABHA@SANSAD.NIC)()(RESPONDENT)

D. RAJESHWAR RAO(DRRAO30@YAHOO.COM)(9868285051)(RESPONDENT)
LOK SABHA SECRETARIAT(SG-
LOKSABHA@SANSAD.NIC)(1123034255)(RESPONDENT)

MANSI SOOD(MANSI.SOOD.9@GMAIL.COM)(9632745265)(RESPONDENT)
JAI KRISHNA SINGH(KRISHJAI@YAHOO.COM)(9560140799)(PETITIONER)

29 |W.P.(C)-16619/2024 SH. AKHILESH KUMAR SHAH JAI KRISHNA SINGH
V/s SECRETARY GENERAL, LOK SABHA
SECRETARIAT AND ORS.

OTHER DETAILS OF ADVOCATES:

JAI KRISHNA SINGH(KRISHJAI@YAHOO.COM)(9560140799)(PETITIONER)
ANUPAM, CHOPRA LAW OFFICE(ANUPAM@TCL.INDIA.NET,
SACHIN@CHOPRALAWOFFICES.COM)(0)(RESPONDENT)

30 |W.P.(C)-8730/2021 RABINDRA KUMAR DASH & ORS. YUDHVIR SINGH CHAUHAN, Listing Remarks:
CM APPL. 27186/2021 V/s GOVERNMENT OF NCT AND ORS. YUDHVIR SINGH CHAUHAN, FINAL HEARING
CM APPL. 38964/2021 RABINDRA KUMAR DASH, ARUNIMA
CM APPL. 51276/2023 DWIVEDI

CM APPL. 32473/2024

OTHER DETAILS OF ADVOCATES:

YUDHVIR SINGH
CHAUHAN(YUDHVIR_LAW@YAHOO.CO.IN)(9810153709)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
PSSW(PSSW@NIC.IN, DSW@NIC.IN, DDSS.DSW@GMAIL.COM)()(RESPONDENT)
YUDHVIR SINGH CHAUHAN()(9810153709)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
RABINDRA KUMAR DASH(RKDASH5@GMAIL.COM)(9818607708)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SVK ZEROX, PSSW, DSW, DDSS DSW(SVKZEROX@GMAIL.COM, PSSW@NIC.IN,
DSW@NIC.IN, DDSS.DSW@GMAIL.COM)()(RESPONDENT)

ARUNIMA DWIVEDI(ARUNIMA.ADV@GMAIL.COM)(9810916537)(PETITIONER)

31 W.P.(C)-880/2022 SUBHASH CHAND & ORS. PUNEET KUMAR VERMA
CM APPL. 2507/2022 V/s COMMISSIONER EDMC & ANR.
CM APPL. 16386/2023

OTHER DETAILS OF ADVOCATES:

KIRAN DHARAM(PUNEETADV75@GMAIL.COM)(9350560065)(PETITIONER)
EDMC(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT)
EDMC(PATOCLOEDMC@GMAIL.COM)()(RESPONDENT)

KIRAN DHARAM(PUNEETADV75@GMAIL.COM)(9350560065)(PETITIONER)
LEX COX(LEXCOXPLAWOFFICES@GMAIL.COM,
CONTATUS@BECIL.COM)()(RESPONDENT)

PHOTO STAT PANKAJ(PHOTOSTATPANKAJ@GMAIL.COM)()(RESPONDENT)

32 W.P.(C)-4136/2022 DEVESH KUMAR MEENA ASISH NISCHAL, SUMAN K DOVAL
V/s IRCON INTERNATIONAL LIMITED

OTHER DETAILS OF ADVOCATES:

ASISH NISCHAL(ASISHNISCHAL@GMAIL.COM)(9811363511)(PETITIONER)
CMDSECTT(CMDSECTT@GMAIL.COM)()(RESPONDENT)

SUMAN K DOVAL(SUMANKDOVAL@GMAIL.COM)(9810156903)(RESPONDENT)

33 W.P.(C)-7307/2022 SURESH KUMAR RANGA GAURAYV RAY, KANISHK AHUIJA, Listing Remarks:
CM APPL. 11042/2025 V/s CONTAINER CORPORATION OF INDIA & |PRIYANKA GUPTA, KANISHK AHUJA |FINAL HEARING
ANR

OTHER DETAILS OF ADVOCATES:

GAURAV RAY(GAURAVRAY@HOTMAIL.COM)(9560455273)(PETITIONER)
GAURAV RAY(GAURAVRAY@HOTMAIL.COM)(9560455273)(PETITIONER)
SHFALID(SHFALID2002@YAHOO.CO.IN)()(RESPONDENT)

JAGJIT SINGH(JAGJITSINGH70@GMAIL.COM)()(RESPONDENT)

JAGJIT SINGH(JAGJITSINGHADVOCATE@YAHOO.CO.IN)()(RESPONDENT)

KANISHK AHUJA(KANISHK.AHUJA@KACOLEGAL.COM)(9717119436)(PETITIONER)
SHAFALI(SHAFALID2002@GMAIL.COM)(0)(RESPONDENT)

PRIYANKA GUPTA(PRIYANKA.GSINHA@GMAIL.COM)(9899263943)(PETITIONER)
KANISHK AHUJA(ADV.BHATIANEHA@GMAIL.COM)(9910000149)(PETITIONER)
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34  |W.P.(C)-7383/2022

35  \W.P.(C)-10241/2022
WITH W.P.(C) 14610/2022

36 |W.P.(C)-14610/2022

37 |W.P.(C)-10876/2022
REVIEW PET. 238/2022
CM APPL. 41664/2022

38  |W.P.(C)-11886/2022
CM APPL. 35490/2022

39  |W.P.(C)-12376/2022
CM APPL. 37155/2022

40 |W.P.(C)-16519/2022

ADVANCE CAUSE LIST

RANJIT SINGH TANVEER AHMED ANSARI, HARDIK
V/s UNIVERSITY OF DELHI AND ORS RUPAL, ANSHUMAN SHARMA

OTHER DETAILS OF ADVOCATES:

TANVEER AHMED ANSARI(TANVEER350@GMAIL.COM)(9717736267)(PETITIONER)
RUPAL MOHINDER(RUPALMOHINDER@GMAIL.COM)(9811151216)(RESPONDENT)
THE PRINCIPAL MAITREYI
COLLEGE(MAITREYI1967@YAHOO.CO.IN)(9311331436)(RESPONDENT)
UNIVERSITY GRANT
COMMISSION(OFFICE@AKURUP.COM)(8800678743)(RESPONDENT)

HARDIK RUPAL(HARDIKRUPAL@GMAIL.COM)(9811316090)(RESPONDENT)
ANSHUMAN SHARMA
(ANSHUMAN0602@GMAIL.COM)(9910207302)(RESPONDENT)

NOBLE TEXTILE CREATIVE EMPLOYEES NITIN S TAMBWEKAR, AJIT
WELFARE FORUM AND ANR PUDUSSERY
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

MR. NITIN S.
TAMBWEKAR(NSTAMBWEKAR@YAHOO.CO.IN)(9868207134)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

AJIT PUDUSSERY (PUDUSSERY@GMAIL.COM)(9810164651)(PETITIONER)

NATIONAL TEXTILE CORPORATION OFFICERS |TARUN AGARWAL, AJIT PUDUSSERY
ASSOCIATION AND ANR. & ANR.
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:

INDU
SHARMA(RISHABHASHARMA2010@HOTMAIL.COM)(9654778070)(PETITIONER)
INDU SHARMA(RISHABHSHARMA2010@GMAIL.COM)(9654778070)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)
ANURAG(ANURAGDULAW@GMAIL.COM, SONIASLAW@HOTMAIL.COM,
CSPTRIPATHY@GMAIL.COM)()(RESPONDENT)

ANURAG DULAW(ANURAGDULAW@GMAIL.COM)()(RESPONDENT)

AJIT PUDUSSERY (PUDUSSERY@GMAIL.COM)(9810164651)(RESPONDENT)

SMT. USHA RANI & ANR. ASHUTOSH RANA, ANUPAM Listing Remarks:
V/s UNION OF INDIA & ORS. SRIVASTAVA FINAL HEARING

OTHER DETAILS OF ADVOCATES:

ASHUTOSH RANA(RANA8381@GMAIL.COM)(7838463577)(PETITIONER)
DIVCOM(DIVCOM@NIC.IN)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
TEHSILDARROHINI(TESHILDARROHINI@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
ANUPAM SRIVASTAVA(COURTCLERK@TCINDIA.IN)(9310283790)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
RANA(RANA8381@GMAIL.COM)()(RESPONDENT)

ANUPAM SRIVASTAVA()(9310283790)(PETITIONER)

ANUPAM SRIVASTAVA()(9310283790)(PETITIONER)

ANUPAM SRIVASTAVA(QUERY@TCLINDIA.IN)(9310283790)(PETITIONER)
RANA(RANA8381@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)
ASHUTOSH RANA(RANA8381@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

SH CHANDRESH KUMAR BANAMALI SHUKLA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

BANAMALI
SHUKLA(BANAMALISHUKLA853@GMAIL.COM)(9312102285)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

VISHWA NATH PRASAD ANUJ AGGARWAL
V/s BAL BHAVAN PUBLIC SCHOOL & ANR.

OTHER DETAILS OF ADVOCATES:

ANUJ AGGAWAL(ANUJAGGAWALCOMPANY@GMAIL.COM,
ANUJAGGARWAL1984@GMAIL.COM)(9891403206)(PETITIONER)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT)
BBPSMV(BBPSMV@GMAIL.COM)()(RESPONDENT)

LAL BABU THAKUR AMIT ANAND, RAJESH KUMAR
V/s UNION OF INDIA & ANR. SINGH

OTHER DETAILS OF ADVOCATES:

AMIT ANAND(AMITANANDADVOCATE@GMAIL.COM)(9810060840)(PETITIONER)
COAL INDIA(GMLEGAL.CIL@COALINDIA.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
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41 W.P.(C)-112/2023
CM APPL. 4966/2023

42  |W.P.(C)-2709/2023
CM APPL. 10435/2023

43  |W.P.(C)-3434/2023

44  \W.P.(C)-4415/2023
CM APPL. 28564/2023

45 CM APPL. 8510/2025
In W.P.(C)-5537/2023

46 W.P.(C)-6201/2023
WITH W.P.(C) 6204/2023
W.P.(C) 6237/2023

47  |W.P.(C)-6204/2023

48 |W.P.(C)-6237/2023

ADVANCE CAUSE LIST

NEERAJ (NEERAJINDIA@HOTMAIL.COM)()(RESPONDENT)

RAJESH KUMAR
SINGH(RKSINGHADVCOATESC@GMAIL.COM)(9971313872)(PETITIONER)
RAJESH KUMAR
SINGH(RKSINGHADVCOATESC@GMAIL.COM)(9971313872)(PETITIONER)
RAJESH KUMAR
SINGH(RKSINGHADVCOATESC@GMAIL.COM)(9971313872)(PETITIONER)

LAXMI NARAIN. RAHAT BANSAL, DINESH KUMAR
V/s GOVT OF NCT OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:

RAHAT BANSAL(PANKAJSHARMANAN@GMAIL.COM)(9899057063)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
PARVINDER CHAUHAN(PARVINDERCHAUHAN.ADV@GMAIL.COM)()(RESPONDENT)
RAHAT BANSAL (PANKAJSHARMANAN@GMAIL.COM)(9899057063)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

DINESH KUMAR(DINUKUMARS4@GMAIL.COM)(9990755693)(PETITIONER)

UTTAM KUMAR AMARENDRA PRATAP SINGH
V/s NATIONAL INSTITUTE OF OPEN
SCHOOLING

OTHER DETAILS OF ADVOCATES:
AMARENDRA PRATAP
SINGH(AMARENDRAPRATAPSNGH@GMAIL.COM)(9776370195)(PETITIONER)
RAJAPPA(ADVOCATERAJAPPA@GMAIL.COM)()(RESPONDENT)

ANIL TYAGI & ANR. SANJEEV KUMAR TYAGI, DHRUV
V/s DELHI DEVELOPMENT AUTHORITY & ANR. TAMTA

OTHER DETAILS OF ADVOCATES:
SANJEEV KUMAR
TYAGI(SANJEEVKTYAGIADV@GMAIL.COM)(9811252685)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
DR. RAHUL
CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)

DHRUV TAMTA(DHRUVTAMTA@GMAIL.COM)(9899989917)(RESPONDENT)

AMRITA KAUL & ORS. SUMAN MALHOTRA
V/s S.L. SURI DAV PUBLIC SR. SEC. SCHOOL &
ORS.

OTHER DETAILS OF ADVOCATES:

SAVITA MALHOTRA(MNMADVOCATES@GMAIL.COM)(9810349698)(PETITIONER)
DAVPSPJ(DAVPSIP58@GMAIL.COM)()(RESPONDENT)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
DAVCMC(INFO@DAVCMC.NET.IN)()(RESPONDENT)

SAVITA MALHOTRA(MNMADVOCATES@GMAIL.COM)(9810349698)(PETITIONER)
ANURAG()(9971516110)(RESPONDENT)

YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)(9811394417)(RESPONDENT)

MR. KESHAV CHANDER MAHAJAN DEEPA SINHA
V/s GOVT. OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
PRASAD & SINHA(INFO@PRASADSINHA.COM)(9999019343)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
DEEPA SINHA(ADVOCATEANURAAG@GMAIL.COM)(9013005318)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

SH. RANDHAWA SINGH & ORS. RAJ SINGH
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

RAJ SINGH PHOGAT(RAJLEGALDOC@GMAIL.COM)()(PETITIONER)

DR. RAHUL
CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

ISHWAR SINGH & ORS. RAJ SINGH
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

RAJ SINGH PHOGAT(RAJLEGALDOC@GMAIL.COM)()(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM, YEESHUJAIN@YAHOO.CO.IN,
DDACHAMBERHC@GMAIL.COM)(1123384193)(RESPONDENT)

RAJVIR SINGH RAJ SINGH
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
RAJ SINGH PHOGAT(RAJLEGALDOC@GMAIL.COM)()(PETITIONER)
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49

50

51

52

53

54

55

56

W.P.(C)-6379/2023
CM APPL. 25052/2023

W.P.(C)-11575/2023

W.P.(C)-11952/2023
CM APPL. 46818/2023

WITH W.P.(C) 11974/2023
W.P.(C) 11980/2023
W.P.(C) 11990/2023

W.P.(C)-11974/2023
CM APPL. 46946/2023

W.P.(C)-11980/2023
CM APPL. 46982/2023

W.P.(C)-11990/2023
CM APPL. 47004/2023

W.P.(C)-12988/2023

W.P.(C)-14242/2023
CM APPL. 64974/2023

ADVANCE CAUSE LIST

RAJ SINGH PHOGAT(RAJLEGALDOC@GMAIL.COM)()(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)()(RESPONDENT)

LT COL MAHAVIR SINGH SOLANKI (NOW AKASH PANWAR
DECEASED) THROUGH L.R.

V/s DELHI DEVELOPMENT AUTHORITY

THROUGH ITS VICE CHAIRMAN & ORS.

OTHER DETAILS OF ADVOCATES:

AKASH PANWAR(AKASH.PWR03@GMAIL.COM)(9899001070)(PETITIONER)
SUSHIL SHARMA(SUSHILSHARMA42842@GMAIL.COM)()(RESPONDENT)

DDA CHAMBER(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
CLOMCDHQ(CLOMCDHQ@GMAIL.COM, UOIDHC@GMAIL.COM, ARHC-
MOHUA@GOV.IN)(1123384193)(RESPONDENT)

ANIL MALHOTRA R VASUDEVAN, PRAVEENA GAUTAM
V/s BANK OF BARODA & ORS.

OTHER DETAILS OF ADVOCATES:

R. VASUDEVAN(RVASUDEYAN2202@GMAIL.COM)(9810286230)(PETITIONER)
MOHD. SULTAN AHMAD(MOHDSULTAN81@GMAIL.COM)()(RESPONDENT)
PRAVEENA GAUTAM(PRAVEENA1807 @HOTMAIL.COM)(9868100876)(PETITIONER)

DINESH JAI PRAKASH
V/s GOVT. OF NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES:

TAHALANI LAW (JAITAHALANI@TLCLAW.IN)(9990679784)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

RANBIR JAI PRAKASH
V/s GOVT. OF NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES:

TAHALANI LAW CHAMBERS(JAITAHALANI@TLCLAW.IN)(9990679784)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

SANDEEP SHOKEEN JAI PRAKASH
V/s GOVT OF NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES:

TAHALANI LAW CHAMBERS(JAITAHALANI@TLCLAW.IN)(9990679784)(PETITIONER)
SANTOSH KUMAR
TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

MANJIT JAI PRAKASH
V/s GOVT. OF NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES:
TAHALANI LAW CHAMBERS(JAITAHALANI@TLCLAW.IN)(9990679784)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

KHALID AKHTAR H P CHAKRAVORTI
V/s DEDICATED FREIGHT CORIDOR
CORPORATIONOF INDIA LIMITED

OTHER DETAILS OF ADVOCATES:

H. P. CHAKRAVORTI(ADVOCATEHPC@GMAIL.COM)(9891070823)(PETITIONER)
DEDICATED FREIGHT CORIDOR CORPORATIONH OF INDIA
LIMITED(SUNILKSHARMA@DFCC.CO.IN)()(RESPONDENT)

M/S KAMDHENU ENTERPRISES LTD. NAGENDRA PRATAP SINGH,
V/s GOVT. OF NCT, DELHI NAGENDRA PRATAP SINGH, MISHA
ROHATGI MOHTA

OTHER DETAILS OF ADVOCATES:

N.P.SINGH &
ASSOCIATES(NPSINGHANDASSOCIATES@GMAIL.COM)(8510005604)(PETITIONER)
GOVERNMENT OF NCT OF
DELHI(GNCTD.SCLA.SKP@GMAIL.COM)(9910770311)(RESPONDENT)

N P SINGH(NPSINGHANDASSOCIATES@GMAIL.COM)(8510005604)(PETITIONER)
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)()(RESPONDENT)

PATHAK SANJAY KUMAR(PATHAKSANJAYKUMAR@GMAIL.COM)()(RESPONDENT)
MISHA ROHATGI MOHTA(OFFICE@NMLEGAL.IN)(9899705974)(PETITIONER)
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57 |W.P.(C)-10469/2024
CM APPL. 43065/2024

58 |W.P.(C)-15326/2024
CM APPL. 64310/2024

59  |W.P.(C)-16621/2024

60 W.P.(C)-110/2025
CM APPL. 426/2025

61  |\W.P.(C)-744/2025

FOR DIRECTION ON OFFICE NOTE

62 W.P.(C)-6397/2017
CM APPL. 26444/2017
CRL.M.A. 3512/2019

ADVANCE CAUSE LIST

SH. TEJ RAM VED PAL RANA
V/s CONSOLIDATION OFFICER (VILLAGE
ALIPUR, DELHI) & ORS.

OTHER DETAILS OF ADVOCATES:

V. P. RANA(VPRANALEGALASSOCIATES@GMAIL.COM)(9811165700)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)

DR JYOTSNA SINGH MAAROOF
V/s DIRECTORATE OF EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:

PRANJAL
ABROL(CHAMBEROFABHIKCHIMNI@GMAIL.COM)(9645330954)(PETITIONER)
SANTOSH KUMAR TRIPATHI, DTEHEDU, DWARKA
SECTOR(STANDINGCOUNSELGNCTD@GMAIL.COM, DTEHEDU@GMAIL.COM,
DWARKASECTOR22@GMAIL.COM)(9868250806)(RESPONDENT)
AVNISH(AVNISHAHLAWAT@YAHOO.COM)(0)(RESPONDENT)

DR. RAM RAJ RAI JAI KRISHNA SINGH
V/s SECRETARY GENERAL, LOK SABHA
SECRETARIAT AND ORS & ORS.

OTHER DETAILS OF ADVOCATES:
JAI KRISHNA SINGH(KRISHJAI@YAHOO.COM)(9560140799)(PETITIONER)
ANUPAM, SACHIN CHOPRA, LOKSABHA(ANUPAM@TCL.INDIA.NET,
SACHIN@CHOPRALAWOFFICES.COM,
LOKSABHA@SANSAD.NIC.IN)(0)(RESPONDENT)
VINOD(VINOD.T@SANSAD.NIC.IN)(0)(RESPONDENT)

PROF NAZIM HUSAIN AL-JAFRI SHAILESH TIWARI, KISLAYA MISHRA
V/s JAMIA MILLIA ISLAMIA

OTHER DETAILS OF ADVOCATES:

SHAILESH TIWARI(ADV.STIWARI@YAHOO.IN)(9313645659)(PETITIONER)
PRITISH SABHARWAL, KK MISHRA(PRITISHSABHARWAL1@GMAIL.COM,
OFFICEOFADVKKMISHRA@GMAIL.COM)(0)(RESPONDENT)

KISLAYA
MISHRA(OFFICEOFADVKKMISHRA@GMAIL.COM)(9654968449)(RESPONDENT)

SADHNA PAYAL ANUJ AGGARWAL
V/s RUKMANI DEVI JAIPURIA PUBLIC SCHOOL
& ORS.

OTHER DETAILS OF ADVOCATES:
ANUJ AGGARWAL &
COMPANY(ANUJAGGARWALCOMPANY@GMAIL.COM)(9891403206)(PETITIONER)
AVNISH AHLAWAT, GNCTD(AVNISH@AHLAWATASSOCIATIES.IN,
AVNISHAHLAWAT@YAHOO.COM,
SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT)

RDJPS, EZONE, MYKHAN(RDJPS2010@GMAIL.COM, EZONE7@GMAIL.COM,
MYKHAN678@YAHOO.COM)(0)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

ABDULLAH MADNI JAVED AHMAD, ARAV KAPOOR
V/s HAMDARD PUBLIC SCHOOL AND ORS

OTHER DETAILS OF ADVOCATES:
JAVED AHMAD()(9871856968)(PETITIONER)
ARAV KAPOOR(ARAVKAPOOR@OUTLOOK.COM)(9899426326)(RESPONDENT)
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WITH W.P.(C) 3815/2021
W.P.(C) 3213/2021



06.03.2025 ADVANCE CAUSE LIST

COURT NO. 29
HON"BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmvijaypal.dhc@gov.in

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl3

ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
INTERIM BAIL
1 BAIL APPLN.-4352/2023 NEERAJ SAHIL MALIK, GAURAV JAIN,

WITH BAIL APPLN. 195/2024 V/s THE STATE GOVT. OF NCT OF DELHI VIRENDERA SINGH

OTHER DETAILS OF ADVOCATES:

OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

R.S. MALIK & ASSOCIATE4S(SAHIL.M2529@GMAIL.COM)(9910974494)(PETITIONER) [:(MUNDKA-718/2022)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

BAIL APPLN. 195/2024 FILED BY PREET SINGH (D.
OF HEARING : 2025-03-06 )

GAURAV JAIN(ADVOCATEGAURAVJAIN22@GMAIL.COM)(9582621707)(PETITIONER) |W.P.(CRL) 1779/2024 FILED BY ASHWANI

VIRENDERA SINGH(VIRBHARAT12@GMAIL.COM)(8800545200)(PETITIONER)

2 BAIL APPLN.-195/2024 PREET SINGH

V/s STATE NCT OF DELHI

GAURAV JAIN, VIRENDERA SINGH

OTHER DETAILS OF ADVOCATES:
NISHANK TYAGI (NISHANK@ADELLEGAL.IN)(9899950072)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
VIRENDERA SINGH(VIRBHARAT12@GMAIL.COM)(8800545200)(PETITIONER)

BAIL

3 BAIL APPLN.-2163/2023 SANJAY KUMAR POOJA ROY

V/s STATE

OTHER DETAILS OF ADVOCATES:

ANKIT MUTREJA(ADV.ANKITMUTREJA@GMAIL.COM)(9891789459)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

4 BAIL APPLN.-645/2024 YUSUF KHAN
V/s THE STATE (GNCT OF DELHI ) THROUGH

SHO

ABDUL SATTAR

OTHER DETAILS OF ADVOCATES:
ABDUL SATTAR(AYANSAIFI45@GMAIL.COM)(7289071768)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

5 BAIL APPLN.-2349/2024
CRL.M.A. 19782/2024

ONYEKACHI ANYA FRIDAY
V/s THE STATE (NCT OF DELHI)

SHALU KUMARI

OTHER DETAILS OF ADVOCATES:
TANBIR QUISER ()(8750301398)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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(DISPOSED ON : 2025-01-15)
CRL.REV.P. 1381/2024 FILED BY VISHAKHA (D. OF
HEARING : 2025-03-04 )

P.S.-FIR NO. :(MUNDKA-718/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MUNDKA-718/2022)

BAIL APPLN. 4352/2023 FILED BY NEERAJ (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1779/2024 FILED BY ASHWANI
(DISPOSED ON : 2025-01-15 )

CRL.REV.P. 1381/2024 FILED BY VISHAKHA (D. OF
HEARING : 2025-03-04 )

P.S.-FIR NO. :(MUNDKA-718/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CRIME AND RAILWAY-174/2022)

BAIL APPLN. 346/2024 FILED BY NIRPAL (DISPOSED
ON :2024-03-21)

BAIL APPLN. 1051/2024 FILED BY RAJ KISHORE (D.
OF HEARING : 2025-04-16 )

BAIL APPLN. 4019/2024 FILED BY SANJAY KUMAR
(DISPOSED ON : 2024-11-06 )

BAIL APPLN. 4776/2024 FILED BY NIRPAL
(DISPOSED ON : 2025-01-15)

P.S.-FIR NO. :(CRIME AND RAILWAY-174/2022)

P.S.-FIR NO. :(GANDHI NAGAR-505/2022)

P.S.-FIR NO. :(KALKAJI-245/2023)
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6 BAIL APPLN.-2881/2024

7 BAIL APPLN.-3109/2024

8 BAIL APPLN.-3600/2024

9 BAIL APPLN.-3739/2024
CRL.M.(BAIL) 1709/2024

WITH BAIL APPLN. 4119/2024

10 BAIL APPLN.-4119/2024

11 BAIL APPLN.-3909/2024
WITH BAIL APPLN. 4209/2024

12 BAIL APPLN.-4209/2024

ADVANCE CAUSE LIST

RAM DHAR SINGH
V/s STATE NCT OF DELHI

AMJAD KHAN

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
AMJAD KHAN(CORPORATELAWYER.DHC@GMAIL.COM)(8920952108)(PETITIONER) |:(HAZARAT NIZAMMUDDIN-290/2019)

KAPIL W.P.(CRL) 137/2020 FILED BY VIPIN KUMAR
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) TIWARI (DISPOSED ON : 2021-07-09 )

P.S.-FIR NO. :(HAZARAT NIZAMMUDDIN-290/2019)

HIMANSHU
V/s THE STATE NCT OF DELHI

ANKIT TANDAN

OTHER DETAILS OF ADVOCATES:

ANKIT TANDAN
(ANKITTANDANADVOCATE@GMAIL.COM)(9873310739)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RAJEEV VINOD KHOSLA MANU BAKSHI
V/s THE STATE GOVT OF NCT OF DELHI

P.S.-FIR NO. :(FARASH BAZAR-312/2019)

OTHER DETAILS OF ADVOCATES:

FATUM LAW
OFFICES(FATUMLAWOFFICES@GMAIL.COM)(9899454560)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

JAYANTA GHOSH KUMAR VAIBHAW
V/s STATE OF NCT OF DELHI

P.S.-FIR NO. :(CRIME AND RAILWAY-35/2024)

OTHER DETAILS OF ADVOCATES:

KUMAR VAIBHAW(KUMARVAIBHAW@GMAIL.COM)(9560620075)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ECONOMIC OFFENCE WING-77/2023)
W.P.(CRL) 193/2024 FILED BY KALIMUDDIN
SIRAJUDDIN KHAN (DISPOSED ON : 2024-02-06 )
W.P.(CRL) 173/2024 FILED BY SABNAM KHAN
(DISPOSED ON : 2024-02-06 )

BAIL APPLN. 1722/2024 FILED BY PRASENJIT
MITRA (DISPOSED ON : 2024-08-08 )

BAIL APPLN. 4119/2024 FILED BY MOBINUDDIN
SHAIKH (D. OF HEARING : 2025-03-06 )

CRL.M.C. 563/2025 FILED BY PRASENJIT MITRA (D.
OF HEARING : 2025-04-09 )

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
77/2023)

MOBINUDDIN SHAIKH
V/s STATE OF NCT OF DELHI

RUDRA VIKRAM SINGH

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
RUDRA VIKRAM SINGH(RUDRAVIKRAMS@GMAIL.COM)(9873425354)(PETITIONER) |:(ECONOMIC OFFENCE WING-77/2023)
KAPIL W.P.(CRL) 193/2024 FILED BY KALIMUDDIN
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) [SIRAJUDDIN KHAN (DISPOSED ON : 2024-02-06 )
W.P.(CRL) 173/2024 FILED BY SABNAM KHAN
(DISPOSED ON : 2024-02-06 )
BAIL APPLN. 1722/2024 FILED BY PRASENJIT
MITRA (DISPOSED ON : 2024-08-08 )
BAIL APPLN. 3739/2024 FILED BY JAYANTA GHOSH
(D. OF HEARING : 2025-03-07 )
CRL.M.C. 563/2025 FILED BY PRASENJIT MITRA (D.
OF HEARING : 2025-04-09 )

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
77/2023)

NIKHIL @ SONU
V/s THE STATE GOVT. OF NCT OF DELHI

SAURABH SRIVASTAVA

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
KUNDAN KUMAR & :(PASCHIM VIHAR WEST-295/2022)
ASSOCIATES(ADVKUNDANKUMAR12@GMAIL.COM)(9911463748)(PETITIONER) BAIL APPLN. 3422/2022 FILED BY NIKHIL ALIAS
KAPIL SONU (DISPOSED ON : 2024-07-31)
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) BAIL APPLN. 4209/2024 FILED BY PAWAN @

BANDAR (D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(PASCHIM VIHAR WEST-295/2022)

PAWAN @ BANDAR PRADEEP SINGH RANA

V/s THE STATE GOVT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

68



06.03.2025

13 BAIL APPLN.-4040/2024

14 BAIL APPLN.-4438/2024
CRL.M.A. 36314/2024
CRL.M.A. 36315/2024

15 BAIL APPLN.-4554/2024

16 BAIL APPLN.-4733/2024

17 BAIL APPLN.-122/2025

18 BAIL APPLN.-130/2025
CRL.M.A. 891/2025

ADVANCE CAUSE LIST

PRADEEP RANA(RANAPRADEEP1020@GMAIL.COM)(8586877727)(PETITIONER)

KAPIL

:(PASCHIM VIHAR WEST-295/2022)
BAIL APPLN. 3422/2022 FILED BY NIKHIL ALIAS

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) [SONU (DISPOSED ON : 2024-07-31 )

DANISH @ZUBAIR OMKAR
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

ZFA AFROZ ()(9990499856)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AMAN PODDAR ANUNAY SAHAY
V/s STATE GOVT. OF NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:

ANUNAY SAHAY (DARROWLEGAL@GMAIL.COM)(8800628336)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SURAJ VIKASH TRIVEDI
V/s THE STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

VIKASH TRIVEDI(VIKASEDIS5@GMAIL.COM)(8860444454)(PETITIONER)
VIKASH TRIVEDI(VIKASSEDIS5@GMAIL.COM)(8860444454)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

MUKESH GUPTA
V/s CENTRAL BUREAU OF NARCOTICS

KAJOL GARG

OTHER DETAILS OF ADVOCATES:
ADITYA AGGARWAL (KILGARG719@GMAIL.COM)(8368387547)(PETITIONER)
CBI (DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

SAVJAL ANSARI HUM NASHIN AHMED
V/s STATE NCYT OF DELHI

OTHER DETAILS OF ADVOCATES:
GENTIUMLEX(GENTIUMLEX@REDIFFMAIL.COM)(8588891694)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

VIJAY BHAN PANDEY THOUGH PAROKAR MAYANK AHUJA
PARMOD PANDEY

V/s STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
MAYANK AHUJA(ADVMAYANKAHUJA1993@GMAIL.COM)(0)(PETITIONER)
KAPIL

BAIL APPLN. 3909/2024 FILED BY NIKHIL @ SONU
(D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(PASCHIM VIHAR WEST-295/2022)

P.S.-FIR NO. :(USMANPUR-589/2023)

P.S.-FIR NO. :(GOVIND PURI-250/2017)

P.S.-FIR NO. :(KHAJOORI KHAS-888/2020)

P.S.-FIR NO. :(CENTRAL BUREAU OF NARCOTICS-P
AND I/DEL/SEIZURE/01/21)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SARAI ROHILLA-17/2022)

BAIL APPLN. 2980/2022 FILED BY AFZAL ANSARI
(DISPOSED ON : 2024-09-03 )

BAIL APPLN. 1822/2024 FILED BY MOHD. ABRAR
ANSARI (DISPOSED ON : 2025-02-24 )

P.S.-FIR NO. :(SARAI ROHILLA-17/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CRIME AND RAILWAY-125/2021)
BAIL APPLN. 1437/2022 FILED BY VIJAY BHAN

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) [PANDEY (DISPOSED ON : 2022-08-22 )
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BAIL APPLN. 503/2022 FILED BY DEEPAK
(DISPOSED ON : 2022-02-10)

BAIL APPLN. 2611/2022 FILED BY VIJAY BHAN
PANDEY (DISPOSED ON : 2022-11-21 )

BAIL APPLN. 3849/2022 FILED BY VIJAY BHAN
PANDEY (DISPOSED ON : 2022-12-22 )

BAIL APPLN. 325/2023 FILED BY VIJAY BHAN
PANDEY (DISPOSED ON : 2023-02-02 )

BAIL APPLN. 60/2023 FILED BY VIJAY BHAN
PANDEY (DISPOSED ON : 2023-01-09 )

BAIL APPLN. 1985/2023 FILED BY HARISH SINGH
(DISPOSED ON : 2023-10-04 )

BAIL APPLN. 3702/2023 FILED BY DEEPAK KUMAR.
(DISPOSED ON : 2024-04-10 )

BAIL APPLN. 4009/2023 FILED BY VIJAY BHAN
PANDEY (DISPOSED ON : 2024-04-10 )

BAIL APPLN. 4253/2023 FILED BY RAJU SHAH
(DISPOSED ON : 2024-04-10 )

BAIL APPLN. 2194/2024 FILED BY ANIL VERMA
(DISPOSED ON : 2024-08-14 )

BAIL APPLN. 2457/2024 FILED BY SANJEEV KUMAR
THROUGH PAROKAR MR. MANJEET MAGGO
(DISPOSED ON : 2024-08-14 )
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19 BAIL APPLN.-217/2025

CRIMINAL MISC. MAIN

20 CRL.M.C.-1411/2025
CRL.M.A. 6243/2025
CRL.M.A. 6244/2025
CRL.M.A. 6245/2025

CRIMINAL LEAVE PETITIONS

21 CRL.L.P.-38/2023
CRL.M.A. 2016/2023
CRL.M.A. 2017/2023

22 CRL.L.P.-115/2023
CRL.M.A. 4631/2023
CRL.M.A. 4632/2023

23 CRL.L.P.-405/2023

24  |CRL.L.P.-500/2023

25 CRL.L.P.-515/2023

26  |CRL.L.P.-528/2023

ADVANCE CAUSE LIST

SH. PARAG THAKKAR
V/s STATE OF NCT OF DELHI

AKASH ARORA

OTHER DETAILS OF ADVOCATES:

ANNIRUDH SHARMA (ANNIRUDH@SHARMA.IN)(9999080715)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

JAGMOHAN CHOHDA
V/s THE STATE OF NCT OF DELHI & ANR.

PALLAV MONGIA

OTHER DETAILS OF ADVOCATES:
PALALV MONGIA(PALLAVMONGIA@PMLC.IN)(9650530410)(PETITIONER)
KAPIL

CRL.REV.P. 1140/2024 FILED BY DEEPAK @ FAUJI
(D. OF HEARING : 2025-03-04 )

BAIL APPLN. 3409/2024 FILED BY DEEPAK@FAUII
(DISPOSED ON : 2024-12-13)

BAIL APPLN. 3887/2024 FILED BY SUNDER
THROUGH ITS PAROKAR MRS NISHA (DISPOSED
ON :2024-12-13)

P.S.-FIR NO. :(CRIME AND RAILWAY-125/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SPECIAL BRANCH LODHI ROAD-63/2023)

BAIL APPLN. 923/2024 FILED BY SAGAR
SHANKARAN CHINAPULLI (D. OF HEARING : 2025-
05-07 )

CRL.M.C. 2190/2024 FILED BY SAGAR SHANKARAN
CHINAPULLI (DISPOSED ON : 2024-03-18 )

P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
63/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ECONOMIC OFFENCE WING-190/2021)
W.P.(CRL) 2898/2022 FILED BY NITIN GARG

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |(DISPOSED ON : 2022-12-09 )

SHIV KUMAR LATA ROY
V/s STATE OF NCT DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

SH. RAJ SINGH KHATRI
V/s SH. SATINDER SINGH CHHABRA

SHAILENDER SINGH DAHIYA

OTHER DETAILS OF ADVOCATES:

SHAILENDER DAHIYA(SHAILENDER_967@YAHOO.COM)(931275287)(PETITIONER)

OASIS TOURS INDIA PVT LTD
V/s JAGDAMBA TOUR TREK PVT LTD THOURT
ITS DIRECTOR SHRI NISHANT ARORA

JOGY SCARIA

OTHER DETAILS OF ADVOCATES:
JOGY SCARIA(ADVVIOGY@GMAIL.COM)(9953001696)(PETITIONER)

RAHUL KUMAR PANKAJ KUMAR
V/s M/S N D OFFICE SYSTEMS THROUGH ITS
PROPRITOR SH DEEPAK KUMAR

OTHER DETAILS OF ADVOCATES:
AMAR (AMARJAIADVOCATESGMAIL.COM)(9711904182)(PETITIONER)

SHRI PAWAN KUMAR SHARMA AVINASH KUMAR LAKHANPAL,
V/s MR. NEERAJ KUMAR MANOJ KUMAR BADSIWAL

OTHER DETAILS OF ADVOCATES:

AVINASH KR.
LAKHANAL(AVINASHLAKHANPAL@GMAIL.COM)(9811038369)(PETITIONER)
MANOJ KUMAR
BADSIWAL(MANOJKK85@GMAIL.COM)(9873400923)(RESPONDENT)
KAWALJEET SINGH BAJAJ DHARMENDRA KUMAR VERMA

V/s MANOJ KUMAR @ MANOJ KUMAR
NARANG

OTHER DETAILS OF ADVOCATES:
DHARMENDRA KR.
(ADVDHARMENDRAVERMA77@GMAIL.COM)(9971826947)(PETITIONER)

70

W.P.(CRL) 1093/2023 FILED BY NITIN GARG
(DISPOSED ON : 2024-11-14)

W.P.(CRL) 209/2025 FILED BY NITIN GARG (D. OF
HEARING : 2025-05-14 )

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
190/2021)
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27

28

29

30

31

32

33

34

35

36

37

38

CRL.L.P.-558/2023

CRL.L.P.-634/2023
CRL.M.A. 35157/2023

CRL.L.P.-91/2024
CRL.M.A. 5390/2024
CRL.M.A. 5391/2024

WITH CRL.L.P. 92/2024
CRL.L.P. 93/2024

CRL.L.P. 94/2024

CRL.L.P. 96/2024

CRL.L.P.-92/2024
CRL.M.A. 5392/2024
CRL.M.A. 5393/2024

CRL.L.P.-93/2024
CRL.M.A. 5394/2024
CRL.M.A. 5395/2024

CRL.L.P.-94/2024
CRL.M.A. 5396/2024
CRL.M.A. 5397/2024

CRL.L.P.-96/2024
CRL.M.A. 5475/2024
CRL.M.A. 5476/2024

CRL.L.P.-352/2024

CRL.L.P.-466/2024
CRL.M.A. 28829/2024

CRL.L.P.-574/2024
CRL.M.A. 35719/2024

CRL.L.P.-575/2024

CRL.L.P.-577/2024

MR RISHABH PANT
V/s MRINANK SINGH

OTHER DETAILS OF ADVOCATES:
NIKHIL SINGH (NIKHILSINGHVI@GMAIL.COM)(9971428737)(PETITIONER)

ADVANCE CAUSE LIST

MOHIT SETH

MILIND RAJ DIXIT (MILINDRAIJDIXIT99@GMAIL.COM)()(PETITIONER)
MILINDRAIDIXIT (MILINDRAJDIXIT99@GMAIL.COM)()(RESPONDENT)

MRINANK SINGH (MRINANKSINGHOFFICIAL@GMAIL.COM)()(RESPONDENT)

SH BRAJESH KUMAR
V/s SH JEET NARAYAN

OTHER DETAILS OF ADVOCATES:
ANURAG SINGH(ANURAGSINGH22199@GMAIL.COM)(9873532857)(PETITIONER)

EXTRAMARKS EDUCATION INDIA PVT. LTD.
V/s BRUESH KUMAR YADAV & ANR.

OTHER DETAILS OF ADVOCATES:

ALBA LAW

OFFICES(A.PARASHAR@ALBALAWOFFICES.COM)(9999312535)(PETITIONER)

EXTRAMARKS EDUCATION INDIA PVT. LTD.
V/s BRIJESH KUMAR YADAV & ANR.

OTHER DETAILS OF ADVOCATES:
ZEESHAN HASHMI (WWW.ALBALAWOFFICES.COM)(8802310640)(PETITIONER)

EXTRAMARKS EDUCATION INDIA PVT. LTD.
V/s BRIJESH KUMAR YADAV & ANR.

OTHER DETAILS OF ADVOCATES:

ZEESHAN HASHMI

ANURAG SINGH

ANKIT PARASHAR

ANKIT PARASHAR

ANKIT PARASHAR

(A.PARASHAR@ALBALAWOFFICES.COM)(9999312535)(PETITIONER)

EXTRAMARKS EDUCATION INDIA PVT. LTD.
V/s BRIJESH KUMAR YADAV & ANR.

OTHER DETAILS OF ADVOCATES:

ANKIT

PARASHAR(A.PARASHAR@ALBALAWOFFICES.COM)(9999312535)(PETITIONER)

EXTRAMARKS EDUCATION INDIA PVT. LTD.
V/s BRIUESH KUMAR YADAV & ANR.

OTHER DETAILS OF ADVOCATES:

ANKIT

PARASHAR(A.PARASHAR@ALBALAWOFFICES.COM)(9999312535)(PETITIONER)

PRAHLAD SINGH
V/s NARENDER SINGH

OTHER DETAILS OF ADVOCATES:
SUYASH SINHA(SUYASHSINHA95@GMAIL.COM)(7338012372)(PETITIONER)

BIJOY KUMAR MUKHERJEE
V/s STATE (NCT OF DELHI) & ANR.

OTHER DETAILS OF ADVOCATES:
KARNAIL SINGH(KARNAILSINGHLEGAL@YAHOO.COM)(9999496017)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

MS. HARJINDER KAUR

V/s THE STATE (GOVT. OF NCT OF DELHI) &

ORS.

OTHER DETAILS OF ADVOCATES:
JAGIJIT SINGH(JAGJITSINGHADVOCATE@YAHOO.CO.IN)(9810034684)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
CENTRAL BUREAU OF INVESTIGATION

V/s OMBIR SINGH

OTHER DETAILS OF ADVOCATES:

ANKIT PARASHAR

ANKIT PARASHAR

SUYASH KUMAR SINHA

JATIN CHAUDHARY

JAGJIT SINGH

ATUL GULERIA

CBI(DLACBIDHC@GMAIL.COM)(0)(PETITIONER)

LILAWATI

V/s SHRI SWAYAM PRAKASH
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KAPIL YADAV

P.S.-FIR NO. :(CBI-DAI-2015-A-0009)
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39 CRL.L.P.-578/2024
CRL.M.A. 36047/2024

40 |CRL.L.P.-595/2024
CRL.M.A. 36900/2024

41 CRL.L.P.-598/2024

42 CRL.L.P.-615/2024

CRIMINAL REVISION

43 CRL.REV.P.-8/2020
CRL.M.A. 268/2020

44 CRL.REV.P.-17/2020

45 CRL.REV.P.-84/2020

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:
KAPIL YADAV(LEGUMPERITUM@GMAIL.COM)(9868990578)(PETITIONER)
KAPIL YADAV(LEGUMPERITUM@GMAIL.COM)(0)(RESPONDENT)

MAKISUDDIN RAVINDRA NARAYAN
V/s STATE OF NCT OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:
RAVINDRA NARAYAN
(RAVINDRANARAYAN1964@GMAIL.COM)(7982950755)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

DIVAY BHASIN
V/s STATE GOVT. OF NCT OF DELHI AND ANR.

VIPIN DILAWARI

OTHER DETAILS OF ADVOCATES:

VIPIN DILAWARI(VIPINDILAWARI83@GMAIL.COM)(9310875020)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SANDEEP KARN VIKASH KUMAR, PUNEET AHUJA
V/s GURMEET SAHNI

OTHER DETAILS OF ADVOCATES:
VIKASH KUMAR (ADV.VIKASHKUMAR802@GMAIL.COM)(9999880149)(PETITIONER)
PUNEET AHUJA(ADVPUNEETAHUJA@GMAIL.COM)(9999054886)(RESPONDENT)

SHRI RATTAN SINGH SIPAYYA MANOJ TOMAR
V/s M/S WIT EDU LINK PVT. LTD. & ANR.

OTHER DETAILS OF ADVOCATES:
ARVINDRANATH SHARMA &
ASSOCIATES(ALLIEDLAWPARTNERS@GMAIL.COM)(9811105803)(PETITIONER)

SURVIR SINGH
V/s STATE (GOVT. OF NCT OF DELHI) & ANR

L.S SOLANKI

OTHER DETAILS OF ADVOCATES:
L.S SOLANKI()(9891597843)(PETITIONER)

KUMAR RANJAN MISHRA
V/s STATE

ABHISHEK KUMAR

OTHER DETAILS OF ADVOCATES:
ABHISHEK KUMAR()(9811074290)(PETITIONER)

STATE TARANG SRIVASTAVA, AJAY
V/s KUNDAN & ORS MEHROTRA

OTHER DETAILS OF ADVOCATES:
TARANG SRIVASTAVA()(9810874158)(PETITIONER)
AJAY MEHROTRA(AJAYLEGAL@GMAIL.COM)(9811353874)(RESPONDENT)
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SAFDARJUNG ELCLAVE-486/2013)

CRL.M.C. 5647/2014 FILED BY SH MAHENDER
SINGH (DISPOSED ON : 2015-04-09 )

P.S.-FIR NO. :(SAFDARJUNG ELCLAVE-486/2013)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DABRI-756/2001)

CRL.M.C. 4639/2001 FILED BY SUR VIR (DISPOSED
ON : 2002-02-15 )

P.S.-FIR NO. :(DABRI-756/2001)

P.S.-FIR NO. :(CHANKYA PURI-250/2006)

P.S.-FIR NO. :(NARAINA-112/2018)
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ADVANCE CAUSE LIST

COURT NO. 30
HON"BLE MR.JUSTICE SANJEEV NARULA

NOTE: ““SUPPLEMENTARY PASSED OVER MATTERS WILL BE TAKEN UP JUST AFTER THE SUPPLEMENTARY LIST

IS OVER.”

[NOTE:1.
PLEASE CONTACT,

IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,

MR .NANDAN SINGH(9319815952),COURT MASTER TO HON"BLE MR. JUSTICE SANJEEV NARULA.

Click below to join the VC:

https://delhihighcourt.webex.com/meet/dhcecourtvc9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmnandansingh.dhc@gov.in

ITEM
NUMBER CASE NUMBER

BAIL
1 BAIL APPLN.-3618/2024

2 BAIL APPLN.-3741/2024

WITH BAIL APPLN. 4016/2024

3 BAIL APPLN.-4016/2024
CRL.M.A. 33105/2024

WITH BAIL APPLN. 3741/2024

4 BAIL APPLN.-4042/2024

PARTY NAME

NITISH @ SINTI
V/s THE STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

ADVOCATE NAME

MADHU KUMARI, LEWISH EDWARD

ARUN SHARMA(ADVOCATEARUN.AS@GMAIL.COM)(9811441770)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

LEWISH EDWARD(ADVLEWISHEDWARD@GMAIL.COM)(9686805809)(PETITIONER)

ANSHIKA VERMA
V/s STATE THROUGH SHO PS RANHOLA

OTHER DETAILS OF ADVOCATES:

ANIL DEVLAL

ANIL DEVLAL (ADVOCATEDEVLAL@GMAIL.COM)(9911070300)(PETITIONER)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

DEEPIKA VERMA
V/s STATE THROUGH SHO PS RANHOLA

OTHER DETAILS OF ADVOCATES:

ANIL DEVLAL

ANIL DEVLAL (ADVOCATEDEVLAL@GMAIL.COM)(9911070300)(PETITIONER)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ANIL KUMAR
V/s CENTRAL BUREAU OF INVESTIGATION,
ECONOMIC OFFENCE-II,

OTHER DETAILS OF ADVOCATES:

SANDESH KAMLESH JHA

SANDESH KAMLESH JHA (ADV.SKJHA95@GMAIL.COM)(9029640128)(PETITIONER)

CBI (DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)
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OTHER INFORMATION

OTHER CASE FILED AGAINST SAME
P.S.-FIR NO. :(PUNJABI BAGH-
865/2023)

BAIL APPLN. 1913/2024 FILED BY
VANSH GOLA (DISPOSED ON : 2024-08-
05)

BAIL APPLN. 1412/2024 FILED BY
GAURAV RANA (DISPOSED ON : 2024-
08-22 )

BAIL APPLN. 3473/2024 FILED BY
AAKASH @ KASA (DISPOSED ON :
2025-01-15)

P.S.-FIR NO. :(PUNJABI BAGH-
865/2023)

OTHER CASE FILED AGAINST SAME
P.S.-FIR NO. :(RANHOLA-629/2024)
BAIL APPLN. 4016/2024 FILED BY
DEEPIKA VERMA (D. OF HEARING :
2025-03-06 )

P.S.-FIR NO. :(RANHOLA-629/2024)

OTHER CASE FILED AGAINST SAME
P.S.-FIR NO. :(RANHOLA-629/2024)
BAIL APPLN. 3741/2024 FILED BY
ANSHIKA VERMA (D. OF HEARING :
2025-03-06)

P.S.-FIR NO. :(RANHOLA-629/2024)

OTHER CASE FILED AGAINST SAME
P.S.-FIR NO. :(CBI-220-2023-E-0017)
BAIL APPLN. 1024/2024 FILED BY
VINOD KUMAR JAISWAL @ VINOD
GUPTA (DISPOSED ON : 2024-08-01 )


https://delhihighcourt.webex.com/meet/dhcecourtvc9�
mailto:cmnandansingh.dhc@gov.in�

06.03.2025

5 BAIL APPLN.-4059/2024

6 BAIL APPLN.-4372/2024

7 BAIL APPLN.-28/2025

8 BAIL APPLN.-117/2025

9 BAIL APPLN.-434/2025

SUSPENSION OF SENTENCE

10 CRL.A.-557/2022
CRL.M.(BAIL) 1347/2022
WITH CRL.A. 274/2023

11  CRL.M.(BAIL) 1373/2023
In CRL.A.-603/2022

12 CRL.REV.P.-630/2019
CRL.M.(BAIL) 956/2019

ADVANCE CAUSE LIST

RAJENDER @ YUSAF
V/s STATE NCT OF DELHI

PRASHANT CHAKRAVARTY

OTHER DETAILS OF ADVOCATES:
KUNDAN KUMAR (ADVKUNDANKUMAR12@GMAIL.COM)(9899521200)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AMANPREET SINGH
V/s STATE GOVT OF NCT OF DELHI

AKSHAY BHANDARI

OTHER DETAILS OF ADVOCATES:
AKSHAY BHANDARI(AKSHAYBHANDARI3900@GMAIL.COM)(9911225571)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

HARPINDER SINGH @ HUNNY
V/s STATE GOVT. OF NCT OF DELHI

VINEET JAIN

OTHER DETAILS OF ADVOCATES:
VINEET JIAN(ASSOCIATESVINEETJAIN@GMAIL.COM)(9891055897)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SAURABH RAJPUT
V/s STATE OF N.C.T. OF DELHI & ANR.

FAIZ IMAM

OTHER DETAILS OF ADVOCATES:
FAIZIMAM(FAIZIMAMO1@GMAIL.COM)(9958097116)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

JAGDISH KUMAR ARORA DEBOPRIYO
V/s DIRECTORATE OF ENFORCEMENT

OTHER DETAILS OF ADVOCATES:
DEBOPRIYO(DEBOPRIOMOULIK.ILS@GMAIL.COM)(7289010259)(PETITIONER)
DIRECTORATE OF ENFORCEMENT (DL.HC-ED@GOV.IN)(0)(RESPONDENT)

HATENDER @ MANGLU MANISH KUMAR SINGH

V/s THE STATE (GOVT. OF N.C.T. OF DELHI)

OTHER DETAILS OF ADVOCATES:
R N SHARMA(JITENDERKASHYAP9JK@GMAIL.COM)(9810171537)(PETITIONER)
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

GAGANDEEP JATIN
V/s STATE

OTHER DETAILS OF ADVOCATES:

JATIN RAJPUT(JATINRAJPUT@LEXCORPUS.IN)(9868242577)(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
JATIN RAJPUT(JATINRAJPUT@LEXCORPUS.IN)(9868242577)(PETITIONER)

KAPIL SHARMA (DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SURAJ KUMAR WADHWA RASHID HUSSAIN, PRAVEEN SINGH
V/s SURYADEEP GARG

OTHER DETAILS OF ADVOCATES:
RASHID HUSSAIN()(9599436998)(PETITIONER)
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CRL.M.C. 7590/2024 FILED BY VINOD
KUMAR JAISWAL (DISPOSED ON :
2024-09-25 )

BAIL APPLN. 4272/2024 FILED BY
MOHIT JAISWAL (DISPOSED ON : 2025-
01-22)

P.S.-FIR NO. :(CBI-220-2023-E-0017)

OTHER CASE FILED AGAINST SAME
P.S.-FIR NO. :(NARELA INDUSTRIAL
AREA-341/2024)

BAIL APPLN. 2458/2024 FILED BY
NAWAB (DISPOSED ON : 2024-08-05 )
BAIL APPLN. 2770/2024 FILED BY
MOHD. SAHID (DISPOSED ON : 2024-
11-25)

BAIL APPLN. 2889/2024 FILED BY
BHURE (DISPOSED ON : 2024-12-16 )

P.S.-FIR NO. :(NARELA INDUSTRIAL
AREA-341/2024)

OTHER CASE FILED AGAINST SAME
P.S.-FIR NO. :(KIRTI NAGAR-70/2023)
BAIL APPLN. 28/2025 FILED BY
HARPINDER SINGH @ HUNNY (D. OF
HEARING : 2025-03-06 )

P.S.-FIR NO. :(KIRTI NAGAR-70/2023)

OTHER CASE FILED AGAINST SAME
P.S.-FIR NO. :(KIRTI NAGAR-70/2023)
BAIL APPLN. 4372/2024 FILED BY
AMANPREET SINGH (D. OF HEARING :
2025-03-06)

P.S.-FIR NO. :(KIRTI NAGAR-70/2023)

P.S.-FIR NO. :(PALAM VILLAGE-
499/2024)

WITH BAIL APPLN.4825/2024

P.S.-FIR NO. :(DIRECTORATE OF
ENFORCEMENT-ECIR 45/2020)

P.S.-FIR NO. :(JAFFARPUR KALAN-
91/2017)

P.S.-FIR NO. :(ASHOK VIHAR-110/2017)
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13 CRL.REV.P.-823/2019
CRL.M.(BAIL) 1360/2021
CRL.M.A. 8231/2021

14 CRL.REV.P.-1346/2024
CRL.M.(BAIL) 2084/2024

15 CRL.REV.P.(NI)-4/2025
CRL.M.(BAIL) 21/2025
CRL.M.A. 179/2025

AFTER NOTICE MISC. MATTERS
16 CRL.A.-467/2017

17 CRL.A.-1042/2017
WITH CRL.A. 1047/2017
CRL.A. 1043/2017
CRL.A. 1046/2017

18 CRL.A.-1043/2017
CRL.M.A. 6298/2025

19 CRL.A.-1046/2017

ADVANCE CAUSE LIST

PRAVEEN SINGH(IPRADVOCATES@GMAIL.COM)(9818232023)(PETITIONER)

DEVENDER KUMAR ANUJ KUMAR (DHCLSC), ANUJ KAPOOR,
V/s STATE & ANR. MANOIJ GARG

OTHER DETAILS OF ADVOCATES:

ANUJ KUMAR (DHCLSC)()(8130324433)(PETITIONER)
ANUJKAPOOR(ANUJKAPOOR.LAW@GMAIL.COM)(8130324433)(PETITIONER)

ANUJ KAPOOR(ANUJKAPOOR.LAW@GMAIL.COM)(8130324433)(PETITIONER)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ANUJ KAPOOR(ANUJKAPOORCHAMBERS@GMAIL.COM)()(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
MANOJ GARG(GARGMANOJ1992@GMAIL.COM)(7838164331)(RESPONDENT)

RAJENDER PILLAI FARAZ MAQBOOL(DHCLSC), SUSHIL KUMAR
V/s STATE NCT OF DELHI DUBEY

OTHER DETAILS OF ADVOCATES:

RAJENDER PILLAI(MAQBOOLFARAZ@GMAIL.COM)(9811752710)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
SUSHIL KUMAR DUBEY(SUSHILDUBEY.ADV@GMAIL.COM)(9910920692)(RESPONDENT)

RAJENDER PILLAI, THROUGH HIS PAROKAR DILKHUSH KUMAR, SUSHIL KUMAR DUBEY
V/s R D SHARMA

OTHER DETAILS OF ADVOCATES:
HIMANSHU JAIN (JAIN.HIMANSHU87 @GMAIL.COM)(8447004930)(PETITIONER)
SUSHIL KUMAR DUBEY(SUSHILDUBEY.ADV@GMAIL.COM)(9910920692)(RESPONDENT)

CENTRAL BUREAU OF INVESTIGATION SANJEEV BHANDARI

V/s R.L. PRASAD & ANR

OTHER DETAILS OF ADVOCATES:

RAI SRI ACHHYUTA NANDA SRICHANDAN
V/s CBI

RAJEEV SINGH CHAUHAN

OTHER DETAILS OF ADVOCATES:

SURESH JOSHI
V/s CENTRAL BUREAU OF INVESTIGATION

ARUN ARORA, MANISH TIWARI, RAJEEV
SINGH CHAUHAN

OTHER DETAILS OF ADVOCATES:

MANISH TIWARI(MANISHTIWARIADV@GMAIL.COM)(9810428486)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

RAJEEV SINGH CHAUHAN(RSCHAUHAN.ADVOCATE@GMAIL.COM )(9560664422)(PETITIONER)

NEERAJ KHATRI
V/s CBI

HARSH K SHARMA, HARSHIT PANDEY

OTHER DETAILS OF ADVOCATES:
HARSHIT PANDEY(HARSHITPANDEYHCADV@GMAIL.COM)(8756297912)(PETITIONER)
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P.S.-FIR NO. :(HAUZ KHAS-CC NO.
468637/16)

OTHER CASE FILED AGAINST SAME
P.S.-FIR NO. :(CBI-217-2013-A-0001)
BAIL APPLN. 2283/2013 FILED BY
SURESH JOSHI (DISPOSED ON : 2013-
12-05)

CRL.A. 1043/2017 FILED BY SURESH
JOSHI (D. OF HEARING : 2025-03-06 )
CRL.A. 1047/2017 FILED BY RAI SRI
CHINMOY SRICHANDAN (D. OF
HEARING : 2025-03-06 )

CRL.A. 1046/2017 FILED BY NEERAJ
KHATRI (D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(CBI-217-2013-A-0001)

OTHER CASE FILED AGAINST SAME
P.S.-FIR NO. :(CBI-217-2013-A-0001)
BAIL APPLN. 2283/2013 FILED BY
SURESH JOSHI (DISPOSED ON : 2013-
12-05)

CRL.A. 1042/2017 FILED BY RAI SRI
ACHHYUTA NANDA SRICHANDAN (D.
OF HEARING : 2025-03-06 )

CRL.A. 1047/2017 FILED BY RAI SRI
CHINMOY SRICHANDAN (D. OF
HEARING : 2025-03-06 )

CRL.A. 1046/2017 FILED BY NEERAJ
KHATRI (D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(CBI-217-2013-A-0001)

OTHER CASE FILED AGAINST SAME
P.S.-FIR NO. :(CBI-217-2013-A-0001)
BAIL APPLN. 2283/2013 FILED BY
SURESH JOSHI (DISPOSED ON : 2013-
12-05)

CRL.A. 1042/2017 FILED BY RAI SRI
ACHHYUTA NANDA SRICHANDAN (D.
OF HEARING : 2025-03-06 )

CRL.A. 1043/2017 FILED BY SURESH
JOSHI (D. OF HEARING : 2025-03-06 )
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20

21

22

23

24

25

26

CRL.A.-1047/2017

CRL.M.A. 20657/2024
In CRL.A.-1140/2017
WITH CRL.A. 239/2018

CRL.A.-41/2018

CRL.L.P.-397/2016

CRL.L.P.-96/2020
CRL.M.A. 1619/2020
WITH CRL.L.P. 97/2020

CRL.L.P.-97/2020
CRL.M.A. 1639/2020

CRL.M.C.-2973/2024
WITH W.P.(CRL) 1216/2023

ADVANCE CAUSE LIST

RAI SRI CHINMOY SRICHANDAN
V/s CENTRAL BUREAU OF INVESTIGATION

RAJEEV SINGH CHAUHAN

OTHER DETAILS OF ADVOCATES:

SURAJ BHAN @ BALLU & ANR
V/s STATE (GNCT OF DELHI)

R N SHARMA, MANISH KUMAR SINGH

OTHER DETAILS OF ADVOCATES:
R.N. SHARMA(JITENDERKASHYAP9JK@GMAIL.COM)(9810236792)(PETITIONER)

MINOR (X)
V/s STATE AND OTHERS

ADITYA WADHWA, YASHIMA SHARMA, K.
SINGHAL

OTHER DETAILS OF ADVOCATES:

STATE THR. CBI
V/s MOHD. ASIF & ANR

NARENDER MANN

OTHER DETAILS OF ADVOCATES:

S.C. LUTHRA
V/s AJAY SHARMA

RAJENDER PAL SINGH, AJAY KUMAR

OTHER DETAILS OF ADVOCATES:
RAJENDER PAL SINGH()(9810310132)(PETITIONER)
AJAY KUMAR (AJAY08071971@GMAIL.COM)(9891135775)(RESPONDENT)

S.C. LUTHRA RAJENDER PAL SINGH, AJAY KUMAR
V/s AJAY SHARMA

OTHER DETAILS OF ADVOCATES:
RAJENDER PAL SINGH()(9810310132)(PETITIONER)
AJAY KUMAR (AJAY08071971@GMAIL.COM)(9891135775)(RESPONDENT)

BHUSHAN @ VEERA SHIVA SANTANAM SWAMINADHAN
V/s STATE (GOVT. OF NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:
RAHUL SHARMA (WAKILRAHUL@GMAIL.COM)(954005499)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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CRL.A. 1047/2017 FILED BY RAI SRI
CHINMOY SRICHANDAN (D. OF
HEARING : 2025-03-06 )

P.S.-FIR NO. :(CBI-217-2013-A-0001)

OTHER CASE FILED AGAINST SAME
P.S.-FIR NO. :(CBI-217-2013-A-0001)
BAIL APPLN. 2283/2013 FILED BY
SURESH JOSHI (DISPOSED ON : 2013-
12-05)

CRL.A. 1042/2017 FILED BY RAI SRI
ACHHYUTA NANDA SRICHANDAN (D.
OF HEARING : 2025-03-06 )

CRL.A. 1043/2017 FILED BY SURESH
JOSHI (D. OF HEARING : 2025-03-06 )
CRL.A. 1046/2017 FILED BY NEERAJ
KHATRI (D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(CBI-217-2013-A-0001)

OTHER CASE FILED AGAINST SAME
P.S.-FIR NO. :(NAJAFGARH-372/2008)
BAIL APPLN. 1559/2008 FILED BY
UMED SINGH (DISPOSED ON : 2008-09-
24)

CRL.A. 239/2018 FILED BY KAVITA (D.
OF HEARING : 2022-11-11)

P.S.-FIR NO. :(NAJAFGARH-372/2008)

P.S.-FIR NO. :(CBI-13-A-2013)

OTHER CASE FILED AGAINST SAME
P.S.-FIR NO. :(BAWANA-237/2023)
W.P.(CRL) 1216/2023 FILED BY VINOD
SAPRA (D. OF HEARING : 2025-03-06 )
BAIL APPLN. 2047/2023 FILED BY
KUSUM (DISPOSED ON : 2023-07-31)
BAIL APPLN. 3605/2023 FILED BY
BHUSHAN @ VEERA (DISPOSED ON :
2024-03-18)

BAIL APPLN. 2273/2024 FILED BY
BHUSHAN ALIAS VIRA (DISPOSED ON :
2024-07-05)

BAIL APPLN. 2744/2024 FILED BY
BHUSHAN @ VIRA (DISPOSED ON :
2024-08-08)

BAIL APPLN. 3181/2024 FILED BY
BHUSHAN @ VIRA (DISPOSED ON :
2024-09-04)
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27

28

29

30

31

32

33

W.P.(CRL)-1216/2023
WITH CRL.M.C. 2973/2024

CRL.M.C.-781/2025

CRL.M.C.-855/2025
CRL.M.A. 3973/2025

CRL.M.C.-1344/2025
CRL.M.A. 5939/2025

CRL.REV.P.-206/2019
CRL.M.A. 3845/2019

CRL.REV.P.-209/2019
CRL.M.A. 3930/2019

CRL.REV.P.-607/2019
CRL.M.A. 10890/2019

ADVANCE CAUSE LIST

VINOD SAPRA
V/s STATE AND ORS

SANJAY

OTHER DETAILS OF ADVOCATES:

RAHUL SHARMA(WAKILRAHUL@GMAIL.COM)(9540005499)(PETITIONER)

RAHUL SHARMA (WAKILRAHUL@GMAIL.COM)(954005499)(PETITIONER)

SANJAY CHAUHAN(SANJAY278CHAUHAN@GMAIL.COM)()(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PAWAN KUMAR DHOOT
V/s ENFORCEMENT DIRECTORATE & ANR.

TUSHARIJEET SINGH

OTHER DETAILS OF ADVOCATES:

TUSHARJEET (SINGHTUSHARJEET@GMAIL.COM)(9821795027)(PETITIONER)
AASHUL AGARWAL(SINGHTUSHARJEET@GMAIL.COM)(9821795027)(PETITIONER)
ED ALSZO(ED-ALSZO-EDFORCE@GOV.IN)(0)(RESPONDENT)

ENFORCEMENT DIRECTORATE(DL.HC-ED@GOV.IN)(0)(RESPONDENT)

PRAVEEN KHATANA SUMIT KUMAR
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
SUMIT KUMAR(SUMIT.LAW89@GMAIL.COM)(9911247063)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

MS INVESTORS CLINIC INFRATECHPVTLTD &  ALOK KUMAR
ORS.
V/s GOVT. OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
ALOK KR. AGARWAL (AKALAWASSOCIATES@GMAIL.COM)(9810391043)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

JOGINDER SINGH
V/s SWEETY

SUDHIR NAAGAR, VISHESH WADHWA

OTHER DETAILS OF ADVOCATES:
SUDHIR NAAGAR()(9811951070)(PETITIONER)
VISHESH WADHWA(WADHWAVISHESH@GMAIL.COM)(9891551234)(RESPONDENT)

PRINCIPAL COMMISSIONER OF INCOME TAX -17 AJIT SHARMA
V/s KAMINI BURMAN & ORS

OTHER DETAILS OF ADVOCATES:
AJIT SHARMA()(9873548826)(PETITIONER)

SACHIN GOYAL & ANR
V/s CBI

VIKRAM SINGH PANWAR

OTHER DETAILS OF ADVOCATES:
VIKRAM SINGH PANWAR()(9871200022)(PETITIONER)
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P.S.-FIR NO. :(BAWANA-237/2023)

OTHER CASE FILED AGAINST SAME
P.S.-FIR NO. :(BAWANA-237/2023)
BAIL APPLN. 2047/2023 FILED BY
KUSUM (DISPOSED ON : 2023-07-31 )
BAIL APPLN. 3605/2023 FILED BY
BHUSHAN @ VEERA (DISPOSED ON :
2024-03-18)

CRL.M.C. 2973/2024 FILED BY
BHUSHAN @ VEERA (D. OF HEARING :
2025-03-06 )

BAIL APPLN. 2273/2024 FILED BY
BHUSHAN ALIAS VIRA (DISPOSED ON :
2024-07-05)

BAIL APPLN. 2744/2024 FILED BY
BHUSHAN @ VIRA (DISPOSED ON :
2024-08-08 )

BAIL APPLN. 3181/2024 FILED BY
BHUSHAN @ VIRA (DISPOSED ON :
2024-09-04 )

P.S.-FIR NO. :(BAWANA-237/2023)

P.S.-FIR NO. :(DIRECTORATE OF
ENFORCEMENT-ECIR 4/2024)

P.S.-FIR NO. :(SARITA VIHAR-
103/2024)

OTHER CASE FILED AGAINST SAME
P.S.-FIR NO. :(AMAR COLONY-
430/2022)

CRL.M.C. 5947/2023 FILED BY
SUPERTECH TOWNSHIP PROJECT PVT.
LTD. & ORS. (DISPOSED ON : 2025-01-
16)

P.S.-FIR NO. :(AMAR COLONY-
430/2022)

OTHER CASE FILED AGAINST SAME
P.S.-FIR NO. :(CBI-19-A-2006)
CRL.M.C. 2114/2018 FILED BY SACHIN
GOEL (DISPOSED ON : 2018-07-12 )
CRL.M.C. 648/2018 FILED BY SACHIN
GOEL (DISPOSED ON : 2018-02-07 )

P.S.-FIR NO. :(CBI-19-A-2006)



06.03.2025

34

35

36

37

38

39

40

CRL.REV.P.-1196/2019
CRL.M.A. 40532/2019
CRL.M.A. 40533/2019
CRL.M.A. 32792/2024

CRL.REV.P.-1247/2019

CRL.REV.P.-1331/2019
CRL.M.A. 25273/2023
WITH CRL.REV.P. 1332/2019
CRL.REV.P. 1333/2019

CRL.REV.P.-1332/2019
CRL.M.A. 25326/2023

CRL.REV.P.-1333/2019
CRL.M.A. 25433/2023

CRL.M.A. 38558/2024
In CRL.REV.P.-112/2021
WITH CRL.REV.P. 190/2021

CRL.M.A. 37911/2024
In CRL.REV.P.-190/2021

ADVANCE CAUSE LIST

ARVIND SINGH AMIT GROVER
V/s KIRAN SINGH & ANR.

OTHER DETAILS OF ADVOCATES:
AMIT GROVER()(9818687290)(PETITIONER)
AMIT GROVER()(9818687290)(PETITIONER)

STATE MUKESH KUMAR
V/s KALU & ORS

OTHER DETAILS OF ADVOCATES:
MUKESH KUMAR()(9313007949)(PETITIONER)

SWANTANTRA BHUSHAN SINGH RAWAL & ANR. SHEKHAR BHAATI, YASHVARDHAN SINGH
V/s STATE & ANR. SOAM

OTHER DETAILS OF ADVOCATES:

SHEKHAR BHAATI()(8076855907)(PETITIONER)

YASHVARDHAN SINGH (YASHSOAM@LIVE.COM)(9871225559)(PETITIONER)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
YASHVARDHAN SINGH SOAM(YASHSOAM@LIVE.COM)(9871225559)(PETITIONER)

SWANTANTRA BHUSHAN SINGH RAWAL & ANR SHEKHAR BHAATI, YASHVARDHAN SINGH
V/s STATE & ANR. SOAM

OTHER DETAILS OF ADVOCATES:

SHEKHAR BHAATI()(8076855907)(PETITIONER)

YASHVARDHAN SINGH SOAM(YASHSOAM@LIVE.COM)(9871225559)(PETITIONER)

KAPIL SHARMA (DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
YASHVARDHAN SINGH SOAM(YASHSOAM@LIVE.COM)(9871225559)(PETITIONER)

SWANTANTRA BHUSHAN SINGH RAWAL & ANR. SHEKHAR BHAATI, YASHVARDHAN SINGH
V/s STATE & ANR. SOAM

OTHER DETAILS OF ADVOCATES:

SHEKHAR BHAATI()(8076855907)(PETITIONER)

YASHUVARDHAN SINGH (YASHSOAM@LIVE.COM)(9871225559)(PETITIONER)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
YASHVARDHAN SINGH SOAM(YASHSOAM@LIVE.COM)(9871225559)(PETITIONER)

RASMI SEHRAWAT SANTOSH KUMAR CHAURIHAA, ASHUTOSH
V/s PRAVEEN SEHRAWAT DUBEY, ASHWINI KUMAR

OTHER DETAILS OF ADVOCATES:
SANTOSHCHAURIHAA(CMLAWCHAMBERS@GMAIL.COM)(9811193843)(PETITIONER)
SANTOSH CHARIHAA & ASHUTOSH
DUBEY(CHAURIHAA@GMAIL.COM)(9811193843)(PETITIONER)

PRAVEEN SEHRAWAT (ADVOCATE.SEHRAWAT@GMAIL.COM )(9810290055)(PETITIONER)
PRAVEEN SEHRAWAT (ADVOCATE.SEHRAWAT@GMAIL.COM )(9810290055)(PETITIONER)
PRAVEEN SEHRAWAT (ADVOCATE.SEHRAWAT@GMAIL.COM )(9810290055)(PETITIONER)
PRAVEEN SEHRAWAT (ADVOCATE.SEHRAWAT@GMAIL.COM )(9810290055)(PETITIONER)
PRAVEEN SEHRAWAT (ADVOCATE.SEHRAWAT@GMAIL.COM )(9810290055)(PETITIONER)
PRAVEEN SEHRAWAT(ADVOCATE.SEHRAWAT@GMAIL.COM)(9810290055)(RESPONDENT)
SANTOSH CHAURIHAA (CHAURIHAA@GMAIL.COM)(9953587630)(PETITIONER)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ASHWINI KUMAR(LAWSINDIA@GMAIL.COM)(8588870612)(RESPONDENT)

PRAVEEN KUMAR SEHRAWAT ASHWINI KUMAR, ASHUTOSH DUBEY
V/s RASHMI SEHRAWAT

OTHER DETAILS OF ADVOCATES:

PRAVEEN KUMAR
SEHRAWAT(ADVOCATE.SEHRAWAT@GMAIL.COM)(9810290055)(RESPONDENT)
PRAVEEN KUMAR
SEHRAWAT(ADVOCATE.SEHRAWAT@GMAIL.COM)(9810290055)(RESPONDENT)
PRAVEEN KUMAR
SEHRAWAT(ADVOCATE.SEHRAWAT@GMAIL.COM)(9810290055)(RESPONDENT)
PRAVEEN KUMAR
SEHRAWAT(ADVOCATE.SEHRAWAT@GMAIL.COM)(9810290055)(RESPONDENT)
ASHWANI KUMAR(LAWSINDIA@GMAIL.COM)(8588870612)(PETITIONER)

RASHMI SEHRAWAT(SAHRAWATMRASHMI@GMAIL.COM)(8851860799)(PETITIONER)
RASHMI SEHRAWAT(SAHRAWATMRASHMI@GMAIL.COM)(8851860799)(PETITIONER)
RASHMI SEHRAWAT(SAHRAWATMRASHMI@GMAIL.COM)(8851860799)(PETITIONER)
RASHMI SEHRAWAT(SAHRAWATMRASHMI@GMAIL.COM)(8851860799)(PETITIONER)
SEHRAWAT(SEHRAWATMRASHMI@GMAIL.COM)()(RESPONDENT)

PRAVEEN SEHRAWAT(ADVOCATESHERAWAT@GMAIL.COM)(9810290055)(RESPONDENT)
ASHUTOSH DUBEY(ADVDUBEY@GMAIL.COM)(9953587630)(PETITIONER)
SEHRAWAT(ADVOCATES.SEHRAWAT@GMAIL.COM)(0)(RESPONDENT)
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P.S.-FIR NO. :(AMAN VIHAR-
1079/2014)
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42

43

CRL.REV.P.-140/2021
CRL.M.A. 4705/2021
CRL.M.A. 4706/2021
CRL.M.A. 7000/2021
CRL.M.A. 8026/2021
CRL.M.A. 8030/2021
CRL.M.A. 8032/2021

W.P.(CRL)-151/2023
CRL.M.A. 1421/2023
CRL.M.A. 1422/2023

W.P.(CRL)-730/2023

ADVANCE CAUSE LIST

SANJAY MALHOTRA NEERAJ GUPTA, NEERAJ GUPTA, SANJAY S
V/s SUMAN MALHOTRA CHHABRA, KAUSHAL KISHORE LAL GAUTAM

OTHER DETAILS OF ADVOCATES:

SANJAY MALHOTRA(SUNJ_M@YAHOO.COM)()(RESPONDENT)

SANJAY MALHOTRA(SUNJ_M@YAHOO.COM)()(RESPONDENT)

SANJAY MALHOTRA(SUNJ_M@YAHOO.COM)()(RESPONDENT)

SANJAY MALHOTRA(SUNJ_M@YAHOO.COM)()(RESPONDENT)

NEERAJ GUPTA & KAMAL GUPTA()(9811267045)(PETITIONER)
NEERAJGUPTA(INFO@JUSLAWOFFICES.COM)(9811267045)(PETITIONER)

SANJAY MALHOTRA(SUNJ_M@YAHOO.COM)()(PETITIONER)

SUMAN MALHOTRA()(9873524896)(RESPONDENT)

NEERAJ GUPTA & KAMAL GUPTA(INFO@JUSLAWOFFICES.COM)(9811267045)(PETITIONER)
RK BHALLA(RKBHALLA@SAMTELGROUP.COM)()(RESPONDENT)

SANJAY S CHHABRA(SANJAYCHHABRAL@GMAIL.COM)(9810404147)(PETITIONER)
VIJAY LAXMI MEWARA(PANDITMEWARA®@GMAIL.COM)(9717172611)(PETITIONER)
SANJAYCHHABRA(SANJAYCHHABRA1@GMAIL.COM)(9810404147)(PETITIONER)
INFO(INFO@JUSLAWOFFICES.COM)()(RESPONDENT)
SUNJ(SUNJ_M@YAHOO.COM)()(RESPONDENT)
SANJAYCHHABRA(SANJAYCHHABRA1@GMAIL.COM)(9810404147)(PETITIONER)
SANJAY S CHHABRA(SANJAYCHHABRA1@GMAIL.COM)(9810404147)(RESPONDENT)
SUNJ(SUNJ_M@YAHOO.COM)()(RESPONDENT)
SANJAYCHHABRA(SANJAYCHHABRA1@GMAIL.COM)(9810404147)(PETITIONER)
SUNJ(SUNJ_M@YAHOO.COM)()(PETITIONER)

SANJAY S CHHABRA(SANJAYCHHABRA1@GMAIL.COM)(9717172611)(RESPONDENT)
SANJAY S CHHABRA(SANJAYCHHABRA1@GMAIL.COM)(9810404147)(PETITIONER)
KAUSHAL KISHORE LAL GAUTAM(KKLG4DS@GMAIL.COM)(9871911183)(PETITIONER)

MANOJ JAYASWAL MUKUL MALIK
V/s CENTRAL BUREAU OF INVESTIGATION &
ANR. & ORS.

OTHER DETAILS OF ADVOCATES:

HARDIK SHARMA(ADVMUKULMALIK@GMAIL.COM)(7011865252)(PETITIONER)
BM1730(BM1730@UNIONBANKOFINDIA.COM)()(RESPONDENT)

CENTRAL BUREAU OF INVESTIGATION(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

NAVIN AHUJA WARISHA FARASAT
V/s OFFICE OF LT. GOVERNOR OF DELHI, NCT OF
DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
MS. WARISHA FARASAT(INFO@FARASATLAW.COM)(9953825580)(PETITIONER)
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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P.S.-FIR NO. :(CBI-223-2022-A-0008)

OTHER CASE FILED AGAINST SAME
P.S.-FIR NO. :(KAPASHERA-165/2005)
W.P.(CRL) 667/2005 FILED BY BABU @
MANO! (DISPOSED ON : 2005-05-10 )
DEATH SENTENCE REF. 4/2010 FILED
BY STATE (DISPOSED ON : 2012-11-20 )
CRL.A. 1435/2010 FILED BY NAVEEN
AHUJA (DISPOSED ON : 2012-11-20 )
W.P.(CRL) 242/2013 FILED BY NAVIN
AHUJA (DISPOSED ON : 2013-04-23 )
W.P.(CRL) 1053/2013 FILED BY NAVIN
AHUJA (DISPOSED ON : 2013-11-11)
W.P.(CRL) 753/2014 FILED BY NAVIN
AHUJA (DISPOSED ON : 2014-04-17 )
W.P.(CRL) 2787/2015 FILED BY
NAVEEN AHUJA (DISPOSED ON : 2015-
12-02)

W.P.(CRL) 499/2016 FILED BY NAVEEN
AHUJA (DISPOSED ON : 2016-03-30 )
W.P.(CRL) 3557/2016 FILED BY
NAVEEN AHUJA (DISPOSED ON : 2017-
02-14)

W.P.(CRL) 44/2018 FILED BY NAVEEN
AHUJA (DISPOSED ON : 2018-01-08 )
W.P.(CRL) 2564/2018 FILED BY
NAVEEN AHUJA (DISPOSED ON : 2018-
08-31)

W.P.(CRL) 1763/2019 FILED BY
NAVEEN AHUJA (DISPOSED ON : 2019-
06-24)

W.P.(CRL) 2421/2019 FILED BY
NAVEEN AHUJA (DISPOSED ON : 2019-
09-02 )

W.P.(CRL) 1254/2019 FILED BY
NAVEEN AHUJA (DISPOSED ON : 2019-
11-06 )
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W.P.(CRL)-1261/2023
CRL.M.A. 11904/2023

W.P.(CRL)-1278/2023

W.P.(CRL)-1448/2023

W.P.(CRL)-1642/2023
CRL.M.A. 15337/2023

W.P.(CRL)-1727/2023

W.P.(CRL)-1996/2023

W.P.(CRL)-2919/2023
CRL.M.A. 27187/2023
CRL.M.A. 27189/2023

W.P.(CRL)-3712/2023
CRL.M.A. 19095/2024

FOR DIRECTIONS(J)

52

CRL.A.-574/2022

CRL.M.(BAIL) 1513/2023

ADVANCE CAUSE LIST

MEETU VERMA
V/s M/S FRANKFINN AVIATION SERVICES PVT.
LTD.

NAMISHA ANUJ JAIN

OTHER DETAILS OF ADVOCATES:

SHRI SHADAB
V/s THE STATE NCT OF DELHI

SUNIL SATYARTHI, SUNIL SATYARTHI

OTHER DETAILS OF ADVOCATES:

SUNIL SATYARTHI(SUNILSATARTHI@YAHOO.CO.IN)(9811060737)(PETITIONER)

KAPIL SHARMA (DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SUNIL SATYARTHI(SUNILSATYARTHI@YAHOO.CO.IN)(9811060737)(PETITIONER)

SATINDER KAUR JUNEJA AJAI KUMAR TRIPATHI
V/s THE STATE NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
AK TRIPATHI (RAJENDRA.TRIPATHIADV@GMAIL.COM)(9810154341)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

VIMAL KUMAR & ORS. POOJA SINGH
V/s STATE OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
POOJA SINGH (JURISPOOJA@GMAIL.COM)(7065699099)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

OBINNA THEODORE OYENETO RAJEEV LOCHAN
V/s DELHI POLICE & ORS.

OTHER DETAILS OF ADVOCATES:
R. LOCHAN (RLOCHANASSOCIATES@GMAIL.COM)(9811486711)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

HEERA LAMBA SANYAM KHETARPAL
V/s STATE NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
SANYAM KHETARPAL (SANYAM@KHETARPAL.CO.IN)(9873674225)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PRABIR PURKAYASTHA HARSH SRIVASTAVA
V/s STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
HARSH SRIVASTAVA(HARSH@ARSHDEEPSKHURANA.COM)(8601878743)(PETITIONER)
KAPIL SHARMA (DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ADV.LAKSHAY YADAV ANKIT SHARMA, VIKRAM JETLY, ABHAY
V/s UNION OF INDIA & ORS. KUMAR

OTHER DETAILS OF ADVOCATES:

KLAD & CO(KLAD.CO.LAW@GMAIL.COM)(8700572099)(PETITIONER)

LAKSHAY YADAV(ADV.LAKSHAYYADAV@GMAIL.COM)()(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

VKRAM JETLY (VIKRAM.JETLY@GMAIL.COM)(9811157321)(PETITIONER)

UNION OF INDIA (UOIDHC@GMAIL.COM)(9212424785)(RESPONDENT)

ABHAY
KUMAR(ABHAY.ADV95@GMAIL.COM,KHELPING@GMAIL.COM)(9560830290)(PETITIONER)

NIRANJAN TIWARI
V/s STATE

RAM KUMAR, SAKSHI TANWAR

OTHER DETAILS OF ADVOCATES:

PRASHANT SINGH TANWAR(PRASHANT.TANWAR58@GMAIL.COM)(8505858058)(PETITIONER)

ADVOCATE RAM KUMAR(RAMK.PROFESSIONAL@GMAIL.COM)()(PETITIONER)
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PRASHANT SINGH TANWAR(PRASHNAT.TANWAR58@GMAIL.COM)(8505858058)(PETITIONER)

KAPIL SHARMA (DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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P.S.-FIR NO. :(KAPASHERA-165/2005)

P.S.-FIR NO. :(SARITA VIHAR-
591/2022)

P.S.-FIR NO. :(JAGAT PURI-215/2018)

P.S.-FIR NO. :(NIHAL VIHAR-779/2022)

P.S.-FIR NO. :(NEW ASHOK NAGAR-
153/2021)

OTHER CASE FILED AGAINST SAME
P.S.-FIR NO. :(SPECIAL BRANCH LODHI
ROAD-224/2023)

CRL.M.C. 7278/2023 FILED BY PRABIR
PURKAYASTHA (DISPOSED ON : 2023-
10-13)

CRL.M.C. 988/2024 FILED BY AMIT
CHAKRABORTY (DISPOSED ON : 2024-
05-06 )

P.S.-FIR NO. :(SPECIAL BRANCH LODHI
ROAD-224/2023)

P.S.-FIR NO. :(SAKET-502/2023)

P.S.-FIR NO. :(BINDAPUR-1138/2015)
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COURT NO. 27
HON"BLE MR.JUSTICE JASMEET SINGH

ADVANCE CAUSE LIST

NOTE: *““CASES IN WHICH THE FIR IS TO BE QUASHED BASED ON SETTLEMENT, PARITIES OR THEIR COUNSELS MAY INFORM

THE COURT MASTER BY 1 P.M. OF THEIR PRESENCE.

ONLY THE MAIN PETITIONER & COMPLAINANT NEED TO

BE PRESENT IN COURT OR THROUGH VIRTUAL MODE, AS PER THEIR CONVENIENCE. ALL SUCH MATTERS WILL BE

TAKEN UP POST LUNCH SESSION ( AT 02:15 P.M.).

NOTE: MATTERS PERTAINING TO CANCELLATION OF BAIL WILL BE TAKEN UP AFTER LUNCH (IMMEDIATELY AFTER

THE QUASHING OF FIR MATTERS ARE OVER).

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvcs

Meeting No: 916 436 579

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

pramod@dhc.nic.in

ITEM
NUMBER
SUSPENSION OF SENTENCE
1 CRL.A.-607/2023
CRL.M.(BAIL) 1086/2023

CRL.M.(BAIL) 490/2025
CRL.M.A. 6984/2025

CASE NUMBER PARTY NAME

OTHER DETAILS OF ADVOCATES:

PARVEEN KUMAR
V/s STATE (NCT OF DELHI)

ADVOCATE NAME

VIGNARAJ PASAYAT (DHCLSC),
SHIVEK TREHAN, TARUN KAUSHIK

UDAY CHAUHAN(CHAUHANUDAY93@GMAIL.COM)(9212843448)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
AHMAD KHAN(OFFICE@AKTLAWOFFICES.COM)(0)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

TARUN KAUSHIK(TARUNKAUSHIK90@GMAIL.COM)(9315955436)(PETITIONER)

CRL.M.C. (CANCELLATION OF INTERIM BAIL/BAIL)

2 CRL.M.C.-1478/2020
CRL.M.A. 6493/2020

OTHER DETAILS OF ADVOCATES:

DIRECTORATE OF ENFORCEMENT
V/s RAJIV SAXENA

ZOHEB HOSSAIN

ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM)(9999711099)(PETITIONER)
RAJIV SAXENA(RS@MATRIXGROUPUAE.COM)(7303112448)(RESPONDENT)
ZOHEB HOSSAIN (OFFICEZHOSSAIN@GMAIL.COM) PETN,

R K HANDOO (HANDOORK@GMAIL.COM) RESP,

ALOK SAXENA (ALOK.SAXENA931@GMAIL.COM)

81

OTHER INFORMATION

Listing Remarks:
AT 02:15 PM

P.S.-FIR NO. :(NIHAL VIHAR-67/2018)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR 15/2014)
BAIL APPLN. 1518/2017 FILED BY MRS SHIVANI
RAJIV SAXENA (DISPOSED ON : 2017-09-15 )

BAIL APPLN. 2164/2017 FILED BY SHIVANI RAJIV
SAXENA (DISPOSED ON : 2017-12-15 )

W.P.(CRL) 3561/2018 FILED BY SHIVANI RAJIV
SAXENA (DISPOSED ON : 2019-05-16 )

W.P.(CRL) 2958/2018 FILED BY SANDEEP TYAGI &
ORS. (D. OF HEARING : 2025-03-11)

W.P.(CRL) 2956/2018 FILED BY SANJEEV TYAGI (D.
OF HEARING : 2025-03-11)

W.P.(CRL) 42/2019 FILED BY RAJIV SAXENA
(DISPOSED ON : 2019-05-16 )

W.P.(CRL) 2658/2018 FILED BY GAUTAM KHAITAN
(D. OF HEARING : 2030-01-26 )

CRL.M.C. 3945/2019 FILED BY RATUL PURI
(DISPOSED ON : 2019-08-21 )

CRL.M.C. 3432/2019 FILED BY DIRECTORATEOF
ENFORCEMENT (DISPOSED ON : 2024-10-24 )
CRL.M.C. 3890/2019 FILED BY RATUL PURI
(DISPOSED ON : 2019-08-06 )

BAIL APPLN. 1987/2019 FILED BY RATUL PURI
(DISPOSED ON : 2019-08-20 )

CRL.M.C. 3094/2019 FILED BY DEPUTY DIRECTOR,
DIRECTORATE OF ENFORCEMENT (DISPOSED ON :
2019-06-10 )

CRL.M.C. 6228/2019 FILED BY JAMIL SAIDI


https://delhihighcourt.webex.com/meet/dhcecourtvc8�
mailto:pramod@dhc.nic.in�
mailto:RS@MATRIXGROUPUAE.COM)(7303112448)(RESPONDENT)�

06.03.2025

AFTER NOTICE MISC. MATTERS

3

4

CRL.A.-977/2016
CRL.M.A. 13256/2024

CRL.A.-449/2020

ADVANCE CAUSE LIST

SANJAY VERMA
V/s CENTRAL BUREAU OF INVESTIGATION

RAKESH MALHOTRA, BHARAT
MALHOTRA

OTHER DETAILS OF ADVOCATES:
RAKESH MALHOTRA
(OFFICERAKESHMALHOTRA@GMAIL.COM)(9810239071)(PETITIONER)
CBI (DLACBIDHC@GMAIL.COM)()(RESPONDENT)

FAHIM INDERJEET K SIDHU
V/s STATE

OTHER DETAILS OF ADVOCATES:

INDERJEET SIDHU(IJKSIDHUASSOCIATES@GMAIL.COM)(9810587998)(PETITIONER)
INDERJEETSIDHU(IJKSIDHUASSOCIATES@GMAIL.COM)(9810587998)(PETITIONER)
INDERJEETSIDHU(IJKSIDHUASSOCIATES@GMAIL.COM)(9810587998)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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(DISPOSED ON : 2019-12-13 )

CRL.M.C. 781/2020 FILED BY LIVING MEDIA INDIA
LIMITED (DISPOSED ON : 2020-06-01 )

BAIL APPLN. 2715/2019 FILED BY CHRISTIAN
MICHEL JAMES (DISPOSED ON : 2021-04-22 )
BAIL APPLN. 2716/2019 FILED BY CHRISTIAN
MICHEL JAMES (DISPOSED ON : 2021-04-22 )
CRL.M.C. 6466/2019 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2020-01-14 )
CRL.A. 95/2020 FILED BY THE ASSISTANT
DIRECTOR, DIRECTORATE OF ENFORCEMENT,
NEW DELHI (DISPOSED ON : 2020-03-12 )
CRL.M.C. 1477/2020 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2020-06-08 )
BAIL APPLN. 2566/2021 FILED BY CHRISTIAN
MICHEL JAMES, (DISPOSED ON : 2022-03-11 )
CRL.M.C. 449/2021 FILED BY SHRAVAN GUPTA (D.
OF HEARING : 2025-04-03 )

W.P.(CRL) 622/2021 FILED BY SANJEEV TYAGI &
ORS. (DISPOSED ON : 2021-03-18 )

W.P.(CRL) 623/2021 FILED BY SANDEEP TYAGI &
ORS. (DISPOSED ON : 2021-03-18 )

W.P.(CRL) 432/2022 FILED BY SHILPA GUPTA (D.
OF HEARING : 2025-04-01 )

CRL.M.C. 2720/2021 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-04-14 )
CRL.M.C. 1429/2022 FILED BY DIRECTORATE OF
ENFORCEMENT THROUGH ITS ASSISTANT
DIRECTOR K P PRAJAPAT (D. OF HEARING : 2025-
04-14)

CRL.M.C. 2711/2021 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-05-15 )
CRL.M.C. 676/2023 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-04-03 )
CRL.M.C. 1012/2023 FILED BY SHRAVAN GUPTA
(D. OF HEARING : 2025-04-03 )

BAIL APPLN. 1338/2024 FILED BY CHRISTIAN
JAMES MICHEL (DISPOSED ON : 2024-09-25 )
BAIL APPLN. 1337/2024 FILED BY CHRISTIAN
JAMES MICHEL (D. OF HEARING : 2025-02-28 )
CRL.M.C. 8564/2024 FILED BY RAJIV SAXENA (D.
OF HEARING : 2025-04-09 )

CRL.M.C. 9049/2024 FILED BY ABDULLAH ALI
BALSHARAF (D. OF HEARING : 2025-05-07 )
CRL.REV.P. 1337/2024 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-04-16 )

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 15/2014)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-34-A-99)

CRL.A. 978/2016 FILED BY MEENU KHANNA @
NEENU KHANNA (D. OF HEARING : 2023-11-16 )
CRL.A. 988/2016 FILED BY DEVENDER KUMAR
GARG (D. OF HEARING : 2024-02-22 )

CRL.A. 1019/2016 FILED BY VIJAY DAYAL (D. OF
HEARING : 2016-11-30 )

CRL.A. 1014/2016 FILED BY ARVIND KHANNA (D.
OF HEARING : 2018-02-15 )

CRL.A. 1009/2016 FILED BY VIJAY KUMAR JUNEJA
@ KUNWAR VIJAY JUNEJA (D. OF HEARING : 2016-
11-30)

CRL.A. 1011/2016 FILED BY ARVIND SHARMA (D.
OF HEARING : 2016-11-30 )

CRL.M.C. 2779/2017 FILED BY ASHA KAPOOR
(DISPOSED ON : 2017-09-04 )

P.S.-FIR NO. :(CBI-34-A-99)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(KHAJOORI KHAS-441/2018)

P.S.-FIR NO. :(KHAJOORI KHAS-441/2018)
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11
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15

16

CRL.A.-3/2023
CRL.M.(BAIL) 197/2025

CRL.M.A. 17377/2023
In CRL.A.-301/2023
WITH CRL.A. 303/2023

CRL.A.-1050/2023

CRL.L.P.-98/2018

WITH CRL.L.P. 100/2018

CRL.L.P. 101/2018
CRL.L.P. 102/2018

CRL.L.P.-100/2018

CRL.M.A. 2568/2018

CRL.L.P.-101/2018
CRL.M.A. 2569/2018

CRL.L.P.-102/2018

CRL.L.P.-110/2018

CRL.M.A. 2771/2018

CRL.L.P.-256/2018

CRL.L.P.-801/2018

CRL.M.C.-38/2009

CRL.M.C.-3334/2010
CRL.M.A. 16537/2010

ADVANCE CAUSE LIST

ADIT SUBRAMANIAM PUJARI
(DHCLSC), ADIT SUBRAMANIAM
PUJARI

FAIZAN AHMED
V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
TARUN KUMAR (OFFICE.ASPCHAMBERS@GMAIL.COM)(0)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ANIL KUMAR VERMA KAMAL KANT JHA, KAMAL KANT JHA
V/s STATE OF NCT OF DELHI

P.S.-FIR NO. :(JAMIA NAGAR-734/2015)

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
K.K JHA (KKJASSOCIATES35@GMAIL.COM)(9811403833)(PETITIONER) :(PASCHIM VIHAR WEST-602/2014)

KAPIL BAIL APPLN. 2012/2014 FILED BY ANIL KUMAR
SHARMA(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT) VERMA (DISPOSED ON : 2014-11-13 )

7 ASSOCIATES(KKJASSOCIATES35@GMAIL.COM)(9811403833)(PETITIONER) BAIL APPLN. 2011/2014 FILED BY GEETA

K.K JHA (KKJASSOCIATES35@GMAIL.COM)(9811403833)(PETITIONER) PANGHATE (DISPOSED ON : 2014-11-13 )
AVINASH SINGH(SINGHAVINASH129@GMAIL.COM)()(PETITIONER) CRL.A. 303/2023 FILED BY BALDEV AHIRWAL (D.
KAPIL SHARMA OF HEARING : 2030-01-26 )
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) W.P.(CRL) 857/2023 FILED BY ANIL KUMAR
KAPIL SHARMA VERMA (DISPOSED ON : 2023-03-23 )
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) CRL.A. 549/2023 FILED BY GEETA (D. OF HEARING
K.K JHA (KKJASSOCIAATES35@GMAIL.COM)(9811403833)(PETITIONER) : 2023-09-21)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) P.S.-FIR NO. :(PASCHIM VIHAR WEST-602/2014)

STATE KEWAL SINGH AHUJA
V/s ADITYA @ BHALLU

Listing Remarks:
AT 02:30 PM
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(KALYAN PURI-80/2017)

CLC CORPORATION
V/s RADHIKA FIBRES LIMITED & ORS

ARUN KUMAR ARORA, PRADEEP
KUMAR, SEMITA LEGAL

OTHER DETAILS OF ADVOCATES:
ARUN KUMAR ARORA()(9810166612)(PETITIONER)

CLC CORPORATION ARUN KUMAR ARORA, PRADEEP
V/s RADHIKA FIBRES LIMITED & ORS KUMAR, SEMITA LEGAL

OTHER DETAILS OF ADVOCATES:
ARUN KUMAR ARORA()(9810166612)(PETITIONER)

CLC CORPORATION ARUN KUMAR ARORA, PRADEEP
V/s RADHIKA FIBRES LIMITED & ORS KUMAR, SEMITA LEGAL

OTHER DETAILS OF ADVOCATES:
ARUN KUMAR ARORA()(981066612)(PETITIONER)

CLC CORPORATION ARUN KUMAR ARORA, PRADEEP
V/s RADHIKA FIBRES LIMITED & ORS KUMAR, SEMITA LEGAL

OTHER DETAILS OF ADVOCATES:
ARUN KUMAR ARORA()(981066612)(PETITIONER)

STATE ARUN KR.SHARMA
V/s KAPTAN SINGH

OTHER DETAILS OF ADVOCATES:
ARUN KR.SHARMA()(9810220905)(PETITIONER)
VIVEK KHANNA

V/s ALI AKBAR SHAH

P.S.-FIR NO. :(NANGLOI-353/2011)

MANMOHAN SHARMA, BAJRANG
VATS, BANKEY BIHARI

OTHER DETAILS OF ADVOCATES:
MANMOHAN SHARMA()(9868451974)(PETITIONER)

BAJRANG VATS(BAJRANGVATS89@GMAIL.COM)(8882677880)(RESPONDENT)
BANKEY BIHARI(BANKEYBIHARI2@GMAIL.COM)(9350026048)(PETITIONER)

SUBHASH CHAND TANEJA BIJAN KUMAR SINGH, SUPRIYA
V/s RAVI BHANDARI JUNEJA (DHCLSC)

OTHER DETAILS OF ADVOCATES:
BIJAN KUMAR SINGH()(9810736922)(PETITIONER)

H.K.DUA & ANR. N.B.JOSHI, G.S.CHATURVEDI,
V/s MAJOR GENERAL NILENDRA KUMAR SHUBHANSHU PADHI, NEERAIJ
KUMAR GUPTA

Listing Remarks:
AT 03:30 P.M.

OTHER DETAILS OF ADVOCATES:

NEERAJ KUMAR GUPTA(NEERAJATTORNEY@GMAIL.COM)(9818284346)(PETITIONER)

STATE OF NCT OF DELHI VIKAS PAHWA, DEEPAK KOHLI, ANIL Listing Remarks:

V/s SURESH KUMAR DABLA KUMAR, MOHD SHARIQ, ABHINAV AT 03:00 P.M.
GARG, MD NIYAZUDDIN

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
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22

FOR DIRECTION ON OFFICE NOTE

23

CRL.M.C.-1252/2020
CRL.M.A. 4831/2020

CRL.M.C.-2438/2020
CRL.M.A. 17268/2020

CRL.REV.P.-50/2014

CRL.REV.P.-506/2014

CRL.M.A. 13272/2014

CRL.REV.P.-626/2014

CRL.REV.P.-652/2014
CRL.M.A. 3570/2016

CRL.A.-413/2020

ADVANCE CAUSE LIST

MOHD SHARIQ(M.SHARIQ.K@GMAIL.COM)(9582063085)(RESPONDENT)
ABHINAV GARG(ABHINAV9370@GMAIL.COM)(8586035698)(RESPONDENT)
MD NIYAZUDDIN (NIYAZ.ADVOCATE@GMAIL.COM)(6204117127)(RESPONDENT)

DR. RAVINDER SABHERWAL
V/s STATE & ANR.

OTHER DETAILS OF ADVOCATES:

RM & ASSOCIATES

RM & ASSOCIATES()(7838663680)(PETITIONER)

ANSHU AGARWAL
V/s STATE AND ANR.

OTHER DETAILS OF ADVOCATES:

RAJIV K GARG, NITIN KUMAR
BHATNAGAR

ANSHU AGARWAL(ADV.ASHISHGARG@GMAIL.COM)(9810602838)(PETITIONER)
RAJIVGARG(GARGRAJIV26@YAHOO.CO.IN)(9810002830)(PETITIONER)

ASHISH GARG & K K

AGGARWAL(GARGRAIJIV26@YAHOO.CO.IN)(9810602838)(PETITIONER)
DELHI(DHEPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
NITIN KUMAR BHATNAGAR(NKB@NKBLEGAL.COM)(9810039263)(PETITIONER)

HITESH BHUTANI
V/s STATE & ANR

OTHER DETAILS OF ADVOCATES:

ABHILASHA
V/s DEVENDER KUMAR

OTHER DETAILS OF ADVOCATES:
VIJAY SINGH @ VIJAY PEHALWAN
V/s STATE OF ( GOVT OF NCT DELHI )

OTHER DETAILS OF ADVOCATES:

M/S SSM ENGINEERS PVT LTD & ANR
V/s STATE ( GNCT) OF DELHI & ANR

OTHER DETAILS OF ADVOCATES:
MEERA KAURA

MANU SISHODIA

ANSHUMAN PANDEY, R. PRAKASH

SANDEEP BAJAJ

PASHUPATI NATH RAZDAN, AMITA
GUPTA, MEERA KAURA PATEL

PATEL(MEERAKAURAPATEL@GMAIL.COM)(9910002111)(RESPONDENT)

GEETA ARORA @ SONU PUNJABAN
V/s THE STATE (NCT) OF DELHI

OTHER DETAILS OF ADVOCATES:
GEETA ARORA @ SONU

ASTHA, GAUTAM KHAZANCHI, SUNIL

KUMAR SAGAR

PUNJABAN(RENDEZVOUS.ASTHA@GMAIL.COM)()(RESPONDENT)

GEETA ARORA @ SONU

PUNJABAN(RENDEZVOUS.ASTHA@GMAIL.COM)()(RESPONDENT)

GEETA ARORA @ SONU

PUNJABAN(RENDEZVOUS.ASTHA@GMAIL.COM)()(RESPONDENT)

GEETA ARORA @ SONU

PUNJABAN(RENDEZVOUS.ASTHA@GMAIL.COM)()(RESPONDENT)

GEETA ARORA @ SONU

PUNJABAN(RENDEZVOUS.ASTHA@GMAIL.COM)()(RESPONDENT)
ASTHA(RENDEZVOUS.ASTHA@GMAIL.COM)(9582365646)(PETITIONER)

R M TUFAIL AND

CO.(ADVOCATE.ASTHAKAUSHIK@GMAIL.COM)(9582365646)(PETITIONER)

KAPIL

:(AMAN VIHAR-126/2009)

W.P.(CRL) 1208/2009 FILED BY LEELA DEVI & ORS.
(DISPOSED ON : 2010-02-08 )

CRL.M.C. 4663/2014 FILED BY BABITA & ORS
(DISPOSED ON : 2015-01-15)

P.S.-FIR NO. :(AMAN VIHAR-126/2009)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SUNLIGHT COLONY-375/2018)

BAIL APPLN. 919/2019 FILED BY DR. MANO)
KRISHAN AHUJA (DISPOSED ON : 2019-05-23 )
CRL.M.C. 1352/2023 FILED BY MANOJ KRISHAN
AHUJA (DISPOSED ON : 2023-04-24 )

P.S.-FIR NO. :(SUNLIGHT COLONY-375/2018)

P.S.-FIR NO. :(VIKAS PURI-413/2011)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(VASANT KUNJ SOUTH-127/2011)

W.P.(CRL) 444/2012 FILED BY GAJENDER SINGH &
ANR (DISPOSED ON : 2012-03-23 )

P.S.-FIR NO. :(VASANT KUNJ SOUTH-127/2011)

Listing Remarks:
AT 03:30 PM/PART-HEARD

Listing Remarks:
AT 02:30 PM

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NAJAFGARH-104/2014)

CRL.A. 448/2020 FILED BY SANDEEP BEDWAL
(DISPOSED ON : 2024-09-10 )

BAIL APPLN. 2488/2018 FILED BY GEETA ARORA
@ SONU PUNJABAN (DISPOSED ON : 2018-10-23 )
BAIL APPLN. 2553/2018 FILED BY GEETA ARORA
@ SONU PUNJABAN (DISPOSED ON : 2018-12-19 )
BAIL APPLN. 67/2019 FILED BY GEETA ARORA @
SONU PUNJABAN (DISPOSED ON : 2019-01-23 )
BAIL APPLN. 1268/2019 FILED BY GEETA ARORA
@SONU PUNJABAN (DISPOSED ON : 2019-05-31 )
CRL.REV.P. 172/2020 FILED BY RAJPAL (DISPOSED
ON : 2022-03-29 )

BAIL APPLN. 2674/2019 FILED BY GEETA ARORA

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) |@ SONU PUNJABAN (DISPOSED ON : 2020-01-21)

KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) |P.S.-FIR NO. :(NAJAFGARH-104/2014)

GAUTAM

KHAZANCHI(GAUTAMKHAZANCHI@GMAIL.COM)(9891201050)(PETITIONER)

GAUTAM

84
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FOR FINAL HEARING

24 CRL.M.C.-3857/2008
CRL.M.A. 18581/2014

WITH CRL.M.C. 130/2009

25 CRL.M.C.-130/2009

ADVANCE CAUSE LIST

KHAZANCHI(GAUTAMKHAZANCHI@GMAIL.COM)(9891201050)(PETITIONER)
SUNIL KUMAR SAGAR(ADV.SAGAR72@GMAIL.COM)(9971716308)(PETITIONER)

INDERJIT SINGH MONTY &ANR.
V/s STATE N.C.T. OF DELHI

MR.JITENDRA SETHI, RAJ KUMAR
SHERAWAT, JAIDEEP MALIK,
HARPREET SINGH POPLI, AKSHAT
GUPTA

OTHER DETAILS OF ADVOCATES:

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

AKSHAT GUPTA(ADVOCATEAKSHATGUPTA@GMAIL.COM)(8160450416)(PETITIONER) |:(TILAK NAGAR-87/2006)
CRL.M.C. 130/2009 FILED BY SARDAR BALDEV
SINGH (D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(TILAK NAGAR-87/2006)

SARDAR BALDEV SINGH
V/s STATE N.C.T. OF DELHI

MR.JITENDRA SETHI, JAIDEEP MALIK,
HARPREET SINGH POPLI, SRI
BHAGWAN SHARMA

OTHER DETAILS OF ADVOCATES:
SRI BHAGWAN

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(TILAK NAGAR-87/2006)

SHARMA(ADVOCATESBSHARMA@REDIFFMAIL.COM)(9313740656)(PETITIONER) CRL.M.C. 3857/2008 FILED BY INDERJIT SINGH
MONTY &ANR. (D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(TILAK NAGAR-87/2006)

COURT NO. 26
HON"BLE MS.JUSTICE NEENA BANSAL KRISHNA

NOTE: IT 1S CIRCULATED FOR

ADJOURNMENT SLIP

CLICK TO JOIN VC:

INFORMATION OF THE LD. COUNSELS/ LITIGANTS THAT NO ADJOURMENT SHALL BE GRANTED IN
ANY MATTER LISTED BEFORE HER LADYSHIP ON THE GROUND OF NON AVAILABLITY / ILLNESS UNLESS THERE IS AN

IN THE PRESCRIBED FORMAT CIRCULATED AS PER RULES.

MEETING LINK: https://delhihighcourt.webex.com/meet/dhcecourtvcl

MEETING NUMBER: 2512 399 8226

PASSWORD: 1234

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpankaj .dhc@gov. in

ITEM
NUMBER CASE NUMBER

BAIL

1 BAIL APPLN.-223/2025
CRL.M.A. 1573/2025

2 BAIL APPLN.-427/2025
CRL.M.A. 3046/2025

PARTY NAME ADVOCATE NAME

SHIVA CHAUDHARY
V/s STATE NCT OF DELHI THROUGH SHO PS KALKAIJI

ASHISH KUMAR SHARMA

OTHER DETAILS OF ADVOCATES:
SACHIN SHUKLA(CONNECT.ADVSACHIN@GMAIL.COM)(9871137387)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

FIROJ VANSHITA GUPTA
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
SEEMA MISRA (SEEMAMISRA08@GMAIL.COM)(7985055581)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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OTHER INFORMATION

OTHER CASE FILED AGAINST
SAME P.S.-FIR NO. :(KALKAJI-
94/2023)

BAIL APPLN. 803/2023 FILED BY
SHIVA CHAUDHARY (DISPOSED
ON : 2023-03-15)

P.S.-FIR NO. :(KALKAJI-94/2023)

OTHER CASE FILED AGAINST
SAME P.S.-FIR NO. :(TIGRI-
351/2022)

BAIL APPLN. 3313/2023 FILED


https://delhihighcourt.webex.com/meet/dhcecourtvc1�
mailto:cmpankaj.dhc@gov.in�

06.03.2025

FRESH MATTERS & APPLICATIONS

3

CRL.M.A. 6183/2025
CRL.M.A. 6184/2025

In BAIL APPLN.-
506/2023(Disposed off case)

ADVANCE CAUSE LIST

SH SATISH KUMAR AYUSH AGARWAL, HITESH RAI
V/s DIRECTORATE OF ENFORCEMENT

OTHER DETAILS OF ADVOCATES:

AYUSH AGGARWAL(AYUSH@ARSHDEEPSKHURANA.COM)(9999777008)(PETITIONER)
DIRECTORATE OF ENFORCEMENT(DL.HC-ED@GOV.IN)()(RESPONDENT)

SIDAK SINGH ANAND(SIDAK@ARSHDEEPSKHURANA.COM)(9958944736)(PETITIONER)
DIRECTORATE OF ENDORCEMENT(DL.HC-ED@GOV.IN)(0)(RESPONDENT)
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BY FIROJ (DISPOSED ON : 2024-
08-12 )

P.S.-FIR NO. :(TIGRI-351/2022)

OTHER CASE FILED AGAINST
SAME P.S.-FIR NO.
:(DIRECTORATE OF
ENFORCEMENT-ECIR 41/2020)
W.P.(CRL) 1159/2022 FILED BY
VIKAS MISHRA (DISPOSED ON :
2024-09-12)

W.P.(CRL) 1159/2022 FILED BY
VIKAS MISHRA (DISPOSED ON :
2024-09-12)

W.P.(CRL) 2306/2021 FILED BY
BISWAJIT MALAKAR (DISPOSED
ON : 2022-09-27 )

BAIL APPLN. 1869/2022 FILED
BY MOHD ENAMUL HAQUE
THROUGH HIS PAIROKAR
ABDUL HANNAN (DISPOSED ON
: 2024-07-29)

W.P.(CRL) 2259/2022 FILED BY
LATIFA KHATUN AND ANR.
(DISPOSED ON : 2022-09-27 )
W.P.(CRL) 2790/2022 FILED BY
ANUBRATA MONDAL
THROUGH PAIROKAR
PRIYABRATA MONDAL
(DISPOSED ON : 2024-09-12 )
W.P.(CRL) 2445/2022 FILED BY
SEHEGAL HOSSAIN (DISPOSED
ON : 2024-04-02 )

W.P.(CRL) 2465/2022 FILED BY
SEHEGAL HOSSAIN (DISPOSED
ON : 2022-12-07 )

CRL.M.C. 7014/2022 FILED BY
ANUBRATA MONDAL & ANR.
(DISPOSED ON : 2024-09-12 )
W.P.(CRL) 51/2023 FILED BY
ANUBRATA MONDAL
(DISPOSED ON : 2024-11-20 )
W.P.(CRL) 1139/2023 FILED BY
ANUBRATA MONDAL
(DISPOSED ON : 2023-04-24 )
BAIL APPLN. 299/2023 FILED BY
ANUBRATA MONDAL
(DISPOSED ON : 2024-11-20 )
W.P.(CRL) 1521/2023 FILED BY
SUKANYA MONDAL (DISPOSED
ON : 2024-09-12)

W.P.(CRL) 1639/2023 FILED BY
ANUBRATA MODNAL
(DISPOSED ON : 2023-07-04 )
BAIL APPLN. 2341/2023 FILED
BY MANISH KOTHARI
(PRESENTLY IN JC) (DISPOSED
ON : 2023-09-22)

BAIL APPLN. 2205/2023 FILED
BY SUKANYA MONDAL
(DISPOSED ON : 2024-09-10 )
CRL.M.C. 6798/2023 FILED BY
MOHD ENAMUL HAQUE
THROUGH HIS PAIROKAR
ABDUL HANNAN (DISPOSED ON
: 2023-09-19 )

BAIL APPLN. 3908/2023 FILED
BY SEHEGAL HOSSAIN S/O LATE
AMJAD HOSSAIN (DISPOSED ON
:2024-01-24)

BAIL APPLN. 3907/2023 FILED
BY SEHEGAL HOSSAIN S/O LATE
AMJAD HOSSAIN (DISPOSED ON
: 2024-01-24)

CRL.M.C. 6657/2023 FILED BY
DIRECTORATE OF
ENFORCEMENT THROUGH



06.03.2025

4 CRL.M.(BAIL) 387/2025
In CRL.A.-78/2021

5 CRL.M.A. 6919/2025
In W.P.(CRL)-624/2018

6 W.P.(CRL)-737/2025

MOHD ISLAM
V/s THE STATE

OTHER DETAILS OF ADVOCATES:

ADVANCE CAUSE LIST

RAHUL K DUBEY, KANHAIYA SINGHAL

DAVINDER HORA(DAVIENDER@HOTMAIL.COM)(9810188760)(PETITIONER)

DELHI POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ABHAS MISHRA (ADV.SINGHAL@GMAIL.COM)(0)(PETITIONER)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

DEEPA MITTAL
V/s STATE & ORS

OTHER DETAILS OF ADVOCATES:

ALOK TRIPATHI()(8377948979)(PETITIONER)

ALOK TRIPATHI, VIKAS, GAGAN GUPTA, SARTHAK
KAROL, SONAKSHI SINGH

VIKAS ROHTAGI(ROHTAGILAWASSOCIATES@GMAIL.COM)(9871242111)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
SARTHAK KAROL(SARTHAK@KAROLCHAMBERS.COM)(9810446054)(RESPONDENT)
SONAKSHI SINGH(SONAKSHI1081@GMAIL.COM)(9711834225)(RESPONDENT)

YOGESH SHARMA @ RAHUL SHARMA

V/s STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

SANDEEP (SK.ADV30@GMAIL.COM)(0)(PETITIONER)

ARCHIT UPADHAYAY(DHCLSC)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

87

ASSISTANT DIRECTOR
(DISPOSED ON : 2024-10-23 )
BAIL APPLN. 456/2024 FILED BY
SEHEGAL HOSSAIN (DISPOSED
ON : 2024-02-15 )

CRL.M.C. 321/2024 FILED BY
SATISH KUMAR (D. OF HEARING
: 2025-07-29 )

BAIL APPLN. 1663/2024 FILED
BY SEHEGAL HOSSAIN
(DISPOSED ON : 2024-10-04 )
CRL.M.C. 107/2025 FILED BY
SATISH KUMAR (D. OF HEARING
: 2025-03-12 )

P.S.-FIR NO. :(DIRECTORATE OF
ENFORCEMENT-ECIR 41/2020)

P.S.-FIR NO. :(NARELA-
1045/2014)

OTHER CASE FILED AGAINST
SAME P.S.-FIR NO. :(CHANDNI
CHOWK-285/2006)

CRL.A. 628/2010 FILED BY
YOGESH SHARMA (DISPOSED
ON : 2015-03-27 )

W.P.(CRL) 2020/2017 FILED BY
YOGESH SHARMA @ RAHUL
SHARMA (DISPOSED ON : 2017-
08-03 )

W.P.(CRL) 3473/2017 FILED BY
YOGESH SHARMA @ RAHUL
SHARMA (DISPOSED ON : 2017-
12-12)

W.P.(CRL) 3575/2017 FILED BY
YOGESH SHARMA @ RAHUL
SHARMA (DISPOSED ON : 2017-
12-20)

W.P.(CRL) 3355/2017 FILED BY
YOGESH SHARMA @ RAHUL
SHARMA (DISPOSED ON : 2017-
11-29)

W.P.(CRL) 2962/2017 FILED BY
YOGESH SHARMA @ RAHUL
SHARMA (DISPOSED ON : 2017-
10-24)

W.P.(CRL) 1727/2018 FILED BY
YOGESH SHARMA @ RAHUL
SHARMA (DISPOSED ON : 2018-
07-02)

W.P.(CRL) 3725/2018 FILED BY
YOGESH SHARMA @ RAHUL
SHARMA (DISPOSED ON : 2018-
12-13)

W.P.(CRL) 2749/2019 FILED BY
YOGESH SHARMA @ RAHUL
SHARMA (DISPOSED ON : 2019-
09-25)

W.P.(CRL) 3328/2019 FILED BY
YOGESH SHARMA @ RAHUL
SHARMA (DISPOSED ON : 2020-
01-13 )

P.S.-FIR NO. :(CHANDNI
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FOR ADMISSION

7

CRL.A.-1254/2015

AFTER NOTICE MISC. MATTERS

8

9

10

11

12

CRL.A.-255/2008

CRL.A.-909/2015
CRL.M.A. 3651/2020
WITH CRL.A. 598/2016

CRL.A.-598/2016

CRL.A.-78/2025
CRL.M.(BAIL) 137/2025

CRL.M.C.-150/2012
CRL.M.A. 6657/2023
WITH CRL.REV.P. 408/2011

C B SINGH
V/s STATE

OTHER DETAILS OF ADVOCATES:

BITA
V/s STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

SANJIV KUMAR
V/s STATE GNCT OF DELHI

OTHER DETAILS OF ADVOCATES:

MS. FIZANI HUSAIN()(8882106023)(PETITIONER)

STATE OF NCT OF DELHI
V/s SANJEEV KUMAR

OTHER DETAILS OF ADVOCATES:
CHHOTE LAL

V/s STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

ADVANCE CAUSE LIST

D S KOHLI

R.C.PATHAK

RAJIV MOHAN, MS. FIZANI HUSAIN

RAJESH MAHAJAN

HEMANT SINGH

KUNAL ISRANEY(KUNALISRANEY@YAHOO.CO.IN)(9811845379)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

STATE
V/s HARISH BINDAL & ANR

OTHER DETAILS OF ADVOCATES:

MUKESH GUPTA, HRISHIKESH BARUAH,

HRISHIKESH BARUAH

HRISHIKESH BARUAH(HRISHIKESH@HBAURUAH.COM)(9810671087)(PETITIONER)
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CHOWK-285/2006)

OTHER CASE FILED AGAINST
SAME P.S.-FIR NO. :(ANTI-
CORRUPTION BRANCH-
24/2004)

BAIL APPLN. 1190/2007 FILED
BY ASHOK KUMAR GUPTA
(DISPOSED ON : 2007-06-04 )
W.P.(CRL) 456/2009 FILED BY
C.B. SINGH (DISPOSED ON :
2010-02-16 )

CRL.M.C. 1478/2012 FILED BY C
B SINGH (DISPOSED ON : 2012-
12-06)

CRL.A. 1287/2015 FILED BY
ASHOK KUMAR GUPTA (D. OF
HEARING : 2016-02-16 )

CRL.A. 1255/2015 FILED BY S N
GOEL (D. OF HEARING : 2016-
02-16 )

CRL.A. 1238/2015 FILED BY
SANJAY KUMAR JAIN (D. OF
HEARING : 2016-02-16 )

CRL.A. 239/2016 FILED BY THE
STATE ( NCT OF DELHI) (D. OF
HEARING : 2016-05-20 )

P.S.-FIR NO. :(ANTI-
CORRUPTION BRANCH-
24/2004)

OTHER CASE FILED AGAINST
SAME P.S.-FIR NO. :(ALIPUR-
413/2003)

CRL.M.C. 2910/2004 FILED BY
SANDEEP KUMAR (DISPOSED
ON : 2005-03-04 )

CRL.M.C. 626/2007 FILED BY
BITA (DISPOSED ON : 2008-02-
27)

P.S.-FIR NO. :(ALIPUR-
413/2003)

OTHER CASE FILED AGAINST
SAME P.S.-FIR NO. :(PALAM
VILLAGE-235/2014)

CRL.L.P. 309/2016 FILED BY
STATE OF NCT OF DELHI
(DISPOSED ON : 2016-07-13)

P.S.-FIR NO. :(PALAM VILLAGE-
235/2014)

P.S.-FIR NO. :(RANHOLA-

190/2021)

OTHER CASE FILED AGAINST
SAME P.S.-FIR NO. :(SHALIMAR
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13

14

15

16

17

18

19

CRL.REV.P.-408/2011
CRL.M.A. 17833/2013
CRL.M.A. 3576/2022
WITH CRL.M.C. 150/2012

CRL.M.C.-399/2016
CRL.M.A. 1709/2016
CRL.M.A. 13788/2022
WITH CRL.M.C. 3265/2017

CRL.M.C.-3265/2017
CRL.M.A. 13412/2017
CRL.M.A. 13717/2022

CRL.M.C.-2065/2017

CRL.M.C.-5055/2017

CRL.M.C.-734/2018
CRL.M.A. 2651/2018

CRL.M.C.-3307/2018
WITH CRL.M.C. 3311/2018

ADVANCE CAUSE LIST

APOORVA JAIN(APOORVAJAIN811@GMAIL.COM)(7289883662)(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

HRISHIKESH BARUAH(OFFICE@HBARUAH.COM)(9810671087)(RESPONDENT)

PURAKH CHAND MINDA
V/s STATE & ORS.

OTHER DETAILS OF ADVOCATES:

AKSHAMA NATH, HRISHKESH BARUAH,

HRISHIKESH BARUAH

JEEVESH BINDAL(JEEVESHBINDAL@GMAIL.COM)()(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
RAJAT ANEJA, SUNIL MNAGON, ASUTOSH LOHIA

HARJINDER PAL SINGH
V/s STATE & ANR

OTHER DETAILS OF ADVOCATES:

RAJAT ANEJA(RANEJA@ANEJAANDANEJA.COM)(9810727771)(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ASUTOSH LOHIA (ALOHIAADV@GMAIL.COM)(9810120000)(RESPONDENT)

HARJINDER PAL SINGH
V/s STATE & ORS

OTHER DETAILS OF ADVOCATES:

RAJAT ANEJA, ASUTOSH LOHIA

RAJAT ANEJA(RANEJA@ANEJAANDANEJA.COM)()(PETITIONER)
STANDING COUNSEL(STANDINGCOUNNSELGNCTD@GMAIL.COM)()(RESPONDENT)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ASUTOSH LOHIA (ALOHIAADV@GMAIL.COM)(9810120000)(RESPONDENT)

MUSTKEEM AHMAD
V/s THE STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

MANDEEP KUMAR SHARMA, VINOD BHARDWAJ

VINOD BHARDWAJ(VINODKBHARDWAIJ63@GMAIL.COM)(9810088012)(PETITIONER)

CHANDER MOHAN BUDHIRAJA

V/s THE STATE GOVT OF NCT OF DELHI & ANR

OTHER DETAILS OF ADVOCATES:

GOVIND SARDA
V/s STATE & ORS.

OTHER DETAILS OF ADVOCATES:

RAJESH MAHINDRU()(9810194135)(PETITIONER)

SMT. DEEPIKA
V/s STATE & ANOTHER

OTHER DETAILS OF ADVOCATES:

V K MONGA

RAJESH MAHINDRU

KNOWLEX LAW ASSOCIATES, ONKAR ROY,

MANISH KUMAR, RAHUL SHUKLA

KNOWLEX LAW ASSOCIATES()(9958986363)(PETITIONER)
MANISH KUMAR(MANISH_7DEC@YAHOO.CO.IN)(9911008556)(PETITIONER)
RAHUL SHUKLA(RAHUL.LEGAL@GMAIL.COM)(9871735724)(PETITIONER)
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BAGH-542/2005)

BAIL APPLN. 2600/2005 FILED
BY TARUN BINDAL & ANR
(DISPOSED ON : 2006-02-14 )
CRL.M.C. 3743/2008 FILED BY
TARUN BINDAL (DISPOSED ON :
2010-10-21)

CRL.M.C. 533/2010 FILED BY
PURKH CHAND MINDA & ORS
(DISPOSED ON : 2010-02-19 )
CRL.M.C. 3739/2009 FILED BY
HARISH BINDAL (DISPOSED ON :
2010-10-21)

P.S.-FIR NO. :(SHALIMAR BAGH-
542/2005)

Listing Remarks:
AT 03:30 PM

Listing Remarks:
AT 03:30 PM

OTHER CASE FILED AGAINST
SAME P.S.-FIR NO. :(ECONOMIC
OFFENCE WING-236/2013)
W.P.(CRL) 956/2014 FILED BY
HARJINDER PAL SINGH
(DISPOSED ON : 2015-12-10 )
CRL.M.C. 5788/2014 FILED BY
NARENDER NANGIA (DISPOSED
ON : 2016-01-11)

CRL.M.C. 4599/2022 FILED BY
NARINDER KUMAR NANGIA (D.
OF HEARING : 2025-04-22 )

P.S.-FIR NO. :(ECONOMIC
OFFENCE WING-236/2013)

P.S.-FIR NO. :(HAUZ KHAS-
364/2001)

OTHER CASE FILED AGAINST
SAME P.S.-FIR NO.
:(NAJAFGARH-898/2015)

BAIL APPLN. 749/2016 FILED BY
ATUL KUMAR RANA (DISPOSED
ON : 2016-05-25 )

CRL.M.C. 1488/2016 FILED BY
DEEPIKA (DISPOSED ON : 2016-
09-19)

CRL.M.C. 3311/2018 FILED BY
SMT. DEEPIKA (D. OF HEARING :
2025-03-06 )
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20

21

22

23

24

25

CRL.M.C.-3311/2018

CRL.M.C.-3400/2018

CRL.M.C.-961/2021
CRL.M.A. 4891/2021

CRL.M.C.-1852/2021

CRL.M.C.-3154/2021
CRL.M.A. 19516/2021
CRL.M.A. 19518/2021

CRL.M.C.-3431/2021
CRL.M.A. 27316/2023

ADVANCE CAUSE LIST

SMT. DEEPIKA KNOWLEX LAW ASSOCIATES, ONKAR ROY,
V/s STATE & ANOTHER MANISH KUMAR, RAHUL SHUKLA

OTHER DETAILS OF ADVOCATES:

KNOWLEX LAW ASSOCIATES()(9958986363)(PETITIONER)

MANISH KUMAR(MANISH_7DEC@YAHOO.CO.IN)(9911008556)(RESPONDENT)
RAHUL SHUKLA(RAHUL.LEGAL@GMAIL.COM)(9871735724)(PETITIONER)

SURESH DUDEJA & ORS RAVI SONI
V/s STATE ( NCT OF DELHI) & ANR

OTHER DETAILS OF ADVOCATES:
RAVI SONI()(9871507987)(PETITIONER)

MR. GAURANG NAGARSHETH & ORS. BADRINATH B
V/s M/S NLMK INDIA SERVICE CENTER PVT. LTD.

OTHER DETAILS OF ADVOCATES:

MR. GAURANG NAGARSHETH(BADRINATH.ADV@GMAIL.COM)(9810320384)(PETITIONER)

MR. GAURANG NAGARSHETH(BADRINATH.ADV@GMAIL.COM)(9810320384)(PETITIONER)

MR. GAURANG NAGARSHETH(BADRINATH.ADV@GMAIL.COM)(9810320384)(PETITIONER)
B.BADRINATH & KARAN SHARMA(B.BADRINATH@GMAIL.COM)(9810320384)(PETITIONER)
BADRINATHB(BADRINATH.ADV@GMAIL.COM)(9810320384)(PETITIONER)

BADRINATH BALASUBRAMANIAN(<badrinath.adv@gmail.com)(9810320384)(petitioner)

KARAN SHARMA(KARAN.SH.ADV@GAMIL.COM)(8447050923)(PETITIONER)

M/S NLMK INDIA SERVICE CENTER PVT. LTD.(ALOK.RAWAT@NLMK.IN)(1142032200)(PETITIONER)
M/S NLMK INDIA SERVICE CENTER PVT. LTD.(ALOK.RAWAT@NLMK.IN)(1142032200)(PETITIONER)
M/S NLMK INDIA SERVICE CENTER PVT. LTD.(ALOK.RAWAT@NLMK.IN)(1142032200)(PETITIONER)
M/S NLMK INDIA SERVICE CENTRE PVT.LTD(ALOK.RAWAT@NLMK.IN)(114203220)(RESPONDENT)
ALOK

RAWAT(ALOK.RAWAT@NLMK.IN)()(RESPONDENT)</badrinath.adv@gmail.com)(9810320384)(petitioner)

CBI NIKHIL GOEL, HARDIK SHARMA
V/s 1 M QUDDUSI

OTHER DETAILS OF ADVOCATES:

NIKHIL GOEL(REACHNIKHILGOEL@GMAIL.COM)(9810133254)(PETITIONER)
IMQUDDUSI(IMQUDDUSI@GMAIL.COM)()(PETITIONER)

I M QUDDUSI(IMQUDDUSI@GMAIL.COM)()(PETITIONER)

| MA QUDDUSI(IMQUDDUSI@GMAIL.COM)()(PETITIONER)
IMQUDDUSI(IMQUDDUSI@GMAIL.COM)()(RESPONDENT)

HARDIK SHARMA(ADVOCATEHARDIKSHARMA@GMAIL.COM)(9315386954)(RESPONDENT)

BABITA SAINI LALIT KUMAR, VIKRANT MITTAL
V/s GULSHAN KUMAR CHHABRA

OTHER DETAILS OF ADVOCATES:

LALT KUMAR & ASSOCIATES(LEGALOUTLOOK@OUTLOOK.COM)(9313499556)(PETITIONER)
BABITA SAINI(ADVOCATE.BABITASAINI@GMAIL.COM)(9213428247)(PETITIONER)

BABITA SAINI(LALITKUMARAOR@GMAIL.COM)(9313499556)(PETITIONER)

V MITTAL(VFVICOTORY@GMAIL.COM)(9818724611)(RESPONDENT)

GULSHAN KUMAR CHHABRA(VFVIVTORY@GMAIL.COM)(9810231350)(RESPONDENT)
VIKRANT MITTAL(VFVICTORY @ GMAIL.COM)(9868860486)(RESPONDENT)

NEHA PRASAD AKASH KUMAR, AKSHAY CHOWDHARY, MUKESH

V/s STATE OF NCT OF DELHI KUMAR MISHRA

OTHER DETAILS OF ADVOCATES:

Z A SIDDIQUI(ZISHANALAMSIDDIQUI@GMAIL.COM)(9205496159)(PETITIONER)

AKASH SINGH(AKASH.ARYAN03@GMAIL.COM)(9944640753)(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
AKSHAY CHOWDHARY (AKSHAYCHOWDHARY.ADV@GMAIL.COM)(9899982488)(PETITIONER)
AKSHAY (AKSHAYCHOWDHARY.ADV@GMAIL.COM)(9899982488)(PETITIONER)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ZISHANALAM SIDDIQUI (ZISHANALAMSIDDIQUI@GMAIL.COM)()(RESPONDENT)

MUKESH KUMAR MISHRA(ADV.MUKESHKMISHRA@GMAIL.COM)(8527727001)(PETITIONER)
MUKESH KUMAR MISHRA(ADV.MUKESHKMISHRA@GMAIL.COM)(8527727001)(PETITIONER)
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P.S.-FIR NO. :(NAJAFGARH-
898/2015)

OTHER CASE FILED AGAINST
SAME P.S.-FIR NO.
:(NAJAFGARH-898/2015)

BAIL APPLN. 749/2016 FILED BY
ATUL KUMAR RANA (DISPOSED
ON : 2016-05-25 )

CRL.M.C. 1488/2016 FILED BY
DEEPIKA (DISPOSED ON : 2016-
09-19)

CRL.M.C. 3307/2018 FILED BY
SMT. DEEPIKA (D. OF HEARING :
2025-03-06 )

P.S.-FIR NO. :(NAJAFGARH-
898/2015)

P.S.-FIR NO. :(ROHINI SOUTH-
699/2015)

P.S.-FIR NO. :(CBI-
217/2019/A/0009)

P.S.-FIR NO. :(SAKET-208/2021)
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26 CRL.REV.P.-697/2012

27 CRL.REV.P.-659/2013
CRL.M.A. 17546/2013

28  |CRL.REV.P.-6/2025
CRL.M.A. 454/2025

29  |W.P.(CRL)-2382/2017

30 |W.P.(CRL)-515/2020

31 W.P.(CRL)-1477/2020

BHAGWAN DASS
V/s RAJBIR MALIK & ANR.

OTHER DETAILS OF ADVOCATES:

RAKESH KUMAR SHARMA
V/s STATE & ANR

OTHER DETAILS OF ADVOCATES:

VICTIM
V/s STATE OF NCT DELHI

OTHER DETAILS OF ADVOCATES:

ADVANCE CAUSE LIST

SALEKH CHAND YADAV, MP SINGH

NEERAJ ANAND, PRAMATH K SHARMA, HITESH
ANAND

ABHIMANYU KAOOOR

ABHIMANYU KAPOOR(ABHIMANYKAPOOR082@GMAIL.COM)(7011668771)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

DINESH KUMAR
V/s THE STATE

OTHER DETAILS OF ADVOCATES:

SANJEEV BHARDWAJ & ANR

V/s STATE OF NCT OF DELHI & ANR

OTHER DETAILS OF ADVOCATES:

KAPIL CHANDNA()(9899011450)(PETITIONER)

SUBHASH CHANDER

V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

VIVEK SHARMA, ASHISH AGGARWAL

KAPIL CHANDNA

SANDEEP GAUR

P.S.-FIR NO. :(NANGLOI-
383/2010)

P.S.-FIR NO. :(R.K.PURAM-
326/1989)

P.S.-FIR NO. :(KAPASHERA-
144/2024)

OTHER CASE FILED AGAINST
SAME P.S.-FIR NO. :(FARASH
BAZAR-290/2012)

W.P.(CRL) 247/2013 FILED BY
DINESH KUMAR (DISPOSED ON
: 2013-10-22 )

BAIL APPLN. 1819/2012 FILED
BY DINESH KUMAR (DISPOSED
ON : 2013-08-26 )

P.S.-FIR NO. :(FARASH BAZAR-
290/2012)

P.S.-FIR NO. :(DWARKA NORTH-
63/2017)

OTHER CASE FILED AGAINST

AMAN GAUR , SANDEEP GAUR(ASK.ADVOCATESANDSOLICITORS@GMAIL.COM)(9871276893)(PETITIONER) |SAME P.S.-FIR NO. :(NEW
STATE OF NCT OF DELHI(DHCPROSECITIONDELHIPOLICE@GMAIL.COM)()(PETITIONER)

DIRECTOR GENERAL(DHCPROSECTIONDDELHIPOLICE@GMAIL.COM)()(PETITIONER)

DIRECTOR GENERAL(DHCPROSECTIONDDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)
STATE OF NCT OF DELHI(DHCPROSECITIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)
DIRECTOR GENERAL(DHCPROSECTIONDDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)
DIRECTOR GENERAL(DHCPROSECTIONDDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)
STATE OF NCT OF DELHI(DHCPROSECITIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)
STATE OF NCT OF DELHI(DHCPROSECITIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

91

ASHOK NAGAR-175/2001)
CRL.M.C. 2293/2002 FILED BY
AJIT SINGH (DISPOSED ON :
2002-10-29 )

CRL.M.C. 2504/2002 FILED BY
BIJENDER @ DHILLA (DISPOSED
ON : 2002-10-29 )

CRL.M.C. 7462/2003 FILED BY
RS RAJWAT CW 7454/03
(DISPOSED ON : 2003-11-17 )
CRL.M.C. 3195/2003 FILED BY
VIJAY PAL @ KALA (DISPOSED
ON : 2003-08-22 )

CRL.A. 926/2009 FILED BY
PRABHAT SINGH (DISPOSED ON
: 2014-07-08 )

CRL.A. 1010/2009 FILED BY AJIT
SINGH (DISPOSED ON : 2014-07-
08)

CRL.A. 422/2010 FILED BY
SUBHASH CHANDER (DISPOSED
ON : 2014-07-08 )

CRL.A. 452/2010 FILED BY
JITENDER @ JITU (DISPOSED ON
: 2014-07-08 )

CRL.A. 192/2011 FILED BY
JAGMINDER @ HAPPY
(DISPOSED ON : 2014-07-08 )
W.P.(CRL) 2064/2014 FILED BY
AJIT SINGH (DISPOSED ON :
2014-11-13 )

W.P.(CRL) 2045/2014 FILED BY
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ADVANCE CAUSE LIST
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PRABHAT SINGH (DISPOSED ON
:2014-11-13 )

W.P.(CRL) 1800/2015 FILED BY
PRABHAT SINGH (DISPOSED ON
: 2015-08-21 )

W.P.(CRL) 2501/2015 FILED BY
PRABHAT SINGH (DISPOSED ON
: 2016-01-18 )

W.P.(CRL) 1855/2015 FILED BY
JITENDER @ JEETU (DISPOSED
ON :2015-11-19)

W.P.(CRL) 1330/2016 FILED BY
SUBHASH CHANDER (DISPOSED
ON : 2016-05-10 )

W.P.(CRL) 55/2016 FILED BY
SUBHASH CHANDER (DISPOSED
ON : 2016-03-03 )

W.P.(CRL) 3383/2016 FILED BY
SUBHASH CHANDER (DISPOSED
ON : 2017-01-06 )

W.P.(CRL) 3440/2016 FILED BY
SANDEEP AHLAWAT (DISPOSED
ON : 2017-01-03 )

W.P.(CRL) 489/2017 FILED BY
PRABHAT SINGH (DISPOSED ON
: 2017-02-15)

W.P.(CRL) 400/2017 FILED BY
SUBHASH CHANDER (DISPOSED
ON : 2017-02-09 )

W.P.(CRL) 410/2017 FILED BY
AJEET SINGH (DISPOSED ON :
2017-02-13)

W.P.(CRL) 2025/2017 FILED BY
JITENDER @ JEETU (DISPOSED
ON : 2017-09-14 )

W.P.(CRL) 1872/2017 FILED BY
PRABHAT SINGH (DISPOSED ON
: 2017-09-18 )

W.P.(CRL) 644/2018 FILED BY
PRABHAT (DISPOSED ON : 2018-
02-28)

W.P.(CRL) 148/2018 FILED BY
JITENDER @ JEETU (DISPOSED
ON : 2018-01-17 )

W.P.(CRL) 416/2018 FILED BY
PRABHAT (DISPOSED ON : 2018-
02-09)

W.P.(CRL) 2808/2018 FILED BY
SUBHASH CHANDER (DISPOSED
ON : 2018-10-01 )

W.P.(CRL) 3731/2018 FILED BY
JITENDER @ JEETU (DISPOSED
ON : 2019-08-21)

W.P.(CRL) 2676/2018 FILED BY
PRABHAT SINGH (DISPOSED ON
:2018-12-04 )

W.P.(CRL) 36/2019 FILED BY
PRABHAT (DISPOSED ON : 2019-
02-12)

W.P.(CRL) 2523/2019 FILED BY
JITENDER@JEETU (DISPOSED
ON : 2019-09-23 )

W.P.(CRL) 1523/2019 FILED BY
AJIT (DISPOSED ON : 2019-07-
10)

W.P.(CRL) 1330/2019 FILED BY
PRABHAT (DISPOSED ON : 2019-
05-15 )

W.P.(CRL) 3177/2019 FILED BY
JITENDER @ JEETU (DISPOSED
ON : 2019-11-15))

W.P.(CRL) 405/2020 FILED BY
SUBHASH CHANDER (DISPOSED
ON : 2020-02-18 )

W.P.(CRL) 977/2021 FILED BY
SUBHASH CHANDER (DISPOSED
ON : 2021-05-18 )

W.P.(CRL) 2018/2023 FILED BY
SUBHASH CHANDER (DISPOSED
ON : 2023-09-11)

W.P.(CRL) 3131/2023 FILED BY
SUBHASH CHANDER & ORS.
(DISPOSED ON : 2024-01-24 )
W.P.(CRL) 205/2025 FILED BY
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W.P.(CRL)-489/2021

W.P.(CRL)-1370/2021
CRL.M.A. 14864/2021

W.P.(CRL)-1752/2021
WITH W.P.(CRL) 1765/2021

W.P.(CRL)-1765/2021

ADVANCE CAUSE LIST

AJAY SAHNI
V/s COMMISSIONER OF POLICE & ANR.

LAKSHAY JOSHI

OTHER DETAILS OF ADVOCATES:

LAKSHAY JOSHI(LAKSHAYJOSHIO@GMAIL.COM)(9999852428)(PETITIONER)
LAKSHAYJOSHI(LAKSHAYJOSHIO@GMAIL.COM)(9999852428)(PETITIONER)

DELHI POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
CP SNSHRIVASTAV(CP.SNSHRIVASTAV@DELHIPOLICE.GOV.IN)()(RESPONDENT)

MORNI MERCHANTS LIMITED & ORS. MANASHWY JHA, AMRENDRA KUMAR SINGH,
V/s CENTRAL BUREAU OF INVESTIGATION (CBI) & ORS. |MERCY HUSSAIN

OTHER DETAILS OF ADVOCATES:

DR RAVINDER KUMAR BALI(RKBALI@DRBALI.COM)()(RESPONDENT)

DR RAJINDER KUMAR BALI(RKBALI@DRBALI.COM)()(RESPONDENT)

DR RAJINDER KUMAR BALI(RKBALI@DRBALI.COM)()(RESPONDENT)

MORNI MERCHANTS LIMITED(MANAS244@GMAIL.COM)(9013980691)(RESPONDENT)
MORNI MERCHANTS LIMITED(MANAS244@GMAIL.COM)(9013980691)(RESPONDENT)
DR RAJINDER KUMAR BALI(RKBALI@DRBALI.COM)()(RESPONDENT)

MORNI MERCHANTS LIMITED(MANAS244@GMAIL.COM)(9013980691)(RESPONDENT)
DR RAVINDER KUMAR BALI(RKBALI@DRBALI.COM)()(RESPONDENT)

DR RAVINDER KUMAR BALI(RKBALI@DRBALI.COM)()(RESPONDENT)
MANASHWYJHA(MANAS244@GMAIL.COM)(9013980691)(PETITIONER)

MANAS JHA(MANAS244@GMAIL.COM)(9013980691)(PETITIONER)

URVI KAPOOR(URVIKAPOORADV@GMAIL.COM)(9013980691)(PETITIONER)
MANASHWAY JHA(MANAS244@GMAIL.COM)(9873880830)(PETITIONER)

MORNI MERCHANTS LIMITED(LITTYM.08@GMAIL.COM)(9819925339)(PETITIONER)
DR. RAVINDER KUMAR BALI(RKBALI@DRBALI.COM)(9818182456)(PETITIONER)
PUNEET SABHARWAL(SPUNEET36@GMAIL.COM)()(PETITIONER)

CENTRAL BUREAU OF INVESTIGATION (CBI)(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER)

R. C. SABHARWAL(SABHARWAL@HOTMAIL.COM)()(PETITIONER)
PUNEET SABHARWAL(SPUNEET36@GMAIL.COM)()(PETITIONER)

CENTRAL BUREAU OF INVESTIGATION (CBI)(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER)

R. C. SABHARWAL(SABHARWAL@HOTMAIL.COM)()(PETITIONER)
PUNEET SABHARWAL(SPUNEET36@GMAIL.COM)()(PETITIONER)

CENTRAL BUREAU OF INVESTIGATION (CBI)(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER)

R. C. SABHARWAL(SABHARWAL@HOTMAIL.COM)()(PETITIONER)

MR PUNEET SABHARWAL(SPUNEET36@GMAIL.COM)()(RESPONDENT)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
MR R.C. SABJARWAL(SABHARWAL@HORMAIL.COM)()(RESPONDENT)

AMRENDRA KUMAR SINGH(AMAR.ABHINAV@GMAIL.COM)(9313881500)(PETITIONER)
URVIKA(URVIKAPOORADV@GMAIL.COM)()(RESPONDENT)
SABHARWAL(SABHARWAL@HOTMAIL.COM)()(RESPONDENT)
MANAS(MANAS244@GMAIL.COM)()(RESPONDENT)
HOBA(HOBACDEL@CBI.GOV.IN)()(RESPONDENT)
CBI(DLACBI@GMAIL.COM)()(RESPONDENT)

SPUNET (SPUNET362@GMAIL.COM)()(RESPONDENT)

MERCY HUSSAIN(MERCYHUSSAIN@GMAIL.COM)(9873082898)(PETITIONER)

RAJIV KUMAR GAUTAM DHANANJAY SINGH SEHRAWAT
V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:
DHANANJAY SEHRAWAT(ADV.DJSS@GMAIL.COM)(7447000007)(PETITIONER)
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

DHARAM DEV
V/s STATE (NCT OF DELHI)

DHANANJAY SINGH SEHRAWAT
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SUBHASH CHANDER (DISPOSED
ON : 2025-01-24)

P.S.-FIR NO. :(NEW ASHOK
NAGAR-175/2001)

OTHER CASE FILED AGAINST
SAME P.S.-FIR NO. :(MEHRAULI-
170/2020)

W.P.(CRL) 239/2022 FILED BY
GUNVEEN SINGH (DISPOSED ON
: 2025-02-06 )

P.S.-FIR NO. :(MEHRAULI-
170/2020)

OTHER CASE FILED AGAINST
SAME P.S.-FIR NO. :(LAJPAT
NAGAR-268/2018)

BAIL APPLN. 877/2022 FILED BY
RAJENDRA MEHTO (DISPOSED
ON :2023-09-15)

BAIL APPLN. 3455/2021 FILED
BY SURAJ MAHTO (DISPOSED
ON :2021-11-26)

W.P.(CRL) 1765/2021 FILED BY
DHARAM DEV (D. OF HEARING :
2025-03-06)

BAIL APPLN. 3355/2022 FILED
BY RAJEEEV KUMAR YADAV
(DISPOSED ON : 2023-10-06 )

P.S.-FIR NO. :(LAJPAT NAGAR-
268/2018)



06.03.2025 ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST
DHANANJAY SEHRAWAT(ADV.DJSS@GMAIL.COM)(7447000007)(PETITIONER) SAME P.S.-FIR NO. :(LAJPAT
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) NAGAR-268/2018)

W.P.(CRL) 1752/2021 FILED BY
RAJIV KUMAR GAUTAM (D. OF
HEARING : 2025-03-06 )

BAIL APPLN. 877/2022 FILED BY
RAJENDRA MEHTO (DISPOSED
ON :2023-09-15)

BAIL APPLN. 3455/2021 FILED
BY SURAJ MAHTO (DISPOSED
ON :2021-11-26)

BAIL APPLN. 3355/2022 FILED
BY RAJEEEV KUMAR YADAV
(DISPOSED ON : 2023-10-06 )

P.S.-FIR NO. :(LAJPAT NAGAR-
268/2018)

COURT NO. 49
HON"BLE MR.JUSTICE DINESH KUMAR SHARMA

CLICK TOJOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvc?

MEETING ID : 1766397421

NOTE - ALL COUNSELS FOR THE PARTIES,LITIGANTS ARE REQUESTED TO KEEP THEIR MIC IN MUTE MODE TILL THEIR
MATTER 1S CALLED OUT.

NOTE: PLEASE GIVE YOUR APPEARANCES IN THE CHAT BOX OF VC AS FOLLOWS
ITEM NO:-

CASE NO:-

NAME OF COUNSEL APPEARING FOR :-

MOB. NO:-

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO pramod.kumar@dhc.nic.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
CASES INVOLVING DIFFERENTLY-ABLED PERSONS
1 W.P.(C)-13490/2024 AADRITI PATHAK THROUGH HER NEXT FRIEND KUMAR UTKARSH, KAMAL GUPTA
CM APPL. 56425/2024 AND NATURAL MOTHER MRS. SADHANA
SHARMA
V/s GD GOENKA PUBLIC SCHOOL & ANR.
OTHER DETAILS OF ADVOCATES:
ASHOK AGARWAL(JURISTASHOK@GMAIL.COM,
KUMARUTKARSHJI@GMAIL.COM)(9811101923)(PETITIONER)
SANTOSH KUMAR TRIPATHI, GD GOENKA
SCHOOL(STANDINGCOUNSELGNCTD@GMAIL.COM,
PRINCIPAL@GDGOENKAMODELTOWN.COM)(9868250806)(RESPONDENT)
DIRECTORATE OF EDUCATION(DIREDU@NIC.IN)(0)(RESPONDENT)
KAMAL
GUPTA(KAMALGUPTAANDCOMPANY@GMAIL.COM)(9810988094)(RESPONDENT)
2 [CMAPPL. 12516/2025 BHAWESH KUMAR CHOUDHARY MITHILESH KUMAR JAISWAL
In W.P.(C)-2042/2025 V/s UNIVERSITY OF DELHI AND OTHERS

OTHER DETAILS OF ADVOCATES:
SANKATMOCHAN LEGAL SOLUTION
LLP(ADVMITHILESHJAISWAL.CLC@GMAIL.COM)(9891157466)(PETITIONER)

94
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RUPAL MOHINDER(RUPALMOHINDER@GMAIL.COM)(0)(RESPONDENT)

FRESH MATTERS & APPLICATIONS

3 CM APPL. 11496/2025 B S INTERNATIONAL SCHOOL PRAKASH KUMAR
In W.P.(C)-1696/2025 V/s CENTRAL BOARD OF SECONDARY
EDUCATION

OTHER DETAILS OF ADVOCATES:

PRAKASH KUMAR(PRAKASH1B1143@GMAIL.COM)(9313069060)(PETITIONER)
NIYAZI(NIYAZI786@GMAIL.COM)(0)(RESPONDENT)

PRAKASH KUMAR(PRAKASH1B1143@GMAIL.COM)(9313069060)(PETITIONER)

FOR ADMISSION

4 RSA-26/2024 MALKHAN SINGH (DECEASED) THROUGH LRS |VATSALA CHAUHAN, AVNEESH GARG
CM APPL. 6349/2024 AND ORS.
CM APPL. 6351/2024 V/s RAKESH JAIN AND ORS.

CM APPL. 6934/2024
CM APPL. 6935/2024
CM APPL. 8384/2024
CM APPL. 33644/2024
CM APPL. 53361/2024
CM APPL. 54852/2024
CM APPL. 60505/2024

OTHER DETAILS OF ADVOCATES:

SUNIL CHAUHAN (ADVOCATESUNIL12@YAHOO.COM)(9810213040)(PETITIONER)
SUNIL CHAUHAN(ADVOCATESUNIL12@YAHOO.COM)(9810213040)(PETITIONER)
AVNEESH(AVNEESHGARG@GMAIL.COM)()(RESPONDENT)

SUNIL CHAUHAN(ADVOCATESUNIL12@YAHOO.COM)(9810213040)(PETITIONER)
AVNEESH GARG(AVNEESHGARG@GMAIL.COM)()(RESPONDENT)

AVNEESH GARG(AVNEESH.GARG@GMAIL.COM)()(RESPONDENT)
SUNIL(ADVOCATESUNIL12@YAHOO.COM)()(PETITIONER)

AVNEESH GARG(AVNEESHGARG@GMAIL.COM)(9818479699)(RESPONDENT)
SUNIL CHAUHAN(ADVOCATESUNIL12@YAHOO.COM)(9810213040)(PETITIONER)
AVNEESH GARG(AVNEESHGARG@GMAIL.COM,
AVNEESH.GARG@GMAIL.COM)()(RESPONDENT)
SUNIL(ADVOCATESUNIL12@YAHOO.COM)()(PETITIONER)

AVNEESH GARG(AVNEESH.LEGAL@GMAIL.COM)(9818479699)(RESPONDENT)
AVNEESH GARG(AVNEESHGARG@GMAIL.COM)(0)(PETITIONER)

AVNEESH GARG(AVNEESHGARG@GMAIL.COM)(9818479699)(RESPONDENT)
SUNIL(ADVOCATESUNIL12@YAHOO.COM)(0)(PETITIONER)

SV A LAW (SUNILCHAUHAN@SVALEGAL.CO.IN)(9810213040)(PETITIONER)
AVNEESH GARG(AVNEESHGARG@GMAIL.COM)(0)(RESPONDENT)

5 CM APPL. 894/2025 MAA GAYATRI ARYA KANYA RAVI KANT
In W.P.(C)-5388/2024 MAHAVIDYALAYA
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION AND ANR

OTHER DETAILS OF ADVOCATES:
MAYANK MANISH AND RAVI
KANT(MAYANKRAVILEGALOFFICE@GMAIL.COM)(9871522124)(PETITIONER)
MR AKHIL
SRIVASTAVA(AKHILSRIVASTAVALLB@GMAIL.COM)(7838681565)(RESPONDENT)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT)

MAYANK MANISH AND RAVI
KANT(MAYANKRAVILEGALOFFICE@GMAIL.COM)(9871522124)(PETITIONER)
NCTEINDHC(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT)

AFTER NOTICE MISC. MATTERS

6 EX.F.A.-1/2019 JAI RAM 1 S DAHIYA
CM APPL. 499/2019 V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:
I S DAHIYA()(9810925303)(PETITIONER)

7 EX.F.A.-41/2024 NAUSHAD KHAN AND ORS TANYA GUPTA, MOHAMMAD
CM APPL. 67640/2024 V/s RIYAZUDDIN AND ORS SULAMAN KHAN
CM APPL. 70253/2024

OTHER DETAILS OF ADVOCATES:
LEGAL INVEST(LEGALINVEST23@GMAIL.COM)(8076436608)(PETITIONER)
ARUN (ARUNLAWYER1@GMAIL.COM)(0)(RESPONDENT)

M S KHAN(KHANLAWYER1@GMAIL.COM)(9818416099)(PETITIONER)
LEGAL INVEST(LEGALINVEST23@GMAIL.COM)(0)(RESPONDENT)

8 RFA-558/2007 SATISH CHAWLA J.M.BARI, ASHU JAIN, SHWETA BARI
CM APPL. 2975/2008 V/s KANWAL PAL SINGH

OTHER DETAILS OF ADVOCATES:
SHWETA BARI(JAGMOHANBARI54321@GMAIL.COM)(8383809781)(PETITIONER)
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10

11

12

13

14

15

16

17

18

19

20

RFA-315/2009
CM APPL. 24666/2024

CM APPL. 1589/2025(CM For
Restoration)
In RFA-298/2010(Disposed off case)

RFA-471/2011
CM APPL. 16881/2011
CM APPL. 16882/2011

RFA-533/2011

RFA-537/2011

RFA-538/2011

RFA-541/2011

RFA-543/2011

RSA-102/2013
CM APPL. 8493/2013

CM APPL. 785/2025(CM For
Restoration)
In RSA-156/2017(Disposed off case)

RSA-73/2024

CM APPL. 42801/2024
In RSA-133/2024

VIJAY KUMAR SHARMA & ORS.
V/s SHRI SURINDER KUMAR & ANR

OTHER DETAILS OF ADVOCATES:

ADVANCE CAUSE LIST

D.S. MARWAHA&DEEPIKA V.
MARWAHA, RAHUL MALHOTRA,
BASANT KUMAR GUPTA, VISHAL
BHARDWAIJ, ALKA GAUTAM, SHALU
KUMARI, RISHAV KASHYAP, RAHUL
MALHOTRA

RAHUL MALHOTRA (RAHULSSMALHOTRA@GMAIL.COM)(9899218215)(PETITIONER)
ALKA GAUTAM(ALKAGAUTAMO01@GMAIL.COM)(9643160699)(PETITIONER)

SHALU KUMARI(JANGRASHALUO1@GMAIL.COM)(9354508112)(PETITIONER)
RISHAV KASHYAP(RISHAVKASHYAP29@GMAIL.COM)(9599902304)(PETITIONER)
RISHAV KASHYAP(RISHAVKASHYAP29@GMAIL.COM)(9599902304)(PETITIONER)
RAHUL MALHOTRA(RAHULSSMALHOTRA@GMAIL.COM)(9899218215)(PETITIONER)

SYLVANIA & LAXMAN LTD
V/s NEW LIGHT INDUSTRIES & ANR

OTHER DETAILS OF ADVOCATES:
RAJENDER

RAJENDER AGARWAL, RAJENDER
KUMAR AGGARWAL, PRASHANT
MENDIRATTA

AGARWAL(RAJENDERANOOPADV@GMAIL.COM)(9911145544)(PETITIONER)

MRS JAGRIT KAUR & ORS
V/s SHASHI BHUSHAN

OTHER DETAILS OF ADVOCATES:

PUSHPA SINGH, AYUSHI SINGHAL

PUSHPA SINGH(CONTACT.DILIPSINGH@GMAIL.COM)(9810111052)(PETITIONER)
AYUSHI SINGHAL(AYUSHISINGHAL1512@GMAIL.COM)(8826178008)(RESPONDENT)

PAWAN HANS HELICOPTERS LTD
V/s CAP JAI SINGH YADAV & ORS

OTHER DETAILS OF ADVOCATES:

NIRBHAY KUMAR
V/s MADHU KANT

OTHER DETAILS OF ADVOCATES:

MADHU KHANNA
V/s FLEXCEL PLASTICS & ANR

OTHER DETAILS OF ADVOCATES:

CEC INTERNATIONAL CORPORATION INDIA
PVTLTD
V/s AMITA PURI

OTHER DETAILS OF ADVOCATES:

FABRIKA INTERNATIONALE & ORS
V/s SK WEAVING PVT LTD

OTHER DETAILS OF ADVOCATES:

M/S FAMILY PLANNING ASSOCIATION OF
INDIA
V/s MR | P VIJ AND ORS

OTHER DETAILS OF ADVOCATES:
K K SANDHU & ANR.
V/s MOHAN SINGH KASHYAP & ANR.

OTHER DETAILS OF ADVOCATES:

PUNEET TANEJA

MAHAVIR SHARMA

ASHISH KAPUR

RR KUMAR

ARVIND CHAUDHARY

SIDDHARTH DIAS

SANJIV BAHL/ EKLAVYA BAHL/
KARAN BHARIHOKE, EKLAVYA BAHL,
KASIM KHAN

EKLAVYA BAHL(EKLAVYA@BNALAW.IN)(9891122330)(PETITIONER)
KASIM KHAN(KASIM_KHANZZ@YAHOO.COM)(9873787009)(PETITIONER)

BADLE RAM (SINCE DECEASED) THROUGH
LRS.
V/s RAM KALI & ORS.

OTHER DETAILS OF ADVOCATES:
RAJENDER()(9990112300)(PETITIONER)
BIJENDER()(9971119444)(PETITIONER)
RAJ()(9958417168)(PETITIONER)
SHREENAYAY LEGAL

MADHU SUDAN BHAYANA

ASSOCIATES(MADHUSUDANBHAYANA@GMAIL.COM)(9891617861)(PETITIONER)

SURESH()(9811182098)(RESPONDENT)

SH BABU LAL BAGORIYA AND ORS
V/s SH LEKH RAJ BHARTI AND ANR

OTHER DETAILS OF ADVOCATES:

AAKANKSHA KAUL, JEEVESH
NAGRATH

AAKANKSHA KAUL, AMAN SAHANI, DIGVIJAY PRASAD, VERSHA
SINGH(AAKANKSHAKAUL154@GMAIL.COM)(9818131566)(PETITIONER)
JEEVESH NAGRATH(J.NAGRATH@NAGRATHLAW.COM)(9810710058)(RESPONDENT)
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21 RSA-9/2025
CM APPL. 2317/2025
CM APPL. 2318/2025

22 TR.P.(C.)-197/2024

23 [TR.P.(C.)-201/2024

24  [TR.P.(C.)-207/2024
CM APPL. 72546/2024

25  |W.P.(C)-3091/2017

26  |W.P.(C)-3339/2023
CM APPL. 22790/2023
WITH W.P.(C) 2996/2023

27  W.P.(C)-4210/2023
WITH W.P.(C) 5291/2023
W.P.(C) 5232/2023

28  W.P.(C)-5232/2023

29  W.P.(C)-5291/2023

ADVANCE CAUSE LIST

PRAMOD TALRA VINAY CHADDA
V/s KAMAL SINGH

OTHER DETAILS OF ADVOCATES:
J K CHAWLA (JKCHAWLA.JKC@GMAIL.COM)(9810521722)(PETITIONER)

BRIJVEER SINGH NAUSHAD AHMED KHAN
V/s VARSHA RANI

OTHER DETAILS OF ADVOCATES:

MR PRANAV GARG HARSHIT AGARWAL, NIMISH CHIB
V/s SUCCESSIVE TECHNOLOGIES PVTLTD. AND
ORS.

OTHER DETAILS OF ADVOCATES:

HARSHIT AGARWAL(KGCONSORSLLP@GMAIL.COM)(9560284991)(PETITIONER)
SUCCESSIVE TECH(ACCOUNTS@SUCCESSIVE.TECH)(0)(RESPONDENT)
SUCCESSIVE TECH(SID@SUCCESSIVE.TECH)(0)(RESPONDENT)

NIMISH CHIB(NIMISHCHIB@GMAIL.COM)(9810823566)(RESPONDENT)

MRS CHANCHAL MANSI SHARMA
V/s MR ARVIND SINGH CHAUHAN

OTHER DETAILS OF ADVOCATES:

MANSI
SHARMA(CHAMBERSOFMANSISHARMA@GMAIL.COM)(9910201722)(PETITIONER)
ARVIND CHAUHAN(ARVINDCHAUHAN63@ROCKETMAIL.COM)(0)(RESPONDENT)

RACHIT SACHDEVA RACHIT SACHDEVA, MANIKSHA
V/s GURU GOBIND SINGH INDRAPRASTHA SINGH
UNIVERSITY AND ORS

OTHER DETAILS OF ADVOCATES:
MANIKSHA SINGH(ADV.MANIKSHASINGH@GMAIL.COM)(7838017666)(PETITIONER)
MANIKSHA SINGH(ADV.MANIKSHASINGH@GMAIL.COM)(7838017666)(PETITIONER)

ROSHAN AND ORS. KANHAIYA KUMAR, GIRJESH
V/s GOVERNMENT OF NCT OF DELHI AND PANDEY, SATYAKAM
ANR.

OTHER DETAILS OF ADVOCATES:

KANHAIYA KUMAR(KANHAIYASUPREME@GMAIL.COM)(9650525771)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
CAREER PLUS GROUP(CONTACT@CAREERPLUSGROUP.COM)()(RESPONDENT)
GIRIJESH PANDEY(GIRIJESHPANDEY1974@GMAIL.COM)(9213119564)(PETITIONER)
GIRIJESH PANDEY(GIRIJESHPANDEY1974@GMAIL.COM)(9213119564)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(PETITIONER)
KANHAIYA (KANHAIYASUPERME@GMAIL.COM)()(RESPONDENT)

KANHAIYA (KANHAIYASUPREME@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
GIRIJESH PANDEY
(GIRUESHPANDEY1974@GMAIL.COM)(9213119564)(RESPONDENT)

SATYAKAM (SATYAKAMADVOCATE@GMAIL.COM)(9868219633)(RESPONDENT)

ALZENA KHAN SRAVAN KUMAR KARANAM
V/s UNIVERSITY OF DELHI

OTHER DETAILS OF ADVOCATES:

MOHIT K JAKHAR (ADVSARVAN@GMAIL.COM)(9811237009)(PETITIONER)

P SANTOSH KUMAR (ADVSARVAN@GMAIL.COM)(9811237009)(PETITIONER)
SRAVAN KUMAR (ADVSRAVAN@GMAIL.COM)(9811237009)(PETITIONER)
MEDHA SINGH (ADVSARVAN@GMAIL.COM)(9811237009)(PETITIONER)

HEAD DE[PARTMENT OF POLITICAL SCIENCE
(HEAD@POLSCIENCE.DU.AC.IN)()(RESPONDENT)

DEAN, FACULTY OF SOCIAL SCIENCE (ADMINBLOCK@DU.AC.IN)()(RESPONDENT)
RUPALIMOHINDER (RUPALMOHINDER@GMAIL.COM)()(RESPONDENT)
UNIVERSITY OF DELHI (VC@DU.AC.IN)()(RESPONDENT)

AMARDEEP CHAUHAN AND ORS. SRAVAN KUMAR KARANAM
V/s UNIVERSITY OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:
SRAVAN KUMAR(ADVSRAVAN@GMAIL.COM)(9811237009)(PETITIONER)
RUPAL MOHINDER(RUPALMOHINDER@GMAIL.COM)()(RESPONDENT)

ANKIT SINGH PATEL AND ORS. SRAVAN KUMAR KARANAM
V/s UNIVERSITY OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:
SRAVAN KUMAR(ADVSRAVAN@GMAIL.COM)(9811237009)(PETITIONER)
RUPAL MOHINDER (RUPALMOHINDER@GMAIL.COM, VC@DU.AC.IN,
ADMINBLOCK@DU.AC.IN)()(RESPONDENT)
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30

31

32

33

34

35

36

37

38

W.P.(C)-8913/2024
CM APPL. 36383/2024

W.P.(C)-9375/2024
WITH W.P.(C) 2996/2023

W.P.(C)-9840/2024
CM APPL. 40380/2024
CM APPL. 42690/2024

W.P.(C)-15615/2024

W.P.(C)-16200/2024
CM APPL. 68086/2024

W.P.(C)-16337/2024
CM APPL. 68905/2024

W.P.(C)-16450/2024
CM APPL. 69440/2024

W.P.(C)-17380/2024
WITH W.P.(C) 9375/2024

W.P.(C)-17454/2024
CM APPL. 74208/2024

ADVANCE CAUSE LIST

POLSCIENNCE(HEAD@POLSCIENCE.DU.AC.IN, DEAN_EXAM@DU.AC.IN,
DSW@DU.AC.IN)()(RESPONDENT)

BANYAN TREE SCHOOL
V/s GOVERNMENT OF NCT OF DELHI & ANR.

VIERAT K. ANAND

OTHER DETAILS OF ADVOCATES:
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

M/S WEZEN EDUCATION PVT. LTD. THROUGH KARAN CHHIBBER
ITS DIRECTOR
V/s GOVT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

KARAN CHHIBBER(KARANCHIBBER26@GMAIL.COM)(9654003808)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

MAHANT DARSHAN DAS MAHILA COLLEGE ANANDH K, AMITESH KUMAR
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION & ORS.

OTHER DETAILS OF ADVOCATES:

S A LAW(ANANDH@SALAW.IN)(9718345466)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

SA LAW NISHITA JAGETIA(ANANDH@SALAW.IN)(9718345466)(PETITIONER)
UNION OF INDIA, NCTEINDHC, RAHUL MADAN(UOIDHC@GMAIL.COM,
NCTEINDHC@GMAIL.COM, MADANRAHUL18@GMAIL.COM)(0)(RESPONDENT)
UNION OF INDIA, NCTEINDHC, RAHUL MADAN(UOIDHC@GMAIL.COM,
NCTEINDHC@GMAIL.COM, MADANRAHUL18@GMAIL.COM)(0)(RESPONDENT)
SIDDHARTHA SHANKAR ROY, BRABU(SIDDHARTHASHANKARRAY23@GMAIL.COM,
REGISTRAR.BRABU@GMAIL.COM)(0)(RESPONDENT)

AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)

ABDUL WARISH SHEIKH SHAILENDRA SINGH, OM PRAKASH,
V/s UNIVERSITY GRANTS COMMISSION PANKHURI SHRIVASTAVA

OTHER DETAILS OF ADVOCATES:

SHAILENDRA
SINGH(ADVSHAILENDRAPSINGH@GMAIL.COM)(8171777154)(PETITIONER)

LEGAL BUREAU UGC, UNION OF INDIA, AKURUP(LEGALBUREAUUGC@GMAIL.COM,
UOIDHC@GMAIL.COM, OFFICE@AKURUP.COM)(1123384193)(RESPONDENT)
NTA(GENADMIN@NTA.AC.IN)(0)(RESPONDENT)

OM PRAKASH(OUMLAWASSOCIATES@GMAIL.COM)(9818199103)(RESPONDENT)
PANKHURI
SHRIVASTAVA(PANKHURIS.OFFICE@GMAIL.COM)(9899189200)(PETITIONER)

AKASH JATAV ARPIT BHARGAVA
V/s FACULTY OF TECHNOLOGY & ANR.

OTHER DETAILS OF ADVOCATES:

ARPIT BHARGAVA(ARPIT.LAW@GMAIL.COM)(9871316969)(PETITIONER)
DU, RUPAL MOHINDER(OFFICE@FOT.DU.AC.IN,
RUPALMOHINDER@GMAIL.COM)(0)(RESPONDENT)

DR ANKIT DHANKAR AND ORS. SHIVENDRA SINGH
V/s THE MEDICAL COUNSELLING COMMITTEE
AND ORS.

OTHER DETAILS OF ADVOCATES:

SHIVENDRA SINGH(SHIVENDRASINGH065@GMAIL.COM)(9582194010)(PETITIONER)
KIRTIMAN SINGH, UNION OF INDIA, DEV
SINGH(KIRTIMANSINGH.OFFICE@GMAIL.COM, UOIDHC@GMAIL.COM,
OFFICESINGHDEV1@GMAIL.COM)(1123384193)(RESPONDENT)

ANITA SAHANI, RAMESH SINGH(ANITASAHANI@HOTMAIL.COM,
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

THE VIVEKANAND SCHOOL NARELA PRAMOD GUPTA
V/s CENTRAL BOARD OF SECONDARY
EDUCATION

OTHER DETAILS OF ADVOCATES:
PRAMOD GUPTA(INDUSLAW77 @GMAIL.COM)(9810083370)(PETITIONER)
NIYAZI(NIYAZI786 @GMAIL.COM)(9810413706)(RESPONDENT)

DR LAKSHMAIAH IAS STUDY CIRCLE KARAN CHOPRA
V/s GOVT. OF NCVT OF DELHI

OTHER DETAILS OF ADVOCATES:

SHAGUN RUHIL (SHAGUNRUHILO01@GMAIL.COM)(9654009129)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

USM PUBLIC SEC SCHOOL AKHILESH KUMAR SINGH
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
AKHILESH KUMAR SINGH, ASHVINI KUMAR
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39 |W.P.(C)-17791/2024
CM APPL. 75763/2024
CM APPL. 11751/2025

40 |W.P.(C)-17798/2024
CM APPL. 75788/2024
CM APPL. 11482/2025

41 W.P.(C)-517/2025
CM APPL. 2416/2025

42 |\W.P.(C)-543/2025
CM APPL. 2479/2025

43 W.P.(C)-1390/2025
CM APPL. 6757/2025

FOR DISPOSAL
44 RFA-561/2015

45  |W.P.(C)-5442/2019
CM APPL. 23893/2019

END OF THE BOARD/FOR DISPOSAL MATTERS

46 RSA-193/2014
CM APPL. 12380/2014
CM APPL. 12116/2025

ADVANCE CAUSE LIST

MISHRA(AKHILESHSINGH115@GAMIL.COM)(9910259027) (PETITIONER)
UOI AND ANR(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

CENTRAL BOARD OF SECONDARY
EDUCATION(NIYAZI786@GMAIL.COM)(0)(RESPONDENT)

CH BALDEV SINGH MODEL SCHOOL PRAKASH KUMAR
V/s CENTRAL BOARD OF SECONDARY
EDUCATION

OTHER DETAILS OF ADVOCATES:

PRAKASH KUMAR(PRAKASH1B1143@GMAIL.COM)(9313069060)(PETITIONER)
NIYAZI, PRAKASH KUMAR(NIYAZI786@GMAIL.COM,
KKUMARPRAKASH@YAHOO.IN)(0)(RESPONDENT)

PRAKASH KUMAR(PRAKASH1B1143@GMAIL.COM)(9313069060)(PETITIONER)

S G N PUBLIC SCHOOL PRAKASH KUMAR
V/s CENTRAL BOARD OF SECONDARY
EDUCATION

OTHER DETAILS OF ADVOCATES:

PRAKASH KUMAR(PRAKASH1B1143@GMAIL.COM)(9313069060)(PETITIONER)
NIYAZI(NIYAZI786@GMAIL.COM)(0)(RESPONDENT)

PRAKASH KUMAR(PRAKASH1B1143@GMAIL.COM)(9313069060)(PETITIONER)
NIYAZI(NIYAZI786@GMAIL.COM)(0)(RESPONDENT)

DAGAR JAN SHIKSHA VIKAS SAMITI AND ANR. |PUSHPENDER KAUSHIK
V/s UOI AND ORS

OTHER DETAILS OF ADVOCATES:

PUSHPENDER
KAUSHIK(PUUSHPENDER_ADVOCATE@REDIFFMAIL.COM)(9212330229)(PETITIONER)
PARVEEN KUMAR(PARVEENKRADVOCATE@GMAIL.COM)(9818534371)(PETITIONER)
NIYAZI, UNION OF INDIA(NIYAZI786@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

BHARAT MATA SARASWATI BAL MANDIR AND ABHILASH VASHISHT
ANR

V/s CENTRAL BOARD OF SECONDARY

EDUCATION AND ANR

OTHER DETAILS OF ADVOCATES:
ABHILASH
VASHISHT(LAWCHAMBERSOFABHILASH@GMAIL.COM)(9873700067)(PETITIONER)
SANTOSH KUMAR TRIPATHI, AVNISH AHLAWAT,
NIYAZI(STANDINGCOUNSELGNCTD@GMAIL.COM, AVNISHAHLAWAT@YAHOO.COM,
NIYAZI786@GMAIL.COM)(9868250806)(RESPONDENT)

CENTRAL BOARD OF SECONDARY EDUCATION(SECY-CBSE@NIC.IN)(0)(RESPONDENT)

LACHEE SURESH SAMBARE NIHAL SINGH SHEKHAWAT
V/s NATIONAL TESTING AGENCY & ORS.

OTHER DETAILS OF ADVOCATES:

YATHARTH ROHILA(NIHAL.SHEKHAWAT@GMAIL.COM)(9928096483)(PETITIONER)
NTA, KHANNA, NMC(GENADMIN@NTA.AC.IN, ADVKHANNA2002@GMAIL.COM,
REGISTRATION@NMC.ORG.IN)(0)(RESPONDENT)

DEV SINGH, NATBOARD, HARSHA PEECHARA(OFFICESINGHDEV@GMAIL.COM,
EDOFFICE@NATBOARD.EDU.IN, SHPEECHARA@GMAIL.COM)(0)(RESPONDENT)

SATISH MITTAL VIMAL ANAND, G K KAUSHIK, SACHIN
V/s PRABHASH CHAND JAIN KAUSHIK

OTHER DETAILS OF ADVOCATES:
SACHIN KAUSHIK(KAUSHIK.SACHIN909@GMAIL.COM)(9871373244)(PETITIONER)

STATE OF HARYANA SAMAR VUJAY SINGH
V/s DELHI INSTITUTE OF TECHNOLOGY AND
MANAGEMENT AND ANR.

OTHER DETAILS OF ADVOCATES:
SAMAR VIJAY SINGH()(9650828181)(PETITIONER)

DELHI DEVELOPMENT AUTHORITY MANIKA TRIPATHY PANDEY,

V/s KALU RAM @ KALU & ORS SANYAM KHETARPAL, MAHMOOD
HASAN, MAHMOOD HASSAN,
PRAMOD KUMAR, SARVAPRIYA
MAKKAR, VIJAY KASANA, SANYAM
KHETARPAL

OTHER DETAILS OF ADVOCATES:
SANYAM KHETARPAL()(9873674225)(PETITIONER)

SARVAPRIYA
MAKKAR(SARVAPRIYA.MAKKAR@OUTLOOK.COM)(8861504977)(RESPONDENT)
VIJAY KASANA(VIJAYDKASANA@GMAIL.COM)(9873416665)(PETITIONER)
SANYAM KHETARPAL(SANYAM@KHETARPAL.CO.IN)(9873674225)(RESPONDENT)

99



06.03.2025 ADVANCE CAUSE LIST

47 RSA-202/2017
CM APPL. 43805/2017 (CROSS OBJ.) LRS
V/s GURUDWARA MANAGEMENT
COMMITTEE & ORS

SARTI DEVI (DECEASED) NOW PRESENTED BY |R K BHARDWAIJ, RESMITHA R
CHANDRAN, NEERAJ BHARDWAJ,
RAM SHANKAR, PRADYUMN RAO

OTHER DETAILS OF ADVOCATES:

NEERAJ BHARDWAIJ(NEERAJLAWYER79@GMAIL.COM)(9350271061)(PETITIONER)
RAM SHANKAR (RAMASHANKAR15@YAHOO.COM)(9811214465)(PETITIONER)
PRADYUMN RAO(PRADYUMN.RAO@GMAIL.COM)(9999952258)(RESPONDENT)

RAJESH MADAN ANMOL PANWAR
V/s DIRECTOR OF EDUCATION & ORS.

48 |W.P.(C)-16141/2022
CM APPL. 50436/2022

OTHER DETAILS OF ADVOCATES:

ANMOL PANWAR(ANMOLPANWAR_11@YAHOO.COM)(9871717254)(PETITIONER)
ANMOL PANWAR(ANMOLPANWAR_11@YAHOO.COM)(9871717254)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
AVNISH AHLAWAT(AVNISH@ AHLAWATASSOCIATES.IN)()(RESPONDENT)

COURT NO. 25
HON"BLE MS.JUSTICE SWARANA KANTA SHARMA

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvc

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmbharatqulati.dhc@qgov.in

ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
INTERIM BAIL

1 BAIL APPLN.-779/2025 HIMANSHU KAUSHAL KUMAR

CRL.M.A. 5605/2025
CRL.M.A. 5606/2025

V/s THE STATE (N.C.T. OF DELHI)

OTHER DETAILS OF ADVOCATES:
RAHUL THAKUR ()(9716727289)(PETITIONER)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

BAIL

2 BAIL APPLN.-4675/2024 AHAMAD JAN SIDHIQ PRATYUSH PRASANNA

V/s NARCOTICS CONTROL BUREAU

OTHER DETAILS OF ADVOCATES:
OFFICE PLC(OFFICE@PRASANNALAWCHAMBERS.IN)(0)(PETITIONER)
NARCOTICS CONTROL BUREAU(LEGDZU-NCB@GOV.IN)(0)(RESPONDENT)

100

OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(MANGOLPURI-820/2017)

BAIL APPLN. 705/2018 FILED BY MOHD FAISAL
(DISPOSED ON : 2019-05-01 )

BAIL APPLN. 3039/2023 FILED BY VIKAS
(DISPOSED ON : 2024-04-09 )

BAIL APPLN. 4564/2024 FILED BY HIMANSHU
(DISPOSED ON : 2025-01-17 )

P.S.-FIR NO. :(MANGOLPURI-820/2017)

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(N.C.B. R.K.PURAM-SC 138/2021)

BAIL APPLN. 320/2024 FILED BY SULIAMAN
AGHA SAIHOON (DISPOSED ON : 2024-05-02 )
CRL.M.C. 5595/2024 FILED BY SULIAMAN
AGHA SAIHOON (DISPOSED ON : 2024-07-23 )


https://delhihighcourt.webex.com/meet/dhcecourtvc�
mailto:cmbharatgulati.dhc@gov.in�

06.03.2025

3

4

BAIL APPLN.-4755/2024

BAIL APPLN.-752/2025

BAIL APPLN.-791/2025

BAIL APPLN.-830/2025

W.P.(CRL)-375/2025
CRL.M.A. 3291/2025

SUSPENSION OF SENTENCE

8

10

11

CRL.REV.P.-355/2024
CRL.M.(BAIL) 432/2024

CRL.REV.P.-434/2024
CRL.M.(BAIL) 545/2024

CRL.REV.P.-893/2024
CRL.M.(BAIL) 1158/2024
CRL.M.A. 20455/2024

CRL.REV.P.-920/2024
CRL.M.(BAIL) 1195/2024

ADVANCE CAUSE LIST

HITESH KUMAR
V/s STATE GOVT. OF NCT OF DELHI

PRITISH SABHARWAL

OTHER DETAILS OF ADVOCATES:
PRITISH SABHARWAL (PRITISHSABHARWAL11@GMAIL.COM )(9810264114)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

VIMLA DEVI
V/s STATE OF NCT OF DELHI

SUNIL PRAKASH PANDEY

OTHER DETAILS OF ADVOCATES:

SUNIL PRAKASH PANDEY
(SUNILPANDEYADVOCATE1983@GMAIL.COM)(9891256082)(PETITIONER)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

HARENDER NAGAR @KD
V/s STATE OF NCT OF DELHI

AASTIK DHINGRA

OTHER DETAILS OF ADVOCATES:
LAW LINKERS(LAWLINKER76 @YAHOO.CO.IN)(0)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

BIPLAB HALDAR DIBYADYUTI BANERJEE
V/s STATE GOVT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
DIBYADYUTI BANERJEE()(9958736762)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ARJUN SINGH ABDUL KADIR
V/s THE STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:
SALIM MALIK (SMALIK5051@GMAIL.COM)(9910595051)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

DHARMENDRA
V/s STATE OF NCT DELHI (THROUGH SHO PS
WELCOME) AND ANOTHER

SUNIL KUMAR, PANKAJ JHA

OTHER DETAILS OF ADVOCATES:

PANWAR & ASSOCIATES(SUNILPANWAR@GMAIL.COM)(9810177399)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
PANKAJ JHA(FIRMFORJUSTICE@GMAIL.COM)(9210655760)(RESPONDENT)

ENAMUL HAQ SHANTHA DEVI RAMAN
V/s THE STATE N.C.T OF DELHI

OTHER DETAILS OF ADVOCATES:
PUNEET KUMAR(PUNEETKUMAR436@GMAIL.COM)(9873197346)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SUDHIR BUDHIRAJA PUSHPA SINGH
V/s DHRUV MAHAJAN

OTHER DETAILS OF ADVOCATES:
DILP SINGH (OFFICE.DILIPSINGH@GMAIL.COM)(9810111052)(PETITIONER)

KULDEEP AMIT SAHNI
V/s STATE GOVT. OF NCT OF DELH

OTHER DETAILS OF ADVOCATES:
AMIT SAHNI(OFFICEOFAMITSAHNI@GMAILCOM)(9990513500)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
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P.S.-FIR NO. :(N.C.B. R.K.PURAM-SC 138/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(SHAHDARA-43/2019)

W.P.(CRL) 2042/2019 FILED BY DINCUR BAJAJ
(DISPOSED ON : 2022-07-20 )

CRL.M.C. 4580/2024 FILED BY HITESH KUMAR
(D. OF HEARING : 2025-03-10 )

BAIL APPLN. 2696/2024 FILED BY HITESH
KUMAR (DISPOSED ON : 2024-09-04 )

P.S.-FIR NO. :(SHAHDARA-43/2019)

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(OLD DELHI RAILWAY STATION-77/2024)
BAIL APPLN. 801/2025 FILED BY SEEMA
(DISPOSED ON : 2025-02-24 )

P.S.-FIR NO. :(OLD DELHI RAILWAY STATION-
77/2024)

P.S.-FIR NO. :(MUKHERJEE NAGAR-713/2024)

P.S.-FIR NO. :(GREATER KAILASH-47/2025)

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(S.P. BADLI-518/2024)

W.P.(CRL) 755/2025 FILED BY SHIVAM (D. OF
HEARING : 2025-03-05 )

W.P.(CRL) 765/2025 FILED BY PRADEEP SINGH
(D. OF HEARING : 2025-03-05 )

P.S.-FIR NO. :(S.P. BADLI-518/2024)

P.S.-FIR NO. :(VIVEK VIHAR-522/2016)

P.S.-FIR NO. :(I.P.ESTATE-56/2017)



06.03.2025

FOR ADMISSION

12

13

14

15

16

CRL.M.C.-860/2025
CRL.M.A. 3991/2025

CRL.REV.P.-830/2024
CRL.M.A. 19229/2024
CRL.M.A. 19230/2024

CRL.REV.P.-1373/2024
CRL.M.A. 38589/2024
CRL.M.A. 38590/2024

CRL.REV.P.(MAT.)-79/2025
CRL.M.A. 4994/2025
CRL.M.A. 4995/2025

W.P.(CRL)-593/2025
CRL.M.A. 5382/2025
CRL.M.A. 5383/2025

AFTER NOTICE MISC. MATTERS

17

18

19

20

21

CRL.M.C.-1421/2022
CRL.M.A. 6165/2022

CRL.M.C.-1678/2022
CRL.M.A. 15425/2022

CRL.M.C.-2008/2022
CRL.M.A. 8534/2022

CRL.M.C.-2318/2022
CRL.M.A. 9807/2022

CRL.M.A. 5983/2025
CRL.M.A. 5985/2025
In CRL.M.C.-2454/2022

ADVANCE CAUSE LIST

MADHU KISHAN GUPTA & ORS.
V/s STATE OF NCT OF DELHI & ORS.

MINATI MURARI

OTHER DETAILS OF ADVOCATES:
ASHIS SEN(ASHISSEN@YAHOO.COM)(9811057478)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

NIKITA SENGAR ASTHA SHARMA
V/s ASTIK GUPTA

OTHER DETAILS OF ADVOCATES:
SANJEEV KAUSHIK(SANJEEVKAUSHIK@GMAIL.COM)(O0)(PETITIONER)
ASTIK GUPTA(ASTIK.GUPTAA@GMAIL.COM)(0)(RESPONDENT)

PRAVEEN KUMAR ANJANI KUMAR SINGH
V/s POOJA ARYA

OTHER DETAILS OF ADVOCATES:
ANJANI KUMAR SINGH (ANJANI_22222@REDIFFMAIL.COM)(9868028297)(PETITIONER)
ARYAPOOIJA (ARYAPOOJA86.PA@GMAIL.COM)(0)(RESPONDENT)

GURCHARAN SINGH NIMISH CHIB
V/s MANISHA & ANR.

OTHER DETAILS OF ADVOCATES:
NIMISH CHIB(NIMISHCHIBANDASSOCIATES@GMAIL.COM)(9013784804)(PETITIONER)

BALWINDER SINGH GREWAL HASSAN ZUBAIR WARIS
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
AMIT PAWAN (AMITPAWAN @HOTMAIL.COM)(9958527093)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

P.S.-FIR NO. :(SAFDARJUNG ELCLAVE-
381/2024)

ANSHU TOMAR @ VED SINGH
V/s STATE THROUGH STANDING COUNSEL- CRL. &
ANR.

SUVRAT SINGH TOMAR

OTHER DETAILS OF ADVOCATES:

SUVRAT SINGH TOMAR(ADV.TOMAR@GMAIL.COM)(9990072484)(PETITIONER)

SUVRAT SINGH TOMAR(ADV.TOMAR@GMAIL.COM)(9990072484)(PETITIONER)

SAVITRI THAKHUR(SAVITRITHAKHUR615@GMAIL.COM)()(RESPONDENT)

DELHI POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
DELHI POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
XXXX(SAVITRITHANKUR615@GMAIL.COM)()(RESPONDENT)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SH ASHOK & ORS. JATIN TEOTIA
V/s THE STATE GOVT NCT OF DELHI & ANR.

P.S.-FIR NO. :(LAHORI GATE-288/2020)

OTHER DETAILS OF ADVOCATES:

BHARAT BHUSHAN(BHARATBHUSHAN3107@GMAIL.COM)(9717906181)(PETITIONER)

JAITN TEOTIA(ADVJATINTEOTIA@GMAIL.COM)()(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
POOJA(POOJA_SANJNA@GMAIL.COM)()(RESPONDENT)

JATIN TEOTIA(ADVJATINTEOTIA@GMAIL.COM)(9717906181)(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
POOJA SANJNA(POOJA_SANJNA@GMAIL.COM)()(RESPONDENT)

MR SATISH AGGARWAL & ORS. RISHAB KAUSHIK
V/s THE STATE & ANR.

P.S.-FIR NO. :(PUNJABI BAGH-973/2014)

OTHER DETAILS OF ADVOCATES:

RISHAB KAUSHIK(JUSTIZIALEGAL@GMAIL.COM)(813080098)(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
NARESH JINDAL(JINDALNARESH33@GMAIL.COM)(9266661930)(RESPONDENT)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(ALIPUR-370/2019)

CRL.M.C. 5255/2019 FILED BY MAHESH
CHAND GUPTA (DISPOSED ON : 2019-10-16 )
CRL.M.C. 427/2020 FILED BY ARWIN GARG
(DISPOSED ON : 2020-01-27)

P.S.-FIR NO. :(ALIPUR-370/2019)

VE COMMERCIAL VEHICLES LTD
V/s MR SUNIL KAPOOR

GURVINDER KAUR SURI

OTHER DETAILS OF ADVOCATES:
SURI&COMPANY(LITIGATION@SURICO.IN)(9871692195)(PETITIONER)
SUNIL KAPOOR(SUNILKAPOOR_13@YAHOO.COM)()(RESPONDENT)

MANISH POPLI AEKTA VATS
V/s CENTRAL BUREAU OF INVESTIGATION AND
ORS.
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24
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28

29

CRL.M.C.-3194/2022
CRL.M.A. 13451/2022

CRL.M.C.-3900/2022

CRL.M.C.-4134/2022
CRL.M.A. 17067/2022

CRL.M.C.-4229/2022
CRL.M.A. 119/2023
WITH CRL.M.C. 6863/2022

CRL.M.C.-6863/2022
CRL.M.A. 26603/2022

CRL.M.C.-4300/2022
WITH CRL.M.C. 5060/2022

CRL.M.C.-5060/2022

CRL.M.C.-4569/2022

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(CBI-SI-2020-S-0002)
AEKTA VATS(AEKTA26@GMAIL.COM)(7838663680)(PETITIONER)

CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

AEKTA VATS (AEKTAV.26@GMAIL.COM)(7838663680)(PETITIONER)

CBI (DLACBIDHC@GMAIL.COM)()(RESPONDENT)

AEKTA VATS(AEKTAV.26@GMAIL.COM)(7838663680)(PETITIONER)

CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

JAGDISH KALRA & ANR. SEEMA SETH, SHARANIJIT SINGH
V/s STATE(GOVT. OF NCT OF DELHI) & ANR. WADHWA
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(PRASHANT VIHAR-289/2020)

SEEMA SETH(SEEMA.SETH.ADVOCATE@GMAIL.COM)(9810602729)(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SHARANJIT SINGH
WADHWA(SSWADHWAASSOCIATES@GMAIL.COM)(9313898989)(PETITIONER)

TASLIM ALIAS MOHD TASLIM & ORS. AKHIL SABHARWAL
V/s THE STATE & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(SADAR BAZAR-272/2017)
A.K. CHANDRA(AKILEGAL@GMAIL.COM)(9811068866)(PETITIONER)
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ARJUN SAROHA SUNIL KUMAR KHARWAR, RAHUL
V/s SOABA CHAUHAN KUMAR

OTHER DETAILS OF ADVOCATES:

ARJUN SAROHA(ARJUN.SAROHA@YHAOO.COM)(9711410465)(PETITIONER)

SUNIL KUMAR AND ASSOCIATES(SULKMR588@GMAIL.COM)(9818256885)(PETITIONER)
SOABA CHAUHAN(SHOIBACHAUHAN@GMAIL.COM)(9582691357)(RESPONDENT)
RAHUL KUMAR(CONTACT@RAHULKUMAR.IN)(9910849777)(RESPONDENT)

PARVESH MINOCHA ATUL GULERIA, DHIR AND DHIR
V/s STATE & ANR. ASSOCIATES, ARUN AGGARWAL, VIPUL
WADHWA, RISHAB RAJ JAIN

OTHER DETAILS OF ADVOCATES:

ATUL GULERIA(MAILS@ATULGULERIA.COM)(9899183282)(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KARAN BHATURA(KARAN.BHATURA@DHIRASSOCIATES.COM)(9810733630)(PETITIONER)
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
()(PETITIONER)

ARUN AGGARWAL(ADVARUN36@GMAIL.COM)(9811087995)(RESPONDENT)

VIPUL WADHWA(VIPULWADHWA187@GMAIL.COM)(9873779113)(PETITIONER)

RISHAB RAJ JAIN(RISHABRAJJAIN@GMAIL.COM)(9811079695)(PETITIONER)

SAMARIJIT MOHANTY DHIR AND DHIR ASSOCIATES, ARUN
V/s HERO FINCORP LIMITED AGGARWAL, VIPUL WADHWA, RISHAB
RAJ JAIN

OTHER DETAILS OF ADVOCATES:

PARVESH MINOCHA(FEEDBACK.LEGAL@FEEDBACKINFRA.COM)()(PETITIONER)
VINAYAK CHATTERJEE(VINAYAK CHATTERJEE)()(PETITIONER)

KARAN BATURA(KARAN.BATURA@DHIRASSOCIATES.COM)(9810733630)(PETITIONER)
VINAYAK CHATTRSJEE(FEEDBACK.LEGAL@FEEDBACKINFRA.COM)()(PETITIONER)
RAMASUBRAMANIN(PANKAJSACHDEVA@FEEDBACKINFRA.COM)(9891919168)(RESPONDENT)
PANKAH SACHDEVA(PANKAJ.SACDEVA@FEEDBACJINFRA.COM)()(RESPONDENT)

M/S FEEDBACK ENERGY DISTRIBUTION COMPANY
LTL.(FEEDBACK.LEGAL@FEEDBACKINFRA.COM)()(RESPONDENT)

SAMAIJIT MOHANTY(FEEDBACK.LEGAL@FEEDBACKINFRA.COM)()(RESPONDENT)
PANKAJ SACHDEVA(PANKAJSACHDEVE@FEEDBACHINFRA.COM)()(RESPONDENT)
ARUN AGGARWAL(ADVARUN36@GMAIL.COM)(9811087995)(RESPONDENT)

VIPUL WADHWA(VIPULWADHWA187@GMAIL.COM)(9873779113)(PETITIONER)
RISHAB RAJ JAIN(RISHABRAJJAIN@GMAIL.COM)(9811079695)(PETITIONER)

PANNA LAL SODHI SHIV KUMAR
V/s M/S. SINGALS BUILDWELL (1) LTD. AND ANR.

OTHER DETAILS OF ADVOCATES:

PANNA LAL SODHI SHIV KUMAR
V/s M/S.SINGALS BUILDWELL (1) PVT. LTD. AND
ANR.

OTHER DETAILS OF ADVOCATES:
SHIV KUMAR GAUAM(SHIVLEGALDRISHIT@GMAIL.COM)(9599911797)(PETITIONER)
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PANKAJ GAUTAM & ANR. ANURAG BHARDWA)
V/s STATE & ANR.

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR
MADHUR PRABHAT BHARGAVA(MADHURPRABHAT@GMAIL.COM)(9560016017)(PETITIONER) NO. :(UTTAM NAGAR-1164/2015)
NEELAM SINGH(GUPTA.ASSOCIATES@GMAIL.COM)(9891378863)(RESPONDENT) BAIL APPLN. 2694/2015 FILED BY PANKAJ
THE STATE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) GAUTAM (DISPOSED ON : 2015-12-11)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)  [BAIL APPLN. 2083/2015 FILED BY ASHA RANI
(DISPOSED ON : 2015-11-23)
BAIL APPLN. 2211/2015 FILED BY PANKAJ
GAUTAM (DISPOSED ON : 2015-10-14 )
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30

31

32

33

34

35

36

CRL.M.C.-5000/2022

CRL.M.C.-5699/2022
CRL.M.A. 22463/2022

CRL.M.C.-5768/2022
CRL.M.A. 25323/2022
CRL.M.A. 25331/2022
CRL.M.A. 25452/2022
CRL.M.A. 25870/2022
CRL.M.A. 8851/2023

WITH CRL.M.C. 5799/2022

CRL.M.C.-5799/2022
CRL.M.A. 23897/2022
CRL.M.A. 25292/2022
CRL.M.A. 25456/2022
CRL.M.A. 25459/2022
CRL.M.A. 815/2023
CRL.M.A. 4566/2023
CRL.M.A. 8853/2023

CRL.M.C.-6086/2022

CRL.M.C.-6578/2022
CRL.M.A. 25668/2022

WITH CRL.M.C. 6579/2022

CRL.M.C.-6579/2022
CRL.M.A. 25670/2022

ADVANCE CAUSE LIST

BABY ANISHKA SURUCHI MITTAL
V/s DR. NEHA MITTAL

OTHER DETAILS OF ADVOCATES:

SURUCHI MITTAL(SURCHI.M.14@GMAIL.COM)(9811000519)(PETITIONER)

ANIL GARG(ANILGARG80@YAHOO.CO.IN)(9871771555)(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SANJAY GROVER RAHUL SHUKLA
V/s KUMUD GROVER & ANR.

OTHER DETAILS OF ADVOCATES:

RAHUL SHUKLA(RAHUL.LEGAL@GMAIL.COM)(9817735824)(PETITIONER)
RAHUL SHUKLA(RAHUL.LEGAL@GMAIL.COM)(9871735724)(PETITIONER)
KUMUD GROVER(ARYANABKUMAD@GMAIL.COM)()(RESPONDENT)
KUMUD GROVER(ARYAMANKUMUD@GMAIL.COM)()(RESPONDENT)

DHEERAJ SHARMA ANKIT MUTREJA, SAURAV BHASIN,
V/s STATE GOVT. OF NCT OF DELHI SHASHI SHANKER

OTHER DETAILS OF ADVOCATES:

ANKIT MUTREJA(ADV.ANKITMUTREJA@GMAIL.COM)()(PETITIONER)

VIKRAM AGGARWAL(ADV.VIKRAMAGGARWAL@YAHOO0.COM)(9212717379)(PETITIONER)
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ANKIT MUTREJA(ADVANKITMUTREJA@GMAIL.COM)()(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
RAJNEESH KUMAR SHARMA(RAJNEESHSHARMAO09@GMAIL.COM)(9810613470)(PETITIONER)
SAURAV BHASIN (SAURAVHASIN10@GMAIL.COM)(9899331166)(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SHASHI SHANKER(ADVOCATESHASHI@YMAIL.COM)(9810433650)(PETITIONER)

NEERAJ SHARMA ANKIT MUTREJA, VAIBHAV SHAHI,

V/s STATE GOVT. OF NCT OF DELHI SAURAYV BHASIN, GYAN MITRA, UJJWAL
GOEL, SAURAV BHASIN, SHASHI
SHANKER

OTHER DETAILS OF ADVOCATES:

VIKRAM AGGARWAL(ADV.VIKRAMAGGARWAL@YAHOO.COM)(9212717379)(PETITIONER)
STATE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
VAIBHAV SHAHI(INFO@MAESTROLEGAL.IN)(7292099647)(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
VIKRAM AGGARWAL(ADV.VIKRAMAGGARWAL@YAHOO.COM)(9212717379)(PETITIONER)
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
GYAN MITRA(GYANMITRA9@GMAIL.COM)(9891240460)(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SAURAV BHASIN (SAURAVBHASIN10@GMAIL.COM)(9899331166)(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
UJJWAL GOEL(ADVUJJWALGOEL@GMAIL.COM)(8930554347)(RESPONDENT)

SAURAV BHASIN(SAURAVBHASIN10@GMAIL.COM )(9899331166)(PETITIONER)

SHASHI SHANKER(ADVOCATESHASHI@YMAIL.COM)(9810433650)(PETITIONER)

AMBAZHAKADAN DEVASSY RAPPAI DSOUZA PHILIP K, RAYADURGAM
V/s STATE OF DELHI BHARAT

OTHER DETAILS OF ADVOCATES:

RAJESH CHOPRA(RC21DHC@GMAIL.COM)()(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
DSOUZA PHILIP K(ADVDESOUZAPHILIP@GMAIL.COM)(9995316995)(PETITIONER)
RAYADURGAM
BHARAT(BHARATH.RAYADURGAM@GMAIL.COM)(9643484092)(RESPONDENT)

VIKASH MUKIM MR RUKBAN TYAGI, DEEPAK KUMAR
V/s STATE OF NCT DELHI AND ANR. BANSAL

OTHER DETAILS OF ADVOCATES:

DEEPAK B BANSAL(DEEPAKBANSAL545@GMAIL.COM)(9910845806)(PETITIONER)
VIKASH MUKIM(VIKASHMUKIM@GMAIL.COM)(9830022522)(PETITIONER)

SHAAN RAWAT(SHAANRAWAT28@GMAIL.COM)()(RESPONDENT)

DEEPAK KUMAR BANSAL(DEEPAKBANSAL545@GMAIL.COM)(9910845806)(PETITIONER)

SITARA CONDUCTORS AND CABLES & ANR. MR RUKBAN TYAGI
V/s STATE OF NCT DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
104

BAIL APPLN. 705/2016 FILED BY PANKAJ
GAUTAM (DISPOSED ON : 2016-04-04 )

P.S.-FIR NO. :(UTTAM NAGAR-1164/2015)

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(PANDAV NAGAR-732/2015)
CRL.M.C. 5795/2018 FILED BY DHEERAJ
SHARMA (DISPOSED ON : 2018-11-20)
CRL.M.C. 1756/2021 FILED BY DHEERAJ
SHARMA (DISPOSED ON : 2021-12-08 )
CRL.M.C. 1750/2021 FILED BY NEERAJ
SHARMA (DISPOSED ON : 2021-12-08 )

P.S.-FIR NO. :(PANDAV NAGAR-732/2015)

P.S.-FIR NO. :(KOTLA MUBARAKPUR-
438/2021)
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37

38

39

40

41

42

43

44

CRL.M.C.-6693/2022
CRL.M.A. 26053/2022
CRL.M.A. 2625/2023
CRL.M.A. 10903/2023
CRL.M.A. 31854/2023
CRL.M.A. 1229/2024
CRL.M.A. 20014/2024
CRL.M.A. 29440/2024
CRL.M.A. 3387/2025

CRL.M.C.-6867/2022

CRL.M.C.-6997/2022
CRL.M.A. 27081/2022

CRL.M.C.-7024/2022
CRL.M.A. 27174/2022

CRL.M.A. 6658/2024
In CRL.REV.P.-

424/2017(Disposed off case)
WITH CRL.REV.P. 428/2017

CRL.REV.P. 399/2017
CRL.REV.P. 400/2017

CRL.REV.P.-141/2024
CRL.M.A. 2861/2024
CRL.M.A. 2862/2024

CRL.REV.P.-142/2024

CRL.REV.P.-314/2024
CRL.M.A. 7261/2024
CRL.M.A. 7262/2024
CRL.M.A. 7263/2024

ADVANCE CAUSE LIST

DEEPAK BANSAL(DEEPAKBANSAL545@GMAIL.COM)()(PETITIONER)
SHAAN RAWAT(SHAANRAWAT28@GMAIL.COM)()(RESPONDENT)

STARCITY REALTECH PRIVATE LIMITED THROUGH |[KUSHAGRA SINGH, KUSHAGRA SINGH,
AR MR. PUNEET SAIN & ORS. PRABHAV RALLI, PANKUSH GOYAL,
V/s STATE GOVERNMENT OF NCT OF DELHI & ANR. |PRABHAV RALLI, TAPAN MASTA

OTHER DETAILS OF ADVOCATES:

KUSHAGRA SINGH(KUSHAGRA@ECCLESIALEGAL.COM)(9978955157)(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KUSHAGRA SINGH(KUSHAGRA@ECCLESIALEGAL.COM)(9978955157)(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
PRABHAV RALLI(RALLIPRABHAV93@GMAIL.COM)(9999249666)(PETITIONER)

RAVI KANT YADAV(RAVIYADAV0117@GMAIL.COM)(9873472620)(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KUSHAGRA(KUSHAGRA@ECCLESIALEGAL.COM)()(RESPONDENT)

R.K GOSSAIN (ADV.PANKUSHGOYAL@GMAIL.COM)()(PETITIONER)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
PRABHAV RALLI(OFFICE.PRCHAMBERS@GMAIL.COM)(9999249666)(PETITIONER)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
HARDIK SHARMA(ADVOCATEHARDIKSHARMA@GMAIL.COM)(9315386954)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
RACHIT BANSAL (ADV.PANKUSHGOYAL@GMAIL.COM)(0)(PETITIONER)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
PRABHAV RALLI(OFFICE.PRCHAMBERS@GMAIL.COM)(9999249666)(RESPONDENT)

TAPAN MASTA(TAPANMASTA.LEGAL30@GMAIL.COM)(9811333315)(RESPONDENT)

SONIA SACHDEVA SOMNATH BHATTACHARYA
V/s STATE OF NCT OF DELHI AND ANR. & ANR.

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
47/2022)

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR

CHOPRA & CHOPRA (INFO@CCALEGALFIRM.COM)(8178800668)(PETITIONER) NO. :(KALKAJI-565/2017)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) | BAIL APPLN. 1631/2019 FILED BY SONIA
SACHDEVA (DISPOSED ON : 2019-12-18))

P.S.-FIR NO. :(KALKAJI-565/2017)

MANIJEET SINGH
V/s SH RAVINDER SINGH ALIAS RINKU & ANR.

MD AZAM ANSARI

OTHER DETAILS OF ADVOCATES:
MD AZAM ANSARI(AZAM.ARO.SUPREMECOURT@GMAIL.COM)(9990066404)(PETITIONER)
SANT KAUR(ADVOCATEAJAYBANSAL@GMAIL.COM)(9911004700)(RESPONDENT)

CHANDER PRAKASH J. SAGAR ASSOCIATES, SIDHANT KUMAR |PART-HEARD
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
J. SAGAR ASSOCIATES(RISHANH.PARTH@JSLAW.COM)(9810172127)(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)
()O(PETITIONER)

SIDHANT KUMAR(SIDHANT@SIDHANTKUMAR.NET)(9873047772)(PETITIONER)

VINOD MANGLA VIPIN CHANDRA, GAUTAM KHAZANCHI,
V/s STATE OF NCT OF DELHI & ANR M M KASHYAP

P.S.-FIR NO. :(NAND NAGRI-642/2013)

OTHER DETAILS OF ADVOCATES:
GAUTAM KHAZANCHI(GAUTAM@GACHAMBERS.COM)(9891201050)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MS. X KESHAV KANT SHARMA, RAJESH KUMAR
V/s STATE (NCT OF DELHI) & ANR.

OTHER DETAILS OF ADVOCATES:

KESHAV KANT SHARMA (KESHAVV11@GMAIL.COM)(7988489742)(PETITIONER)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
RAJESH KUMAR (RKLAMBA65@GMAIL.COM)(9899328383)(RESPONDENT)

STATE OF NCT OF DELHI LAKSH KHANNA
V/s LALI

P.S.-FIR NO. :(KAPASHERA-249/2023)

OTHER DETAILS OF ADVOCATES:
LAKSH KHANNA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)

ARUNESH VASHIST DEEPAK VOHRA
V/s MONA BHARDWAJ & ORS.

P.S.-FIR NO. :(PUNJABI BAGH-441/2016)

OTHER DETAILS OF ADVOCATES:
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45
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47

48
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50

51

52

CRL.REV.P.-346/2024

CRL.REV.P.-405/2024
CRL.M.A. 9248/2024
CRL.M.A. 9250/2024

CRL.REV.P.-408/2024

CRL.REV.P.-932/2024
CRL.M.A. 21207/2024
CRL.M.A. 3897/2025

WITH CRL.REV.P. 985/2024

CRL.REV.P.-985/2024
CRL.M.A. 22550/2024

CRL.REV.P.-958/2024
CRL.M.A. 22047/2024

CRL.REV.P.-1038/2024
CRL.M.A. 24806/2024

CRL.REV.P.-1093/2024
CRL.M.A. 26345/2024
CRL.M.A. 30940/2024
CRL.M.A. 38538/2024
CRL.M.A. 519/2025

ADVANCE CAUSE LIST

NIPUN( NIPUN@RICKYCHOPRA.IN)(8447502611)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SH.DHANPAT AVTAR SINGH BHAMLOT
V/s THE STATE(NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

AVTAR SINGH (AVTARSINGH78@YAHOO.COM)(9810910333)(PETITIONER)

AVTAR SINGH & ASSOCIATES(AVTARSINGH78@YAHOO.COM)(9810910333)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ANURAG SANCHIT
V/s STATE

OTHER DETAILS OF ADVOCATES:
PRINCE ARORA(PRINCEARORA.ADV@GMAIL.COM)(9711016610)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RESHU AGARWAL HARSH VARDHAN SHARMA
V/s KAPIL AGARWAL

OTHER DETAILS OF ADVOCATES:
HARSH VARDHAN SHARMA()(9818271747)(PETITIONER)

AMIT MANN SHIVAM JANGRA, AEKTA VATS
V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES:

HEMANT KUMAR (CONTACT@CHAMBERSHK.IN)(0)(PETITIONER)
HEMANT KUMAR(CONTACT@CHAMBERSHK.IN)(0)(PETITIONER)
CBI (DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

AEKTA VATS(AEKTAV.26@GMAIL.COM)(7838663680)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

VIKAS YADAV
V/s CBI

HARSH VARDHAN SHARMA

OTHER DETAILS OF ADVOCATES:
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

C.S.C.. & ANR.
V/s STATE GOVT. OF NCT OF DELHI AND ORS.

JOICY ARIKKADAN

OTHER DETAILS OF ADVOCATES:
RAJENDER PARSAD KAUSHIK(ADV.KAUSHIK.R.P.@GMAIL.COM)(9810189923)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SONU SINGH
V/s THE STATE NCT OF DELHI & ANR.

MANDEEP BAISALA, BRIJESH OBEROI

OTHER DETAILS OF ADVOCATES:

MANDEEP BAISALA (MANDEEPBHAISALA@GMAIL.COM)(8800817611)(PETITIONER)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
BRIJESH OBEROI (RADHARAMANLAWS@GMAIL.COM )(9810281212)(RESPONDENT)

MOHIT SINGH AMIT GARG
V/s SMT SONI

OTHER DETAILS OF ADVOCATES:

AMIT GARFG(ADVOCATEAMITGARG@HOTMAIL.COM)(0)(PETITIONER)

LATA BHATI(LATABHATI89@GMAIL.COM)(0)(RESPONDENT)

AMIT GARG(ADVOCATEAMITGARG@HOTMAIL.COM)(8860538888)(PETITIONER)

LATA BHATI(LATABHATI89@GMAIL.COM)(0)(RESPONDENT)

AMIT GARG (ADVOCATEAMITGARG@HOTMAIL.COM)(8860538888)(PETITIONER)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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P.S.-FIR NO. :(DELHI CANTT.-64/2007)

P.S.-FIR NO. :(PAHARGANJ-144/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(CBI-3-5-2020)

TR.P.(CRL.) 23/2020 FILED BY CBI (DISPOSED
ON : 2020-11-03)

CRL.REV.P. 729/2024 FILED BY VIJAY KUMAR
(D. OF HEARING : 2025-03-28 )

CRL.REV.P. 985/2024 FILED BY VIKAS YADAV
(D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(CBI-3-5-2020)

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(CBI-3-5-2020)

TR.P.(CRL.) 23/2020 FILED BY CBI (DISPOSED
ON :2020-11-03)

CRL.REV.P. 729/2024 FILED BY VIJAY KUMAR
(D. OF HEARING : 2025-03-28 )

CRL.REV.P. 932/2024 FILED BY AMIT MANN
(D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(CBI-3-5-2020)

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(KALYAN PURI-975/2015)

CRL.M.C. 9152/2024 FILED BY SURESH CHAND
& ORS. (D. OF HEARING : 2025-07-23 )

P.S.-FIR NO. :(KALYAN PURI-975/2015)

Listing Remarks:
AT 02:30 PM/PART-HEARD



06.03.2025

53

54

55

56

57

58

59

60

CRL.REV.P.-1311/2024
CRL.M.A. 35204/2024
WITH CRL.REV.P. 1343/2024

CRL.REV.P.-1343/2024
CRL.M.A. 36638/2024

CRL.REV.P.-1313/2024
CRL.M.A. 35367/2024

CRL.REV.P.(MAT.)-73/2024
CRL.M.A. 32341/2024

W.P.(CRL)-1838/2010
CRL.M.A. 18473/2010
CRL.M.A. 1832/2011
WITH W.P.(CRL) 383/2011

W.P.(CRL)-383/2011
CRL.M.A. 3460/2011

W.P.(CRL)-1744/2014
CRL.M.A. 10287/2015
CRL.M.A. 17042/2016

W.P.(CRL)-2443/2015
CRL.M.A. 15665/2015

ADVANCE CAUSE LIST

GAURAYV KOHLI
V/s CBI

DHRUV SEHRAWAT

OTHER DETAILS OF ADVOCATES:
DHRUV SEHRAWAT(DHRUVSEHRAWAT1@GMAIL.COM)(9873142688)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

SUNIL KUMAR GROVER
V/s CENTRAL BUREAU OF INVESTIGATION

ROHAN MALIK

OTHER DETAILS OF ADVOCATES:

ROHAN MALIK (RHNMALIK99@OUTLOOK.COM)(9871305530)(PETITIONER)
ROHAN MALIK (RHNMALIK99@OUTLOOK.COM)(9871305530)(PETITIONER)
CBI (DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

CBI (DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

RAJ KUMAR SHARMA & ORS.
V/s STATE THROGU SHO BABA HARIDAS NAGAR
POLICE STATION & ANR.

SIDDHARTH SINGH

OTHER DETAILS OF ADVOCATES:
SIDDHARTH SINGH (ARORALAWOFFICE@ALO.NET.IN)(0)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SMT KRISHNA KUMARI KESHAR SINGH NEGI, AJAY
V/s SH SURENDER SINGH

OTHER DETAILS OF ADVOCATES:
K.S NEGI AND ASSOCIATES(KS_NEGIADV@YAHOO0.COM)(9711567331)(PETITIONER)
AJAY (AJAYOO7DEV@YAHOO.COM)(7982653565)(PETITIONER)

KR MEENA S CSAGAR, K K MANAN, VAIBHAV
V/s STATE NCT OF DELHI & ORS. SHARMA, SAHIL

OTHER DETAILS OF ADVOCATES:

STATE
V/s K.G.TYAGI

PAWAN SHARMA, VAIBHAV SHARMA

OTHER DETAILS OF ADVOCATES:

RAJ SINGH
V/s RAGHUBIR SINGH & ANR

VIPIN K SINGH, D S PAWERIYA, R K SAINI,
PRASHANT YADAV, RAVI SEHGAL

OTHER DETAILS OF ADVOCATES:

RAVI SEHGAL(RAVISEHGAL@MSN.COM)(9810443652)(PETITIONER)

M THIAGARAJAN ABHIR DATT, SANJAY LAO
V/s STATE OF NCT OF DELHI & ANR

OTHER DETAILS OF ADVOCATES:
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OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(CBI-218-2017-A-0005)

CRL.REV.P. 1343/2024 FILED BY SUNIL KUMAR
GROVER (D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(CBI-218-2017-A-0005)

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(CBI-218-2017-A-0005)

CRL.REV.P. 1311/2024 FILED BY GAURAV
KOHLI (D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(CBI-218-2017-A-0005)

P.S.-FIR NO. :(BABA HARI DASS NAGAR-
130/2016)

OTHER CASE FILED AGAINST SAME P.S.-FIR
NO. :(ANTI-CORRUPTION BRANCH-34/2008)
BAIL APPLN. 2160/2008 FILED BY RAVINDER
CHADHA (DISPOSED ON : 2008-10-24 )

BAIL APPLN. 2249/2008 FILED BY K.G.TYAGI
(DISPOSED ON : 2009-01-22 )

W.P.(CRL) 1658/2010 FILED BY RAVINDER
CHADDHA (DISPOSED ON : 2013-04-26 )
W.P.(CRL) 1241/2013 FILED BY RAJBIR SINGH
(DISPOSED ON : 2016-07-26 )

W.P.(CRL) 1240/2013 FILED BY K G TYAGI
(DISPOSED ON : 2016-07-26 )

W.P.(CRL) 1236/2013 FILED BY MUKESH
KUMAR SINGH (DISPOSED ON : 2016-07-26 )
W.P.(CRL) 942/2017 FILED BY K G TYAGI
(DISPOSED ON : 2018-04-03 )

CRL.REV.P. 462/2017 FILED BY STATE
(DISPOSED ON : 2018-04-03 )

W.P.(CRL) 3012/2017 FILED BY K G TYAGI
(DISPOSED ON : 2018-04-03 )

P.S.-FIR NO. :(ANTI-CORRUPTION BRANCH-
34/2008)

P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
55/2010)

P.S.-FIR NO. :(SUBZI MANDI-334/2015)



06.03.2025

FOR FINAL DISPOSAL

61

62

CRL.M.C.-2127/2022
CRL.M.A. 8980/2022

CRL.REV.P.-335/2024
CRL.M.A. 7628/2024

ADVANCE CAUSE LIST

JATINDER MITTAL & ANR. DHRUV SHARMA, VIKRAM VISHAL
V/s ARNAV BUILDING MATERIALS SUPPLIER & ANR. MINHAS

OTHER DETAILS OF ADVOCATES:

SURESH SHARMA(SURESH.SHARMA12@YAHOO.IN)(9811056243)(PETITIONER)

LAZY BEAR(LAZYBEAR407@GMAIL.COM)()(PETITIONER)

M/S JAYCON INFRASTRUCTURE LTD(JP.JAYCONINFRA@GMAIL.COM)()(RESPONDENT)
RANDHIR(ADVRANDHIR@HOTMAIL.COM)()(RESPONDENT)

VIKRAM VISHAL MINHAS(ADV_VIKRAM@AHOO0.COM)(9818417840)(RESPONDENT)

ATEET JAIN SURENDER PAL S. CHAUHAN, MANISH
V/s CHHAVI JAIN SHARMA

OTHER DETAILS OF ADVOCATES:

RAJIV KHOSLA (EMINNENTLAWFIRM@GMAIL.COM)(9810087416)(PETITIONER)
ARJUNAHALAWAT (ADV.ARJUNAHALAWAT@GMAIL.COM)()(RESPONDENT)
MANISH SHARMA(ADV.MANISH21@GMAIL.COM)(9555565588)(PETITIONER)
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Listing Remarks:
PART-HEARD



06.03.2025 ADVANCE CAUSE LIST

COURT NO. 51
HON"BLE MS.JUSTICE TARA VITASTA GANJU

NOTE: “NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST”
NOTE: “PASSOVERS WILL BE TAKEN UP IMMEDIATELY AFTER LUNCH™.

NOTE:“ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM
WHILE APPEARING THROUGH VIRTUAL MoDE, 1.E.,ENSURE THE VIDEO IS ON WHEN THE

MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/
DISTURBANCE.

COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR
FROM A PUBLIC PLACE.”

NOTE: “REGULAR MATTERS WILL BE TAKEN UP EVERY THURSDAY AT 03:30 P.M.”

CLICK HERE TO JOIN VC:

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl

MEETING NO. 2512 822 1186.

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

bhupesh.kumar@dhc.nic.in

:JS':\"ABER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
1 W.P.(C)-6379/2007 BANKHANDI HANDLOOM COOPERATIVE INDL  K.K.JHA, ANUSUYA SALWAN
SOCIETY LTD
V/s COMMISSIONER OF INDUSTRIES & ANR
OTHER DETAILS OF ADVOCATES:
2 W.P.(C)-1753/2011 BHARTI AIRTEL LTD V LAKSHMIKUMARAN, NEERAJ
CM APPL. 3716/2011 V/s UOI AND ORS CHOUDHARY
WITH W.P.(C) 1754/2011
OTHER DETAILS OF ADVOCATES:
3 W.P.(C)-1754/2011 BHARTI HEXACOM LTD V LAKSHMIKUMRAN
CM APPL. 3718/2011 V/s UOI AND ORS
OTHER DETAILS OF ADVOCATES:
4  |RC.REV.-506/2012 TEJENDER SINGH VIVEK SINGH, FAHEEM SHAH, RAGHU
CM APPL. 17482/2012 V/s USHA RANI & ANR VASISHTH, VIRENDRA KR SINGH,
CM APPL. 7212/2018 HIMANSHU JAW, RAGHU VASISHTH
CM APPL. 18830/2018
CM APPL. 74010/2024
OTHER DETAILS OF ADVOCATES:
FAHEEM SHAH()(9717749644)(PETITIONER)
VIVEK SINGH()(9717749644)(PETITIONER)
RAGHU VASISHTH(RAGHUVASISHTH19@GMAIL.COM)(9873632733)(RESPONDENT)
5  W.P.(C)-1220/2012 SHAHDARA (NORTH OF GT ROAD DILSHAD S.N.GUPTA, SANJEEV RALLI, ARUN
GARDEN INDUSTRIAL WELFARE BIRBAL, UDAIBIR SINGH KOCHAR
ASOCIATION(REGD)

V/s THE DELHI POLLUTION CONTROL
COMMITTEE AND ORS

OTHER DETAILS OF ADVOCATES:
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10

11

12

13

14

15

16

W.P.(C)-4866/2012
CM APPL. 51249/2022

LA.APP.-150/2013
CM APPL. 13171/2013
CM APPL. 13172/2013

LA.APP.-171/2014

W.P.(C)-499/2014

CM APPL. 9580/2019
CM APPL. 12613/2019
CM APPL. 12649/2019
CM APPL. 12650/2019
CM APPL. 12651/2019
CM APPL. 7806/2023

RC.REV.-360/2015
CM APPL. 12831/2015

W.P.(C)-5782/2015
CM APPL. 10403/2015

W.P.(C)-6786/2015
CM APPL. 12383/2015

W.P.(C)-12042/2015
CM APPL. 33423/2019

W.P.(C)-10484/2016
CM APPL. 653/2017
CM APPL. 29883/2018
CM APPL. 29894/2018

W.P.(C)-1942/2017
CM APPL. 8598/2017
CM APPL. 12332/2017
CM APPL. 34641/2019

W.P.(C)-8218/2017

ADVANCE CAUSE LIST

UDAIBIR SINGH KOCHAR(UDAIBIR.KOCHAR@GMAIL.COM)(9250611261)(PETITIONER)

NEHA SINGH SATISH RANA, ANUJ AGGARWAL
V/s DIRECTOR GENERAL CENTRAL JAIL AND ORS

OTHER DETAILS OF ADVOCATES:

ANUJ AGGARWAL(ANUJAGGARWALCOMPANY@GMAIL.COM,
ANUJAGGARWAL1984@GMAIL.COM)(9891363718)(PETITIONER)
NIDDHI RAMAN(NIDDHIRAMAN@GMAIL.COM)()(RESPONDENT)
ANIL SONI(ANILSONI.CGSC@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA SIDDHARTH PANDA, KUNAL SHARMA,
V/s SH CHANDER MOHAN CHOPRA & ORS ALOK KUMAR, YASHVIR SETHI

OTHER DETAILS OF ADVOCATES:

GAJRAJ SINGH JAIN & ANR
V/s UNION OF INDIA & ORS

S N BHARDWAJ, Y R SHARMA, RANA
RANJIT SINGH, UJJWAL GOEL

OTHER DETAILS OF ADVOCATES:
RANA RANJIT SINGH(RANARANJITSINGH@GMAIL.COM)(9810162881)(PETITIONER)
UJJWAL GOEL(ADVUJJWALGOEL@GMAIL.COM)(8930554347)(PETITIONER)

MAHESH GUPTA S.K. CHAWLA, SANTOHOSH

V/s BANK OF BARODA KRISHNAN, ARUN AGGARWAL, GALI
ARUDHRA RAO, NAUSHAD AHMED
KHAN, SANTHOSH KRISHNAN,
KRISHAN KUMAR & ASSOCIATES

OTHER DETAILS OF ADVOCATES:

SANTOHOSH KRISHNAN()(9910333257)(PETITIONER)

ARUN AGGARWAL()(9811087995)(PETITIONER)

ARUN AGGARWAL()(9811087995)(PETITIONER)

GALI ARUDHRA RAO(ARUDHRARAO@GMAIL.COM)(9810999378)(PETITIONER)
ARUN(ADVARUN36@GMAIL.COM)()(RESPONDENT)
ANURAG(ANURAGDULAW@ GMAIL.COM)()(RESPONDENT)
GNCTD(ASCGNCTD@GMAIL.COM)()(RESPONDENT)

ARUN AGGARWAL(ADVARUNAGGARWAL@GMAIL.COM)()(RESPONDENT)
ARUN AGGARWAL()(9811087995)(PETITIONER)

ARUN AGGARWAL()(9811087995)(PETITIONER)

M/S FINE BOOT HOUSE & ORS
V/s BISHAN NARAIN MEHRA

AMREEK SINGH, RITU GUPTA

OTHER DETAILS OF ADVOCATES:

NAVAL KISHORE SHAH
V/s GOVERNMENT OF NCT OF DELHI & ORS.

KUSH SHARMA, ANUJ AGGARWAL,
HIMANSHU BHUSHAN

OTHER DETAILS OF ADVOCATES:
HIMANSHU BHUSHAN(HBHUSHAN.ADV@GMAIL.COM)(8800720510)(PETITIONER)

SHAM LAAT PATTI RAYAL SANGHARSH SAMITI |PRAVEEN AGARWAL, PEEYOOSH

V/s DIRECTORATE OF EDUCATION & ORS KALRA, NIHARIKA AHLUWALIA, RAJAT
ANEJA, PUSHKAR SOOD, SAMEER
VASHISHT

OTHER DETAILS OF ADVOCATES:

RAJAT ANEJA(RANEJA@ANEJAANDANEJA.COM)(9958687604)(PETITIONER)
PUSHKAR SOOD(PUSHKARSOOD03@GMAIL.COM)(9810010790)(RESPONDENT)
SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT)

SANDEEP KUMAR SHANTHA DEVI RAMAN
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
SHANTHA DEVI RAMAN()(9810973546)(PETITIONER)

RAMESH THANWARDASS PAWAN KAWRANI & ASSOCIATES,
V/s GOVT. OF NCT OF DELHI & ANR PAWAN KAWRANI, ZUBEDA BEGUM

OTHER DETAILS OF ADVOCATES:
PAWAN KAWRANI()(9999989589)(PETITIONER)

DEVRAJ SINGH & ORS.
V/s GOVERNMENT OF NCT OF DELHI & ORS.

HARSHIT JAIN & ASSOCIATES, N S
DALAL AND S S RANA, ASHWINI K
SAKHUJA, ANWESHA BORAH

OTHER DETAILS OF ADVOCATES:
ASHWINI K SAKHUJA()(9810022136)(PETITIONER)
ANWESHA BORAH(ADVANWESHABORAH@GMAIL.COM)(9958209441)(PETITIONER)

ASSOCIATION OF PRACTISING PATHOLOGISTS  NEERAJ GROVER / ADITYA SINGH
(REGD.)
V/s GNCT OF DELHI

OTHER DETAILS OF ADVOCATES:
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17

18

19

20

21

22

23

24

25

W.P.(C)-3673/2018
CM APPL. 14525/2018

CM APPL. 60915/2024(CM For

Restoration)
CM APPL. 60916/2024

In W.P.(C)-4082/2018(Disposed

off case)

RC.REV.-22/2019

CM APPL. 1579/2019
CM APPL. 9363/2020
CM APPL. 72978/2024
CM APPL. 72979/2024
CM APPL. 72980/2024

RC.REV.-45/2019

RC.REV.-343/2019

W.P.(C)-5979/2019
CM APPL. 50403/2022
CM APPL. 8891/2024
CM APPL. 39303/2024

W.P.(C)-8673/2019

W.P.(C)-454/2020
CM APPL. 1248/2020

W.P.(C)-8900/2020
CM APPL. 28674/2020
CM APPL. 3408/2025

ADVANCE CAUSE LIST

RELIANCE COMMUNICATIONS LTD.
V/s UNION OF INDIA

SHARATH SAMPATH

OTHER DETAILS OF ADVOCATES:
SHARATH SAMPATH()(9818903313)(PETITIONER)

MR. SANDEEP
V/s STATE AND ORS.

PAWAN KUMAR MITTAL, YOGRAJ
GULLAIYA, BIUENDRA KUMAR PATHAK

OTHER DETAILS OF ADVOCATES:

PAWAN KUMAR MITTAL()(9873938816)(PETITIONER)

YOGRAJ GULLAIYA AND
ASSOCIATES(ADVOCATEYOGRAJ.GULLAIYA@GMAIL.COM)(9811132049)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SATYAKAM(SATYAKAMASSOCIATE@GMAIL.COM)(0)(RESPONDENT)

BIJENDRA KUMAR
PATHAK(BIJENDRAKUMARP@GMAIL.COM)(8383864402)(PETITIONER)

DALIP KUMAR SHARMA PRAVEEN SURI, ANAND MAHESHWARI
V/s RAJ KUMAR KAPOOR

OTHER DETAILS OF ADVOCATES:

PRAVEEN SURI()(9810928188)(PETITIONER)

ANAND MAHESHWARI()(9810085889)(PETITIONER)

PRAVEEN SURI(PRAVEENSURI73@GMAIL.COM)(0)(PETITIONER)

RAJINDER MATHUR (RAJINDERMATHURADVOCATE@GMAIL.COM)(0)(RESPONDENT)

RAJESH KAMLESH MAHJAN, SIDHARTH SINGH,
V/s ALSA SUBROI & ANR DHRUV SHARMA

OTHER DETAILS OF ADVOCATES:
KAMLESH MAHJAN()(9313083343)(PETITIONER)
DHRUV SHARMA(DHRUVSHARMA274@GMAIL.COM)(7838433274)(PETITIONER)

KAPIL SACHDEV SUNIL K MITTA & ASSOCIATES,
V/s PINAKI PRASAD ARANYA MOULICK

OTHER DETAILS OF ADVOCATES:

SUNIL K MITTA & ASSOCIATES()(9999666317)(PETITIONER)

ARANYA
MOULICK(ARANYA.MOULICK@MOULICKLAWOFFICE.COM)(8826235642)(RESPONDENT)

KOYALA MAZDOOR PANCHAYAT B S RAJESH AGRAIIT, B.S. RAJESH
V/s MINISTRY OF COAL AGRAIJIT, TARKESHWAR NATH

OTHER DETAILS OF ADVOCATES:
B S RAJESH AGRAJIT()(9811568418)(PETITIONER)

B.S. RAJESH AGRAJIT(AGRAJITLAWYER@GMAIL.COM)(9811568418)(PETITIONER)
VIKRAM(VIKRAM.JETLY@GMAIL.COM)()(RESPONDENT)

B.S. RAJESH AGRAJIT(AGRAJITLAWYER@GMAIL.COM)(9811568418)(PETITIONER)
VIKRAM JATELY(VIKRAM.JETLY@GMAIL.COM)()(RESPONDENT)

TARKESHWAR
NATH(TARKESHWARNATH@REDIFFMAIL.COM)(9810162373)(PETITIONER)
AGRAJIT, VIKRAM(AGRAJITLAWYER@GMAIL.COM,
VIKRAM.JETLEY@GMAIL.COM)(0)(RESPONDENT)

MOHAMMED NISSARUDDIN
V/s UNION OF INDIA

RISHABH SANCHETI

OTHER DETAILS OF ADVOCATES:
RISHABH SANCHETI()(9910531145)(PETITIONER)

AVEENA MAILK PRODUCTS
V/s UNION OF INDIA

ARUN BATTA

OTHER DETAILS OF ADVOCATES:
ARUN BATTA()(9810064103)(PETITIONER)
MARKET WELFARE ASSOCIATION

V/s CENTRAL PUBLIC WORKS DEPARTMENT &
ORS.

SYED HASAN ISFAHANI, VARUN TYAGI

OTHER DETAILS OF ADVOCATES:

ISFAHANI & ASSOCIATES(HASANISFAHANI@GMAIL.COM)(9990067910)(PETITIONER)
JAWAHAR RAJA(OFFICE.JAWHARRAJ@GMAIL.COM)(9810639608)(PETITIONER)
SYEDISFAHANI(HASANISFAHANI@GMAIL.COM)(9990067910)(PETITIONER)

MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
BHAWANA
KATARIA(STANDINGCOUNSELGNCTD@GMAIL.COM)(8588089272)(RESPONDENT)
ISFAHANI & ASSOCIATES(HASANISFAHANI@GMAIL.COM)(9990067910)(RESPONDENT)
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26

27

28

29

30

31

32

33

34

CONT.CAS(C)-570/2021

WITH W.P.(C) 8900/2020

W.P.(C)-10431/2020
CM APPL. 33016/2020

RC.REV.-179/2023
CM APPL. 34261/2023

RC.REV.-19/2024
CM APPL. 3115/2024
CM APPL. 3116/2024

RC.REV.-64/2024
CM APPL. 12299/2024
CM APPL. 73318/2024

RC.REV.-78/2024

RC.REV.-178/2024
CM APPL. 37865/2024

RC.REV.-212/2024
CM APPL. 44859/2024

RC.REV.-306/2024
CM APPL. 63944/2024

ADVANCE CAUSE LIST

SDMC(CLOSDMC@GMAIL.COM)(9717788732)(RESPONDENT)

MARKET WELFARE ASSOCIATION SYED HASAN ISFAHANI, SAMEER
V/s RAJESH KUMAR & ORS. VASHISHT

OTHER DETAILS OF ADVOCATES:

ISFAHANI ASSOCIATES(HASANISFAHANI@GMAIL.COM)(9990067910)(PETITIONER)
MOHD MUQEEM (MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT)

ANGUL ENERGY LIMITED FORMERILY KNOWN AMIT KUMAR MISHRA
AS BHUSHAN ENERGY LIMITED

V/s MINISTRY OF CORPORATE AFFAIRS,

THROUGH SECRETARY & ANR.

OTHER DETAILS OF ADVOCATES:
AMITMISHRA(SHARMA.AJAY44@YMAIL.COM)(9643396233)(PETITIONER)

AMIT KUMAR MISHRA(AKMISHRA@PALAW.IN)(9643396233)(PETITIONER)

MINISTRY OF CORPORATE AFFAIRS, THROUGH
SECRETARY(SECY.MCA@NIC.IN)()(PETITIONER)

ISGEC HEAVY ENGINEERING LIMITED(KAPILSINGH@ISGEC.CO.IN)()(PETITIONER)
ISGEC HEAVY ENGINEERING
LIMITED(KAPILSINGH@ISGEC.CO.IN)(9871603434)(RESPONDENT)

MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)

SMT. RAJO AND ORS MAHIP SINGH SAINI, ALOK KUMAR
V/s SHRI RAJINDER KUMAR PANDEY

OTHER DETAILS OF ADVOCATES:

SONI()(9654286352)(PETITIONER)

M S SAINI & RUDRAKSHI
GAURANIYA(MAHEEPC97@GMAIL.COM)(8377924677)(PETITIONER)

ALOK KUMAR PANDEY(OFFICE@AVANTAMLEGAL.COM)(9958495050)(RESPONDENT)

SH SUBHASH WADHWA MANU NAYAR, SALIM MUTAKIF
V/s SH NARENDER KUMAR SHARMA & ORS.

OTHER DETAILS OF ADVOCATES:

MANU NAYAR (MANU_NAYAR@HOTMAIL.COM)(9811331106)(PETITIONER)
SALIM (SALIM_ADV@HOTMAIL.COM)()(RESPONDENT)

SALIM MUTAKIF (SALIM_ADV@HOTMAIL.COM)(9811195036)(PETITIONER)

SANJEEV KUMAR MALLIKA PARMAR, DEVENDER
V/s KUNDAN LAL KUMAR JAIN

OTHER DETAILS OF ADVOCATES:

MALLIKA PARMAR(MALLIKA.PARMAR@YAHOO.COM)(9971428439)(PETITIONER)
KUNDAN LAL()(9213251436)(RESPONDENT)

PARMAR (MALLIKA.PARMAR@YAHOO.COM)(0)(PETITIONER)

S K GUPTA(SKGADV96@GMAIL.COM)(9899365005)(RESPONDENT)

PYARE LAL JAIN (SINCE DECEASED) THRU LEGAL AWUIT PALIWAL, AWUIT PALIWAL
HEIR
V/s SH.ARUN KUMAR JAIN

OTHER DETAILS OF ADVOCATES:

GUARI SHANKER MATHUR & CO()(8007969433)(PETITIONER)

AWUIT PALIWAL(AWUIT.PALIWAL@GMAIL.COM)(8007969433)(PETITIONER)
AWUIT PALIWAL(AWUIT.PALIWAL@GMAIL.COM)(8007969433)(PETITIONER)

SANJAN KAPOOR ANZAR HUSAIN
V/s ASHOK KUMAR BAHL

OTHER DETAILS OF ADVOCATES:

A H PASHA & A K PASHA
(PASHASLAWOFFICES@GMAIL.COM)(9873399984)(PETITIONER)
ASHOK(BAHL.ASSOCIATES1995@GMAIL.COM)(0)(RESPONDENT)
SHIV PANDEY(PNDLAWFIRM@GMAIL.COM)(0)(RESPONDENT)

MR AJAY GOYAL JAYANT KUMAR
V/s MS KAPILA GUPTA AND ORS

OTHER DETAILS OF ADVOCATES:
JAYANT KUMAR(JAYANTKUMARR®@GMAIL.COM)(9654425878)(PETITIONER)
ARUN(ADVARUN36@GMAIL.COM)(0)(RESPONDENT)

KANWAR SAIN SAYANTANI BASAK, KESHRI KUMAR,
V/s RAJESH GARG & ORS. RAHUL K DUBEY, JATIN GARG

OTHER DETAILS OF ADVOCATES:

SAYANTANI BASAK(RAHUL.LEGAL@GMAIL.COM)(8240300654)(PETITIONER)
SAYANTANI BASAK(RAHUL.LEGAL@GMAIL.COM)(8240300654)(PETITIONER)
YOGPARKASH(ADVOCATEYPSHARMA@GMAIL.COM)(0)(RESPONDENT)

P SHARMA(ADVOCATEYPSHARMA@GMAIL.COM)(0)(RESPONDENT)

KESHRI KUMAR(KESHRIK@YAHOO.COM)(9810337151)(PETITIONER)

RAHUL K DUBEY(DAVINDER@HOTMAIL.COM)(9810188760)(PETITIONER)
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35

36

37

38

39

40

41

42

43

44

45

46

47

RC.REV.-311/2024
CM APPL. 64579/2024

RC.REV.-357/2024
CM APPL. 69662/2024

RC.REV.-359/2024
CM APPL. 69768/2024

RC.REV.-360/2024
CM APPL. 69770/2024

RC.REV.-371/2024
CM APPL. 72538/2024

WITH RC.REV. 44/2025

RC.REV.-44/2025
CM APPL. 6455/2025

RC.REV.-372/2024
CM APPL. 72548/2024

RC.REV.-379/2024
CM APPL. 73722/2024

RC.REV.-21/2025
CM APPL. 3248/2025

RC.REV.-25/2025

WITH RC.REV. 28/2025
RC.REV. 29/2025

RC.REV.-28/2025

RC.REV.-29/2025

RC.REV.-26/2025
CM APPL. 3916/2025

ADVANCE CAUSE LIST

RAHUL K DUBEY(DAVINDER@HOTMAIL.COM)(9810188760)(PETITIONER)
JATIN GARG(JATINGARGADVOCATE@GMAIL.COM)(9899281944)(PETITIONER)
JATIN GARG(JATINGARGADVOCATE@GMAIL.COM)(9899281944)(RESPONDENT)

SUKHDEV @ SUKHDEV RAJ ROHIT GUPTA, ALOK SINHA
V/s ASHOK KUMAR

OTHER DETAILS OF ADVOCATES:
SHIV KUMAR GAUTAM(SHIVLEGALDRISHTI@GMAIL.COM)(9599911797)(PETITIONER)
ALOK SINHA(ADVOCATEALOKSINHA@GMAIL.COM)(9811969215)(RESPONDENT)

SH. KISHAN LAL SANJAY MANI TRIPATHI
V/s SH. JAGDISH SHARMA

OTHER DETAILS OF ADVOCATES:

SH. KISHAN LAL
V/s SH. JAGDISH SHARMA

SANJAY MANI TRIPATHI

OTHER DETAILS OF ADVOCATES:
SANJAY MANI TRIPATHI(SANJAYMTRIPATHI@GMAIL.COM)(9910396889)(PETITIONER)
JAGDISH (JAGDISHSHARMA167@GMAIL.COM)(0)(RESPONDENT)

SH. HARI SINGH SANJAY MANI TRIPATHI
V/s SH. JAGDISH SHARMA

OTHER DETAILS OF ADVOCATES:
SANJAY MANI TRIPATHI(SANJAYMTRIPATHI@GMAIL.COM)(9910396889)(PETITIONER)
JAGDISH(JAGDISHSHARMA167@GMAIL.COM)(0)(RESPONDENT)

RAJ KUMAR VERMA & ANR. K & K ASSOCIATES
V/s PUSHPA KATHURIA

OTHER DETAILS OF ADVOCATES:
VATSAL KUMAR (VKUMAR@KANDKASSOCIATES.IN)(9811554435)(PETITIONER)
VINEY (VINEYSHARMA.ASSOCIATES@GMAIL.COM)(0)(RESPONDENT)

VIRENDER CHOPRA AND ORS VIMAL PUGGAL
V/s PUSHPA KATHURIA

OTHER DETAILS OF ADVOCATES:

VIJAY SHANKAR KAUSHIK & ANR.
V/s SURAJ SINGH

DHRUV SHARMA

OTHER DETAILS OF ADVOCATES:
SURESH SHARMA(SURESH.SHARMA12@YAHOO.IN)(9811056243)(PETITIONER)
PCADV(PCADV@REDIFFMAIL.COM)(0)(RESPONDENT)

M/S. RAM SONS AND ORS. (THROUGH ITS ARVIND KUMAR GUPTA, DEVANSH
PARTNERS) GUPTA
V/s KAMLA SETH & ORS.

OTHER DETAILS OF ADVOCATES:
DEVANSH GUPTA(DEVANSH.A.GUPTA@GMAIL.COM)(9871209110)(RESPONDENT)

RAJESH TANDON AKSHYA
V/s ANITA WALIA

OTHER DETAILS OF ADVOCATES:
AKSHYA (CHAMBERSOFADV.AKSHYA@GMAIL.COM)(9891959904)(PETITIONER)
R()(7838873103)(RESPONDENT)

SHRI RAVI ARORA
V/s SHRI VIJAY SHANKER

PAWAN KUMAR RAWAL

OTHER DETAILS OF ADVOCATES:
P K RAWAL(PAWANRAWAL_ADVOCATE@YAHOO.CO.IN)(9810008623)(PETITIONER)
KAMLAKSHI(SINGH.KAMLAKSHI@GMAIL.COM)(0)(RESPONDENT)

SHRI KESAR DASS ARORA PAWAN KUMAR RAWAL
V/s SHRI VIJAY SHANKER & ORS.

OTHER DETAILS OF ADVOCATES:

SHRI KESAR DASS ARORA, & ANR.
V/s SHRI VIJAY SHANKER

PAWAN KUMAR RAWAL

OTHER DETAILS OF ADVOCATES:
P K RAWAL(PAWANRAWAL_ADVOCATE@YAHOO.CO.IN)(9810008623)(PETITIONER)
KAMLESH (SINGH.KAMLAKSHI@GMAIL.COM)(0)(RESPONDENT)

ANIL ANEJA SUMIT JIDANI
V/s KISHAN CHAND GOELTHROUGH LEGAL
HEIRS

OTHER DETAILS OF ADVOCATES:
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48 RC.REV.-27/2025
CM APPL. 3923/2025

49 RC.REV.-39/2025
CM APPL. 5539/2025

ADVANCE CAUSE LIST

JIDANI LAW (ADVOCATEJIDANI@GMAIL.COM)(9810664300)(PETITIONER)
R()(9899226008)(RESPONDENT)

M/S RENU JAIN AKSHAT JAIN AMANDEEP MEHTA
V/s GUDDI SETHI & ORS.

OTHER DETAILS OF ADVOCATES:

ANMOL JOSHI (ANMOLJOSHI14@GMAIL.COM)(9717962627)(PETITIONER)
CHANDRA MOHAN(ADVOCATECMSHARMA@GMAIL.COM)(0)(RESPONDENT)
R()(9582798742)(RESPONDENT)

R()(9899842468)(RESPONDENT)

CHETAN NAGI RAMBHAKT AGRAWAL
V/s ASHWANI KUMAR CHADDHA AND ANR.

OTHER DETAILS OF ADVOCATES:
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06.03.2025 ADVANCE CAUSE LIST

COURT NO. 36
HON"BLE MR.JUSTICE VIKAS MAHAJAN

NOTE: SUPPLEMENTARY PASS OVER SHALL BE TAKEN UP IMMEDIATELY AFTER THE SUPPLEMENTARY LIST IS OVER.

NOTE: PARTIES SHOULD BE READY WITH SHORT SYNOPSIS IN THE FINAL HEARING/DISPOSAL MATTERS.
NOTE: “CASES IN WHICH THE FIR IS TO BE QUASHED BASED ON SETTLEMENT, PARTIES OR THEIR
COUNSELS MAY INFORM THE COURT MASTER BY 02:15 P.M. OF THEIR PRESENCE”. ALL

SUCH MATTERS WILL BE TAKEN UP POST LUNCH SESSIONS (AT 02:30 P.M.)

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

dhcani lkumar@gmail .com

ITEM
NUMBER CASE NUMBER

MATTERS OF SITTING/FORMER MP/MLA (PRIORITY MATTERS IN TERMS OF HON BLE SUPREME COURT ORDER IN W.P.(C.) 699/2016

1 CRL.M.C.-833/2021 SH. VJENDER GUPTA NEERAJ, MOHD IRSAD
CRL.M.A. 4118/2021 V/s IMRAN HUSSAIN & ORS.

PARTY NAME ADVOCATE NAME OTHER INFORMATION

OTHER DETAILS OF ADVOCATES:

NEERAJ & AMIT TYAGI(NEERAJJINDIA@HOTMAIL.COM)(9811075937)(PETITIONER)
AMIT TIWARI(TIWARIAMIT22@YAHOO.COM)(9811075937)(PETITIONER)

IMRAN HUSSAIN(IMRANHUSSAINWS6@GAMIL.COM)(981002539)(RESPONDENT)
MANJINDER SINGH SIRSA(MSSIRA@GMAIL.COM)(9810094333)(RESPONDENT)

KAPIL SHARMA(YOUTH4JUSTICE@COM)(9818066041)(RESPONDENT)
MOHD IRSAD(MOHD88IRSHAD@GMAIL.COM)(9999679903)(PETITIONER)

TOP OF THE BOARD

2 CRL.M.A. 30266/2024 KAPIL WADHAWAN
CRL.M.A. 512/2025 V/s CENTRAL BUREAU OF INVESTIGATION AND
In CRL.M.C.-6443/2024(Disposed |ORS.
off case)

OTHER DETAILS OF ADVOCATES:

VIJAYKAIR SINGH (VIJAYKARISINGH@GMAIL.COM)(9899090515)(PETITIONER)
CBI (DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

VIJAY KARI(VIJAYKARISINGH@GMAIL.COM)(9899090515)(PETITIONER)

CBI (DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)
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VIJAY KARI SINGH, PRAKARSH AIRAN

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-224-2022-A-0001)

CRL.M.C. 4293/2022 FILED BY CBI (DISPOSED ON :
2022-09-05 )

W.P.(CRL) 1741/2022 FILED BY PIRAMAL CAPITAL
AND HOUSING FINANCE LIMITED (DISPOSED ON :
2022-08-04 )

W.P.(CRL) 2911/2022 FILED BY KAPIL
WADHAWAN (D. OF HEARING : 2025-03-18 )
W.P.(CRL) 2912/2022 FILED BY DHEERAJ
WADHAWAN (D. OF HEARING : 2025-03-18 )
CRL.M.C. 6544/2022 FILED BY CENTRAL BUREAU
OF INVESTIGTATION (DISPOSED ON : 2023-05-30 )
BAIL APPLN. 353/2023 FILED BY AJAY RAMESH
CHANDRA NAWANDAR (DISPOSED ON : 2024-05-
31)

BAIL APPLN. 271/2023 FILED BY SUNNY BATHIA
THROUGH WIFE AS PAROKAR (DISPOSED ON :
2023-04-12)

CRL.M.C. 5108/2023 FILED BY DHEERAJ
WADHAWAN (DISPOSED ON : 2023-07-26 )
CRL.M.C. 3536/2023 FILED BY RAJESH KUMAR
ANAND (D. OF HEARING : 2025-04-22 )

CRL.M.C. 1137/2024 FILED BY DHEERAJ
WADHAWAN (DISPOSED ON : 2024-04-23 )

BAIL APPLN. 1232/2024 FILED BY AJAY RAMESH
CHANDRA NAWANDAR (DISPOSED ON : 2024-05-
03)


https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3�
mailto:dhcanilkumar@gmail.com�
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3 CRL.M.C.-7371/2024
CRL.M.A. 28112/2024

4 CRL.M.A. 31222/2024
CRL.M.A. 31223/2024
CRL.M.A. 31224/2024
CRL.M.A. 1596/2025
In CRL.M.C.-8155/2024

5 CRL.M.C.-8568/2024

6 CRL.M.A. 3129/2025
CRL.M.A. 3130/2025
In CRL.M.C.-9153/2024

BAIL
7 BAIL APPLN.-2223/2023

ADVANCE CAUSE LIST

PRADEEP SINGH VIVEK VISHAL GAUTAM, SHAURYA
V/s STATE OF NCT OF DELHI & ANR. LAMBA

OTHER DETAILS OF ADVOCATES:
SIDDHANT
GAUTAM(SIDDHANTGAUTAMCEC@GMAIL.COM)(9312059057)(PETITIONER)
SIDDHANT GAUTAM ()(8800740996)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SHAURYA LAMBA(SHAURYA.LAMBA13@GMAIL.COM)(9899074610)(PETITIONER)

DEEPAK MINDA & ORS. HRISHIKESH BARUAH
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

HRISHIKESH BARUAH(HRISHIKESH@HBARUAH.COM)(9810671087)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

JUNG JOONG CHOI S VIJAY KANTH

V/s THE COMMISSIONER OF CUSTOMS

OTHER DETAILS OF ADVOCATES:

S. VJAY KANTH(ADVSVIJAYKANTH@GMAIL.COM)(7503313839)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

GOPAL MISHRA & ANR. RAHUL SHARMA
V/s STATE GOVT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

RAHUL SHARMA (RAHUL28VIPS@GMAIL.COM)(8527106691)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
RAHUL SHARMA(RAHUL28VIPS@GMAIL.COM)(8527106691)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

LALLAN KUMAR
V/s STATE OF NCT DELHI

RAJESH PRASAD PANDEY, RAGHAV
MEHDIRATTA

OTHER DETAILS OF ADVOCATES:
JITENDER TYAGI (RAJESH.JASCH@GMAIL.COM)(9810008859)(PETITIONER)
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BAIL APPLN. 2040/2024 FILED BY DHEERAJ
WADHAWAN (DISPOSED ON : 2024-09-09 )
CRL.M.C. 3849/2024 FILED BY DHEERAJ
WADHAWAN (DISPOSED ON : 2024-05-17 )

BAIL APPLN. 2036/2024 FILED BY AJAY RAMESH
CHANDRA NAWANDAR (DISPOSED ON : 2024-06-
03)

W.P.(CRL) 1659/2024 FILED BY MR. MANISH
SAVLA (DISPOSED ON : 2024-05-22 )

BAIL APPLN. 1824/2024 FILED BY AJAY RAMESH
CHANDRA NAWANDAR (DISPOSED ON : 2024-05-
30)

BAIL APPLN. 2165/2024 FILED BY AJAY RAMESH
CHANDRA NAWANDAR (DISPOSED ON : 2024-09-
02)

CRL.M.C. 6434/2024 FILED BY JIGNESH MEHTA
(DISPOSED ON : 2024-08-20 )

CRL.M.C. 6474/2024 FILED BY AMIT CHATURVEDI
(DISPOSED ON : 2024-08-20 )

BAIL APPLN. 3640/2024 FILED BY KAPIL
WADHAWAN (D. OF HEARING : 2025-03-05 )
CRL.M.C. 682/2025 FILED BY JALAJ BATRA (D. OF
HEARING : 2025-03-24 )

CRL.M.C. 1285/2025 FILED BY KAPIL WADHAWAN
(D. OF HEARING : 2025-03-05 )

P.S.-FIR NO. :(CBI-224-2022-A-0001)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SHALIMAR BAGH-552/2005)

CRL.M.C. 533/2010 FILED BY PURKH CHAND
MINDA & ORS (DISPOSED ON : 2010-02-19 )

P.S.-FIR NO. :(SHALIMAR BAGH-552/2005)

P.S.-FIR NO. :(CUSTOMS-VIII(AP)/10/P AND
1/4892-A/DEP)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SPECIAL BRANCH LODHI ROAD-23/2010)

BAIL APPLN. 1322/2011 FILED BY KANCHAN
MISHRA @ ANU (DISPOSED ON : 2012-03-12)
BAIL APPLN. 516/2012 FILED BY GOPAL MISHRA
(DISPOSED ON : 2012-07-27))

CRL.REV.P. 699/2012 FILED BY GOPAL MISHRA
(DISPOSED ON : 2017-08-28))

CRL.REV.P. 703/2012 FILED BY KANCHAN MISHRA
@ ANU (DISPOSED ON : 2017-08-28 )

P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
23/2010)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(KHYALA-858/2022)



06.03.2025

8

9

10

11

12

13

14

15

BAIL APPLN.-1932/2024
CRL.M.A. 17097/2024

WITH BAIL APPLN. 1939/2024

BAIL APPLN.-1939/2024
CRL.M.A. 17164/2024

BAIL APPLN.-3469/2024
CRL.M.A. 29043/2024

BAIL APPLN.-4108/2024

BAIL APPLN.-4536/2024

BAIL APPLN.-29/2025
CRL.M.A. 130/2025
CRL.M.A. 131/2025

BAIL APPLN.-160/2025

BAIL APPLN.-234/2025

ADVANCE CAUSE LIST

KAPIL SHARMA BAIL APPLN. 768/2023 FILED BY GAURAV
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) JAISWAL (DISPOSED ON : 2023-03-07 )
RAGHAV

MEHDIRATTA(RAGHAV_MEHDIRATTA@HOTMAIL.COM)(9990870007)(PETITIONER)  P.S.-FIR NO. :(KHYALA-858/2022)

ANSH JINDAL NISHANT SINGH
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(S.P. BADLI-431/2024)
BAIL APPLN. 1939/2024 FILED BY NAVITA (D. OF
HEARING : 2025-03-06 )

P.S.-FIR NO. :(S.P. BADLI-431/2024)

NAVITA NISHANT SINGH
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
SOUMAVA :(S.P. BADLI-431/2024)
KARMAKAR(SOUMAVAKARMAKAR2471987@GMAIL.COM)(8918210300)(PETITIONER) BAIL APPLN. 1932/2024 FILED BY ANSH JINDAL (D.
KAPIL OF HEARING : 2025-03-06 )

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
P.S.-FIR NO. :(S.P. BADLI-431/2024)

VIKRAM KUMAR@ARYAN ADVIK PRAVESH BAHUGUNA
V/s STATE (GOVT. OF NCT OF DELHI) & ORS.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(SANGAM VIHAR-230/2024)

ISHWAR RAJBIR SINGH SAGAR, IMRAN KHAN
V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(PREM NAGAR-311/2023)
RAJIV PRATAP

SINGH(ADVOCATERPSTOMAR®@GMAIL.COM)(9910737518)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

IMRAN KHAN(IKBURNEY24@GMAIL.COM)(9212786141)(PETITIONER)

RAVINDER DHAKA ADITYA SINGH DESHWAL
V/s CENTRAL BUREU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
ADITYA SINGH (INFO@LEGALVENTURESLAWOFFICES.COM)(9536367061)(PETITIONER) |:(CBI-003-2024-A-0021)
CBI (DLACBIDHC@GMAIL.COM)(0)(RESPONDENT) BAIL APPLN. 2621/2024 FILED BY RAVINDER

DHAKA (DISPOSED ON : 2024-07-29 )

W.P.(CRL) 2421/2024 FILED BY RAVINDER DHAKA
(D. OF HEARING : 2025-03-28 )

BAIL APPLN. 3889/2024 FILED BY RAVINDER
DHAKA (DISPOSED ON : 2024-11-12)

P.S.-FIR NO. :(CBI-003-2024-A-0021)

SHIVAM KUMAR SINGH BHAGWAN JHA
V/s THE STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(SARITA VIHAR-651/2023)
BHAGWAN JHA(JHAALAW@GMAIL.COM)(9953944840)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

ASAD TOTLA AKSHAY BHANDARI
V/s STATE GOVT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
AKSHAY BHANDARI :(JAFFARABAD-715/2022)
(AKSHAYBHANDARI3990@GMAIL.COM)(9911225571)(PETITIONER) BAIL APPLN. 687/2025 FILED BY ASAD TOTLA
KAPIL SHARMA (DISPOSED ON : 2025-02-17 )

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
P.S.-FIR NO. :(JAFFARABAD-715/2022)

MONU GAUTAM RAVI KANT UPADHYAY
V/s THE STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(NEB SARAI-221/2024)
SATISH KUMAR(SATISHAJAYS @GMAIL.COM)(9810004081)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

117



06.03.2025

16 BAIL APPLN.-420/2025

17 BAIL APPLN.-653/2025
CRL.M.A. 4714/2025
WITH BAIL APPLN. 656/2025

18 BAIL APPLN.-656/2025
CRL.M.A. 4725/2025

SUSPENSION OF SENTENCE
19 CRL.A.-382/2020

WITH CRL.A. 25/2021
CRL.A. 451/2020
CRL.A. 539/2020
CRL.A. 22/2021
CRL.A. 580/2020
CRL.A. 249/2021

ADVANCE CAUSE LIST

SUMIT@SUNNY SAURABH SRIVASTAVA
V/s THE STATE(NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

KUNDAN KUMAR(ADVKUNDANKUMAR12@GMAIL.COM)(9899521200)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

RAJAN BATRA RAJESH KUMAR SINGH
V/s THE STATE (GOVT. NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

DYNASTY LAW FIRM(CLERKDYNASTYLF@GMAIL.COM)(0)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

NEERAJ BATRA RAJESH KUMAR SINGH
V/s THE STATE (GOVT. NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

R.K. SINGH(RKSINGH0727 @GMAIL.COM)(9717030721)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

ASHOK SINGH BHADAURIA RAJESH MISHRA, JATIN BHATT
V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES:

ASHOK SINGH BHADAURIA(ADARSH.VARMA85@GMAILCOM)()(RESPONDENT)
RAJESHMISHRA(ATTORNEY.RMISHRA@GMAIL.COM)(9910002221)(PETITIONER)
RAJESH MISHRA , AMIT TIWARI , ADARSH
VERMA(TIWARIAMIT22@GMAIL.COM)(9910002221)(PETITIONER)

CENTRAL BUREAU OF INVESTIGATION(NIKHILGOEL@GMAILCOM)()(PETITIONER)
NIKHIL GOEL(NIKHILGOEL@GMAIL.COM)(9810133254)(RESPONDENT)

JATIN BHATT(JATINBHATT@OUTLOOK.COM)(7217710552)(RESPONDENT)
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CRIME AND RAILWAY-80/2024)

BAIL APPLN. 1850/2024 FILED BY SONIA NAGIYA
@ RENU (DISPOSED ON : 2024-05-22 )

BAIL APPLN. 2030/2024 FILED BY SONIA NAGIYA
@ RENU (DISPOSED ON : 2024-09-11 )

BAIL APPLN. 1869/2024 FILED BY KRISHNA
(DISPOSED ON : 2024-05-24 )

BAIL APPLN. 2748/2024 FILED BY BARKHA
(DISPOSED ON : 2024-10-14 )

BAIL APPLN. 2754/2024 FILED BY KAJAL
(DISPOSED ON : 2024-10-14 )

BAIL APPLN. 3614/2024 FILED BY DEEPAK
(DISPOSED ON : 2024-10-07 )

BAIL APPLN. 4046/2024 FILED BY SONIA NAGIYA
@ RENU (DISPOSED ON : 2025-01-07 )

CRL.M.C. 8748/2024 FILED BY SUMIT @ SUNNY &
ANR. (D. OF HEARING : 2025-07-04 )

BAIL APPLN. 118/2025 FILED BY SHAMBHU
NAGIYA (DISPOSED ON : 2025-02-27 )

BAIL APPLN. 148/2025 FILED BY SACHIN (D. OF
HEARING : 2025-03-05 )

BAIL APPLN. 569/2025 FILED BY KANCHAN
(DISPOSED ON : 2025-02-24 )

BAIL APPLN. 907/2025 FILED BY GAURAV (D. OF
HEARING : 2025-03-12 )

P.S.-FIR NO. :(CRIME AND RAILWAY-80/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(GREATER KAILASH-129/2023)

CRL.M.C. 10102/2024 FILED BY RAJAN BATRA &
ORS. (D. OF HEARING : 2025-04-04 )

BAIL APPLN. 656/2025 FILED BY NEERAJ BATRA
(D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(GREATER KAILASH-129/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(GREATER KAILASH-129/2023)

CRL.M.C. 10102/2024 FILED BY RAJAN BATRA &
ORS. (D. OF HEARING : 2025-04-04 )

BAIL APPLN. 653/2025 FILED BY RAJAN BATRA (D.
OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(GREATER KAILASH-129/2023)

Listing Remarks:
AT 04:00 PM

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-10-5-2018)

CRL.A. 451/2020 FILED BY JAIDEEP SINGH
SENGER@ATUL SINGH (D. OF HEARING : 2025-03-
11)

CRL.REV.P. 865/2019 FILED BY AMIR KHAN
(DISPOSED ON : 2019-09-04 )

CRL.REV.P. 917/2019 FILED BY KAMTA PRASAD
SINGH (DISPOSED ON : 2019-09-18 )

CRL.REV.P. 921/2019 FILED BY ASHOK SINGH
BHADAURIA (DISPOSED ON : 2019-09-18 )
CRL.REV.P. 57/2020 FILED BY JAI DEEP SINGH @
ATUL SINGH SENGER (DISPOSED ON : 2020-01-20
)

CRL.A. 25/2021 FILED BY VINEET MISHRA @
VINAY MISHRA (D. OF HEARING : 2025-03-06 )
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20 CRL.A.-451/2020
CRL.M.(BAIL) 316/2025
CRL.M.(BAIL) 317/2025

WITH CRL.A. 382/2020
CRL.A. 25/2021
CRL.A. 22/2021

21 CRL.A.-539/2020

22 CRL.A.-580/2020

23 CRL.A.-22/2021
CRL.M.(BAIL) 53/2021

WITH CRL.A. 25/2021

ADVANCE CAUSE LIST

JAIDEEP SINGH SENGER@ATUL SINGH SHASHI PRAKASHMANI TRIPATHI,
V/s CBI DEEPAK, RINKU KUMAR GARG

OTHER DETAILS OF ADVOCATES:

JAIDEEP SINGH SENGER@ATUL SINGH(SPMTRIPATHI@GMAIL.COM)()(RESPONDENT)
JAIDEEP SINGH SENGER@ATUL
SINGH(SPMTRIPATHI@GMAIL.COM)(8800344141)(RESPONDENT)

JAIDEEP SINGH SENGER@ATUL
SINGH(SPMTRIPATHI@GMAIL.COM)(8800344141)(RESPONDENT)

JAIDEEP SINGH SENGER@ATUL
SINGH(SPMTRIPATHI@GMAIL.COM)(8800344141)(RESPONDENT)

JAIDEEP SINGH SENGER@ATUL
SINGH(SPMTRIPATHI@GMAIL.COM)(8800344141)(RESPONDENT)

S P M TRIPATHI(SPMTRIPATHI@GMAIL.COM)(8800344141)(PETITIONER)

NIKHIL GOEL(REACHNIKHILGOEL@GMAIL.COM)()(RESPONDENT)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
S.P.M TRIPATHI (SPMTRIPATHI@GMAIL.COM)(8800344141)(PETITIONER)

CBI (DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

RINKU KUMAR GARG(LAWYER.RKGARG@GMAIL.COM)(9818900589)(PETITIONER)

KULDEEP SINGH SENGER
V/s CENTRAL BUREAU OF INVESTIGATION

KANHAIYA SINGHAL, JATIN BHATT,
VEDANSH VASHISHT

OTHER DETAILS OF ADVOCATES:

KULDEEP SINGH SENGER(ADV.SINGHAL@GMAIL.COM)(9212424765)(RESPONDENT)
KANHAIYA SINGHAL(ADV.SINGHAL@GMAIL.COM)(9212424765)(PETITIONER)
KANHAIYASINGHAL(ADV.SINGHAL@GMAIL.COM)(9212424765)(PETITIONER)
CENTRAL BUREAU OF
INVESTIGATION(REACHNIKHILGOEL@GMAIL.COM)()(PETITIONER)
NIKHIL(REACHNIKHILGOEL@GMAIL.COM)()(RESPONDENT)

JATIN BHATT(JATINBHATT@OUTLOOK.COM)(7217710552)(RESPONDENT)
VEDANSH
VASHISHT(VEDANSH.VASHISHT@OUTLOOK.COM)(9811175170)(PETITIONER)

KAMTA PRASAD SINGH AKHAND SINGH
V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES:

AKHAND PRATAP SINGH, BAHUL KALRA, ABHINANDAN
GAUTAM(AKHANDTCLO@GMAIL.COM)(9968703824)(PETITIONER)
AKHANDSINGH(AKHANDTCLO@GMAIL.COM)(9968703824)(PETITIONER)
NIKHIL(REACHNIKHILGOEL@GMAIL.COM)()(RESPONDENT)

BIRENDRA @ BAUWA SINGH PRIYANKA SINGH, PRIYANKA SINGH
V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES:
PRIYANKASINGH(PRIYANKA.SINGH160@GMAIL.COM)(8527304383)(PETITIONER)
EJAZ KHAN & PRIYANKA SINGH
(PRIYANKA.SINGH160@GMAIL.COM)(8527304383)(PETITIONER)

ANUPAM

CRL.A. 22/2021 FILED BY BIRENDRA @ BAUWA
SINGH (D. OF HEARING : 2025-03-06 )

CRL.A. 249/2021 FILED BY SHASHI PRATAP SINGH
(D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(CBI-10-5-2018)

Listing Remarks:
AT 04:00 PM

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-10-5-2018)

CRL.REV.P. 865/2019 FILED BY AMIR KHAN
(DISPOSED ON : 2019-09-04 )

CRL.REV.P. 917/2019 FILED BY KAMTA PRASAD
SINGH (DISPOSED ON : 2019-09-18 )

CRL.REV.P. 921/2019 FILED BY ASHOK SINGH
BHADAURIA (DISPOSED ON : 2019-09-18 )
CRL.REV.P. 57/2020 FILED BY JAI DEEP SINGH @
ATUL SINGH SENGER (DISPOSED ON : 2020-01-20
)

CRL.A. 382/2020 FILED BY ASHOK SINGH
BHADAURIA (D. OF HEARING : 2025-03-06 )
CRL.A. 25/2021 FILED BY VINEET MISHRA @
VINAY MISHRA (D. OF HEARING : 2025-03-06 )
CRL.A. 22/2021 FILED BY BIRENDRA @ BAUWA
SINGH (D. OF HEARING : 2025-03-06 )

CRL.A. 249/2021 FILED BY SHASHI PRATAP SINGH
(D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(CBI-10-S-2018)

Listing Remarks:
AT 04:00 PM

P.S.-FIR NO. :(CBI-9(S)/2018)

Listing Remarks:
AT 04:00 PM

P.S.-FIR NO. :(CBI-006201850010)

Listing Remarks:
AT 04:00 PM

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-10-5-2018)

CRL.A. 451/2020 FILED BY JAIDEEP SINGH
SENGER@ATUL SINGH (D. OF HEARING : 2025-03-
11)

SHARMA(ANUPAMSHARMAADVOCATE@HOTMAIL.COM)(9810009734)(RESPONDENT) |CRL.REV.P. 865/2019 FILED BY AMIR KHAN
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(DISPOSED ON : 2019-09-04 )

CRL.REV.P. 917/2019 FILED BY KAMTA PRASAD
SINGH (DISPOSED ON : 2019-09-18)

CRL.REV.P. 921/2019 FILED BY ASHOK SINGH
BHADAURIA (DISPOSED ON : 2019-09-18 )
CRL.REV.P. 57/2020 FILED BY JAI DEEP SINGH @
ATUL SINGH SENGER (DISPOSED ON : 2020-01-20
)

CRL.A. 382/2020 FILED BY ASHOK SINGH
BHADAURIA (D. OF HEARING : 2025-03-06 )
CRL.A. 25/2021 FILED BY VINEET MISHRA @
VINAY MISHRA (D. OF HEARING : 2025-03-06 )
CRL.A. 249/2021 FILED BY SHASHI PRATAP SINGH
(D. OF HEARING : 2025-03-06 )
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24  [CRL.A.-249/2021
CRL.M.(BAIL) 1098/2021
WITH CRL.A. 539/2020

25 |CRL.A.-25/2021
CRL.M.(BAIL) 57/2021

26  |W.P.(CRL)-109/2025
CRL.M.(BAIL) 77/2025

PAROLE/FURLOUGH
27  |W.P.(CRL)-5/2025

ADVANCE CAUSE LIST

SHASHI PRATAP SINGH NISHANT MADAN
V/s CBI

OTHER DETAILS OF ADVOCATES:

RAJIV MOHAN LAW
OFFICES(RAJIVMOHANLAWOFFICES@GMAIL.COM)(8527402409)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

VINEET MISHRA @ VINAY MISHRA PRIYANKA SINGH, PRIYANKA SINGH
V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES:

EJAZ KHAN, PRIYANKA
SINGH(PIYANKA.SINGH160@GMAIL.COM)(8527304383)(PETITIONER)
PRIYANKASINGH(PRIYANKA.SINGH160@GMAIL.COM)(8527304383)(PETITIONER)
DLACBIDHC(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

HARI SINGH KANHAIYA SINGHAL
V/s STATE NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

KANHAIYA SINGHAL (ADV.SINGHAL@GMAIL.COM)(0)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SHAHID NASIR SAIPAN DASTGIR SHAIKH
V/s NATIONAL INVESTIGATION AGENCY AND
ANR

OTHER DETAILS OF ADVOCATES:

SAIPAN DASTGIR(ADVOCATESAIFAN@GMAIL.COM)(9923973915)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
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P.S.-FIR NO. :(CBI-10-5-2018)

Listing Remarks:
AT 04:00 PM

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-10-5-2018)

CRL.A. 451/2020 FILED BY JAIDEEP SINGH
SENGER@ATUL SINGH (D. OF HEARING : 2025-03-
11)

CRL.REV.P. 865/2019 FILED BY AMIR KHAN
(DISPOSED ON : 2019-09-04 )

CRL.REV.P. 917/2019 FILED BY KAMTA PRASAD
SINGH (DISPOSED ON : 2019-09-18 )

CRL.REV.P. 921/2019 FILED BY ASHOK SINGH
BHADAURIA (DISPOSED ON : 2019-09-18 )
CRL.REV.P. 57/2020 FILED BY JAI DEEP SINGH @
ATUL SINGH SENGER (DISPOSED ON : 2020-01-20
)

CRL.A. 382/2020 FILED BY ASHOK SINGH
BHADAURIA (D. OF HEARING : 2025-03-06 )
CRL.A. 25/2021 FILED BY VINEET MISHRA @
VINAY MISHRA (D. OF HEARING : 2025-03-06 )
CRL.A. 22/2021 FILED BY BIRENDRA @ BAUWA
SINGH (D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(CBI-10-5-2018)

Listing Remarks:
AT 04:00 PM

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-10-5-2018)

CRL.A. 451/2020 FILED BY JAIDEEP SINGH
SENGER@ATUL SINGH (D. OF HEARING : 2025-03-
11)

CRL.REV.P. 865/2019 FILED BY AMIR KHAN
(DISPOSED ON : 2019-09-04 )

CRL.REV.P. 917/2019 FILED BY KAMTA PRASAD
SINGH (DISPOSED ON : 2019-09-18 )

CRL.REV.P. 921/2019 FILED BY ASHOK SINGH
BHADAURIA (DISPOSED ON : 2019-09-18 )
CRL.REV.P. 57/2020 FILED BY JAI DEEP SINGH @
ATUL SINGH SENGER (DISPOSED ON : 2020-01-20
)

CRL.A. 382/2020 FILED BY ASHOK SINGH
BHADAURIA (D. OF HEARING : 2025-03-06 )
CRL.A. 22/2021 FILED BY BIRENDRA @ BAUWA
SINGH (D. OF HEARING : 2025-03-06 )

CRL.A. 249/2021 FILED BY SHASHI PRATAP SINGH
(D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(CBI-10-5-2018)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(N1A-14/2022)

W.P.(CRL) 2333/2022 FILED BY MOHAMMAD
YUSUFF (DISPOSED ON : 2022-11-11)

BAIL APPLN. 3057/2022 FILED BY ABUBACKER E
THROUGH HIS SON AMAL THAHSEEN (DISPOSED
ON : 2022-10-13 )

CRL.A. 605/2022 FILED BY ABOOBACKER E.
(DISPOSED ON : 2023-04-06 )

W.P.(CRL) 789/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF IN JC (DISPOSED ON :
2023-09-13)

CRL.A. 278/2023 FILED BY IBRAIM
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CRL.M.C. (CANCELLATION OF INTERIM BAIL/BAIL)
28  |CRL.M.C.-3394/2024

OTHER DETAILS OF ADVOCATES:
LAKSH KHANNA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)

STATE (GOVT. OF NCT) OF DELHI
V/s AMIT

ADVANCE CAUSE LIST
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LAKSH KHANNA

PUTHANATHANI @ IBRAHIM MK (DISPOSED ON :
2023-04-24)

CRL.A. 18/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF & ORS. (DISPOSED ON :
2024-01-25)

CRL.A. 140/2023 FILED BY ADVOCATE
MOHAMMAD YOUSUF A11 & ORS. (DISPOSED ON
: 2024-01-25)

CRL.M.C. 3130/2023 FILED BY IBRAHIM
PUTHANATHANI @ IBRAHIM MK (D. OF HEARING
: 2025-03-10)

W.P.(CRL) 505/2023 FILED BY OMA SALAM
(DISPOSED ON : 2025-03-04 )

CRL.A. 623/2023 FILED BY ABUBACKER E
(DISPOSED ON : 2024-05-28 )

CRL.A. 486/2023 FILED BY IBRAHIM
PUTHANATHANI @ IBRAHIM MK (DISPOSED ON :
2023-06-14 )

W.P.(CRL) 3786/2023 FILED BY ABDUL WAHID
SAIT. (DISPOSED ON : 2024-09-19 )

CRL.A. 184/2024 FILED BY ABDUL WAHID SAIT
(DISPOSED ON : 2024-04-02 )

CRL.A. 564/2024 FILED BY O.M.A. SALAM
(DISPOSED ON : 2024-08-30 )

CRL.A. 849/2024 FILED BY ABDUL WAHID SAIT @
NAVEED (D. OF HEARING : 2025-03-17 )

CRL.A. 873/2024 FILED BY A. S. ISMAIL (DISPOSED
ON : 2024-10-16 )

CRL.A. 922/2024 FILED BY MOHAMED ALI JINNAH
(D. OF HEARING : 2025-03-17 )

CRL.A. 950/2024 FILED BY IBRAHIM
PUTHANATHANI (D. OF HEARING : 2025-03-17 )
CRL.A. 947/2024 FILED BY JASEER K P @ BABU (D.
OF HEARING : 2025-03-17 )

CRL.A. 960/2024 FILED BY SHAHID NASIR (D. OF
HEARING : 2025-03-17 )

CRL.A. 963/2024 FILED BY MOHAMMED FAROOQ
REHMAN (D. OF HEARING : 2025-03-17 )

CRL.A. 1011/2024 FILED BY AQUIL AHMED (D. OF
HEARING : 2025-03-17 )

CRL.A. 1144/2024 FILED BY ANIS AHMED (D. OF
HEARING : 2025-03-17 )

CRL.A. 1164/2024 FILED BY WASEEM AHMAD @
BABLU (D. OF HEARING : 2025-03-17 )

CRL.A. 1195/2024 FILED BY SHAFEER K.P. (D. OF
HEARING : 2025-03-17 )

CRL.A. 1197/2024 FILED BY YASIR HASAN @ YASIR
ARAFAT @ YASIR (D. OF HEARING : 2025-03-17 )
CRL.M.C. 10165/2024 FILED BY ANIS AHMED &
ANR. (D. OF HEARING : 2025-04-04 )

CRL.A. 32/2025 FILED BY E M ABDUL RAHIMAN
(D. OF HEARING : 2025-03-17 )

CRL.A. 100/2025 FILED BY A. S. ISMAIL (D. OF
HEARING : 2025-03-17 )

CRL.A. 147/2025 FILED BY MOHAMMED SHAKIF
(DISPOSED ON : 2025-02-27 )

W.P.(CRL) 448/2025 FILED BY ANIS AHMED &
ANR. (D. OF HEARING : 2025-04-04 )

CRL.A. 253/2025 FILED BY AFSAR PASHA (D. OF
HEARING : 2025-05-06 )

P.S.-FIR NO. :(NIA-14/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SPECIAL BRANCH LODHI ROAD-40/2019)
CRL.REV.P. 309/2020 FILED BY AMIT (DISPOSED
ON : 2020-11-06 )

BAIL APPLN. 980/2019 FILED BY MUKESH
(DISPOSED ON : 2019-04-16 )

BAIL APPLN. 2041/2020 FILED BY AMIT (DISPOSED
ON : 2020-11-02 )

BAIL APPLN. 1345/2020 FILED BY MUKESH
(DISPOSED ON : 2020-07-08 )

BAIL APPLN. 1544/2020 FILED BY ANKUSH
(DISPOSED ON : 2020-07-17 )

BAIL APPLN. 899/2020 FILED BY MUKESH
(DISPOSED ON : 2020-05-14 )

BAIL APPLN. 1517/2022 FILED BY AMIT (DISPOSED
ON : 2022-07-11)
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29 CRL.M.C.-4278/2024

OTHER DETAILS OF ADVOCATES:
LAKSH KHANNA

STATE (NCT OF DELHI)
V/s UDAY KUMAR

ADVANCE CAUSE LIST

LAKSH KHANNA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9910900059)(PETITIONER)

30 |CRL.M.C.-5007/2024

MITAKSH GOEL

V/s STATE OF DELHI THROUGH DELHI POLICE &

ANR.

OTHER DETAILS OF ADVOCATES:

AYUSH JAIN

JUSTUM LEGAL(JUSTUMLEGAL@GMAIL.COM)(9999833004)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

31 CRL.M.C.-6051/2024
CRL.M.A. 23129/2024

WITH CRL.M.C. 6204/2024

OTHER DETAILS OF ADVOCATES:

UNION OF INDIA
V/s JITENDER KUMAR YADAV

AKSHAY AMRITANSHU, TAHIR ALI

AKSHAY (AKSHAYAMRITANSHU@GMAIL.COM)(9931282222)(PETITIONER)
TAHIR ALI(TAHIRALI7S0@GMAIL.COM)(9808047719)(PETITIONER)

32 CRL.M.C.-6204/2024
CRL.M.A. 23693/2024

OTHER DETAILS OF ADVOCATES:
AKSHAY AMRITANSHU

UNION OF INDIA
V/s FARUKH AZAM

AKSHAY AMRITANSHU, TAHIR ALI

(AKSHAYMRITANSHU@GMAIL.COM)(9931282222)(PETITIONER)
TAHIR ALI(TAHIRALI750@GMAIL.COM)(9808047719)(RESPONDENT)

FRESH MATTERS & APPLICATIONS

33 CRL.M.(BAIL) 102/2025 SONU
V/s STATE NCT OF DELHI

In CRL.A.-58/2025

OTHER DETAILS OF ADVOCATES:

BADRINATH B (DHCLSC)

NISHANK TYAGI(ADVOCATENISHANK@GMAIL.COM)(9899950072)(PETITIONER)
NISHANK TYAGI(ADVOCATENISHANK@GMAIL.COM)(9899950072)(PETITIONER)
B. BADRINATH(OFFICE@BADRINATHB.IN)(0)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
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BAIL APPLN. 1263/2022 FILED BY ANKUSH
(DISPOSED ON : 2023-05-30 )

BAIL APPLN. 2308/2022 FILED BY AMIT (DISPOSED
ON : 2022-08-02 )

P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
40/2019)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SPECIAL BRANCH LODHI ROAD-226/2020)
BAIL APPLN. 2037/2021 FILED BY NITYANAND
PRASAD (DISPOSED ON : 2021-08-09 )

BAIL APPLN. 1430/2021 FILED BY ABBAS
(DISPOSED ON : 2021-04-29 )

BAIL APPLN. 1578/2021 FILED BY NITYANAND
PRASAD (DISPOSED ON : 2023-02-09 )

BAIL APPLN. 2764/2021 FILED BY MOHD. RAJA
(DISPOSED ON : 2022-07-12 )

BAIL APPLN. 607/2021 FILED BY SUBHOD DAS
(DISPOSED ON : 2021-02-23 )

BAIL APPLN. 3352/2021 FILED BY NITYANAND
PRASAD (DISPOSED ON : 2021-09-13 )

P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
226/2020)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SPECIAL BRANCH LODHI ROAD-18/2024)
W.P.(CRL) 535/2024 FILED BY GAURAV GUPTA
(DISPOSED ON : 2024-03-06 )

CRL.M.C. 5137/2024 FILED BY SACHIN PAMNANI
(DISPOSED ON : 2024-09-06 )

P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
18/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF REVENUE INTELLIGENCE-
DRI/HQ-GI/338/XVIII/ENQ-3/INT-)

CRL.M.C. 6204/2024 FILED BY UNION OF INDIA
(D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(DIRECTORATE OF REVENUE
INTELLIGENCE-DRI/HQ-GI/338/XVIII/ENQ-3/INT-)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF REVENUE INTELLIGENCE-
DRI/HQ-GI/338/XVIII/ENQ-3/INT-)

CRL.M.C. 6051/2024 FILED BY UNION OF INDIA
(D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(DIRECTORATE OF REVENUE
INTELLIGENCE-DRI/HQ-GI/338/XVIII/ENQ-3/INT-)

P.S.-FIR NO. :(SWAROOP NAGAR-172/2018)
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34 |CRL.M.A. 3733/2025
In CRL.M.C.-6786/2024(Disposed
off case)

35 W.P.(CRL)-240/2025
CRL.M.A. 2063/2025

FOR ADMISSION

36 |CRL.M.C.-8490/2024
CRL.M.A. 32377/2024
CRL.M.A. 32378/2024
CRL.M.A. 32379/2024
CRL.M.A. 2793/2025
CRL.M.A. 2794/2025

37 CRL.M.C.-8960/2024

38  |CRL.M.C.-9765/2024
CRL.M.A. 37455/2024

39 CRL.M.C.-10178/2024

40 CRL.M.C.-1239/2025
CRL.M.A. 5575/2025

ADVANCE CAUSE LIST

SHRI JAI SOLANKI AND ORS
V/s THE STATE NCT OF DELHI AND ANR

DEEPAK KUMAR, ZEBA KHAIR

OTHER DETAILS OF ADVOCATES:

N.C SHARMA (AJAYVATS13@GMAIL.COM)(9999926425)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

LEGES WORLD(LEGESWORLDLAWFIRM@GMAIL.COM)(9810602612)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

BRIJ BABU @ NANNE UTKARSH SINGH
V/s STATE (GOVT OF NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

PANKAJ PAL (PANAKJPAL23022000@GMAIL.COM)(9821276757)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MADDISETTI VENKATA KRISHNAIAH & ANR.
V/s CENTRAL BUREAU OF INVESTIGATION

SREEDHAR REDDY V.

OTHER DETAILS OF ADVOCATES:
V. SIDDHARTH(SRIDHARREDDY.VAKIL@GMAIL.COM)(9810979929)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

VIPIN KUMAR ASHISH DUTTA
V/s STATE GOVT. OF NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:

ASHISH DURTTA(ASHISHDUTT202@GMAIL.COM)(9811180280)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

VISHWASH SINGH NARENDER KUMAR VERMA
V/s STATE GOVT. OF NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:

NARENDER KUMAR
VERMA(ADVOCATEVERMA844@GMAIL.COM)(9968237076)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

MANOJ
V/s STATE OF NCT OF DELHI & ANR.

ASHUTOSH KAUSHIK (DHCLSC)

OTHER DETAILS OF ADVOCATES:

ASHUTOSH
KAUSHIK(ASHUTOSHKAUSHIK123@GMAIL.COM)(9711070545)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

NITI TIWARI
V/s SERIOUS FRAUD INVESTIGATION OFFICE

GAURAV LOMES

OTHER DETAILS OF ADVOCATES:
GAURAV LOMES(GAURAVLOMES2@GMAIL.COM)(0)(PETITIONER)
SHIVA LAKSHMI SINGH(SINGH.SHIVALAKSHMI@GMAIL.COM)(0)(RESPONDENT)
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P.S.-FIR NO. :(PALAM VILLAGE-136/2014)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NANGLOI-584/2008)

CRL.A. 703/2011 FILED BY SONU @ BIHARI @
TUNNNA (DISPOSED ON : 2012-10-17 )

CRL.A. 101/2011 FILED BY HEMANT @ PANDIT
(DISPOSED ON : 2012-10-17 )

CRL.A. 1415/2011 FILED BY BRIJ BABU @ NANNE
(DISPOSED ON : 2012-10-17 )

CRL.A. 379/2012 FILED BY ISHAWAR (DISPOSED
ON : 2012-10-17 )

W.P.(CRL) 488/2013 FILED BY ISHWAR (DISPOSED
ON : 2013-08-21)

W.P.(CRL) 1606/2013 FILED BY ISHWAR
(DISPOSED ON : 2013-09-27 )

W.P.(CRL) 1608/2013 FILED BY BRIJ BABU @
NANNE (DISPOSED ON : 2013-09-27 )

W.P.(CRL) 682/2013 FILED BY HEMANT @ PANDIT
(DISPOSED ON : 2013-05-14 )

W.P.(CRL) 535/2014 FILED BY BRIJ BABU @
NANNE (DISPOSED ON : 2014-03-14 )

W.P.(CRL) 181/2020 FILED BY SONU @ BIHARI @
TUNNA (DISPOSED ON : 2020-02-27 )

P.S.-FIR NO. :(NANGLOI-584/2008)

P.S.-FIR NO. :(CBI-DAI-2019-A-0041)

P.S.-FIR NO. :(LAXMINAGAR-502/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MUKHERJEE NAGAR-67/2024)

BAIL APPLN. 807/2024 FILED BY VISHWAS SINGH
(DISPOSED ON : 2024-05-27 )

P.S.-FIR NO. :(MUKHERJEE NAGAR-67/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(RANHOLA-19/2018)

CRL.M.C. 3751/2022 FILED BY MANOJ KUMAR
(DISPOSED ON : 2022-10-11 )

P.S.-FIR NO. :(RANHOLA-19/2018)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SERIOUS FRAUD INVESTIGATION OFFICE
MINISTRY OF CORPORATE AFFAIRS-CC
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AFTER NOTICE MISC. MATTERS

41

42

43

44

45

46

47

48

49

CRL.M.C.-236/2024

CRL.M.C.-853/2024
CRL.M.A. 13034/2024

CRL.M.C.-858/2024
CRL.M.A. 3440/2024

CRL.M.C.-970/2024

CRL.M.C.-1447/2024
CRL.M.A. 5709/2024

CRL.M.C.-1709/2024

CRL.M.C.-1785/2024

CRL.M.C.-3544/2024
CRL.M.A. 13605/2024

CRL.M.C.-3936/2024
CRL.M.A. 15023/2024

ADVANCE CAUSE LIST

MITHILA MURADA
V/s AKHILESH BALI & ORS.

JAI SHANKAR

OTHER DETAILS OF ADVOCATES:
JAI SHANKAR (JAI.25PUC@GMAIL.COM)(7838096941)(PETITIONER)

SMT. KUMUD BADHWAR ADITYA GHADGE, SAMBIT NANDA,
V/s STATE (NCT OF DELHI) AND OTHERS SAMBIT NANDA

OTHER DETAILS OF ADVOCATES:

RAMADITYA TIWARI
(RAMADITYA.TIWARI92@GMAIL.COM)(9810755954)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SAMBIT NANDA(SNANDA@SCNCHAMBERS.CO.IN)(9818291376)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SAMBIT NANDA(SNANDA@SCNCHAMBERS.CO.IN)(9818291376)(PETITIONER)

MUKESH SAINI RACHIT KHANDELWAL
V/s SACHIN SAINI

OTHER DETAILS OF ADVOCATES:
MANOJ CHAUHAN (RACHITK364@GMAIL.COM)(8377869693)(PETITIONER)
KARNAIL SINGH (KARNAILSINGHLEGAL@YAHOO.COM)()(RESPONDENT)

DINESH KODWANI RAVINDER KUMAR
V/s STATE GOVT. OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

RAVINDER KUMAR (ADRAVIKUMAR72@GMAIL.COM)(9212412477)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SIMRAN SAHNI PRASHANT DIWAN
V/s RAHUL GILL & ORS.

OTHER DETAILS OF ADVOCATES:
PRASHANT DIWAN (ADVDIWANSH@GMAIL.COM)(9811937371)(PETITIONER)

STATE OF NCT OF DELHI AMOL SINHA
V/s BHAGAT SINGH & ANR.

OTHER DETAILS OF ADVOCATES:

AMOL SINHA(AMOLSINHA.ASSOCIATES@GMAIL.COM)(9560020333)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)

ARJUN KKR DEVELOPERS PVT LTD.
V/s STATE OF NCT OF DELHI & ORS.

GANDHARV ANAND

OTHER DETAILS OF ADVOCATES:

CIRCLE OF
COUNSELS(COCDIARY@CIRCLEOFCOUNSELS.COM)(9878702899)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PREETI CHAWLA PANKUSH GOYAL
V/s KAY ESS ENTERPRISES

OTHER DETAILS OF ADVOCATES:

HARDIK SHARMA(ADV.PANKUSHGOYAL@GMAIL.COM)(8527719711)(PETITIONER)
MANOJ KUMAR JAISWAL ROHINI KUMAR

V/s STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

124

1484/2021)

W.P.(CRL) 444/2023 FILED BY SANJAY KUMAR
JAIN & ANR. (DISPOSED ON : 2024-12-13)
CRL.REV.P. 454/2023 FILED BY UMESH GOYAL &
ORS. (D. OF HEARING : 2025-03-19)

CRL.M.C. 4688/2023 FILED BY MAHENDER SINGH
PARMAR AND ORS (DISPOSED ON : 2024-09-12 )
CRL.M.C. 8989/2024 FILED BY ANKITA HUDIYA (D.
OF HEARING : 2025-04-30 )

P.S.-FIR NO. :(SERIOUS FRAUD INVESTIGATION
OFFICE MINISTRY OF CORPORATE AFFAIRS-CC
1484/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ECONOMIC OFFENCE WING-186/2022)
W.P.(CRL) 1222/2023 FILED BY BHAGAT SINGH &
ANR. (DISPOSED ON : 2023-07-25 )

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
186/2022)

P.S.-FIR NO. :(SAGAR PUR-417/2016)
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50 |CRL.M.C.-4160/2024
CRL.M.A. 15805/2024

51 CRL.M.C.-4265/2024
CRL.M.A. 16217/2024

52 CRL.M.C.-4307/2024
CRL.M.A. 16346/2024

53 CRL.M.C.-4352/2024
CRL.M.A. 16530/2024

54  |CRL.M.C.-5321/2024

55 CRL.M.C.-5822/2024

56 |CRL.M.C.-6246/2024
CRL.M.A. 23899/2024

57 CRL.M.C.-7221/2024
CRL.M.A. 27564/2024

58 |CRL.M.C.-7364/2024

ADVANCE CAUSE LIST

ABHISHEK SHIVAM RAGHUWANSHI
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
NAMITA SAXENA(NAMITASAXENAOFFICE@GMAIL.COM)(7014180781)(PETITIONER)  |:(SAKET-507/2023)
KAPIL CRL.M.C. 3573/2024 FILED BY GAUTAM KUMAR

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)  |(DISPOSED ON : 2025-01-22 )
CRL.M.C. 8281/2024 FILED BY ABCXXXXX... (D. OF
HEARING : 2025-04-25 )

P.S.-FIR NO. :(SAKET-507/2023)

IKRAM & ORS. NASIR HUSSAIN
V/s STATE NCT OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(MANSAROVER PARK-242/2020)
ABDUL GAFFAR(ADDLEXJUDISLAW@GMAIL.COM)(9911168575)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

ASHA MOHAN & ANR. S C SAGAR, GAURAV GOEL
V/s SIDDHARTHA MOHAN

OTHER DETAILS OF ADVOCATES:

S.C SAGAR (SAGARS.CADV913@GMAIL.COM)(9212053338)(PETITIONER)
SIDDHARTHA (SIDDHARTHA_ADVOCATE@HOTMAIL.COM)()(RESPONDENT)
GAURAV GOEL(GAURRAVGOEL@GMAIL.COM)(9910483633)(PETITIONER)

DEVESH TYAGI ATUL AGARWAL
V/s PREETI TYAGI

OTHER DETAILS OF ADVOCATES:
M.TABISH ZIA (ATULAGARWAL13@GMAIL.COM)(8826235476)(PETITIONER)
PREETI TYAGI (PREETITYAGI206@GMAIL.COM)()(RESPONDENT)

BASEER UL HAQ & ORS. LAKHMI CHAND
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(RAJINDER NAGAR-5/2021)
LAKHMI CHAND (LAKHMICHND@GMAIL.COM)(9350538109)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SHAHBUDDIN UPENDRA YADAV
V/s THE STATE NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(SANGAM VIHAR-494/2018)
VIJAY KUMAR(KUMARVIKAS942 @GMAIL.COM)(7011270194)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

YOGESH AGGARWAL RAJINDER SINGH, RUMPA DHIBAR
V/s THE STATE OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

RAJINDER SINGH (AORRAJINDERSINGH@GMAIL.COM)(9818489589)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
RUMPA DHIBAR(RUMPADHIBARLAWFIRM@GMAIL.COM)(7048945193)(PETITIONER)
RUMPA
DHIBAR(RUMPADHIBARLAWFIRM@GMAIL.COM)(7048945193)(RESPONDENT)
RUMPA DHIBAR(RUMPADHIBARLAWFIRM@GMAIL.COM)(7048945193)(PETITIONER)

MANISH AGNIHOTRI RAVINDER KUMAR YADAV
V/s STATE NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(RAJOURI GARDEN-8/2024)
RAVINDER KUMAR
YADAV(ADVRAVINDERYADAV@GMAIL.COM)(9811053371)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
SACHIN NEHRA SHARAD MALHOTRA

V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
SHARAD MALHOTRA (MALHOTRASHARAD2@GMAIL.COM)(9953018022)(PETITIONER) |:(RANHOLA-93/2019)

KAPIL SHARMA BAIL APPLN. 1549/2024 FILED BY SACHIN NEHRA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) (DISPOSED ON : 2024-08-07 )

P.S.-FIR NO. :(RANHOLA-93/2019)

125
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59 CRL.M.C.-7860/2024
CRL.M.A. 29980/2024
CRL.M.A. 32223/2024
CRL.M.A. 1134/2025

WITH CRL.REV.P. 1243/2024

CRL.REV.P. 1300/2024
CRL.M.C. 246/2025
CRL.REV.P. 1317/2024

60 [CRL.REV.P.-1243/2024
CRL.M.A. 32464/2024

61 CRL.REV.P.-1300/2024
CRL.M.A. 34693/2024
CRL.M.A. 34694/2024

WITH CRL.M.C. 7860/2024
CRL.REV.P. 1243/2024

62 CRL.REV.P.-1317/2024
CRL.M.A. 35619/2024
CRL.M.A. 5265/2025

63 CRL.M.C.-246/2025
CRL.M.A. 1253/2025
CRL.M.A. 1254/2025

ADVANCE CAUSE LIST

DIRECTORATE OF ENFOCEMENT
V/s MR ARVIND DHAM

ZOHEB HOSSAIN, VIVEK GURNANI,
ASHISH KUMAR SHARMA, SUMER
SINGH BOPARAI, VIVEK JAIN

OTHER DETAILS OF ADVOCATES:

ZOHEB HOSSAIN (HOSSAINZOHEB@GMAIL.COM)(9999711099)(PETITIONER)
SHIKHA GARG(SHIKHAGARG299@GMAIL.COM)(0)(RESPONDENT)

ZOHEB HOSSAIN (OFFICEZHOSSAIN@GMAIL.COM)(9999711099)(PETITIONER)
SAURABH(SAURABH@KYLINEXPERIENCE.COM)(0)(RESPONDENT)

VIVEK
GURNANI(ADV.VIVEKGURNANI.FEMA@GMAIL.COM)(9584487160)(PETITIONER)
RAVI PRAKASH(RAVIPRAKASH1066@GMAIL.COM)(0)(RESPONDENT)

ASHISH KUMAR
SHARMA(ASHISH_SHARMA35@HOTMAIL.COM)(9810065268)(RESPONDENT)
SUMER SINGH
BOPARAI(SUMERSINGHBOPARAI@GMAIL.COM)(9560450308)(RESPONDENT)
SUMER SINGH
BOPARAI(SUMERSINGHBOPARAI@GMAIL.COM)(9560450308)(RESPONDENT)
VIVEK JAIN(VIVEKJAIN.LEGAL@GMAIL.COM)(9990252039)(RESPONDENT)

OMKARA ASSET RECONSTRUCTION PVT LTD ASHISH BATRA
V/s DIRECTORATE OF ENFORCEMENT

OTHER DETAILS OF ADVOCATES:
ASHISH BATRA(ASHISH_44@HOTMAIL.COM)(0)(PETITIONER)
DIRECTORATE OF ENDORCEMENT(DL.HC-ED@GOV.IN)(0)(RESPONDENT)

PURSHOTTAM PROFILES PRABHAV RALLI
V/s DIRECTORATE OF ENFORCEMENT

OTHER DETAILS OF ADVOCATES:

PRABHAV RALLI (OFFICE.PRCHAMBERS@GMAIL.COM)(9999249666)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

VINOD RICE MILL PVT LTD
V/s DIRECTORATE OF ENFORCEMENT

PRABHAV RALLI

OTHER DETAILS OF ADVOCATES:

PRABHAV RALLI(OFFICE.PRCHAMBERS@GMAIL.COM)(9999249666)(PETITIONER)
DIRECTORATE OF ENDORCEMENT(DL.HC-ED@GOV.IN)(0)(RESPONDENT)
PRABHAV RALLI(OFFICE.PRACHAMBERS@GMAIL.COM)(9999249666)(PETITIONER)
DIRECTORATE OF ENDORCEMENT(DL.HC-ED@GOV.IN)(0)(RESPONDENT)

LAKSHAY V1)
V/s DIRECTORATE OF ENFORCEMENT
THROUGH ITS DIRECTOR

PRABHAV RALLI

OTHER DETAILS OF ADVOCATES:
PRABHAV RALLI (OFFICE.PRCHAMBERS@GMAIL.COM)(9999249666)(PETITIONER)
DIRECTORATE OF ENFORCEMENT (DL.HC-ED@GOV.IN)(0)(RESPONDENT)
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Listing Remarks:
AT 03:30 PM/ PART-HEARD

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR 14/2024)
W.P.(CRL) 2516/2024 FILED BY ARVIND DHAM
(DISPOSED ON : 2024-12-02)

W.P.(CRL) 3490/2024 FILED BY PRESTIGE
BUILDCON PVT LTD (DISPOSED ON : 2025-01-14 )
W.P.(CRL) 3497/2024 FILED BY PRERNAA
MALHOTRA AND ORS (DISPOSED ON : 2025-01-14
)

BAIL APPLN. 544/2025 FILED BY ARVIND DHAM
(D. OF HEARING : 2025-03-10 )

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 14/2024)

Listing Remarks:
AT 03:30 PM

P.S.-FIR NO. :(DIRECTORATE GENERAL OF GST
INTELLIGENCE-ECIR 9/2021)

Listing Remarks:
AT 03:30 PM

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR 9/2021)
W.P.(CRL) 3052/2024 FILED BY MANIK
AGGARWAL (DISPOSED ON : 2024-10-15)

BAIL APPLN. 4240/2024 FILED BY PARAMJEET
THROUGH PAIROKAR (D. OF HEARING : 2025-03-
10)

CRL.REV.P. 1317/2024 FILED BY VINOD RICE MILL
PVT LTD (D. OF HEARING : 2025-03-06 )

BAIL APPLN. 4821/2024 FILED BY RAKESH KUMAR
GULATI (D. OF HEARING : 2025-03-10)

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 9/2021)

Listing Remarks:
AT 3.30 P.M.

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR 9/2021)
W.P.(CRL) 3052/2024 FILED BY MANIK
AGGARWAL (DISPOSED ON : 2024-10-15 )
CRL.REV.P. 1300/2024 FILED BY PURSHOTTAM
PROFILES (D. OF HEARING : 2025-03-06 )

BAIL APPLN. 4240/2024 FILED BY PARAMJEET
THROUGH PAIROKAR (D. OF HEARING : 2025-03-
10)

BAIL APPLN. 4821/2024 FILED BY RAKESH KUMAR
GULATI (D. OF HEARING : 2025-03-10 )

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 9/2021)

Listing Remarks:
AT 03:30 PM

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR 50/2023)
CRL.M.C. 6254/2024 FILED BY DIRECTORATE OF
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65

66
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CRL.M.C.-8554/2024
CRL.M.A. 32623/2024

CRL.M.C.-8785/2024

CRL.M.C.-9155/2024

CRL.M.C.-9367/2024
CRL.M.A. 35927/2024

CRL.M.C.-9411/2024
CRL.M.A. 36084/2024
CRL.M.A. 36085/2024
CRL.M.A. 1170/2025

CRL.M.C.-9419/2024
CRL.M.A. 36146/2024

WITH CRL.M.C. 9428/2024

ADVANCE CAUSE LIST

VINAMARA PODDAR
V/s NATIONAL CAPITAL TERRITORY OF DELHI &
ORS.

HITESH SACHAR

OTHER DETAILS OF ADVOCATES:

HITESH SACHAR(HITESHSACHAR@GMAIL.COM)(9891966005)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

NISHA GUPTA PRITISH SABHARWAL
V/s CENTRAL BUREAU OF INVESTIGATION &
ANR.

OTHER DETAILS OF ADVOCATES:
PRITISH SABHARWAL(PRITISHSABHARWAL1@GMAIL.COM)(0)(PETITIONER)
CBI (DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

NAVEEN ALIAS NAVEEN KANKATA ALIAS SATAYAM SINGH
NAVEEN KUMAR RANA & ORS.
V/s THE STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

SATYAM SINGH(ADV.SATYAM.RAJPUT31@GMAIL.COM)(9650300297)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

ANIL KUMAR YADAV
V/s REENA

SONALI KARWASRA

OTHER DETAILS OF ADVOCATES:
SONALI KARWASRA
JOON(KARWASRAANDASSOCIATES@GMAIL.COM)(9810098154)(PETITIONER)

MONIKA SINGH BHANDARI MADHUR PRABHAT BHARGAVA,
V/s STATE SHO DWARKA & ANR. KEDAR GOSWAMI

OTHER DETAILS OF ADVOCATES:

MADHUR PRABHAT
BHARGAVA(MADHURPRABHAT@GMAIL.COM)(9560016017)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
KEDAR GOSWAMI(KEDAR.GOSWAMI1111@GMAIL.COM)(9871330458)(RESPONDENT)

SHOBHNA SRIVASTAVA AND ANR. SANDEEP KHATRI
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
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ENFORCEMENT (DISPOSED ON : 2024-09-04 )
W.P.(CRL) 2580/2024 FILED BY ARPAN GUPTA (D.
OF HEARING : 2025-03-19 )

CRL.M.C. 8399/2024 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2024-10-24 )
BAIL APPLN. 4810/2024 FILED BY LAKSHAY V1)
(DISPOSED ON : 2025-02-07 )

CRL.M.C. 294/2025 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2025-02-27 )
W.P.(CRL) 227/2025 FILED BY ARPAN GUPTA (D.
OF HEARING : 2025-03-12)

CRL.M.C. 1148/2025 FILED BY DIRECTORATE OF
ENFOCEMENT (DISPOSED ON : 2025-02-27 )

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 50/2023)

P.S.-FIR NO. :(CBI-220-2022-E-0001)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MADHU VIHAR-160/2021)

BAIL APPLN. 811/2022 FILED BY NEERAJ KUMAR
(DISPOSED ON : 2023-01-18 )

BAIL APPLN. 77/2022 FILED BY MANJU (DISPOSED
ON : 2022-01-11)

BAIL APPLN. 1734/2023 FILED BY SURAJ KASHYAP
(DISPOSED ON : 2024-03-12 )

BAIL APPLN. 1503/2023 FILED BY
RIHAN@CHHOTU @MOHD.SUHEL (DISPOSED ON
: 2023-05-08 )

BAIL APPLN. 2868/2023 FILED BY NEERAJ KUMAR
(DISPOSED ON : 2023-11-06 )

BAIL APPLN. 3257/2023 FILED BY AMAN
CHANDERBHAN YADAV @ CHAUVA PAUVA
(DISPOSED ON : 2024-03-12 )

BAIL APPLN. 3309/2024 FILED BY AMAN
CHANDERBHAN YADAV@ CHAUVA PAUVA
(DISPOSED ON : 2025-02-03 )

BAIL APPLN. 3398/2024 FILED BY NEERAJ KUMAR
(DISPOSED ON : 2025-01-08 )

P.S.-FIR NO. :(MADHU VIHAR-160/2021)
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71

72

PART-HEARD MATTERS (CONNECTED)

73

74

CRL.M.C.-9428/2024
CRL.M.A. 36169/2024

CRL.M.C.-1232/2025
CRL.M.A. 5478/2025

W.P.(CRL)-292/2025

W.P.(CRL)-1446/2023
CRL.M.A. 13713/2023

WITH W.P.(CRL) 1695/2023

W.P.(CRL) 1701/2023
W.P.(CRL) 1754/2023
W.P.(CRL) 1755/2023
W.P.(CRL) 1759/2023
W.P.(CRL) 1760/2023
W.P.(CRL) 1764/2023
W.P.(CRL) 1787/2023
W.P.(CRL) 1789/2023

W.P.(CRL)-1695/2023
CRL.M.A. 15732/2023

ADVANCE CAUSE LIST

SANDEEP KHATRI(ADVOCATE.KHATRI@GMAIL.COM)(9582286878)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

VIVEKANAD SCHOOL & ORS. SANDEEP KHATRI
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

SANDEEP KHATRI(ADVOCATE.KHATRI@GMAIL.COM)(9582286878)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

ANUP SACHDEVA & ORS. ARPIT BHALLA
V/s THE STATE GOVT OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

ARPIT BHALLA (ADVOCATEARPITBHALLA@GMAIL.COM)(9990766666)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

RAKESH @ AKASH ROHIT GUPTA
V/s STATE OF GOVT. OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
GLA(LAWOFFICES.GLA@GMAIL.COM)(0)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@ GMAIL.COM)(9891919167)(RESPONDENT)

SUNITA
V/s THE STATE OF NCT OF DELHI AND ANR.

ATIN CHADHA

OTHER DETAILS OF ADVOCATES:

AMIT CHADHA (CHADHA.ATIN@GMAIL.COM)(9999984253)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

BHARAT
V/s STATE

ATIN CHADHA

OTHER DETAILS OF ADVOCATES:

CHADHA (OFFICEOFCLA@GMAIL.COM)()(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
126/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NAND NAGRI-132/2023)

W.P.(CRL) 1695/2023 FILED BY BHARAT (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1789/2023 FILED BY ANIL KUMAR (D.
OF HEARING : 2025-03-06 )

W.P.(CRL) 1755/2023 FILED BY MEETA RANI (D.
OF HEARING : 2025-03-06 )

W.P.(CRL) 1759/2023 FILED BY VISHAL (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1760/2023 FILED BY NIRMAL @ NILU
(D. OF HEARING : 2025-03-06 )

W.P.(CRL) 1754/2023 FILED BY CHARAN SINGH (D.
OF HEARING : 2025-03-06 )

W.P.(CRL) 1764/2023 FILED BY PRAVEEN (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1701/2023 FILED BY RAINI (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1787/2023 FILED BY VINAY (D. OF
HEARING : 2025-03-06 )

P.S.-FIR NO. :(NAND NAGRI-132/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NAND NAGRI-132/2023)

W.P.(CRL) 1789/2023 FILED BY ANIL KUMAR (D.
OF HEARING : 2025-03-06 )

W.P.(CRL) 1755/2023 FILED BY MEETA RANI (D.
OF HEARING : 2025-03-06 )

W.P.(CRL) 1759/2023 FILED BY VISHAL (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1760/2023 FILED BY NIRMAL @ NILU
(D. OF HEARING : 2025-03-06 )

W.P.(CRL) 1754/2023 FILED BY CHARAN SINGH (D.
OF HEARING : 2025-03-06 )

W.P.(CRL) 1446/2023 FILED BY SUNITA (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1764/2023 FILED BY PRAVEEN (D. OF
HEARING : 2025-03-06 )
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75

76

77

W.P.(CRL)-1701/2023
CRL.M.A. 15839/2023

W.P.(CRL)-1754/2023

W.P.(CRL)-1755/2023

ADVANCE CAUSE LIST

RAJNI ATIN CHADHA
V/s STATE OF NCT OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:

CHADHA LAW ASSOCIATES(OFFICEOFCLA@GMAIL.COM)(9999984513)(PETITIONER)
KAPIL SHARMA

(DHCPROSECTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)

CHARAN SINGH ATIN CHADHA
V/s THE STATE OF NCT OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:

MEETA RANI ATIN CHADHA
V/s THE STATE

OTHER DETAILS OF ADVOCATES:

W.P.(CRL) 1701/2023 FILED BY RAJNI (D. OF
HEARING : 2025-03-06 )
W.P.(CRL) 1787/2023 FILED BY VINAY (D. OF
HEARING : 2025-03-06 )

P.S.-FIR NO. :(NAND NAGRI-132/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NAND NAGRI-132/2023)

W.P.(CRL) 1695/2023 FILED BY BHARAT (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1789/2023 FILED BY ANIL KUMAR (D.
OF HEARING : 2025-03-06 )

W.P.(CRL) 1755/2023 FILED BY MEETA RANI (D.
OF HEARING : 2025-03-06 )

W.P.(CRL) 1759/2023 FILED BY VISHAL (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1760/2023 FILED BY NIRMAL @ NILU
(D. OF HEARING : 2025-03-06 )

W.P.(CRL) 1754/2023 FILED BY CHARAN SINGH (D.
OF HEARING : 2025-03-06 )

W.P.(CRL) 1446/2023 FILED BY SUNITA (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1764/2023 FILED BY PRAVEEN (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1787/2023 FILED BY VINAY (D. OF
HEARING : 2025-03-06 )

P.S.-FIR NO. :(NAND NAGRI-132/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NAND NAGRI-132/2023)

W.P.(CRL) 1695/2023 FILED BY BHARAT (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1789/2023 FILED BY ANIL KUMAR (D.
OF HEARING : 2025-03-06 )

W.P.(CRL) 1755/2023 FILED BY MEETA RANI (D.
OF HEARING : 2025-03-06 )

W.P.(CRL) 1759/2023 FILED BY VISHAL (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1760/2023 FILED BY NIRMAL @ NILU
(D. OF HEARING : 2025-03-06 )

W.P.(CRL) 1446/2023 FILED BY SUNITA (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1764/2023 FILED BY PRAVEEN (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1701/2023 FILED BY RAINI (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1787/2023 FILED BY VINAY (D. OF
HEARING : 2025-03-06 )

P.S.-FIR NO. :(NAND NAGRI-132/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

CHADHA LAW ASSOCIATES ATIN CHADHA(OFFICEOFCLA@GMAIL.COM)()(PETITIONER) |:(NAND NAGRI-132/2023)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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W.P.(CRL) 1695/2023 FILED BY BHARAT (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1789/2023 FILED BY ANIL KUMAR (D.
OF HEARING : 2025-03-06 )

W.P.(CRL) 1759/2023 FILED BY VISHAL (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1760/2023 FILED BY NIRMAL @ NILU
(D. OF HEARING : 2025-03-06 )

W.P.(CRL) 1754/2023 FILED BY CHARAN SINGH (D.
OF HEARING : 2025-03-06 )

W.P.(CRL) 1446/2023 FILED BY SUNITA (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1764/2023 FILED BY PRAVEEN (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1701/2023 FILED BY RAJNI (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1787/2023 FILED BY VINAY (D. OF
HEARING : 2025-03-06 )
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78

79

80

81

W.P.(CRL)-1759/2023

W.P.(CRL)-1760/2023

W.P.(CRL)-1764/2023

W.P.(CRL)-1787/2023
CRL.M.A. 16644/2023

VISHAL
V/s THE STATE OF NCT OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:

NIRMAL @ NILU
V/s THE STATE

OTHER DETAILS OF ADVOCATES:

PRAVEEN
V/s THE STATE

OTHER DETAILS OF ADVOCATES:

ADVANCE CAUSE LIST

ATIN CHADHA

ATIN CHADHA

ATIN CHADHA

CHANDA LAW (OFFICEOFCLA@GMAIL.COM)()(PETITIONER)

KAPIL SHARMA

(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

VINAY
V/s THE STATE AND OTHERS

130

PAVITRA VEER SINGH, RAVENDRAPAL
SINGH SIROHI

P.S.-FIR NO. :(NAND NAGRI-132/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NAND NAGRI-132/2023)

W.P.(CRL) 1695/2023 FILED BY BHARAT (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1789/2023 FILED BY ANIL KUMAR (D.
OF HEARING : 2025-03-06 )

W.P.(CRL) 1755/2023 FILED BY MEETA RANI (D.
OF HEARING : 2025-03-06 )

W.P.(CRL) 1760/2023 FILED BY NIRMAL @ NILU
(D. OF HEARING : 2025-03-06 )

W.P.(CRL) 1754/2023 FILED BY CHARAN SINGH (D.
OF HEARING : 2025-03-06 )

W.P.(CRL) 1446/2023 FILED BY SUNITA (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1764/2023 FILED BY PRAVEEN (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1701/2023 FILED BY RAJNI (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1787/2023 FILED BY VINAY (D. OF
HEARING : 2025-03-06 )

P.S.-FIR NO. :(NAND NAGRI-132/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NAND NAGRI-132/2023)

W.P.(CRL) 1695/2023 FILED BY BHARAT (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1789/2023 FILED BY ANIL KUMAR (D.
OF HEARING : 2025-03-06 )

W.P.(CRL) 1755/2023 FILED BY MEETA RANI (D.
OF HEARING : 2025-03-06 )

W.P.(CRL) 1759/2023 FILED BY VISHAL (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1754/2023 FILED BY CHARAN SINGH (D.
OF HEARING : 2025-03-06 )

W.P.(CRL) 1446/2023 FILED BY SUNITA (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1764/2023 FILED BY PRAVEEN (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1701/2023 FILED BY RAJNI (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1787/2023 FILED BY VINAY (D. OF
HEARING : 2025-03-06 )

P.S.-FIR NO. :(NAND NAGRI-132/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NAND NAGRI-132/2023)

W.P.(CRL) 1695/2023 FILED BY BHARAT (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1789/2023 FILED BY ANIL KUMAR (D.
OF HEARING : 2025-03-06 )

W.P.(CRL) 1755/2023 FILED BY MEETA RANI (D.
OF HEARING : 2025-03-06 )

W.P.(CRL) 1759/2023 FILED BY VISHAL (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1760/2023 FILED BY NIRMAL @ NILU
(D. OF HEARING : 2025-03-06 )

W.P.(CRL) 1754/2023 FILED BY CHARAN SINGH (D.
OF HEARING : 2025-03-06 )

W.P.(CRL) 1446/2023 FILED BY SUNITA (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1701/2023 FILED BY RAJNI (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1787/2023 FILED BY VINAY (D. OF
HEARING : 2025-03-06 )

P.S.-FIR NO. :(NAND NAGRI-132/2023)
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82

W.P.(CRL)-1789/2023
CRL.M.A. 16674/2023

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:

GAURAV TOMAR (GORAVTOMAR1000@GMAIL.COM)()(PETITIONER)

KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
RAVENDRAPAL SINGH

SIROHI(RAVENDRASIROHI57 @GMAIL.COM)(9210103441)(PETITIONER)

ANIL KUMAR PAVITRA VEER SINGH, RAVENDRAPAL
V/s THE STATE AND OTHERS SINGH SIROHI

OTHER DETAILS OF ADVOCATES:

MAHESH KUMAR (GORAVTOMAR1000@GMAIL.COM)(9654666586)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
RAVENDRAPAL SINGH

SIROHI(RAVENDRASIROHI57 @GMAIL.COM)(9210103441)(PETITIONER)
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NAND NAGRI-132/2023)

W.P.(CRL) 1695/2023 FILED BY BHARAT (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1789/2023 FILED BY ANIL KUMAR (D.
OF HEARING : 2025-03-06 )

W.P.(CRL) 1755/2023 FILED BY MEETA RANI (D.
OF HEARING : 2025-03-06 )

W.P.(CRL) 1759/2023 FILED BY VISHAL (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1760/2023 FILED BY NIRMAL @ NILU
(D. OF HEARING : 2025-03-06 )

W.P.(CRL) 1754/2023 FILED BY CHARAN SINGH (D.
OF HEARING : 2025-03-06 )

W.P.(CRL) 1446/2023 FILED BY SUNITA (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1764/2023 FILED BY PRAVEEN (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1701/2023 FILED BY RAJNI (D. OF
HEARING : 2025-03-06 )

P.S.-FIR NO. :(NAND NAGRI-132/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NAND NAGRI-132/2023)

W.P.(CRL) 1695/2023 FILED BY BHARAT (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1755/2023 FILED BY MEETA RANI (D.
OF HEARING : 2025-03-06 )

W.P.(CRL) 1759/2023 FILED BY VISHAL (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1760/2023 FILED BY NIRMAL @ NILU
(D. OF HEARING : 2025-03-06 )

W.P.(CRL) 1754/2023 FILED BY CHARAN SINGH (D.
OF HEARING : 2025-03-06 )

W.P.(CRL) 1446/2023 FILED BY SUNITA (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1764/2023 FILED BY PRAVEEN (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1701/2023 FILED BY RAJNI (D. OF
HEARING : 2025-03-06 )

W.P.(CRL) 1787/2023 FILED BY VINAY (D. OF
HEARING : 2025-03-06 )

P.S.-FIR NO. :(NAND NAGRI-132/2023)



06.03.2025 ADVANCE CAUSE LIST

COURT NO. 32
HON"BLE MS. JUSTICE MANMEET PRITAM SINGH ARORA

1_NOTE: AS DIRECTED BY THE HON"BLE JUDGE, ONE PROXY COUNSEL WILL ALSO JOIN THE COURT BESIDES THE ADJOURNMENT
SLIP AND ADJOURMENT SLIP MUST ACCOMPANY THE “NO OBJECTION” OF OTHER SIDE AND BE SENT LATEST BY 6 P.M.
ON THE LAST WORKING DAY ONLY BEFORE THE DATE FIXED.

2_NOTE: FILE THE RELEVENT DOCUMENTS IN THE REGISTRY ONLY. NO DOCUMENTS WILL BE ACCEPTED WHICH ARE SENT
THROUGH E-MAIL/WHATSAPP.

3.NOTE: THE CASES PERTAINS TO QUASHING OF FIR ON JOINT REQUEST, OF ADVANCE LIST, WILL BE TAKEN AT 02:30 P.M.

TO JOIN V.C.: https://virtualcourtdhc.webex.com/meet/virtualcourtdhch

Meeting number 25184205783

FOR ADJOURNMENT SLIP : courtmaster09@gmail.com

FOR SENDING APPEARANCE : https://forms.gle/vauowAd4aiTxPqcBh9 from 10:00A.M.-4:30 P.M.
ITEM
CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
NUMBER
BAIL
1 BAIL APPLN.-3788/2022 UMESH VERMA TARUN GAUR, NILOY DASGUPTA,
CRL.M.A. 22040/2023 V/s STATE NILOY DASGUPTA, ABHINAV SINGH,
CRL.M.A. 22041/2023 KUNAL MASIWAL

WITH CRL.M.C. 2003/2021

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
TARUN GAUR(TARUN@TARUNGAUR.IN)(9871530801)(PETITIONER) :(ECONOMIC OFFENCE WING-132/2020)

KAPIL CRL.M.C. 2003/2021 FILED BY SH UMESH VERMA
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) |(D. OF HEARING : 2025-03-06 )

TARUN GAUR(TARUN@TARUNGAUR.IN)(9871530801)(PETITIONER) BAIL APPLN. 3973/2021 FILED BY UMESH VERMA
VRCOM(VRCOM1660@GMAIL.COM)()(RESPONDENT) (DISPOSED ON :2021-11-18)

NILOY DASGUPTA(NILOYDASGUPTA@GMAIL.COM)(9810477627)(RESPONDENT) BAIL APPLN. 4217/2021 FILED BY UMESH VERMA

ABHINAYV SINGH(ABHINAVSINGHADV@GMAIL.COM)(9811188892)(RESPONDENT) (DISPOSED ON : 2021-12-23)
KUNAL MASIWAL(ADV.KUNALMASIWAL1@GMAIL.COM)(7042259535)(PETITIONER) |BAIL APPLN. 3500/2021 FILED BY UMESH VERMA
(DISPOSED ON : 2021-10-26 )

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-

132/2020)
2 CRL.M.C.-2003/2021 SH UMESH VERMA RAMAN GANDHI, RAMAN GANDHI
CRL.M.A. 13549/2021 V/s STATE THROUGH BOW CRIME BRANCH &
ANR.
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
RAMAN GANDHI(RAMAN7806@YHAOO.COM)(9891561631)(PETITIONER) :(ECONOMIC OFFENCE WING-132/2020)
MAHESH KUMAR(MAHESHKUMARDHC@GMAIL.COM)()(PETITIONER) BAIL APPLN. 3973/2021 FILED BY UMESH VERMA
MATTAPHOTOSTAT(MATTAPHOTOSTAT@GMAIL.COM)()(RESPONDENT) (DISPOSED ON : 2021-11-18 )
KAPIL BAIL APPLN. 4217/2021 FILED BY UMESH VERMA

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) |(DISPOSED ON : 2021-12-23 )
BAIL APPLN. 3500/2021 FILED BY UMESH VERMA
(DISPOSED ON : 2021-10-26 )
BAIL APPLN. 3788/2022 FILED BY UMESH VERMA
(D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-

132/2020)

3 BAIL APPLN.-334/2024 MUKESH KUMAR JAI SUBHASH THAKUR, AYUSH
V/s THE STATE GNCT OF DELHI KUMAR
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
DINESH KUMAR MADESIYA(D.K.MADESIYA25@GMAIL.COM)()(PETITIONER) :(TIMAR PUR-145/2022)
KAPIL SHARMA BAIL APPLN. 2550/2022 FILED BY SANTOSH
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) SHANKERRAO PATIL (DISPOSED ON : 2022-09-02 )
AYUSH KUMAR(AYUSH24THAKUR@GMAIL.COM)(9205317161)(PETITIONER) CRL.M.C. 700/2023 FILED BY SUJIT KUMAR

GAUTAM (DISPOSED ON : 2023-02-02 )
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4 BAIL APPLN.-662/2024
CRL.M.A. 5836/2024
CRL.M.A. 37236/2024
CRL.M.A. 3853/2025

WITH BAIL APPLN. 677/2024

5 BAIL APPLN.-677/2024
CRL.M.A. 6063/2024
CRL.M.A. 34841/2024
CRL.M.A. 2873/2025
CRL.M.A. 3885/2025

6 BAIL APPLN.-92/2025
CRL.M.A. 596/2025
CRL.M.A. 597/2025

7 BAIL APPLN.-357/2025
CRL.M.A. 2559/2025

8 BAIL APPLN.-654/2025
CRL.M.(BAIL) 309/2025

ADVANCE CAUSE LIST

MOHIT SINGH RAGHAV

V/s GOVERNMENT OF NCT AT NEW DELHI PRATEEK KUMAR

OTHER DETAILS OF ADVOCATES:

MOHIT SINGH RAGHAV(JASMBHAV24@GMAIL.COM)(9899152568)(PETITIONER)

KAPIL

PRADEEP JAIN, PRATEEK KUMAR,

BAIL APPLN. 2179/2023 FILED BY SANTOSH
SHANKAR RAO PATIL (D. OF HEARING : 2025-03-
18)

CRL.M.C. 8754/2023 FILED BY PARSHURAM
SIDDAPPA KOTI AND ANR (DISPOSED ON : 2023-
12-13)

BAIL APPLN. 130/2024 FILED BY SUJIT KUMAR
GAUTAM (DISPOSED ON : 2024-01-29 )

CRL.M.C. 4942/2024 FILED BY SANTOSH SHANKAR
RAO PATIL (DISPOSED ON : 2024-07-02 )

P.S.-FIR NO. :(TIMAR PUR-145/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ECONOMIC OFFENCE WING-206/2020)
W.P.(CRL) 1747/2024 FILED BY RAHUL RAGHAV

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) |(D. OF HEARING : 2025-05-13 )

JANGPURA (JSAMBHAV24@GMAIL.COM)(9899152568)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
PRATEEK KUMAR(PRATEEKKUMARADV@GMAIL.COM)(8826209428)(RESPONDENT)

DEEPAK MIGLANI
V/s GOVERNMENT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
PRADEEP JAIN (JSAMBHAV24@GMAIL.COM)(9899152568)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
PRADEEP JAIN (JSAMBHAV24@GMAIL.COM)(9899152568)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
PRADEEP JAIN (JSAMBHAV24@GMAIL.COM)(9899152568)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
PRADEEP JAIN (JANGLOBUS@GMAIL.COM)(0)(PETITIONER)

STANDING
COUNSEL(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(0)(RESPONDENT)
PRATEEK KUMAR (PRATEEKKUMARADV@GMAIL.COM)(0)(RESPONDENT)

PRATEEK KUMAR(PRATEEKKUMARADV@GMAIL.COM)(8826209428)(RESPONDENT)

MUSTAKIM MIYA @ MUSKAN SURAJ PRAKASH SHARMA

V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

SURAJ PRAKASH
SHARMA(SURAJPRAKASHADV1986@GMAIL.COM)(9555767373)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SUJEET PRAVEEN MISHRA
V/s STATE GOVT NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
DEEPENDRA (PRAVIN19.PM@GMAIL.COM)(9873400187)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KIRAN PAL SINGH BAJWA BHARAT MALHOTRA, AKSHAT
V/s STATE NCT OF DELHI & ANR. KUMAR

OTHER DETAILS OF ADVOCATES:
RAKESH

MALHOTRA(OFFICERAKESHMALHOTRA@GMAIL.COM)(9810239071)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

AKSHAT KUMAR(KUMARAKSHAT12@GMAIL.COM)(9711013337)(PETITIONER)
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PRADEEP JAIN, PRATEEK KUMAR

W.P.(CRL) 1716/2024 FILED BY MEENU MIGLANI
(D. OF HEARING : 2025-05-13 )

W.P.(CRL) 1725/2024 FILED BY MAHIPAL SINGH
RAGHAV (D. OF HEARING : 2025-05-13 )

BAIL APPLN. 677/2024 FILED BY DEEPAK MIGLANI
(D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
206/2020)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ECONOMIC OFFENCE WING-206/2020)

BAIL APPLN. 662/2024 FILED BY MOHIT SINGH
RAGHAV (D. OF HEARING : 2025-03-06 )
W.P.(CRL) 1747/2024 FILED BY RAHUL RAGHAV
(D. OF HEARING : 2025-05-13)

W.P.(CRL) 1716/2024 FILED BY MEENU MIGLANI
(D. OF HEARING : 2025-05-13 )

W.P.(CRL) 1725/2024 FILED BY MAHIPAL SINGH
RAGHAV (D. OF HEARING : 2025-05-13 )

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
206/2020)

P.S.-FIR NO. :(BHALSWA DAIRY-813/2015)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(BINDAPUR-718/2022)

BAIL APPLN. 1108/2024 FILED BY SATYENDER @
SATNAM (DISPOSED ON : 2024-04-05 )

P.S.-FIR NO. :(BINDAPUR-718/2022)

P.S.-FIR NO. :(HARI NAGAR-80/2025)
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PAROLE/FURLOUGH

9 W.P.(CRL)-502/2024 RAMESH @ DUDHIYA CHETAN BHARDWAIJ
V/s STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
CHETAN BHARDWAJ :(SARAI ROHILLA-289/2006)
(ADVCHETANBHARDWAJ@GMAIL.COM)(9717555186)(PETITIONER) CRL.M.C. 3273/2006 FILED BY RAJU BENGALI @
KAPIL SHARMA RAVI UL-ISLAM & (DISPOSED ON : 2006-07-07 )
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) W.P.(CRL) 350/2007 FILED BY VIJAY KUMAR &

ANR (DISPOSED ON : 2011-03-15 )

BAIL APPLN. 316/2007 FILED BY HIMANSHU
(DISPOSED ON : 2007-02-09 )

BAIL APPLN. 349/2008 FILED BY SHESH BAHADUR
PANDEY (DISPOSED ON : 2008-08-27 )

CRL.A. 1041/2008 FILED BY RAMESH ALIAS
DUDHIYA (DISPOSED ON : 2009-05-25 )

BAIL APPLN. 616/2008 FILED BY SUNIL NAYAK @
FUNDI (DISPOSED ON : 2008-08-27 )

CRL.A. 957/2008 FILED BY SUNIL NAYAK
(DISPOSED ON : 2009-05-25 )

CRL.A. 1008/2008 FILED BY SHESH BAHADUR
PANDEY (DISPOSED ON : 2009-05-25 )

CRL.A. 1012/2008 FILED BY HIMANSHU @ CHINTU
(DISPOSED ON : 2009-05-25 )

BAIL APPLN. 2840/2007 FILED BY HIMANSHU
(DISPOSED ON : 2008-03-24 )

W.P.(CRL) 1077/2009 FILED BY SHESH BHADUR
PANDEY (DISPOSED ON : 2009-09-01 )

W.P.(CRL) 970/2009 FILED BY SUNIL NAYAK.
(DISPOSED ON : 2009-08-07 )

W.P.(CRL) 683/2010 FILED BY SHESH BAHADUR
(DISPOSED ON : 2010-05-05 )

W.P.(CRL) 1422/2009 FILED BY SHESH BHADUR
PANDEY (DISPOSED ON : 2009-10-12 )

W.P.(CRL) 517/2011 FILED BY SHESH BHADUR
PANDEY (DISPOSED ON : 2011-04-20 )

W.P.(CRL) 610/2011 FILED BY HIMANSHU @
CHINTU (DISPOSED ON : 2011-08-05 )

W.P.(CRL) 613/2011 FILED BY SHESH BHADUR
PANDEY (DISPOSED ON : 2011-05-10 )

W.P.(CRL) 1369/2010 FILED BY SHESH BAHADUR
(DISPOSED ON : 2011-03-17 )

W.P.(CRL) 880/2012 FILED BY SHESH BAHADUR
PANDEY (DISPOSED ON : 2012-06-22 )

W.P.(CRL) 861/2012 FILED BY SHESH BAHADUR
PANDEY (DISPOSED ON : 2012-06-11 )

W.P.(CRL) 967/2012 FILED BY SHESH BAHADUR
PANDEY (DISPOSED ON : 2012-07-26 )

W.P.(CRL) 762/2012 FILED BY SHESH BAHADUR
PANDEY (DISPOSED ON : 2012-05-25 )

W.P.(CRL) 232/2012 FILED BY SHESH BAHADUR
(DISPOSED ON : 2012-04-20 )

W.P.(CRL) 1105/2013 FILED BY HIMANSHU @
CHINTU (DISPOSED ON : 2013-07-31)

W.P.(CRL) 1097/2012 FILED BY SHESH BAHADUR
PANDEY (DISPOSED ON : 2012-08-28 )

W.P.(CRL) 1611/2012 FILED BY SHESH BAHADUR
PANDEY (DISPOSED ON : 2012-11-22)

W.P.(CRL) 1053/2012 FILED BY HIMANSHU @
CHINTU (DISPOSED ON : 2012-09-25 )

W.P.(CRL) 1987/2013 FILED BY SHESH BAHADUR
PANDEY (DISPOSED ON : 2013-12-13 )

W.P.(CRL) 223/2014 FILED BY HIMANSHU @
CHINTU (DISPOSED ON : 2014-05-28 )

W.P.(CRL) 724/2014 FILED BY SHESH BAHADUR
PANDEY (DISPOSED ON : 2014-04-04 )

W.P.(CRL) 534/2014 FILED BY SHESH BAHADUR
PANDEY (DISPOSED ON : 2014-05-22 )

W.P.(CRL) 594/2014 FILED BY SHESH BAHADUR
PANDEY (DISPOSED ON : 2014-03-19 )

W.P.(CRL) 1358/2014 FILED BY SHESH BAHADUR
PANDEY (DISPOSED ON : 2014-08-01 )

W.P.(CRL) 2394/2014 FILED BY SHESH BAHADUR
PANDEY (DISPOSED ON : 2014-11-28 )

W.P.(CRL) 1255/2015 FILED BY SHESH BAHADUR
PANDEY (DISPOSED ON : 2015-07-21 )

W.P.(CRL) 768/2015 FILED BY SHESH BAHADUR
PANDEY (DISPOSED ON : 2015-04-17 )

W.P.(CRL) 991/2015 FILED BY SHESH BAHADUR
PANDEY (DISPOSED ON : 2015-05-13 )

W.P.(CRL) 517/2015 FILED BY SHESH BAHADUR
PANDEY (DISPOSED ON : 2015-03-13 )

W.P.(CRL) 657/2015 FILED BY RAMESH @
DUDHIYA (DISPOSED ON : 2015-04-06 )

134



06.03.2025

ADVANCE CAUSE LIST
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W.P.(CRL) 1381/2015 FILED BY HIMANSHU @
CHINTU (DISPOSED ON : 2015-08-19 )
W.P.(CRL) 460/2015 FILED BY SUNIL NAYAK @
FUNDI (DISPOSED ON : 2015-03-04 )

W.P.(CRL) 229/2016 FILED BY SHESH BAHADUR
PANDEY (DISPOSED ON : 2016-03-01)
W.P.(CRL) 1285/2016 FILED BY RAMESH @
DUDHIYA (DISPOSED ON : 2016-05-09 )
W.P.(CRL) 2088/2016 FILED BY SUNIL NAYAK
(DISPOSED ON : 2016-07-22)

W.P.(CRL) 141/2017 FILED BY SUNIL NAYAK @
FUNDI (DISPOSED ON : 2017-01-20 )

W.P.(CRL) 3137/2016 FILED BY SUNIL NAYAK @
FUNDI (DISPOSED ON : 2016-12-07 )

W.P.(CRL) 629/2017 FILED BY SUNIL NAYAK @
FUNDI (DISPOSED ON : 2017-02-28 )

W.P.(CRL) 266/2017 FILED BY SHESH BAHADUR
PANDEY (DISPOSED ON : 2017-01-27 )
W.P.(CRL) 3346/2016 FILED BY HIMANSHU
(DISPOSED ON : 2016-11-25)

W.P.(CRL) 3475/2016 FILED BY HIMANSHU
(DISPOSED ON : 2016-12-02 )

W.P.(CRL) 1084/2017 FILED BY SUNIL NAYAK @
FUNDI (DISPOSED ON : 2017-08-01 )

W.P.(CRL) 3579/2017 FILED BY RAMESH @ DUDIA
(DISPOSED ON : 2018-05-10 )

W.P.(CRL) 3067/2017 FILED BY HIMANSHU @
CHINTU (DISPOSED ON : 2017-11-15)
W.P.(CRL) 700/2018 FILED BY RAMESH @
DUDHIYA (DISPOSED ON : 2018-03-07 )
W.P.(CRL) 1022/2018 FILED BY
RAMESH@DUDHIYA (DISPOSED ON : 2018-04-11 )
W.P.(CRL) 559/2018 FILED BY RAMESH @
DUDHIYA (DISPOSED ON : 2018-02-21)
W.P.(CRL) 365/2018 FILED BY HIMANSHU @
CHINTU (DISPOSED ON : 2018-02-12 )
W.P.(CRL) 214/2018 FILED BY RAMESH @
DUDHIYA (DISPOSED ON : 2018-02-01))
W.P.(CRL) 2776/2018 FILED BY SUNIL NAYAK @
FUNDI (DISPOSED ON : 2018-10-25)

W.P.(CRL) 3645/2018 FILED BY SHESH BAHADUR
PANDEY (DISPOSED ON : 2018-12-07 )
W.P.(CRL) 2983/2018 FILED BY RAMESH @ DUDIA
(DISPOSED ON : 2018-10-03 )

W.P.(CRL) 247/2019 FILED BY SHESH BAHADUR
PANDEY (DISPOSED ON : 2019-02-27 )
W.P.(CRL) 2119/2019 FILED BY RAMESH @
DUDHIYA (DISPOSED ON : 2019-08-01 )
W.P.(CRL) 871/2019 FILED BY SUNIL NAYAK @
FUNDI (DISPOSED ON : 2019-03-27 )

W.P.(CRL) 1018/2019 FILED BY SUNIL KUMAR @
FUNDI (DISPOSED ON : 2019-05-13 )

W.P.(CRL) 935/2019 FILED BY RAMESH @
DUDHIYA (DISPOSED ON : 2019-04-03 )
W.P.(CRL) 3200/2019 FILED BY SHESH BAHADUR
PANDEY (DISPOSED ON : 2022-03-09 )
W.P.(CRL) 3342/2019 FILED BY HIMANSHU @
CHINTU (DISPOSED ON : 2019-11-29)
W.P.(CRL) 711/2020 FILED BY RAMESH @ DUDIA
(DISPOSED ON : 2020-03-13 )

W.P.(CRL) 1069/2021 FILED BY RAMESH ALIAS
DUDHIYA (DISPOSED ON : 2021-08-03 )
W.P.(CRL) 428/2021 FILED BY RAMESH @ DUDIA
(DISPOSED ON : 2021-02-26 )

W.P.(CRL) 2152/2021 FILED BY SUNIL NAYAK @
FUNDI (DISPOSED ON : 2021-12-09 )

W.P.(CRL) 2584/2021 FILED BY RAMESH@
DUDHIYA (DISPOSED ON : 2024-09-17 )
W.P.(CRL) 941/2022 FILED BY SUNIL NAYAK @
FUNDI (DISPOSED ON : 2022-07-04 )

W.P.(CRL) 1512/2022 FILED BY SUNIL NAYAK @
FUNDI (DISPOSED ON : 2024-03-15)

W.P.(CRL) 2883/2023 FILED BY RAMESH @
DUDHIA (DISPOSED ON : 2024-02-08 )
W.P.(CRL) 1636/2023 FILED BY RAMESH @
DUDHIY A (DISPOSED ON : 2023-06-13 )
W.P.(CRL) 1023/2024 FILED BY RAMESH @
DUDHIYA (DISPOSED ON : 2024-04-15))
W.P.(CRL) 368/2024 FILED BY SUNIL NAYAK @
FUNDI (DISPOSED ON : 2024-02-02 )

W.P.(CRL) 963/2024 FILED BY SUNIL NAYAK @
FUNDI (DISPOSED ON : 2024-05-30 )

W.P.(CRL) 1322/2024 FILED BY RAMESH @
DUDHIYA (DISPOSED ON : 2024-05-02 )
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FRESH MATTERS & APPLICATIONS
10  W.P.(CRL)-293/2025

FOR ADMISSION
11  W.P.(CRL)-2942/2024

12 W.P.(CRL)-3785/2024

AFTER NOTICE MISC. MATTERS
13  CONT.CAS(C)-1761/2024

WITH W.P.(CRL) 1532/2024

14  \W.P.(CRL)-1532/2024
CRL.M.A. 31949/2024

15 CRL.A.-731/2003

16  |CRL.A.-289/2006

ADVANCE CAUSE LIST

GULSHAN ALIAS SANDEEP ALIAS MONU
V/s STATE OF NCT OF DELHI

TANYA AGARWAL (DHCLS)

OTHER DETAILS OF ADVOCATES:

ABHAS MISHRA (ABHAS.MISHRA@GMAIL.COM)(0)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

EJAZ AHMED AND ANOTHER
V/s THE STATE OF NCT OF DELHI

HONEY KUMAR

OTHER DETAILS OF ADVOCATES:
HK DHARIWAL(HONEYADVOCATE@GMAIL.COM)(9711763896)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

JAMIL AHMED
V/s STATE GOVT. OF NCT OF DELHI AND ORS.

NUJHAT NASEEM

OTHER DETAILS OF ADVOCATES:
MEHMOOD PRACHA(MP@LEGALAXIS.NET)(7217710552)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

JANAK DEVI
V/s RAJESH LAMBA

RAKESH KUMAR

OTHER DETAILS OF ADVOCATES:
RAKESH

KUMAR(ADVOCATERAKESHKUMARPT@GMAIL.COM)(9958810937)(PETITIONER)
OM PRAKASH LAMBA @ OM PRAKASH & ORS. RAKESH KUMAR, AVADHESH KUMAR

V/s GOVERNMENT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

RAKESH KUMAR
(ADVOCATERAKESHKUMARPT@GMAIL.COM)(9958810937)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
RAKESH KUMAR(ADVOCATERAKESHKUMARPT@GMAIL.COM)(0)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
AVADHESH KUMAR(AVDHESH941124@GMAIL.COM)(8650844303)(RESPONDENT)

KAYYUM THR. JAIL NO. 4, RAJESH MAHAJAN

V/s THE STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
WITHOUT GENERATE ()()(RESPONDENT)

SUREN ARUN SHARMA, SUNIL KAPOOR

V/s STATE

OTHER DETAILS OF ADVOCATES:
WITHOUT GENERATE ()()(RESPONDENT)

136

W.P.(CRL) 541/2024 FILED BY SUNIL (D. OF
HEARING : 2025-04-24 )

W.P.(CRL) 1865/2024 FILED BY RAMESH @
DUDHIYA (DISPOSED ON : 2024-07-04 )
W.P.(CRL) 2172/2024 FILED BY SUNIL NAYAK @
FUNDI (DISPOSED ON : 2024-10-09 )

W.P.(CRL) 3965/2024 FILED BY RAMESH @
DUDHIYA (DISPOSED ON : 2025-02-11)
W.P.(CRL) 236/2025 FILED BY SUNIL NAYAK (D. OF
HEARING : 2025-03-10 )

W.P.(CRL) 762/2025 FILED BY RAMESH @
DUDHIYA (D. OF HEARING : 2025-03-05 )

P.S.-FIR NO. :(SARAI ROHILLA-289/2006)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(PRASHANT VIHAR-356/2012)

CRL.A. 834/2016 FILED BY GULSHAN (DISPOSED
ON : 2019-01-17 )

W.P.(CRL) 2249/2019 FILED BY GULSHAN
(DISPOSED ON : 2020-02-07 )

W.P.(CRL) 2723/2023 FILED BY GULSHAN @
SANDEEP @ MONU (DISPOSED ON : 2024-03-12 )
W.P.(CRL) 2226/2024 FILED BY GULSHAN @
SANDEEP @ MONU (D. OF HEARING : 2025-03-17 )

P.S.-FIR NO. :(PRASHANT VIHAR-356/2012)

P.S.-FIR NO. :(SHASTRI PARK-418/2024)

P.S.-FIR NO. :(GOKULPURI-211/2000)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(1.P.ESTATE-14/1998)

CRL.A. 288/2006 FILED BY RAVINDER (DISPOSED
ON : 2024-11-12)

CRL.A. 314/2006 FILED BY DAYAWATI (DISPOSED
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17 CRL.A.-360/2019

18 CRL.REV.P.-673/2018
CRL.M.A. 29664/2018

19 |W.P.(CRL)-170/2024
CRL.M.A. 8857/2024
CRL.M.A. 14019/2024

20  |\W.P.(CRL)-1464/2024

21  \W.P.(CRL)-1507/2024

22 \W.P.(CRL)-1701/2024

23 |W.P.(CRL)-1940/2024
CRL.M.A. 18897/2024

24  |W.P.(CRL)-2180/2024
CRL.M.A. 21341/2024

ADVANCE CAUSE LIST

RAJEEV LUTHRA
V/s MEERA CHHABRA

GAGAN GUPTA

OTHER DETAILS OF ADVOCATES:

THE STATE, GOVT. OF N.C.T. OF DELHI
V/s MANOJ @ PAYA

HIREIN SHARMA

OTHER DETAILS OF ADVOCATES:
HIREIN SHARMA()(9811367166)(PETITIONER)

VIKAS NAGAR
V/s STATE OF NCT OF DELHI

VIKAS NAGAR, SOHIL SHARMA

OTHER DETAILS OF ADVOCATES:

VIKAS NAGAR (VIKASNAGAR@HOTMAIL.COM)()(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
VIKAS NAGAR (VIKASNAGAR@HOTMAIL.COM)()(RESPONDENT)

VIKAS NAGAR(VIKASNAGAR@HOTMAIL.COM)(9654775508)(PETITIONER)
VIKAS(VIKASNAGAR@HOTMAIL.COM)(9654775508)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
VIKAS NAGAR (VIKASNAGAR@HOTMAIL.COM)(9654775508)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SOHIL
SHARMA(CHAMBERSOFSOHILSHARMA@GMAIL.COM)(7060079384)(RESPONDENT)

JITENDER SINGH ROHAN JOACHIM ALVA
V/s THE STATE (GOVT. OF NCT) OF DELHI &
ANR.

OTHER DETAILS OF ADVOCATES:
ROHAN ALVA(ROHANALVA5@GMAIL.COM)()(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KARAN RAJESH PRASAD PANDEY, NIDHI
V/s STATE OF NCT DELHI AND ANR. MOHAN PARASHAR

OTHER DETAILS OF ADVOCATES:

RAJESH PANDEY(RAJESHJASCH@GMAIL.VOM)()(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
NIDHI MOHAN
PARASHAR(NIDHIMOHANPARASHAR@GMAIL.COM)(9953899908)(RESPONDENT)

MEHRIN & ANR. DHEERAJ KUMAR SHARMA
V/s THE STATE (GOVT. OF NCT OF DELHI) &
ORS.

OTHER DETAILS OF ADVOCATES:

SUNIL KUMAR (DIVYANSHTRIPATHI599@GMAIL.COM)(9450007769)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

VIKAS RANA SAMEER CHANDRA
V/s THE STATE NCT OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:

SAMEER
CHANDRA(SAMEERCHANDRAADVOCATE@GMAIL.COM)(9810395160)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

BHAWNA VERMA & ANR. ALOK KUMAR
V/s THE STATE OF DELHI THROUGH S.H.O &
ANR.

137

ON :2024-11-12)

P.S.-FIR NO. :(I.P.ESTATE-14/1998)

P.S.-FIR NO. :(SEELAMPUR-160/2017)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SULTAN PURI-735/1997)

CRL.A. 464/1999 FILED BY JITENDER SINGH
(DISPOSED ON : 2014-04-02 )

W.P.(CRL) 1506/2014 FILED BY JITENDER SINGH
(DISPOSED ON : 2014-07-30 )

W.P.(CRL) 1598/2015 FILED BY JITENDER SINGH
(DISPOSED ON : 2015-08-03 )

W.P.(CRL) 827/2016 FILED BY JITENDER SINGH
(DISPOSED ON : 2016-03-14 )

W.P.(CRL) 695/2019 FILED BY JITENDER SINGH
(DISPOSED ON : 2019-03-08 )

W.P.(CRL) 2329/2024 FILED BY JITENDER SINGH
(DISPOSED ON : 2024-08-02 )

P.S.-FIR NO. :(SULTAN PURI-735/1997)
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25

26

27

28

29

30

31

W.P.(CRL)-2214/2024
CRL.M.A. 21649/2024
CRL.M.A. 21651/2024

WITH W.P.(CRL) 2619/2024

W.P.(CRL)-2760/2024
CRL.M.A. 27038/2024

W.P.(CRL)-3038/2024

W.P.(CRL)-3112/2024
CRL.M.A. 30072/2024
CRL.M.A. 30073/2024

W.P.(CRL)-3136/2024

W.P.(CRL)-3144/2024
CRL.M.A. 30444/2024
CRL.M.A. 34529/2024
CRL.M.A. 34530/2024
CRL.M.A. 34572/2024
CRL.M.A. 34579/2024
CRL.M.A. 34580/2024

W.P.(CRL)-3251/2024

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(NARAINA-000230/2022)
AJIT KUMAR(NAVASSOCIATES@YAHOO.COM)(9899361664)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

MOHD TAZEEM SHAHZEB AHMED
V/s STATE OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(JAMIA NAGAR-136/2023)
ACE LAW CHAMBERS(OFFICE@ACECHAMBERS.IN)(9911150016)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

KAPIL NAGAR VISHAL KUMAR
V/s STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
V.K SINGH (ADV.VKSINGH1990@GMAIL.COM)(8826466744)(PETITIONER) :(NEB SARAI-213/2020)

KAPIL SHARMA W.P.(CRL) 1041/2020 FILED BY HARISH KUMAR
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) (DISPOSED ON : 2020-07-10)

BAIL APPLN. 1173/2020 FILED BY HARISH KUMAR
(DISPOSED ON : 2020-06-09 )

BAIL APPLN. 1442/2020 FILED BY HARISH KUMAR
(DISPOSED ON : 2020-07-02 )

BAIL APPLN. 1348/2020 FILED BY PRAKASH
JARWAL (DISPOSED ON : 2020-06-24 )

BAIL APPLN. 2101/2020 FILED BY HARISH KUMAR
(DISPOSED ON : 2020-09-24 )

W.P.(CRL) 2586/2024 FILED BY HARISH JARWAL @
HARISH KUMAR (DISPOSED ON : 2024-08-27 )
W.P.(CRL) 2650/2024 FILED BY HARISH JARWAL
HARISH KUMAR (DISPOSED ON : 2024-08-30 )

P.S.-FIR NO. :(NEB SARAI-213/2020)

PRASHANT KUMAR DAS & ANR. DEEPAK Listing Remarks:

V/s STATE OF DELHI & ORS. AT 2:30PM

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(DWARKA NORTH-62/2019)
NISHANT KUMAR DAS(ADVNISHANTDAS@GMAIL.COM)(9999647964)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

JITIN PANWAR NITIN SEJWAL

V/s STATE OF NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(VASANT KUNJ SOUTH-131/2022)
NITIN SEJWAL ()(9650950358)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SHRI TARSEM LAL JAIN HIMANSHU AHUJA
V/s THE STATE GNCTD & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(BAWANA-878/2023)
PARVEEN AGGARWAL ()(9899072286)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

HARIJEET SINGH MENDIRATTA KALPANA, JOGINDER PAL SINGH
V/s STATE GOVT. OF NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:

RAJESH KALIA (ADVOCATERAJESHKALIA@GMAIL.COM)(8802713020)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

J.P. SINGH(ADV.JOGINDER@GMAIL.COM)(9310004000)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
M.S. JADHAV(ADVKALPANA11@GMAIL.COM)(9213173678)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
JOGINDER PAL SINGH(ADV.JOGINDER@GMAIL.COM)(8010004000)(RESPONDENT)

ANUP GOYAL MUKESH KUMAR, PRASHANT MEHTA |Listing Remarks:
V/s UNION OF INDIA & ANR. 4:00 P.M.
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(ECONOMIC OFFENCE WING-

MUKESH KUMAR(ADVOCATEMUKESHO3@GMAIL.COM)(9015109285)(PETITIONER)  (101/2024)
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UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

PRASHANT
MEHTA(PRASHANTMOHANMEHTA@GMAIL.COM)(9999590003)(PETITIONER)
32 |W.P.(CRL)-3342/2024 SATISH CHAUHAN KAMAL CHAUHAN
CRL.M.A. 32138/2024 V/s STATE OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

DEEPAK CHAUHAN (KAMAL10041992@GMAIL.COM)(9211447241)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

33  |W.P.(CRL)-3647/2024 MOHIT GOGIA & ANR. ANKIT SIWACH, BRAHMCHARI TYAGI
CRL.M.A. 34996/2024 V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
DEEPAK 51/2023)
SHARMA(DEEPAKSHARMAADV2013@GMAIL.COM)(9711117611)(PETITIONER)

DEEPAK

SHARMA(DEEPAKSHARMAADV2013@GMAIL.COM)(9711111761)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

BRAHMCHARI TYAGI(ADVOCATE.BCTYAGI@GMAIL.COM)(9555168171)(PETITIONER)

34 CRL.M.A. 4370/2025 SUNDER ALIAS RAJU SUMMINDER PASWAN (DHCLSC),
In W.P.(CRL)-3768/2024(Disposed |V/s STATE GOVT. NCT OF DELHI SUMMINDER PASWAN
off case)

OTHER DETAILS OF ADVOCATES:

ABHAS MISHRA (MAIL@ABHASMISHRA.IN)(0)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ABHAS MISHRA(MAIL@ABHASMISHRA.IN)(0)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
35 |W.P.(CRL)-3882/2024 AMIT PANWAR AND ORS KESHAR SINGH NEGI
V/s THE STATE GOVT OF NCT OF DELHI AND
ANR
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(PANDAV NAGAR-282/2021)
K.S. NEGI(KS.NEGIADV@YAHOO0.COM)(9810255165)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
36 |W.P.(CRL)-3885/2024 MUKESH @ HADDI CHETAN BHARDWA)

V/s STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(SAGAR PUR-389/2010)
CHETAN
BHARDWAIJ(ADVCHETANBHARDWAJ@GMAIL.COM)(9717555186)(PETITIONER)
CHETAN B
HARDWAJ(ADVCHETANBHARDWAJ@GMAIL.COM)(9717555186)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

37 W.P.(CRL)-3916/2024 RAJNISH GUPTA KARAN SUNEJA

CRL.M.A. 37855/2024 V/s STATE OF RAJASTHAN

OTHER DETAILS OF ADVOCATES:
KARAN SUNEJA(MAIL.KSADVOCATES@GMAIL.COM)(9560985186)(PETITIONER)

38  |W.P.(CRL)-4062/2024 ADITYA SINGH KAPUR MANDEEP BAISALA
V/s THE STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
MANDEEP BAISALA(MANDEEPBAISALA@GMAIL.COM)(8800817611)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
39 W.P.(CRL)-54/2025 RAJNISH GUPTA KARAN SUNEJA
CRL.M.A. 480/2025 V/s STATE OF RAJASTHAN

OTHER DETAILS OF ADVOCATES:
KARAN SUNEJA(MAIL.KSADVOCATES@GMAIL.COM)(9560985186)(PETITIONER)
STYATE OF RAJASTHAN(ACS.HOME@RAJASTHANGOV.IN)(0)(RESPONDENT)

40 |W.P.(CRL)-55/2025 RAJNISH GUPTA KARAN SUNEJA
CRL.M.A. 482/2025 V/s STATE OF RAJASTHAN

OTHER DETAILS OF ADVOCATES:
KARAN SUNEJA(MAIL.KSADVOCATES@GMAIL.COM)(9560985186)(PETITIONER)

41 W.P.(CRL)-56/2025 RAJNISH GUPTA KARAN SUNEJA
CRL.M.A. 484/2025 V/s STATE OF RAJASTHAN

OTHER DETAILS OF ADVOCATES:
KARAN SUNEJA(MAIL.KSADVOCATES@GMAIL.COM)(9560985186)(PETITIONER)
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42

W.P.(CRL)-255/2025

FOR COMPLIANCE

43

W.P.(CRL)-3622/2024(Disposed off
case)

ADVANCE CAUSE LIST

RAJNISH GUPTA(RAJNISHGUPTA1975@YAHOO.COM)(0)(RESPONDENT)

MOHD. ASIM MOHAMMAD PARVEZ
V/s STATE GOVT OF NCT OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:
MOHAMMAD PARVEZ(INFO@MOLO.IN)(9891497191)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SUNIL KUMAR PARAN KUMAR

V/s THE STATE OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

PRISTINE
COUNCILORS(PRISTINECOUNCILORS@GMAIL.COM)(9899829883)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(PRASAD NAGAR-270/1998)

CRL.A. 751/2000 FILED BY PROMILA @ NEENA &
ORS (DISPOSED ON : 2017-10-30)

CRL.L.P. 452/2010 FILED BY STATE (DISPOSED ON :

2011-02-10)

W.P.(CRL) 3061/2018 FILED BY SUNIL KUMAR
(DISPOSED ON : 2018-10-05 )

W.P.(CRL) 3062/2018 FILED BY PROMILA
(DISPOSED ON : 2018-11-02 )

W.P.(CRL) 1827/2018 FILED BY SUNIL KUMAR
(DISPOSED ON : 2018-08-16 )

W.P.(CRL) 1268/2024 FILED BY BIJENDER & ORS.
(DISPOSED ON : 2024-04-25 )

W.P.(CRL) 3994/2024 FILED BY PROMILA @
NEENA (D. OF HEARING : 2025-03-11 )

P.S.-FIR NO. :(PRASAD NAGAR-270/1998)

COURT NO. 08
HON"BLE MR.JUSTICE SACHIN DATTA

CLICK HERE TO JOIN V.C.

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sachin.sharma@adhc.nic.in

NOTE: ADMISSION MATTERS SHALL BE TAKEN UP IN THE PRE-LUNCH SESSION AND SUPPLEMENTARY MATTERS WILL BE TAKEN UP IN THE
POST LUNCH SESSION ( 02:30 P.M. ONWARDS)

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

CASES INVOLVING DIFFERENTLY-ABLED PERSONS

1 W.P.(C)-16772/2024 MANGE RAM SHARMA
V/s UNION OF INDIA AND ORS.

ANUBHAV SINGH

OTHER DETAILS OF ADVOCATES:

A & ALAW
PROFESSIONALS(ANUBHAV.SINGH@AALAW.IN)(9999355333)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

FRESH MATTERS & APPLICATIONS

2 CM APPL. 8815/2025 SH GIRIRAJ SHRAVEEN KUMAR VERMA
In W.P.(C)-15293/2024(Disposed  |V/s DISTRICT MAGISTRATE NORTH WEST
off case) DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
SHRAVEEN KR. VERMA, DIWAS KR. SHIVAM SHARMA, DEVASHSISH SHANDILYA,
SHUIBHAM TYAG(LEXACTOANDCO@GMAIL.COM)(9873130563)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
SDMKANJHAWALA@GMAIL.COM)(0)(RESPONDENT)
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3 |W.P.(C)-1261/2025
CM APPL. 6207/2025

4  W.P.(C)-1668/2025

5  |W.P.(C)-1682/2025
CM APPL. 8210/2025

6 |W.P.(C)-1708/2025
CM APPL. 8251/2025

7  |W.P.(C)-1728/2025
CM APPL. 8352/2025

8  W.P.(C)-1960/2025

FOR ADMISSION

9  W.P.(C)-3294/2022
CM APPL. 9565/2022

10  W.P.(C)-4231/2023
CM APPL. 16435/2023

11 |W.P.(C)-7528/2023
CM APPL. 29208/2023
CM APPL. 38842/2023
CM APPL. 52238/2023

ADVANCE CAUSE LIST

SHIVAM SHARMA(LEXACTOANDCO@GMAIL.COM)(9873130563)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

CENTRAL WAREHOUSING CORPORATION BHASKAR VALI
V/s ASSISTANT COLLECTOR & ANR.

OTHER DETAILS OF ADVOCATES:

BHASKAR VALI(OFFICE@VALI.CO.IN)(9910358225)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)

BABY ANAYSHA THROUGH HER MOTHER TARUN GARG
MEENAKSHI PANCHAL

V/s UNION OF INDIA THROUGH DEPUTY

DIRECTOR & ORS.

OTHER DETAILS OF ADVOCATES:

R.N. DUBEY AND TARUN GARG &
ASSOCIATES(RNDUBEYANDASSOCIATES202@GMAIL.COM)(9811179209)(PETITIONER)
UNION OF INDIA, UIDAI(UOIDHC@GMAIL.COM, DD.LEGAL-
HQ@UIDAI.NET.IN)(1123384193)(RESPONDENT)
RESPONDENT()(8800371476)(RESPONDENT)
RESPONDENT/()(9868867059)(RESPONDENT)
RESPONDENT()(9212717171)(RESPONDENT)

NAVIN M RAHEJA
V/s MINAKSHI CHOUDHARY

KARANJAWALA & CO

OTHER DETAILS OF ADVOCATES:

KARANJAWALA AND
COMPANY(MANMEET.KAUR@KARANJAWALA.IN)(9899266760)(PETITIONER)
PRAKASH(PRAKASH.LAW@GMAIL.COM)(0)(RESPONDENT)

MRS KANTA KATYAL & ORS. BAKUL JAIN
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

GURPREET SINGH & JATIN SETHI (G S LAW
ATTORNEY)(GS.LAWATTORNEY@GMAIL.COM)(8860070760)(PETITIONER)
RAJESH GAUTAM, UNION OF INDIA(RAJESHGAUTAM@KLMEHTA.NET,
RAJESH@GAUTAMLAWCHAMBERS.NET,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

DIRECTORATE OF ENFORCEMENT, SKR LAW FIRM, SK ROUT(DL.HC-ED@GOV.IN,
SKRLAWFIRMS@GMAIL.COM, ADVSKROUT@YAHOO.COM)(0)(RESPONDENT)
SANJAY GUPTA, PRAVEENA(SANJAY_GUPTA@SNGPARTNERS.IN,
PRAVEENA1807 @HOTMAIL.COM)(0)(RESPONDENT)

SOUTH WEST PINNACLE EXPLORATION LTD SHASHWAT PARIHAR
V/s 1 NOMINATED AUTHORITY MINISTRY OF
COAL & ANR.

OTHER DETAILS OF ADVOCATES:

SHASHWAT PARIHAR(SHASHWATADV@GMAIL.COM)(7903889268)(PETITIONER)
UNION OF INDIA, RUP. BRAR(UOIDHC@GMAIL.COM,
RUP.BRAR@NIC.IN)(1123384193)(RESPONDENT)

PRIMATEL FIBCOM LTD ROHIT GANDHI
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

ROHIT GANDHI/ AKSHITA
NIGAM(MAIL@GANDHIPARTNERS.COM)(9818610321)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

SEEMA FATIMA
V/s DELHI TOURISM AND TRANSPORTATION
DEVELOPMENT CORPORATION

RAJIV KUMAR GHAWANA

OTHER DETAILS OF ADVOCATES:

RAJIV KUMAR
GHAWANA(RKG.LAWOFFICES@GMAIL.COM)(9899308878)(PETITIONER)
DELHI TOURISM AND TRANSPORATATION DEVELOPMENT
CORPORATION(TOURISM@DELHITOURISM.GOV.IN)()(RESPONDENT)

MEENA BAZAAR SUSHIL K TEKRIWAL
V/s NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:
SUSHIL K TEKRIWAL(TEKADVO@GMAIL.COM)(9811108123)(PETITIONER)
STANDING COUNSEL(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

SALES TAX BAR ASSOCIATION (REGD) AVADH BIHARI KAUSHIK, SATYAKAM,
V/s UNION OF INDIA & ORS. DIGVIJAY RAI, MANIKA TRIPATHY

OTHER DETAILS OF ADVOCATES:
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12

13

14

15

W.P.(C)-8700/2023
CM APPL. 32906/2023

W.P.(C)-1971/2024
CM APPL. 8259/2024
CM APPL. 8261/2024

W.P.(C)-11457/2024

W.P.(C)-11713/2024
CM APPL. 48683/2024

ADVANCE CAUSE LIST

AVADH KAUSHIK(AVADHKAUSHIK@GMAIL.COM)(9811455431)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

AVADH BIHARI KAUSHIK(AVADHKAUSHIK@GMAIL.COM)(9811455431)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

NIDHI RAMAN(NIDHIRAMAN.OFFICE@GMAIL.COM)(9958614305)(RESPONDENT)
SATYAKAM
ASSOCIATE(SATYAKAMASSOCIATE@GMAIL.COM)(9368219633)(RESPONDENT)
ASHIM VACHHER(ASHIMVACHHER@GMAIL.COM,
ASHIMVACHHER@VACHHERASSOCIATES.COM)(9811023217)(RESPONDENT)
CLOMCDHQ(DIGVIJAYRAI@REDIFFMAIL.COM,
CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
SATYAKAM(SATYAKAMASSOCIATE@GMAIL.COM)(9643238429)(PETITIONER)
AVADH KAUSHIK(AVADHKAUSHIK@GMAIL.COM)()(PETITIONER)

ASHIM VACHHER(ASHIMVACHHER@GMAIL.COM)(9811023217)(RESPONDENT)
NIDHI RAMAN(NIDHIRAMAN.OFFICE@GMAIL.COM)(9958614305)(RESPONDENT)
AVADH KAUSHIK(AVADHKAUSHIK@GMAIL.COM)()(RESPONDENT)
ASHU(ASHU.KG.KAUSHIK@GMAIL.COM, CLOMCDHQ@GMAIL.COM,
UOIDHC@GMAIL.COM)()(RESPONDENT)

MANU CHATURVEDI (MANUCHATURVEDI@GMAIL.COM,
DIGVIJAYRAI@REDIFFMAIL.COM)()(RESPONDENT)

SHRI SATYAKAM(SATYAKAMASSOCIATE@GMAIL.COM)(9368219633)(RESPONDENT)
DIGVIJAY RAI(DIGVIJAYRAI@REDIFFMAIL.COM)(9873103599)(RESPONDENT)
MANIKA TRIPATHY(TRIPATHYMANIKA@GMAIL.COM)(9811831835)(RESPONDENT)
SATYAKAM (SATYAKAMADVOCATE@GMAIL.COM)(9868219633)(RESPONDENT)

GAURAV JAIN GAURAV JAIN, SHAHRUKH EJAZ
V/s GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

CHANDNI
CHAWLA(CHANDNI.CHAWLA.OFFICE@GMAIL.COM)(9326164411)(PETITIONER)
CHANDNI
CHAWLA(CHANDNI.CHAWLA.OFFICE@GMAIL.COM)(9326164411)(PETITIONER)
CS DELHI(CSDELHI@NIC.IN,
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

CS DELHI(CSDELHI@NIC.IN,
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SHAHRUKH EJAZ(SHAHRUKHEJAZ@HOTMAIL.COM)(7838390214)(PETITIONER)

BSES YAMUNA POWER LIMITED ANUPAM VARMA, SAMEER
V/s NATIONAL HIGHWAY AUTHORITY OF VASHISHT, VIKRAM JEET SINGH
INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

J. SAGAR
ASSOCIATES(ADITYAVIKRAM.DHINGRA@JSALAW.COM)(8954006699)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
S K OFFICE(ADVSKOFFICE@GMAIL.COM)()(RESPONDENT)

SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT)
VIKRAM JEET SINGH(VIKRAMSNGH193@GMAIL.COM)(9599959583)(RESPONDENT)

VIKAS SINGH AKSHYA DEV
V/s GOVERNMENT OF NATIONAL CAPITAL
TERRITORY OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

DEEPEIKA KALIA AND VASUDHA SINGH AND SUEEP
CHANDRA(DEEPEIKA@GMAIL.COM)(9910112552)(PETITIONER)

GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI(SECYEDU@NIC.IN,
DIREDU@NIC.IN)(0)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

SURESH KUMAR & ORS. AMRENDRA KUMAR CHOUBEY
V/s COMMISSIONER OF POLICE & ORS.

OTHER DETAILS OF ADVOCATES:

SP LEGAL ASSOCIATES & ADVOCATES(AMRENDRE.SK@GMAIL.COM,
SPLEGAL206@GMAIL.COM)(9958307675)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
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AFTER NOTICE MISC. MATTERS

16

17

18

19

20

21

22

CM(M)-1868/2024
CM APPL. 8868/2024
CM APPL. 8870/2024

WITH W.P.(C) 7912/2023
W.P.(C) 11089/2024
W.P.(C) 10474/2023
W.P.(C) 15361/2023
W.P.(C) 15510/2023
W.P.(C) 5496/2024

W.P.(C)-10474/2023
CM APPL. 40599/2023
CM APPL. 53857/2023

W.P.(C)-15361/2023
CM APPL. 61625/2023

W.P.(C)-7912/2023
CM APPL. 30541/2023
CM APPL. 30542/2023

WITH W.P.(C) 10474/2023
W.P.(C) 16246/2024
W.P.(C) 1435/2025

W.P.(C)-5496/2024

CM APPL. 22611/2024
CM APPL. 22613/2024
CM APPL. 31774/2024

WITH W.P.(C) 7912/2023

CONT.CAS(C)-1038/2023

WITH CONT.CAS(C) 1317/2023
W.P.(C) 6117/2023

CONT.CAS(C)-1317/2023

ADVANCE CAUSE LIST

PARAS SEASONS HAVENS PVT LTD
V/s GANESH DUTT PANDEY & ORS.

RAJPAL SINGH

OTHER DETAILS OF ADVOCATES:
MP SAHAY(OFFICE@ MPSAHAYADVOCATE.COM)()(RESPONDENT)
PARAS(INFO@PARASBUILDTECH.COM)()(RESPONDENT)

JAIPRAKASH ASSOCIATES LTD TENZEN TASHI NEGI, PRATIK KUMAR
V/s NAMESHWAR PRASAD JAIN THROUGH HIS |CHAKMA
LEGAL REPRESENTATIVE MR. ATUL JAIN

OTHER DETAILS OF ADVOCATES:

CASTUS LEGAL(TENZEN.NEGI@CASTUSLEGAL.COM)(9810191050)(PETITIONER)
ATUL JAIN(ATULJAIN246@GMAIL.COM)()(RESPONDENT)
ANISH(ANISH@A3TLEGAL.COM)()(RESPONDENT)

PRATIK KUMAR
CHAKMA(PRATIK.CHAKMA@OUTLOOK.COM)(8420851113)(PETITIONER)
PRATIK KUMAR
CHAKMA(PRATIK.CHAKMA@OUTLOOK.COM)(8420851113)(RESPONDENT)

M/S RUPAREL ESTATES (1) PVT. LIMITED & APOORV KHATOR
ANR.
V/s MANSINGH S PATANKAR

OTHER DETAILS OF ADVOCATES:
BHASKAR NAYAK(ADVBHASKARNAYAK@OUTLOOK.COM)(9654869135)(PETITIONER)
SUDARSHAN PATANKAR(SUDARSHAN.PATANKAR30@GMAIL.COM)()(RESPONDENT)

NBCC INDIA LIMITED VIPUL GANDA, NITISH BANKA
V/s RANDHIR SINGH REDHU AND ORS

OTHER DETAILS OF ADVOCATES:

VIPUL GANDA(SERVICE@VIPULGANDA.COM)(7045320000)(PETITIONER)
NITISH(NITISH@LEXSPEAK.IN, NCDRC@NIC.IN)()(RESPONDENT)

NITISH BANKA(NITISH@LEXSPEAK.IN)(9891549997)(RESPONDENT)

MAHINDRA AND MAHINDRA LIMITED ANAND SHANKAR JHA
V/s MANOJ KUMAR SHARMA & ORS.

OTHER DETAILS OF ADVOCATES:

ANAND SHANKAR JHA(ANAND.JHA@ASJLEGAL.IN)(9899617989)(PETITIONER)
KK SHARMA, SHIVA MAHINDRA, UNION OF
INDIA(KKSHARMAADVOCATE384@GMAIL.COM, DG@SHIVAMAHINDRA.IN,
UOIDHC@GMAIL.COM)()(RESPONDENT)

INDERJEET SINGH GAMBHIR
V/s SH. AMRIT PAL SINGH GAMBHIR & ORS.

SHARAD AMROHI

OTHER DETAILS OF ADVOCATES:
SHARAD AMROHI(SHARADAMROHI@GMAIL.COM)(8857162431)(PETITIONER)
KIRAN(KIRAN_ATTORNEY@YAHOO.CO.IN)()(RESPONDENT)
TARAN(TARAN1971@GMAIL.COM)()(RESPONDENT)

KAROL BAGH(KAROLBAGHSDM@NIC.IN)()(RESPONDENT)
DCCEN(DCCEN@NIC.IN)()(RESPONDENT)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

AMRIT (AMRIT_ATTORNEY@YAHOO.CO.IN)()(RESPONDENT)

PARKASH KAUR AND ANR SACHIN KUMAR SHARMA
V/s INDERJEET SINGH GAMBHIR

OTHER DETAILS OF ADVOCATES:

KARTIKEY SINGH(SROFFICEKARTIKEY@GMAIL.COM)(9479397843)(PETITIONER)
AMRIT(AMRIT_ATTORNEY@YAHOO.CO.IN)(9810082347)(PETITIONER)

INDERJEET SINGH GAMBHIR(ISGAMBHIR@GMAIL.COM)(9810133325)(RESPONDENT)
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23

24

25

26

27

W.P.(C)-6117/2023

CM APPL. 24016/2023
CM APPL. 39447/2023
CM APPL. 68520/2024
CM APPL. 68521/2024

W.P.(C)-5956/2020
CM APPL. 21520/2020

W.P.(C)-5053/2021
CM APPL. 15470/2021
CM APPL. 49148/2023

W.P.(C)-5701/2021

CM APPL. 35574/2022
CM APPL. 35575/2022
CM APPL. 50563/2023

WITH W.P.(C) 5713/2021

W.P.(C)-5866/2021
CM APPL. 54428/2023

ADVANCE CAUSE LIST

INDERJEET SINGH GAMBHIR SHIKHA SHARMA, SACHIN KUMAR
V/s MRS PRAKASH KAUR AND ORS SHARMA, SHARAD AMROHI

OTHER DETAILS OF ADVOCATES:

KHAGESH B. JHA(ABHIMANTRALEGAL@GMAIL.COM)(8826456565)(PETITIONER)
TARAN GAMBHIR(TARAN1971@GMAIL.COM)(424677752)(RESPONDENT)

SMT. PARKASH KAUR(AMRIT_ATTORNEY@YAHOO.CO.IN
)(9810082347)(RESPONDENT)

KIRANJEET KAUR
NARULA(KIRAN_ATTORNEY@YAHOO.CO.IN)(9816023767)(RESPONDENT)

I S GAMBHIR(ISGAMBHIR@GMAIL.COM)()(PETITIONER)

KARTIKEY SINGH(SROFFICEKARTIKEY@GMAIL.COM)(9479397843)(RESPONDENT)
SHARD AMROHI(SHARADAMROHI@GMAIL.COM)(8851762431)(PETITIONER)
AMRIT GAMBHIR(AMRIT_ATTORNEY@YAHOO.CO.IN)(0)(RESPONDENT)

RAJASTHANI BHAWAN NIRMAN GROUP ANIL KUMAR, SAMEER VASHISHT
HOUSING SEHKARI SAMITI LTD.
V/s PIO/AR,RCS DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

RAJASTHANI BHAWAN NIRMAN GROUP HOUSING SEHKARI SAMITI LTD.
(RAJATHANIBHAWAN@GMAIL.COM)(1145543702)(RESPONDENT)

RAJASTHANI BHAWAN NIRMAN GROUP HOUSING SEHKARI SAMITI LTD.
(RAJATHANIBHAWAN@GMAIL.COM)()(RESPONDENT)

ANIL KUMAR (ANILADVOCATE@GMAIL.COM)(9810537420)(PETITIONER)

ANIL KUMAR (JUDI-LEX LAW
FIRM)(ANILADVOCATE@GMAIL.COM)(9810537420)(PETITIONER)

REGISTRAR, COOPERATIVE SOCIETIES,
DLEHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(8588089272)(PETITIONER)
REGISTRAR, COOPERATIVE SOCIETIES,
DLEHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(PETITIONER)

RAJENDER GOEL(GOELRAJINDER17@GMAIL.COM)()(PETITIONER)

CENTRAL INFORMATION
COMMISSION(INFO@KANTHCORP.COM)(9810810005)(PETITIONER)

BHAWANA
KATARIA(STANDINGCOUNSELGNCTD@GMAIL.COM)(8588089272)(RESPONDENT)
RAJINDER(GOELRAJINDER17@GMAIL.COM)(9350428171)(RESPONDENT)
SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT)

RAJENDER KHARRA MEENU SHARMA, NAVEEN KUMAR
V/s GOVERNMENT OF NCT & ORS. RAHEJA, MANOJ KUMAR KHATRI

OTHER DETAILS OF ADVOCATES:
MEENU(ADVOCATEMEENUSHARMA@GMAIL.COM)(9650820076)(PETITIONER)
SHAHID AZAD &
ASSOCIATES(ADVOCATESHAHIDAZAD@GMAIL.COM)(9811126628)(PETITIONER)
BHAWANA KATARIA
(STANDINGCOUNSELGNCTD@GMAIL.COM)(8588089272)(RESPONDENT)

CLO NDMC(CLO-NDMC@MCD.NIC.IN)()(RESPONDENT)

PARVINDER CHAUHAN(PARVINDERCHAUHAN.ADV@GMAIL.COM)()(RESPONDENT)
SHAHIDAZAD(ADVOCATESHAHIDAZAD@GMAIL.COM)()(PETITIONER)
NAVEEN(NAVEEN@DLRPARTNERS.COM)(9810129691)(RESPONDENT)

MANOJ KUMAR
KHATRI(ADVOCATEM.KHATRI@GMAIL.COM)(9811383828)(PETITIONER)
NAVEEN KUMAR
RAHEJA(NAVEEN@DLRPARTNERS.COM)(9810129691)(RESPONDENT)

AUROBINDO REALTY AND INFRASTRUCTURE = NATASHA GARG, SATISH KUMAR RAI,
PRIVATE LIMITED PARSHANT ARORA, ARAV PANDIT
V/s DEPUTY DIRECTOR, ENFORCEMENT OF

DIRECTORATE & ORS.

OTHER DETAILS OF ADVOCATES:

ARAV PANDIT(ARAV.PANDIT@AXONPARTNERS.IN)()(PETITIONER)

SATISH RAI(ADMIN@KAPOORANDCOMPANY.COM)()(RESPONDENT)

RISHI KAPOOR(ADMIN@KAPOORANDCOMPANY.COM)(9810335545)(PETITIONER)
ANUPAM SHARMA(ANUPAMSHARMAADVOCATE@HOTMAIL.COM)()(RESPONDENT)
RISHI(RISHI@ KAPOORANDCOMPANY.COM)()(RESPONDENT)

CCL NAGPUR(CCLNAGPUR@YAHOO.COM)()(RESPONDENT)
BHARTHI(BHARATHI1003@GMAIL.COM)()(RESPONDENT)

KANISHK (BANISHAK619@GMAIL.COM)()(RESPONDENT)

ARAV PANDIT(ARAV.PANDIT@AXONPARTNERS.IN)(9717143190)(PETITIONER)

TIANJIN HUILITONG STEEL TUBE SANDEEP BAJAJ, AKSHAY
CORPORATION LIMITED AMRITANSHU
V/s OIL AND NATURAL GAS CORPORATION

OTHER DETAILS OF ADVOCATES:

TIANJIN HUILITONG STEEL TUBE CORPORATION
LIMITED(TIANJIN.HUILITONG@YAHOO.COM)(9971651464)(RESPONDENT)
TIANJIN HUILITONG STEEL TUBE CORPORATION
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28  |W.P.(C)-6326/2021
CM APPL. 19909/2021

29 W.P.(C)-8686/2021
CM APPL. 27056/2021

30 W.P.(C)-9177/2021
CM APPL. 28580/2021
CM APPL. 47807/2023

31 |W.P.(C)-1813/2022
CM APPL. 5232/2022
CM APPL. 25381/2022

32 |W.P.(C)-6058/2022
CM APPL. 18167/2022
CM APPL. 9382/2023
CM APPL. 36533/2023

ADVANCE CAUSE LIST

LIMITED(TIANJIN.HUILITONG@YAHOO.COM)()(RESPONDENT)

SANDEEP BAJAJ(SANDEEP@PSLCHAMBERS.COM)(9818324703)(PETITIONER)
SANDEEPBAJAJ(SANDEEP.BAJAJ@PAMASIS.COM)(9818324703)(PETITIONER)
OIL AND NATURAL GAS CORPORATION(COSEC@ONGC.CO.IN)()(PETITIONER)
OIL AND NATURAL GAS
CORPORATION(COSEC@ONGC.CO.IN)(9428514745)(PETITIONER)
ONGC(COSEC@ONGC.CO.IN)(9428514745)(RESPONDENT)

AAKANKSHA NEHRA(AAKANKSHA@PSLCHAMBERS.COM)(9560274717)(PETITIONER)
RAJVINDER(RAJVINDER@ONGC.CO.IN)()(RESPONDENT)

SANDEEP GUTPA (GUPTA_SANDEEP@ONGC.CO.IN)()(RESPONDENT)

AKSHAYA MRITANSHU(AKSHAYAMRITANSHU@GMAIL.COM)()(RESPONDENT)
AKSHAY
AMRITANSHU(AKSHAYAMRITANSHU@GMAIL.COM)(9931282222)(PETITIONER)

MRS. GITA MEHTA & ANR. CHANDAN DUTTA, CHANDAN DUTTA,

V/s UNION OF INDIA & ORS. NINAD DOGRA, ANKUR GOSAIN,
RAHUL GOEL, ADITYA MALHOTRA,
JEEVESH NAGRATH

OTHER DETAILS OF ADVOCATES:

YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)(9811394417)(PETITIONER)

JEEVESH NAGRATH(OFFICE@NAGRATHLAW.COM)(9810710058)(PETITIONER)
CHANDANDUTTA(C.DUTTA@NAGRATHLAW.COM)(9810110858)(PETITIONER)
BHUSHAN UMA(BHUSHAN_UMA10@YAHOO.COM)()(RESPONDENT)

YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)(9811394417)(RESPONDENT)
RAJESH(RAJESH_PPP@HOTMAIL.COM)(9818099788)(RESPONDENT)

KARAN JAISWAL(KARANJAISWAL426@GMAIL.COM)(9811033192)(RESPONDENT)
NINAD DOGRA(NINAD.DOGRA@GMAIL.COM)(9990090052)(RESPONDENT)
ANKUR GOSAIN(ANKU.GOSAIN@GMAIL.COM)(9999401558)(RESPONDENT)
RAHUL GOEL(RAHUL.GOEL@ANANTLAW.COM)(9899027144)(RESPONDENT)
ADITYA

MALHOTRA(ADITYA@ MALHOTRAANDMALHOTRA.COM)(9971274278)(RESPONDENT)
JEEVESH NAGRATH(J.NAGRATH@NAGRATHLAW.COM)(9810710058)(PETITIONER)

NATIONAL INSTITUTE OF RURAL PRASHANT SINGH, PRASHANT SINGH
DEVELOPMENT AND PANCHAYATI RAJ AND

ANR

V/s NATIONAL COMMISSION FOR SCHEDULED

CASTES AND ANR

OTHER DETAILS OF ADVOCATES:

PRATITI RUNGTA AND SUMIT
PARGAL(PRASHANTSINGH721@GMAIL.COM)(9313350028)(PETITIONER)
NATIONAL COMMISSION FOR SCHEDULED CASTES(CHAIRMAN-
NCSC@NIC.IN)()(RESPONDENT)

DR. G. VALENTINA(MYVALUEI@GMAIL.COM)(9553390444)(RESPONDENT)

M/S B.L. MEHTA CONSTRUCTIONS PVT. LTD. | KAMAL GUPTA
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:

KAMAL
GUPTA(KAMALGUPTAANDCOMPANY@GMAIL.COM)(9810988094)(PETITIONER)
MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
KAMAL GUPTA
(KAMALGUPTAANDCOMPANY@GMAIL.COM)(9810988094)(PETITIONER)

ARUNIMA (ARUNIMA.ASSOCIATES@GMAIL.COM)()(RESPONDENT)

M/S HARBIR STORE ANSHUL NARAYAN, JAWAHAR RAJA,
V/s GOVERNMENT OF NCT OF DELHI & ANR.  |ROHIT PRIYA RANJAN

OTHER DETAILS OF ADVOCATES:

ANSHUL NARAYAN AND SAOURABH

PAHWA(ANSHUL.NARAYAN @YAHOO0.COM)(9990402120)(PETITIONER)

SANTOSH KUMAT
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
ADV. JAWAHAR
RAJA(OFFICE.JAWAHARRAJA@GMAIL.COM)(9810639608)(PETITIONER)

ANSHUL NARAYAN(ANSHUL.NARAYAN@YAHOO.COM)()(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
ROHIT PRIYA RANJAN(ARVIND.BHATT1989@GMAIL.COM)(9873486099)(PETITIONER)

JMC PROJECTS (INDIA) LTD. AND ORS AYUSH AGRAWAL, UDIT SETH
V/s RAIL VIKAS NIGAM LIMITED (RVNL)

OTHER DETAILS OF ADVOCATES:

LAW CHAMBERS OF AYUSH
AGARWAL(VIKRANT@ICOAA.COM)(9711753862)(PETITIONER)

UTDIT SETHI(OFFICE@SETHLAWCHAMBER.COM,
UDIT.SETH@SETHLAWCHAMBERS.COM)()(RESPONDENT)

OFFICE SETH LAW CHAMBERS(UDIT.SETH@SETHLAWCHAMBERS.COM)()(PETITIONER)
AYUSH AGARWAL(VIKRANT@LCOAA.COM)(9711753862)(RESPONDENT)

AYUSH AGARWAL(VIKRAN@1COAA.COM)(9711753862)(PETITIONER)

UDIT SETH(UDIT.SETH@SETHLAWCHAMBERS.COM)()(RESPONDENT)

uDIT
SETH(DIVYANSHU.SINGH@SETHLAWCHAMBERS.COM)(8527329662)(PETITIONER)
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33  |W.P.(C)-8452/2022 RESMED INDIA PRIVATE LIMITED THROUGH FARRUKH KHAN, SAMEER VASHISHT
ITS AUTHIRIZED REPRESENTATIVE
V/s THE SUB DIVISIONAL MAGISTRATE SE
LAJPAT NAGAR & ANR.

OTHER DETAILS OF ADVOCATES:

DIWAN (INFO@DIWANADVOCATES.COM)(8076293778)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT)

34 W.P.(C)-8581/2022 DAL CHAND BANSAL AND ANR DEEPAK VASHISHT
CM APPL. 25840/2022 V/s THE APPELLATE AUTHORITY OF
DIVISIONAL COMMISSIONER (D.C.) AND ANR

WITH W.P.(C) 14577/2022

OTHER DETAILS OF ADVOCATES:

DEEPAK
VASHISHT(VASHISHTASSOCIATES99@GMAIL.COM)(9811217875)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

35 W.P.(C)-14577/2022 DAL CHAND BANSAL & ANR. DEEPAK VASHISHT, VARUN MOHAN
V/s THE APPELLATE AUTHORITY OF POPLI
DIVISIONAL COMMISSIONER D C AND ANR

OTHER DETAILS OF ADVOCATES:

DEEPAK VASHIST(VASHISHTASSOCIATES99@GMAIL.COM)(9811217875)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
VARUN MOHAN POPLI(VMPOPLIADV@GMAIL.COM)(8010998923)(PETITIONER)

36 |W.P.(C)-8944/2022 ARUN KUMAR SHARMA SAHIL SHARMA, SATYAKAM
CM APPL. 26910/2022 V/s LAWYERS CHAMBERS ALLOTMENT
COMMITTEE & ANR.

OTHER DETAILS OF ADVOCATES:

ANKIT AGGARWAL AND

ASSOCIATES(ANKIT677 @GMAIL.COM)(9718804173)(PETITIONER)

LAWYERS'S CHAMBERS ALLOTMENT COMMITTEE(GENERALBRSW.DDC@GOV.IN,
DWARKACOURTBARASSOCIATION@GMAIL.COM)()(RESPONDENT)

P S (PS31999@GMAIL.COM)()(RESPONDENT)

SATYAKAM (SATYAKAMADVOCATE@GMAIL.COM)(9868219633)(RESPONDENT)

37 W.P.(C)-13504/2022 ASHOK KRIPLANI MANDEEP SINGH VINAIK, SAHIL
CM APPL. 41048/2022 V/s INSOLVENCY AND BANKRUPTCY BOARD | MONGA
CM APPL. 52277/2022 OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
MANDEEP SINGH
VINAIK(OPERATION@INTEGRALLAWOFFICE.ORG)(9810001275)(PETITIONER)
IBBI(CHAIRPERSON@IBBI.GOV.IN)()(RESPONDENT)
ICMAI(IPA@ICMAL.IN)()(RESPONDENT)

SAHIL MONGA(SAHILMONGA9@GMAIL.COM)()(RESPONDENT)

SAHIL MONGA(SAHILMONGA9@GMAIL.COM)(9811866944)(RESPONDENT)

38 |W.P.(C)-13768/2022 M/S. HIND ENERGY AND COAL BENEFICATION |KARTIK SETH, VISHAL BHATNAGAR,
CM APPL. 50992/2022 INDIALTD VISHAL BHATNAGAR, PRANAY
CM APPL. 14033/2024 V/s UNION OF INDIA & ANR. KISHORE MISHRA

OTHER DETAILS OF ADVOCATES:

KARTIK
SETH(KARTIKESETH@CHAMBEROFKARTIKESETH.COM)(9582031845)(PETITIONER)
CCO STAT COAL(CCO.STAT-COAL@GOV.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

MAYANK (MAYANKSIYA.ISHU@GMAIL.COM)()(PETITIONER)

VISHAL
BHATNAGAR(VISHALBHATNAGARADV@GMAIL.COM)(9313674756)(RESPONDENT)
KARTIK

SETH(KARTIKSETH@ CHAMBERSOFKARTIKSETH.COM)(9582031845)(PETITIONER)
KRITIMAN SINGH, VISHAL (KIRTIMANSINGH.OFFICE@GMAIL.COM,
VISHALBHATNAGARADV@GMAIL.COM)()(RESPONDENT)

VISHAL
BHATNAGAR(VISHALBHATNAGARADV@GMAIL.COM)(9313674756)(RESPONDENT)
PRANAY KISHORE
MISHRA(PRANAYMISHRA33@REDIFFMAIL.COM)(9818922530)(PETITIONER)

39 W.P.(C)-15281/2022 SURIJIT SINGH AVINASH MOHAPATRA, SHAHBAZ
V/s REGISTRAR OFFICER NATIONAL CAPITAL  |/AHMAD NAIK
TERRITORY NCT OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:

SRI AND ASSOCIATES(PBASRINIVASAN@YAHOO.CO.IN)(9871643443)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SHAHBAZ AHMAD
NAIK(ADVSHAHBAZ786@GMAIL.COM)(8510005021)(RESPONDENT)
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40 |W.P.(C)-15412/2022
CM APPL. 47899/2022
CM APPL. 2267/2023

41  |W.P.(C)-17692/2022
CM APPL. 56522/2022
CM APPL. 20984/2023

42  |W.P.(C)-7517/2023

43  |W.P.(C)-16246/2024
CM APPL. 68405/2024
CM APPL. 68407/2024

44  |W.P.(C)-1435/2025
CM APPL. 6996/2025

45 W.P.(C)-9059/2023
CM APPL. 34476/2023

46  |W.P.(C)-10170/2023

47  |W.P.(C)-10197/2023

WITH W.P.(C) 13768/2022
W.P.(C) 7517/2023
W.P.(C) 13980/2024

48 W.P.(C)-13980/2024

ADVANCE CAUSE LIST

YADUVENDRA DALAL RAJMANGAL KUMAR, NIDHI RAMAN
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

RAJIMANGAL KUMAR(RAJMANGALKUMAR@GMAIL.COM)(9871211544)(PETITIONER)
RPO DELHI(RPO.DELHI@MEA.GOV.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

RAJIMANGAL KUMAR (RAJMANGALKUMAR@GMAIL.COM)(9871211544)(PETITIONER)
NIDHI RAMAN(NIDHIRAMAN.OFFICE@GMAIL.COM)(9555672532)(RESPONDENT)

NEENA KAPOOR PRASHANT MENDIRATTA, VISHAL
V/s NATIONAL COMMISSION FOR SCHEDULED [KUMAR
CASTES & ORS.

OTHER DETAILS OF ADVOCATES:

PRASHANT MENDIRATTA
(PMLAWCHAMBERS@GMAIL.COM)(9811182500)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)()(RESPONDENT)

VISHAL KUMAR(ALMC.OFFICEID@GMAIL.COM)()(PETITIONER)

PM LAW CHAMBERS(PMLAWCHAMBERS@GMAIL.COM,
DEP.SOUTH@DELHIPOLICE.GOV.IN, SECRETARY-NCSC@NIC.IN)()(RESPONDENT)

PHIL COAL BENEFICIATION PVT. LTD., SHIV RAJ SINGH
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
SHIVRAJ SINGH(SHIVRAJSINGHBSP@GMAIL.COM)(9424778911)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

M/S T AND T MOTORS P VT LTD CHANDAN MALIK, KOCHHAR & CO.
V/s M/S CJ DARCL LOGISTICS PVT LTD AND
OTHERS

OTHER DETAILS OF ADVOCATES:

CHANDAN MALIK(CHANDANMALIK@GMAIL.COM)(9811192159)(PETITIONER)
DARCL, MERCEDES BENZ(CS@DARCL.COM, VINEET@DARCL.COM,
CS.IND@CAC.MERCEDES-BENZ.COM)(0)(RESPONDENT)

()()(RESPONDENT)
NAVIN M. RAHEJA & ANR. KARANJAWALA & CO, HEMANT
V/s SATBIR SINGH & ORS. GUPTA

OTHER DETAILS OF ADVOCATES:

KARANJAWALA AND
COMPANY(MANMEET.KAUR@KARANJAWALA.IN)(9899266760)(PETITIONER)

PSP LEGAL, ADITYA, NITESH(INFO@PSPLEGAL.ORG,
ADITYA.PAROLIA@PSPLEGAL.ORG, CSNITESHIHA@GMAIL.COM)(0)(RESPONDENT)
ICICI BANK(CUSTOMER.CARE@ICICIBANK.COM)(0)(RESPONDENT)

HEMANT GUPTA(JURIS@HEMANTGUPTA.IN)(9899009971)(RESPONDENT)

ENVIRONICS TRUST RAJIV K GARG
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:
RAJIV K. GARG(GARGRAJIV26@YAHOO.CO.IN)(9810002830)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

SHEKHAR SHARMA AAYUSH AGARWALA
V/s THE INSTITUTE OF CHARTERED
ACCOUNTANT OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

AAYUSH AGARWALA(AAYUSH.AGARWALA@GMAIL.COM)(9999105064)(PETITIONER)
THE INSTITUTE OF CHARTERED ACCOUNTANTS OF INDIA(ASHISHWAROOP@ICALIN,
DIPAK.ICAI@GMAIL.COM)()(RESPONDENT)

MAHAVIR COAL WASHERIES PVT. LTD. SHIV RAJ SINGH
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
SHIVRAJ SINGH(SHIVRAJSINGH17 @REDIFFMAIL.COM)(9424778911)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

CHHATTISGARH POWER AND COAL KUNAL AGGARWAL
BENEFICIATION LIMITED
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

C.B. BANSAL(CBBANSAL66@GMAIL.COM)(9810048982)(PETITIONER)
UNION OF INDIA, MCBA(UOIDHC@GMAIL.COM, CCO-MCBA-
COAL@GOV.IN)(1123384193)(RESPONDENT)
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49 W.P.(C)-10854/2023 TAJINDER SINGH BAKSHI & ANR. PANKAJ BATRA, SIDDHARTH
CAV 416/2023 V/s DAUIT KAUR & ORS. BANTHIA, AKIL RATAEEYA
CM APPL. 42053/2023
CM APPL. 42055/2023

OTHER DETAILS OF ADVOCATES:

SIDDHARTH
BANTHIA(PANKAJBATRAADVOCATE@GMAIL.COM)(9810036745)(PETITIONER)
GS CHADHA(LEGAL.GSCHADHA@YAHOO.COM, DCWEST@NIC.IN,
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
LEGAL GS(LEGAL.GSCHADHA@YAHOO.COM, WESTADM@NIC.IN, SR2B-
DELHI@GOV.IN)(9810030701)(RESPONDENT)

AKIL RATAEEYA(AKILADV2004@GMAIL.COM)(9810728784)(RESPONDENT)

50 W.P.(C)-15182/2023 ALKA CHOPRA RACHIT BATRA
V/s GOVERNMENT OF NCT OF DELID & ANR.

OTHER DETAILS OF ADVOCATES:

RACHIT BATRA(RACHITBATRAADVOCATE@GMAIL.COM)(9818383584)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

51 W.P.(C)-15405/2023 LIFE UP MUTUAL BENEFIT NIDHI LIMITED PULKIT VERMA
CM APPL. 61779/2023 V/s UNION OF INDIA THROUGH SECRETARY
MINISTRY OF CORPORATE AFFAIRS & ANR.

OTHER DETAILS OF ADVOCATES:
PULKIT VERMA(PULKIT@ENURELEGAL.COM)(9716694879)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

OFFICE OF REGISTRAR OF CIMPANIES(ROC.DELHI@MCA.GOV.IN)()(RESPONDENT)

52 W.P.(C)-15532/2023 MAVYA JAIN DEEPAK BASHTA, SHAGUN MATTA
V/s DIMPLE JAIN & ANR.

OTHER DETAILS OF ADVOCATES:
SHAGUN MATTA(MATTASHAGUN@GMAIL.COM)(9711211264)(PETITIONER)

53 W.P.(C)-782/2024 AKUMENTIS HEALTHCARE LTD ANKUR VYAS
CM APPL. 3390/2024 V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
AVINASH K. SHARMA(AVINASH.IPR@HOTMAIL.COM)(7289036972)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

54  |W.P.(C)-981/2024 THE NEW INDIA ASSURANCE COMPANY JAI PRAKASH NARAYAN SHAHI
CM APPL. 4069/2024 V/s NATIONAL COMMISSION FOR SCHEDULED
CASTES AND ANR & ANR.

OTHER DETAILS OF ADVOCATES:
JPN SHAHI AND
ASSOCIATES(ADVIPNSHAHI@GMAIL.COM)(9811148998)(PETITIONER)
NATIONAL COMMISSION FOR SCHEDULED CASTES(SECRETARY-
NCSC@NIC.IN)()(RESPONDENT)

55 W.P.(C)-4342/2024 VERT EQUIPMENT PRIVATE LIMITED & ANR. BALAJI SUBRAMANIAN
CM APPL. 17821/2024 V/s UNION OF INDIA
CM APPL. 27206/2024
CM APPL. 71333/2024
CM APPL. 71334/2024

OTHER DETAILS OF ADVOCATES:

BALAJI SUBRAMANIAN AND AKASH
KUNDU(BALAJI@BSLAW.CO.IN)(9958110162)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

BALAJI SUBRAMANIAN(BALAJI@BSLAW.CO.IN)(9958110162)(PETITIONER)
RAVI PRAKASH(RAVIPRAKASH1066@GMAIL.COM)()(RESPONDENT)
BALAJI SUBRAMANIAN AND AKASH
KUNDU(BALAJI@BSLAW.CO.IN)(8800613054)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

RAVI PRAKASH(RAVIPRAKASH1066@GMAIL.COM)(0)(RESPONDENT)
BALAJI SUBRAMANIAN AND AKASH
KUNDU(BALAJI@BSLAW.CO.IN)(8800613054)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

RAVI PRAKASH(RAVIPRAKASH1066@GMAIL.COM)(0)(RESPONDENT)

56 |W.P.(C)-4869/2024 ABHISHEK SARAF RAVINDER KUMAR YADAV
V/s HCL TECHNOLOGIES LTD. (IOMC) & ORS.

OTHER DETAILS OF ADVOCATES:
RAVINDER KUMAR
YADAV(ADVRAVINDERYADAV@GMAIL.COM)(9811053371)(PETITIONER)
RAVINDER KUMAR
YADAV(ADVRAVINDERYADAV@GMAIL.COM)(9811053371)(PETITIONER)
INVESTORS HCL(INVESTORS@HCL.COM)()(RESPONDENT)
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INVESTORS REALTY(INVESTORS@HCL.COM)()(RESPONDENT)

57 W.P.(C)-5004/2024 ENVIRONICS TRUST RAJIV K GARG
CM APPL. 20419/2024 V/s UNION OF INDIA THE SECRETARY

OTHER DETAILS OF ADVOCATES:
RAJIV K GARG, ASHISH
GARG(GARGRAIJIV26@YAHOO0.CO.IN)(9810002830)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

58 W.P.(C)-8956/2024 BSCPL INFRASTRUCTURE LTD MUKESH KUMAR
V/s NATIONAL HIGHWAYS AUTHORITY OF
INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

59 W.P.(C)-9666/2024 BSCPL INFRASTRUCTURE LTD MUKESH KUMAR
V/s NATIONAL HIGHWAYS AUTHORITY OF
INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

MUKESH KUMAR AND MEENAKSHI
SOOD(MSMKVERMA@GMAIL.COM)(9811758592)(PETITIONER)

NATIONAL HIGHWAYS AUTHORITY OF INDIA(ADVSKOFFICE@GMAIL.COM,
CHAIRMAN@NHAI.ORG, UOIDHC@GMAIL.COM)(8527585997)(RESPONDENT)

60 W.P.(C)-9793/2024 DELHI POLICE ITS DEPUTY COMMISSIONER TUSHAR SANNU DAHIYA, ROHINI
CM APPL. 40164/2024 V/s NATIONAL HUMAN RIGHTS COMMISSION PRASAD
CM APPL. 46653/2024 (NHRC) AND ANR

OTHER DETAILS OF ADVOCATES:

TUSHAR SANNU(ADV.TUSHARSANNU@GMAIL.COM)(9911991166)(PETITIONER)
NATIONAL HUMAN RIGHTS
COMMISSION(SG.NHRC@NIC.IN)(9818136386)(RESPONDENT)

TUSHAR SANNU(ADV.TUSHARSANNU@GMAIL.COM)(9911991166)(PETITIONER)
TUSHAR SANNU(ADV.TUSHARSANNU@GMAIL.COM)(9911991166)(RESPONDENT)
NHRC(SG.NHRC@NIC.IN)(0)(RESPONDENT)

ROHINI PRASAD(ROHINIPD@GMAIL.COM)(9818065913)(RESPONDENT)

61 W.P.(C)-11525/2024 AMAR KUMARI BHARTI AND ANR. UJJAINI KAUSTUV CHATTERIJI
V/s NATIONAL HUMAN RIGHTS COMMISSION
AND ORS.

OTHER DETAILS OF ADVOCATES:

UJJAINI CHATTERJI(UJJAINI.CHATTERJI@GMAIL.COM)(8860799513)(PETITIONER)
NATIONAL HUMAN RIGHTS COMMISSION(NHRC.INDIA@NIC.IN,
UOIDHC@GMAIL.COM, DMMAH@NIC.IN, CSUP@NIC.IN)(0)(RESPONDENT)

62  |W.P.(C)-13548/2024 SINTHIYA & ANR. SHASHWAT BHARDWAJ, SUSHIL
CM APPL. 56673/2024 V/s DISTRICT AND SESSSIONS JUDGE (SOUTH- [KUMAR DUBEY
EAST) & ORS.

OTHER DETAILS OF ADVOCATES:
SHASHWAT
BHARDWAJ(ADVSHASHWATBHARDWAJ@GMAIL.COM)(9717577107)(PETITIONER)
SANTOSH KUMAR TRIPATHI, UMESH
SINGHAL(STANDINGCOUNSELGNCTD@GMAIL.COM,
UMESH.SINGHAL22@GMAIL.COM,)(9811379389)(RESPONDENT)

DISTRICT AND SESSIONS JUDGE SOUTH
EAST(FACILITATIONS.DDC@NIC.IN)(0)(RESPONDENT)

SUSHIL KUMAR DUBEY(SUSHILDUBEY.ADV@GMAIL.COM)(9910920692)(PETITIONER)

63 W.P.(C)-15022/2024 ASHOK KUMAR ASHOK KUMAR
V/s GOVT. OF NCT OF DELHI THROUGH
ASSITANT COMMISSIONER, P10 (NORTH-
WEST) FOOD AND SUPPLIES AND CONSUMER
AFFAIRS DEPARTMENT

OTHER DETAILS OF ADVOCATES:

ASHOK KUMAR(MAILMEASHOKADV@GMAIL.COM)(9953152498)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

64 W.P.(C)-16705/2024 GE INDIA INDUSTRIAL PRIVATE LIMITED & ANURADHA DUTT
CM APPL. 70672/2024 ANR.
V/s COLLECTOR OF STAMPS NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

ANURADHA DUTT(ADMIN@DMD.LAW,
ANUJ.SHAH@DMD.LAW)(9910044138)(PETITIONER)

SDMHQ DIVCOM, SANTOSH KUMAR
TRIPATHI(SDMHQ4DIVCOMM.DELHI@DELHI.GOV.IN,
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

65 |W.P.(C)-590/2025 M/S VINAYAK MANUFACTURERS PVT. LTD KARTIK CHETTIAR, SHWETA BHARTI
CM APPL. 2779/2025 V/s GOVERNMENT E-MARKET PLACE & ORS.

OTHER DETAILS OF ADVOCATES:
RANA S. BISWAS/ KARTIK CHETTIAR/ YASH
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66  |W.P.(C)-1387/2025

67 |W.P.(C)-1485/2025
CM APPL. 7290/2025

WITH W.P.(C) 2001/2025

68 W.P.(C)-2001/2025
CM APPL. 9396/2025

69 W.P.(C)-1490/2025

70 |W.P.(C)-1574/2025

71  |W.P.(C)-2131/2025
CM APPL. 10072/2025

FOR FINAL HEARING

72 |\W.P.(C)-8608/2020
CM APPL. 24234/2021
CM APPL. 15302/2023
CM APPL. 31151/2023
CM APPL. 32629/2023

WITH W.P.(C) 5873/2022

ADVANCE CAUSE LIST

TRIPATHI(RANASBISWAS@GMAIL.COM)(9555377099)(PETITIONER)

RANA S. BISWAS/ KARTIK CHETTIAR/ YASH
TRIPATHI(RANASBISWAS@GMAIL.COM)(9555377099)(PETITIONER)

UNION OF INDIA, ABHINAV, ADAZ LAW(UOIDHC@GMAIL.COM,
ABHINAV@ADAZLAW.COM, ADAZ@ADAZLAW.COM)(1123384193)(RESPONDENT)
GEM(HELPDESK-GEM@GEM.GOV.IN, CEO-GEM@GOV.IN, ACEO1-
GEM@GOV.IN)(0)(RESPONDENT)

UNION OF INDIA, ABHINAV, ADAZ LAW(UOIDHC@GMAIL.COM,
ABHINAV@ADAZLAW.COM, ADAZ@ADAZLAW.COM)(1123384193)(RESPONDENT)
GEM(HELPDESK-GEM@GEM.GOV.IN, CEO-GEM@GOV.IN, ACEO1-
GEM@GOV.IN)(0)(RESPONDENT)

SHWETA
BHARTI(SHWETA.BHARTI@HAMMURABISOLOMON.COM)(9811020612)(PETITIONER)
AVTAR SINGH SIDDHANT SHARMA

V/s GOVT OF NCT OF DELHI AND OTHERS

OTHER DETAILS OF ADVOCATES:

SIDDHANT
SHARMA(SIDDHANTSHARMA.ADV@GMAIL.COM)(9871135009)(PETITIONER)
SANTOSH KUMAR TRIPATHI, CS DELHI, HAUZ KHAS
SDM(STANDINGCOUNSELGNCTD@GMAIL.COM, CSDELHI@NIC.IN,
HAUZKHASSDM@NIC.IN)(9868250806)(RESPONDENT)

DC SOUTH ,BUILDING LAND, DIVCOM(DCSOUTH@NIC.IN,
BUILDINGLAND22@GMAIL.COM, DIVCOM@NIC.IN)(0)(RESPONDENT)
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)(0)(RESPONDENT)

SUNIL WAHAL ARJUN SYAL Listing Remarks:
V/s NATIONAL FINANCIAL REPORTING AT 2.30 P.M.
AUTHORITY NFRA & ANR.

OTHER DETAILS OF ADVOCATES:

ARJUN SYAL / SHREYAN DAS/ ROHIT
KUMAR(SYALANDCOMPANY@GMAIL.COM)(9873136938)(PETITIONER)

NFRA, UNION OF INDIA, HOSSAIN ZOHEB(REVIEW@NFRA.GOV.IN,
UOIDHC@GMAIL.COM, OFFICEZHOSSAIN@GMAIL.COM)(1123384193)(RESPONDENT)

CA KARTIKEYA RAVAL AAYUSHI SHARMA
V/s NATIONAL FINANCIAL REPORTING
AUTHORITY

OTHER DETAILS OF ADVOCATES:

AAYUSHI SHARMA
KHAZANCHI(AAYUSHI@GACHAMBERS.COM)(9818455784)(PETITIONER)
HOSSAIN ZOHEB(OFFICEZHOSSAIN@GMAIL.COM)(0)(RESPONDENT)

GIRDHARI LAL SONI AMMAR RAJ REGMI, ABHISHEK
V/s GOVT NCT OF DELHI & ORS. RITABH SHUKLA

OTHER DETAILS OF ADVOCATES:

MAYANK BHARGAVA & A.R.
REGMI(OFFICE.MAYANKVHARGAVA@GMAIL.COM)(9810438220)(PETITIONER)
RP KAPUR, SANTOSH KUMAR TRIPATHI(RPKAPURCO@GMAIL.COM,
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)
ABHISHEK RITABH
SHUKLA(ARSHUKLA.LAW@GMAIL.COM)(9899382755)(RESPONDENT)

PREETI NISHA VIVEK KUMAR GAURAV
V/s METRO HOSPITAL PREET VIHAR AND ANR

OTHER DETAILS OF ADVOCATES:

TLI ATTORNEYS(ATTORNEY.TLI@GMAIL.COM)(9958429420)(PETITIONER)
TLI ATTORNEYS(ATTORNEY.TLI@GMAIL.COM)(9958429420)(PETITIONER)
METRO HOSPITAL(INFO@METROHOSPITAL.COM)(0)(RESPONDENT)
METRO HOSPITAL(INFO@METROHOSPITAL.COM)(0)(RESPONDENT)
MCI(CVO.MCI@NIC.IN)(0)(RESPONDENT)

NAVIN M. RAHEJA & ANR. KARANJAWALA & CO
V/s COL SAMEER BHATIA & ORS.

OTHER DETAILS OF ADVOCATES:

KARANJAWALA AND
COMPANY(MANMEET.KAUR@KARANJAWALA.IN)(9899266760)(PETITIONER)
PSP LEGAL(INFO@PSPLEGAL.ORG)(0)(RESPONDENT)

DEEPAK PURI & ANR. SHAILESH KUMAR PANDEY, TALIB
V/s UNION OF INDIA & ORS. KHAN, HARDIK SHARMA, PANKUSH
GOYAL

OTHER DETAILS OF ADVOCATES:
DEEPAK PURI(ADV.SHAILESH24@GMAIL.COM)(9999347654)(RESPONDENT)
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NEETA PURI(ADV.SHAILESH24@GMAIL.COM)(9999347654)(RESPONDENT)

URFEE HAIDER(ADV.SHAILESH24@GMAIL.COM)(9999347654)(PETITIONER)
SHAILESHPANDEY(ADV.SHAILESH24@GMAIL.COM)(9999347654) (PETITIONER)
FOREIGNERS REGIONAL REGISTRATION
OFFICE(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(PETITIONER)

UNION OF INDIA(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(PETITIONER)
CENTRAL BANK OF INDIA(OPGAGGAR@GMAIL.COM)(9810185751)(PETITIONER)
BUREAU OF IMMIGRATION MINISTRY OF HOME
AFFAIRS(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(PETITIONER)
OPGAGGAR(OPGAGGAR@GMAIL.COM)(9810185751)(RESPONDENT)

MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
MUDIT JAIN AND TALIB
KHAN(TALIBKHANADV@GMAIL.COM)(9971515733)(PETITIONER)

MOHAMMAD
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
HARDIK SHARMA()(9315386954)(PETITIONER)

SANJAY BAJAJ(SANJAYBAJAJ@BBLSDELHI.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

HARDIK SHARMA(ADV.PANKUSHGOYAL@GMAIL.COM)(9315386954)(PETITIONER)
SANJAY BAJAJ(SANJAYBAJAJ@BBLSDELHI.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

HARDIK SHARMA (ADV.PANKUSHGOYAL@GMAIL.COM)(9315386854)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

73  |W.P.(C)-5873/2022 RATUL PURI TALIB KHAN, MUKUL MALIK,
CM APPL. 357/2023 V/s UNION OF INDIA & ORS. PANKUSH GOYAL
CM APPL. 22814/2023
CM APPL. 40805/2023
CM APPL. 40806/2023
CM APPL. 47802/2023
CM APPL. 29149/2024

OTHER DETAILS OF ADVOCATES:
MUDIT JAIN AND
TALIBKHAN(TALIBKHANADV@GMAIL.COM)(9971515733)(PETITIONER)

UNION OF INDIA (UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

O P GAGGAR(OPGAGGAR@GMAIL.COM)()(RESPONDENT)

VS C (VI_SC@YAHOO.COM)()(RESPONDENT)

ARUN (ADVARUN36@GMAIL.COM)()(RESPONDENT)

HARDIK SHARMA(ADVMUKULMALIK@GMAIL.COM)(7011865252)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

DELHI DCIT JUDICIAL
HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
HARDIK
SHARMA(ADVOCATEHARDIKSHARMA@GMAIL.COM)(9315386956)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

DELHI DCIT JUDICIAL
HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
HARDIK
SHARMA(ADVOCATEHARDIKSHARMA@GMAIL.COM)(9315386956)(PETITIONER)
UNION OF INDIA, INCOMETAX, SK MISHRA(UOIDHC@GMAIL.COM,
DELHI.DDIT.INV3.2@INCOMETAX.GOV.IN,
ADVSKMISHRA@GMAIL.COM)()(RESPONDENT)

VINIT, KUSH SHARMA, SARTHAK SEHGAL(VINIT@ADYANTLEGAL.COM,
KUSHSHARMAS4@GMAIL.COM,
SARTHAKSEHGAL@BBLSDELHI.COM)()(RESPONDENT)

HARDIK SHARMA(ADVMUKULMALIK@GMAIL.COM)(7011865252)(PETITIONER)
VINIT(VINIT@ADYANTLEGAL.COM)()(RESPONDENT)

INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
UOIDHC@GMAIL.COM)()(RESPONDENT)

SAGAR DIWAN(SAGARDIWAN@BBLSDELHI.COM)()(RESPONDENT)

GAGAR CO(GAGARCO@GMAIL.COM)()(RESPONDENT)

SANJAY BAJAJ(SANJAYBAJAJ@BBLSDELHI.COM)()(RESPONDENT)
TUTKARSH(TUTKARSH@GMAIL.COM)()(RESPONDENT)

KUSH SHARMA(KUSHSHARMA84@GMAIL.COM)()(RESPONDENT)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)

ZOHEB HOSSAIN(OFFICEZHOSSAIN@GMAIL.COM)()(RESPONDENT)
VINEET(VINEETDHC@GMAIL.COM)()(RESPONDENT)

O P GAGGAR(OPGAGGAR@GMAIL.COM)()(RESPONDENT)

74  |W.P.(C)-4014/2021 BHARTIYA BIMA MAHASANGH REGD MAHESH SRIVASTAVA, RAHUL
THROUGH ITS GENERAL SECRETARY ARVIND  RANJAN VERMA
NARAYAN

V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

VAIBHAV MANU
SRIVASTAVA(MAHESHVIBHA1984@GMAIL.COM)(9810071610)(PETITIONER)
GENERAL INSURANCE PUBLIC SECTOR ASSOCIATION
(MADHIMITA.JENA@GIPSA.IN)(1123744597)(PETITIONER)

NATIONAL INSURANCE COMPANY
LIMITED(PANKAJSETH74@SIFY.COM)(9811213768)(PETITIONER)

THE NEW INDIA INSURANCE COMPANY LIMITED(PANKAJSETH74@SIFY.COM
)(9811213768)(PETITIONER)

ORIENTAL INSURANCE COMPANY
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LIMITED(GAURSOLICITORS@GMAIL.COM)(9810081811)(PETITIONER)
UNITED INDIA INSURANCE COMPANY
LIMITED(SETHPANKAJ74@GMAIL.COM)(9811213768)(PETITIONER)
LIFE INSURANCE CORPORATION OF
INDIA(SOUMYAJITPANI@HOTMAIL.COM)(9312224025)(PETITIONER)

UNION OF INDIA (MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(PETITIONER)

GENERAL INSURANCE PUBLIC SECTOR ASSOCIATION
(MADHIMITA.JENA@GIPSA.IN)(1123744597)(PETITIONER)
NATIONAL INSURANCE COMPANY
LIMITED(PANKAJSETH74@SIFY.COM)(9811213768)(PETITIONER)

THE NEW INDIA INSURANCE COMPANY LIMITED(PANKAISETH74@SIFY.COM
)(9811213768)(PETITIONER)

ORIENTAL INSURANCE COMPANY
LIMITED(GAURSOLICITORS@GMAIL.COM)(9810081811)(PETITIONER)
UNITED INDIA INSURANCE COMPANY
LIMITED(SETHPANKAJ74@GMAIL.COM)(9811213768)(PETITIONER)
LIFE INSURANCE CORPORATION OF
INDIA(SOUMYAJITPANI@HOTMAIL.COM)(9312224025)(PETITIONER)

UNION OF INDIA (MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(PETITIONER)

MOHAMMAD
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
MADHIMITA JENA(MADHIMITA.JENA@GIPSA.IN)(1123744597)(RESPONDENT)
PANKAJ SETH(PANKAJSETH74@SIFY.COM)(9811213768)(RESPONDENT)

GAUR SOLICITORS(GAURSOLICITORS@GMAIL.COM)(9810081811)(RESPONDENT)
PANKAJ SETH(SETHPANKAJ74@GMAIL.COM)(9811213768)(RESPONDENT)
SOUMYAIJIT PANI(SOUMYAJITPANI@HOTMAIL.COM)(9312224025)(RESPONDENT)
RAHUL RANJAN
VERMA(RAHULRANJANVERMA78@GMAIL.COM)(9810274454)(RESPONDENT)
RAHUL RANJAN
VERMA(RAHULRANJANVERMA78@GMAIL.COM)(9810274454)(RESPONDENT)
RAHUL RANJAN
VERMA(RAHULRANJANVERMA78@GMAIL.COM)(9810274454)(RESPONDENT)
RAHUL RANJAN
VERMA(RAHULRANJANVERMA78@GMAIL.COM)(9810274454)(RESPONDENT)
RAHUL RANJAN
VERMA(RAHULRANJANVERMA78@GMAIL.COM)(9810274454)(RESPONDENT)

KAMLA MOHAN (SINCE DECEASED) THROUGH RAKESH KUMAR MITTAL, NIPUN
LRS. KATYAL
V/s DR. RAINI PALRIWALA

OTHER DETAILS OF ADVOCATES:

RITA MOHAN(RITA1655@GMAIL.COM)(9810158751)(PETITIONER)

PRIYA MOHAN(PRIYA.D.MOHAN@GMAIL.COM)(9899039399)(PETITIONER)
JAYA MOHAN(JAYAMOHANBABBAR@ICLOUD.COM)(0)(PETITIONER)

TARA NARULA & HARSHVARDHAN
JAIN(OFFICE@NARULAANDASSOCIATES.COM)(9810037337)(RESPONDENT)
RAINI PALRIWALA(RAINIP@GMAIL.COM)(8447614404)(RESPONDENT)
NIPUN KATYAL(ADV.NIPUNKATYAL@GMAIL.COM)(9999346557)(PETITIONER)
NIPUN KATYAL(ADV.NIPUNKATYAL@GMAIL.COM)(9999346557)(PETITIONER)

ALLIED MOTORS (P) LTD UPPAL & ASSOCIATES, SHAINI
V/s NEW DELHI MUNICIPAL COUNCIL BHARDWA)
THROUGH ITS CHAIRMAN & ANR

OTHER DETAILS OF ADVOCATES:
UPPAL & ASSOCIATES()(9711436642)(PETITIONER)
SHAINIBHARDWAJ(SHINE9ST@GMAIL.COM)(7895664246)(PETITIONER)

SIDHARTH CHOPRA(SIDHARTHCHOPRA16@GMAIL.COM)(9953066560)(PETITIONER)

RIDDHIJAD(RIDDHIJAD1995@GMAIL.COM,
ADV.TUSHARSANNU@GMAIL.COM)()(RESPONDENT)

M/S ATMA RAM PROPERTIES (P) LTD & ANR. |AMIT SETHI, SHAINI BHARDWAJ,
V/s NEW DELHI MUNICIPAL COUNCIL & ORS. |SHAINI BHARDWAJ

OTHER DETAILS OF ADVOCATES:

ATMA RAM PROPERTIES (P) LTD(EMAIL:
CHADHA~AR@YAHOO.COM)()(RESPONDENT)

C.M. CHADHA(CHADHA_AR@YAHOO.COM)()(RESPONDENT)

ATMA RAM PROPERTIES (P) LTD(CHADHA_AR@YAHOO.COM)()(RESPONDENT)
ATMA RAM PROPERTIES (P) LTD(EMAIL:
CHADHA~AR@YAHOO.COM)()(RESPONDENT)

ATMA RAM PROPERTIES (P) LTD(EMAIL:
CHADHA~AR@YAHOO.COM)()(RESPONDENT)

C.M. CHADHA(CHADHA_AR@YAHOO.COM)()(RESPONDENT)

C.M. CHADHA(CHADHA_AR@YAHOO.COM)()(RESPONDENT)

C.M. CHADHA(CHADHA_AR@YAHOO.COM)()(RESPONDENT)

AMIT SETHI AND
ASSOCIATES(RIDDHIJAD1995@GMAIL.COM)(8447276840)(PETITIONER)
AMITSETHI(SETHI_AMIT_70@YAHOO.COM)(9811050339)(PETITIONER)
ALLIED MOTORS LTD.(TARUN.SINGHAL@ALLIEDMOTORS.NET)()(PETITIONER)
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NEW DELHI MUNICIPAL COUNCIL(LAW.DEPTT.NDMC@GMAIL.COM)()(PETITIONER)
DEPARTMENT OF ARCHITECTURE &
ENVIRONS(AR.RAJEESOOD@GMAIL.CORN)()(PETITIONER)

HERITAGE CONSERVATION
COMMITTEE(MEMBERSECYHCC@GMAIL.COM)()(PETITIONER)

LAND & DEVELOPME.NT OFFICE(ASD-MHUA@NIC.IN)()(PETITIONER)

ALLIED MOTORS LTD.(TARUN.SINGHAL@ALLIEDMOTORS.NET)()(PETITIONER)
ALLIED MOTORS LTD.(TARUN.SINGHAL@ALLIEDMOTORS.NET)()(PETITIONER)
LAND AND DEVELOPME.NT
OFFICE(MOHAMMEDMUQEEM@GMAIL.COM)()(PETITIONER)

ALLIED MOTORS LTD.(TARUN.SINGHAL@ALLIEDMOTORS.NET)()(PETITIONER)
NEW DELHI MUNICIPAL COUNCIL(LAW.DEPTT.NDMC@GMAIL.COM)()(PETITIONER)
DEPARTMENT OF ARCHITECTURE AND

ENVIRONS(AR.RAJEESOOD@ GMAIL.CORN)()(PETITIONER)

HERITAGE CONSERVATION
COMMITTEE(MEMBERSECYHCC@GMAIL.COM)()(PETITIONER)

NEW DELHI MUNICIPAL COUNCIL(LAW.DEPTT.NDMC@GMAIL.COM)()(PETITIONER)
DEPARTMENT OF ARCHITECTURE &
ENVIRONS(AR.RAJEESOOD@GMAIL.CORN)()(PETITIONER)

HERITAGE CONSERVATION
COMMITTEE(MEMBERSECYHCC@GMAIL.COM)()(PETITIONER)

LAND & DEVELOPME.NT OFFICE(ASD-MHUA@NIC.IN)()(PETITIONER)

NEW DELHI MUNICIPAL COUNCIL(LAW.DEPTT.NDMC@GMAIL.COM)()(PETITIONER)
DEPARTMENT OF ARCHITECTURE &
ENVIRONS(AR.RAJEESOOD@GMAIL.CORN)()(PETITIONER)

HERITAGE CONSERVATION
COMMITTEE(MEMBERSECYHCC@GMAIL.COM)()(PETITIONER)

LAND & DEVELOPME.NT OFFICE(ASD-MHUA@NIC.IN)()(PETITIONER)

TARUN SINGHAL(TARUN.SINGHAL@ALLIEDMOTORS.NET)()(RESPONDENT)
TUSHAR SANNU(ADV.TUSHARASANNU@GMAIL.COM)()(RESPONDENT)
MOHAMMAD
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
NAVIN SHARMA(NAVINSHARMA9312942168@GMAIL.COM)()(RESPONDENT)
UPPAL AND
ASSOCIATES(SHAURYAROHIT@HOTMAIL.COM)(7706060591)(PETITIONER)
TUSHAR SANNU(ADV.TUSHARSANNU@GMAIL.COM)()(RESPONDENT)
RIDDHIJAD(RIDDHIJAD1995@GMAIL.COM)()(RESPONDENT)

NAVIN SHARMA(NAVINSHARMA9312942168@GMAIL.COM)()(RESPONDENT)
MEMBERSECYHCC(MEMBERSECYHCC@GMAIL.COM, ASD-
MUA@NIC.IN)()(RESPONDENT)

SHAINI BHARDWAJ(SHINE9ST@GMAIL.COM)(7895664246)(PETITIONER)

MS ALLIED MOTORS LTD NAVNEET, KARAN SHARMA
V/s NEW DELHI MUNICIPAL COUNCIL AND ORS

OTHER DETAILS OF ADVOCATES:

UPPAL AND
ASSOCIATES(SHAURYAROHIT@HOTMAIL.COM)(9711436642)(PETITIONER)
AMIT SETHI(SETHI_AMIT_70@YAHOO.COM)()(RESPONDENT)
CHADHA(CHADHA_AR@YAHOO.COM)()(RESPONDENT)

TUSHAR SANNU(ADV.TUSHARSANNU@GMAIL.COM)()(RESPONDENT)
TUSHAR SANNU(ADV.TUSHARSANNU@GMAIL.COM)()(RESPONDENT)
LAW DEPTT NDMC(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT)
RIDDHIJAD(RIDDHIJAD1995@GMAIL.COM)()(RESPONDENT)

KARAN SHARMA(KARAN@LEGALAFFINITY.COM,
ABHISHEK.LEXICONS@GMAIL.COM)(9999777847)(PETITIONER)
AMIT(SHINE9ST@GMAIL.COM)()(RESPONDENT)
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COURT NO. 10
HON"BLE MR.JUSTICE AMIT MAHAJAN

NOTE : ADVOCATES AND PARTIES IN PERSON ARE REQUESTED TO ADDRESS THE COURT AS *SIR"
AND AVOID ADDRESSING AS "MY LORD", YOUR LORDSHIP®" OR "YOUR HONOUR®.

NOTE: “REQUEST SEEKING ADJOURNMENT DUE TO NON AVAILABILITY OF COUNSELS/LAWYERS WILL BE
ENTERTAINED ONLY BETWEEN 10.15 AM TO 10.30 AM & 2.15 PM AND 2.30 PM (PRESENCE OF
COUNSELS FOR BOTH SIDES IS NECESSARY).”

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpooja.dhc@gov.in

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc?

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
CASES INVOLVING DIFFERENTLY-ABLED PERSONS
1 MAC.APP.-684/2024 PRAKASH SRIWAL SUNIL KUMAR

CM APPL. 76322/2024 |V/s RAM SUBHAG & ORS.

OTHER DETAILS OF ADVOCATES:

SUNIL KUMAR (SUNILKNB@GMAIL.COM)(9311515886)(PETITIONER)
PRADEEP(PRADEEPGAUR1@REDIFFMAIL.COM)(0)(RESPONDENT)
CSD(CSD@ORIENTALINSURANCE.CO.IN)(0)(RESPONDENT)

FRESH MATTERS & APPLICATIONS

2 CM(M)-319/2025 VIVEK YADAV AMAN SHARMA
CM APPL. 9350/2025 |V/s GOURAV CHHOKAR & ORS.

OTHER DETAILS OF ADVOCATES:

DELHI LAW CHAMBERS(OFFICE@DELHILAWCHAMBERS.IN)(8745810324)(PETITIONER)
EVERESTFLEET(CONTACT@EVERESTFLEET.COM)(0)(RESPONDENT)

RELIANCE GENERAL(CUSTOMERCARE@RELIANCEGENERAL.CO.IN)(0)(RESPONDENT)

FOR ADMISSION

3 MAC.APP.-45/2025 SH GAURAV PANKAJ GUPTA
CM APPL. 2958/2025  |V/s FUTURE GENERALI INDIA INS CO AND OTHERS

OTHER DETAILS OF ADVOCATES:
PANKAJ GUPTA (ADV.PANKAJ1@GMAIL.COM)(9646230101)(PETITIONER)
AFTER NOTICE MISC. MATTERS

4 C.R.P.-58/2021 AZAD SINGH RAWAT & ANR. NISHANT SOLANKI
V/s DALIP YADAV & ORS.

OTHER DETAILS OF ADVOCATES:
NISHANT SOLANKI & ASSOCIATES(NISHANTSOLANKI40@YAHOO.COM)(9958165146)(PETITIONER)
CHANDIKA(CHANDIKA.ADVOCATE@GMAIL.COM)()(RESPONDENT)

5 C.R.P.-109/2023 EXOTIC BUILDCON PVT. LTD. NAKS & PARTNERS, NAKUL GANDHI
CM APPL. 22876/2023 |V/s JAQUAR AND CO. LTD.

OTHER DETAILS OF ADVOCATES:
JOOHI, ABHAY PRATAP(NITYA@NAKSLAW.COM)(9999130332)(PETITIONER)

()O(PETITIONER)
NAKUL GANDHI(ADVOCATENAKULGANDHI@HOTMAIL.COM)(9873485820)(PETITIONER)

6  C.R.P.-309/2023 D.K MODI JAYASHREE SHUKLA DASGUPTA, ASHUTOSH
V/s U.K MODI KHAITAN

OTHER DETAILS OF ADVOCATES:
ASHUTOSH KHAITAN(LITIGATION@KHAITANANDKHAITAN.COM)(9899548889)(PETITIONER)

7 C.R.P.-310/2023 D.K MODI JAYASHREE SHUKLA DASGUPTA
V/s V.K MODI
OTHER DETAILS OF ADVOCATES:
8 C.R.P.-172/2024 AKHIL BHARTIYA SANTMAT SATSANG (REGD.) & ORS. HIMANSHU SETHI, KAVISH AGGARWALA
CM APPL. 32875/2024 |V/s SHRI ASANAND JI & ORS.
OTHER DETAILS OF ADVOCATES:
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SARTHAK KAROL, HIMANSHU SETHI(SARTHAKKAROL@GMAIL.COM,
HSETHIOFFICE@GMAIL.COM)(9810900987)(PETITIONER)
ATUL(ATUL.AGG38@GMAIL.COM)(9811957272)(RESPONDENT)

KAVISH AGGARWALA(AGG.KAV@GMAIL.COM)(9083000359)(RESPONDENT)

9 C.R.P.-344/2024 ASHA AGGARWAL (SINCE DECEASED) THR LRS SACHIN GOYAL
CM APPL. 67656/2024 |V/s SHIV KUMAR GUPTA (SINCE DECEASED) THR LRS
CM APPL. 67657/2024

OTHER DETAILS OF ADVOCATES:

10 MAC.APP.-780/2017 PRADEEP ROHILLA O P MANNIE AND MANISH MAINI, NAVNEET
CM APPL. 31399/2017 |V/s GIRISH CHAND & ORS ( BHARTI AXA GENERAL KUMAR
INSURANCE COMPANY LTD)

OTHER DETAILS OF ADVOCATES:

11 MAC.APP.-758/2018 NEW INDIA ASSURANCE CO LTD RAVINDER SINGH
CM APPL. 34559/2018 |V/s RATAN HALDAR & ORS
CM APPL. 61255/2024

OTHER DETAILS OF ADVOCATES:
RAVINDER SINGH()(9811614545)(PETITIONER)
RAVINDER SINGH(E215.RSA@GMAIL.COM)(9811614545)(PETITIONER)

12 CM APPL. SHRIRAM GENERAL INSURANCE CO LTD ARUN YADAV, ANUJ BHANDARI
61256/2023(CM For V/s RAMESH SINGH & ORS
Restoration)
In MAC.APP.-
727/2019(Disposed off
case)

OTHER DETAILS OF ADVOCATES:

ARUN YADAV()(9810278059)(PETITIONER)

ANUJ BHANDARI(DPANDEY8376 @GMAIL.COM)(9873722187)(PETITIONER)
KAUSHALYA (ADVKAUSHALYASHARMA123@GMAIL.COM)()(RESPONDENT)

13 MAC.APP.-178/2020 SMT. KAMLESH & ORS. MANISH MAINI, RAVI VERMA
V/s PIYUSH@ RAHUL & ORS.

OTHER DETAILS OF ADVOCATES:

SMT. KAMLESH(MANNLEXCHAMBERS@GMAIL.COM)()(RESPONDENT)

SMT. KAMLESH(MANNLEXCHAMBERS@GMAIL.COM)()(RESPONDENT)

MANISH MAINI(MANNLEXCHAMBERS@GMAIL.COM)(9810522996)(PETITIONER)
MANNIE & ASSOCIATES(MANNLEXCHAMBERS@GMAIL.COM)(9810522996)(PETITIONER)
PIYUSH@ RAHUL(A_PAUL68@YAHOO.COM)()(PETITIONER)

RAJEEV SOLANKI(A_PAUL68@YAHOO.COM)()(PETITIONER)

HDFC ERGO GENERAL INSURANCE COMPANY LIMITED (NOIDA.LEGAL@HDFCERGO.COM)()(PETITIONER)
AJAY PAUL(A_PAUL68@YAHOO0.COM)(9810539647)(RESPONDENT)

SUDHAKAR ANAND(NOIDA.LEGAL@HDFCERGO.COM)()(RESPONDENT)

RAVI VERMA(RVLEGALSERVICES@GMAIL.COM)(9891927403)(RESPONDENT)

14 MAC.APP.-88/2023 DINESH MAIBAM NABAGHANASHYAM SINGH, RAKHI
CM APPL. 7677/2023  |V/s NATIONAL INSURANCE CO LTD & ORS. DUBEY, NAVNEET GOYAL
CM APPL. 7678/2023

OTHER DETAILS OF ADVOCATES:

MAIBAM N SINGH , GANESH SINGH(GHANAMAIBAMADV@GMAIL.COM)(9811406660)(PETITIONER)
RAJENDER LAKHER(RAJENDERLAKHERA2009@GMAIL.COM)()(RESPONDENT)

PANKAJ SETH(SETHPANKAJ74@GMAIL.COM)()(RESPONDENT)

RAKHI DUBEY(RAKHIDUBEYADV@GMAIL.COM)(9312631854)(RESPONDENT)

NAVNEET GOYAL(NAVNEETGOYAL.ADV@GMAIL.COM)(9811224831)(PETITIONER)

15 |MAC.APP.-292/2023  MS NATIONAL INSURANCE COMPANY LTD HETU ARORA SETHI, SOMNATH PARASHAR
CM APPL. 37110/2023 V/s SMT MEENA PANDEY & ORS.
(CROSS OBJ.)

OTHER DETAILS OF ADVOCATES:

HETU ARORA SETHI(HETUARORASETHIADV@GMAIL.COM)(9810368590)(PETITIONER)
HETU ARORA SETHI(HETUARORASETHIADV@GMAIL.COM)()(PETITIONER)

HETU ARORA SETHI(HETUARORASETHIADV@GMAIL.COM)()(PETITIONER)

PARASHAR CHAMBER(PARASHARCHAMBER@GMAIL.COM)()(RESPONDENT)

S N PARASHAR(PRASHARCHAMBER@GMAIL.COM)(9811185863)(RESPONDENT)

16 MAC.APP.-388/2024 THE ORIENTAL INSURANCE CO LTD ASHWANI KUMAR SONI
CM APPL. 42884/2024 |V/s MEENU BHAGAT & ORS.

OTHER DETAILS OF ADVOCATES:

17 MAC.APP.-514/2024 GO DIGIT INSURANCE CO.LTD. SAMEER NANDWANI
CM APPL. 56695/2024 |V/s SUMITRA DEVI & ORS.

OTHER DETAILS OF ADVOCATES:
SAMEER NANDWANI(APEXLAW@HOTMAIL.COM)(9810528802)(PETITIONER)

18 MAC.APP.-568/2024 UTTARAKHAND TRANSPORT CORPORATION DALEEP KUMAR DHAYANI
CM APPL. 63952/2024 |V/s JITENDER ALIAS JITENDER KUMAR GOEL (INJURED)
AND ANR

OTHER DETAILS OF ADVOCATES:
PRADEEP MISHRA, DALEEP(PRADEEPMISRA@YAHOO.COM)(9810252518)(PETITIONER)
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C.R.P.-73/2018

CM APPL. 14318/2018
CM APPL. 40190/2022
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CM APPL. 4204/2021

C.R.P.-302/2023
CM APPL. 54717/2023

MAC.APP.-86/2016
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MAC.APP.-138/2019
CM APPL. 3334/2019
CM APPL. 7659/2020

MAC.APP.-88/2021

MAC.APP.-175/2021
CM APPL. 14107/2021
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THE BHAJANPURA CO OPERATIVE THRIFT & CREDIT
SOCIETY LTD
V/s SANJAY KUMAR & ORS

VIPIN DILWARLI, BIPIN KUMAR JHA, D B YADAV

OTHER DETAILS OF ADVOCATES:

VIPIN DILWARI()(9312203957)(PETITIONER)

VIPIN DILAWARI(VIPINDILAWARIS3@GMAIL.COM)()(PETITIONER)
DHEERAJ KUMAR(DHEERAJ1752@YAHOO.CO.IN)()(RESPONDENT)

ITC INFOTECH INDIA LTD KAPIL KHER, KAPIL KHER
V/s MOHD AZAM

OTHER DETAILS OF ADVOCATES:
ITC INFOTECH INDIA LTD(PALLAVI.VENKATARAMU@ITCINFOTECH.COM)()(RESPONDENT)
ITC INFOTECH INDIA LTD(PALLAVI.VENKATARAMU@ITCINFOTECH.COM)()(RESPONDENT)
ITC INFOTECH INDIA LTD(PALLAVI.VENKATARAMU@ITCINFOTECH.COM)()(RESPONDENT)
ITC INFOTECH INDIA LTD(PALLAVI.VENKATARAMU@ITCINFOTECH.COM)()(RESPONDENT)
ITC INFOTECH INDIA LTD(PALLAVI.VENKATARAMU@ITCINFOTECH.COM)()(RESPONDENT)
KAPIL KHER(ANILKHER@GMAIL.COM)(9910072729)(PETITIONER)

ANIL KUMAR KHER(ANILKHER@GMAIL.COM)(9891072729)(PETITIONER)

MOHD AZAM(AZAM.MOHD26@GMAIL.COM)()(PETITIONER)

MOHD AZAM(AZAM.MOHD26@GMAIL.COM)()(PETITIONER)

MOHD AZAM(AZAM.MOHD26@GMAIL.COM)()(PETITIONER)

MOHD AZAM(AZAM.MOHD26@GMAIL.COM)()(PETITIONER)

MOHD AZAM(AZAM.MOHD26@GMAIL.COM)()(PETITIONER)
AZAM(AZAM.MOHD26@GMAIL.COM)()(RESPONDENT)

SMT. TEJINDER KAUR & ANR.
V/s SHRI CHATTAR SINGH

SUBEY SINGH PANWAR

OTHER DETAILS OF ADVOCATES:
S S PANWAR & ASSOCIATES(SSPANWAR560@GMAIL.COM)(9312234919)(PETITIONER)
TEJINDER KAUR()(9810122187)(PETITIONER)

RAJNI RAMANEE(RAJNIRAMANEE@YAHOO.CO.IN)(9810745123)(PETITIONER)
CHATTAR SINGH()(8920111848)(RESPONDENT)

CHIRAG MUDGAL(CHIRAGSHARMA721@GMAIL.COM)(9958571011)(RESPONDENT)

THE NEW INDIA ASSURANCE CO LTD PANKAIJ SETH, P.K. SETH, ZAKIR HUSSAIN,
V/s SUNITA & ORS PARUL GOEL

OTHER DETAILS OF ADVOCATES:

PANKAJ SETH(SETHPANKAJ74@GMAIL.COM)(9811213768)(PETITIONER)
PARASHAR CHAMBER(PARASHARCHAMBER@GMAIL.COM)()(RESPONDENT)
PARUL GOEL(ADVPARULGOEL@GMAIL.COM)(9873416566)(RESPONDENT)

KAMLA DEVI KAPIL SINGHAL, NAVNEET GOYAL, SUMAN
V/s SAURABH & ORS (ICICI LOBARD GEN INS CO LTD ) BAGGA & ASSOCIATES

OTHER DETAILS OF ADVOCATES:
KAPIL SINGHAL()(9811045845)(PETITIONER)
NAVNEET GOYAL()(9811224831)(PETITIONER)

PANKAJ KOTHARI
V/s MOHD ARMAAN & ORS.

SOMNATH PARASHAR, SUNDER PARKASH JAIN

OTHER DETAILS OF ADVOCATES:

PANKAJ KOTHARI(UMESHKUMAR2481@GMAIL.COM)(9711103096)(PETITIONER)

PANKAJ KOTHARI(UMESHKUMAR2481@GMAIL.COM)(9711103096)(PETITIONER)

PANKAJ KOTHARI(UMESHKUMAR2481@GMAIL.COM)(9711103096)(PETITIONER)

PANKAJ KOTHARI(UMESHKUMAR2481@GMAIL.COM)(9711103096)(PETITIONER)

S N PRASHAR(PARASHARCHAMBER@GMAIL.COM)(9811185863)(PETITIONER)

BAJAJ ALLIANZ GENERAL LNSURANCE CO
LTD(SHYAMA.VATS@BAJAJALLIANZ.CO.INSHYAMA.VATS@BAJAJALLIANZ.CO.IN)(9558553356)(PETITIONER)
BAJAJ ALLIANZ GENERAL LNSURANCE CO
LTD(SHYAMA.VATS@BAJAJALLIANZ.CO.INSHYAMA.VATS@BAJAJALLIANZ.CO.IN)(9558553356)(PETITIONER)
BAJAJ ALLIANZ GENERAL LNSURANCE CO
LTD(SHYAMA.VATS@BAJAJALLIANZ.CO.INSHYAMA.VATS@BAJAJALLIANZ.CO.IN)(9558553356)(PETITIONER)
BAJAJ ALLIANZ GENERAL LNSURANCE CO
LTD(SHYAMA.VATS@BAJAJALLIANZ.CO.INSHYAMA.VATS@BAJAJALLIANZ.CO.IN)(9558553356)(PETITIONER)
BAJAJ ALLIANZ GENERAL LNSURANCE CO
LTD(SHYAMA.VATS@BAJAJALLIANZ.CO.INSHYAMA.VATS@BAJAJALLIANZ.CO.IN)(9558553356)(PETITIONER)
BAJAJ ALLIANZ GENERAL LNSURANCE CO
LTD(SHYAMA.VATS@BAJAJALLIANZ.CO.INSHYAMA.VATS@BAJAJALLIANZ.CO.IN)(9558553356)(PETITIONER)
SHYAM VAST(SHYAMA.VASTS@BAJAJALLIANZ.CO.IN)()(RESPONDENT)

SUNDER PARKASH JAIN(SPJAIN.ADV@GMAIL.COM)(9873304064)(RESPONDENT)

UTTARAKHAND TRANSPORT CORPORATION GARIMA PRASHAD, GARIMA PRASHAD, DALEEP
V/s SHEJAD & ORS. KUMAR DHAYANI, SHAFI ULLAH, RAJESH
KUMAR TRIPATHI

OTHER DETAILS OF ADVOCATES:

SHADAB KHAN(SHADABKHANK5@GMAIL.COM)()(PETITIONER)

SANJEEV SINGH(SANJEEVSINGH4384@GMAIL.COM)(9868363638)(RESPONDENT)
ORIENTAL INSURANCE(CSD@ORIENTALINSURANCE.CO.IN)()(RESPONDENT)
JDAS(JDAS.GUPTA@ORIENTALINSURANCE.CO.IN)()(RESPONDENT)
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26 MAC.APP.-225/2022
CM APPL. 33907/2022
27 MAC.APP.-267/2022
28 MAC.APP.-297/2022
29 MAC.APP.-49/2023
30 MAC.APP.-387/2023
CM APPL. 42193/2023
FOR ARGUMENT
31 C.R.P.-115/2024
CM APPL. 18331/2024
32 C.R.P.-343/2024
CM APPL. 67416/2024
33 MAC.APP.-502/2017
CM APPL. 20737/2017
34 MAC.APP.-227/2018
CM APPL. 4580/2020
35 MAC.APP.-210/2020

ADVANCE CAUSE LIST

DALEEP KUMAR DHAYANI(DALEEPDHAYANI@YAHOO.CO.IN)(9811070721)(PETITIONER)
SHAFI ULLAH(SHAFIULLAHADV@GMAIL.COM )(9313881632)(RESPONDENT)
RAJESH KUMAR TRIPATHI(RKRTRIPATHI72@GMAIL.COM)(9811602923)(RESPONDENT)

THE ORIENTAL INSURANCE CO. LTD. SUNDER PARKASH JAIN
V/s MUNNI DEVI & ORS.

OTHER DETAILS OF ADVOCATES:
S.P. JAIN(SPJAIN.ADV@GMAIL.COM)(9873304064)(PETITIONER)
TRANSPORT(TRANSPORT.HARYANA@GMAIL.COM)()(RESPONDENT)

MS PREETI & ANR. PANKAJ GUPTA, SAHIL GOEL
V/s ANKIT BHARDWAJ & ORS.

OTHER DETAILS OF ADVOCATES:

PANKAJ GUPTA(ADV.PANKAJ1@GMAIL.COM)(9646230101)(PETITIONER)
RAJINDER(ADVOCATERAJINDER@GMAIL.COM)()(RESPONDENT)

SAHIL GOEL(GOEL.SAHIL1611@GMAIL.COM)(8750188345)(RESPONDENT)

UMA RANI THR SPA PANKAJ THAKUR PRERNA SINGH, VIKRANT SINGH
V/s SIMRANJEET SINGH & ORS.

OTHER DETAILS OF ADVOCATES:
PRERNA SINGH(PRERNATHAKUR1219@GMAIL.COM)(9871936269)(PETITIONER)
VIKRANT SINGH(VIKRANTSINGH0207 @ GMAIL.COM)(8920232871)(RESPONDENT)

RAJESH SAINI & ORS. SOMNATH PARASHAR, PRADEEP GAUR,
V/s MAHESH SHARMA & ORS. (THR ORIENTAL INS CO. GHANSHYAM MISHRA, MANISHA AGRAWAL
LTD.)

OTHER DETAILS OF ADVOCATES:

S N PARASHAR(PARASHARCHAMBER@GMAIL.COM)(9811185863)(PETITIONER)
PRADEEP GAUR(PRADEEPGAUR1@REDIFFMAIL.COM)(9810081811)(RESPONDENT)
PRADEEP GAUR(PRADEEPGAUR1@REDIFFMAIL.COM)(9810081811)(RESPONDENT)
GHANSHYAM MISHRA(LEGAL_GM1968@YAHOO.CO.IN)(9899794006)(RESPONDENT)
MANISHA AGRAWAL(MANISHA.LAW@GMAIL.COM)(9818427971)(RESPONDENT)

THE ORIENTAL INSURANCE CO LTD ASHWANI KUMAR SONI
V/s SH GAMBHEER SAHU & ORS.

OTHER DETAILS OF ADVOCATES:
A K SONI(ASHWANIKUMARSONI@GMAIL.COM)(9811404055)(PETITIONER)
CMPATEL(CMPATEL15@YAHOO.CO.IN)()(RESPONDENT)
PATELCM(PATELCM15@GMAIL.COM)()(RESPONDENT)

MST. KANTA GOSWAMI (DECEASED) THROUGH LEGAL
HEIR
V/s ROSHAN ARORA

SHAMS KHWAIJA, DIGVIJAY SINGH JASWAL

OTHER DETAILS OF ADVOCATES:
DIGVIJAY SINGH JASWAL(DIGVIJAY.SJ29@GMAIL.COM)(9811679470)(PETITIONER)

JUGAL KISHOR SHARMA & ORS. DEEPAK KUMAR SHARMA
V/s VINEET SHARMA AND ORS

OTHER DETAILS OF ADVOCATES:

DEEPAK K SHARMA(VAKILDEEPAK@GMAIL.COM )(9999025271)(PETITIONER)
SMART LEGAL (SMARTLEGALSOLUTIONS@GMAIL.COM)(0)(RESPONDENT)

DEEPAK KUMAR SHARMA(VAKILDEEPAK@GMAIL.COM)(9999025271)(PETITIONER)

THE NATIONAL INSURANCE CO LTD S PJAIN
V/s MANJU & ORS

OTHER DETAILS OF ADVOCATES:

BHAGWATI & ORS
V/s MOHD VAKEEL & ANR (NATIONAL INSURANCE
COMPANY LIMITED)

RAJEEV CHAUHAN, KAMAL DEEP, HETU ARORA
SETHI

OTHER DETAILS OF ADVOCATES:
RAJEEV CHAUHAN()(9891467200)(PETITIONER)
KAMAL DEEP()(9810106684)(PETITIONER)

GAURAV JOSHI
V/s RAJENDER PRASAD & ORS.

SAURABH KANSAL, RAHUL KUMAR

OTHER DETAILS OF ADVOCATES:
SAURABHKANSAL(SK@PSAASSOCIATES.IN)(9958378565)(PETITIONER)
SAURABH KANSAL (SK@PSAASOCIATES.IN)(9958378565)(PETITIONER)
AJAY VERMA(AVERADELHI@GMAIL.COM)(9811032001)(RESPONDENT)
PANKAJ SETH(SETHPANKAJ74@GMAIL.COM)(9811213768)(RESPONDENT)
RAHUL KUMAR(RAHULSLAW @GMAIL.COM)(9711328632)(RESPONDENT)
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COURT NO. 15
HON"BLE MR. JUSTICE SAURABH BANERJEE

TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

prakash.aggarwal@dhc.nic.in

ITEM
NUMBER CASE NUMBER

TOP OF THE BOARD
1 W.P.(C)-3994/2003

FRESH MATTERS & APPLICATIONS

2 CM APPL. 11422/2025
CM APPL. 11423/2025
In LA.APP.-495/2023(Disposed off
case)

AFTER NOTICE MISC. MATTERS

3 LA.APP.-251/2023
CM APPL. 27564/2023

4 RFA-37/2020

5 RFA-232/2021
CM APPL. 14752/2021
CM APPL. 14753/2021
CM APPL. 46719/2021

PARTY NAME ADVOCATE NAME
AFTAB AHMAD M.TAIYAB KHAN, K.D.PRASHAD,
V/s P.O.,LABOUR COURT-VIIl & ANR. D.K.SINHA

OTHER DETAILS OF ADVOCATES:

WITHOUT GENERATE ()()()

WITHOUT GENERATE ()()()

BHIKA RAM (DECEASED) THR. LRS & ORS S.P. SHARMA, RAHUL CHOUDHARY,
V/s UOI & ANR. J.P. VERMA, DEEPAK KHOSLA, INDER

SINGH, ARJUN PANT, R P KHATANA,
ASHIM VACHHER, HEM KUMAR

OTHER DETAILS OF ADVOCATES:

RAHUL
CHOUDHARY(RAHUL.CHOUDHRY0009@GMAIL.COM)(9999855579)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

ASHIM VACHHER(ASHIMVACHHER@GMAIL.COM,
UOIDHC@GMAIL.COM)(0)(RESPONDENT)

WITHOUT GENERATE ()()()

ASHIM
VACHHER(ASHIMVACHHER@VACHHERASSOCIATES.COM)(9811023217)(PETITIONER)
HEM KUMAR(HEMKUMAR494@GMAIL.COM)(9868578517)(PETITIONER)

UNION OF INDIA YEESHU JAIN
V/s SH. SUNIL JAIN & ANR.

OTHER DETAILS OF ADVOCATES:
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)(9811394417)(PETITIONER)
DSII(DSIIDCLC@GMAIL.COM)()(RESPONDENT)

M/S R C SOOD & CO DEVELOPERS PVT LTD MALINI SUD, MANISH KAUSHIK
V/s SHARAD MAHESHWARI & ANR

OTHER DETAILS OF ADVOCATES:
MALINI SUD()(9990904642)(PETITIONER)
MANISH KAUSHIK(MANISHKAUSHIK.LAW@GMAIL.COM)(9818218885)(PETITIONER)

DELHI DEVELOPMENT AUTHORITY PAWAN MATHUR, PAWAN MATHUR,
V/s DR. FRESH ASSETS LIMITED & ANR. ANIL KUMAR KHAWARE, MANIKA
TRIPATHY

OTHER DETAILS OF ADVOCATES:

PAWAN MATHUR (PAWANMATHUR@GMAIL.COM)(9810129577)(PETITIONER)
PAWANMATHUR(PAWANMATHUR@GMAIL.COM)(9810129577)(PETITIONER)

DR. FRESH ASSETS LIMITED(SUNEHARI@SUNEHARI.COM)(9810027839)(PETITIONER)
MINISTRY OF URBAN
DEVELOPMENT(ANILSONI.CGSC@GMAIL.COM)(9312224805)(PETITIONER)

DR. FRESH ASSETS LIMITED(SUNEHARI@SUNEHARI.COM)(9810027839)(PETITIONER)
MINISTRY OF URBAN
DEVELOPMENT(ANILSONI.CGSC@GMAIL.COM)(9312224805)(PETITIONER)

DR. FRESH ASSETS LIMITED(SUNEHARI@SUNEHARI.COM)(9810027839)(PETITIONER)
MINISTRY OF URBAN
DEVELOPMENT(ANILSONI.CGSC@GMAIL.COM)(9312224805)(PETITIONER)

ANIL SONI(ANILSONI.CGSC@GMAIL.COM)()(RESPONDENT)
SUNEHARI(SUNEHARI@SUNEHARI.COM)()(RESPONDENT)

ANIL K KHAWARE &
ASSOCIATES(ANILKHAWARE@GMAIL.COM)(9810027839)(PETITIONER)
ANIL(ANILSONI.CGSC@GMAIL.COM)()(RESPONDENT)
PAWAN(PAWANMATHUR®@GMAIL.COM)()(RESPONDENT)

158

OTHER INFORMATION


https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9�
mailto:prakash.aggarwal@dhc.nic.in�

06.03.2025

10

11

RFA-528/2022
CM APPL. 46714/2022

RFA-622/2022

CM APPL. 52668/2022
CM APPL. 52670/2022
CM APPL. 4275/2024

REVIEW PET. 211/2023

In W.P.(C)-3643/2003(Disposed off

case)

W.P.(C)-6712/2005

CM APPL. 55241/2024
In W.P.(C)-23080/2005

W.P.(C)-3481/2007
CM APPL. 6520/2007
CM APPL. 6521/2007
CM APPL. 36233/2023

FOR FINAL HEARING

12

13

LA.APP.-16/2021
WITH LA.APP. 62/2021

LA.APP.-62/2021
CM APPL. 31193/2021
CM APPL. 21800/2022

WITH LA.APP. 16/2021

ADVANCE CAUSE LIST

ANIL KUMAR
KHAWARE(ANIL.KHAWARE@GMAIL.COM)(9810027839)(RESPONDENT)
MANIKA TRIPATHY(TRIPATHYMANIKA@GMAIL.COM)(9811831835)(PETITIONER)

SMT. SUMITRA DEVI PRABHA MISHRA
V/s AJEET SINGH & ANR.

OTHER DETAILS OF ADVOCATES:
D.V. GOYAL(DVGOYAL163@GMAIL.COM)(9818013876)(PETITIONER)

LOHIA WAREHOUSE PVT. LTD HIMANSHU UPADHYAYA
V/s PRADEEP GANDOTRA & ANR.

OTHER DETAILS OF ADVOCATES:
HIMANSHU(UPADHYAYA@GMAILMAIL.COM)(9811254646)(PETITIONER)
HIMANSHU UPADHYAYA(UPADHYAYAILC@GMAIL.COM)(9811254646)(PETITIONER)

STATE BANK OF INDIA R.P.KAPUR & CO., AKSHIT KAPUR,
V/s PRESIDING OFFICER & ANR. VIJAY CHAUDHARY, JITENDER
KHANNA, DINESH KOTHARI

OTHER DETAILS OF ADVOCATES:

R.P. KAPUR & CO.(RAJIV@RPKAPUR.COM)(9990955931)(PETITIONER)
DINESH(DINESHKOTHARIS@GMAIL.COM)()(RESPONDENT)

WITHOUT GENERATE ()()(PETITIONER)

WITHOUT GENERATE ()()(PETITIONER)

WITHOUT GENERATE ()()(PETITIONER)

ARCHAEOLOGICAL SURVEY OF INDIA
V/s THE PRESIDING OFFICER C.G.L.T.

ARUN K.BERIWAL, MR.VARUN
PRASAD, B.K.TAMBER, KESHAV
DAYAL

OTHER DETAILS OF ADVOCATES:
WITHOUT GENERATE ()()(PETITIONER)
WITHOUT GENERATE ()()(PETITIONER)

M.C.D. MR.GAURANG KANTH, MUKESH
V/s SHANTA SHARMA GUPTA, JAINIKA MOHAN

OTHER DETAILS OF ADVOCATES:

MUKESH GUPTA(M.GUPTAADVOCATE@YAHOO.IN)(9810144127)(PETITIONER)
RAJIV AGARWAL(RAJIVAGGL@YAHOO.COM)(0)(RESPONDENT)

JAINIKA MOHAN(JAINIKAMOHAN25@GMAIL.COM)(9599976226)(PETITIONER)

D.T.C. MR.SUMEET PUSHKARNA, PRIYAL
V/s RAJ KUMAR JAIN, M.HUSAIN, PRAMOD KUMAR,
KASHVI DUTTA

OTHER DETAILS OF ADVOCATES:

PRIYAL JAIN()(9654691494)(PETITIONER)

BHAKTI PASRIJA(BHAKTIPASRIJA@GMAIL.COM)()(RESPONDENT)

KASHVI DUTTA(KASHVI92.DUTTA@GMAIL.COM)(8882552235)(RESPONDENT)

DEVI RAM
V/s UNION OF INDIA & ANR.

SAMEER KUMAR, AKSHAT GUPTA,
CHINMAYA KUMAR BHATT

OTHER DETAILS OF ADVOCATES:

ADITYA SHARMA ,SAMEER KUMAR,
(SAMEERKUMARADVOCATE@GMAIL.COM)(9654058652)(PETITIONER)

MOHD
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
BD SOUTH(BDSOUTH@GMAIL.COM)()(RESPONDENT)

AKSHAT
GUPTA(ADVOCATEAKSHATGUPTA@GMAIL.COM)(8160450416)(PETITIONER)
CHINMAYA KUMAR
BHATT(CHINMAY8691@GMAIL.COM)(9910711125)(PETITIONER)

UNION OF INDIA SIDDHARTH PANDA, SIDDHARTH
V/s DEVI RAM & ANR. PANDA, CHINMAYA KUMAR BHATT

OTHER DETAILS OF ADVOCATES:
SIDDHARTH PANDA (SIDDHUPANDA@GMAIL.COM)(9891488088)(PETITIONER)
SIDDHARTH PANDA (SIDDHUPANDA@GMAIL.COM)(9891488088)(PETITIONER)
BDO SOUTH (BDOSOUTH@GMAIL.COM)()(RESPONDENT)
DDA(DDACHAMBERHC@GMAIL.COM)(8950510963)(RESPONDENT)
SHASHANK (ADVSHASHANK.SHRI@GMAIL.COM)()(RESPONDENT)

NIRMAL SINGH
CHECHI(NIRMALSINGHCHECHI@GMAIL.COM)(9999166077)(RESPONDENT)
BDO SOUTH (BDOSOUTH@GMAIL.COM)()(RESPONDENT)

SIDDHARTH PANDA(SIDDHUPANDA@GMAIL.COM)(9891488088)(PETITIONER)
SHAAN(SHAANRAWAT28@GMAIL.COM)()(RESPONDENT)
SAMEER(SAMEERKUMARADVOCATE@GMAIL.COM)()(RESPONDENT)
CHINMAYA KUMAR
BHATT(CHINMAY8691@GMAIL.COM)(9910711125)(RESPONDENT)
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14 RFA-22/2022 DELHI DEVELOPMENT AUTHORITY SUMEET SINGH SHOKEEN
CM APPL. 4540/2022 V/s VAITALIK SOCIETY

OTHER DETAILS OF ADVOCATES:
ASHIM VACHHER(ASHIMVACHHER@VACHHERASSOCIATES.COM)()(PETITIONER)
RAJ(ADV.RAJ1980@GMAIL.COM)()(RESPONDENT)

15 W.P.(C)-7033/2005 MCD MS.GEETA MEHOTRA, RAJIV
CM APPL. 5002/2005 V/s MAHIPAL AGARWAL, MR.PURSHOTTAM
CM APPL. 11937/2023 KUMAR, NEELAM TIWARI, RAJIV

AGARWAL, JAINIKA MOHAN

OTHER DETAILS OF ADVOCATES:

JAINIKA MOHAN(JAINIKAMOHAN25@GMAIL.COM)()(PETITIONER)
CLOMCDHQ(CLOMCDHQ@GMAIL.COM)()(PETITIONER)
RAJIV(RAJIVAGGL@YAHOO0.COM)(9811142757)(RESPONDENT)

WITHOUT GENERATE ()()(RESPONDENT)

RAJIV AGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(PETITIONER)
JAINIKA MOHAN(JAINIKAMOHAN25@GMAIL.COM)(9599976226)(PETITIONER)
RAJIV AGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(PETITIONER)

16 |W.P.(C)-628/2008 TEK CHAND MR.SOM DUTTA SHARMA, MOHIT
V/s JPFL FILMS PRIVATE LIMITED GUPTA, INDEMNIS LEGIS & CO,
NARENDRA BAHADUR TIWARI,

SUBHASH CHAND, MOHIT GUPTA
OTHER DETAILS OF ADVOCATES:
NARENDRA BAHADUR TIWARI(NBTIWARI48@YAHOO.IN)(9810252671)(PETITIONER)
SUBHASH
CHAND(SUBHASHCHANDBUDHIRAJA40@GMAIL.COM)(9871286169)(PETITIONER)
MOHIT GUPTA(MOPHITADV@YAHOO.COM)(9312833620)(RESPONDENT)

COURT NO. 28
HON"BLE MR.JUSTICE AMIT SHARMA

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

mahendra.kadian@dhc.nic.in

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl3

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
BAIL
1 BAIL APPLN.-2280/2024 AASIF EKANSH BANSAL
CRL.M.A. 19301/2024 V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
EKANSH BANSAL (ADVKANSHBANSAL@GMAIL.COM)(9690206496)(PETITIONER) :(MAYUR VIHAR-624/2020)
VIJAY NAGPAL(ADVEKANSHBANSAL@GMAIL.COM)(9690206496)(PETITIONER) BAIL APPLN. 1582/2021 FILED BY SALMAN
KAPIL SHARMA (DISPOSED ON : 2021-05-28))
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) BAIL APPLN. 1135/2022 FILED BY AASIF
KAPIL (DISPOSED ON : 2022-08-05 )

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |BAIL APPLN. 3246/2021 FILED BY IDRISH
(DISPOSED ON : 2021-09-21)
BAIL APPLN. 1099/2022 FILED BY ISTIYAK @
ISTIYAK KALIA (DISPOSED ON : 2022-08-05 )
BAIL APPLN. 2698/2022 FILED BY SALMAN
(DISPOSED ON : 2022-09-09 )
BAIL APPLN. 4029/2023 FILED BY SALMAN @
SALMAN MALIK (DISPOSED ON : 2024-01-04 )
BAIL APPLN. 1462/2024 FILED BY JAVED
(DISPOSED ON : 2024-07-24)
BAIL APPLN. 1415/2024 FILED BY ISTIYAK @
ISTIYAK KALIA (DISPOSED ON : 2024-07-24 )

P.S.-FIR NO. :(MAYUR VIHAR-624/2020)
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2 BAIL APPLN.-2882/2024 SH. VIVEK SHOKEEN BHARAT BHUSHAN, SANJAY KUMAR |Listing Remarks:
V/s STATE OF NCT OF DELHI & ANR. AT 02:15 PM

WITH BAIL APPLN. 3016/2024
BAIL APPLN. 2964/2024

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
BHARAT :(ROHINI SOUTH-196/2024)
BHUSHAN(ADVBHARATBHUSHAN328@GMAIL.COM)(9999119463)(PETITIONER) BAIL APPLN. 2964/2024 FILED BY RAJESH GUPTA
KAPIL (D. OF HEARING : 2025-03-06 )

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |BAIL APPLN. 3016/2024 FILED BY SANDEEP (D. OF
SANJAY KUMAR (SANJAYCHHIKARA@REDIFFMAIL.COM)(9654725442)(RESPONDENT) HEARING : 2025-03-06 )
BAIL APPLN. 3061/2024 FILED BY ATUL ANAND
(DISPOSED ON : 2024-09-09 )

P.S.-FIR NO. :(ROHINI SOUTH-196/2024)

3 BAIL APPLN.-2964/2024 RAJESH GUPTA RAVI DRALL Listing Remarks:
V/s THE STATE OF NCT DELHI & ANR AT 02:15 PM
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
RAVI DRALL(ADVOCATERAVIDRALL@GMAIL.COM)(9999500503)(PETITIONER) :(ROHINI SOUTH-196/2024)
KAPIL BAIL APPLN. 2882/2024 FILED BY SH. VIVEK

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |SHOKEEN (D. OF HEARING : 2025-03-06 )
BAIL APPLN. 3016/2024 FILED BY SANDEEP (D. OF
HEARING : 2025-03-06 )
BAIL APPLN. 3061/2024 FILED BY ATUL ANAND
(DISPOSED ON : 2024-09-09 )

P.S.-FIR NO. :(ROHINI SOUTH-196/2024)

4 BAIL APPLN.-3016/2024 SANDEEP BHARAT BHUSHAN Listing Remarks:
V/s STATE NCT OF DELHI & ANR. AT 02:15 PM
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
BHARAT :(ROHINI SOUTH-196/2024)
BHUSHAN(ADVBHARATBHUSHAN328@GMAIL.COM)(7838273763)(PETITIONER) BAIL APPLN. 2882/2024 FILED BY SH. VIVEK
BHARAT SHOKEEN (D. OF HEARING : 2025-03-06 )
BHUSHAN(ADVBHARATBHUSHAN328@GMAIL.COM)(7838273763)(PETITIONER) BAIL APPLN. 2964/2024 FILED BY RAJESH GUPTA
KAPIL (D. OF HEARING : 2025-03-06 )
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |BAIL APPLN. 3061/2024 FILED BY ATUL ANAND
KAPIL (DISPOSED ON : 2024-09-09 )

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
P.S.-FIR NO. :(ROHINI SOUTH-196/2024)

5 BAIL APPLN.-3059/2024 SURAJ SHAT AKASH GAHLOT, PRASHANT PRAKASH
CRL.M.(BAIL) 1629/2024 V/s THE STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
DEEPAK KUMAR (AKASHGAHLOT300897 @GMAIL.COM)(9354197472)(PETITIONER) :(CRIME AND RAILWAY-59/2024)
KAPIL SHARMA BAIL APPLN. 2236/2024 FILED BY ADITYA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) KRISHNA (DISPOSED ON : 2024-07-29 )
MSKHAN & ASSOCIATES(CONTACT@MSKHAN.ORG)(0)(PETITIONER) BAIL APPLN. 2369/2024 FILED BY TUSHAR
KAPIL CHAUHAN (DISPOSED ON : 2024-07-29 )

SHARMA(DHCPROSECTIONDELHIPOLICE@ GMAIL.COM)(9891919167)(RESPONDENT) |W.P.(CRL) 2232/2024 FILED BY ADITYA KRISHNA
(DISPOSED ON : 2024-08-23 )
BAIL APPLN. 2716/2024 FILED BY PERVEZ
(DISPOSED ON : 2024-08-23 )
BAIL APPLN. 2780/2024 FILED BY ABHINAY
(DISPOSED ON : 2024-08-23 )
BAIL APPLN. 2843/2024 FILED BY NEERAJ
CHAUHAN (DISPOSED ON : 2024-08-23 )
BAIL APPLN. 2856/2024 FILED BY MR. MAJID
KHAN (IN J.C.) (DISPOSED ON : 2024-08-23 )
BAIL APPLN. 2892/2024 FILED BY JITENDER
(DISPOSED ON : 2024-08-23 )
BAIL APPLN. 3081/2024 FILED BY ROHIT SINGH
BISHT (DISPOSED ON : 2024-11-21)
BAIL APPLN. 3093/2024 FILED BY VIPHIL JAIN
(DISPOSED ON : 2024-09-27 )
BAIL APPLN. 3119/2024 FILED BY SAJID (DISPOSED
ON : 2024-11-21)
BAIL APPLN. 3128/2024 FILED BY KOMAL TIWARI
(DISPOSED ON : 2024-11-21)

P.S.-FIR NO. :(CRIME AND RAILWAY-59/2024)

6 BAIL APPLN.-3349/2024 TRIDEV PASWAN @ KARU PASWAN MD ALI
V/s STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(MEHRAULI-494/2022)
MOHAMMAD ALI(MD.ALI@ASJLEGAL.IN)(8586094428)(PETITIONER)
KAPIL
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SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

7 BAIL APPLN.-3449/2024 SURAJ THAKUR MEGHAN
V/s STATE OF NCT OF DELHI

WITH BAIL APPLN. 4370/2024

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
MOHIT KUMAR(LAWYERMOHITKUMAR@GMAIL.COM)(9910903544)(PETITIONER) :(HAZARAT NIZAMMUDDIN-373/2020)
KAPIL BAIL APPLN. 1919/2021 FILED BY PANKAJ KUMAR

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |@TARUN (DISPOSED ON : 2021-07-30 )
BAIL APPLN. 2182/2024 FILED BY SURAJ THAKUR
@ VIRAJ @ VIPUL THAKUR (DISPOSED ON : 2024-
08-28 )
BAIL APPLN. 4370/2024 FILED BY SURAJ THAKUR
ALIAS VIRAJ ALIAS VIPUL THAKUR (D. OF HEARING
: 2025-03-06 )

P.S.-FIR NO. :(HAZARAT NIZAMMUDDIN-

373/2020)
8 BAIL APPLN.-4370/2024 SURAJ THAKUR ALIAS VIRAJ ALIAS VIPUL DHAN MOHAN MISHRA
THAKUR
V/s THE STATE GOVT OF NCT OF DELHI
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
DHAN MOHAN(DHANMOHANDHC@GMAIL.COM)(9811180987)(PETITIONER) :(HAZARAT NIZAMMUDDIN-373/2020)
KAPIL BAIL APPLN. 1919/2021 FILED BY PANKAJ KUMAR

SHARMA(DHCPROSECTIONDELHIPOLICE@ GMAIL.COM)(9891919167)(RESPONDENT) |@TARUN (DISPOSED ON : 2021-07-30 )
BAIL APPLN. 2182/2024 FILED BY SURAJ THAKUR
@ VIRAJ @ VIPUL THAKUR (DISPOSED ON : 2024-
08-28 )
BAIL APPLN. 3449/2024 FILED BY SURAJ THAKUR
(D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(HAZARAT NIZAMMUDDIN-

373/2020)
9 BAIL APPLN.-3899/2024 KHUSHI MOHD FARAZ
CRL.M.A. 32188/2024 V/s STATE (GNCT OF DELHI)
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
FARAZ KHANHC(FZAWESOME@GMAIL.COM)(0)(PETITIONER) :(GOKULPURI-282/2016)
KAPIL BAIL APPLN. 1364/2021 FILED BY KHUSHI

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) | MOHAMMAD (DISPOSED ON : 2021-04-22)
BAIL APPLN. 2267/2023 FILED BY KHUSHI
MOHAMMAD (DISPOSED ON : 2024-05-01 )

P.S.-FIR NO. :(GOKULPURI-282/2016)

10 BAIL APPLN.-4148/2024 DEEPAK DABAS RINKU KUMAR GARG, RAJESH
CRL.M.A. 297/2025 V/s CENTRAL BUREAU OF INVESTIGATION KUMAR

WITH BAIL APPLN. 282/2025

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
RINKU GARG(RGLAWASSOCIATES61@GMAIL.COM)(9818900589)(PETITIONER) :(CBI-6-S-2021)
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT) BAIL APPLN. 1912/2023 FILED BY NARENDER
RAJESH KUMAR(RAJESH.LAWS@GMAIL.COM)(9891235156)(RESPONDENT) MEENA (DISPOSED ON : 2024-09-26 )

CRL.M.C. 3133/2023 FILED BY MRS GEETA
(DISPOSED ON : 2024-02-09 )

TR.P.(CRL.) 112/2023 FILED BY NARENDER MEENA
(DISPOSED ON : 2023-08-31 )

CRL.M.C. 714/2024 FILED BY DINESH CHHIKARA
(DISPOSED ON : 2024-02-01 )

BAIL APPLN. 2020/2024 FILED BY DEEPAK DABAS
(DISPOSED ON : 2024-08-16 )

BAIL APPLN. 1894/2024 FILED BY HARFOOL
MEENA (DISPOSED ON : 2025-01-14 )

BAIL APPLN. 1895/2024 FILED BY VINOD KUMAR
MEENA (DISPOSED ON : 2025-01-14 )

BAIL APPLN. 2532/2024 FILED BY RAM AVATAR
MEENA (DISPOSED ON : 2025-01-14 )

BAIL APPLN. 282/2025 FILED BY DEEPAK DABAS
(D. OF HEARING : 2025-03-06 )

CRL.M.C. 1440/2025 FILED BY NARENDER MEENA
(D. OF HEARING : 2025-03-12 )

CRL.M.C. 1442/2025 FILED BY NARENDER MEENA
(D. OF HEARING : 2025-03-12 )

P.S.-FIR NO. :(CBI-6-S-2021)
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11 BAIL APPLN.-282/2025 DEEPAK DABAS RINKU KUMAR GARG
V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
RINKU GARG LAW :(CBI-6-S-2021)
ASSOCIATES(RGLAWASSOCIATES61@GMAIL.COM)(9818900589)(PETITIONER) BAIL APPLN. 1912/2023 FILED BY NARENDER
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT) MEENA (DISPOSED ON : 2024-09-26 )

CRL.M.C. 3133/2023 FILED BY MRS GEETA
(DISPOSED ON : 2024-02-09 )

TR.P.(CRL.) 112/2023 FILED BY NARENDER MEENA
(DISPOSED ON : 2023-08-31 )

CRL.M.C. 714/2024 FILED BY DINESH CHHIKARA
(DISPOSED ON : 2024-02-01 )

BAIL APPLN. 2020/2024 FILED BY DEEPAK DABAS
(DISPOSED ON : 2024-08-16 )

BAIL APPLN. 1894/2024 FILED BY HARFOOL
MEENA (DISPOSED ON : 2025-01-14 )

BAIL APPLN. 1895/2024 FILED BY VINOD KUMAR
MEENA (DISPOSED ON : 2025-01-14 )

BAIL APPLN. 2532/2024 FILED BY RAM AVATAR
MEENA (DISPOSED ON : 2025-01-14 )

BAIL APPLN. 4148/2024 FILED BY DEEPAK DABAS
(D. OF HEARING : 2025-03-06 )

CRL.M.C. 1440/2025 FILED BY NARENDER MEENA
(D. OF HEARING : 2025-03-12 )

CRL.M.C. 1442/2025 FILED BY NARENDER MEENA
(D. OF HEARING : 2025-03-12 )

P.S.-FIR NO. :(CBI-6-5-2021)

12 BAIL APPLN.-4227/2024 RAJ SHARMA MANISH KUMAR SINGH

V/s THE STATE

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

MANISH KUMAR SINGH :(SHAHDARA-90/2019)

(ADVMANISH.SINGH@YAHOO.COM)(9717952264)(PETITIONER) BAIL APPLN. 1484/2020 FILED BY AJAY SHARMA

KAPIL SHARMA (DISPOSED ON : 2020-07-28 )

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) BAIL APPLN. 1946/2020 FILED BY
RAJKUMAR@RAJU (DISPOSED ON : 2020-08-20 )
BAIL APPLN. 257/2021 FILED BY RAJ SHARMA
(DISPOSED ON : 2021-06-02 )
CRL.REV.P. 215/2021 FILED BY RAJ SHARMA
(DISPOSED ON : 2021-07-13 )
BAIL APPLN. 3670/2021 FILED BY GIRIRAJ
MAHESHWARI (DISPOSED ON : 2022-02-14 )
BAIL APPLN. 3160/2021 FILED BY RAJ SHARMA
(DISPOSED ON : 2023-02-07 )
BAIL APPLN. 2566/2023 FILED BY RAJ SHARMA
(DISPOSED ON : 2023-11-01 )
BAIL APPLN. 2770/2023 FILED BY SH. GIRIRAJ
MAHESWARI (DISPOSED ON : 2023-11-01 )
CRL.M.C. 3713/2024 FILED BY RAHUL SHARMA
(DISPOSED ON : 2024-05-16 )
CRL.M.C. 68/2025 FILED BY RAHUL SHARMA (D.
OF HEARING : 2025-03-10)
P.S.-FIR NO. :(SHAHDARA-90/2019)

13  |CRL.M.A. 5954/2025 ANKIT SINGHAL HARSH JAIDKA
In BAIL APPLN.-4768/2024 V/s STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

HARSH JAIDKA(HARSHJAIDKA@YAHOO.IN)(9811145052)(PETITIONER) :(ROOP NAGAR-386/2023)

KAPIL BAIL APPLN. 3463/2024 FILED BY ANKIT SINGHAL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |(DISPOSED ON : 2024-12-16 )
HARSH JAIDKA(HARSHJAIDKA@YAHOO.IN)(9811145052)(PETITIONER)

KAPIL SHARMA P.S.-FIR NO. :(ROOP NAGAR-386/2023)
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
14 BAIL APPLN.-243/2025 MANISH KOOMAR MUNDA MRITUNJAY KUMAR SINGH

V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
M/S INDIGO LAW :(I.G.I.AIRPORT-167/2022)
GROUP(CONATCT@INDIGOLAWGROUP.COM)(9582634444)(PETITIONER) CRL.M.C. 4562/2023 FILED BY MANISH KUMAR
KAPIL MUNDA (D. OF HEARING : 2025-03-06 )

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
P.S.-FIR NO. :(I.G.I.AIRPORT-167/2022)
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15

16

BAIL APPLN.-745/2025
CRL.M.(BAIL) 365/2025
CRL.M.A. 5396/2025
CRL.M.A. 5397/2025
CRL.M.A. 5398/2025

BAIL APPLN.-806/2025
CRL.M.A. 5859/2025

SUSPENSION OF SENTENCE

17

18

19

20

21

22

23

CRL.M.(BAIL) 1186/2024
In CRL.A.-68/2024

CRL.A.-144/2024
CRL.M.(BAIL) 281/2024
CRL.M.(BAIL) 2137/2024

CRL.M.(BAIL) 1390/2024
In CRL.A.-760/2024

CRL.A.-1029/2024
CRL.M.(BAIL) 1831/2024
CRL.M.A. 33482/2024

CRL.M.(BAIL) 1993/2024
In CRL.A.-1110/2024

CRL.A.-1124/2024
CRL.M.(BAIL) 2024/2024

CRL.M.(BAIL) 133/2025
In CRL.A.-73/2025

ADVANCE CAUSE LIST

MOHAMMAD SHARIF
V/s CUSTOMS

S VIJAY KANTH, GIBRAN NAUSHAD

OTHER DETAILS OF ADVOCATES:

S VIJAY KANTH(ADV.SVIJAYAKANT@GMAIL.COM)(7503313839)(PETITIONER)
GIBRAN NAUSHAD(GIBRAN.NAUSHAD@GMAIL.COM)(0)(RESPONDENT)

GIBRAN NAUSHAD(GIBRAN.NAUSHAD@GMAIL.COM)(9910305746)(RESPONDENT)

VIKAS KUMAR AMJAD KHAN
V/s STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

AMIJAD KHAN(CORPORATELAWYER.DHC@GMAIL.COM)(8920952108)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

MOHD. NAEEM
V/s STATE OF NCT OF DELHI

PANKAJ KUMAR SRIVASTAV

OTHER DETAILS OF ADVOCATES:

PANKAJ SRVASTAV (INFOAMBIENTALLIANCE36@GMAIL.COM)()(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
PANKAJ
SRVASTAVA(INFOAMBIENTALLIANCE36@GMAIL.COM)(9560838391)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

ADITY A KUMAR KAPIL GAUTAM, ANUJ KUMAR GARG
V/s STATE OF GNCT DELHI

OTHER DETAILS OF ADVOCATES:

KAPIL GAUTAM (KAPIL_SOUS4@YAHO0O.CO.IN)(9911693718)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ANUJ KUMAR (ANUJ1IADVOCATE@GMAIL.COM)(9999310742)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SONU KRISHNA KUMAR YADAV
V/s THE STATE GOVT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

K.K YADAV (KRISHNALAW16@GMAIL.COM)(8010211587)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SANJAY S/0O OMPAL CAUVERI BIRBAL
V/s STATE GOVT.OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
ASSOCIATES

BIRBALCHAMBERS(ASSOCIATES@BIRBALCHAMBERS.COM)(9810017683)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

NEERAJ@SHANKY SINGHAL@KALU SAHIL MALIK
V/s THE STATE ( GOVT OF NCT OF DELHI) AND
ANR

OTHER DETAILS OF ADVOCATES:

R.S. MALIK(SAHIL.M2529@GMAIL.COM)(9910974494)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SANDEEP RAHUL KUMAR
V/s THE STATE (G.N.C.T. OF DELHI ) & ANR.

OTHER DETAILS OF ADVOCATES:

RAHUL KR. VERMA(RAHULSLAW@GMAIL.COM)(9711328632)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SUSHIL KUMAR TIWARI ARCHIT UPADHAYAY
V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

AMIT KALA(WEARKALAS@GMAIL.COM)(7838656399)(PETITIONER)

AMIT KALA(WEARKALAS@GMAIL.COM)(7838656399)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
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P.S.-FIR NO. :(CUSTOMS-VIII(AP)10/9 AND 1/5225-

D/ARRI)

P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
21/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(JAIT PUR-159/2014)

BAIL APPLN. 2828/2018 FILED BY NAEEM
(DISPOSED ON : 2019-07-29)

P.S.-FIR NO. :(JAIT PUR-159/2014)

P.S.-FIR NO. :(SHAKARPUR-212/2017)

P.S.-FIR NO. :(MEHRAULI-1090/2016)

P.S.-FIR NO. :(S.P. BADLI-783/2021)

P.S.-FIR NO. :(UTTAM NAGAR-722/2018)

P.S.-FIR NO. :(KANJHAWALA-305/2018)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SHAHDARA-414/2012)

CRL.A. 1099/2024 FILED BY FAREEDA (D. OF
HEARING : 2025-04-01 )

CRL.A. 1134/2024 FILED BY MANO! (D. OF
HEARING : 2025-04-01 )

CRL.A. 144/2025 FILED BY HAMID KHAN (D. OF
HEARING : 2025-03-06 )
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24 CRL.M.(BAIL) 249/2025
In CRL.A.-144/2025

25 CRL.M.C.-7052/2023
CRL.M.(BAIL) 1369/2023

26 CRL.REV.P.(NI)-55/2025
CRL.M.(BAIL) 385/2025
CRL.M.A. 5750/2025

FRESH MATTERS & APPLICATIONS

27 CRL.M.A. 6441/2025
CRL.M.A. 6442/2025
In BAIL APPLN.-
4134/2024(Disposed off case)

28 CRL.M.A. 6449/2025
In CRL.M.C.-8959/2023(Disposed
off case)

29  |W.P.(CRL)-504/2025

FOR ADMISSION

30 CRL.M.C.-863/2025
CRL.M.A. 3999/2025

ADVANCE CAUSE LIST

HAMID KHAN ARMAN SHARMA
V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

AMITE) KUMAR NAGAR (AMITEJ91@GMAIL.COM)(7838662645)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RAM SARAN CHANDRA SHEKHAR, AMIT NAHATA,
V/s STATE THROUGH SHO PS NARELA & ANR. |SHASHI SHANKER

OTHER DETAILS OF ADVOCATES:

CHANDRA SHEKHAR (ADV.RISHABH90@GMAIL.COM)(9810124482)(PETITIONER)
AMIT NAHATA(ADVAMITNAHATA@GMAIL.COM)(9212545664)(RESPONDENT)
SHASHI SHANKER(ADVOCATESHASHI@YMAIL.COM)(9810433650)(PETITIONER)

M/S SAINI AUTO ELECTRIC WORKS SUNIL KUMAR TIWARI
V/s THE STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

SUNIL TIWARI
(SUNILTIWARI_TIWARISUNIL@YAHOO.COM)(9899335023)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SOCHIMA SUSHMA SHARMA
V/s THE STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

SUSHAM SHARMA (SUSHMASHARMA7768@GMAIL.COM)(9212113939)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SUSHMA SHARMA(SUSHMASHARMA7768@GMAIL.COM)(9212113939)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

AMARIEET SINGH MANSI GUPTA, SHAMINDRA SINGH
V/s THE STATE & ANR. KADIAN

OTHER DETAILS OF ADVOCATES:

MANSI GUPTA(MANSIG.LAWYER@GMAIL.COM)(9873706792)(PETITIONER)
MANSI GUPTA(MANSIG.LAWYER@GMAIL.COM)(9873706792)(PETITIONER)
MANSI GUPTA(MANSIG.LAWYER@GMAIL.COM)(9873706792)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
MS SINGH(SINGHMS36@@YAHOO0.COM)(0)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
SHAMINDRA SINGH
KADIAN(SHAMINDRA.KADIAN@GMAIL.COM)(9958022158)(RESPONDENT)

AJEET SINGH SHIV CHOPRA
V/s STATE(NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

AMITEJ KUMAR NAGAR(AMITEJ91@GMAIL.COM)(7838662645)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

AISHWARYA AKSHYA
V/s RAJ KUMAR

OTHER DETAILS OF ADVOCATES:
AKSHYA(CHAMBERSOFADV.AKSHYA@GMAIL.COM)(9891959904)(PETITIONER)
RAJ KUMAR (RAJKUMARSOLANKI196 @GMAIL.COM)(0)(RESPONDENT)
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P.S.-FIR NO. :(SHAHDARA-414/2012)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SHAHDARA-414/2012)

CRL.A. 1099/2024 FILED BY FAREEDA (D. OF
HEARING : 2025-04-01 )

CRL.A. 1134/2024 FILED BY MANO! (D. OF
HEARING : 2025-04-01 )

CRL.A. 73/2025 FILED BY SUSHIL KUMAR TIWARI
(D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(SHAHDARA-414/2012)

P.S.-FIR NO. :(AMAR COLONY-72/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(KALYAN PURI-588/2015)

CRL.A. 612/2023 FILED BY AJEET SINGH
(DISPOSED ON : 2023-10-31 )

P.S.-FIR NO. :(KALYAN PURI-588/2015)
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AFTER NOTICE MISC. MATTERS

31 CRL.A.-1296/2011
CRL.M.A. 5408/2025

32 CRL.A.-53/2024

33 CRL.M.C.-760/2023

34 CRL.M.C.-1918/2023
CRL.M.A. 7297/2023

35 CRL.M.C.-4043/2023
CRL.M.A. 15226/2023
CRL.M.A. 27783/2023
CRL.M.A. 29087/2024

WITH CRL.REV.P. 383/2021

36 CRL.REV.P.-383/2021
CRL.M.A. 18680/2021
CRL.M.A. 29088/2024

37 CRL.M.C.-4562/2023
CRL.M.A. 17456/2023

ADVANCE CAUSE LIST

R P MATHUR REBECCA M.JOHN, BADRINATH B,
V/s STATE THR. CBI UMESH SURI

OTHER DETAILS OF ADVOCATES:

ARUN KHURANA PRATAP SAHANI

V/s RAKESH MALIK

OTHER DETAILS OF ADVOCATES:

SATISH AND ANR RINKU
V/s STATE GOVT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

ABHI KUMAR(ABHIKUMAR2006@GMAIL.COM)(8178775475)(PETITIONER)
RINKU(ADV.RINKU92271@GMAIL.COM)(8178775475)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AARTI SHARMA VISHESH WADHWA
V/s STATE

OTHER DETAILS OF ADVOCATES:

VISHESH WADHWA(VWLAWCHAMBERS@GMAIL.COM)(9891551234)(PETITIONER)
VISHESH WADWA LAW
CHAMBERS(VWLAWCHAMBERS@GMAIL.COM)(9891551234)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ASHISH BHALLA BALASUBRAMANIAN RAMESH,
V/s STATE OF NCT DELHI & ANR. HARSH MITTAL, NISTHA GUPTA

OTHER DETAILS OF ADVOCATES:

BALASUBRAMANIAN (BALA@KASHYAPCHAMBERS.COM)(7875904684)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
HARSH MITTAL(HARSHM@ARSHDEEPSKHURANA.COM)(9811527381)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

NISTHA GUPTA (NISTHA@KASHYAPCHAMBERS.COM)(0)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ASHISH BHALLA
V/s STATE OF NCT OF DELHI & ANR.

BALASUBRAMANIAN RAMESH,
NISTHA GUPTA

OTHER DETAILS OF ADVOCATES:

SHAUNAK
KASHYAP(SHAUNAK@KASHYAPCHAMBERS.COM)(9711700007)(PETITIONER)
BALASUBRAMANIAN
RAMESH(BALA@KASHYAPCHAMBERS.COM)(7875904684)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
HARSH SRIVASTAVA (SIDAK@ARSHDEEPSKHURANA.COM)(9958944736)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MANISH KUMAR MUNDA MAYANK SAPRE
V/s STATE OF NCT DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

MAYANK SAPRE(MAYANKSAPRE@GMAIL.COM)(792001202)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-3-E-95)

CRL.A. 1300/2011 FILED BY VIJAY B BORAR (D. OF
HEARING : 2013-01-21 )

CRL.A. 1152/2011 FILED BY K K MISHRA (D. OF
HEARING : 2012-01-18 )

P.S.-FIR NO. :(CBI-3-E-95)

P.S.-FIR NO. :(MADHU VIHAR-115/2021)

P.S.-FIR NO. :(TUGLAQ ROAD-51/2014)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ECONOMIC OFFENCE WING-128/2018)
W.P.(CRL) 3487/2018 FILED BY ASHISH BHALLA
(DISPOSED ON : 2025-02-06 )

CRL.M.C. 4485/2018 FILED BY M/S GREEN EDGE
INFRASTRUCTURE PVT. LTD. (DISPOSED ON :
2018-09-05)

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
128/2018)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(1.G.I.AIRPORT-167/2022)

BAIL APPLN. 243/2025 FILED BY MANISH
KOOMAR MUNDA (D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(I.G.l.AIRPORT-167/2022)
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38

39

40

41

42

43

44

45

46

CRL.M.C.-5157/2023
CRL.M.A. 19609/2023

CRL.M.C.-5206/2023
CRL.M.A. 19787/2023

WITH CRL.M.C. 8699/2023

CRL.M.C. 8704/2023
CRL.M.C. 8643/2023
CRL.M.C. 8654/2023
CRL.M.C. 8690/2023
CRL.M.C. 8691/2023
CRL.M.C. 8613/2023

CRL.M.C.-8613/2023
CRL.M.A. 32162/2023

CRL.M.C.-8643/2023
CRL.M.A. 32290/2023
CRL.M.A. 32291/2023

CRL.M.C.-8654/2023
CRL.M.A. 32333/2023

CRL.M.C.-8690/2023
CRL.M.A. 32469/2023

CRL.M.C.-8691/2023
CRL.M.A. 32471/2023
CRL.M.A. 32472/2023

CRL.M.C.-8699/2023
CRL.M.A. 32492/2023
CRL.M.A. 32493/2023

CRL.M.C.-8704/2023
CRL.M.A. 32511/2023
CRL.M.A. 32512/2023

ADVANCE CAUSE LIST

RAJ KUMAR YADAV
V/s KISHORE KUMAR

SAURABH SINGH AHLUWALIA,
BACHCHA PRASAD SHUKLA

OTHER DETAILS OF ADVOCATES:

PANKAJ MENDIRATTA (ADVPANKAIM@GMAIL.COM)(9811556433)(PETITIONER)
PANKAJ MENDIRATTA (ADVPANKAIM@GMAIL.COM)(9811556433)(PETITIONER)
BACHCHA PRASAD
SHUKLA(BPSHUKLA.ADV@GMAIL.COM)(9810495101)(RESPONDENT)

ANIEL KUUMAR SAHA RAJAT BHARDWA)
V/s STATE & ANR.

OTHER DETAILS OF ADVOCATES:

BHUWAN SHARMA(BHUWANSHARMAB4@GMAIL.COM)()(PETITIONER)

RAJAT BHARDWAJ(RABLAWCHAMBERS@GMAIL.COM)(9310110100)(PETITIONER)
PANKAJ NARANG(PANKAJ.HARBERT@GMAIL.COM)()(RESPONDENT)

ANIEL KUUMAR SAHA RAJAT BHARDWA)
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

RAJAT BHARDWAJ(RABLAWCHAMBERS@GMAIL.COM)(9310110100)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ANIEL KUUMAR SAHA RAJAT BHARDWA)
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

RAJAT BHARDWAJ(RABLAWCHAMBERS@GMAIL.COM)(9310110100)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ANIEL KUUMAR SAHA RAJAT BHARDWA)
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

RAJAT BHARDWAJ (RABLAWCHAMBERS@GMAIL.COM)(9891238572)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ANIEL KUUMAR SAHA RAJAT BHARDWA)
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

RAJAT BHARDWAJ (RABLAWCHAMBERS@GMAIL.COM)(9310110100)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ANIEL KUUMAR SAHA RAJAT BHARDWAJ
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

RAJAT BHARDWAJ (RABLAWCHAMBERS@GMAIL.COM)(9310110100)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ANIEL KUUMAR SAHA RAJAT BHARDWAJ
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

RAJAT BHARDWAJ (RABLAWCHAMBERS@GMAIL.COM)()(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ANIEL KUUMAR SAHA RAJAT BHARDWAJ
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

RAJAT BHARDWAJ (RABLAWCHAMBERS@GMAIL.COM)(9891238572)(PETITIONER)
RAJAT BHARDWAJ (RABLAWCHAMBERS@GMAIL.COM)(9891238572)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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47 CRL.M.C.-5510/2023

48 CRL.M.C.-6726/2023
CRL.M.A. 25198/2023
CRL.M.A. 25276/2023

WITH W.P.(CRL) 585/2023
W.P.(CRL) 2187/2022

49  W.P.(CRL)-2187/2022
CRL.M.A. 18131/2023
CRL.M.A. 18132/2023
CRL.M.A. 24673/2023

50 |W.P.(CRL)-585/2023
CRL.M.A. 5329/2023
CRL.M.A. 18137/2023
CRL.M.A. 18138/2023
CRL.M.A. 24688/2023

51 CRL.M.C.-6777/2023
CRL.M.A. 25329/2023

52 CRL.M.C.-8497/2023
CRL.M.A. 31716/2023

WITH CRL.M.C. 9408/2023

ADVANCE CAUSE LIST

HIMANSHU MISHRA
V/s THE STATE AND ANR.

OTHER DETAILS OF ADVOCATES:

G.D SHARMA (GDSHARMA544@GMAIL.COM)(7982286051)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SRIJAN SINHA(SRIJANSINHA@OUTLOOK.COM)(9818628999)(RESPONDENT)

NEERA BATRA AND ORS
V/s STATE OF DELHI AND ORS

PRAVEEN SURI

OTHER DETAILS OF ADVOCATES:

PRAVEEN SURI (PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

NEERA BATRA AND ORS
V/s STATE OF DELHI AND ORS

PRAVEEN SURI, HITENDAR
MAHALWAL, HARI SHANKER
GAUTAM

OTHER DETAILS OF ADVOCATES:
PRAVEEN SURI(PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)
KAPIL

GURU DUTT SHARMA, SRIJAN SINHA

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CHHAWLA-204/2011)

W.P.(CRL) 3920/2018 FILED BY SURENDER KUMAR
BASSI &ORS (DISPOSED ON : 2018-12-20 )

P.S.-FIR NO. :(CHHAWLA-204/2011)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NANGLOI-101/2008)

CRL.M.C. 2096/2008 FILED BY SURESH JAIN &
ANR. (DISPOSED ON : 2008-10-20 )

W.P.(CRL) 2187/2022 FILED BY NEERA BATRA AND
ORS (D. OF HEARING : 2025-03-06 )

W.P.(CRL) 585/2023 FILED BY NEERA BATRA AND
ORS (D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(NANGLOI-101/2008)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NANGLOI-101/2008)
CRL.M.C. 2096/2008 FILED BY SURESH JAIN &

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) ANR. (DISPOSED ON : 2008-10-20 )

PRAVEEN SURI(PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
H.S. GAUTAM(HSGAUTAMADV@YAHOO.COM)(9818703060)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
HARI SHANKER
GAUTAM(HSGAUTAMADV@YAHOO.COM)(9911483237)(RESPONDENT)

NEERA BATRA AND ORS PRAVEEN SURI, HARI SHANKER
V/s STATE OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:
PRAVEEN SURI(PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)
KAPIL

GAUTAM, HITENDAR MAHALWAL

W.P.(CRL) 585/2023 FILED BY NEERA BATRA AND
ORS (D. OF HEARING : 2025-03-06 )
CRL.M.C. 6726/2023 FILED BY NEERA BATRA AND
ORS (D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(NANGLOI-101/2008)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NANGLOI-101/2008)
CRL.M.C. 2096/2008 FILED BY SURESH JAIN &

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) |ANR. (DISPOSED ON : 2008-10-20 )

PRAVEEN SURI(PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
H.S. GAUTAM(HSGAUTAMADV@YAHOO.COM)(9818703060)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

DIRECTORATE GERNERAL OF GOODS AND
SERVICE TAX INTELLIGENCE
V/s YOGESHWAR SINGH

SRIVASTAVA

OTHER DETAILS OF ADVOCATES:

ANURAG OJHA (ANURAGDULAW@GMAIL.COM)(35694374)(PETITIONER)
APOORYV (APOORV@ASLAWOFFICES.COM)()(RESPONDENT)

VAIBHAV MANU

SRIVASTAVA(VAIBHAVSRIVASTAVA2006 @GMAIL.COM)(9873070955)(RESPONDENT)

SHAHNAZ BEG
V/s STATE NCT OF DELHI AND ANR.

YOGINDER HANDOO

OTHER DETAILS OF ADVOCATES:

R.K HANDOO (MAIL@HANDOOANDHANDOO.COM)()(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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ANURAG OJHA, VAIBHAV MANU

W.P.(CRL) 2187/2022 FILED BY NEERA BATRA AND
ORS (D. OF HEARING : 2025-03-06 )

CRL.M.C. 6726/2023 FILED BY NEERA BATRA AND
ORS (D. OF HEARING : 2025-03-06 )

P.S.-FIR NO. :(NANGLOI-101/2008)

P.S.-FIR NO. :(DIRECTORATE GENERAL OF GST
INTELLIGENCE-BA 664/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ECONOMIC OFFENCE WING-102/2017)
CRL.M.C. 9408/2023 FILED BY FAIZ BEG (D. OF
HEARING : 2025-03-06 )

CRL.M.C. 10077/2024 FILED BY SHAHNAZ BEG
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53

54

55

56

CRL.M.C.-9408/2023
CRL.M.A. 35188/2023
CRL.M.A. 35189/2023
CRL.M.A. 1476/2024

CRL.M.C.-8499/2023

CRL.M.C.-8979/2023

CRL.M.A. 33587/2023
CRL.M.A. 33588/2023
CRL.M.A. 33590/2023

W.P.(CRL)-586/2025
CRL.M.A. 6584/2025

ADVANCE CAUSE LIST

FAIZ BEG YOGINDER HANDOO, PIYUSH
V/s STATE OF NCT OF DELHI & ANR. BERIWAL

OTHER DETAILS OF ADVOCATES:

YOGINDER HANDOO(MAIL@HANDOOANDHANDOO.COM)()(PETITIONER)

KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
YOGINDER HANDOO(MAIL@HANDOOANDHANDOO.COM)()(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
PIYUSH BERIWAL(BERIWAL.LAWYER@GMAIL.COM)(9910396352)(RESPONDENT)

SHAHNAWAZ AND ORS NAUSHAD AHMAD KHAN
V/s THE STATE NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:

NAUSHAD AHMAD KHAN
(ADVOCATENAUSHAD@GMAIL.COM)(9810094957)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

R K ARORA AND ORS SONALI JAITLEY
V/s STATE OF NCT OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:

JAITLEY AND
VBAKSHI(FILINGSTSTUS@JAITLEYANDBANKSHI.COM)(9870478400)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

GOPAL & ORS. DIVYANSHU PANDIT
V/s DIRECTOR GENERAL OF GST INTELLIGENCE,
DELHI

OTHER DETAILS OF ADVOCATES:

(DISPOSED ON : 2025-01-15))

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
102/2017)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ECONOMIC OFFENCE WING-102/2017)
CRL.M.C. 8497/2023 FILED BY SHAHNAZ BEG (D.
OF HEARING : 2025-03-06 )

CRL.M.C. 10077/2024 FILED BY SHAHNAZ BEG
(DISPOSED ON : 2025-01-15)

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
102/2017)

P.S.-FIR NO. :(JAMIA NAGAR-205/2019)

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
105/2020)

P.S.-FIR NO. :(DIRECTORATE GENERAL OF GST

DIVYANSHU PANDIT(DIVYANSHUPANDIT61@GMAIL.COM)(9711509309)(PETITIONER) INTELLIGENCE-DGGI/INV/GST/3421/2024-INV-

DIRECTORATE OF ENDORCEMENT(DL.HC-ED@GOV.IN)(0)(RESPONDENT)

DIVYANSHU PANDIT(DIVYANSHUPANDIT61@GMAIL.COM)(9711509309)(PETITIONER)
DIVYANSHU PANDIT(DIVYANSHUPANDIT61@GMAIL.COM)(9711509309)(PETITIONER)

ANURAG(ANURAGDULWAL@GMAIL.COM)(0)(RESPONDENT)
ANURAG(ANURAGDULAW@ GMAIL.COM)(0)(RESPONDENT)
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COURT NO. 21

ADVANCE CAUSE LIST

HON"BLE MR.JUSTICE GIRISH KATHPALIA

NOTE 1 : ALL COUNSEL APPEARING THOURGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM WHILE APPEARING

THROUGH VIRTUAL MODE,

ATTIRE AND WITHOUT ANY BACKGROUND NOISE/DISTURBANCE.

NOTE 2 : COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

NOTE 3 : COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE

NOTE 4 : COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE
THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS

I.E., ENSURE THE VIDEO IS ON WHEN THE MATTER 1S TAKEN UP, APPEAR IN COURT

IN A MOVING VEHICLE OR FROM A PUBLIC PLACE.

IN CHATBOX AND UNMUTE THEMSELVES ONLY WHEN
IN PROGRESS ARE NOT DISRUPTED.

NOTE 5 : COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES SO AS NOT

TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

manish.prasad@dhc.nic.in

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc014

ITEM
NUMBER

FRESH MATTERS & APPLICATIONS

1 CM APPL. 11800/2025
In RFA-912/2024

CASE NUMBER

2 RFA-192/2025
CM APPL. 11846/2025
CM APPL. 11847/2025

AFTER NOTICE MISC. MATTERS

3 |W.P.(C)-994/2011
CM APPL. 48739/2023

4  W.P.(C)-253/2012

5  W.P.(C)-275/2015

6  |W.P.(C)-2855/2015

CM APPL. 5126/2015

7 W.P.(C)-4371/2017

PARTY NAME ADVOCATE NAME

ANIL KUMAR KANISHK RANA, RAJAT ANEJA
V/s KRISHAN KUMAR & ORS.

OTHER DETAILS OF ADVOCATES:

KANISHK RANA(RANA.KANISHK@GMAIL.COM)(9999836090)(PETITIONER)
ADVICE LAW(ADVICELAW2@GMAIL.COM)(0)(RESPONDENT)
R()(8076507357)(RESPONDENT)

R()(9318365308)(RESPONDENT)
SUMIT(SUMIT22013601@GMAIL.COM)(0)(RESPONDENT)

ANEJA AND ANEJA()(9810727771)(PETITIONER)

KANISHK RANA(RANA.KANISHK@GMAIL.COM)(0)(RESPONDENT)

AJIT KUMAR CHELLANI PANKAJ CHAWLA
V/s PAWAN KUMAR MEHTA

OTHER DETAILS OF ADVOCATES:
PANKAJ CHAWLA (PANKAJCHAWLA41@GMAIL.COM)(0)(RESPONDENT)
RITESH OBEROI(RITESHOBEROI058@GMAIL.COM)(0)(RESPONDENT)

HOTEL CORPORATION OF INDIA LIMITED MEENAKSHI SOOD, ATUL
V/s Y N SHARMA NAGARAJAN, ATUL NAGARAJAN

OTHER DETAILS OF ADVOCATES:
MVKINI(SHREYANSH@MVKINI.COM)()(PETITIONER)

ATULT N, K PALLAVI(ATUL@ATULNAGARAJAN.IN)(9811169087)(RESPONDENT)
ATUL NAGARAJAN(ATUL@ATULNAGARAJAN.IN)(9811169087)(RESPONDENT)

LATA PRASAD PRAG CHAWLA
V/s D.T.C. AND ANR

OTHER DETAILS OF ADVOCATES:

GANGA SINGH R.P. SHARMA
V/s M/S HOTEL TOURIST

OTHER DETAILS OF ADVOCATES:

NEW DELHI MUNICIPAL COUNCIL ARUN BHARDWAJ, BS VERMA,
V/s SHANTI DEVI VIVEK B SAHARYA

OTHER DETAILS OF ADVOCATES:

M/S TIRUPATI FIBRES & INDUSTRIES LTD. HENNA GEORGE
V/s UNION OF INDIA & ORS
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OTHER INFORMATION
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10

11

12

13

14

15

16

17

W.P.(C)-5885/2017

W.P.(C)-8206/2017

W.P.(C)-8886/2017

CM APPL. 71014/2024

In W.P.(C)-9180/2017(Disposed off
case)

WITH W.P.(C) 9225/2018

W.P.(C) 8359/2018

CM APPL. 71042/2024
In W.P.(C)-9225/2018(Disposed off
case)

W.P.(C)-11585/2017
CM APPL. 37920/2023

CM APPL. 56694/2023(CM For
Restoration)

In W.P.(C)-205/2018(Disposed off
case)

W.P.(C)-941/2018

CM APPL. 49586/2024
In W.P.(C)-8566/2018

W.P.(C)-13418/2018
CM APPL. 52259/2018
CM APPL. 5838/2020
CM APPL. 5839/2020

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:

THE DIRECTOR GENERAL CENTRAL PUBLIC
WORKS DEPARTMENT
V/s RAMPAL & 12 OTHERS

JASWINDER SINGH, ANUJ
AGGARWAL

OTHER DETAILS OF ADVOCATES:
ANUJ AGGARWAL
(ANUJAGGARWALCOMPANY@GMAIL.COM)(9643609510)(RESPONDENT)

RAMVEER SINGH ABHISHEK KUMAR, MOHIT GUPTA
V/s HDFC BANK LTD. & ANR

OTHER DETAILS OF ADVOCATES:

M/S TAJ SATS AIR CATERING LTD
V/s RAM PHOOL

A BHASIN, AMRITA JHA, A BHASIN &
ASSOCIATES, SANGEET SINGH

OTHER DETAILS OF ADVOCATES:
SANGEET SINGH(SINGHSANGEET532@GMAIL.COM)(9599768066)(RESPONDENT)

NORTH DELHI MUNICIPAL CORPORATION NAMRATA MUKIM, ANUJ
V/s KRIPAL SINGH AGGARWAL

OTHER DETAILS OF ADVOCATES:
ANUJ AGGARWAL(ANUJAGGARWALCOMPANY@GMAIL.COM,
ANUJAGGARWAL1984@GMAIL.COM)(9643609510)(RESPONDENT)
MUNICIPAL CORPORATION OF
DELHI(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

NORTH DELHI MUNICIPAL CORPORATION NAMRATA MUKIM, ANUJ
V/s HARI LAL AGGARWAL

OTHER DETAILS OF ADVOCATES:
NAMRATA MUKIM()(9899106515)(PETITIONER)

MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)(0)(PETITIONER)
ANUJ AGGARWAL(ANUJAGGARWALCOMPANY@GMAIL.COM,
ANUJAGGARWAL1984@GMAIL.COM)(9891403206)(RESPONDENT)

M/S KESAR COMMUNICATIONS PVT. LTD. SUHAIL SHARIQ, ADITYA ARORA, N
V/s SHIBU M.K. AND ORS. A SEVBASTUAN

OTHER DETAILS OF ADVOCATES:
ADITYA ARORA(ADVADITYAARORAA@GMAIL.COM)(9643750492)(PETITIONER)
FIDEL SEBASTIAN(ADVFIDELSEBASTIAN@GMAIL.COM)()(RESPONDENT)

M/S TODAY TEA LTD. PRIYANKA RAI, PRABHAKAR
V/s BUDH PRAKASH MORYA AND ANR. PANDEY, SANDEEP MALIK

OTHER DETAILS OF ADVOCATES:
PRIYANKA RAI()(9717172462)(PETITIONER)

PRIYANKA RAI(PRIYANAKARAI.ADV@GMAIL.COM)(9717172462)(PETITIONER)
SANDEEP
MALIK(ADVOCATESANDEEPMALIKSC@GMAIL.COM)(8588875382)(RESPONDENT)

M/S VERMA ROADWAYS (REGD) AYUSH SHARMA
V/s SECRETARY (LABOUR) AND LABOUR
COMMISSIONER AND ANR.

OTHER DETAILS OF ADVOCATES:
AYUSH SHARMA()(989996069)(PETITIONER)
INDIAN OIL CORPORATION LIMITED

V/s UNION OF INDIA AND ORS.

PARAMIEET BENIPAL, SUMIT SINGH
BENIPAL

OTHER DETAILS OF ADVOCATES:
PARAMJEET BENIPAL()(8882201255)(PETITIONER)

PARAMJEET BENIPAL(ADMIN@KOURACO.COM)(0)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

PARVINDER
CHAUHAN(PARVINDERCHAUHAN.ADV@GMAIL.COM)(0)(RESPONDENT)

THE MANAGEMENT OF SH. MOOLCHAND DHANAIJAIN RANA, N . D. PANCHOLI,
KHAIRATI RAM HOSPITAL AND AYURVEDIC |N.D. PANCHOLI, N D PANCHOLI,
RESEARCH INSTITUTE GAURAV BAHL

V/s MS. THRESIAMMA GEORGE

OTHER DETAILS OF ADVOCATES:

DHANAJAIN RANA()(9958516171)(PETITIONER)

N . D. PANCHOLI()(9811099532)(PETITIONER)

N.D. PANCHOLI()(9811099532)(PETITIONER)

GAURAV BAHL(BAHLG77@GMAIL.COM)(9811132858)(PETITIONER)
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18 CM APPL. 71260/2024 NORTH DELHI MUNICIPAL CORPORATION POOJA CHANDRA, ANUJ AGGARWAL
In W.P.(C)-1330/2019(Disposed off |V/s JAI PAL SINGH
case)
WITH W.P.(C) 8359/2018

19  |W.P.(C)-6408/2019 THE DIRECTOR, MISSION DIRECTORATE DEV P BHARDWAJ, VARUN PRASAD
RKGA DEPARTMENT OF SPORTS, MINISTRY
OF SKILL DEVELOPMENT
V/s PARAMJEET KAUR
OTHER DETAILS OF ADVOCATES:
DEV P BHARDWAJ()(9810118825)(PETITIONER)
20 W.P.(C)-1028/2020 ICICI PRUDENTIAL LIFE INSURANCE CO. LTD B S BANTHIA, SACHIN SUBHASH
CM APPL. 54649/2024 V/s SHRI YOGENDER NAGAR DAGA, MOHAK BHADANA
OTHER DETAILS OF ADVOCATES:
B S BANTHIA()(9811253870)(PETITIONER)
DAGA AND RAJESH KANDARI()(9819982354)(PETITIONER)
MOHAK BHADANA (MOHANKBHADANA@GMAIL.COM)(0)(RESPONDENT)
MOHAK BHADANA(MOHAKBHADANA@GMAIL.COM)(9810613822)(RESPONDENT)
SACHIN SUBHASH
DAGA(SACHINDAGA2009@GMAIL.COM)(9819982354)(PETITIONER)
21  |W.P.(C)-4130/2020 STATE BANK OF INDIA AKSHIT KAPUR
CM APPL. 14823/2020 V/s SMT RAJESHRI DEVI
OTHER DETAILS OF ADVOCATES:
STATE BANK OF INDIA(CMHR2.ZODEL@SBI.CO.IN)()(RESPONDENT)
STATE BANK OF INDIA(CMHR2.ZODEL@SBI.CO.IN)()(RESPONDENT)
STATE BANK OF INDIA(CMHR2.ZODEL@SBI.CO.IN)()(RESPONDENT)
R P KAPUR & CO (RAJIV@RPKLAW.COM)(9990955931)(PETITIONER)
AKSHITKAPUR(AKSHITKAP@GMAIL.COM)(9716076533)(PETITIONER)
SMT RAJESHRI DEVI(SAGARBHENIWAL@GMAIL.COM)()(PETITIONER)
ADARSH KUMAR()(9891247869)(RESPONDENT)
RAJESHRI DEVI()(9891247869)(RESPONDENT)
SAGAR BENIWAL(SAGARBHENIWAL@GMAIL.COM)()(RESPONDENT)
22 W.P.(C)-10997/2021 SHRI RAJESH & ANR. RAJIV AGARWAL, RAJIV AGARWAL
CM APPL. 33910/2021 V/s THE MANAGEMENT OF MUNICIPAL
CORPORATION OF DELHI
OTHER DETAILS OF ADVOCATES:
RAJIV AGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(PETITIONER)
SDMC(CLOSDMC@GMAIL.COM)(9717788732)(RESPONDENT)
23 RFA-236/2023 MAUJI RAM (SINCE DECEASED) THROUGH  JAYANT TRIPATHI, DEVENDER P.S.
CM APPL. 14035/2023 HIS LRS DAGAR
CM APPL. 14036/2023 V/s HOSHIAR SINGH (SINCE DECEASED)
THROUGH HIS LRS & ORS.
OTHER DETAILS OF ADVOCATES:
JAYANT TRIPATHI , KANWAR UDAI BHAN
(RAJULJIAIN89@GMAIL.COM)(9868224103)(PETITIONER)
CHANAKYAS(CHANAKYAS51@YAHOO.IN)()(RESPONDENT)
DEVENDER P.S.
DAGAR(DEVENDER9810123591@GMAIL.COM)(9810123591)(RESPONDENT)
24  RFA-457/2023 A.K KOHLI AND ORS. MOHIT GUPTA, ABUL KALAM AZAD
CM APPL. 30052/2023 V/s MORJI A PATEL AND ORS.
OTHER DETAILS OF ADVOCATES:
MOHIT GUPTA(MOHITADV@YAHOO.COM)(9654681238)(PETITIONER)
BATRA(ADV.BATRA@GMAIL.COM)()(RESPONDENT)
SAKET GAKHAR(SAKET.GAKHAR@GMAIL.COM)()(RESPONDENT)
ABUL KALAM AZAD(ABULAZAD95@GMAIL.COM)(8860607908)(PETITIONER)
25 RFA-697/2023 CHIEF MEDICAL OFFICER NAZIA PARVEEN, ARUN KUMAR

CM APPL. 44937/2023
CM APPL. 40204/2024
CM APPL. 72336/2024

OTHER DETAILS OF ADVOCATES:
POOJA CHANDRA()(9811819131)(PETITIONER)

ANUJ AGGARWAL(ANUJAGGARWALCOMPANY@GMAIL.COM,
ANUJAGGARWAL1984@GMAIL.COM)(9891403206)(PETITIONER)
MUNICIPAL CORPORATION OF
DELHI(CLOMCDHQ®@GMAIL.COM)(0)(RESPONDENT)

V/s ISHWAR SINGH & ORS. SRIVASTVA, RAKESH KUMAR

BURMAN, DHARMVIR GOYAL

OTHER DETAILS OF ADVOCATES:

NAZIA PARVEEN(NAAZANSARI81@GMAIL.COM)(9278693021)(PETITIONER)
SANJEEV SAGAR AND NAZIA PARVEEN()(9278693021)(PETITIONER)

ISHWAR SINGH(STANDINGCOUNSELGNCTD@GMAIL.COM,
SINGH.GAJENDRAO1C@GMAIL.COM, GEHLOT.YASH@GMAIL.C)()(RESPONDENT)
NAZIA (NAAZANSARI81@GMAIL.COM)(0)(PETITIONER)

PANWAR
ASSOCIATES(MSPANWARANDSONS@GMAIL.COM)(9811441760)(RESPONDENT)
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26

27

28

29

30

31

32

33

34

35

RFA-778/2023
CM APPL. 49079/2023
CM APPL. 49082/2023

RFA-970/2023
CM APPL. 63714/2023
CM APPL. 27094/2024

RFA-234/2024
CM APPL. 20791/2024

RFA-236/2024
CM APPL. 21030/2024
CM APPL. 56440/2024

RFA-591/2024
CM APPL. 4472/2025

RFA-675/2024

CM APPL. 57876/2024
CM APPL. 61137/2024
WITH RFA 676/2024

RFA-676/2024
CM APPL. 57887/2024
CM APPL. 61138/2024

RFA-695/2024

CM APPL. 59049/2024
CM APPL. 59052/2024
CM APPL. 67228/2024

W.P.(C)-3475/2024
CM APPL. 14175/2024

W.P.(C)-12181/2024
CM APPL. 55165/2024

ADVANCE CAUSE LIST

GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)

R K BURMAN(RAKESHBURMAN19@GMAIL.COM)(9350520408)(PETITIONER)
SAGAR AND SAGAR(SAGARANDSAGAR@LIVE.COM)(0)(RESPONDENT)

ARUN KUMAR
SRIVASTVA(AKSRIVASTVA28@GMAIL.COM)(9999883489)(RESPONDENT)
DHARMVIR GOYAL(DVGOYAL63@GMAIL.COM)(9818013876)(RESPONDENT)
ARUN KUMAR
SRIVASTVA(AKSRIVASTVA28@GMAIL.COM)(9999883489)(RESPONDENT)

RAJ KUMAR ALIAS BABBAL (DECEASED) TRIPURARI JHA, VIJAY GANDOTRA
THROUGH L.R.S MANJU VERMA AND ORS.
V/s SH ATTAR SINGH

OTHER DETAILS OF ADVOCATES:

TRIPURARI JHA(TP11JHA@GMAIL.COM)(9350804291)(PETITIONER)

SH ATTAR SINGH()()(RESPONDENT)

VIJAY GANDOTRA(VKGANDOTRA950@GMAIL.COM)(9818396556)(RESPONDENT)

RITKRIT JAIN KAPIL SANKHLA, GAURAV
V/s SANJAY JAIN & ORS. KEJRIWAL, ANSHU MAHAJAN

OTHER DETAILS OF ADVOCATES:
KAPIL SANKHLA(LITIGATION@SANKHLA.IN)(9810901009)(PETITIONER)
LAWGKV(LAWGKV@GMAIL.COM)()(RESPONDENT)
ANSHU(MAHAJAN.ANSHU@GMAIL.COM)()(RESPONDENT)

GAURAV KEJRIWAL(LAWGKOFFICE@GMAIL.COM)(9873800202)(PETITIONER)
ANSHU MAHAJAN(MAHAJAN.ANSHU@GMAIL.COM)(9811164848)(PETITIONER)

JAI KUMAR SHARMA (SINCE DECEASED) SUNIL KUMAR, VIDIT GUPTA
THROUGH LRS

V/s MS/ RAGHAV BUILDTECH PVT. LTD. &

ANR.

OTHER DETAILS OF ADVOCATES:
VIDIT GUPTA(A445DEFCOL@GMAIL.COM)(9910995511)(RESPONDENT)

JAI KUMAR SHARMA (SINCE DECEASED) SUNIL KUMAR, VIDIT GUPTA, VIDIT
THROUGH LRS GUPTA

V/s M/S RAGHAV BUILDTECH PVT. LTD. &

ANR.

OTHER DETAILS OF ADVOCATES:

SUNIL (SUNILADV20@GMAIL.COM)(0)(PETITIONER)

VIDIT GUPTA(A445DEFCOL@GMAIL.COM)(9910995511)(RESPONDENT)
VIDIT GUPTA(A445DEFCOL@GMAIL.COM)(9910995511)(RESPONDENT)

KALAWATI DEVI SATYAVAN
V/s AJAY KUMAR THAKUR & ANR.

OTHER DETAILS OF ADVOCATES:

ESBI TRANSMISSION PVT LTD
V/s MUKESH SHARMA AND ORS

SAMEER DAWAR, RAJIV BAKSHI

OTHER DETAILS OF ADVOCATES:
SAMEER DAWAR(SAMEERDAWAR04@GMAIL.COM)(9818790670)(PETITIONER)
MK(MKSCIVIL27@GMAIL.COM)(0)(RESPONDENT)
RAJIV(RAJIVEBAKSHI@GMAIL.COM)(0)(RESPONDENT)

SAMEER (SAMEERDAWAR04@GMAIL.COM)(0)(PETITIONER)

RAJIV BAKSHI(RAJIVBAKSHI@GMAIL.COM)(9891695725)(RESPONDENT)

KABIR SHANKAR BOSE ABHIJEET, RAJIV BAKSHI
V/s MUKESH SHARMA AND ORS

OTHER DETAILS OF ADVOCATES:
ABHIJEET (ABHIJEETUO3@GMAIL.COM)(0)(PETITIONER)
RAJIV BAKSHI(RAJIVBAKSHI@GMAIL.COM)(9891695725)(RESPONDENT)

URMIL GUPTA THROUGH SPA HOLDER SHRI |[DEEPAK VERMA
ASHOK KUMAR GUPTA
V/s SUSHIL PRAKASH GUPTA

OTHER DETAILS OF ADVOCATES:
NIDHI JASWAL(NID.JASWAL@GMAIL.COM)(9811104059)(PETITIONER)
SUSHIL(SUSHILPGUPTA@GMAIL.COM)(0)(RESPONDENT)

MUNICIPAL CORPORATION OF DELHI DIVYA SWAMY, RAJIV AGARWAL
V/s RAM BHUL SHARMA

OTHER DETAILS OF ADVOCATES:

DIVYA SWAMY(DIVYA@DYLAWCHAMBERS.COM)(8860050449)(PETITIONER)
RAJIV AGARWAL(RAJIV@RAJIVAGARWAL.COM)()(RESPONDENT)

RAJIV AGARWAL(RAJIVAGGL@YAHOO0.COM)(9811142757)(RESPONDENT)

M/S. NINEX DEVELOPERS LTD. MANISH PALIWAL, RONY OOMMEN
V/s ASSISTANT PROVIDENT FUND JOHN
COMMISSIONER, EPFO, DELHI WEST
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OTHER DETAILS OF ADVOCATES:

MANISH PALIWAL(MANISH@LEGALTICK.COM)(9643734321)(PETITIONER)
MANISH PALIWAL(MANISH@LEGALTICK.COM)(9643734321)(PETITIONER)
ASSITANT PROVIDENT FUND
COMMISSIONER(RO.DELHIWEST@EPFINDIA.GOV.IN)(0)(RESPONDENT)
MANISH PALIWAL(MANISH@LEGALTICK.COM)(9643734321)(PETITIONER)
EPFO DELHI WEST(RO.DELHIWEST@EPFINDIA.GOV.IN)(0)(RESPONDENT)
RONY OOMMEN JOHN(RONY@ROJLAW.COM)(9899959449)(RESPONDENT)

VAYUDOOT MULTI SERVICES PRIVATE LTD RAKESH KUMAR
V/s RAJESH RATHORE

OTHER DETAILS OF ADVOCATES:
RAKESH KUMAR()(9711749492)(PETITIONER)
RAKESH KUMAR()(9711749492)(PETITIONER)

MUNICIPAL CORPORATION OF DELHI
V/s KRISHAN CHANDER

DIVYA SWAMY, RAJIV AGARWAL

OTHER DETAILS OF ADVOCATES:

DIVYA SWAMY(DIVYA@DYLAWCHAMBERS.COM)(8860050449)(PETITIONER)
RAJIV(RAJIV@RAJIVAGARWAL.COM)(0)(RESPONDENT)
RAJIV(RAJIV@RAJIVAGARWAL.COM)(0)(RESPONDENT)

RAJIV AGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(RESPONDENT)

BANK OF BARODA PRAVEENA GAUTAM, KEWAL
V/s PRAVEEN KAUSHIK KRISHAN SHARMA

OTHER DETAILS OF ADVOCATES:

PRAVEENA GAUTAM(PRAVEENA1807@HOTMAIL.COM)(9868100876)(PETITIONER)
PK MEERUT(PK1960MEERUT@REDIFFMAIL.COM)(0)(RESPONDENT)

KEWAL KRISHAN
SHARMA(KKS_ADVOCATE@YAHOO.COM)(9810803260)(RESPONDENT)

PRAVEEN KUMAR VIRENDRA SINGH, MANU SISHODIA
V/s NEERAJ KANT SINGHAL

OTHER DETAILS OF ADVOCATES:

VIRENDRA S
CHAUDHARY(CHAUDHARY.VIRENDRA68@GMAIL.COM)(9313603320)(PETITIONER)
ANUJ(ADVOCATE.ANUJ@CONSULTANT.COM)(0)(RESPONDENT)

MANU SISHODIA (MANUSISODIA77@GMAIL.COM)(9810019309)(PETITIONER)
VIRENDRA SINGH(CHAUDHARY.VIRENDRA68@GMAIL.COM)(0)(RESPONDENT)
PRAVEEN(PRAAVEENKUMAR370@GMAIL.COM)(0)(RESPONDENT)

COURT NO. 22
HON"BLE MR. JUSTICE MANOJ JAIN

36 |W.P.(C)-13501/2024
CM APPL. 56471/2024
CM APPL. 1944/2025
37  |W.P.(C)-13645/2024
CM APPL. 57098/2024
CM APPL. 70148/2024
38  |W.P.(C)-14145/2024
CM APPL. 59246/2024
39 |CM APPL. 10469/2025
In RFA-132/2025
Meeting link

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015

Meeting number

2513 856 5993

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

mjcourtmaster@gmail.com

ITEM

NUMBER

CASE NUMBER

TOP OF THE BOARD

1

W.P.(C)-9498/2016
CM APPL. 37966/2016

W.P.(C)-4402/2022
CM APPL. 13135/2022
CM APPL. 66884/2023

PARTY NAME ADVOCATE NAME

ANURADHA KALRA
V/s THE DELHI DEVELOPMENT AUTHORITY

ARUN MALIK

OTHER DETAILS OF ADVOCATES:

SUDHA MARWAHA
V/s DELHI DEVELOPMENT AUTHORITY & ANR.

SHIVA SANTANAM SWAMINADHAN

OTHER DETAILS OF ADVOCATES:
ANAND SINGH(ANAND.2905@GMAIL.COM)(9868347568)(PETITIONER)
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)

ANAND SINGH(ANAND.2905@GMAIL.COM)(9868347568)(PETITIONER)
MRINALINI SEN(MRINALINISGUPTA@GMAIL.COM)()(RESPONDENT)
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3

W.P.(C)-207/2025
CM APPL. 943/2025

W.P.(C)-965/2025
CM APPL. 4783/2025

W.P.(C)-1384/2025
CM APPL. 6751/2025

FOR ADMISSION

6

7

10

11

W.P.(C)-5853/2023

W.P.(C)-7378/2024

W.P.(C)-9462/2024
CM APPL. 38836/2024

W.P.(C)-13329/2024
CM APPL. 55689/2024

W.P.(C)-15107/2024

W.P.(C)-1461/2025

CM APPL. 7094/2025
CM APPL. 7096/2025
CM APPL. 7851/2025

ADVANCE CAUSE LIST

PUJA AIRY
V/s UNION OF INDIA & ORS.

NAVIN KUMAR SINGH

OTHER DETAILS OF ADVOCATES:
N.K.SINGH(NKSINGHCORPORATESTUDIES@GMAIL.COM)(9818248595)(PETITIONER)
N.K.SINGH & VAIBHAV
JOSHI(NKSINGHCORPORATESTUDIES@GMAIL.COM)(9818248595)(PETITIONER)
UNION OF INDIA, RAJIV(UOIDHC@GMAIL.COM,
RAJIV@RPKAPUR.COM)(1123384193)(RESPONDENT)
AMITAIRY(AMITAIRY@HOTMAIL.COM, AMITAIRY @UNILEC.ORG)(0)(RESPONDENT)
UNION OF INDIA, RAJIV(UOIDHC@GMAIL.COM,
RAJIV@RPKAPUR.COM)(1123384193)(RESPONDENT)

ANIL MADAN & ORS.
V/s RBL BANK LIMITED

MALAK M BHATT, IRFAN AHMED

OTHER DETAILS OF ADVOCATES:

NM LAW CHAMBERS(MALAK@MALAKBHATT.COM,
NN@NEEHANAGPAL.COM)(9650592002)(PETITIONER)
NILESH(NILESH.BHIMANI@RBLBANK.COM)(0)(RESPONDENT)

IRFAN AHMED(IRFAN2599@GMAIL.COM)(8375987225)(RESPONDENT)

ABHISHEK GUPTA KUSH SHARMA
V/s STATE BANK OF INDIA

OTHER DETAILS OF ADVOCATES:

KUSH SHARMA & ASSOCIATES(INFO.KSALAWOFFICES@GMAIL.COM)(9311399002)(PETITIONER)
RP KAPUR, RAJIV(RPKAPURCO@GMAIL.COM,
RAJIV@RPKAPUR.COM)(9716076533)(RESPONDENT)

LUCKNOW PUBLIC SCHOOL
V/s DIRECTORATE OF EDUCATION & ANR.

PRAMOD GUPTA

OTHER DETAILS OF ADVOCATES:

PRAMOD GUPTA(INDUSLAW77@GMAIL.COM)(9810083370)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)

PEOPLE ACTIVISM FORUM & ANR. ROHAN THAWANI, ISHAN AGRAWAL,
V/s UNION OF INIDA & ORS. ABHISHEK BAID

OTHER DETAILS OF ADVOCATES:

ROHAN THAWANI(ROHANTHAWANI@GMAIL.COM)(9810802319)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

SEBI(SECYEXP@NIC.IN, SEBI@SEBI.GOV.IN, MSM@NSE.CO.IN)()(RESPONDENT)
ISHAN AGRAWAL(ISHAN.AGRAWAL123@GMAIL.COM)(9575500788)(RESPONDENT)
ISHAN AGRAWAL(ISHAN.AGRAWAL123@GMAIL.COM)(9575500788)(RESPONDENT)
ABHISHEK BAID(ABHIJ81@GMAIL.COM)(9999469777)(RESPONDENT)

K.C.RAJESWARI NAIR BINAY KUMAR MISHRA
V/s DELHI DEVELOPMENT AUTHORITY

OTHER DETAILS OF ADVOCATES:
BKM AND ASSOCIATES(BKMDELHI@GMAIL.COM)(9868113796)(PETITIONER)
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO0.COM)(8960896896)(RESPONDENT)

SANDEEP KUMAR NISHANT YADAV
V/s DELHI DEVELOPMENT AUTHORITY & ANR.

OTHER DETAILS OF ADVOCATES:
NISHANT YADAV(NISHANTRAO.ADV@GMAIL.COM)(9999912449)(PETITIONER)
DDA(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT)

MR DEEPAK DUGGAL ADITYA NAYYAR
V/s DELHI DEVELOPMENT AUTHORITY

OTHER DETAILS OF ADVOCATES:
HEMANT SHARMA(HEMANT.SHARMAS53@GMAIL.COM)(9716540655)(PETITIONER)
DDA(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT)

HAMDARD EDUCATION SOCIETY & ANR. VIKALP MUDGAL, SHREYANS SINGHVI,
V/s PUNJAB NATIONAL BANK & ANR. VISHWENDRA VERMA

OTHER DETAILS OF ADVOCATES:

VIKALP MUDGAL(VIKALP.MUDGAL@GMAIL.COM)(9811933231)(PETITIONER)

SKR LAW FIRM, SK ROUT, GEORGE(SKRLAWFIRMS@GMAIL.COM, ADVSKROUT@YAHOO.COM,
SWAROOPGEORGE@OUTLOOK.COM)(0)(RESPONDENT)

PNB, SGP(BO127@PNB.CO.IN, CHAMBERSGP15@GMAIL.COM)(0)(RESPONDENT)

SHREYANS SINGHVI(SHREYANS@SHREYANSSINGHVIADV.COM)(9811463632)(PETITIONER)
VIKALP MUDGAL(VIKALP.MUDGAL@GMAIL.COM)(0)(RESPONDENT)

VISHWENDRA VERMA(VERMA.VISHWENDRA@YAHOO.CO.IN)(9871704611)(RESPONDENT)
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AFTER NOTICE MISC. MATTERS

12

13

14

15

16

17

18

19

20

21

22

23

24

CONT.CAS(C)-542/2019
CM APPL. 39144/2024

W.P.(C)-6016/2013
CM APPL. 21342/2015

W.P.(C)-6337/2013

W.P.(C)-11669/2015
CM APPL. 31009/2015
CM APPL. 6961/2016
CM APPL. 45562/2016
CM APPL. 7426/2017

W.P.(C)-11388/2017

W.P.(C)-2111/2019

W.P.(C)-4878/2019
CM APPL. 21684/2019

W.P.(C)-9933/2019
CM APPL. 41115/2019

W.P.(C)-10917/2019
CM APPL. 45131/2019

W.P.(C)-11229/2019

W.P.(C)-11668/2019

W.P.(C)-492/2020
CM APPL. 55293/2022

W.P.(C)-4341/2020

ADVANCE CAUSE LIST

RAM CHANDER LAMBA
V/s VIJAY KUMAR DEV & ANR

JAGRATI SINGH, YASH MISHRA, SRISHTI
MISHRA

OTHER DETAILS OF ADVOCATES:
JAGRATI SINGH()(9250208553)(PETITIONER)
SRISHTI MISHRA(SRISHTI.MISHRA95@GMAIL.COM)(9958261232)(PETITIONER)

CARNEX SALES AGENCY PVT. LTD. ABHIVAV TYAGI, PANKAJ BHATIA, RAJIV
V/s THE DELHI DEVELOPMENT AUTHORITY & ANR. |KHOSLA, SAGRIKA TANWAR

OTHER DETAILS OF ADVOCATES:
SAGRIKA TANWAR(SAGRIKALEGAL@GMAIL.COM)(9811530359)(PETITIONER)

TRIVENI LAL MURARI TIWARI
V/s DELHI DEVELOPMENT AUTHORITY

OTHER DETAILS OF ADVOCATES:

GREEN FINANCE INDIA PVT. LTD.
V/s DELHI DEVELOPMENT AUTHORITY & ORS

N.S. VASISHT

OTHER DETAILS OF ADVOCATES:

M/S VARDHMAN FASHION MALL (LSC) OWNERS
WELFARE ASSOCIATION
V/s DELHI DEVELOPMENT AUTHORITY AND ANR.

RAJEEV KUMAR, SANJAY GOSWAMI

OTHER DETAILS OF ADVOCATES:

PRAVEEN SEHRAWAT
V/s THE VICE CHAIRMAN DELHI DEVELOPMENT
AUTHORITY AND ORS.

SUNDEEP SEHGAL, PAWAN MATHUR

OTHER DETAILS OF ADVOCATES:
SUNDEEP SEHGAL()(9810005572)(PETITIONER)

HOSHIYAR SINGH
V/s THE VICE CHAIRMAN, DELHI DEVELOPMENT
AUTHORITY AND ANR.

SIDDHARTH VERMA

OTHER DETAILS OF ADVOCATES:
SIDDHARTH VERMA()(9810984587)(PETITIONER)

ISEO CHEMDIS PVT. LIMITED
V/s STATE BANK OF INDIA AND ANR.

SONDHI NARULA, APOORV SARVARIA

OTHER DETAILS OF ADVOCATES:
SONDHI NARULA()(9871863446)(PETITIONER)
APOORV SARVARIA(SARVARIA@GMAIL.COM)(8527291395)(RESPONDENT)

UNITECH LIMITED SRISHTI JUNEJA, ANUBHA AGRAWAL,
V/s DELHI DEVELOPMENT AUTHORITY PRABHAV RALLI

OTHER DETAILS OF ADVOCATES:

SRISHTI JUNEJA()(8447051414)(PETITIONER)

ANUBHA AGRAWAL(ANUBHA.ADVOCATE@GMAIL.COM)(9999750725)(PETITIONER)
PRABHAV RALLI(OFFICE.PRCHAMBERS@GMAIL.COM)(9999249666)(RESPONDENT)

ARTI DEVI ASHUTOSH KUMAR SHUKLA
V/s DELHI DEVELOPMENT AUTHORTIY

OTHER DETAILS OF ADVOCATES:
ASHUTOSH KUMAR SHUKLA()(9958994429)(PETITIONER)

SATYA GUJRAL PANKAJ MEHTA, SHAHANA FARAH
V/s DELHI DEVELOPMENT AUTHORITY

OTHER DETAILS OF ADVOCATES:
PANKAJ MEHTA()(9811253529)(PETITIONER)
DHARAMVIR

V/s DELHI DEVELOPMENT AUTHORITY & ORS

G L VERMA, GIRDHARI LAL VERMA

OTHER DETAILS OF ADVOCATES:

G L VERMA()(9891600120)(PETITIONER)

G L VERMA(GLVERMA53@YAHOO.COM,
PATOCLOEDMC@GMAIL.COM)(9891600120)(PETITIONER)

DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)

MS. SALMA BEGUM MUKESH RANA, PRAGATI AGRAWAL,

V/s UNION OF INDIA, MINISTRY OF MICRO, SMALL  |ADITYA MALHOTRA
AND MEDIUM ENTERPRISES & ANR.

OTHER DETAILS OF ADVOCATES:
MUKESHRANA(MRANA@JURISADVOCATES.COM)(9899502553)(PETITIONER)
MUKESH RANA (JURIS ADVOCATES & SOLICITORS)()(9899502553)(PETITIONER)
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25

26

27

28

29

30

31

32

33

W.P.(C)-13049/2021

W.P.(C)-14262/2021

W.P.(C)-15064/2021
CM APPL. 55300/2022
CM APPL. 16290/2023

W.P.(C)-4006/2022
CM APPL. 11987/2022

W.P.(C)-7968/2022

W.P.(C)-8682/2022
CM APPL. 26182/2022

W.P.(C)-2011/2023
CM APPL. 7635/2023

W.P.(C)-2319/2023
CM APPL. 8784/2023
CM APPL. 8786/2023

W.P.(C)-8723/2023
CM APPL. 32984/2023

ADVANCE CAUSE LIST

MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
ARUN AGARWAL(ADVARUN36@GMAIL.COM)(9811087995)(RESPONDENT)

PRAGATI AGRAWAL(PRAGATI31JULY97@GMAIL.COM)(9599041991)(PETITIONER)
ADITYA MALHOTRA(ADITYA.MALHOTRA87 @GMAIL.COM)(9953460388)(PETITIONER)

THE JAG JIWAN COOPERATIVE GROUP HOUSING AKSHAY CHOWDHARY, SIBO SANKAR
SOCIETY LTD MISHRA, APOORVA SHARMA
V/s DELHI DEVELOPMENT AUTHORITY & ANR.

OTHER DETAILS OF ADVOCATES:

AKSHAY CHOWDHARY(AKSHAYCHOWDHARY.ADV@GMAIL.COM)(9899982488)(PETITIONER)
SOUTH DELHI MUNICIPAL CORPORATION(CLOSDMC@GMAIL.COM)()(RESPONDENT)

DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT)

SIBO SANKAR MISHRA(SIBO.MISHRA@GMAIL.COM)(9810122138)(PETITIONER)

APOORVA SHARMA(SHARMAAPOORVA2594@GMAIL.COM)(7838624933)(PETITIONER)

NAKUL MANUJA GAURAV MANNUJA
V/s DELHI DEVELOPMENT AUTHORITY

OTHER DETAILS OF ADVOCATES:
GNK LAW ASSOCIATES(GNKLAW@YAHOO.COM)(9871006227)(PETITIONER)
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT)

SHRI CHANDER MOHAN KOHLI MANU NAYAR, NITIN KUMAR, MANIKA
V/s DELHI DEVELOPMENT AUTHORITY AND ANR. TRIPATHY, NITIN KUMAR

OTHER DETAILS OF ADVOCATES:

MR. JAIDEEP SINGH()(9871568789)(PETITIONER)

DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT)
NITIN KUMAR (KUMARNITIN10075@GMAIL.COM)()(PETITIONER)

MANIKA PANDEY(MANIKA_PANDEY@YAHOO.CO.IN)()(RESPONDENT)
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)

SAMVARTIKA PATHAK(PATHAK.SAMVARTIKA@GMAIL.COM)()(PETITIONER)

DDA CHAMBER(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)

MANIKA TRIPATHY(TRIPATHYMANIKA@GMAIL.COM)(9811831835)(RESPONDENT)
NITIN KUMAR(KUMARNITIN10075@GMAIL.COM)(7982722181)(PETITIONER)

GURU DUTT SAJAL MANCHANDA
V/s DELHI DEVELOPMENT AUTHORITY

OTHER DETAILS OF ADVOCATES:
SAJAL MANCHANDA(MANCHANDA.SAJAL@GMAIL.COM)(9811477809)(PETITIONER)
DDA(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT)

ANUJ GUPTA AND ANR ASHUTOSH THAKUR
V/s AXIS BANK LTD AND ORS

OTHER DETAILS OF ADVOCATES:

ASHUTOSH THAKUR(ASHU2638@GMAIL.COM)(9717284820)(PETITIONER)
H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

AXIS BANK LTD(AMITABH.CHAUDHARY@AXISBANK.COM)()(RESPONDENT)

ATUL PUNJ & ORS. ADITYA DEWAN, GAJINDER KUMAR
V/s IDBI BANK

OTHER DETAILS OF ADVOCATES:

ADITYA DEWAN(ADITYADEWAN@GMAIL.COM)(8527611077)(PETITIONER)
ADITYA DEWAN (ADITYADEWAN@GMAIL.COM)(8527611077)(PETITIONER)

IDBI BANK(SIDHBARUA@GMAIL.COM, IDBIEQUITY@IDBI.CO.IN)()(RESPONDENT)
IDBI BANK(SIDHBARUA@GMAIL.COM, IDBIEQUITY@IDBI.CO.IN)()(RESPONDENT)
H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)

H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)

GAJINDER KUMAR(GAJINDERK@GMAIL.COM)(9810124482)(PETITIONER)

POONAM SHARMA RANDEEP SINGH
V/s DELHI DEVELOPMENT AUTHORITY & ORS.

OTHER DETAILS OF ADVOCATES:

UJALA VISHNOI(UJALA.VISHNOI@GMAIL.COM)(9818166560)(PETITIONER)

DDA CHAMBER (DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

MARUTI FILMS PVT LTD AND OTHERS VARUN GARG
V/s PUNJAB NATIONAL BANK

OTHER DETAILS OF ADVOCATES:
PRASHANT JAIN(VARUN@SARVOTTAMLAW.COM)(9999829477)(PETITIONER)
PUNJAB NATIONAL BANK(ADVSKROUT@YAHOO.COM)()(RESPONDENT)

SHRI PHOOL CHAND GUPTA JITENDRA NATH PATHAK
V/s DELHI DEVELOPMENT AUTHORITY

OTHER DETAILS OF ADVOCATES:
PATHAK JN (PATHAK.JN72@GMAIL.COM)(9717930407)(PETITIONER)
DDA CHAMBER (DDACHAMBERHC@GMAIL.COM)()(RESPONDENT)
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34 W.P.(C)-9130/2023
CM APPL. 34738/2023

35 W.P.(C)-9538/2023

36 W.P.(C)-9708/2023

37  \W.P.(C)-1010/2024

38 \W.P.(C)-1122/2024
CM APPL. 22888/2024
CM APPL. 57144/2024

39  W.P.(C)-1419/2024
CM APPL. 56553/2024

40 |W.P.(C)-2067/2024

41 |W.P.(C)-5526/2024
CM APPL. 22698/2024

42  |W.P.(C)-6756/2024

ADVANCE CAUSE LIST

RAINBOW WORLDWIDE PVT. LTD. MANOHAR MALIK
V/s UNION BANK OF INDIA

OTHER DETAILS OF ADVOCATES:

VISTA LAW PARTNERS(VISTALAWPARTNERS@GMAIL.COM)(9711288528)(PETITIONER)
SANTOSH KUMAR(SKRLAWFIRMS@GMAIL.COM, ADVSKROUT@YAHOO.COM,
ADVSKROUT@SKRLAWFIRMS.COM)(9990432878)(RESPONDENT)

ANAND PRAKASH GUPTA PUSHPA SINGH
V/s DELHI DEVELOPMENT AUTHORITY AND ORS.

OTHER DETAILS OF ADVOCATES:
RAJ LAKSHMI()(9810111052)(PETITIONER)
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)

AVTAR SINGH V. K. MALIK
V/s STATE BANK OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:

RAHUL RAJ MALIK(RAHULRAJMALIK@GMAIL.COM)(9810705405)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)
RAJIV(RAJIV@RPKAPUR.COM)()(RESPONDENT)

MS. FOZIA SHIRAZ PUSHPA SINGH
V/s DELHI DEVELOPMENT AUTHORITY

OTHER DETAILS OF ADVOCATES:
DILIOSINGH LAW OFFICE(OFFICE.DILIPSINGH@GMAIL.COM)()(PETITIONER)
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO0.COM)(8960896896)(RESPONDENT)

RESIDENTS WELFARE ASSOCIATION KRISHAN KANT AGGARWAL, RAKESH
V/s LT GOVERNOR OF DELHI & ORS. KUMAR MITTAL

OTHER DETAILS OF ADVOCATES:

RAJIV K GARG(KKAGARWAL5679@GMAIL.COM)(9810006579)(PETITIONER)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)
DARBARI LAL DAVMODEL PUBLIC SCHOOL(DLDAVPP@HOTMAIL.COM)()(RESPONDENT)
RAKESH MITTAL(ADVRAKESHMITTAL@GMAIL.COM)(9999303080)(PETITIONER)

K K AGARWAL(KKAGARWAL5679@GMAIL.COM)(9810006579)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
RAKESH KUMAR MITTAL(ADVRAKESHMITTAL@GMAIL.COM)(9999303080)(RESPONDENT)

SACHIN SIKKA & ANR. URFEE HAIDER, NAVEEN CHANDRA,
V/s UNION OF INDIA & ORS. ASHISH KUMAR SINGH

OTHER DETAILS OF ADVOCATES:

URFEE HAIDER AND NAVEEN CHANDRA()(9810078786)(PETITIONER)

H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

URFEE HAIDER()(9810078786)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

PNB HOUSING(PUNITA.PANDEY@PNBHOUSING.COM,
SATISH.CHANDER@PNUBHOUSING.COM)(0)(RESPONDENT)

ASHISH KUMAR SINGH(AKSINGH@ANSLEGAL.IN)(9971149676)(RESPONDENT)

USHA SINGAL & ANR. BHUPESH NARULA
V/s DELHI DEVELOPMENT AUTHORITY & ANR.

OTHER DETAILS OF ADVOCATES:

ICON OF HUMANITY AND LAW
FIRM(INFO@ICONOFHUMANITY.COM)(9810260246)(PETITIONER)

ICON OF HUMANITY AND LAW
FIRM(INFO@ICONOFHUMANITY.COM)(9810260246)(PETITIONER)

DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)

PRASAD BUILDCON PRIVATE LIMITED SIDDHARTH KHATTAR, TARANG GUPTA
V/s DELHI DEVELOPMENT AUTHORITY & ORS.

OTHER DETAILS OF ADVOCATES:

KHATTAR AND CO(SIDDHARTH_KHATTAR@YAHOO.COM)(9810700078)(PETITIONER)
DR. RAHUL CHHOKER(DDACHAMBERHC@DDA.ORG.IN)(8960896896)(RESPONDENT)
DR. RAHUL CHHOKER(DDACHAMBERHC@DDA.ORG.IN)()(RESPONDENT)

TARANG GUPTA(TARANG.GUPTA305@GMAIL.COM)(7838983455)(PETITIONER)

SUBHASH HEMANT SINGH
V/s GOVT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
HEMANT SINGH(HEMANT_14SINGH@YAHOO.CO.IN)(9873816686)(PETITIONER)

178



06.03.2025

43

44

45

46

W.P.(C)-6852/2024
CM APPL. 28540/2024
CM APPL. 73048/2024

W.P.(C)-9561/2024
CM APPL. 39200/2024
CM APPL. 65209/2024

W.P.(C)-12019/2024

W.P.(C)-15068/2024

CONNECTED MATTERS (ANMM)

47

48

W.P.(C)-9582/2018
CM APPL. 37341/2018

WITH W.P.(C) 11200/2018
W.P.(C) 10295/2018
W.P.(C) 3601/2019
W.P.(C) 3710/2019

W.P.(C)-10295/2018

ADVANCE CAUSE LIST

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(986825)(RESPONDENT)
DR. RAHUL CHHOKER(DDACHAMBERHC@DDA.ORG.IN)()(RESPONDENT)

MANVI DIKSHIT SHARMA ANANYA SIKRI, BISHWAIJIT DUBEY, ROHAN
V/s DEVELOPMENT AUTHORITY DDA & ORS. MALIK

OTHER DETAILS OF ADVOCATES:
BISHWAJIT DUBEY AND ANANYA SIKRI(OFFICE@BISHWAJITDUBEY.COM ,
BISHWAJITDUBEY@GMAIL.COM)(9910224345)(PETITIONER)

DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)
REGISTRAR OF SOCIETIES(ID-DCSE.REV.DELHI@NIC.IN,
RWAE1VASANTKUNJ@GMAIL.COM)(9810750006)(RESPONDENT)

BISHWAJIT DUBEY(BISHWAJITDUBEY@GMAIL.COM)(9910224345)(PETITIONER)
KARAN(KBHARDWAJ183@GMAIL.COM)(0)(RESPONDENT)
DDA(DDA-WEB@DDA.GOV.IN)(0)(RESPONDENT)
DDA(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)
ROHAN MALIK(ROHAN.MALIK@YMAIL.COM)(9871305530)(PETITIONER)

TARA CHAND SUMIT CONST. CO. STUTI JAIN, ISHAAN SHARMA
V/s DELHI DEVELOPMENT AUTHORITY

OTHER DETAILS OF ADVOCATES:

STUTI JAIN AND AKSHU JAIN(SKJAINANDASSOCIATES@GMAIL.COM)(9810300955)(PETITIONER)
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(0)(RESPONDENT)

S K JAIN(SKJAINANDASSOCIATES@GMAIL.COM)(0)(PETITIONER)

DR. RAHUL CHHOKER(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT)

ISHAAN SWARANA
SHARMA(ADVOCATEISHAANSHARMA®GMAIL.COM)(9555777622)(RESPONDENT)

TAPESHWAR PANDIT RAJUL KUMAR SHRIVASTAVA
V/s DELHI DEVELOPMENT AUTHORITY & ORS.

OTHER DETAILS OF ADVOCATES:

RAJUL SRIVASTAVA(ADV.RAJUL@GMAIL.COM)(9891860220)(PETITIONER)

DELHI DEVELOPMENT AUTHORITY, DELHI URBAN SHELTER, PARVINDER
CHAUHAN(DDACHAMBERHC@DDA.ORG.IN, DELHISHELTER@GMAIL.COM,
PARVINDERCHAUHAN@REDIFFMAIL.COM)(1123379626)(RESPONDENT)

STATE ELECTION COMMISSION, ASSISTANT ELECTORAL REGISTRATION
OFFICER(CEO_DELHI@ECI.GOV.IN, OFFICE@SHARMACHAMBERS.COM,
VRECKALKAJI@GMAIL.COM)(1123977130)(RESPONDENT)

PARVINDER CHAUHAN(PARVINDERCHAUHAN1973@GMAIL.COM)(0)(RESPONDENT)

DHEERAJ JINDAL SHASHWAT PARIHAR, SAMEER PRAVIN
V/s RESERVE BANK OF INDIA & ORS. PAREKH, LEXORBIS

OTHER DETAILS OF ADVOCATES:

SHASHWAT PARIHAR(SHASHWATADV@GMAIL.COM)(7903889268)(PETITIONER)

SHASHWAT PARIHAR(SHASHWATADV@GMAIL.COM)(7903889268)(PETITIONER)

MUKESH, HAMEL PARIHAR(MUKESH@RUDRABUILDWELL.COM, HAMELPARIHAR@GMAIL.COM,
HAMELPARIHAR@REDIFFMAIL.COM)(0)(RESPONDENT)

DIGITAL LENDING OF ICIC BANK, ICIC BANK(DIGITALLENDING@ICICIBANK.COM,
CUSTOMER.CARE@ICICBANK.COM)(0)(RESPONDENT)
AMIT(AMIT.K44@INDIABULLS.COM)(0)(RESPONDENT)

INDIA BULLS, PUNIT BHALLA(AMIT.K44@INDIABULLS.COM, PUNITBHALLA@GMAIL.COM,
PUNITBHALLA@AOL.COM)(0)(RESPONDENT)

HOME LOANS, RUDRA BUILDWELL(HOMELOANS@SAMMAANCAPITAL.COM,
SALES@RUDRABUILDWELL.COM)(0)(RESPONDENT)

MUKESH, HAMEL PARIHAR(MUKESH@RUDRABUILDWELL.COM, HAMELPARIHAR@GMAIL.COM,
HAMELPARIHAR@REDIFFMAIL.COM)(0)(RESPONDENT)

ICICI BANK(DIGITALLENDING@ICICIBANK.COM,
CUSTOMER.CARE@ICICBANK.COM)(0)(RESPONDENT)

HOME LOANS, RUDRA BUILDWELL(HOMELOANS@SAMMAANCAPITAL.COM,
SALES@RUDRABUILDWELL.COM)(0)(RESPONDENT)

SAMEER PRAVIN PAREKH(PAREKHCO@PAREKHCO.COM)(9871772403)(RESPONDENT)
()()(RESPONDENT)

RAM VISHAL MESSRS CHOUDHARY ALI ZIA KABIR, Listing Remarks:
V/s DELHI DEVELOPMENT AUTHORITY & ORS ASHIM VACHHER AT 03:00 PM
OTHER DETAILS OF ADVOCATES:

MESSRS CHOUDHARY ALI ZIA KABIR()(8448503772)(PETITIONER)

ASHIM VACHHER(ASHIMVACHHER@VACHHERASSOCIATES.COM)(9811023217)(PETITIONER)

AMIT KUMAR MESSRS CHOUDHARY ALI KABIR, MEGHNA |Listing Remarks:
V/s DELHI DEVELOPMENT AUTHORITY & ORS SANKHLA AT 03:00 PM

OTHER DETAILS OF ADVOCATES:
MESSRS CHOUDHARY ALI KABIR()(8448503772)(PETITIONER)
MEGHNA SANKHLA(ASSOCIATES@MEGHNA.NET.IN)(8700615686)(RESPONDENT)
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54

55

56

57

58

W.P.(C)-11200/2018
CM APPL. 43501/2018

W.P.(C)-3601/2019

W.P.(C)-3710/2019

W.P.(C)-10989/2018
CM APPL. 42797/2018

WITH W.P.(C) 13177/2018

W.P.(C)-13177/2018

CM APPL. 51138/2018
CM APPL. 51139/2018
CM APPL. 51140/2018
CM APPL. 51141/2018

WITH W.P.(C) 13570/2018
W.P.(C) 13629/2018

W.P.(C)-12061/2018
CM APPL. 52328/2018

WITH W.P.(C) 13177/2018
W.P.(C) 13570/2018
W.P.(C) 13629/2018
W.P.(C) 249/2019

W.P.(C)-13570/2018
WITH W.P.(C) 13629/2018

W.P.(C)-13629/2018

W.P.(C)-249/2019

W.P.(C)-4262/2019

WITH W.P.(C) 4290/2019
W.P.(C) 5029/2019
W.P.(C) 5182/2019

ADVANCE CAUSE LIST

MOHD ASGAR
V/s DELHI DEVELOPMENT AUTHORITY & ORS

MESSRS CHOUDHARY ALI KABIR, ASHIM
VACHHER

OTHER DETAILS OF ADVOCATES:
MESSRS CHOUDHARY ALI KABIR()(8448503772)(PETITIONER)
ASHIM VACHHER(ASHIMVACHHER@VACHHERASSOCIATES.COM)(9811023217)(PETITIONER)

MOHD. MUSLIM MESSRS CHAOUDHARY, MEGHNA
V/s DELHI DEVELOPMENT AUTHORITY AND ORS. SANKHLA

OTHER DETAILS OF ADVOCATES:
MESSRS CHAOUDHARY()(9911614099)(PETITIONER)
MEGHNA SANKHLA(ASSOCIATES@MEGHNA.NET.IN)(8700615686)(RESPONDENT)

MEENA MESSRS CHOUDHARY, MANSI BAJAJ
V/s DELHI DEVELOPMENT AUTHORITY AND ORS.

OTHER DETAILS OF ADVOCATES:
MESSRS CHOUDHARY()(9911614099)(PETITIONER)
MANSI BAJAJ(MANSI.BAJAJ@MBLEGALASSOCIATES.COM)(9818000003)(RESPONDENT)

KISHAN MESSRS CHOUDHARY
V/s DELHI DEVELOPMENT AUTHORITY AND ORS.

OTHER DETAILS OF ADVOCATES:
MESSRS CHOUDHARY()(8448503772)(PETITIONER)

KAILASH BHATT
V/s DELHI DEVELOPMENT AUTHORITY & ORS

MESSRS ALI ZIA KABIA, MANSI BAJA)

OTHER DETAILS OF ADVOCATES:
MESSRS ALI ZIA KABIA()(8448503772)(PETITIONER)
MANSI BAJAJ(MANSI.BAJAJ@MBLEGALASSOCIATES.COM)(9818000003)(RESPONDENT)

BUNTY

V/s DELHI DEVELOPMENT AUTHORTIY AND ORS. KAUSHIK

OTHER DETAILS OF ADVOCATES:

MESSRS CHOUDHARY ALI ZIA()(8448503772)(PETITIONER)

MESSRS CHOUDHARY ALI ZIA()(8448503772)(PETITIONER)

ASHUTOSH KAUSHIK(ASHUTOSHKAUSHIK123@GMAIL.COM)(9711070545)(RESPONDENT)

NARENDRA
V/s DELHI DEVELOPMENT AUTHORITY AND ORS.

OTHER DETAILS OF ADVOCATES:
MESSRS CHOUDHARY()(8448503772)(PETITIONER)
MEGHNA SANKHLA(ASSOCIATES@MEGHNA.NET.IN)(8700615686)(PETITIONER)

DEEPAK MESSRS CHOUDHARY
V/s DELHI DEVELOPMENT AUTHORITY AND ORS.

OTHER DETAILS OF ADVOCATES:
MESSRS CHOUDHARY()(8294875499)(PETITIONER)

HIRI MESSRS CHAOUDHARY ALI ZIA KABIR,
V/s DELHI DEVELOPMENT AUTHORITY AND ORS. ASHUTOSH KAUSHIK

OTHER DETAILS OF ADVOCATES:
MESSRS CHAOUDHARY ALI ZIA KABIR()(8448503772)(PETITIONER)
ASHUTOSH KAUSHIK(ASHUTOSHKAUSHIK123@GMAIL.COM)(9711070545)(RESPONDENT)

JAGANNATH YADAV MESSRS CHOUDHARY, ASHUTOSH
V/s DELHI DEVELOPMENT AUTHORITY AND ORS. KAUSHIK

OTHER DETAILS OF ADVOCATES:
MESSRS CHOUDHARY()(8448503772)(PETITIONER)
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Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

MESSRS CHOUDHARY ALI ZIA, ASHUTOSH |Listing Remarks:

AT 03:00 PM

MESSRS CHOUDHARY, MEGHNA SANKHLA |Listing Remarks:

AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM



06.03.2025

59

60

61

62

63

64

65

66

67

68

69

70

W.P.(C)-4290/2019

W.P.(C)-5029/2019
CM APPL. 22263/2019

W.P.(C)-5182/2019

W.P.(C)-5379/2019

W.P.(C)-5383/2019

W.P.(C)-5415/2019

W.P.(C)-5482/2019
CM APPL. 24055/2019

W.P.(C)-5741/2019

WITH W.P.(C) 5821/2019
W.P.(C) 6095/2019
W.P.(C) 6106/2019
W.P.(C) 6531/2019
W.P.(C) 6552/2019
W.P.(C) 6649/2019
W.P.(C) 7396/2019
W.P.(C) 7455/2019

W.P.(C)-5821/2019

W.P.(C)-6095/2019

W.P.(C)-6106/2019

W.P.(C)-6531/2019

ADVANCE CAUSE LIST

ASHUTOSH KAUSHIK(ASHUTOSHKAUSHIK123@GMAIL.COM)(9711070545)(RESPONDENT)

DINESH MESSRS CHOUDHARY, MANSI BAJAJ
V/s DELHI DEVELOPMENT AUTHORITY AND ORS.

OTHER DETAILS OF ADVOCATES:
MESSRS CHOUDHARY()(8448503772)(PETITIONER)
MANSI BAJAJ(MANSI.BAJAJ@MBLEGALASSOCIATES.COM)(9818000003)(RESPONDENT)

RAKESH MESSRS CHOUDHARY, MANSI BAJAJ
V/s DELHI DEVELOPMENT AUTHORITY AND ORS.

OTHER DETAILS OF ADVOCATES:
MESSRS CHOUDHARY()(8448503772)(PETITIONER)
MANSI BAJAJ(MANSI.BAJAJ@MBLEGALASSOCIATES.COM)(9818000003)(RESPONDENT)

MAZAHID KHAN MESSRS CHOUDHARY ALI ZIA KABIR,
V/s DELHI DEVELOPMENT AUTHORITY & ORS MEGHNA SANKHLA

OTHER DETAILS OF ADVOCATES:
MESSRS CHOUDHARY ALI ZIA KABIR()(8448503772)(PETITIONER)
MEGHNA SANKHLA(ASSOCIATES@ MEGHNA.NET.IN)(8700615686)(PETITIONER)

AJAY KUMAR
V/s DELHI DEVELOPMENT AUTHORITY AND ORS.

OTHER DETAILS OF ADVOCATES:
MESSRS CHOUDHARY()(8448503772)(PETITIONER)
MEGHNA SANKHLA(ASSOCIATES@MEGHNA.NET.IN)(8700615686)(RESPONDENT)

GEETA
V/s DELHI DEVELOPMENT AUTHORITY AND ORS.

OTHER DETAILS OF ADVOCATES:
MESSRS CHOUDHARY()(8448503772)(PETITIONER)
MEGHNA SANKHLA(ASSOCIATES@MEGHNA.NET.IN)(8700615686)(PETITIONER)

SUNITA
V/s DELHI DEVELOPMENT AUTHORITY AND ORS.

OTHER DETAILS OF ADVOCATES:
MESSRS CHOUDHARY()(8448503772)(PETITIONER)
MEGHNA SANKHLA(ASSOCIATES@MEGHNA.NET.IN)(8700615686)(PETITIONER)

AKHTRUN NISHA
V/s DELHI DEVELOPMENT AUTHORITY AND ORS.

OTHER DETAILS OF ADVOCATES:
ZEHRA KHAN()(9958114482)(PETITIONER)
RAJESH KUMAR(RAJESH.LAWS@GMAIL.COM)(9891235156)(RESPONDENT)

RAVI BHATT MESSRS CHOUDHARY, MANSI BAJAJ
V/s DELHI DEVELOPMENT AUTHORITY AND ORS.

OTHER DETAILS OF ADVOCATES:
MESSRS CHOUDHARY()(8448503772)(PETITIONER)
MANSI BAJAJ(MANSI.BAJAJ@MBLEGALASSOCIATES.COM)(9818000003)(RESPONDENT)

RATTAN MESSRS CHOUDHARY ALI ZIA KABIR
V/s DELHI DEVELOPMENT AUTHORITY THROUGH
VICE CHAIRMAN & ORS

OTHER DETAILS OF ADVOCATES:
MESSRS CHOUDHARY ALI ZIA KABIR()(8448503772)(PETITIONER)

DINESH MESSRS CHOUDHARY ALI ZIA KABIR,
V/s DELHI DEVELOPMENT AUTHORITY & ORS ASHUTOSH KAUSHIK

OTHER DETAILS OF ADVOCATES:
MESSRS CHOUDHARY ALI ZIA KABIR()(8448503772)(PETITIONER)
ASHUTOSH KAUSHIK(ASHUTOSHKAUSHIK123@GMAIL.COM)(9711070545)(RESPONDENT)

RAVI KUMAR MESSRS CHOUDHARY, MANSI BAJAJ
V/s DELHI DEVELOPMENT AUTHORITY AND ORS.

OTHER DETAILS OF ADVOCATES:
MESSRS CHOUDHARY()(8448503772)(PETITIONER)
MANSI BAJAJ(MANSI.BAJAJ@MBLEGALASSOCIATES.COM)(9818000003)(RESPONDENT)

AMIT KUMAR MESSRS CHAUDHARY, ASHUTOSH
V/s DELHI DEVELOPMENT AUTHORITY AND ORS. KAUSHIK

181

MESSRS CHOUDHARY, MEGHNA SANKHLA

MESSRS CHOUDHARY, MEGHNA SANKHLA

MESSRS CHOUDHARY, MEGHNA SANKHLA

ZEHRA KHAN (DHCLSC), RAJESH KUMAR

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM



06.03.2025
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74

75

76

77

78

79

80

81

82

W.P.(C)-6552/2019

W.P.(C)-6649/2019

W.P.(C)-7396/2019

WITH W.P.(C) 7455/2019

W.P.(C)-7455/2019

W.P.(C)-6319/2019

W.P.(C)-6322/2019
CM APPL. 26954/2019
CM APPL. 26955/2019

W.P.(C)-7288/2019

W.P.(C)-7289/2019

W.P.(C)-7290/2019

W.P.(C)-7681/2019

W.P.(C)-9041/2019
WITH W.P.(C) 9045/2019

W.P.(C)-9045/2019

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:
MESSRS CHAUDHARY()(8448403772)(PETITIONER)
ASHUTOSH KAUSHIK(ASHUTOSHKAUSHIK123@GMAIL.COM)(9711070545)(RESPONDENT)

SONU MESSRS CHOUDHARY, ASHUTOSH
V/s DELHI DEVELOPMENT AUTHORITY AND ORS. KAUSHIK

OTHER DETAILS OF ADVOCATES:
MESSRS CHOUDHARY()(8448503772)(PETITIONER)
ASHUTOSH KAUSHIK(ASHUTOSHKAUSHIK123@GMAIL.COM)(9711070545)(RESPONDENT)

SAVITA MESSRS CHOUDHARY, MANSI BAJAJ
V/s DELHI DEVELOPMENT AUTHORITY AND ORS.

OTHER DETAILS OF ADVOCATES:
MESSRS CHOUDHARY()(8448503772)(PETITIONER)
MANSI BAJAJ(MANSI.BAJAJ@MBLEGALASSOCIATES.COM)(9818000003)(RESPONDENT)

SHANTHI MESSRS CHOUDHARY, ASHUTOSH
V/s DELHI DEVELOPMENT AUTHORITY AND ORS. KAUSHIK

OTHER DETAILS OF ADVOCATES:
MESSRS CHOUDHARY()(8448503772)(PETITIONER)
ASHUTOSH KAUSHIK(ASHUTOSHKAUSHIK123@GMAIL.COM)(9711070545)(RESPONDENT)

GAYANI MESSRS CHOUDHARY ALI ZIA KABIR
V/s DELHI DEVELOPMENT AUTHORITY THROUGH
VICE CHAIRMAN & ORS

OTHER DETAILS OF ADVOCATES:
MESSRS CHOUDHARY ALI ZIA KABIR()(9911614099)(PETITIONER)

KULDEEP MESSRS CHOUDHARY ALI ZIA KABIR,
V/s DELHI DEVELOPMENT AUTHORITY & ORS MANSI BAJA)

OTHER DETAILS OF ADVOCATES:
MESSRS CHOUDHARY ALI ZIA KABIR()(8448503772)(PETITIONER)
MANSI BAJAJ(MANSI.BAJAJ@MBLEGALASSOCIATES.COM)(9818000003)(RESPONDENT)

JAGDISH
V/s DELHI DEVELOPMENT AUTHORITY AND ORS.

OTHER DETAILS OF ADVOCATES:
MESSRS CHOUDHARY()(9911614099)(PETITIONER)
MEGHNA SANKHLA(ASSOCIATES@MEGHNA.NET.IN)(8700615686)(RESPONDENT)

MAHESH CHANDRA
V/s DELHI DEVELOPMENT AUTHORITY AND ORS.

OTHER DETAILS OF ADVOCATES:
MESSRS CHOUDHARY()(8448503772)(PETITIONER)
MEGHNA SANKHLA(ASSOCIATES@MEGHNA.NET.IN)(8700615686)(RESPONDENT)

ANIL MESSRS CHOUDHARY, MANSI BAJAJ
V/s DELHI DEVELOPMENT AUTHORITY AND ORS.

OTHER DETAILS OF ADVOCATES:
MESSRS CHOUDHARY()(8448503772)(PETITIONER)
MANSI BAJAJ(MANSI.BAJAJ@MBLEGALASSOCIATES.COM)(9818000003)(RESPONDENT)

MANOJ MESSRS CHOUDHARY ALI KABIR, MANSI
V/s DELHI DEVELOPMENT AUTHORITY & ORS BAJAJ

OTHER DETAILS OF ADVOCATES:
MESSRS CHOUDHARY ALI KABIR()(9911614099)(PETITIONER)
MANSI BAJAJ(MANSI.BAJAJ@MBLEGALASSOCIATES.COM)(9818000003)(RESPONDENT)

MANJU DEVI MESSRS CHOUDHARY, ASHUTOSH
V/s DELHI DEVELOPMENT AUTHORITY AND ORS. KAUSHIK

OTHER DETAILS OF ADVOCATES:
MESSRS CHOUDHARY()(8448503772)(PETITIONER)
ASHUTOSH KAUSHIK(ASHUTOSHKAUSHIK123@GMAIL.COM)(9711070545)(RESPONDENT)

MAHENDRA MESSRS CHOUDHARY ALI ZIA KABIR
V/s DELHI DEVELOPMENT AUTHORITY & ORS

OTHER DETAILS OF ADVOCATES:
MESSRS CHOUDHARY ALI ZIA KABIR()(8448503772)(PETITIONER)

ASHISH
V/s DELHI DEVELOPMENT AUTHORITY AND ORS.

OTHER DETAILS OF ADVOCATES:
MESSRA CHOUDHAR()(8448503772)(PETITIONER)
ASHUTOSH KAUSHIK(ASHUTOSHKAUSHIK123@GMAIL.COM)(9711070545)(RESPONDENT)
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MESSRS CHOUDHARY, MEGHNA SANKHLA

MESSRS CHOUDHARY, MEGHNA SANKHLA

MESSRA CHOUDHAR, ASHUTOSH KAUSHIK

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM



06.03.2025

83

84

85

86

87

88

89

920

91

W.P.(C)-1124/2020

WITH W.P.(C) 1296/2020

W.P.(C)-1296/2020

W.P.(C)-1727/2020
CM APPL. 6004/2020

WITH W.P.(C) 9582/2018

W.P.(C)-1733/2020
CM APPL. 6110/2020

W.P.(C)-1794/2020

W.P.(C)-2303/2020

W.P.(C)-2908/2020
CM APPL. 34073/2022

WITH W.P.(C) 9582/2018

W.P.(C)-9896/2020
CM APPL. 31550/2020

WITH W.P.(C) 2596/2021

W.P.(C)-2596/2021

ADVANCE CAUSE LIST

REKHA RANI
V/s DELHI DEVELOPMENT AUTHORITY

CHIRAG KHURANA

OTHER DETAILS OF ADVOCATES:
CHIRAG KHURANA()(8587876969)(PETITIONER)

VIPAN KUMAR
V/s DELHI DEVELOPMENT AUTHORITY

CHIRAG KHURANA, SHAHANA FARAH

OTHER DETAILS OF ADVOCATES:
CHIRAG KHURANA()(8587876969)(PETITIONER)
SHAHANA FARAH(SHAHANAFARAH@GMAIL.COM)(9810006902)(RESPONDENT)

SMT. BELLA ASHIM VACHHER
V/s GOVERNMENT OF NCT, DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:
ADITI GUPTA()(9811046710)(PETITIONER)
ASHIM VACHHER(ASHIMVACHHER@VACHHERASSOCIATES.COM)(9811023217)(PETITIONER)

SANNO DEVI SUSHIL KUMAR, ASHIM VACHHER
V/s GOVERNMENT OF NCT, DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:

ADITI GUPTA()(9811046710)(PETITIONER)

SUSHIL KUMAR(SUSHILKUMAR2408@GMAIL.COM)(9810789876)(RESPONDENT)

ASHIM VACHHER(ASHIMVACHHER@VACHHERASSOCIATES.COM)(9811023217)(PETITIONER)

LAALO CHOUDHARY ALI ZIA KABIR, ASHIM
V/s DELHI DEVELOPMENT AUTHORITY VACHHER

OTHER DETAILS OF ADVOCATES:
CHOUDHARY ALI ZIA KABIR()(9911614099)(PETITIONER)
ASHIM VACHHER(ASHIMVACHHER@VACHHERASSOCIATES.COM)(9811023217)(PETITIONER)

SHIV DAYAL CHOUDHARY ALI ZIA
V/s DELHI DEVELOPMENT AUTHORITY

OTHER DETAILS OF ADVOCATES:
CHOUDHARY ALI ZIA()(9911614099)(PETITIONER)

RAJA RAM SAHNI
V/s DELHI DEVELOPMENT AUTHORITY AND ANR.

CHOUDHARY ALI ZIA KABIR, SANDEEP

OTHER DETAILS OF ADVOCATES:

CHOUDHARY ALI ZIA KABIR()(9911614099)(PETITIONER)

MANOJ KUMAR(ADVMANOJ72@GMAIL.COM)(9013258273)(PETITIONER)

CAZ KABIR(CAZKABIR@GMAIL.COM)()(RESPONDENT)

DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT)
SANDEEP (SANDEEP_SKUMARS9@YAHOO0.COM)(9873275760)(PETITIONER)

SANGEETA HAIDER ALI, ASHIM VACHHER
V/s DELHI DEVELOPMENT AUTHORITY

OTHER DETAILS OF ADVOCATES:

HAIDER ALI, CHOUDHARY ALI ZIA
KABIR(ADVHAIDERALIOS@GMAIL.COM)(9911614099)(PETITIONER)
HAIDERALI(ADVHADIERALIOS @GMAIL.COM)(9711706434)(PETITIONER)

DELHI DEVELOPMENT AUTHORITY THROUGH VICE CHAIRMAN(DDACHAMBERHC@GMAIL.COM

DHANESHRELAN@YAHOO.CO.IN )(9910247777)(PETITIONER)

DHANESH RELAN(DHANESHRELAN@YAHOO.CO.IN)(9910247777)(RESPONDENT)
DDA(DDACHAMBERHC@GMAIL.COM)(8950510963)(RESPONDENT)

ASHIM VACHHER(ASHIMVACHHER@VACHHERASSOCIATES.COM)(9811023217)(PETITIONER)

UMED HAIDER ALI
V/s DELHI DEVELOPMENT AUTHORITY

OTHER DETAILS OF ADVOCATES:

HAIDER ALI AND CHOUDHARY ALI ZIA

KABIR(ADVHAIDERALIOS8 @GMAIL.COM)(9711706434)(PETITIONER)

DELHI DEVELOPMENT AUTHORITY THROUGH VICE
CHAIRMAN(VCDDA@DDA.ORG.IN)(9910247777)(PETITIONER)

DHANESH RELAN(DHANESHRELAN@YAHOO.CO.IN)()(RESPONDENT)

DR RAHUL CHHOKER(DDACHAMBERHC@GMAIL.COM)(8920952108)(RESPONDENT)
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Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM



06.03.2025

92

93

94

95

96

97

98

W.P.(C)-10430/2020
CM APPL. 33015/2020
CM APPL. 34860/2021

WITH W.P.(C) 10438/2020

W.P.(C)-10464/2020
CM APPL. 33108/2020

W.P.(C)-10488/2020
CM APPL. 33185/2020

W.P.(C)-10918/2020

W.P.(C)-11159/2020

W.P.(C)-14475/2021
CM APPL. 45568/2021

W.P.(C)-2856/2022
CM APPL. 8251/2022

ADVANCE CAUSE LIST

ABDUL WAHEED HAIDER ALI, HAIDER ALI, DHANESH RELAN, |Listing Remarks:
V/s DELHI DEVELOPMENT AUTHORITY THROUGH ASHIM VACHHER AT 03:00 PM
VICE CHAIRMAN

OTHER DETAILS OF ADVOCATES:

DHANESH RELAN(DHANESHRELAN@YAHOO.CO.IN)(9910247777)(PETITIONER)
HAIDER ALI, CHOUDHARY ALI ZIA
KABIR(ADVHAIDERALIOS@GMAIL.COM)(9711706434)(PETITIONER)

HAIDER ALI, CHOUDHARY ALI ZIA

KABIR(ADVHAIDERALIOS8 @GMAIL.COM)(9711706434)(PETITIONER)

DELHI DEVELOPMENT AUTHORITY THROUGH VICE
CHAIRMAN(VCDDA@DDA.ORG.IN)(9910247777)(PETITIONER)
DDA(DDACHAMBERHC@GMAIL.COM)(8950510963)(RESPONDENT)
HAIDER(HAIDER@HRLN.ORG)()(PETITIONER)
HAIDER(ADVHAIDERALIO8@GMAIL.COM)()(PETITIONER)

HANESH RELAN(BHATIAJATIN1331@GMAIL.COM)(9910247777)(RESPONDENT)
ASHIM VACHHER(ASHIMVACHHER@VACHHERASSOCIATES.COM)(9811023217)(RESPONDENT)

MOMINA KHATOON HAIDER ALI, HAIDER ALI Listing Remarks:
V/s DELHI DEVELOPMENT AUTHORITY THROUGH AT 03:00 PM
VICE CHAIRMAN

OTHER DETAILS OF ADVOCATES:

HAIDERALI(ADVHADIERALIO8 @GMAIL.COM)(9711706434)(PETITIONER)

HAIDER ALI, CHOUDHARY ALI ZIA
KABIR(ADVHAIDERALIOS@GMAIL.COM)(9911614099)(PETITIONER)

DELHI DEVELOPMENT AUTHORITY THROUGH VICE CHAIRMAN(DDACHAMBERHC@GMAIL.COM
DHANESHRELAN@YAHOO.CO.IN )(9910247777)(PETITIONER)
DDA(DDACHAMBERHC@GMAIL.COM)(8950510963)(RESPONDENT)

DHANESH RELAN(DHANESHRELAN@YAHOO.CO.IN)(9910247777)(RESPONDENT)

ARRA RAJU NARSIMHA HAIDER ALI, HAIDER ALI, ASHIM VACHHER |Listing Remarks:
V/s DELHI DEVELOPMENT AUTHORITY THROUGH AT 03:00 PM
VICE CHAIRMAN

OTHER DETAILS OF ADVOCATES:

HAIDER ALI, CHOUDHARY ALI ZIA
KABIR(ADVHAIDERALIOS@GMAIL.COM)(9911614099)(PETITIONER)

DELHI DEVELOPMENT AUTHORITY THROUGH VICE CHAIRMAN(DDACHAMBERHC@GMAIL.COM
DHANESHRELAN@YAHOO.CO.IN )(9910247777)(PETITIONER)

DHANESH RELAN(DHANESHRELAN@YAHOO.CO.IN)(9910247777)(RESPONDENT)
DDA(DDACHAMBERHC@GMAIL.COM)(8950510963)(RESPONDENT)

ASHIM VACHHER(ASHIMVACHHER@VACHHERASSOCIATES.COM)(9811023217)(PETITIONER)

PRITAM HAIDER ALI Listing Remarks:
V/s DELHI DEVELOPMENT AUTHORITY THROUGH AT 03:00 PM
VICE CHAIRMAN

OTHER DETAILS OF ADVOCATES:

HAIDER ALI, CHOUDHARY ALI ZIA

KABIR(ADVHAIDERALIOS @GMAIL.COM)(9711706434)(PETITIONER)

DELHI DEVELOPMENT AUTHORITY THROUGH VICE CHAIRMAN(DDACHAMBERHC@GMAIL.COM
DHANESHRELAN@YAHOO.CO.IN )(9910247777)(PETITIONER)

DHANESH RELAN(DHANESHRELAN@YAHOO.CO.IN)(9910247777)(RESPONDENT)

DR. RAHUL CHHOKER(DDACHAMBERHC@GMAIL.COM)(8950510963)(RESPONDENT)

AJMERI KHATOON HEMANT GULATI Listing Remarks:
V/s UNION OF INDIA & ANR. AT 03:00 PM

OTHER DETAILS OF ADVOCATES:

AJMERI KHATOON(HEMANTGULATI9@GMAIL.COM)(9999995979)(RESPONDENT)
HEMANT GULATI(HEMANTGULATI9@GMAIL.COM)(9999995979)(PETITIONER)
HEMANTGULATI(HEMANTGULATI9@GMAIL.COM)(9999995979)(PETITIONER)
UNION OF INDIA(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(PETITIONER)
DDA(DDACHAMBERHC@GMAIL.COM)(9953416827)(PETITIONER)
DDA(DDACHAMBERHC@GMAIL.COM)(9953416827)(RESPONDENT)

NITISH KUMAR(ADVNKRSINGH@GMAIL.COM)(9718435661)(RESPONDENT)

DONI NARSAIAH KAWALPREET KAUR Listing Remarks:
V/s DELHI DEVELOPMENT AUTHORITY AT 03:00 PM

OTHER DETAILS OF ADVOCATES:
KAWALPREET KAUR(KAWALPREET303@YAHOO.IN)(8287908688)(PETITIONER)
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO0.COM)(8950510963)(RESPONDENT)

VENKTESH HAIDER ALI, VRINDA KAPOOR Listing Remarks:
V/s DELHI DEVELOPMENT AUTHORITY AT 03:00 PM

OTHER DETAILS OF ADVOCATES:
HAIDER ALI AND KAWALPREET KAUR(KAWALPREET303@YAHOO.IN)(8287908688)(PETITIONER)
DR. RAHUL CHHOKAR(DDACHAMBERHC@YAHOO0.COM)(8950510963)(RESPONDENT)

184



06.03.2025

99

100

101

W.P.(C)-2904/2022
CM APPL. 8424/2022

W.P.(C)-10744/2022

W.P.(C)-7814/2023
CM APPL. 30146/2023
CM APPL. 60235/2023

WITH W.P.(C) 9582/2018

FINAL ARGUMENTS

102

103

W.P.(C)-8898/2018
CM APPL. 34227/2018
CM APPL. 19498/2019

WITH W.P.(C) 6132/2022

W.P.(C)-6132/2022
CM APPL. 18474/2022
CM APPL. 35179/2022
CM APPL. 44901/2022
CM APPL. 53560/2022
CM APPL. 6586/2023
CM APPL. 21214/2024

ADVANCE CAUSE LIST

VRINDA KAPOOR(VRINDA@ACELEGAL.IN)(9899029387)(RESPONDENT)

GUVVALA BALA AND ANR HAIDER ALI, KOMAL SOROUT
V/s DELHI DEVELOPMENT AUTHORITY

OTHER DETAILS OF ADVOCATES:

HAIDER ALI AND KAWALPREET KAUR(KAWALPREET303@YAHOO.IN)(8287908688)(PETITIONER)

DR. RAHUL CHHOKAR(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT)
KOMAL SOROUT(KOMALSOROUT2806@GMAIL.COM)(9958860483)(RESPONDENT)

AMINA KHATOON KAWALPREET KAUR
V/s DELHI DEVELOPMENT AUTHORITY

OTHER DETAILS OF ADVOCATES:

KAWALPREET KAUR()(8287908688)(PETITIONER)

KAWALPREET KAUR(KAWALPREET303@YAHOO.IN)(8287908688)(PETITIONER)

DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT)
DR. RAHUL CHHOKKER(DDACHAMBERHC@YAHOO0.COM)(8950510963)(RESPONDENT)

LALI AND ORS. ANILENDRA PANDEY
V/s THE DELHI DEVELOPMENT AUTHORITY

OTHER DETAILS OF ADVOCATES:

ANILENDRA PANDEY(APANDEYADVSC@REDIFFMAIL.COM)(9868259532)(PETITIONER)
ANILENDRA PANDEY(APANDEYADVSC@REDIFFMAIL.COM)(9868259532)(PETITIONER)
DDA CHAMBER(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)

DDA CHAMBER(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)

ANILENDRA PANDEY(APANDEYADVSC@REDIFFMAIL.COM)(9868259532)(PETITIONER)
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)

VICTORIA GARDENS RESIDENTS WELFARE MANORANJAN SHARMA, DEEPTANSHU
ASSOCIATION (REGD.) JAIN
V/s GOVERNMENT OF NCT OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:

MANORANJAN SHARMA()(9717591156)(PETITIONER)

MANORANJAN SHARMA()(9810445486)(PETITIONER)

DEEPTANSHU JAIN(DEEPTANSHUIN@GMAIL.COM)(9871189295)(RESPONDENT)

VICTORIA GARDENS RESIDENTS WELFARE DEEPTANSHU JAIN, VIJAY CHANDRA
ASSOCIATION JOSHI, SAURABH KUMAR
V/s DELHI DEVELOPMENT AUTHORITY & ORS.

OTHER DETAILS OF ADVOCATES:

MANORANJAN SHARMA(SHARMA.MANORANJAN @GMAIL.COM)(9717591156)(PETITIONER)
DEEPTANSHU JAIN(DEEPTANSHUIJN@GMAIL.COM)(9871189295)(PETITIONER)
DDA(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT)

UNION OF INDIA (UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
MANORANJAN SHARMA(SHARMA.MANORAJAN@GMAIL.COM)(9717591156)(PETITIONER)
DEEPTANSHU JAIN(DEEPTANSHUIN@GMAIL.COM)(9871189295)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

VIJAY JOSHI(ADVOCATEVIJAYJOSHI@GMAIL.COM)(9873677817)(PETITIONER)
MANOJ(SHARMA.MANOJRANJAN@GMAIL.COM)()(RESPONDENT)

MANORANJAN SHARMA(SHARMA.MANOJRANJAN@GMAIL.COM)()(PETITIONER)

VIJAY JOSHI(ADVOCATEVIJAYJOSHI@GMAIL.COM)(9873677817)(PETITIONER)

VIJAY JOSHI(ADVOCATEVIJAYJOSHI@GMAIL.COM)(9873677817)(RESPONDENT)

PRAVIN BAHADUR AND
ASSOCIATES(PRAVINBAHADUR.ADV@GMAIL.COM)(9811169891)(PETITIONER)
DDA(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT)

DEEPANSHU JAIN(DEEPTANSHUJN@GMAIL.COM, SHARMAA.MANORANJAN@GMAIL.COM,
CHAND@CHANDCHOPRA.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
DEEPANSHU JAIN, MANORANJAN

SHARMA(DEEPTANSHUJN@GMAIL.COMSHARMAA.MANORANJAN@GMAIL.COM)()(PETITIONER)

SRINIWAS SR. LAW OFFICER, SANJAY KUMAR(SLOPVDDA2021@GMAIL.COM,
SANJAYKLAW@YAHOO.COM)()(PETITIONER)
DDA, SANTOSH KUMAR TRIPATHI, UNION OF INDIA(DDACHAMBERHC@YAHOO.COM,

STANDINGCOUNSELGNCTD@GMAIL.COM, UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

DDA(CLA@DDA.ORG.IN)()(RESPONDENT)
PRAVIN BAHADUR(PRAVINBAHADUR.ADV@GMAIL.COM)(9811169891)(RESPONDENT)

185

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 03:00 PM

Listing Remarks:
AT 3:30 P.M.

Listing Remarks:
AT 3:30 P.M.



06.03.2025

COURT NO. 16

ADVANCE CAUSE LIST

HON"BLE MR.JUSTICE DHARMESH SHARMA

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

faisal.zaki@dhc.nic.in

CLICK HERE TO JOIN VC:

https://virtualcourtdhc.webex.com/meet/virtualcourtdhclO

MEETING NUMBER:

ITEM
NUMBER

CASE NUMBER

25127330441

PARTY NAME ADVOCATE NAME

CASES INVOLVING DIFFERENTLY-ABLED PERSONS

1

FAO-20/2018

CM APPL. 1432/2018
CM APPL. 39275/2024
CM APPL. 39276/2024
CM APPL. 39277/2024

WITH FAO 23/2018

FAO-23/2018

CM APPL. 1919/2018
CM APPL. 24047/2018
CM APPL. 40538/2024
CM APPL. 40539/2024
CM APPL. 40540/2024

FRESH MATTERS & APPLICATIONS

3

4

5

CONT.CAS(C)-272/2025
CM APPL. 10804/2025

CONT.CAS(C)-277/2025
CM APPL. 11012/2025

CONT.CAS(C)-280/2025

YOGESH SHARMA & ANR
V/s GEETA @ JITU @ GITU

LALIT KUMAR JHA, ARCHNA GAUR,
ARCHANA GAUR, UTSAV JAIN

OTHER DETAILS OF ADVOCATES:

LALIT KUMAR JHA()(9999503497)(PETITIONER)

ARCHANA GAUR(ARCHNAGOUR@GMAIL.COM)(9810082539)(PETITIONER)
ARCHANA GAUR(ARCHNAGOUR@GMAIL.COM)(9810082539)(PETITIONER)
ARCHANA GAUR(ARCHANAGOUR®@GMAIL.COM)(9810082539)(PETITIONER)
JAINUTSAV(JAINUTSAV21@GMAIL.COM)(0)(RESPONDENT)

UTSAV JAIN(JAINUTSAV21@GMAIL.COM)(0)(RESPONDENT)

USTAV JAIN(JAINUTSAV21@GMAIL.COM)(0)(RESPONDENT)

UTSAV JAIN(JAINUTSAV21@GMAIL.COM)(8527214201)(RESPONDENT)

GEETA@ GITU @ JITU MAHESH RANJAN & NARENDER
V/s YOGESH SHARMA AND ANR SINGH, LALIT KUMAR JHA, ARCHNA
GAUR, UTSAV JAIN

OTHER DETAILS OF ADVOCATES:

MAHESH RANJAN & NARENDER SINGH()(9868565110)(PETITIONER)

LALIT KUMAR JHA()(9999503497)(RESPONDENT)

UTSAV JAIN(JAINUTSAV21@GMAIL.COM)(0)(PETITIONER)

ARCHANA GAUR(ARCHANAGOUR®@GMAIL.COM)(9810082539)(RESPONDENT)
UTSAV JAIN(JAINUTSAV21@GMAIL.COM)(8527214201)(PETITIONER)

PALLAVI MENON IMRAN MOULAEY

V/s RAGHU MENON

OTHER DETAILS OF ADVOCATES:

IMRAN MOULAEY(IMRANMOULAEY@GMAIL.COM)(9990091359)(PETITIONER)
RPM(CEO@RPM2INC.CO.IN)(0)(RESPONDENT)
RAGHUMEN(RAGHUMEN@GMAIL.COM)(0)(RESPONDENT)

PABITRA GHOSH SANDEEP KUMAR
V/s ANIL KUMAR SINGH

OTHER DETAILS OF ADVOCATES:

SANDEEP KUMAR(SANDEEPSINGH561@GMAIL.COM)(9810122554)(PETITIONER)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)
RCSDELHI(RCSDELHI30@GMAIL.COM)(0)(RESPONDENT)

SOCIAL JURIST, A CIVIL RIGHTS GROUP MANOJ KUMAR
V/s MRS. NIDHI PANDEY & ANR.

OTHER DETAILS OF ADVOCATES:
ASHOK AGARWAL(JURISTASHOK@GMAIL.COM,
KUMARUTKARSHJI@GMAIL.COM)(9811101923)(PETITIONER)
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CONT.CAS(C)-284/2025

CONT.CAS(C)-286/2025
CM APPL. 11367/2025

FAO-296/2024
CM APPL. 54407/2024
CM APPL. 54408/2024

FOR ADMISSION

9

FAO-299/2024

CM APPL. 55110/2024
CM APPL. 55111/2024
CM APPL. 55112/2024

AFTER NOTICE MISC. MATTERS

10

11

12

13

14

15

16

CONT.CAS(C)-1689/2024

CONT.CAS(C)-53/2025

CONT.CAS(C)-289/2025
CM APPL. 11372/2025

CM APPL. 54765/2022
In FAO-351/2010

FAO-390/2018

CM APPL. 33405/2018
CM APPL. 33406/2018
CM APPL. 33407/2018

FAO-510/2018
CM APPL. 45727/2018

FAO-165/2019

CM APPL. 17677/2019
CM APPL. 30409/2019
CM APPL. 1067/2020
CM APPL. 1068/2020
CM APPL. 9602/2024
CM APPL. 9603/2024

ADVANCE CAUSE LIST

KVS, RAJAPPA, SECY SEL(COMMISSIONER-KVS@GOV.IN,
ADVOCATERAJAPPA@GMAIL.COM, SECY.SEL@NIC.IN)(0)(RESPONDENT)
RIPU DAMAN, UNION OF INDIA(RIPUDAMAN.BHARDWAJ@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

SADAN KUMAR SHARMA DEVENDRA KUMAR CHAUBEY
V/s RAVIKESH

OTHER DETAILS OF ADVOCATES:
AJITABHA PANDEY(PANDEYAJITABHA@GMAIL.COM)(9354793708)(PETITIONER)
JNU(REGISTRAR@MAIL.JNU.AC.IN)(0)(RESPONDENT)

SH. ISHWAR SINGH CHIKKARA ANUBHAYV SINGH
V/s NARESH KUMAR

OTHER DETAILS OF ADVOCATES:
A & A LAW OFFICES(ANUBHAV.SINGH@AALAW.IN)(9999355333)(PETITIONER)
R()(8130552952)(RESPONDENT)

SATISH KUMAR & ORS.
V/s VED KUMARI

ANIL DAGAR

OTHER DETAILS OF ADVOCATES:

ANIL DAGAR &
ASSOCIATES(ANILDAGERADV@GMAIL.COM)(9811570337)(PETITIONER)
ASAV ASSOCIATES(ASVASSOCIATES@OUTLOOK.COM)(0)(RESPONDENT)

SMT RAJ RANI SAINI
V/s SH SANJAY NARANG

POOJA CHHABRA

OTHER DETAILS OF ADVOCATES:
POOJA CHHABRA(ADVPOOJACHHABRA@GMAIL.COM)(9999197580)(PETITIONER)
SANJAY()(9810107678)(RESPONDENT)

SHAKEEL AHMAD FALAHI KARTIK PURUSHOTTAMA
V/s MCD MURUKUTLA

OTHER DETAILS OF ADVOCATES:
KARTIK MURUKUTLA (MPKARTIK@GMAIL.COM)(9561095497)(PETITIONER)
SANJEEV(SOLICITOR6@GMAIL.COM)(0)(RESPONDENT)

NIKHIL AGGARWAL AAYUSH MALHOTRA
V/s SHREYA TAYAL @ SHREYA AGGARWAL

OTHER DETAILS OF ADVOCATES:

SMT. KAILASH KUMARI TUTEJA
V/s HARSH KUMAR TUTEJA AND ANR.

VINEET MEHTA

OTHER DETAILS OF ADVOCATES:
VINEET MEHTA (VINMEHTA99@GMAIL.COM)(9810353944)(PETITIONER)
R()(8588827241)(RESPONDENT)

BRUJ LAL & SONS PETITIONER IN PERSON, TILAK RAJ
V/s UOI GOGIA, SIV SAGAR SHARMA

OTHER DETAILS OF ADVOCATES:
DHARAMARYA ARYA(DHARAMARYA.ARYA@GMAIL.COM)()(PETITIONER)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)

SIV SAGAR SHARMA
(SSSSUDARSHAN2050@GMAIL.COM)(7835929688)(PETITIONER)

ROHTAS AMIT KUMAR, R K NAIN, PRATIMA
V/s PUSHPA & ORS N LAKRA

OTHER DETAILS OF ADVOCATES:
AMIT KUMAR()(9891870972)(PETITIONER)

AJIT BHAGWAN DAS VAZIRMANI
V/s PHOENIX ARC PVT LTD

DHANANAIJI JAIN

OTHER DETAILS OF ADVOCATES:
DHANANAJI JAIN()(9560562050)(PETITIONER)

SHASHI CHAND SHARMA
V/s BHUPINDER SHOKEEN & ORS

SANDEEP THAKUR, SANDEEP
THAKUR, SUDHIR NAAGAR, SUDHIR
NAAGAR

OTHER DETAILS OF ADVOCATES:

SANDEEP THAKUR()(9811116173)(PETITIONER)
SANDEEP THAKUR()(9811116173)(PETITIONER)
SANDEEP THAKUR()(9811116173)(PETITIONER)
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17 FAO-450/2019
CM APPL. 49532/2019

18 FAO-6/2020
CM APPL. 55791/2019
CM APPL. 21339/2021

19 FA0-95/2020
CM APPL. 7750/2020

20 FAO-198/2020
CM APPL. 27606/2020

21 FAO-239/2020

22 FAO-112/2022
CM APPL. 21428/2022

WITH FAO 239/2023

23 FAO-239/2023

ADVANCE CAUSE LIST

SUDHIR NAAGAR(SUDHIR@NAAGAR.COM)(9811951070)(PETITIONER)

VISHWA JAGRITI MISSION JHUM JHUM SARKAR
V/s EMPLOYEES STATE INSURANCE
CORPORATION & ANR

OTHER DETAILS OF ADVOCATES:
JHUM JHUM SARKAR()(9971090884)(PETITIONER)

M/S EVEREST FOOTWEAR INDUSTRIES RIZWAN, YUGAL KISHOR PRASAD,
V/s COMMISSIONER EMPLOYEE'S RAKESH KUMAR
COMPENSATION AND ORS.

OTHER DETAILS OF ADVOCATES:

RIZWAN NIZAMI(NIZAMI.RIZWAN14@GMAIL.COM)()(PETITIONER)
YUGALPRASAD(ADV.YKPRASAD@GMAIL.COM)(9818587479)(PETITIONER)

YUGAL KISHOR PRASAD
(SAHSAKALDEO@GMAIL.COM)(9818587479)(RESPONDENT)

YUGAL KISHOR
PRASAD(ADV.YKPRASAD@GMAIL.COM)(9818587479)(RESPONDENT)

RAKESH KUMAR(RAKESH.ADVOCATE18@GMAIL.COM)(9711771000)(PETITIONER)

THE ORIENTAL INSURANCE CO LTD A K SONI, MAHEE ARORA
V/s GUDDI DEVI & ORS

OTHER DETAILS OF ADVOCATES:
A K SONI()(9811404055)(PETITIONER)
MAHEE ARORA(MAHEEARORA.ADV@GMAIL.COM)(8800276707)(PETITIONER)

BHARAT SANCHAR NIGAM LIMITED SONDHI NARULA DALAL AND
V/s HFCL LTD FORMERLY HIMACHAL ASSOCIATES, JASBIR SINGH, SUMIT
FUTURISTIC COMMUNICATIONS LTD KUMAR BATRA

OTHER DETAILS OF ADVOCATES:

BHARAT SANCHAR NIGAM LIMITED(ADGRDBSNL@GMAIL.COM)()(PETITIONER)
SONDHI NARULA DALAL & ASSOCIATES
(INFO@SNDLAWYERS.COM)(9871863446)(PETITIONER)

HFCL LTD FORMERLY HIMACHAL FUTURISTIC COMMUNICATIONS
LTD(TEJVEER.VERMA@HFCL.COM)()(PETITIONER)

TEJ VEER (TEJVEER.VERMA@HFCL.COM)()(RESPONDENT)

JASBIR SINGH(JASBIRADVOS@YAHOO.CO.IN)(9810093469)(RESPONDENT)
SUMIT KUMAR BATRA(BATRASUMIT@GMAIL.COM)(9911211000)(RESPONDENT)

THE ORIENTAL INSURANCE CO LTD ASHWANI KUMAR SONI
V/s SMT ANJU KUMARI & ORS.

OTHER DETAILS OF ADVOCATES:

THE ORIENTAL INSURANCE CO
LTD(ASHWANIKUMARSONI@GMAIL.COM)(9811404055)(RESPONDENT)
ASHWANISONI(ASHWANIKUMARSONI@GMAIL.COM)(9811404055)(PETITIONER)
A K SONI(ASHWANIKUMARSONI@GMAIL.COM)(9811404055)(PETITIONER)
OKARA
ROADWAYS(ADMINDELHI@OKARAROADWAYS.NET)(9811149497)(PETITIONER)
MASTER DAMANDIP DAHIYA
(LAWOFFICES723WW@GMAIL.COM)(9312070470)(PETITIONER)

MS INNANI RAO (LAWOFFICES723WW@GMAIL.COM)(9312070470)(PETITIONER)
SMT ANJU
KUMARI(LAWOFFICES723WW@GMAIL.COM)(9312070470)(PETITIONER)

MS MAHIMA YADAV
(LAWOFFICES723WW@GMAIL.COM)(9312070470)(PETITIONER)

R K NAIN(LAWOFFICES723WW@GMAIL.COM)(9312070470)(RESPONDENT)

K ARORA(ADMINDELHI@OKAROADWAYS.ENT)()(RESPONDENT)

SMT. USHA RAJAN SOOD, PRATIMA NAIN
V/s UNION OF INDIA LAKRA

OTHER DETAILS OF ADVOCATES:

RAJAN SOOD, ASHIMA SOOD(RAJAN-
SOOD@HOTMAIL.COM)(9311903346)(PETITIONER)

JAGJIT SINGH(JAGJITSINGHADVOCATE@YAHOO.CO.IN)()(RESPONDENT)

PRATIMA NAIN
LAKRA(OFFICEOFADVOCATEPRATIMA@GMAIL.COM)(9968324260)(RESPONDENT)

SANDEEP KUMAR BIND & ANR. RAJAN SOOD
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:

RAJAN SOOD, ASHIMA SOOD(RAJAN-SOOD@HOTMAIL.COM,
ASHIMA.SOOD@HOTMAIL.COM)(9311903346)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)
PORCT(PORCTDLI2022@GMAIL.COM)()(RESPONDENT)
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24 FAO-113/2022
CM APPL. 21453/2022
CM APPL. 33874/2022

25 FAO-154/2022

26 FAO-276/2022
CM APPL. 47535/2022

27 FAO-289/2022
CM APPL. 49643/2022

28 FAO-78/2023
CM APPL. 15779/2023
CM APPL. 21111/2023

29 FAO-54/2024
CM APPL. 9429/2024
CM APPL. 9431/2024

30 FAO-107/2024

FINAL ARGUMENTS

31 FAO-226/2024
CM APPL. 40775/2024

ADVANCE CAUSE LIST

P.K. GUPTA AND ANR YOGESH SWAROOP
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:

P.K. GUPTA AND
ANR(YOGESHSWROOP@GMAIL.COM)(9810371649)(RESPONDENT)

UNION OF INDIA(JAGJITSINGH70@GMAIL.COM)(9891919168)(RESPONDENT)

SH. SAHIBE ALAM @ MOHD. SAJID ZEHRA KHAN, SIDDHARTH DUTTA,
V/s COMMISSIONER, EMPLOYEES MANISH MALHOTRA
COMPENSATION (SOUTH) & ORS.

OTHER DETAILS OF ADVOCATES:

ZEHRA KHAN(KHANZEHRA@GMAIL.COM)(9958114482)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SIDDHARTH
DUTTA(SIDDUTT@INDIANLAWASSOCIATES.IN)(9810071722)(RESPONDENT)
MANISH MALHOTRA(MALHOTRAADV@GMAIL.COM)(9810214422)(RESPONDENT)

RAVEENA BEDI @ REHANA MAYANK KUMAR DAWAR,
V/s JUNAID AHMAD RANGREZ HARGOVIND JHA, MOHIT MONGA,
MRITUNJAY KUMAR SINGH

OTHER DETAILS OF ADVOCATES:

S K DAWAR()(9871150275)(PETITIONER)

S K DAWAR(SKDAWARANDASSOCIATES@GMAIL.COM)(9871150275)(PETITIONER)
S K DAWAR()(9871150275)(PETITIONER)
RANGREZ(JUNAID.RANGREZ@GMAIL.COM)()(RESPONDENT)

GIRIK TOLANI(GIRIK.TOLANI@GMAIL.COM)()(RESPONDENT)
GIRIK(GIRIK.TOLANI@GMAIL.COM)()(RESPONDENT)

JUNAID RANGREZ(JUNAID.RANGREZ@GMAIL.COM)()(RESPONDENT)
HARGOVIND
JHA(JHA.HARGOVIND.LAW@GMAIL.COM)(9811466485)(PETITIONER)

MOHIT
MONGA(MOHITMONGAADVOCATE@GMAIL.COM)(9999495500)(PETITIONER)
MRITUNJAY KUMAR
SINGH(LAWYERMATTY@GMAIL.COM)(9582634444)(PETITIONER)

THE NEW INDIA ASSURANCE COMPANY GAURAV NAIR
LTD.

V/s PRADEEP KUMAR @ PRADEEP YADAV

AND ORS.

OTHER DETAILS OF ADVOCATES:

K.K. AND CO.
(KKSHARMAADVOCATE384@GMAIL.COM)(9818140429)(PETITIONER)
GAURAV NAIR()(9560949609)(PETITIONER)

GAURAV NAIR(GAURAVNAIR@SAGALEGAL.IN)(9810069969)(PETITIONER)

RACHNA MEHNIDRATTA PRAVEEN SURI
V/s GIRDHARI LAL

OTHER DETAILS OF ADVOCATES:

PRAVEEN SURI(PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)
DINESH GARG(DGARGADV@GMAIL.COM)()(RESPONDENT)

PRAVEEN SURI (PRAVEENSURI73@GMAIL.COM)(9810928188)(PETITIONER)
DINESH GARG(DGARGADV@GMAIL.COM)()(RESPONDENT)

M/S SAI COMMUNICATIONS AJAY KUMAR SINGH
V/s TARUN AND ANR

OTHER DETAILS OF ADVOCATES:
A K SINGH(AJAY_LEGALHELP@YAHOO.CO.IN)(9818192846)(PETITIONER)

NANAK CHAND RAM KANWAR NAIN
V/s PREMPAL SINGH & ANR.

OTHER DETAILS OF ADVOCATES:

R K NAIN(LAWOFFICES72WW @GMAIL.COM)(9312070470)(PETITIONER)
PREM(PREMPALDELHI1977@GMAIL.COM)()(RESPONDENT)
KANWAL(KANWALCHAUDHARY@GMAIL.COM)()(RESPONDENT)

SHEELA AND ORS. FAISAL NASEEM
V/s NARENDER AHUJA AND ANR.

OTHER DETAILS OF ADVOCATES:
KUKREJA(KUKREJANKADV@GMAIL.COM)(0)(RESPONDENT)
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PART-HEARD MATTERS

32

W.P.(C)-1567/2024
CM APPL. 6518/2024
CM APPL. 6519/2024
CM APPL. 11517/2024
CM APPL. 11518/2024
CM APPL. 14152/2024
CM APPL. 19454/2024
CM APPL. 41270/2024
CM APPL. 43619/2024
CM APPL. 54584/2024
REVIEW PET. 143/2025
CM APPL. 9251/2025
CM APPL. 10556/2025

ADVANCE CAUSE LIST

SURESH KUMARI AKASH VERMA, MADHURIMA

V/s REGISTRAR OF COMPANIES & ORS. SARANGI, SHASHWAT TRIPATHI,
ANKITA RASTOGI, VENKET RAO,
MOKSH TYAGI, PUNEET KUMAR
SAXENA, SIDDHANT SHARMA,

PRADEEP KUMAR KAUSHIK, VENKET

RAO, VIJETA SINGH

OTHER DETAILS OF ADVOCATES:

AKASH VERMA(ADVAKASHVERMA1997 @GMAIL.COM)(8448529188)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

RAJEEV BISOYA(RECORD3C.INFRA@GMAIL.COM)()(RESPONDENT)
PRADEEP KUMAR KAUSHIK(LAW.KAUSHIK12GMAIL.COM)()(RESPONDENT)
NIRMAL SINGH(NIRMAL@THE3C.IN)()(RESPONDENT)

GIRIRSH CHANDER JOSHI(GIRISH111JOSHI@GMAIL.COM)()(RESPONDENT)
REGISTRAR OF COMPANIES(ROC.DELHI2MCA.GOV.IN)()(RESPONDENT)
SURPREET SURI(SURPREET.SURI@YAHOO.COM)()(RESPONDENT)

ORRIS INFRASTRUCTURE PVT LTD(INFO2ORIS.IN)()(RESPONDENT)

VIDUR BHARDWAJ(VIDUR@THE3C.IN)()(RESPONDENT)

GREENOPOLIS WELFARE
CONFEDERATION(GREENPOLIS892GMAIL.COM)()(RESPONDENT)

AKASH VERMA(ADVAKASHVERMA1977@GMAIL.COM)(0)(PETITIONER)
MADHURIMA
SARANGI(MADHURIMA@NAVNEETILEGAL.COM)(9870118999)(RESPONDENT)
INFO ORRIS(ROC.DELHI@MCA.GOV.IN)(0)(PETITIONER)

VENKET RAO(SERVICECOPY@INTGRAT.COM)(9599002354)(RESPONDENT)
PUNEET KUMAR SAXENA()(7982246549)(PETITIONER)

AKASH VERMA(ADVAKASHVERMA1997 @GMAIL.COM,
GREENPOLIS892@GMAIL.COM,
GIRISH111JHJOSHI@GMAIL.COM)(0)(RESPONDENT)

SIDDHANT
SHARMA(SIDDHANTSHARMA.ADV@GMAIL.COM)(9871135009)(PETITIONER)
PRADEEP KUMAR
KAUSHIK(LAW.KAUSHIK1@GMAIL.COM)(9999022006)(PETITIONER)
VENKET RAO(SERVICECOPY@INTYGRAT.COM)(9599002354)(RESPONDENT)
VIJETA SINGH( VIJETASINGH409@GMAIL.COM)(9654470663)(PETITIONER)
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ADVANCE CAUSE LIST

COURT NO. 24
HON"BLE MR.JUSTICE RAVINDER DUDEJA

CLICK HERE TO JOIN VC:

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

cmnegi193@gmail .com

ITEM
NUMBER CASE NUMBER

TOP OF THE BOARD

1 CM(M)-1361/2022
CM APPL. 52560/2022

2 [cM(M)-3843/2024
CM APPL. 67049/2024

FRESH MATTERS & APPLICATIONS

3 CM(M)-265/2025
CM APPL. 7703/2025

FOR ADMISSION

4  CM(M)-2211/2024
CM APPL. 56474/2024

5  |CM(M)-2826/2024
CM APPL. 36241/2024

6  |CM(M)-4052/2024
CM APPL. 72532/2024
WITH CM(M) 4056/2024

7  |CM(M)-4056/2024
CM APPL. 72579/2024

PARTY NAME ADVOCATE NAME
NEETA SAXENA VASU KALRA
V/s ANU SAXENA AND ANR.

OTHER DETAILS OF ADVOCATES:
RAJAT WADHWA(LEGALSEYE3@GMAIL.COM)(9810726995)(PETITIONER)
RAJAT WADHWA , DHRETI BHATIA
(LEGALSEYE3@GMAIL.COM)(9810726995)(PETITIONER)

RAJAT WADHWA , DHRETI BHATIA
(LEGALSEYE3@GMAIL.COM)(9810726995)(PETITIONER)

VIKAS SAXENA(VIKAS.LIBRA26@GMAIL.COM)(9910540384)(RESPONDENT)
ANU (ANUS2SAXENA@GMAIL.COM)()(RESPONDENT)

ANU SAXENA(ANUS2SAXENA@GMAIL.COM)()(RESPONDENT)

VIKAS LIBRA (VIKAS.LIBRA26 @GMAIL.COM)()(RESPONDENT)

VIKAS (VIKAS.LIBRA26@GMAIL.COM)()(RESPONDENT)

ANU SAXENA(ANUSSAXENA@GMAIL.COM)(9310255650)(RESPONDENT)

VIJAYTHAKUR ROHIT KHURANA
V/s THAKUR BALWAN SINGH & ORS.

OTHER DETAILS OF ADVOCATES:

ROHIT KHURANA(ADVOROHITKHURANA@GMAIL.COM)(9873727659)(PETITIONER)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)

RAHUL SHUKLA(RAHUL.LEGAL@GMAIL.COM)(0)(RESPONDENT)

JOHN NANDA (JOHNNANDA@HOTMAIL.COM)(0)(RESPONDENT)

ANIL ARORA JYOTI SAINI LUTHRA

V/s SUDESH ANIL

OTHER DETAILS OF ADVOCATES:
JYOTI SAINI LUTHRA(JYOTI_1479@YAHOO.CO.IN)(9818518786)(PETITIONER)
LUV SIGH(LUVSINGH@GMAIL.COM)(0)(RESPONDENT)

AVG LOGISTICS LIMITED
V/s INDO MONEY SECURITIES PRIVATE LIMITED
& ORS.

ADITYA JAIN

OTHER DETAILS OF ADVOCATES:

LAL SINGH THAKUR & ASSOCIATES()(9811506620)(PETITIONER)
ADITYA(ADITYAJAIN23@GMAIL.COM)()(PETITIONER)

D CHOITYANI(DCHOITHANI1503@GMAIL.COM)()(RESPONDENT)

LAL S THAKUR(ADITYAJAIN23@GMAIL.COM)(9811506620)(PETITIONER)

DEEPANSHU CHOITHANI(ADV.CHOITHANI@GMAIL.COM)(9999268029)(RESPONDENT)

JAI KUMAR GOHAR MUKESH KUMAR PANDEY
V/s SMT. RAKHI

OTHER DETAILS OF ADVOCATES:

SANEEV J AEREN
V/s NIRMALA SHARMA & ANR.

ANIMESH SINHA, DEEPANSHU GOLA

OTHER DETAILS OF ADVOCATES:
SHUBHAM BUDHIRAJA(ANIMESH@SINHAPARTNERS.COM)(9873039391)(PETITIONER)
BHARATI(BHARATI.J83@GMAIL.COM)(0)(RESPONDENT)

DEEPANSHU GOLA(DEEPANSHUG10@GMAIL.COM)(7838406157)(RESPONDENT)

SHREY AEREN ANIMESH SINHA, DEEPANSHU GOLA
V/s NIRMALA SHARMA & ANR.

OTHER DETAILS OF ADVOCATES:
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CM(M)-11/2025
CM APPL. 334/2025

CM(M)-357/2025
CM APPL. 10510/2025

AFTER NOTICE MISC. MATTERS

10

11

12

13

14

15

CMI-14/2023

CM APPL. 30947/2023
CM APPL. 30948/2023
CM APPL. 30950/2023
CM APPL. 51613/2023
CM APPL. 51614/2023

CM(M)-498/2019
CM APPL. 14324/2019

CM(M)-714/2019
CM APPL. 21731/2019
CM APPL. 32221/2019

CM(M)-1304/2019
CM APPL. 39621/2019
CM APPL. 24963/2024

WITH CM(M) 1334/2019

CM(M)-1334/2019
CM APPL. 40245/2019
CM APPL. 25122/2024

CM(M)-4/2022
CM APPL. 21677/2024

ADVANCE CAUSE LIST

SHUBHAM BUDHIRAJA(ANIMESH@SINHAPARTNERS.COM)(9873039391)(PETITIONER)
BHARATI(BHARATI.J83@GMAIL.COM)(0)(RESPONDENT)
DEEPANSHU GOLA(DEEPANSHUG10@GMAIL.COM)(7838406157)(RESPONDENT)

SH. GAUTAM SETHI & ANR. AYUSH GUPTA
V/s SH. SAURABH SINGAL & ANR.

OTHER DETAILS OF ADVOCATES:
GUPTA & ASSOCIATES(AYUSH@GUPTALEGAL.IN)(9818402326)(PETITIONER)
PRADEEP (ADV.PRADEEPGAHLOT@GMAIL.COM)(0)(RESPONDENT)

SURENDER SINGH SHAFIQ KHAN
V/s REEBOK INTERNATIONAL LTD.

OTHER DETAILS OF ADVOCATES:
RAMESH CHAHAL(SHAFIQ.KHAN@REDIFFMAIL.COM)(991000574)(PETITIONER)
THELEGIST(MAIL@THELEGIST.COM)(0)(RESPONDENT)

SMT. PARVEEN KAUR & ANR. BHISHAMPAL SINGH CHAUHAN, S C
V/s SMT. SUNITA BAHL & ANR. SAGAR

OTHER DETAILS OF ADVOCATES:

B S CHAUHAN(BSCHAUHAN3007@GMAIL.COM)(9312706649)(PETITIONER)
VINEET BAHL(VINEETBAHL@PATHFINDER-INDIA.COM)()(RESPONDENT)

S CSAGAR, SHISHU PAL SHARMA
(SAGARS.CADV913@GMAIL.COM)(9212053338)(PETITIONER)

LAXMAN PUBLIC SCHOOL SOCIETY & ANR SANJIV KUMAR
V/s MS/ FITIEE LTD

OTHER DETAILS OF ADVOCATES:
SANJIV KUMAR()(9810295666)(PETITIONER)

KAPIL DEV SRICASTAVA A H KHAN, A MAITRI, PAWAN KUMAR
V/s PAWAN KUMAR SARASWAT & ORS RAWAL

OTHER DETAILS OF ADVOCATES:

A H KHAN()(9818074613)(PETITIONER)

A MAITRI()(9717317730)(PETITIONER)

PAWAN KUMAR
RAWAL(PAWANRAWAL_ADVOCATE@YAHOO.CO.IN)(9810008623)(RESPONDENT)

HOUSING DEVELOPMENT FINANCE CORPORTION AGARWAL JETLEY, SOURAV KUMAR
LTD JENA, SANJAY BANSAL, ANSHUM JAIN
V/s VIVEK GUPTA & ANR

OTHER DETAILS OF ADVOCATES:

AGARWAL JETLEY()(9953944049)(PETITIONER)

AGARWAL JETLEY CO
ADVCOATES(SOURAVJENA@AGARWALJETLEY.COM)(9953944409)(PETITIONER)
ANSHUMAN (JAIN.ANSHUM@GMAIL.COM)()(RESPONDENT)
GKBCO(GKBCO@HOTMAIL.COM)()(RESPONDENT)

SANJAY BANSAL(GKBCO@HOTMAIL.COM)(9811079974)(RESPONDENT)
ANSHUM JAIN(JAIN.ANSHUM@GMAIL.COM)(9891489740)(RESPONDENT)

HOUSING DEVELOPMENT FINANCE AJAY SAROYA, SOURAV KUMAR JENA,
CORPORATION LTD SANJAY BANSAL, ANSHUM JAIN
V/s RAHUL MAHAJAN & ANR

OTHER DETAILS OF ADVOCATES:

AJAY SAROYA()(9953944409)(PETITIONER)

AGARWAL JETLEY CO
ADVCOATES(SOURAVJENA@AGARWALJETLEY.COM)(9953944409)(PETITIONER)
ANSHUMAN (JAIN.ANSHUM@GMAIL.COM)()(RESPONDENT)
GKBCO(GKBCO@HOTMAIL.COM)()(RESPONDENT)

SANJAY BANSAL(GKBCO@HOTMAIL.COM)(9811079974)(RESPONDENT)
ANSHUM JAIN(JAIN.ANSHUM@GMAIL.COM)(9891489740)(RESPONDENT)

GUNWANT KAUR SETHI PAWAN KUMAR RAWAL
V/s KULBIR KAUR

OTHER DETAILS OF ADVOCATES:

P K RAWAL(PAWANRAWAL_ADVOCATE@YAHOO.CO.IN)(9810008623)(PETITIONER)
KULBIR KAUR(LAW.KAUSHIK1@GMAIL.COM)()(RESPONDENT)

P K RAWAL (PAWANRAWAL_ADVOCATE@YAHOO.CO.IN)()(PETITIONER)

NAGINDER (NAGINDER.BENIPAL@GMAIL.COM)()(RESPONDENT)
NAGINDER(BENIPAL.NAGINDERLAW@GMAIL.COM)()(RESPONDENT)

PAWAN KUMAR
RAWAL(PAWANRAWAL_ADVOCATE@YAHOO.CO.IN)(9810008623)(PETITIONER)
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16

17

18

19

20

21

22

23

24

CM(M)-571/2022

WITH CM(M) 577/2022

CM(M)-577/2022

CM APPL. 37275/2023
CM APPL. 1355/2024
CM APPL. 41552/2024

CM(M)-641/2022
CM APPL. 30044/2022

WITH CM(M) 791/2022

CM(M)-791/2022
CM APPL. 34930/2022

CM(M)-724/2022

CM(M)-801/2022
CM APPL. 35504/2022

CM(M)-817/2022
CM APPL. 37032/2022

CM(M)-829/2022
CM APPL. 36348/2022

CM(M)-61/2023
CM APPL. 1940/2023

ADVANCE CAUSE LIST

SH. AVTAR SINGH
V/s FATEHDDIN

YOGESH KUMAR RANA, SHIV KUMAR

OTHER DETAILS OF ADVOCATES:

YOGESH KR RANA & J S
JUNEJA(YOGESHO4RANA@GMAIL.COM)(9015257320)(PETITIONER)
SHIV KUMAR(KUMRASHIV@GMAIL.COM)(9911006464)(PETITIONER)

SH. AVTAR SINGH YOGESH KUMAR RANA, SHIV KUMAR,
V/s RAM SHIROMAN SHIV KUMAR

OTHER DETAILS OF ADVOCATES:

YOGESH KR RANA & J S
JUNEJA(YOGESHO4RANA@GMAIL.COM)(9015257320)(PETITIONER)

J S JUNEJA (JUNEJAJASPREETSINGH@GMAIL.COM)(7011896266)(PETITIONER)

J S JUNEJA(JUNEJAJASPREETSINGH@GMAIL.COM)(7011896266)(PETITIONER)

J S JUNEJA(JUNEJAJASPREETSINGH@GMAIL.COM)(7011896266)(PETITIONER)
YOGESH KUMAR RANA(YOGESHO4RANA@GMAIL.COM)(9015257320)(PETITIONER)
SHIV KUMAR(KUMRASHIV@GMAIL.COM)(9911006464)(PETITIONER)

SH. RAM DASS VED PAL RANA, SHAILENDER SINGH
V/s SH. JAUEET SINGH (DECEASED) THROUGH DAHIYA
L.RS. & ORS.

OTHER DETAILS OF ADVOCATES:

V P RANA(VPRANALEGALASSOCIATES@GMAIL.COM)(9811165700)(PETITIONER)

SHLOK CHANDRA, RUCHIR BHATIA()(9810371417)(PETITIONER)
SHAILENDER(SHAILENDER_967@YAHOO.COM)()(RESPONDENT)

R BANSAL(CONTACT.RBANSAL@GMAIL.COM)()(RESPONDENT)

SHAILENDER SINGH DAHIYA(SHAILENDER_967@YAHOO.COM)(9312275287)(PETITIONER)

SH. RAM DASS VED PAL RANA, SHAILENDER SINGH
V/s SH. JALJEET SINGH (DECEASED) THROUGH DAHIYA
LRS AND ORS.

OTHER DETAILS OF ADVOCATES:

V P RANA (VPRANALEGALASSOCIATES@GMAIL.COM)(9811165700)(PETITIONER)
COUNSELMISHRA (COUNSELMISHRA@GMAIL.COM)()(RESPONDENT)
RBANSAL(CONTACT.RBANSAL@GMAIL.COM)()(RESPONDENT)

SHAILENDER DHAIYA (SHAILENDER_967@YAHOO.COM)()(RESPONDENT)
SHAILENDER SINGH
DAHIYA(SHAILENDER_967@YAHOO.COM)(9312275287)(RESPONDENT)

KISHIN BHARWANI AVUIT SINGH
V/s SMT ARVINDER KAUR & ANR.

OTHER DETAILS OF ADVOCATES:
AVUIT SINGH(AVIJIT.COUNSEL@GMAIL.COM)(8130729886)(PETITIONER)

PARAMOUNT COACHING CENTRE PVT LTD & RAVI CHANDRA
ORS.
V/s SATINDER PAL SINGH MUNJAL

OTHER DETAILS OF ADVOCATES:

KUMAR SUSHOBHAN(ADVOCATESUSHOBHAN@GMAIL.COM)(9810137773)(PETITIONER)
RAJEEV(RAJEEVSAUMITRA@GMAIL.COM)(8860999999)(PETITIONER)

RAJEEV (RAJEEVSAUMITRA@GMAIL.COM)(8860999999)(RESPONDENT)

SATINDER PAL SINGH MUNJAL()(9899599609)(RESPONDENT)

HARISH K. SAXENA SUHAIL SEHGAL
V/s NATIONAL YOUTH HOSTEL TRUST

OTHER DETAILS OF ADVOCATES:

SUHAIL SEHGAL(KUMARRAKESH41@REDIFFMAIL.COM)(9818946602)(PETITIONER)
CEO(CEO@YHAINDIA.ORG)()(RESPONDENT)
YAISTATE(DELHI.YAISTATE@GMAIL.COM)()(RESPONDENT)

SUHAIL SEHGAL(KUMARRAKESH41@REDIFFMAIL.COM)(9818946602)(PETITIONER)
CEO(CEO@YHAINDIA.ORG)()(RESPONDENT)
CONTACT(CONTACT@YHAINDIA.ORG.)()(RESPONDENT)
DELHI(DELHI.YAISTATE@GMAIL.COM)()(RESPONDENT)

CHANDER PRAKASH GOEL INDER BIR SINGH
V/s KAPIL MEHTA

OTHER DETAILS OF ADVOCATES:
INDER BIR SINGH(EETINDER@YAHOO.COM)(9818866646)(PETITIONER)

MUNICIPAL CORPORATION OF DELHI NAZIA PARVEEN
V/s SATYA PRAKASH AND BROTHERS (P) LTD

OTHER DETAILS OF ADVOCATES:

NAZIA PARVEEN , SANJEEV SAGAR
(SAGARANDSAGAR@LIVE.COM)(9278693021)(PETITIONER)
MEHROTRA (MEHROTRA_ASEEM@YAHOO.CO.IN)()(RESPONDENT)
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25

26

27

28

29

30

31

32

33

CM(M)-389/2023
CM APPL. 11603/2023

CM(M)-669/2023
CM APPL. 20825/2023
CM APPL. 28586/2023

CM(M)-688/2023
CM APPL. 21445/2023

CM(M)-747/2023
CM APPL. 23573/2023
CM APPL. 414/2025

CM(M)-1165/2023
CM APPL. 37616/2023

CM(M)-1205/2023
CM APPL. 38503/2023

CM(M)-1853/2024
CM APPL. 8329/2024

CM APPL. 3605/2025
In CM(M)-2111/2024

CM(M)-2186/2024

ADVANCE CAUSE LIST

MEHTAB BAIG AND ANR
V/s MIRJA NAIM BAIG AND ANR

FAHEEM ALAM, SUDHIR KUMAR
SHARMA

OTHER DETAILS OF ADVOCATES:

YOGESH SWAROP & ABDUL
GAFFAR(LEXJUDIS.LAW@GMAIL.COM)(9560968575)(PETITIONER)
MIRZA(MIRZA1069@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SUDHIR KUMAR SHARMA(SUDHIRKSHARMA29@GMAIL.COM)(9811232930)(PETITIONER)

MS. SNEHA SANJIVE ROHATGI, SANJIVE ROHATGI
V/s KAMALDEEP MALHOTRA

OTHER DETAILS OF ADVOCATES:

MANPREET KAUR & S P DHASMANA
(MPKAURS@GMAIL.COM)(9818268162)(PETITIONER)
SNEHA()(9971174740)(PETITIONER)

KAMALDEEP
MALHOTRA(2015RAMAJEWELLERS@GMAIL.COM)(9811382276)(RESPONDENT)

ANKUR MUTREJA ANKUR MUTREJA
V/s SHIV KUMAR PATWARI

OTHER DETAILS OF ADVOCATES:

ANKUR MUTREJA(ANKUR.MUTREJA@GMAIL.COM)(9868893525)(PETITIONER)
ANKUR MUTREJA(ANKUR.MUTREJA@GMAIL.COM)(9868893525)(PETITIONER)
ASHISH SHARMA (SHARMAASHISH661@GMAIL.COM)(9810217001)(RESPONDENT)
ASHISH SHARMA(SHARMAASHISH661@GMAIL.COM)(9810217001)(RESPONDENT)

SHRI PRITPAL SINGH BAWA DECEASED YOGENDRA PAL SINGH, RAKESH GUPTA
THROUGH LEGAL HEIRS

V/s SHM AMARJEET SINGH BAWA DECEASED

THROUGH LEGAL HEIRS & ORS.

OTHER DETAILS OF ADVOCATES:

SIDHARTH CHOPRA
(LAWOFFICESSIDHARTHCHOPRA@GMAIL.COM)(9953066560)(PETITIONER)
SIDHARTH
CHOPRA(LAWOFFICESSIDHARTHCHOPRA@GMAIL.COM)(9953066560)(PETITIONER)

SMT. KUSUM SHARMA ASHISH PANDEY, VIKRANT HUDDA
V/s SHRI RAKESH KUMAR

OTHER DETAILS OF ADVOCATES:

ASHISH PANDEY(ADVOCATEASHISHO2@GMAIL.COM)(8800442383)(PETITIONER)
MUKESH HOODA (HOODAMUKESHADV@GMAIL.COM)()(RESPONDENT)
R()(9717149065)(RESPONDENT)

R()(9818068521)(RESPONDENT)

VIKRANT HUDDA(ADV.VIKRANTHUDDA@GMAIL.COM)(9990969164)(PETITIONER)

PRAMOD PANWAR RAJIV RANJAN MISHRA
V/s SMT SAVITA & ORS.

OTHER DETAILS OF ADVOCATES:

MADHURENDRA SHARMA, RAJIV
MISHRA(OFFICE.RAJIVMISHRA@GMAIL.COM)(9891569951)(PETITIONER)
VIRENDER ()(9911580330)(RESPONDENT)

RENU DUA & ANR.
V/s ABHISHEK OBEROI

KARAN MALHOTRA

OTHER DETAILS OF ADVOCATES:
ADITYA MALHOTRA ()(9870566853)(PETITIONER)
ABHISHEK OBEROI (ABHISHEKOBEROI@GMAIL.COM )()(RESPONDENT)

SH. AMIT MITTAL PRADEEP SINGH RANA, AVNEESH
V/s KRISHIV POLY PRODUCTS LLP ARPUTHAM

OTHER DETAILS OF ADVOCATES:

PPR LAW ASSOCIATES(PPRLAWASSOCIATESLLP@GMAIL.COM)(9717458522)(PETITIONER)
KRISHIV(KRISHIVPOLYPRODUCTS@GMAIL.COM)()(RESPONDENT)

AVNEESH ARPUTHAM(AVNEESHLAW@GMAIL.COM)(9654412354)(RESPONDENT)

GOPENDRA MOHAN GUPTA GOPENDER MOHAN GUPTA, ASUTOSH
V/s IMPERIA STRUCTURES LTD. LOHIA

OTHER DETAILS OF ADVOCATES:

NIDHI GUPTA()(9891422492)(PETITIONER)

GOPENDRA
MOHAN(GMGUPTAANDASSOCIATES@GMAIL.COM)(9891445855)(PETITIONER)
IMPERIA STRUCTRE
LTD(HARPREET@IMPERIASTRUCTURES.COM)(9810010611)(RESPONDENT)
ASUTOSH LOHIA (ALOHIAADV@GMAIL.COM)(9810120000)(PETITIONER)
GOPENDER MOHAN
GUPTA(GMGUPTAANDASSOCIATES@GMAIL.COM)(9891445855)(PETITIONER)
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34

35

36

37

38

39

CM(M)-2219/2024
CM APPL. 18358/2024

CM(M)-2310/2024

CM APPL. 20832/2024
CM APPL. 20834/2024
CM APPL. 22258/2024
CM APPL. 22259/2024
CM APPL. 26404/2024
CM APPL. 30217/2024
CM APPL. 33252/2024
CM APPL. 33452/2024

CM(M)-2313/2024
CM APPL. 20889/2024

CM(M)-2515/2024
CM APPL. 27042/2024

CM(M)-2571/2024
CM APPL. 28820/2024

CM(M)-2686/2024

CM APPL. 32353/2024
CM APPL. 32355/2024
CM APPL. 32356/2024

ADVANCE CAUSE LIST

PARMINDER SINGH KAMESHWER MISHRA, KAMESHWER
V/s VEENA GUPTA MISHRA, AVINASH KUMAR TRIVEDI

OTHER DETAILS OF ADVOCATES:

KAMESHWER
MISHRA(DAKCHHALAWCHAMBER@GMAIL.COM)(9650463164)(PETITIONER)
AVINASH KUMAR
TRIVEDI(AVINASHTRIVEDI.LEGAL@GMAIL.COM)(9871441764)(PETITIONER)

NEWTON ENGINEERING AND CHEMICALS AKASH NAGAR, DEBOPRIYO
LIMITED
V/s UEM INDIA PVT LTD

OTHER DETAILS OF ADVOCATES:

AKASH NAGAR, AKANKSHA(AN@AKASHNAGAR.COM)(9999747409)(PETITIONER)
ANIL (ANILCHAUHAN@TOSHIBA-WATER.COM)()(RESPONDENT)

AKASH NAGAR (AN@AKASHNAGAR.COM)(9999747409)(PETITIONER)

ANIL CHAUHAN(ANILCHAUHAN@TOSHIBA-WATER.COM)()(RESPONDENT)
AKASH NAGAR(AN@AKSHNAGAR.COM)(9999747409)(PETITIONER)
ANILCHAUHAN(ANILCHAUHAN @TOSHIBA-WATER.COM)()(RESPONDENT)
DEBOPRIYOMOULIK(DEBOPRIYOMOULIK.ILS@GMAIL.COM)()(RESPONDENT)
VIJAYA(VIJAYA@NEWTONENGG.COM)()(RESPONDENT)

AKASH NAGAR(AN@AKASHNAGAR.COM)()(RESPONDENT)

VIJAY (VIJAYKARISINGH@GMAIL.COM)()(RESPONDENT)

ASHISH VERMA(ASHISHVERMA0528@GMAIL.COM)()(RESPONDENT)

AKASH NAGAR(AN@AKASHNAGAR.COM)(9999747409)(PETITIONER)
ASHISH(ASHISHVERMA0528@GMAIL.COM)()(RESPONDENT)

DEBO PRIYOMOULIK(DEBOPRIYOMOULIK.ILS@GMAIL.COM)()(RESPONDENT)
VIJAY(VIJAYKARISINGH@GMAIL.COM)()(RESPONDENT)

VIJAY (VIJAYA@NEWTONENGG.COM)()(RESPONDENT)
ANIL(ANILCHAUHAN @ TOSHIBA-WATER.COM)()(RESPONDENT)
AKASH(AN@AKSHNAGAR.COM)()(RESPONDENT)

N R VISHAL(NRVISHAL@NEWTONENGG.COM)()(RESPONDENT)

AKANSHA (AKANKSHA@AKASHNAGAR.COM)()(RESPONDENT)

ASHISH VERMA (VIJAYKARISINGH@GMAIL.COM)()(RESPONDENT)

MANOJ GOYAL MOHD IRFAN
V/s VIJAY RAI AND ORS

OTHER DETAILS OF ADVOCATES:

LEXCOM LEGAL SOLUTIONS(MOHD.ANISH962@GMAIL.COM)(9971412326)(PETITIONER)
UPENDRA(ASSOCIATESUPENDRA@GMAIL.COM)()(RESPONDENT)
RAJESH(RAJESHSINGH1984Z2 @GMAIL.COM)()(RESPONDENT)

ANIL RAWAL SHIV DUTT KAUSHIK
V/s RAKESH KUMAR & ANR.

OTHER DETAILS OF ADVOCATES:

SHIV DUTT KAUSHIK(ADVSHIVKAUSHIK@GMAIL.COM)(9818995396)(PETITIONER)
ISHWAR()(9315915361)(RESPONDENT)
RAKESH(UROOJ.KHAN9@GMAIL.COM)(9971343121)(RESPONDENT)

SURESH GOYAL & ANR. DHIRAJ ABRAHAM PHILIP
V/s SH G. S RAGHAV

OTHER DETAILS OF ADVOCATES:

M/S PRABHAT DALL INDUSTRIES ANOOP PRAKASH AWASTHI, RAKESH
V/s M/S RAJIDHANI TRADING CO. AND ANR SRIVASTAVA

OTHER DETAILS OF ADVOCATES:
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40 |CM(M)-2745/2024
CM APPL. 34212/2024

41 CM(M)-2896/2024
CM APPL. 38441/2024

42 CM(M)-3738/2024
CM APPL. 63735/2024

43 |CM(M)-4032/2024

44  |CM(M)-4134/2024
CM APPL. 74972/2024

45 CM(M)-4135/2024
CM APPL. 75017/2024

46  |CM(M)-152/2025
CM APPL. 4705/2025

FOR FINAL HEARING

47 CM(M)-1879/2023
CM APPL. 59092/2023

FOR DISPOSAL

48 CM(M)-1429/2018
CM APPL. 49273/2018
CM APPL. 7579/2019

WITH CM(M) 1430/2018
CM(M) 1431/2018
CM(M) 1432/2018

ADVANCE CAUSE LIST

ANOOP PRAKASH AWASTHI(ANC.OFFICE@GMAIL.COM)(9891491829)(PETITIONER)
SHANTI(SHANTILALPGADA@GMAIL.COM)()(RESPONDENT)
RAKESH(RAKESSHSRIVASTOVA@GMAIL.COM)()(RESPONDENT)

RAKESH
SRIVASTAVA(ADVOCATERAKESHSRIVASTAVA@GMAIL.COM)(9911116314)(RESPONDENT)
VAISHALI PANESAR IRFAN FIRDOUS

V/s SATENDER PAL KUMAR & ORS.

OTHER DETAILS OF ADVOCATES:

MARUTI ELCTRONICS & ORS. BHUVNESHWAR TYAGI, ANIL KUMAR
V/s KARNI COMMUNICATION KHAWARE

OTHER DETAILS OF ADVOCATES:

BHUVNESHWAR TYAGI(TYAGIBHUVNESHWAR@YAHOO.COM)(8826824663)(PETITIONER)
ANIL(ANILADVOCATE2005@GMAIL.COM)(0)(RESPONDENT)

ANIL KUMAR KHAWARE(ANIL.KHAWARE@GMAIL.COM)(9810027839)(RESPONDENT)

AMIT GUPTA & ANR. RAJAN CHAUDHARY, SHIVEN KHURANA
V/s ANUPAM HOTELIERS

OTHER DETAILS OF ADVOCATES:

RAJAN CHAUDHARY &
ASSOCIATES(RAJAN000999@GMAIL.COM)(9312052152)(PETITIONER)

SHIVEN KHURANA(SHIVENKHURANA@GMAIL.COM)(9958981505)(RESPONDENT)

MAMCHAND @ MC MAHESH MAAM CHAND
V/s SHRI VAIBHAV CHAURASIA AND OTHERS

OTHER DETAILS OF ADVOCATES:

SMT PUSHPA KUMARI AND ANR PRABHAT RANJAN RAJ
V/s STATE OF UTTAR PRADESH AND ANR

OTHER DETAILS OF ADVOCATES:

PRABHAT RANJAN RAJ, ANIL
KUMAR(PRABHATRRAJ@OUTLOOK.COM)(9999414055)(PETITIONER)
PSECUP IRRIG(PSECUP.IRRIG@NIC.IN)(0)(RESPONDENT)

DPMS DELHI(DPMSDELHI@YAHOO.COM)(0)(RESPONDENT)

SH SHAMSUDDIN ANUJ KUMAR GARG
V/s STATE OF UTTAR PRADESH AND OTHERS

OTHER DETAILS OF ADVOCATES:
ANUJ KUMAR GARG(ANUJ1ADVOCATE@GMAIL.COM)(9999310742)(PETITIONER)

M/S MAA SUMAN ENTERPRISES SHUBHAM SINGH
V/s M/S FANCY READYMADE STORE

OTHER DETAILS OF ADVOCATES:
HARSHIT JAIN(CONTACT@HARSHITJAIN.CO.IN)(9899113806)(PETITIONER)
PRIYANK (PRIYANK_ISHU@YAHOO.IN)(0)(RESPONDENT)

ARTI KIRLOSKAR & ANR. NITISH CHAUDHARY
V/s JAYANT GUPTA

OTHER DETAILS OF ADVOCATES:

AVANTI PANDIT(AVANTI_PANDIT@HOTMAIL.COM)()(PETITIONER)
NITISH CHAUDHARY(NITISHCY@GMAIL.COM)(9810575121)(PETITIONER)
ARTI KIRLOSKAR(ARTIKIRLOSKAR@GMAIL.COM)()(PETITIONER)
ANKUR(ANKUR.MAHINDRO@KRED-JURE.IN)()(RESPONDENT)

JAYANT GUPTA(JKG.JAYANTGUPTA@GMAIL.COM)()(RESPONDENT)

POWER GRID CORPORATION OF INDIA LTD J HUDSON SAMUEL, ADITA VERMA,
V/s DEEPAK CABLES (INDIA) LTD ADITYA VERMA

OTHER DETAILS OF ADVOCATES:
J HUDSON SAMUEL()(9844014725)(PETITIONER)
ADITA VERMA()(9650285260)(RESPONDENT)
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49 CM(M)-1430/2018 POWER GRID CORPORATION OF INDIA LIMITED |J HUDSON SAMUEL & PARNTERS,
CM APPL. 49275/2018 V/s DEEPAK CABLES ( INDIA ) LIMITED ADITYA VERMA
CM APPL. 7573/2019

OTHER DETAILS OF ADVOCATES:
J HUDSON SAMUEL & PARNTERS()(9873624672)(PETITIONER)
ADITYA VERMA()(9650285260)(RESPONDENT)

50 CM(M)-1431/2018 POWER GRID CORPORATION OF INDIA LTD APOORV P TRIPATHI, ADITYA VERMA,
CM APPL. 49326/2018 V/s DEEPAK CABLES (INDIA) PVT LTD ADITYA VERMA

WITH CM(M) 1429/2018

OTHER DETAILS OF ADVOCATES:
APOORYV P TRIPATHI()(9910523322)(PETITIONER)

51 CM(M)-1432/2018 POWER GRID CORPORATION OF INDIA LIMITED DEEPAK PRAKASH, ADITYA VERMA
CM APPL. 49370/2018 V/s DEEPAK CABLES (INDIA ) LIMITED
CM APPL. 7571/2019
OTHER DETAILS OF ADVOCATES:

DEEPAK PRAKASH()(9717291501)(PETITIONER)
ADITYA VERMA()(9650285260)(RESPONDENT)

52 CM(M)-1216/2019 CHAND BHAYANA & ORS ARVIND BHATT, MANORMA MASIH,
V/s BHUPESH BHAYANA PRATEEK AGGARWAL, PRATYUSH
SHARMA

OTHER DETAILS OF ADVOCATES:

ARVIND BHATT()(9811999978)(PETITIONER)

PRATEEK AGGARWAL(ADVPRATEEKAGG@GMAIL.COM)(9958492083)(PETITIONER)
PRATYUSH SHARMA(SHRM_PRATYUSH@YAHOO.CO.IN)(9711744465)(PETITIONER)

HIGH COURT OF DELHI REGISTRAR(LISTING)
05.03.2025.

111111777/ //777777

L1111 7777777777777777777777777777777777777777777777777777//7777/7//7777///77777///7777////7777/77////77777

197



06-03-2025 ADVANCE CAUSE LIST OF COMPANY SIDE

COURT NO. 51
HON"BLE MS.JUSTICE TARA VITASTA GANJU

NOTE: “NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST”
NOTE: “PASSOVERS WILL BE TAKEN UP IMMEDIATELY AFTER LUNCH”.
NOTE: ““ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER
DECORUM WHILE APPEARING THROUGH VIRTUAL MODE, I.E.,ENSURE THE VIDEO IS
ON WHEN THE MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY
BACKGROUND NOISE/ DISTURBANCE.
COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.
COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR FROM A PUBLIC
PLACE.”
NOTE: “REGULAR MATTERS WILL BE TAKEN UP EVERY THURSDAY AT 03:30 P.M.~”
https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl

CLICK HERE TO JOIN VC: MEETING NO. 2512 822 1186.
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO ITEM NUMBER bhupesh.kumar@dhc.nic.in

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION
AFTER NOTICE COMPANY MATTERS
1 CO.A(SB)-22/2015 ORION INFRASTRUCTURE LIMITED VIKAS MEHTA
CO.APPL. 974/2015 V/s YASHDEEP TREXIM PRIVATE
LIMITED & ANR.

OTHER DETAILS OF ADVOCATES:

AR e

06-03-2025 ADVANCE CAUSE LIST OF COMPANY SIDE

COURT NO.10
HON"BLE MR.JUSTICE AMIT MAHAJAN

NOTE : ADVOCATES AND PARTIES IN PERSON ARE REQUESTED TO ADDRESS THE COURT AS "SIR" AND AVOID
ADDRESSING AS "MY LORD®, YOUR LORDSHIP®™ OR "YOUR HONOUR®.

NOTE: “REQUEST SEEKING ADJOURNMENT DUE TO NON AVAILABILITY OF COUNSELS/LAWYERS WILL BE
ENTERTAINED ONLY BETWEEN 10.15 AM TO 10.30 AM & 2.15 PM AND 2.30 PM cmpooja.dhc@gov.in
(PRESENCE OF COUNSELS FOR BOTH SIDES IS NECESSARY).”

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO CLICK HERE TO JOIN VC
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc?7

ITEM OTHER

CASE NUMBER PARTY NAME ADVOCATE NAME INFORM
NUMBER

ATION
FRESH MATTERS & APPLICATIONS
1 CO.APPL. 111/2025 |M/S ROYAL MARINE CO & OTHERS SANJAY GROVER, KHATTAR & CO, OFFICIAL
CO.APPL. 113/2025 |V/s NAFTOGAZ INDIA PRIVATE LTD LIQUIDATOR, AMRENDRA KUMAR SINGH,
In CO.PET.-128/2011 SIDDHARTH KHATTAR, SIDDHARTH KHATTAR,

AMAN NANDRAJOG, RAJEEV KUMAR RANJAN,
PUJA KASHYAP, MOHD. ELAHI, SUMIT SINGH


https://virtualcourtdhc.webex.com/meet/virtualcourtdhc1�
mailto:cmpooja.dhc@gov.in�

BENIPAL, AFZAL-UL-REHMAN KHAN SURI,
SANJEEV KUMAR DUBEY, FEBIN MATHEW
VARGHESE, RAMA AHLUWALIA, SANJAY BAJAJ,
KHATTAR, SOMDEV TIWARI, MAYANK GOEL,
RAINISH SHEKHAR, SATISH KUMAR, RISHI
AGRAWALA, KUMKUM SEN, RAVINDER
AGARWAL, ALY MIRZA, RAHUL CHAUDHARY,
SANJEEV NARULA, PUNEET KUMAR JAISWAL,
VINAYAK BATTA, VISHAL SINGH, VARUN
MISHRA, VENUS ANAND, SAMEER PRAVIN
PAREKH, ADITYA SINGLA

OTHER DETAILS OF ADVOCATES:
AMRENDRA KUMAR SINGH(AMRENDS@GMAIL.COM)(8800750004)(PETITIONER)
FEBIN MATHEW VARGHESE(FEB_MATT@YAHOO.CO.IN)(9953418874)(PETITIONER)
AMRENDRA KUMAR SINGH(AMRENDS@GMAIL.COM)(8800750004) (PETITIONER)
RAMA AHLUWALIA(RAMA_46ALU@YAHOO.COM)(9810448654)(PETITIONER)

SUMIT BENIPAL(PANKAJ.CKMPARTNERS@GMAIL.COM)(8882201255)(PETITIONER)
SANJAYBAJAJ(BBLS@YMAIL.COM)(9873082913)(PETITIONER)

ALY MIRZA(ALY_MIRZA@YAHOO.COM)(9899720944) (PETITIONER)

RAHUL CHAUDHARY (RC@YESLEGAL.CO.IN)(9810567864)(PETITIONER)

SANJEEV NARULA(SANJEEV.NARULA70@GMAIL.COM)(9718340496)(RESPONDENT)
AFZAL-UL-REHMAN KHAN SURI(SURI.AFZAL@GMAIL.COM)(9811352110)(RESPONDENT)
PUNEET KUMAR JAISWAL(PUNEETJAISW@GMAIL.COM)(9891234058)(PETITIONER)
VINAYAK BATTA(VINAYAK.BATTA91@GMAIL.COM)(9873980084) (PETITIONER)
VISHAL SINGH(AD.VISHALSINGH@GMAIL.COM)(9818123943)(PETITIONER)

VARUN MISHRA(VARUNMISHRA18888@GMAIL.COM)(9953325221)(RESPONDENT)
VENUS ANAND(VENUSANAND5@GMAIL.COM)(8800627637)(PETITIONER)

SAMEER PRAVIN PAREKH(PAREKHCO@PAREKHCO.COM)(9871772403)(RESPONDENT)
ADITYA SINGLA(ADITYA_SINGLA@HOTMAIL.COM)(9818601006)(PETITIONER)

CONNECTED MATTERS (ANMM)

2

CCP(CO.)-9/2011
CO.APPL. 1283/2017
WITH CO.PET.
50/1984

CO.PET.-50/1984
CO.APPL. 1248/2018
OLR 122/2019

OLR 216/2019
CO.APPL. 660/2019
CO.APPL. 535/2024
CO.APPL. 1045/2024
WITH CCP(CO.)
9/2011

CO.PET. 160/1985

M/S S CHAND & COMPANY PREMA PRIYADARSHINI, JRLISTING LISTING,
V/s M/S BHARAT CARPETS LTD PREMA PRIYADARSHINI, JAGDEEP KUMAR
SHARMA

OTHER DETAILS OF ADVOCATES:

PREMA
PRIYADARSHINI(PREMAPRIYADARSHINI@GMAIL.COM,PRADYOT.PRAVASH@GMAIL.COM)(9
818107970)(PETITIONER)

JAGDEEP KUMAR SHARMA(ADVJKSHARMA@GMAIL.COM)(9811297224)(PETITIONER)

RE-M/S BHARAT CARPETS LTD. MR.MANISHA SHARMA, OFFICIAL

V/s ... LIQUIDATOR, GAUTAM KHURANA, PREMA
PRIYADARSHINI, PALLAVI PARMAR,
TUSHARIKA SHARMA, MR.AHOK GURNANI,
SARAT CHANDRA, MR.ANIL HOODA, TS
CHAUDHARY, MR.KC NANDA, SK LUTHRA,
RAJIV BAHL, RAKESH GOSAIN, VIVEK SEHGAL,
MS.PREMA PRIYADARSHANI, RAJIV KUMAR
GHAWANA, PREMA PRIYADARSHINI,
S.M.SAXENA, BALVINDER RALHAN, NIKHIL
NAYYAR, HARISH KATYAL, ARUN MALIK,
JAGDEEP KUMAR SHARMA

OTHER DETAILS OF ADVOCATES:

PREMA
PRIYADARSHINI(PREMAPRIYADARSHINI@GMAIL.COM,PRADYOT.PRAVASH@GMAIL.COM)(9
818107970)(PETITIONER)

PALLAVI PARMAR(LAWYER.PALLAVI@GMAIL.COM)(8178195605)(PETITIONER)

WITHOUT GENERATE ()()(PETITIONER)

PALLAVI PARMAR(LAWYER.PALLAVI@GMAIL.COM)(8178195605)(PETITIONER)

ARUN MALIK(ATTORNEYARUN@GMAIL.COM)(9810017345)(PETITIONER)

JAGDEEP KUMAR SHARMA(ADVJKSHARMA@GMAIL.COM)(9811297224) (PETITIONER)

CONNECTED MATTERS (ANMM)

4

CO.PET.-55/2006
WITH CRL.0.(CO.)
10/2013

HUKUM CHAND SHIKHAR CHAND JAIN MR.RAJESH BENATI, VINOD GAUR, N KUMAR,

V/s KUSH PRINTS P.LTD. REENA JAIN MALHOTRA, A.K.SHARMA,
MR.PANKAJ GUPTA, MR.PK MITTAL, ROBIN
GEORGE, ANIL KUMAR GUPTA, JURISPERITUS
LEX LLP, MANINI BARAR

OTHER DETAILS OF ADVOCATES:

ANIL KUMAR GUPTA(DEEPTANSHUIN@GMAIL.COM)(9811089871)(PETITIONER)
MANINI BARAR (MANINIBRAR@ARBRIDGECHAMBERS.COM)(9205591340)(RESPONDENT)



CRL.0.(C0.)-10/2013
WITH CO.PET.
55/2006

KUSH PRINTS(P) LTD
V/s SHRI MOHINDER KHURANA & ORS.

S.K. VERMA, ASHIESH KUMAR, AMIT DAYAL,
MANINI BARAR

OTHER DETAILS OF ADVOCATES:
AMIT DAYAL(AMIDAYAL@GMAIL.COM)(9810164421)(PETITIONER)
MANINI BARAR (MANINIBRAR@ARBRIDGECHAMBERS.COM)(9205591340)(PETITIONER)

CONNECTED MATTERS (ANMM)

6

CCP(CO.)-5/2018
WITH CO.PET.
396/2016

CO.PET.-
396/2016(Disposed
off case)

CO.APPL.
1296/2017(CM For
Restoration)

CO.PET.-
398/2016(Disposed
off case)

CO.APPL.
1295/2017(CM For
Restoration)
CO.APPL. 157/2018

JRG AUTOMOTIVE ( INDIA) PVT LTD
V/s UNITECH MACHINES LTD & ORS.

MAYANK BAMNIYAL

OTHER DETAILS OF ADVOCATES:
MAYANK BAMNIYAL(BAMNIYAL.MAYANK@GMAIL.COM)(9971999961)(PETITIONER)

POLYPLASTIC AUTOMOTIVE INDIA ASHUTOSH GUPTA, MAYANK BAMNIYAL
PRIVATE LIMITED
V/s UNITECH MACHINES LIMITED & ORS.

OTHER DETAILS OF ADVOCATES:

GOYAL ENGINEERING POLYMERS PRIVATE ASHUTOSH GUPTA, MAYANK BAMNIYAL
LIMITED
V/s UNITECH MACHINES LIMITED & ORS.

OTHER DETAILS OF ADVOCATES:
MAYANK BAMNIYAL(BAMNIYAL.MAYANK@GMAIL.COM)(9971999961)(PETITIONER)

CONNECTED MATTERS (ANMM)

9

10

CO.PET.-267/2014
OLR 230/2017
CO.APPL. 1709/2017
OLR 270/2018
CO.APPL. 729/2021
CO.APPL. 1066/2024
CO.APPL. 67/2025

CRL.0.(C0.)-15/2017

BHARAT BHUSHAN BANSAL
V/s BUSH FOODS OVERSEAS PVT. LTD. &

SUDHIR NAAGAR, OFFICIAL LIQUIDATOR,
GAURAV KEJRIWAL, AAKRITI GARG, JAYA

ORS. TOMAR, MANOJ KUMAR SINGH, MATRUGUPTA

MISHRA, ASHISH KUMAR, SAKET SIKRI,
ADITYA DOGRA, MOHIT CHAUDHARY, AMIT
TYAGI, SUMEET KACHWAHA, VINEET
MALHOTRA, JATINDER KAUR, GAURAV
KEJRIWAL

OTHER DETAILS OF ADVOCATES:

JAYA TOMAR(TOMARJAYA@GMAIL.COM)(9810522962) (PETITIONER)

MANOJ KUMAR SINGH(CLERK@SINGHASSOCIATES.IN)(9873341612)(RESPONDENT)
MATRUGUPTA MISHRA(PAPPUKRRAI@GMAIL.COM)(9555311116)(PETITIONER)
ASHISH KUMAR(ASHISHRATHOREADV@GMAIL.COM)(8750363232)(PETITIONER)
SAKET SIKRI(ASSOCIATE@SIKRILAWCHAMBERS.COM)(9971481762)(PETITIONER)
ADITYA DOGRA(ADITYADOGRA76@GMAIL.COM)(9873750756)(RESPONDENT)
MOHIT CHAUDHARY (KUSHAL82KUMAR@GMAIL.COM)(9810074159)(PETITIONER)
AMIT TYAGI(AMITTYAGI@AADHYALEGAL.COM)(9910082777)(PETITIONER)
SUMEET KACHWAHA(MAIL@KAPLEGAL.COM)(9899346582)(RESPONDENT)

VINEET MALHOTRA(ADVOCATEVMALHOTRA@GMAIL.COM)(8588011144)(RESPONDENT)
JATINDER KAUR (JATINDER.KAUR322@GMAIL.COM )(9773638523)(RESPONDENT)
JATINDER KAUR (JATINDER.KAUR322@GMAIL.COM )(9773638523)(RESPONDENT)
GAURAV KEJRIWAL(LAWGKOFFICE@GMAIL.COM)(9873800202)(PETITIONER)

BUSH FOOD OVERSEAS (P) LTD,(IN OFFICIAL LIQUIDATOR
PROV,LIQN.)

V/s VIRKARAN AWASTY, MANAGING

DIRECTOR & ORS.

OTHER DETAILS OF ADVOCATES:

AFTER NOTICE COMPANY MATTERS

11

CO.PET.-70/1995
CO.APPL. 1762/2005

V.J. EQUIPMENT LTD.
V/s M/S VIVEK HATCHERIES P. LTD.

MR.RK CHADHA, OFFICIAL LIQUIDATOR,

CO.APPL. 559/2007
CO.APPL. 501/2015
CO.APPL. 503/2023
OLR 137/2024

OTHER DETAILS OF ADVOCATES:

SANJEEV BAHADUR SINHA, SHUVAM SHIVAM,
MR. SB SINHA, MR.AN TIWARI, MR.VP SINGH
BIHDURI, MR.SANDEEP GARG, MR. KAPIL DEV
SINGH, MR.SUMANT BATRA, MR.NM SHARMA,
MS.YASHMEET, RISHI AGRAWALA, SANDEEP
GARG, ARJUN PANT



12

13

CO.PET.-103/1997

CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
In CO.PET.-265/1998

1637/2011
1708/2011
1710/2011
1712/2011
1714/2011
1716/2011
1730/2011
1732/2011
1736/2011
1740/2011
1742/2011
458/2012
472/2012
476/2012
1428/2012
75/2019
138/2023
306/2023
308/2023
310/2023
312/2023
314/2023
316/2023
318/2023
320/2023
322/2023
324/2023
326/2023
328/2023
330/2023
332/2023
334/2023
336/2023
338/2023
340/2023
435/2023
437/2023
439/2023
441/2023
443/2023
445/2023
447/2023
451/2023
453/2023
455/2023
457/2023

M/S VIDEOCON INTERNATIONAL LTD.

SK TIWARI, R&J ATTORNEYS, VK JAIN, YR

V/s M/S APPOLLO TUBES & STEEL INDUST. |SHARMA, MR.BL WALI, MR.RAJIV MEHRA,

LTD.

OTHER DETAILS OF ADVOCATES:

BIPIN KALAPPA, MOHAN LAL SHARMA

MOHAN LAL SHARMA(MLSHARMA46@YAHOO.CO.IN)(9868828358)(PETITIONER)

RE-M/S JVG FINANCE LTD.
V/s ...

HS PARIHAR, PAWAN KUMAR, DHEERAJ
GUPTA, P NAGESH, H.K. CHATURVEDI, ANIL
KARNWAL, MOHD SHAKEEL, RAHUL, MONIKA
ARORA, MONIKA ARORA & ASSOCIATES, FAIZ
HYDER RI1ZVI, SHAILENDRA SINGH, AJAY
TIWARI, OFFICIAL LIQUIDATOR, MANSI
CHADHA, DEEPAK SHARMA, VIJAY KASANA,
AMIT PRAKASH SHAHI, ATRYEE GAUTAM,
ANAND MOHAN MISHRA, AJIT RAJPUT, AMAN
VACHHER, SAURABH SONI, DHEERAJ GUPTA,
AMIT GOEL, ADITYA WADHWA, MILAN SINGH
NEGI, RISHAB JAIN, PRADEEP CHHINDRA,
BHASKAR VALI, SRINIVAS R RAO MAMIDANNA,
RAM LAL ROY, P.NAGESH, BHABNA DAS,
JRLISTING LISTING, PIYUSH SACHDEV,
RISHABH JAIN, NEERAJ KUMAR JHA, SWAPNIL
GAUR, ANJANEYA SINGH, BHAGABATI PRASAD
PADHY, JRLISTING LISTING, MONIKA ARORA,
RAJINDER MATHUR, SRINIVAS KOTNI,
PURNIMA SETHI, NAGESH, RITU, GIRIJESH
PANDEY, P.D TEWARI, MANOJ, RAHUL
THUKRAL, LAW TREE, ANIL, PUSHKAR KATYAL,
PRATEEK DHANDA, RAKESH KUMAR, RISHABH
JAIN, MANOJ CHANDRA MISHRA, AMAN
NANDRAJOG, SHILPI YADAV, DHANANJAY
GARG, RITU SINGH MANN, BHIM SINGH
NAGAR, B YESHWANTH RAJ, DHEERAJ
MANCHANDA, KARAN KAPOOR, BHASKAR VALI,
DEEPAK KHOSLA, GOPAL JHA, RAISUDDIN,
BHABNA DAS, KUNAL TYAGI, A.K. MISHRA,
RUCHI KHURANA, MOHIT MITTAL, BHAVYA
SETHI, SONAM SHARMA, TANMAY YADAV,
SUNIL KUMAR SHARMA, P NAGESJH, PRAVEEN
CHANDRA, A MAHAJAN, MR.RR DWIVEDI, BS
RAJESH, S SHARMA, MS.MANISHA TYAGI, MR.
S MAHESHWARI, DHIRAJ MISHRA, MR.SK
LUTHRA, P.1.JOSHE, MS.MS UPPAL,
T.S.CHAUDHARY, ARUN SRIVASTAV, KN POPLI,
VIJAY K SINGH, MS.MANISHA SINGH,
MS.UPPAL, SANJEEV, AK THAKUR, MR.MAYUR
R.SHAH, MR.PURNIMA SETHI, HARISH CHAND
SHARMA, RANJANA ROY, MR. UCHIT
BHANDARI, DHANANJAY, U.C.MITTAL, K P
TOMS, U C MITTAL, R K BAKSHI, PUSHKAR
SOOD, SARABJIT SHARMA, ABHAY KUMAR,
VIKAS MAHAJAN, SARBJIT SHARMA, PRATAP,
SHAILENDERA, SHAILENDRA SINGH & CO, LAV
KUMAR AGGARWAL, ADRINDUM, NITIN
SHARMA, SOMVEER SINGH DESWAL, ARUNAY
PATNAIK, SUNITA TIWARI, CHADHA &
ASSOCIATES, ALAM, ATHAR ALAM, AJHAR
ALAM, BRAJESH VERMA, VINAY KUMAR, SEEMA
GUPTA, SWETANK SHANTANU, A.K.SINGH,
BIPIN, RAJIV KUMAR, C MOHAN RAO,
HITENDER KAPUR, SEEMA KASHYAP, AMIT
ANAND TIWARI, A K SRIVASTAVA, N RAJA
SINGH, MANISH KR, TARUN GUPTA,
SHAILENDRA SINGH, GOEL & ASSO, SHIVALOK
YASHOVARDHAN, RAJ KUMAR SHERAWAT,
PAWANJIT SINGH BINDRA, RAJAT ARORA,
RISHI SOOD, CHANDNI GOYAL, ANIL KUMAR
GUPTA, SACHIN MITTAL, SOMESH KUMAR
DUBEY, JOSEPH ARISTOTLE S., GIRRISH
KUMAR, ATUL GUPTA, K. N. MOHAN, YOGESH
KUMAR JAGIA, PANKAJ KUMAR, SAURABH
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CO.PET.-211/2000
OLR 172/2019

CO.APPL. 109/2025

KALIA, LAVINA AHUJA, ASHIM SHRIDHAR,
VISHALAKSHI SINGH, GIRIRAJ SUBRAMANIUM,
PRASHANT KUMAR TYAGI, DALIP MEHRA,
ABHEY KUMAR GUPTA, ANIL KUMAR
KARNWAL, GURNOOR KAUR BAJAJ, SUMIT
NAGPAL, VINAYAK MARWAH, ANJANEYA
SINGH, GURKAMAL HORA ARORA, TANMAY
YADAV, RAHUL SHUKLA, TARUN KUMAR,
NEERAJ SHEKHAR

OTHER DETAILS OF ADVOCATES:

VIJAY KASANA(VIJAYDKASANA@GMAIL.COM)(9873146665)(PETITIONER)

AMIT PRAKASH SHAHI(AMITPRAKASHSHAHI@GMAIL.COM)(9582695868) (PETITIONER)
ATRYEE GAUTAM(GAUTAM.ATRYEE@GMAIL.COM)(9810220380)(PETITIONER)

ANAND MOHAN MISHRA(MISHRA.ANAND33@GMAIL.COM)(9871699591)(PETITIONER)
AJIT RAJPUT(AJITRAJPUTADV@GMAIL.COM)(9899041830)(PETITIONER)

AMAN VACHHER(ADVVACHHER@REDIFFMAIL.COM)(9711089214)(PETITIONER)

ANAND MOHAN MISHRA(MISHRA.ANAND33@GMAIL.COM)(9871699591)(PETITIONER)
SHAILENDRA SINGH(SSNCOMPANY@GMAIL.COM)(9899027733)(PETITIONER)
SHAILENDRA SINGH(SSNCOMPANY@GMAIL.COM)(9899027733)(PETITIONER)
SAURABH SONI(SAURABSONI@GMAIL.COM)(9899537484)(PETITIONER)

BHAGABATI PRASAD PADHY(BHAGABATI_PP@YAHOO.COM)(9350209833)(PETITIONER)
MILAN SINGH NEGI(NEGIMILANO4@GMAIL.COM)(9015332650)(PETITIONER)
PAWANJIT SINGH BINDRA(PAWANBINDRA@HOTMAIL.COM)(9811054970)(PETITIONER)
RAJAT ARORA(RAJATARORA1984@GMAIL.COM)(9958593888)(PETITIONER)

RISHI SOOD(RISHI.SOOD83@GMAIL.COM)(9650133112)(PETITIONER)

CHANDNI GOYAL(BALLURAM987@GMAIL.COM)(9818274049)(PETITIONER)

SRINIVAS R RAO MAMIDANNA(ADV.SRIPRASRI@GMAIL.COM)(9810335097)(PETITIONER)
ANIL KUMAR GUPTA(ANILADVOSC1991@GMAIL.COM)(9811381268)(RESPONDENT)
SACHIN MITTAL(MAIL.SMALAWYERS@GMAIL.COM)(9810166992)(RESPONDENT)
SOMESH KUMAR DUBEY(LAWYERSOMESH@GMAIL.COM)(9868451914)(RESPONDENT)
DEEPAK KHOSLA(DEEPAK.KHOSLA@GMAIL.COM)(9811054200)(PETITIONER)

JOSEPH ARISTOTLE S.(ARISTOTLEAOR@GMAIL.COM)(9212018118)(RESPONDENT)
SHAILENDRA SINGH(SSNCOMPANY@GMAIL.COM)(9899027733)(RESPONDENT)
GIRRISH KUMAR(LAWYERGIRISH@GMAIL.COM)(9873777479)(RESPONDENT)

ATUL GUPTA(ATULGUPTAADV@HOTMAIL.COM)(9810862405)(PETITIONER)

ATUL GUPTA(ATULGUPTAADV@HOTMAIL.COM)(9810862405)(PETITIONER)

K. N. MOHAN(ADVOCATEMOHANJI.INDIA@GMAIL.COM)(8826172523)(PETITIONER)
YOGESH KUMAR JAGIA(OFFICE.JAGIA@GMAIL.COM)(9871089784)(RESPONDENT)
SAURABH SONI(SAURABSONI@GMAIL.COM)(9899537484)(RESPONDENT)

LAVINA AHUJA(LAVINAAHUJA333@GMAIL.COM)(9992144066)(PETITIONER)

ASHIM SHRIDHAR(ASHIM_SHRIDHAR@HOTMAIL.COM)(9971547353)(PETITIONER)
VISHALAKSHI SINGH(SINGHVISHALAKSHI93@GMAIL.COM)(07999710425)(PETITIONER)
MILAN SINGH NEGI(NEGIMILANO4@GMAIL.COM)(9015332650)(PETITIONER)

MILAN SINGH NEGI(NEGIMILANO4@GMAIL.COM)(9015332650)(PETITIONER)
BHAGABATI PRASAD PADHY(BHAGABATI_PP@YAHOO.COM)(9350209833)(PETITIONER)
PRASHANT KUMAR TYAGI(PRASHANT.TYAGI89@GMAIL.COM)(9999205017)(RESPONDENT)
DALIP MEHRA(DALIPMEHRA@YAHOO.COM)(9811084919)(RESPONDENT)

DALIP MEHRA(DALIPMEHRA@YAHOO.COM)(9811084919)(RESPONDENT)

BHASKAR VALI(BHASKAR.VALI@GMAIL.COM)(9910358225)(PETITIONER)

ABHEY KUMAR GUPTA(ADV.ABHAYGUPTA@GMAIL.COM)(8377974055)(PETITIONER)
RAHUL SHUKLA(RAHUL.LEGAL@GMAIL.COM)(9871735724)(RESPONDENT)

TANMAY YADAV(TANMAYYADAV923@GMAIL.COM)(9971526082) (PETITIONER)

B YESHWANTH RAJ(YESHWANTHRAJ.YR@GMAIL.COM)(9818092733)(PETITIONER)
AMAN VACHHER(ADVVACHHER@REDIFFMAIL.COM)(9711089214)(PETITIONER)

TARUN KUMAR(TARUNKUMAR99906@GMAIL.COM)(9990612454)(RESPONDENT)
NEERAJ SHEKHAR(SHEKHARLAWOFFICE@REDIFFMAIL.COM)(9312210391)(RESPONDENT)

RE-IN THE MATTER OF DEE PHARMA LTD. |[SB SINHA, A SINGH, OFFICIAL LIQUIDATOR,

V/s . MR.ATUL KUMAR, RAJIV BAHL, ATUL SHARMA,
REEMA KHORANA, THAMPI MATHUR, V
SHESHAGIRI, NK SINGH, DEEPAK, ABHISHEK
ANAND, PRASHANTO CHANDRA SEN, SHREYA
MUKERJEE, ATUL SHARMA

OTHER DETAILS OF ADVOCATES:

PRASHANTO CHANDRA SEN(SENPRASHANTO@GMAIL.COM)(9871225775)(PETITIONER)
SHREYA MUKERJEE(MKRISHREYA@GMAIL.COM)(9891693962)(PETITIONER)

ATUL SHARMA(ASA@ASALEGAL.IN)(9654012526)(PETITIONER)

SIMA CEMENT AGENCY RAJIV RANJAN PATHAK, OFFICIAL

In CO.PET.-417/2011 |V/s ECO TERRAIN PROJECTS PVT LTD LIQUIDATOR, VIPIN RANA, AKHILESH PATHAK,

WITH CO.PET.
299/2012

AVTAR SINGH BHAMLOT
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CO.APPL. 1025/2019
CO.APPL. 827/2023
In CO.PET.-66/2012

CO.PET.-340/2013
CO.APPL. 1516/2014
CO.APPL. 53/2024
OLR 110/2024

CO.PET.-113/2014
CO.APPL. 362/2014
OLR 192/2016

OLR 328/2016
CO.APPL. 1591/2016
CO.APPL. 4597/2016
CO.APPL. 114/2017
CO.APPL. 1564/2017
CO.APPL. 1565/2017
CO.APPL. 79/2018
OLR 268/2019
CO.APPL. 48/2020
CO.APPL. 63/2020

CO.PET.-986/2016
CO.APPL. 3951/2016
OLR 155/2017
CO.APPL. 758/2017
OLR 7/2025
CO.APPL. 71/2025

OTHER DETAILS OF ADVOCATES:

AKHILESH PATHAK(AKHILESHPATHAK1939@GMAIL.COM)(7042105369)(PETITIONER)
AVTAR SINGH
BHAMLOT(AVTARSINGHBHAMLOT78@GMAIL.COM)(9810910333)(RESPONDENT)

M/S CHINATRUST COMMERCIAL BANK S.N GUPTA, OFFICIAL LIQUIDATOR, RUCHIR

V/s M/S LILLIPUT KIDSWEAR LIMITED BHATIA, RISHI AGRAWALA, RISHI AGAWALA,
ANJANEYA MISHRA, DIVYA SINGH, JEETENDER
GUPTA

OTHER DETAILS OF ADVOCATES:

ANJANEYA MISHRA(ANJANEYA.ADV@GMAIL.COM)(9910169360)(PETITIONER)
DIVYA SINGH(DIVYASINGH2209@GMAIL.COM)(7767037213)(PETITIONER)
JEETENDER GUPTA(GUPTAJEETENDER@GMAIL.COM)(9810050748)(PETITIONER)

ORION SECURITY SOULTIONS N KUMAR, KAUSHAL KUMAR SINGH, OFFICIAL

V/s WHEELS MOBILITY SOLUTIONS LTD LIQUIDATOR, C K SASI, DHAWESH PAHUJA,
AWANTIKA MANOHAR, RAVI SEHGAL, SANJEEV
KUMAR SINGH

OTHER DETAILS OF ADVOCATES:

C K SASI(CKSASI@YAHOO.COM)(9350171497)(PETITIONER)

DHAWESH PAHUJA(DHAWESHPAHUJA@GMAIL.COM,
PARVEENKANOJIA1@GMAIL.COM)(9999570591)(RESPONDENT)

AWANTIKA MANOHAR(AWANTIKA.MANOHAR@GMAIL.COM)(9560385529)(RESPONDENT)
RAVI SEHGAL(RAVISEHGAL@MSN.COM)(9810443652)(RESPONDENT)

SANJEEV KUMAR SINGH(SANJEEVSINGH2102@GMAIL.COM)(9958682054)(RESPONDENT)

JVG FINANCE LTD & ORS. OFFICIAL LIQUIDATOR, DEEPAK KHOSLA,

V/s GOLDEN GATE INDUSTRIES LTD. SHAILENDRA SINGH, D. C. AGGARWAL,

(FORMERLY KNOWN AS JVG INDUSTRIES  |DHEERAJ GUPTA, ASHUTOSH DUBEY,

LTD.) SHAILENDRA SINGH, AMAN SHANKER, ARUN
SRIVASTAVA

OTHER DETAILS OF ADVOCATES:

SHAILENDRA SINGH(SSNCOMPANY@GMAIL.COM)(9899027733)(PETITIONER)
DHEERAJ GUPTA(PARDEEPJADON37373@GMAIL.COM)(7210670704) (PETITIONER)
D. C. AGGARWAL(AGARWALDC10@GMAIL.COM )(9810616568)(RESPONDENT)
AMAN SHANKER(AMANSHANKER@YAHOO.CO.IN)(9971227888)(PETITIONER)
SHAILENDRA SINGH(SSNCOMPANY@GMAIL.COM)(9899027733)(PETITIONER)
ARUN SRIVASTAVA(SCLAWARUN@GMAIL.COM)(9818166510)(PETITIONER)

J WALTER THOMPSON A UNIT OF PRAMOD B. AGARWALA, OFFICIAL
HINDUSTAN THOMPSON ASSOCIATES PVT |LIQUIDATOR, ASPA LEGAL, MANU PRABHAKAR,
LTD SAPNA CHOUDHARY

V/s GETIT STORES PVT. LTD.

OTHER DETAILS OF ADVOCATES:
MANU PRABHAKAR(PRABHAKARMANU@GMAIL.COM)(9015853090)(PETITIONER)
SAPNA CHOUDHARY (SAPNAMALIKADVOCATE@GMAIL.COM)(9560046503)(PETITIONER)

R e e



06-03-2025 ADVANCE CAUSE LIST OF COMPANY SIDE

JR -5 NEW COURTSBLOCK (GROUND FLOOR),
BEFORE MS. BHAWANI SHARMA, (DHJS), JOINT REGISTRAR (JUDICIAL)

HYBRID MODE
LINK:-https.//[rdhc.webex.com/join/[rdhc5
NOTE: MATTERSWILL BE HEARD AFTER THE APPELLATE AND ORIGINAL SIDE MATTERS.
NOTE: APPEARANCE IN THE CHAT BOX WITH ITEM NUMBER AND MOBILE NUMBER PLEASE.

ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
AFTER NOTICE COMPANY MATTERS
1 CO.PET.-458/2016 ACC LIMITED SATVINDER SINGH, RAVI SHANKAR NANDA
CO.APPL. 1952/2016 V/s THREE C INFRA PVT. LTD.
CO.APPL. 3839/2016
OTHER DETAILS OF ADVOCATES:
2 CO.PET.-490/2016 GIRISH KUMAR SATVINDER SINGH, HARANGAD SINGH, SATVINDER
V/s B.R KOHLI BUILD TECH PVT SINGH
LTD,

OTHER DETAILS OF ADVOCATES:
HARANGAD SINGH(HARANGAD.SINGH@LIVE.COM)(9560823573)(RESPONDENT)
SATVINDER SINGH(SSATVINDERSINGH@YAHOO.COM)(9310905051)(PETITIONER)

R R T

OTHER
INFORMATION


https://jrdhc.webex.com/join/jrdhc5�

06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

HIGH COURT OF DELHI AT NEW DELHI

No.: 123/Rules/DHC Dated: 03.10.2024

PRACTICE DIRECTIONS

In order to ascertain from each party whether he/she admits or denies the allegations of
facts made in the plaint and to be able to explore the possibilities of settlement and disposal of
the main matter at the initial stage itself, Hon’ble the Chief Justice, on the recommendations of
the Hon’ble Judges of the Original Side has been pleased to issue following Practice Directions
for information and compliance by all concerned:-

1. Advance copy of fresh Civil Suits {i.e.,CS(0OS)andCC}, together with documents therewith, if
any, shall be served upon each opposite party, as is also done for Arbitration petitions under
the Delhi High Court (Original Side) Rules, 2018.

2. Plaintiff shall also intimate all opposite parties, in the matter, about the filing and likely date
of listing of the said suit.

3. Plaint shall be accompanied by written proof of such intimation and their respective service,
besides indicating name(s) of all opposite parties in the matter.

4. Earlier Practice Directions regarding the manner and mode of Service of Notice of Motion,
advance copy, etc., will remain the same.

These Practice Directions shall come into force with immediate effect.

By Order
Sd/
(KANWAL JEET ARORA)
REGISTRAR GENERAL



06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

HIGH COURT OF DELHI: NEW DELHI

CIRCULAR

No.:DHC(OS)-Filing
Date: 27.08.2024

It is circulated for information of all the concerned that the Hon’ble IT
Committee has been pleased to direct that the impugned order should be made
first Annexure with the Main Case. Hence, the impugned order/award shall be the
first Annexure with the Main Case (wherever applicable) and the same shall reflect
in the concerned part of the Main Case accordingly.

Sd/-
Registrar (Original)



06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

Cl RCULAR

PRIORITY HEARING OF CASES OF LI TIGANTS/ ADVOCATES W TH
DISABILITY (UNDER THE RIGHTS COF PERSONS W TH DI SABILITY

ACT)

“All the Litigants/Advocates with disabilities and Advocates
dealing with the cases pertaining to persons wth
Disabilities are inpressed upon to apprise the office of
Joint Registrar/ Deputy Registrar (Original) about their
ongoi ng cases before the concerned Bench of this Court so
that they can be identified and be listed categorically in
t he Cause Li st and di sposed of on priority.”

It is notified for information of all concerned
that in conpliance of the order dated 20.01.2025
passed in Ex.P. 9/2025, Hon'ble the Chief Justice
has been pleased to order that the nonencl ature of
the Enforcenent Petition filed in this Court in non-
commercial Arbitration Petition u/s 17 or 36 of the
Arbitration & Conciliation Act be given as
“OVP( ENF) "




06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 4
HON'BLE MR.JUSTICE NAVIN CHAWLA
HON’BLE MS.JUSTICE SHALINDER KAUR
Click below to join the VC:
https://delhihighcourt.webex.com/join/dhcecourtvc5
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
rajesh.malhotra@dhc.nic.in
akhil.saxena@dhc.nic.in

ITEM
NUMBER CASE NUMBER PARTY NAME

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES (TIME FIXED MATTERS)

ADVOCATE NAME OTHER INFORMATION

1 CS(COMM)- COMMUNICATION AMARCHAND, AT 4.00 P.M.
1222/2018 COMPONENTS MOHIT GOEL,
I.A. 13481/2019 |ANTENNA INC. DEEPAKAR MISHRA,
I.A. 13482/2019 |V/s ACE SHANTANU TYAGI,

CC(COMM)
7/2020

I.A. 10917/2021
I.A. 11351/2023
ILA. 25057/2023
I.A. 801/2024
ILA. 3157/2024
ILA. 8574/2024
I.A. 31639/2024
I.A. 36665/2024
ILA. 45777/2024

TECHNOLOGIES CORP.
AND ORS.

% ok ok ok ok k

SAINIK
MUKHERJEE, ROHIT
RANGI, VINEET
ROHILLA, FAIZAN
NAZIR, RICHA
JAISWAL, SHEETAL
VOHRA, SIM AND
SAN, SIDHANT
GOEL, SHARDUL
AMARCHAND,
ANSHUL GUPTA,
SURAJ KUMAR
SINGH, ROHIT
RANGI


https://delhihighcourt.webex.com/join/dhcecourtvc5�
mailto:rajesh.malhotra@dhc.nic.in�
mailto:akhil.saxena@dhc.nic.in�

06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 41
HON'BLE MS.JUSTICE JYOTI SINGH

NOTE:”"SUPPLEMENTARY PASS-OVER SHALL BE TAKEN UP IMMEDIATELY AFTER COMPLETION OF
SUPPLEMENTARY LIST.”

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO

cmnijeshnair@gmail.com

CLICK HERE TO JOIN VC
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f

II\ITUEI\I>I/IBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 I.A. 507/2007 NARENDER KUMAR VIKRAM BAJAJ, AT 2:30 P.M.
In CS(0S)- AGARWAL AND ORS. SUMAN KAPOOR,
2495/2001 V/s PRADEEP GUPTA  |SANJEEV
(Disposed off AND ORS. SRIVASTAVA,
case) SHESH DUTT

SHARMA, SUDHIR
SHANKAR, SHIRISH
KUMAR, SANGEETA
AGGARWAL,
S.K.AGGARWAL,
RAHUL KR. SINGH,
B S MATHUR,
MANIK AHLUWALIA

kkkkk


mailto:cmnijeshnair@gmail.com�
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f�

06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 49
HON'BLE MR.JUSTICE DINESH KUMAR SHARMA

CLICK TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvc2

MEETING ID : 1766397421

NOTE : ALL COUNSELS FOR THE PARTIES,LITIGANTS ARE REQUESTED TO KEEP THEIR MICIN
MUTE MODE TILL THEIR MATTER IS CALLED OUT.

NOTE: PLEASE GIVE YOUR APPEARANCES IN THE CHAT BOX OF VC AS FOLLOWS
ITEM NO:-

CASE NO:-

NAME OF COUNSEL APPEARING FOR :-

MOB. NO:-

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
pramod.kumar@dhc.nic.in

II\ITUEI\I>I/IBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES (TIME FIXED MATTERS)

1 O.M.P. (COMM)- 1. JASWANT SINGH & HARSHAVARDHAN AT 2.30 P.M
192/2024 ORS. KOTLA
I.LA. 9997/2024  V/s 1. FWS TURNIT
LOGISTICS PARK LLP &

ANR.
2 O.M.P. (COMM)- |GLS ALUMINIUM HARSHAVARDHAN AT 2.30 P.M
201/2024 INDUSTRIES PRIVATE KOTLA, VIPUL
I.A. 10162/2024 LIMITED GANDA

I.A. 10163/2024 V/s FWS TURNIT
LOGISTICS PARK LLP &
ORS.

kkkkkkk


https://delhihighcourt.webex.com/meet/dhcecourtvc2�
mailto:pramod.kumar@dhc.nic.in�

06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 36

HON'BLE MR.JUSTICE VIKAS MAHAJAN

NOTE: SUPPLEMENTARY PASS OVER SHALL BE TAKEN UP IMMEDIATELY AFTER THE SUPPLEMENTARY LIST IS
OVER.

NOTE: PARTIES SHOULD BE READY WITH SHORT SYNOPSIS IN THE FINAL HEARING/DISPOSAL MATTERS.
CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO:
dhcanilkumar@gmail.com

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION

PART-HEARD MATTERS
1 CS(0S)-1018/1998 SH.BHAVNESH DUTT  S.S.JAIN, P.C. RAWAL, AT 4:00 P.M.

I.A. 2323/2016 KAPOOR AND ORS. AJAY BAHL, SANJAY

I.A. 3194/2019 V/s SH. NARAIN DASS |GOEL, RAJINDER

WITH TEST.CAS. KAPOOR AND ORS. AGGARWAL, B.C.PANDEY,
5/2006 PK RAWAL, R K RAWAL,

RAJENDER AGARWAL,
RAJENDER KUMAR
AGGARWAL, ASIF
AHMED, SATINDER
SINGH, AK KOHLI, P K
RAWAL

2 TEST.CAS.-5/2006 NARAIN DASS KAPUR  S.S.JAIN AT 4:00 P.M.
V/s STATE

kkkkk


https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3�
mailto:dhcanilkumar@gmail.com�

06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 44
HON'BLE MR.JUSTICE SUBRAMONIUM PRASAD

NOTE: IN CASE LEARNED COUNSELS FOR THE PARTIES WISH TO RELY UPON SOME
PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGMENTS, THEY ARE DIRECTED TO FILE THE SAME DURING THE
COURT WORKING HOURS ATLEAST A DAY PRIOR TO THE DATE OF LISTING OF SUCH MATTERS. ANY
PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGEMENTS FILED BEYOND THE AFORESAID PRESCRIBED PERIOD
SHALL NEITHER BE FORWARDED TO THE COURT NOR BE ENTERTAINED.

NOTE: ANY URGENT MENTIONING FOR LISTING THE APPLICATION IN THE MAIN SUIT/PETITION WHICH IS
PENDING BEFORE THE CONCERNED COURT, THE SAME SHALL BE MENTIONED BEFORE THE BENCH
CONCERNED. IN CASE THE APPROPRIATE BENCH IS NOT HOLDING THE COURT, THEN IT SHOULD BE
MENTIONED BEFORE THE JUDGE-IN-CHARGE (ORIGINAL SIDE).

NOTE: COUNSEL APPEARING THROUGH VIDEO CONFERENCING ARE REQUESTED TO GIVE THEIR APPERANCES
IN THE CHAT BOX ALONGWITH THEIR MOBILE NUMBERS.

TO JOIN VC:
https://delhihighcourt.webex.com/meet/dhcecourtvcl3
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
pankaj.shukla@dhc.nic.in

ITEM ADVOCATE OTHER
NUMBER CASE NUMBER PARTY NAME NAME INFORMATION
TOP OF THE BOARD
1 ARB. A. (COMM.)- AGPL PTE LTD ABHISHEK GHAI, AT 10.00 A.M.
9/2025 V/s LEMMA SANDEEP
CAV 75/2025 TECHNOLOGIES | DEVASHISH DAS
CAV 76/2025 PRIVATE LIMITED &
I.A. 3905/2025 ORS.
I.A. 3907/2025
2 ARB. A. (COMM.)- AGPL PTE LTD ABHISHEK GHAI AT 10.00 A.M.
10/2025 V/s LEMMA
I.A. 3908/2025 TECHNOLOGIES |
I.A. 3910/2025 PRIVATE LIMITED &
ORS.
3 CS(0S)-140/2016 REENA AHLUWALIA & RANI CHHABRA,
I.A. 3868/2016 ORS PRAVEEN GUPTA,
I.A. 10568/2018 V/s SARABJIT SINGH PRADEEP
I.LA. 1129/2021 AHLUWALIA & ORS  INORULA, ARJUN
I.A. 565/2024 GADHOKE,
CRL.M.A. 853/2024 KULDEEP KUMAR,

I.A. 2465/2024 SIDDHANT NATH,


https://delhihighcourt.webex.com/meet/dhcecourtvc13�
mailto:pankaj.shukla@dhc.nic.in�

06.03.2025

CRL.M.A. 37121/2024

ADVANCE CAUSE LIST (ORIGINAL SIDE)

NAVEEN R NATH,
HETU ARORA
SETHI, PYARI,
AKSHAT GUPTA,
SOUGAT MISHRA,
VINEET BHAGAT,
PAWANJIT S.
BINDRA,
ABHIMANYU
VERMA, TARUN
DIWAN,
SUDARSHAN
RAJAN

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING

OF ISSUES

4 ARB.P.-1349/2024
I.A. 38090/2024

5 ARB.P.-1529/2024

6 ARB.P.-1532/2024

7 ARB.P.-1757/2024

8 ARB.P.-2054/2024

RAHEE JHANJARIA E NIDISH GUPTA
TO EJV

V/s MB POWER

MADHYA PRADESH

LTD & ANR.

KOTAK MAHINDRA  |AJAY UPPAL
PRIME LIMITED

V/s RAJ BALA

KOTAK MAHINDRA  AJAY UPPAL

PRIME LIMITED
V/s RAKESH GUPTA

M/S KEN PRIVATE
LIMITED

V/s M/S SOOTHE
HEALTHCARE
PRIVATE LTD. & ORS.

NAVEEN KUMAR

4PEL SOLAR ENERGY ARJUN GAUR,
PRIVATE LIMITED SAUMAY KAPOOR
V/s NRI ACADEMY OF

SCIENCES



06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

9 O.M.P.(MISC.)(COMM.)- DESIRE INFRABUILD SHIKHAR SHARMA
115/2025 PVT LTD
V/s OYO
APARTMENTS
INVESTMENTS LLP

10  O0.M.P. (COMM)- SOUTH DELHI PRATAP SINGH
277/2018 MUNICIPAL PARMAR, RAJAN
I.A. 8632/2018 CORPORATION TYAGI
I.A. 8633/2018 V/s AEROSTRAL AIR
I.A. 8634/2018 SERVICES PVT LTD
WITH O.M.P. (COMM)
284/2018
0.M.P. (COMM)
285/2019

11 O0.M.P. (COMM)- SOUTH DELHI PRATAP SINGH
284/2018 MUNICIPAL PARMAR, RAJAN
I.A. 8808/2018 CORPORATION TYAGI
I.A. 8809/2018 V/s AEROSTRAL AIR
I.A. 8811/2018 SERVICES PVT LTD

12 0.M.P. (COMM)- SOUTH DELHI PRATAP SINGH
285/2018 MUNICIPAL PARMAR, RAJAN
I.A. 8814/2018 CORPORATION TYAGI
I.A. 8815/2018 V/s AEROSTRAL AIR
I.A. 8817/2018 SERVICES PVT LTD

13 0.M.P. (COMM)- POWER MECH KHAITAN & CO.,
333/2018 PROJECTS LIMITED |ARJUN SINGH

V/s BHARAT HEAVY
ELECTRICALS

LIMITED
14 O.M.P. (COMM)- HINDUSTAN KARTIK YADAV,
29/2023 CONSTRUCTION AGARWAL LAW

COMPANY LIMITED  ASSOCIATES
V/s DELHI METRO

RAIL CORPORATION

(DMRC)



06.03.2025

15

16

17

18

19

0.M.P. (COMM)-
248/2023

I.A. 12798/2023
I.A. 12801/2023

0.M.P. (COMM)-
273/2023

I.A. 9717/2024
I.A. 34884/2024

0.M.P. (COMM)-
440/2023

WITH OMP (ENF.)
(COMM.) 26/2024

OMP (ENF.) (COMM.)-

26/2024

0.M.P. (COMM)-
369/2024

M/S GRAND MOTORS GURVINDER KAUR

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SALES AND SERVICES SURI, M/S KMNP

PVT LTD

V/s M/S VE
COMMERCIAL
VEHICLES LTD.

THE CHIEF
ENGINEER,NH
DIVISION,PWD
BENGALURU

V/s M/S. GHAI
CONSTRUCTIONS
PVT. LTD.

ALASIDQAE STORE
THROUGH SPA
HOLDER MS
KHADEGA OMAR
SAIF

V/s NEROTECH
OVERSEAS

NEROTECH

LAW

PRASENJIT
KESWANI,
SHUBHRANSHU
PADHI,
PRASENJIT
KESWANI

ANANYA SINGH,
FARRUKH KHAN

FARRUKH KHAN,

OVERSEAS THROUGH RIKKY GUPTA
EX.APPL.(0S) 156/2024 ITS SOLE

PROPRIETOR MRS.
NEERU SINGHAL
V/s ALASIDQAE

STORE THROUGH ITS

SOLE PROPRIETOR

MR. SAEED SALEEM

AHMED BAHADA

SHRI ANIL SETH &
ANR.

V/s M/S MEGA
CONSTRUCTION
COMPANY & ORS.

SAMEER
NANDWANI,
PULKIT
AGGARWAL



06.03.2025

20

21

22

23

24

25

0.M.P. (COMM)-
544/2024
I.A. 48563/2024

0.M.P. (COMM)-
79/2025
CAV 71/2025

OMP (ENF.) (COMM.)-

275/2024

OMP (ENF.) (COMM.)-

20/2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

DELHI STATE ROHIT LOCHAV
INDUSTRIAL

INFRASTRUCTURE

DEVELOPMENT

CORPORATION

LIMITED

V/s ERA INFRA

ENGINEERING

LIMITED

M/S POOJA ABHIMANYU
CONSULATION TEWARI, KUNAL
COMPANY MIMANI

V/s JBM

ENVIRONMENT

MANAGEMENT PVT

LTD

M/S. MEGA SAMEER
CONSTRUCTION NANDWANI
COMPANY & ORS.

V/s SHRI ANIL SETH

& ANR.

JBM ENVIRONMENT  KUNAL MIMANI
MANAGEMENT

EX.APPL.(OS) 143/2025 PRIVATE LIMITED

0.M.P.(1) (COMM.)-

432/2023
I.A. 26335/2023

0.M.P.(1) (COMM.)-

264/2024

V/s POOJA
CONSULATION
COMPANY

M/S KULDEEP KUMAR RAJNEESH
CONTRACTORS CHOPRA,
V/s WAPCOS RAJNEESH
LIMITED AND ANR  CHOPRA

PNB HOUSING SHIVA SANTANAM
FINANCE LTD SWAMINADHAN,
V/s M/S SREE ANISH BHOLA
SELVAGANAPATHY

AGRO INDUSTRIES
AND ORS



06.03.2025

26

27

28

29

0.M.P.(1) (COMM.)-
265/2024

0.M.P.(1) (COMM.)-
42/2025

CS(0S)-1120/2011
I.A. 3585/2019
I.A. 1627/2020
CCP(0) 12/2021
ILA. 4563/2021

CS(0S)-3103/2011
I.A. 45673/2024

PNB HOUSING
FINANCE LTD

V/s ANKIT KUMAR J
LUNIA AND ORS

NANOENTEK INC

V/s BIOFOOTPRINTS

HEALTH CARE
PRIVATE LIMITED
AND ORS & ORS.

NASIRUDDIN
V/s NAZIMUDDIN &
OTHERS

RAJIV SAREEN

V/s SURESH SAREEN

& ORS

ADVANCE CAUSE LIST (ORIGINAL SIDE)

RANU PUROHIT,
ANISH BHOLA

V.K MISRA

S M PANDEY, ALIG
& CO, SHABANA
AHMED, SHAHID
ALI, VISHAL
MAHAJAN, SUNIL
SAGAR, R K SAINI,
SITAB ALI
CHAUDHARY, M
SUFIAN

SIDDIQUI,
RIZWAN, RAAHUL
PANDEY, M.
SUFIAN

SIDDIQUI,
SAQUIB ARBAB,
SANJEEV KUMAR

ANKIT SWARUP,
MAHIR
MALHOTRA, AMIT
KHEMKA,
SHIKHAR,
SANDEEP
PHOGAT, PUNEET
MITTAL, B.C
PANDEY, ANUPAM
SRIVASTAVA,
CHETAN LOKUR,
RUPENDRA
PRATAP SINGH,
PANKAJ VIVEK,
PUNAM SINGH



06.03.2025

30

31

32

33

34

35

36

CS(0S)-3249/2015
WITH TEST.CAS.
63/2015

TEST.CAS.-63/2015

I.A. 34911/2024
In CS(0S)-424/2016

I.A. 1170/2025
In CS(0S)-276/2017

CS(0S)-324/2017
I.A. 5941/2021

CS(0S)-8/2019
ILA. 423/2019
I.A. 3988/2020

CS(0S)-28/2019
I.A. 873/2019
I.A. 5872/2019
I.A. 5873/2019
ILA. 15722/2019

MRS RAVNEET
SINGH

V/s MRS NAVJYOT
SINGH @ RICCI

NAVJOT SINGH
(RICCI)

V/s STATE AND ANR

SHRI BHARAT
SHARMA

V/s SMT PRABHA
TULI & ANR

ADVANCE CAUSE LIST (ORIGINAL SIDE)

VIKAS ARORA,
UPPAL & ASSO

AASTHA DHAWAN,
VIKAS ARORA

UJIJWAL K JHA,
RAKESH SAINI,
SUNIL MALHOTRA
& SONALI
MALHOTRA,
ABHISHEK SINGH

JAL VAYU THAL SENA KAPUR & CO.,

GARDENS & ANR
V/s MR. SURINDER
SINGH KASANA &
ORS

M/S. KULAR

CONSTRUCTION LTD.

& ORS
V/s SHRI GURNAM
SINGH

NIKHIL
PARIKSHITH,
URVI KUTHIALA,
PRIYANKA SINGH,
RAJEEV LOCHAN
MAHUNTA,
KARTIKEYA
SHARMA,
SAMDARSHI
SANJAY, VARUN
KAPUR

GIRISH
AGGARWAL,
ABHISHEK
AGGARWAL

VESTIGE MARKETING GITANJALI

PRIVATE LIMITED

MATHEW, VIKRAM

V/s NIKHIL JAIN AND PATRALEKH,

ORS.

ARUNAVA GHOSH

DEVVRAT JOSHI,
ATUL SHARMA,
SAVNI ENDLAW

HEMANT

DASTIDAR AND ANR. PHALPHER,
V/s ILA PATNAIK AND AKSHAY,

ORS.

PRABHSAHAY
KAUR, SONAM



06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

I.A. 17825/2019 ANAND, SHREYA

I.A. 17826/2019 SINGHAL, ADITYA

I.A. 2741/2020 WADHWA,

I.A. 5149/2020 HEMANT

I.A. 6408/2020 PHALPHER,

I.A. 6583/2021 AKSHAY

I.A. 390/2022 SRIVASTAVA,

I.A. 16012/2023 SHREYA SINGHAL,

I.A. 2849/2024 AYUSH

I.A. 33287/2024 SHRIVASTAVA,

I.A. 517/2025 AJAY KUMAR
AGARWAL, VIPUL
KUMAR

37 CS(0S)-160/2024 SUMANT BHARAT ROHAN YADAV,
I.A. 4510/2024 RAM KANWAL
I.A. 30107/2024 V/s INDIAN CHAUDHARY,

I.A. 40857/2024

NATIONAL THEATRE

RAJAT NAVET,

TRUST & ORS. SWAPNIL GUPTA,
ROHAN YADAV
38 CS(0S)-648/2024 DEEPAK OSWAL & AKHIL MITTAL,
ORS. MAYANK JAIN
V/s TARUN OSWAL
39 I.A. 49015/2024 RAJENDRA GUPTA MOHD RANU,
In CS(OS)-774/2024  V/s MRS. HEM VARUN SHANKAR,
MANOHAR, & ANR.  MOHD RANU
40 I.A. 1028/2025 RAJESH GROVER & RAJEEV SAINI

In CS(0S)-24/2025 ANR.
V/s SANDEEP

GROVER & ANR.

41 CS(COMM)-800/2017  M/S THE MEGHA GUPTA,
I.A. 22907/2015 RAMESHWARA JUTE KANIKA SINGH,
I.A. 23406/2015 MILLS LIMITED NEERAJ
I.A. 26210/2015 V/s UNIVERSAL CHAUDHARI,
I.A. 254/2016 CABLES LIMITED & AMAN BHALLA,
I.A. 12565/2018 OTHERS NEERAJ
I.A. 15626/2018 CHAUDHARY/
WITH CS(COMM) PRASHANT

801/2017 SANGHI, NEERAJ

CHAUDHARY



06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

42 CS(COMM)-801/2017  M/S JUTE KANIKA SINGH,
I.A. 23407/2015 INVESTMENT RISHI AGARWALA,
I.A. 26217/2015 COMPANY LTD RISHI AGRAWALA
I.A. 255/2016 V/s IDBI CAPITAL
I.A. 12560/2018 MARKET SERVICES
I.A. 15623/2018 LIMITED & OTHERS

43 CS(COMM)-63/2019 ODEON BUILDERS SHILPI
PVT. LTD. CHOWDHARY,
V/s NBCC (INDIA) KARUNESH
LIMITED FORMERLY TANDON
KNOWN AS
NATIONAL
BUILDINGS
CONSTRUCTION
CORPORATION LTD.

44 CS(COMM)-602/2019  M/S AVNG RAJEEV KUMAR,
I.A. 5687/2021 INFRASTRUCTURES  SUMIT RANA,
PVT. LTD. SAVITA
V/s SOUTH DELHI MALHOTRA,
MUNICIPAL SUMAN

CORPORATION ( MALHOTRA
SOUTH DMC) & ANR.

45 CS(COMM)-289/2024 EMIX TRADING AG  INANITA SHARMA,
I.LA. 7737/2024 V/s HEMANT SATYAJIT SARNA,
I.A. 34549/2024 UPADHYAYA & ANR. NANITA SHARMA
I.A. 39027/2024
I.A. 40450/2024
I.A. 40451/2024
I.LA. 1172/2025

46  EX.P.-17/2016 MR VIVAN SOMDUTT VANDANA
EX.APPL.(OS) & ANR SEHGAL, SANJEEV
1637/2023 V/s MR ARJUN MAHAJAN,

CCP(O) 10/2024 SOMDUTT & ANR  LOKESH
EX.APPL.(OS) 544/2024 BHARDWAJ,
EX.APPL.(OS) RAJENDER KUMAR
1563/2024 AGGARWAL,
EX.APPL.(OS) ZAFAR KHURSHID,
1595/2024 KARANJAWALA &
EX.APPL.(OS) CO, RAJ

1935/2024 VARDHAN, ACHAL



06.03.2025

EX.APPL.(OS)
1936/2024
EX.APPL.(OS)
1968/2024
EX.APPL.(OS) 308/2025
EX.APPL.(OS) 309/2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

GUPTA, VIPIN
KUMAR SINGH,
ALOK PRAKASH,
SOUGAT MISHRA,
VIPUL KUMAR,
SUHAIL MALIK,
ANURADHA DUTT,
ABHISHEK
SHARMA, ALOK
PRAKASH,
SOUGAT MISHRA,
VIPUL KUMAR,
SUHAIL MALIK

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES (TIME FIXED MATTERS)

47

48

EX.P.-160/2011 M/S RATNA
EX.APPL.(OS) 380/2011 COMMERCIAL
EX.APPL.(OS) ENTERPRISES LTD
3389/2022
WITH EX.P. 161/2011 & ORS

EX.P.-161/2011 M/S RATNA
EX.APPL.(OS) 382/2011 COMMERCIAL
ENTERPRISES LTD

V/s VASU TECH LTD

& ORS

* ok k% X

V/s VASU TECH LTD

RIDHI MUNJAL, AT 4:00 P.M.
JAIDEEP SINGH,

SUDHIR K

MAKKAR &

ASSOCIATES,

VEERA MATHAI

RIDHI MUNJAL,
SAUMYA GUPTA,
SUDHIR K
MAKKAR &
ASSOCIATES

AT 4:00 P.M.



06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 46
HON'BLE MR.JUSTICE MANOJ KUMAR OHRI

CLICK TO JOIN VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt14

MEETING ID : 2528 229 8537

NOTE : ALL COUNSEL FOR THE PARTIES,LITIGANTS AND 10 ARE REQUESTED TO KEEP THEIR
MIC ON MUTE MODE TILL THEIR MATTER IS CALLED.

NOTE: PLEASE GIVE APPEARANCE IN THE CHAT BOX OF VC AS FOLLOWS
ITEM NO:-

CASE NO:-

NAME OF COUNSEL APPEARING FOR :-

MOB. NO:-

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
cmpankajgoel.dhc@gov.in

lalit.684@dhc.nic.in

ITEM ADVOCATE OTHER
NUMBER CASE NUMBER PARTY NAME NAME INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 ARB.P.-1554/2024 ACCELERATE MOHIT KUMAR
PRODUCTX BANSAL
VENTURES PRIVATE
LIMITED
V/s SAMSARA RETAIL
VENTURES

2 ARB.P.-1559/2024 ACCELERATE MOHIT KUMAR
PRODUCTX BANSAL
VENTURES PRIVATE
LIMITED
V/s DHANANJAY
KUMAR

3 ARB.P.-1596/2024 CARS 24 FINANCIAL RIT ARORA
SERVICES PRIVATE
LIMITED
V/s GAREV BUDHRAJA
& ANR.


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt14�
mailto:cmpankajgoel.dhc@gov.in�
mailto:lalit.684@dhc.nic.in�

06.03.2025

4

ARB.P.-1597/2024

ARB.P.-1607/2024

ARB.P.-1640/2024

ARB.P.-1643/2024

ARB.P.-1644/2024

ARB.P.-1648/2024

ADVANCE CAUSE LIST (ORIGINAL SIDE)

CARS 24 FINANCIAL RIT ARORA
SERVICES PRIVATE

LIMITED

V/s RAJENDRA

KUMAR & ANR.

CARS 24 FINANCIAL RIT ARORA
SERVICES PRIVATE

LIMITED

V/s BALWINDER

SINGH & ANR.

CARS 24 FINANCIAL RIT ARORA
SERVICES PRIVATE

LIMITED

V/s TARUN SETHI

PROPRIETOR OF M/S

SETHI CARS & ANR.

CARS 24 FINANCIAL RIT ARORA, RIT
SERVICES PRIVATE  ARORA
LIMITED

V/s PONNAL SAl

PRASAD PROPRIETOR

OF M/S MS CARS &

ANR.

CARS 24 FINANCIAL RIT ARORA
SERVICES PRIVATE

LIMITED

V/s SUHAS S

KULKARNI

PROPRIETOR OF M/S

S KMOTORS & ANR.

CARS 24 FINANCIAL RIT ARORA
SERVICES PRIVATE

LIMITED

V/s LAKSHAY SHARMA
PROPRIETOR OF M/S

HARSHIV MOTORS &

ANR.



06.03.2025

10

11

12

13

14

ARB.P.-1650/2024

ARB.P.-1651/2024

ARB.P.-1860/2024

ARB.P.-197/2025
WITH O.M.P.(I)
(COMM.) 1/2025

0.M.P.(I) (COMM.)-
1/2025

I.A. 6/2025

I.A. 1331/2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

CARS 24 FINANCIAL |ANJU LAL, RIT

SERVICES PRIVATE
LIMITED
V/s MOHD HASEEB

ARORA

PROPRIETOR OF SM
AUTO SALES & ANR.

CARS 24 FINANCIAL RIT ARORA

SERVICES PRIVATE
LIMITED

V/s NARAYAN BISWAS
PROPRIETOR OF M/S

UTTARBANGO CAR
TRADE & ANR.

NEOSKY INDIA
LIMITED & ANR.

VENKATESH
KUMAR S, KARAN

V/s MR NAGENDRAN NAGRATH
KANDASAMY & ORS.

M/S. DEV
ACCELERATOR

SUCHINTO
CHATTERJI

LIMITED (FORMERLY
KNOWN AS M/S. DEV

ACCELERATOR
PRIVATE LIMITED
V/s M/S. NOIDA

CYBER PARK PRIVATE

LIMITED

M/S DEV
ACCELERATOR

SUCHINTO
CHATTERJI,

LIMITED FORMERLY  VIKASH,
KNOWN AS M/S. DEV SUCHINTO

ACCELERATOR
PRIVATE LIMITED
V/s M/S. NOIDA

CHATTERJI

CYBER PARK PRIVATE

LIMITED



06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

15  O.M.P.(I) (COMM.)-  INEOSKY INDIA VENKATESH
183/2024 LIMITED & ANR. KUMAR S,
CCP(O) 57/2024 V/s MR NAGENDRAN UTKARSH JOSHI,
CCP(0) 93/2024 KANDASAMY & ORS. KARAN NAGRATH,
ILA. 42241/2024 UTKARSH JOSHI

I.A. 42243/2024
I.A. 42244/2024
I.A. 42839/2024
I.A. 42847/2024

16 O.M.P.(I) (COMM.)- SUNCON-SOMA JV GURKAMAL HORA

356/2024 V/s NATIONAL ARORA
I.A. 41994/2024 HIGHWAYS
I.A. 43251/2024 AUTHORITY OF INDIA
17 O.M.P.() (COMM.)-  GILLANDERS KHAITAN & CO.
371/2024 ARBUTHNOT AND CO
I.A. 43848/2024 LIMITED
V/s STEEL
AUTHORITY OF INDIA
LIMITED & ORS.

18 O.M.P.(1) (COMM.)- TOPLINE SOLUTIONS SATYAJIT SARNA,
377/2024 PVT.LTD. KUNAL MEHTA
V/s PRITHVI RAJ
GOGNA & ORS.

19 O.M.P.(1) (COMM.)- TOPLINE SOLUTIONS SATYAJIT SARNA,

378/2024 PVT.LTD. KUNAL MEHTA
V/s RAJ GOGNA &
ORS.
20 O.M.P.(I) (COMM.)- PRATAP & ORS. MOHIT ARORA
18/2025 V/s HOMETOWN
I.LA. 1177/2025 PROPERTY PRIVATE
LIMITED & ANR.

21 O.M.P.(I) (COMM.)- AXIS FINANCE LTD  SAGRIKA
21/2025 V/s AVIOM INDIA TANWAR, ANUJ P
HOUSING FINANCE = AGARWALA
PRIVATE LIMITED &
ANR.



06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

22 O.M.P.(I) (COMM.)-  AXIS FINANCE LTD  SAGRIKA
22/2025 V/s AVIOM INDIA TANWAR, ANUJ P
HOUSING FINANCE ~ AGARWALA
PRIVATE LIMITED &
ANR.

23 O.M.P.(I) (COMM.)- AXIS FINANCE LTD  SAGRIKA
23/2025 V/s AVIOM INDIA TANWAR, ANUJ P
HOUSING FINANCE  AGARWALA
PRIVATE LIMITED &

ANR.
24 O.M.P.(I) (COMM.)-  M/S CHAUHAN RISHA MITTAL
52/2025 ASSOCIATES

V/s UNION OF INDIA
THROUGH CHIEF
ENGINEER, DELHI

ZONE & ORS.
25 O.M.P.(MISC.)(COMM.)- M/S SANDHYA ANAND DUGGAL
185/2025 FINANCE LTD.

V/s NARESH KUMAR

26 ARB. A. (COMM.)- AERIS SHASHANK DEO
27/2024 COMMUNICATIONS  SUDHI
I.A. 10824/2024 INDIA PRIVATE
LIMITED

V/s M/S GLOBUS
ECOTRONICS PVT.
LTD.

27 CS(0S)-2142/2010 BHUSHAN POWER & |GEETA, RAJESH
I.A. 3285/2011 STEEL LIMITED BANATI
V/s DDA & OTHERS

28 O.M.P. (COMM)- JAGDAMBA TOUR AVINASH KUMAR,
39/2017 TREK PVT. LTD. & ANUJ KUMAR
I.A. 22030/2023 ORS. SHARMA,

V/s CHOLAMANDALAM VIVEKANAND
INVESTMENT &

FINANCE COMPANY &

ANR.



06.03.2025

29

30

31

32

33

34

35

0.M.P. (COMM)-
73/2017

0.M.P. (COMM)-
23/2020

I.A. 13122/2021
WITH OMP (ENF.)
(COMM.) 53/2018

EX.APPL.(OS)
1129/2020

In OMP (ENF.)
(COMM.)-53/2018
(Disposed off case)

0.M.P. (COMM)-
107/2020

WITH O.M.P. (COMM)

220/2020

OMP (ENF.) (COMM.)

136/2024

0.M.P. (COMM)-
220/2020

I.A. 13030/2023
I.A. 13031/2023

OMP (ENF.) (COMM.)-

136/2024

0.M.P. (COMM)-
123/2020

M/S DCS LIMITED
(FORMERLY DELTA
CONSTRUCTION
SYSTEMS LTD)

V/s IROCN
INTERNATIONAL
LIMITED

NHPC LIMITED
V/s BGS-SGS-SOMA
JV

BGS SGS SOMA JV
V/s NHPC LIMITED

M/S HIMACHAL
FUTURISTIC
V/s I.T.I LTD

I.T.ILTD

V/s M/S HIMACHAL
FUTURISTIC
COMMUNICATION
LTD

M/S HFCL LTD.
(FORMERLY
HIMACHAL
FUTURISTIC
COMMUNICATIONS
LTD.)

V/s I.T.1. LTD.

AIRPORTS
AUTHORITY OF
INDIA

V/s M/S TRG

ADVANCE CAUSE LIST (ORIGINAL SIDE)

CHANDAN
KUMAR, AMIT
SINGH

ANANT
GARG, PUNEET
TANEJA, ASTHA

TARKESHWAR

NATH, VAIBHAV
TOMAR, VAIBHAV
TOMAR

A K SINGH,
NAUNIDH SINGH
ARORA, PRAKASH
GAUTAM

NAUNIDH SINGH
ARORA, SONAL
KUMAR SINGH

NAUNIDH SINGH
ARORA

DIGVIJAY RAI

INDUSTRIES PVT LTD



06.03.2025

36

37

38

39

40

41

42

43

0.M.P. (COMM)-
394/2020
I.A. 7664/2019

WITH O.M.P. (COMM)

395/2020

0.M.P. (COMM)-
395/2020

0.M.P. (COMM)-
15/2021

I.A. 335/2021
I.A. 336/2021
I.A. 5882/2024

0.M.P. (COMM)-
255/2022

0.M.P. (COMM)-
430/2022
I.A. 16933/2022

0.M.P. (COMM)-
458/2022

WITH O.M.P. (COMM)

461/2022

0.M.P. (COMM)-
461/2022

0.M.P. (COMM)-
459/2022
I.A. 18688/2022

ADVANCE CAUSE LIST (ORIGINAL SIDE)

ABDUL WASEEM AND H.S.PHOOLKA,

OTHERS S.M.ANIS,

V/s ZAl ULLAH KANWAR FAISAL,

SHERIFF S.M.ANEES
(CAVEATOR),
CHANDRA
SHEKHAR, RAVI
GUPTA

ZIA ULLA SHERIFF  [SHIVANI

V/s ADBUL WASIM & LAKHANPAL, S.M.
ORS ANIS

M/S. SUPREME SUBHRO PROKAS

INFRASTRUCTURE MUKHERJEE, C.S.
INDIA LTD. CHAUHAN, C.S.
V/s ENGINEER-IN- CHAUHAN
CHIEF, ARMY

HEADQUARTER

TANTIA CCIL (3V)
V/s UNION OF INDIA

VIPUL AGARWAL

GUPTA BUILDERS MANISH KUMAR
V/s UNION OF INDIA SRIVASTAVA

NATIONAL HIGHWAY ALOK KUMAR
AUTHORITY OF JAIN

INDIA

V/s M/S BSC C AND C

KURALI TOLL ROAD

LIMITED,

BSC C AND C KURALI INAVIN KUMAR
TOLL ROAD LTD.

V/s NATIONAL

HIGHWAYS

AUTHORITY OF INDIA

RAVI DHINGRA

V/s M/S PINNACLE
CAPITAL SOLUTION
PVT LTD

MURARI KUMAR,
ANUJ ARORA



06.03.2025

44

45

46

47

48

49

50

0.M.P. (COMM)-
73/2024
I.A. 43484/2024

0.M.P. (COMM)-
75/2024

I.A. 3032/2024
I.A. 3034/2024

0.M.P. (COMM)-
310/2024
I.A. 34601/2024

0.M.P. (COMM)-
366/2024

I.A. 37462/2024
I.A. 37463/2024
ILA. 37464/2024
I.A. 37465/2024

0.M.P. (COMM)-
528/2024

ILA. 47499/2024
WITH OMP (ENF.)
(COMM.) 259/2024

OMP (ENF.) (COMM.)-
259/2024
EX.APPL.(OS)
1881/2024

0.M.P. (COMM)-
77/2025

I.A. 3479/2025
I.A. 3480/2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

UNION OF INDIA
V/s M/S VARINDERA

VIKAS KUMAR

SHARMA, RISHA

CONSTRUCTIONS LTD MITTAL

UNION OF INDIA
V/s M/S K.R.V. AND
ASSOCIATES

MR. SIDDHARTH KAK
AND ANR

V/s NATIONAL SKILL
DEVELOPMENT
CORPORATION,

MINISTRY OF ROAD
TRANSPORT AND

HIGHWAYS THROUGH

PUBLIC WORKS
DEPARTMENT GOVT
OF MAHARASHTRA
V/s LARSEN AND
TOUBRO LTD

UNION OF INDIA
V/s M/S. NSC
PROJECTS PVT. LTD.

NSC PROJECTS PVT.
LTD.

V/s UNION OF INDIA
THROUGH CHIEF
ENGINEER AF WAC
PALAM DELHI CANTT

KUNWAR
CHANDRESH,
SANDEEP KUMAR
MAHAPATRA

GURVINDER
KAUR SURI,
SNEHA BAUL

NEETICA SHARMA

VIKRAM
AGGARWAL

KANIKA SINGH

M/S BHARAT HEAVY ARVIND

ELECTRICALS LTD.
V/s M/S TEKNOW
OVERSEAS PVT. LTD.

CHAUDHARY



06.03.2025

51

52

53

54

55

ADVANCE CAUSE LIST (ORIGINAL SIDE)

I.A. 35122/2024
I.A. 38985/2024

In OMP (CONT.)-
1/2024

(Disposed off case)

OMP (ENF.) (COMM.)-
38/2016

SEGROW BIO
TECHNICS INDIA
PRIVATE LIMITED
V/s NIPUN MAHAJAN
& ORS.

DELHI TOURISM &
TRANSPORTATION
DEVELOPMENT
CORPORATION LTD.
V/s M/S KAPOOR
TENT & CATERERS

OMP (ENF.) (COMM.)- [INDIAN OIL

9/2017 CORPORATION

EX.APPL.(0S) 555/2019 LIMITED
V/s KHAZANA
PROJECTS AND
INDUSTRIES PRIVATE

LIMITED
EX.APPL.(OS) 735/2024 M/S D.S. TOLL ROAD
In OMP (ENF.) LIMITED
(COMM.)-187/2021 V/s NATIONAL
(Disposed off case) HIGHWAYS

AUTHORITY OF INDIA

OMP (ENF.) (COMM.)- |BCC DEVELOPERS
279/2024
LTD

V/s UNION OF INDIA

TURAB ALI
KAZMI, SAMEER
JAIN

TENZEN TASHI
NEGI, SUJATA
KASHYAP

AKSHAY RINGE,
AMIT MEHARIA

S NANDA KUMAR,
HASAN MURTAZA

RAHUL

AND PROMOTERS PVT MALHOTRA

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES (TIME FIXED MATTERS)

56

57

ARB. A. (COMM.)-
62/2024

ILA. 46927/2024
I.A. 46929/2024
I.A. 46930/2024

0.M.P. (COMM)-
415/2024

I.A. 40235/2024
I.A. 44283/2024

M/S OCEAN VIEW
PROPERTIES LLP
V/s BALESHWAR
SHARMA & ORS.

RAHEJA DEVELOPERS
LIMITED
V/s AHLUWALIA

LTD
¢ ok ok ok ok ok ok

CONTRACTORS INDIA

MOHIT SETH,
PRANAY RANJAN

AT 3.30 P.M.

NISHTHA JAIN,
KARANJAWALA &
CcO

AT 2.30 P.M.



06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 45

HON’BLE MR. JUSTICE AMIT BANSAL
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
devender@dhc.nic.in
CLICK HERE TO JOIN VC:-
https://delhihighcourt.webex.com/meet/dhcecourtvcl2

ITEM
NUMBER

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

1 CA (COMM.IPD- RAM PRAKASH KUNAL KHANNA
CR)-3/2024 AGARWAL TRADING
I.A. 48879/2024 |AS M/S VARDAN
PRODUCTS

V/s REGISTRAR OF
COPYRIGHTS AND

ANR.
2 C.A.(COMM.IPD- |OTRACES INC. LEXORBIS
PAT)-487/2022  V/s CONTROLLER
GENERAL OF

PATENTS, DESIGNS &
TRADEMARKS & ANR.

3 C.A.(COMM.IPD- [FERTIN PHARMA A/S |ARNAV KUMAR,
PAT)-25/2023 V/s ASSISTANT SHARAD VADEHRA
CONTROLLER OF
PATENTS AND
DESIGNS

4 C.A.(COMM.IPD- ARRAY BIOPHARMA ARCHANA SHANKER
PAT)-37/2023 INC
V/s DEPUTY
CONTROLLER OF
PATENTS AND

DESIGNS
5 CM(M)-IPD- M/S GOODWILL TUSHAR ALPHONSE
2/2023 POLYPAST & ANR. JOHN, NAKS &
CM APPL. V/s THE SUPREME PARTNERS

13338/2023 INDUSTRIES LTD.


mailto:devender@dhc.nic.in�
https://delhihighcourt.webex.com/meet/dhcecourtvc12�

06.03.2025

6

10

C.0.(COMM.IPD-
CR)-746/2022

C.0.(COMM.1PD-
PAT)-3/2022
I.A. 7636/2024

C.0.(COMM.IPD-
PAT)-47/2022

C.0. (COMM.IPD-
TM)-44/2022
WITH C.O.
(COMM.IPD-TM)
130/2022

CS(0S)
1204/2003
CS(COMM)
501/2018

CS(0S)-
1204/2003

ILA. 2496/2015
0.A. 110/2018

M/S SACHDEVA AND
SONS INDUSTRIES
PRIVATE LIMITED
V/s M/S MAHAVEER
RICE TRADERS AND
ANR

ERIS LIFESCIENCES
LIMITED

V/s CONTROLLER OF
PATENTS & ANR.

NATCO PHARMA
LIMITED
V/s ONYX

THERAPEUTICS INC. &

ANR.

SAB MILLER INDIA
LIMITED
V/s SUPERIOR

INDUSTRIES LTD AND

ANR

SHAW WALLIACE AND

CO.
V/s SUPERIOR
INDUIST.,

ADVANCE CAUSE LIST (ORIGINAL SIDE)

GAGAN KUMAR,
KAMAL KISHORE
ARORA

SANJAY KUMAR,
SWAPNIL GAUR,
SANJAY KUMAR

SAMIK MUKHERJEE,
VINDHYA S MANI,
S.MAJUMDAR AND
CO.

BHUVNESHWAR
TYAGI, CHITRA
SUBBIAH

K.S.NEGI,
DARSHAN
RAMAMURTHY, T.R
KUKREJA, ARUN
KUMAR SHARMA,
AMARJIT SINGH,
MOHINDER,
AMARJIT & ASS,
ANAND,
BHUVNESHWAR
TYAGI, ANAND AND
ANAND



06.03.2025

11

12

13

14

15

16

17

CS(COMM)-
501/2018
I.A. 3722/2008

C.0. (COMM.IPD-
TM)-130/2022

C.0. (COMM.IPD-
TM)-312/2022

C.0. (COMM.IPD-
TM)-585/2022

C.0. (COMM.IPD-
TM)-661/2022

C.0. (COMM.IPD-
TM)-220/2023
WITH C.O.
(COMM.IPD-TM)
221/2023

C.0. (COMM.IPD-
TM) 222/2023
CS(COMM)
539/2023

C.0. (COMM.IPD-
TM)-221/2023

ADVANCE CAUSE LIST (ORIGINAL SIDE)

M/S SKOL BREWERIES SHEETAL DANG,

LTD.
V/s M/S SUPERIOR
INDUSTRIES

SUPERIOR
INDUSTRIES LTD.

V/s SKOL BREWERIES

LMT. AND ANR.

NAINI PLYWOOD PVT

LTD

V/s MARCANDEY
PLYWOOD PVT LTD
AND ANR

NARESH KUMAR
GUPTA
V/s SHRI ISHWAR

CHAND GUPTA & ANR

GURVINDER SINGH,
AMARJIT, ANAND,
BHUVNESHWAR
TYAGI, SUSHANT
SINGH

BHUVNESHWAR
TYAGI, ANAND AND
ANAND

AMAN PREET
SINGH RAHI, S
MAJUMDAR AND CO

MANNU SINGH,
EKTA NAYAR SAINI

JSW IP HOLDINGS PVT BRIJESH C A,

LTD.
V/s REGISTRAR OF
TRADEMARKS AND
ORS

RECKITT BENCKISER
(INDIA )PRIVATE
LIMITED

V/s SAUSS HOME
PRODUCTS PRIVATE
LIMITED & ANR.

RECKITT BENCKISER(

INDIA) PRIVATE
LIMITED

V/s SAUSS HOME
PRODUCTS PRIVATE
LIMITED & ANR.

RAHUL VIDHANI,
PIYUSH JOSHI

GAGAN GUPTA,
ARKAJ KUMAR,
RAHUL CHAUDHRY

GAGAN GUPTA,
ARKAJ KUMAR,
RAHUL CHAUDHRY



06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

18 C.O. (COMM.IPD- RECKITT BENCKISER ( (GAGAN GUPTA,
TM)-222/2023 INDIA )PRIVATE ARKAJ KUMAR,
LIMITED RAHUL CHAUDHRY
V/s SAUSS HOME
PRODUCTS PRIVATE

LIMITED & ANR.
19 CS(COMM)- RECKITT BENCKISER |GAGAN GUPTA,
539/2023 (INDIA)PRIVATE ARKAJ KUMAR,
I.A. 14723/2023 LIMITED RAHUL CHAUDHRY,
I.A. 20813/2023 |V/s SAUSS HOME GAGAN GUPTA,

I.A. 20814/2023 |PRODUCTS PRIVATE = ARKAJ KUMAR
I.A. 20815/2023 |LIMITED

I.A. 4558/2024

CRL.M.A.

27451/2024

CRL.M.A.

32793/2024

I.A. 48587/2024

I.A. 2035/2025

20 CS(COMM)- RELIANCE BROADCAST ANKIT RELAN,
1040/2016 NETWORK LIMITED BHARUCHA &
WITH CS(COMM) V/s SUPER CASSETTES PARTNERS, K
1047/2016 INDUSTRIES PRIVATE DATTA &
LIMITED ASSOCIATES
21 CS(COMM)- SUPER CASSETTES RAHUL MALHOTRA,
1047/2016 INDUSTRIES LTD BHARUCHA &
I.LA. 11901/2014 V/s RELIANCE PARTNERS,
I.A. 584/2018 BROADCAST SANKALP DALAL,
NETWORK LIMITED RAHUL, MASON &
ASSO.
22 CS(COMM)- COLUMBIA ZEUSIP, NAQEEB
1611/2016 SPORTSWEAR NAWAB
I.A. 48993/2024 |COMPANY
V/s HARISH

FOOTWEAR & ANR



06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

23 CS(COMM)- MRS. ANUGYA GUPTA TARUN BHATI,
422/2020 V/s MR. AJAY KUMAR AMIT MEHTA,
& ANR. PANKAJ MEHTA,
MISHAL VIJ,

SAMRAT SINGH
KANG, SAURABH

SRIVASTAVA
24 CS(COMM)- NEW BALANCE R MAYA, TEJAS
92/2023 ATHLETICS INC. KARIA, MANTU
I.LA. 41352/2024 V/s AMIR SOHAIL AND KUMAR SINGH,
ANR. GHANSHYAM DAS
B, URFEE ROOMI
25 CS(COMM)- TATA SONS PRIVATE | GHANSHYAM DAS
152/2023 LIMITED & ANR. B, ROHIL BANSAL
V/s VISHAL DADHICH
& ORS.
26 CS(COMM)- KHADI AND VILLAGE |PRITHVI SINGH
305/2023 INDUSTRIES
I.A. 9227/2023 | COMMISSION
V/s ANKITA ARVIND
KUBADIA AND ANR.
27 CS(COMM)- M/S TRDP HAPPY RAHUL VIDHANI,
378/2023 WORLD PVT. LTD. SHAILEN BHATIA
I.A. 10888/2023 V/s M/S. SHANKAR
SOAP WORKS & ORS.
28 CS(COMM)- ASHIRVAD PIPES AKSHAY BEDI, RAJ
382/2023 PRIVATE LIMITED MANI MISHRA,

I.LA. 10916/2023 |V/s VISHAL KUMAR ARPIT JAIN,

I.A. 14542/2023 |SINGH TRADING AS  PRASHANT GUPTA
MS VISHAL
ELECTRICALS

29 CS(COMM)- SPORTA PARSHANT ARORA,
293/2024 TECHNOLOGIES PVT. |PRITHVI SINGH
I.A. 7856/2024  LTD., AND ANR.
V/s MR. SAURABH
SHUKLA AND OTHERS



06.03.2025

30

31

32

33

34

35

CS(COMM)-
318/2024

I.A. 8592/2024
I.A. 8594/2024
I.A. 33131/2024
I.A. 34372/2024

CS(COMM)-
340/2024

ILA. 11129/2024
I.A. 39007/2024

ILA. 42756/2024
In CS(COMM)-
916/2024

CS(COMM)-
949/2024

I.A. 43375/2024
ILA. 43377/2024
ILA. 4752/2025

CS(COMM)-
1001/2024
ILA. 44746/2024

CS(COMM)-
154/2025

ILA. 4657/2025
I.A. 4658/2025
I.A. 4659/2025

GILLETTE INDIA
LIMITED

V/s VISAGE LINES
PERSONAL CARE PVT
LTD

SHIVAM TRADERS
V/s THANGALS
JEWELLERY PRIVATE
LIMITED & ORS.

MANKIND PHARMA
LIMITED

V/s MANKIND AGRI
SEEDS

SKECHERS SOUTH
ASIA PRIVATE
LIMITED & ORS.

V/s DELHI POLYMER &
ORS.

REPUBLIC
TECHNOLOGIES NA
LLC

V/s M/S. S.R PAPER
ROLL CONE & ORS.

GAUTAM SHARMA
V/s RAVI RAI & ORS.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

ANKUSH
BHARDWAJ,
PRITHVI SINGH,
KAPIL ARORA

MANSOOR ANSARI,
ASHUTOSH
UPADHYAYA,
MANSOOR ANSARI

HEMANT DASWANI,
HARDIK SHARMA,
HEMANT DASWANI

UPENDER KUMAR,
NIRUPAM LODHA

SANTOSH KUMAR
PANDEY, SHOBHIT
AGRAWAL

VISHAL PATEL

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES (TIME FIXED MATTERS)

36

EL.PET.-7/2020
I.A. 7509/2020
I.A. 8562/2021
I.A. 36904/2024

DR. S.C. VATS
V/s MR. SATYENDRA
JAIN AND ORS.

RAM SINGH, AT 3.30 P.M.
VIKRAM SINGH

SAINI, VAIBHAV

YADAV, KUMAR

ABHISHEK, SAHIL



06.03.2025

FOR FINAL HEARING (END OF THE BOARD)

37

38

CS(COMM)-
596/2018

I.A. 3537/2011
WITH RFA-IPD
1/2022

RFA-1PD-1/2022
CM APPL.
10464/2013

CM APPL.
10465/2013

CM APPL.
13843/2013
WITH CS(COMM)
596/2018

HSIL LIMITED
V/s SANJAY
AGGARWAL AND ANR

M/S HSIL LIMITED
V/s M/S CHAMPION
CERAMIC

* ok k%

ADVANCE CAUSE LIST (ORIGINAL SIDE)

AHUJA, GURVINDER
KAUR SURI,
BHARAT

MALHOTRA

MANAV GUPTA,
ANANTA PRASAD
MISHRA, ANAND &
ANAND

MANAV GUPTA,
ANANTA PRASAD
MISHRA,
K.G.BANSAL &
S.K.BANSAL,
GAGAN GUPTA



06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 47
HON'BLE MR. JUSTICE PURUSHAINDRA KUMAR KAURAV

NOTE: AS DIRECTED, ADVOCATES/LITIGANTS APPEARING THROUGH VIDEO CONFERENCING IN THE
COURT OF HMJ PURUSHAINDRA KUMAR KAURAV ARE TO MENTION ITEM NUMBER BEFORE THEIR
NAME & SHALL STRICTLY ADHERE TO VIDEO CONFERENCING RULES OF THE HIGH COURT OF DELHI,
DATED 26.10.2021 & BAR COUNCIL OF DELHI CIRCULAR NO. 602/GEN/SF/2024 DATED: 12.11.2024
FAILING WHICH THE MATTER SHALL BE REFERRED TO THE BAR COUNCIL OF DELHI FOR APPROPRIATE
ACTION.

NOTE: FOR MOVING ADJOURNMENT SLIP LATEST BY 6.00 P.M. PLEASE MAILTO
daya.nidhi@dhc.nic.in

CLICK HERE TO JOIN VC:-
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc11

II\ITUEI\I>I/IBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 ARB.P.-347/2025 [POOJA MOURYA SACHIN MALIK
I.LA. 4611/2025  V/s ADWAIT GUPTA

2 ARB. A. (COMM.)- SELZ EXPORTS PVT. SAMEER VASHISHT,
54/2024 LTD. AABHAS
I.A. 44812/2024 |\V/s CEPHAM MILK KSHETARPAL,
I.A. 44813/2024 SPECIALITIES LIMITED SAMEER VASHISHT
I.A. 614/2025 & ANR.

3 CS(COMM)- SHRI SATISH KUMAR | AJIT KUMAR GOLA,
41/2018 SAKUJA AMIT SETHI
I.A. 2153/2023 V/s M/S. APPOLO
CRANES PVT. LTD. &

ORS
4 I.A. 4754/2025 AIR INDIA LIMITED PRATEEK KUMAR,
In CS(COMM)- V/s SIKKA AIR ARINDAM DEY,
102/2018 SERVICES PVT LTD SVARNITI LAW

OFFICES, DHANESH
RALHAN


mailto:daya.nidhi@dhc.nic.in�
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc11�

06.03.2025

CS(COMM)-
1006/2018
I.A. 25700/2023

CS(COMM)-
517/2020

I.A. 10929/2020
I.A. 2070/2021
CRL.M.A.
2125/2021

I.A. 4015/2021
I.A. 4017/2021
I.A. 2076/2023

CS(COMM)-
435/2021

CS(0S)-354/2007
CC 977/2007

ILA. 12023/2018
ILA. 2407/2021
I.A. 3704/2025

CS(0S)-347/2009
WITH CS(OS)
934/2011

ARSHAD SHAH

V/s M/S ETA GENERAL

PVT LTD

M/S. BROTHER
PROPERTIES PVT.
LTD.

V/s M/S. KALEVA
WORLD

MS SEA BRIDGE

ADVANCE CAUSE LIST (ORIGINAL SIDE)

K J JOHN & CO,
RAJEEV MISHRA,
KARUNAKARAN U,
VIPUL GANDA,
AMARJIT SINGH,
VIPUL GANDA

HARSHIT
AGARWAL, KAMAL
KUMAR, RAHUL
CHAUDHRY, RAHUL
CHAUDHRY

GURVINDER KAUR

MARINE AGENCIES PVT SURI, HARDIK

LTD
V/s MS LAXMI METAL

INDUSTRIES & ORS. &

ORS.

SH. GOPAL JOHARI
V/s SH. ANUP DIWAN
& OTHERS

M/S ANAND &
ASSOCIATES

V//s DELHI
DEVELOPMENT
AUTHORITY & ANR.

VASHISHT

KAPIL SAHRI, ANIL
AIRI, REETA KAUL,
RAVIKANT, VIKRAM
SURI, RACHNA
AGGARWAL, BHEEM
SAIN JAIN,
WITHOUT
GENERATE, SANJIV
KAKRA, RACHNA
AGRAWAL, IRFAN
AHMED

HARISH
MALHOTRA,
BHUPESH NARULA,
GEETA MEHROTRA,
MUKESH KUMAR,
BHARAT GUPTA,
RAJENDER
AGARWAL



06.03.2025

10

11

12

13

14

15

CS(0S)-934/2011

CS(0S)-746/2010

CS(0S)-
1481/2013

I.A. 11800/2013
CC 57/2014

ILA. 4432/2022
CS(0S)-
1159/2014

I.A. 1580/2020
ILA. 5215/2024
ILA. 5760/2024
ILA. 5838/2024
I.A. 3830/2025
CS(0S)-
1835/2014
CCP(0) 41/2022
ILA. 35306/2024

CS(0S)-
1982/2014

I.A. 35286/2024
I.A. 3467/2025
I.A. 3468/2025

DELHI DEVELOPMENT

AUTHORITY
V/s M/S ANAND &
ASSOCIATES

YOGESH KUMAR &
ANR
V/s KULDEEP SINGH

PUNAM SETH
V/s SWATI TANDON

ANJU AND ANOTHER
V/s RAMPAL &
ANOTHER

SAPTRISHI BUILDERS

PVT LTD

V/s DEVENDER SINGH

DALAL & ORS

STATE OF U.P.

V//s SAMIUDDIN & ORS

ADVANCE CAUSE LIST (ORIGINAL SIDE)

RAJENDER
AGARWAL, VAIBHAV
AGNIHOTRI,
VAIBHAV, MANIKA
TRIPATHY PANDEY,
MUKESH KUMAR,
BHARAT GUPTA,
BHUPESH NARULA

AMIT PUNJ, VINAY
M SHARMA

NISHANT SHOKEEN,
AMIET ANDLAY, J.S
BHASIN, AMIET,
ARUN KUMAR
SHARMA

SAMIR TANDON,
UJIJWAL JHA, ANIL K
AGGARWAL,
UJIJWAL JHA, ANIL
KUMAR AGGARWAL

ANIL AMRIT,
VASHISTH
ASSOCIATES,
MOHIT KUMAR
BANSAL, PANKAJ
VIVEK, NIDHI JAIN,
SHUBHAM PANDEY,
MURLI MANOHAR
SINGH, DEEPAK
DHINGRA,
SHUBHAM PANDEY

ARTI BANSAL, M M
RAHMAN, MAROOF
AHMAD, ABDUL
GAFFAR, BADRE
MUNIR, ANIL
MITTAL, AHMAD
WASEEM



06.03.2025

16

17

18

19

20

21

ADVANCE CAUSE LIST (ORIGINAL SIDE)

CS(0S)-103/2020 M/S LPR CO. PRIVATE ROHIT GANDHI,

I.A. 15206/2022

CS(0S)-163/2020
ILA. 5246/2020
ILA. 5247/2020
I.A. 2509/2021
I.A. 23166/2023
CCP(0) 95/2024
I.A. 9060/2024

CS(0S)-203/2020
I.A. 6507/2020
I.A. 701/2021
ILA. 17405/2022
ILA. 17652/2022
I.A. 24699/2023
I.A. 2235/2025

CS(0S)-348/2020
I.A. 10570/2020
I.A. 1905/2022
I.A. 9938/2024

CS(0S)-355/2020
I.A. 10729/2020
I.A. 2370/2023
ILA. 16766/2023
I.A. 16898/2023

CS(0S)-357/2020
I.A. 39681/2024

LIMITED
V/s M/S ORIENTAL

CARBON & CHEMICALS

LIMITED

MS. SUDESH TYAGI
V/s ASHOK TYAGI &
ORS.

VINOD HASTIR
V/s OM PRAKASH

ANURADHA SHARMA

V/s MAHESH SHARMA

& ORS.

SIDDHARTH SAPRA
V/s SANJAY TANEJA

SH PAWAN KUMAR
GUPTA & ANR.

ABHAY CHAUHAN,
ATTIN SHANKAR
RASTOGI, ROHIT
GANDHI

SIDHARTH JOSHI,
AKSHIT MAGO,
CHETAN RAI WAHI,
SANJAY
AGGARWAL, VIPIN
SINGH, SUNIL
KUMAR SHARMA,
ASAD ALVI,
SHAASHWAT
JINDAL, AMIT
SINGH RATHORE,
KRISHAN KUMAR
UPADHYAY, SANJAY
AGGARWAL

CHRITARTH PALLI,
ARUSH BHANDARI,
RIT ARORA, PAWAN
KUMAR RAY, ARUSH
BHANDARI

PARMOD KUMAR
SHARMA, SANJEEV
KUMAR, SANJEEV
KUMAR, RAHUL
SINGH

GYANENDRA
KUMAR, KAWAL
NAIN, KRISHAN
KUMAR, MOHD
YASIN, SANDEEP
GAUR, SANDEEP
GAUR, KAWAL NAIN

SEEMA SINGH,
DHARAMVIR SINGH,

V/s SHRI VIKAS GUPTA RATI COSHIC

& ANR.



06.03.2025

22

23

24

25

26

27

CS(0S)-436/2020
I.A. 12318/2020
I.A. 7531/2021

I.A. 5122/2025
I.A. 5123/2025
1.A. 5124/2025
In CS(OS)-
300/2021
(Disposed off
case)

CS(0S)-504/2021
I.A. 9809/2022
I.A. 9810/2022
I.A. 10316/2022

CS(0S)-513/2021
I.A. 13825/2021
I.A. 260/2023
0.A. 83/2024

I.A. 9977/2024
I.A. 9978/2024

CS(0S)-616/2021
I.A. 15440/2021
I.A. 15441/2021
0.A. 92/2024
0.A. 211/2024
I.A. 29858/2024
I.A. 30223/2024

CS(0S)-634/2021
I.A. 15766/2021
I.A. 15768/2021
I.A. 15769/2021
I.A. 38372/2024
I.A. 38995/2024

BABY AARUSHI
RANIWALA & ANR.

V/s AMIT RANIWALA &

ORS.

LAKSHMI
MURDESHWAR PURI

V/s SAKET GOKHALE &

ANR.

PAWAN KUMAR
PERIWAL

V/s RAJVEER SHARMA

AND ORS.

SATINDER PERHAR
V/s SATVIRNDER
SINGH & ORS.

BHAWNA RAZDAN
V/s SANDEEP CHUGH

MEENA SINHA & ORS.

V/s CHANDRA LEKHA

ADVANCE CAUSE LIST (ORIGINAL SIDE)

AJAY KUMAR,
GAYATRI PURI,
GAURAV PURI,
GAURAV PURI

DEEPAK GOGIA,
HARSHA VINOY,
KARANJAWALA &
CO, HARSHA VINOY

RAJEEV KHANNA,
MANISHA SURI,
RAJEEV KHANNA,
FILED IN
COMPLIANCE OF
HONBLE COURTS
ORDER DT NINTH
OF DECEMBER TWO
THOUSAND
TWENTY TWO

SUBHODAY
BANERJEE,
VAIBHAV SETHI,
VAIBHAV SETHI,
ASHISH KUMAR

ATUL KUMAR,
AKSHAT GUPTA,
JATIN SAPRA,
SRIRAM |

MRITUNJAY KUMAR
SINGH, JASPREET
SINGH RAI



06.03.2025

28

29

30

31

32

CS(0S)-436/2024
LLA. 1747/2022
I.A. 38373/2024

CS(0S)-575/2024
I.A. 34157/2024

CS(0S)-623/2024
I.A. 35696/2024
I.A. 46915/2024
I.A. 49369/2024
I.A. 531/2025
ILA. 4758/2025

CS(0S)-858/2024
I.A. 43353/2024
I.A. 48828/2024
I.A. 49337/2024
I.A. 49338/2024
I.A. 49339/2024
I.A. 49340/2024

EX.P.-33/2021

ALKA BHATIA
V/s MANISH ARORA &
ANR.

RAVINDER SEHRAWAT
& ORS.

V/s SH HOSHIYAR
SINGH & ORS.

SH. VENUMBAKA
VIJAYA SAlI REDDY
V/s AAMODA
PUBLICATIONS
PRIVATE LIMITED &
ORS.

MRS. DEEPAKSHI
GUPTA

V/s MR. KARTIK
SONDHI & ORS.

SH SANTOKH SINGH
(SINCE DECEASED)
THROUGH HIS LEGAL
HEIR MR.JAGPREET
SINGH

V/s SMT. SURJEET
KAUR (SINCE
DECEASED) THROUGH
HER LEGAL HEIRS
A.PARVINDER SINGH
(SINCE DECEASED)
THROUGH HIS LEGAL
HEIRS (I).HARJINDER
KAUR & ORS.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

KUNAL YADAYV,
AMAN AHMAD,
SHAHBAZ AHMAD
NAIK

JASBIR SINGH
MALIK, MADAN LAL
SHARMA

MAMTA RANI,
POOVAYYA & CO.,
SWATI AGARWAL,
AADITYA VIJAY
KUMAR, ANKIT
BHATIA, VARUN
PATHAK, MAYANK
BHARGAVA, AMIT
AGRAWAL, ANKIT
BHATIA

KARAN BIR SINGH,
ADITYA SINGH,
MOHD FARIS,
ADITYA SINGH

SANJAY S CHHABRA



06.03.2025

33

34

35

36

37

EX.P.-100/2024

0.M.P. (COMM)-

478/2024

I.A. 44708/2024

I.A. 5379/2025

WITH OMP (ENF.)

(COMM.)
285/2024

OMP (ENF.)
(COMM.)-
285/2024
EX.APPL.(OS)
2067/2024
EX.APPL.(OS)
2068/2024

EX.APPL.(OS)
273/2025
EX.APPL.(OS)
282/2025

In OMP (ENF.)
(COMM.)-
185/2024
WITH

OMP (ENF.)
(COMM.)
186/2024
OMP (ENF.)
(COMM.)-
187/2024

EX.APPL.(OS)
267/2025
EX.APPL.(OS)
303/2025
In OMP (ENF.)
(COMM.)-
186/2024

ADVANCE CAUSE LIST (ORIGINAL SIDE)

AMANPREET KOHLI
V/s PANKAJ DAYAL

SUPRIYA JUNEJA

BAYAWEAVER
LIMITED

V/s LEIGHTON INDIA
PRIVATE LIMITED

MANISH KUMAR
SRIVASTAVA, KNM
& PARTNERS, LAW
OFFICES

LEIGHTON INDIA
CONTRACTORS

PRIVATE LIMITED
V/s BAYAWEAVER

MANISH KUMAR
SRIVASTAVA

LIMITED

M/S MIA AVINASH KUMAR
CONSTRUCTION PVT. |TRIVEDI

LTD.

V/s GOVT. OF NCT OF
DELHI PUBLIC WORKS

DEPARTMENT

M/S MIA AVINASH KUMAR
CONSTRUCTION PVT. |TRIVEDI

LTD.

V/s GOVT. OF NCT OF
DELHI PUBLIC WORKS
DEPARTMENT



06.03.2025

38

39

40

41

42

43

EX.APPL.(0OS) M/S MIA

268/2025 CONSTRUCTION PVT.

In OMP (ENF.) LTD.

(COMM.)- V/s GOVT. OF NCT OF
187/2024 DELHI PUBLIC WORKS
(Disposed off DEPARTMENT

case)

O.M.P.(1)-14/2024 SURENDER BAJAJ
V/s DINESH CHAND

GUPTA & ORS.
0.M.P.(I) ADANI ENTERPRISES
(COMM.)- LIMITED
443/2024 V/s SEIRRA

INFRAVENTURE

PRIVATE LIMITED

TEST.CAS.-3/1993 SH. HARSHARAN
I.LA. 11370/2015 |SINGH

I.LA. 11396/2015 V/s STATE

I.A. 6613/2017

I.A. 5700/2018

I.A. 10144/2020

WITH TEST.CAS.

39/2000
TEST.CAS.- GURCHARAN SINGH
39/2000 V/s STATE

TEST.CAS.-5/2005 SMT. HARBHAJAN
I.A. 6334/2008 BARHA
V/s STATE & ORS.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

AVINASH KUMAR
TRIVEDI

SHIVAM JASRA

YOGESH KUMAR
YADAV, NILAVA
BANDYOPADHYAY

SANJEEV PURI, SK
KALIA, JAGIJIT
SINGH, D SINGH,
RAJIV SHUKLA,
JASMEET SINGH,
ANUJ RAJPUT,
SHYAM KISHORE,
GURINDER PAL
SINGH,
BEENASHAW N
SONI, ANJANA
GOSAIN, ANJANA
GOSAIN

MR. J. KHANNA, MR.
JAGJIT SINGH,
JASMEET SINGH,
MR. OP SINGH, MR.
ANUJ RAJPUT,
GURINDER PAL
SINGH, ANJANA
GOSAIN, MR.
JASMEET SINGH

O.P. SINGH, KK
SHARMA, RAJESH
PATHAK, M.R.
ARORA, TANUJ



06.03.2025

44

45

TEST.CAS.-
28/2009

I.LA. 14771/2013
I.A. 20795/2014
I.A. 14418/2016
I.A. 7643/2024
I.A. 36228/2024
I.A. 4315/2025

I.A. 3031/2025
In TEST.CAS.-
101/2021
(Disposed off
case)

SARDAR JASWANT
SINGH

V/s STATE N.C.T OF
DELHI

PRADEEP RAMMOHAN

CHAWLA THROUGH

ADVANCE CAUSE LIST (ORIGINAL SIDE)

KHURANA, N.K.
ARORA, ANIL
SAPRA, SUNIL DUTT
DIXIT

PREM PAUL, K P
MAVI, SUBHASH
OBEROI, SANJIV
BAHL, SUJOY
CHATTERJEE,
ARJUN HARKAULI,
ASHISH MOHAN,
P.P. AHUJA, ALY
MIRZA, ARJUN
HARKAULI, PREM
PAUL AHUJA, K.P.
MAVI

AMAN LEEKHA,
KARANJAWALA &

CONSTITUTED POWER CO, VINOD
OF ATTORNEY HOLDER MALHOTRA,

GURMUKH CHOUDHRI
V/s STATE GOVT OF

ABHISHEK
MALHOTRA, VINOD

NCT OF DELHI & ANR. MALHOTRA

% %k %k k k



06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 48
HON'BLE MS. JUSTICE MINI PUSHKARNA

NOTE: FOR MOVING 'ADJOURNMENT SLIP' PLEASE MAIL TO:
n.shubhankar@dhc.nic.in

MEETING LINK
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc2
II\ITLIJEI\I>I/IBER CASE NUMBER |PARTY NAME ADVOCATE NAME |[OTHER INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 C.O0. (COMM.IPD- HOTEL HILTONE PVT | SUDEEP

TM)-28/2021 LTD CHATTERIJEE, FILE
WITH C.O. V/s HILTON RECVD FROM IPAB
(COMM.IPD-TM) INTERNATIONAL
28/2022 COMPANY
CS(COMM)
453/2018
CS(COMM)
475/2018
2 |cS(COMM)- HLT INTERNATIONAL |HIMANSHU LAL,
453/2018 IP LLC ISHAMI SAHIWAR,
V/s HOTEL HILLTONE |ANAND & ANAND,
LTD. ANUSUYA NIGAM,
DRISHT]
CHATTERIJEE,
PRAVEEN ANAND
3 [CS(COMM)- HLT INTERNATIONAL |HIMINDER LAL,
475/2018 IP LLC BINNY KALRA,
V/s A.K.GARG AND RAJINI LAL, ANAND
ANR. & ANAND, ANUSUYA
NIGAM, DRISHTI

CHATTERJEE, M/S.
ANAND & ANAND

4 C.O. (COMM.IPD- HOTEL HILLTONE PVT. SUDEEP
TM)-28/2022 LTD. CHATTERJEE, R.R
V/s HILTON SHAH AND CO.
INTERNATIONAL
COMPANY


mailto:n.shubhankar@dhc.nic.in�
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc2�

06.03.2025

5

C.0. (COMM.IPD-
TM)-128/2021

C.0. (COMM.IPD-
TM)-370/2021

C.0. (COMM.IPD-
TM)-281/2022

C.0. (COMM.IPD-
TM)-323/2022
ILA. 34457/2024
WITH C.O.
(COMM.IPD-TM)
648/2022

C.0. (COMM.IPD-
TM) 334/2022
C.0. (COMM.IPD-
TM) 636/2022

C.0. (COMM.IPD-
TM)-334/2022

VST INDUSTRIES
LIMITED

V/s ASD TOBACCO
PRIVATE LIMITED &
ANR

PSYCHOTROPIC INDIA

LIMITED

V/s MERIDIAN
MEDICARE LTD AND
ANR

CEDAR PROPERTIES
AND TRADING LLP &
ORS

V//s ALEMBIC
PHARMACEUTICALS
LIMITED & ANR

DISPOSAFE HEALTH
AND LIFE CARE LTD
V/s HINDUSTAN
SYRINGES AND

MEDICAL DEVISES LTD

& ORS

DISPOSAFE HEALTH
AND LIFE CARE LTD.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

HEMANT DASWANI,
ANMOL SAXENA

SANJAY
AGGARWAL, AMIT
SINGH, SANJAY
AGGARWAL

ARCHANA
SAHADEVA, ARUSHI
SINGH, AMARJIT
AND ASSOCIATES

HEMANT DASWANI,
V MOHINI, ISHANKI
GUPTA, HEMANT
DASWANI

HEMANT DASWANI,
V MOHINI, ISHANKI

0-63, GROUND FLOOR, GUPTA

LAJPAT NAGAR-II, NEW

DELHI

V/s HINDUSTAN
SYRINGES AND
MEDICAL DEVICES
LTD. GL-3, ASHOKA
ESTATE, 24,

BARAKHAMBA ROAD,

NEW DELHI



06.03.2025
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11

12

13

14

C.0. (COMM.IPD-
TM)-636/2022

C.0. (COMM.IPD-
TM)-648/2022

C.0. (COMM.IPD-
TM)-439/2022
WITH C.O.
(COMM.IPD-TM)
492/2022

C.0. (COMM.IPD-
TM) 494/2022
CS(COMM)
562/2017

CS(COMM)-
562/2017
CRL.M.A.
17221/2013
CC(COMM)
16/2017

0.A. 92/2018
I.A. 10354/2018

C.0. (COMM.IPD-
TM)-492/2022

DISPOSAFE HEALTH
AND LIFE CARE
LIMITED

V/s 1. HINDUSTAN
SYRINGES AND
MEDICAL DEVICES
LIMITED

DISPOSAFE HEALTH
AND LIFE CARE LTD.
V/s HINDUSTAN
SYRINGS AND
MEDICAL DEVICES LTD
AND OTHERS

ZIHWA FOODS PVT
LTD. NO. 403, 3RD
FLOOR, 22ND CROSS,
2ND SECTOR, H.S.R.
LAYOUT, BANGALORE.
V/s G.D. FOODS MFG

(INDIA) PVT LTD. PLOT

NO. 14, B-B LOCK,
COMMUNITY CENTRE,
JANAKPURI, NEW
DELHI

G.D FOODS
MFG(INDIA) PVT LTD
V/s ZIHAWA FOODS
PVT LTD

ZIHWA FOODS
PRIVATE LIMITED
V/s G.D. FOODS MFG
INDIA PVT. LTD. AND
ANR.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

HEMANT DASWANI,
V MOHINI, ISHANKI
GUPTA

HEMANT DASWANI,
V MOHINI,
DASWANI AND
DASWANI

JAGDEEP SINGH
LAMBA, ASHUTOSH
DUBEY, KOCHHAR &
CO., S. ESHWAR
CONSULTANTS

JOSEPH KOSHY,
MOHA VIDHANI,
SHARANGAGAOUDA
PATIL,
VEERBHADARIAH

JAGDEEP SINGH
LAMBA, ASHUTOSH
DUBEY, KOCHHAR &
CO., RAJSHRI
DUBEY



06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

15 C.O. (COMM.IPD- ZIHWA FOODS JAGDEEP SINGH
TM)-494/2022 PRIVATE LIMITED LAMBA, ASHUTOSH
V/s G.D. FOODS MFG | DUBEY, KOCHHAR &
INDIA PVT. LTD. AND |CO., RAJSHRI
ANR. DUBEY

16 C.O0. (COMM.IPD- UNDER ARMOUR INC. AMAN KUMAR
TM)-150/2023 V/s ASHWANI & ANR. |SINGH, S K BANSAL
I.A. 8419/2023
I.A. 8421/2023

17 C.O. (COMM.IPD- SHREE GANESH BESAN ANKUR SANGAL,
TM)-33/2024 MILL MANISH BIALA
V/s GANESH GRAINS
LIMITED & ANR.

18 C.O. (COMM.IPD- SHREE GANESH BESAN ANKUR SANGAL,
TM)-34/2024 MILL MANISH BIALA
V/s GANESH GRAINS
LIMITED & ANR.

19 C.O. (COMM.IPD- SHREE GANESH BESAN ANKUR SANGAL,

TM)-35/2024 MILL MANISH BIALA
V/s GANESH GRAINS
LIMITED & ANR.
20 C.0. (COMM.IPD- NUCHEM LIMITED KAMAL GARG, S K

TM)-167/2024 V/s ARCHIT NUWOOD BANSAL
I.A. 38210/2024 |INDUSTRIES PRIVATE
WITH CS(COMM) LIMITED & ANR.

235/2023

21 CS(COMM)- M/S NUCHEM LIMITED KAMAL GARG, S K
235/2023 EARLIER KNOWN AS  BANSAL, PULKIT
I.LA. 7713/2023 NUCHEM PLASTICS DEORA, KAMAL
I.LA. 11949/2023 LIMITED GARG, SHRAVAN
I.LA. 621/2024 V/s M/S ARCHIT KUMAR BANSAL

I.A. 37770/2024 NUWOOD INDUSTRIES
I.A. 47073/2024 |PVT LTD & ORS.

WITH C.O.

(COMM.IPD-TM)

167/2024



06.03.2025

22

23

24

25

26

27

CS(COMM)-
434/2017

I.A. 24165/2023
ILA. 24166/2023
I.A. 43309/2024
I.A. 43310/2024

CS(COMM)-
191/2018

I.A. 10649/2012
I.A. 18067/2012

CS(COMM)-
289/2018

I.A. 11934/2014
I.A. 7899/2017
I.A. 23855/2023
I.A. 25162/2023
WITH EX.P.
67/2023

EX.P.-67/2023
EX.APPL.(0OS)
1298/2023

CS(COMM)-
509/2018
I.A. 3564/2010

CS(COMM)-
25/2023
I.A. 8815/2024

BENNETT COLEMAN &

CO. LTD.

V/s ARG OUTLIER
MEDIA PVT LTD &
ORS.

DELL INC & ANR
V//s PIONEER

COMPUTRONIX PVT

LTD

PERFETTI VAN MELLE

& ORS

V/s SANJAY JAISWANI

& ORS

PERFETTI VAN MELLE

SPA&ANR.
V/s MR. SANJAY
JAISWANI & ORS.

M/S J.K. OIL

INDUSTRIES TRADING

WING INDUSTRIAL
AREA GANGYAL
JAMMU

V/s M/S MUKUND LAL
ROSHAN LAL & ORS

SWISS BIKE
VERTRIEBS GMBH
SUBSIDIARY OF
ACCELL GROUP

V//s RELIANCE BRANDS

LIMITED (RBL)

ADVANCE CAUSE LIST (ORIGINAL SIDE)

PHOENIX LEGAL, R
VASANTH, GAURAV
DUDEJA, SHASHI
OJHA, MAMTA
RANI, GAURAV
DUDEJA

SHIKHA SAPRA,
ANAND & ANAND

H.P. SINGH,
NAVROOP SINGH,
AMIT JAIN,
SHAILEN BHATIA,
ABHISHEK MOHAN
SINHA, SUSHANT
SINGH, H P SINGH,
AKSHAT GUPTA,
HARVINDER PAUL
SINGH

ABHISHEK MOHAN
SINHA, GEETIKA
KAPUR

K.G BANSAL 52

CHIRAG
AHLUWALIA,
LEXORBIS, ANKUR
SANGAL



06.03.2025

28

29

30

31

32

33

CS(COMM)-
218/2023

I.A. 6930/2023
I.A. 2099/2024

I.A. 24982/2023
In CS(COMM)-
802/2023
(Disposed off
case)

CS(COMM)-
88/2024
ILA. 2200/2024

CS(COMM)-
388/2024

I.A. 10939/2024
ILA. 44144/2024
I.A. 45081/2024

CS(COMM)-
679/2024

I.A. 9350/2023
I.A. 12997/2023
I.A. 13014/2023
I.A. 14361/2023
I.A. 16099/2023
I.A. 616/2024
I.A. 10641/2024
I.A. 49357/2024
I.A. 3524/2025

CS(COMM)-
732/2024
I.A. 37668/2024

VIKAS PUBLISHING
HOUSE PVT. LTD.

V/s RAJLUXMI
PUBLICATIONS & ORS.

RAGHAV LIFESTYLE
PRODUCTS UNIT 11
V/s SUZAN MICHAEL

PANY PROPRIETOR M /

S SUHAAN
ENTERPRISE

FEVER LABS INC

V/s FESTIVAL HOUSE
IMMERSIVE EXHIBIT
INDIA PRIVATE
LIMITED AND ANR.

DR. REDDYS
LABORATORIES
LIMITED

ADVANCE CAUSE LIST (ORIGINAL SIDE)

BHARAT BHUSHAN,
NEELAM KUMARI
KHOLIYA, VINOD
CHAUHAN,
SWARNIL DEY

SACHIN GUPTA

SAURABH BINDAL,
JOGESHWAR
KRISHNAPRASAD
MISHRA

SIDDHARTH
BAMBHA, RANJAN
NARULA,

V/s ZEELAB PHARMACY SIDDHARTH

PVT LTD

SH. VIJESH GUPTA &
ORS.
V/s RAJESH GUPTA &
ORS.

SANJAY MEHRA
V/s JAGDISH
CHOUDHARY

BAMBHA

GAURAV BAKSHI,
ASHISH GARG,
ANKUR MAHINDRO,
ABHIMANYU
MAHESHWARI,
AMAN DIXIT, YESHI
WANGMO
RINCHHEN, DEEPAK
VUTTSYA, AMAN
DIXIT, ASHISH
GARG, RAJIV
RAHEJA

MANISH BIALA
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34

35

36

37

38

39

CS(COMM)-
792/2024

I.A. 39514/2024
I.A. 39515/2024
I.A. 39516/2024
I.A. 39517/2024

CS(COMM)-
793/2024

I.A. 39518/2024
I.A. 39519/2024
I.A. 39520/2024
I.A. 39521/2024

CS(COMM)-
794/2024

I.A. 39522/2024
I.A. 39523/2024
ILA. 39524/2024
I.A. 39525/2024

CS(COMM)-
919/2024
ILA. 42789/2024

CS(COMM)-
934/2024
ILA. 43164/2024

CS(COMM)-
84/2025
I.A. 2537/2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

GALA PRECISION
ENGINEERING
LIMITED

V//s NORD LOCK AB

BIKASH GHORAI

GALA PRECISION
ENGINEERING
LIMITED

V//s NORD LOCK AB

BIKASH GHORAI

GALA PRECISION
ENGINEERING
LIMITED

V/s NORD LOCK AB

BIKASH GHORAI

MHG IP HOLDING ANKITA
(SINGAPORE) PTE. LTD CHAUDHARY RATHI,
& ANR. AMIT PANIGRAHI
V/s MANGLAMHOME

CONSTRUCTION

COMPANY LLP & ORS.

MULTANI NUPOOR MAHARAJ,
PHARMACEUTICALS ASHUTOSH
LIMITED UPADHYAYA

V/s MAYURI BHUPAL

BHAMARE

ALKEM LABORATORIES ACHARYA

LIMITED SIDDHARTH
V//s PREVEGO PRAVEEN, TUSHA
HEALTHCARE AND MALHOTRA

RESEARCH PVT LTD

%k sk %k %k k ok



06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 50

HON'BLE MR. JUSTICE ANISH DAYAL
CLICK HERE TO JOIN VC
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc12
FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
cmatishgoel@gmail.com

II\ITUEI\I>I/IBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 ARB.P.-26/2025 RV SOLUTIONS PVT.  ANKIT MIGLANI
LTD
V/s PATEL DHRUV
MUKESHKUMAR

2 ARB.P.-185/2025 |ASPIRE CITY LLP AVEAK GANGULY
V//s YPS DEVELOPERS
PRIVATE LIMITED &
ORS.

3 ARB.P.-384/2025 |CARS24 SERVICES RIT ARORA
I.A. 5065/2025 PRIVATE LIMITED
V//s SANDEEP KS
PROPRIETOR OF M/S
SRI SAI CARS

4 ARB.P.-386/2025 |CARS24 SERVICES RIT ARORA
I.A. 5067/2025 PRIVATE LIMITED
V/s FAROOK ALI K S
PROPRIETOR OF M/S

SA CARS
5  [EX.P.-33/2022  SUPREME KAR SAHIL GARG,

EX.APPL.(OS) SCANNERS PRIVATE  ABHISHEK GUPTA,
3322/2022 LIMITED AADITYA VIJAY
EX.APPL.(OS) V/s YOGESH GUPTA & KUMAR
3745/2022 ANR.
EX.APPL.(OS)
3846/2022

EX.APPL.(0OS)
1699/2024


https://virtualcourtdhc.webex.com/meet/virtualcourtdhc12�
mailto:cmatishgoel@gmail.com�

06.03.2025
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11

12

EX.P.-53/2023
EX.APPL.(0OS)
929/2023

EX.P.-98/2024
EX.APPL.(0OS)
1816/2024
EX.APPL.(OS)
1817/2024
EX.APPL.(OS)
2049/2024

MR. KISHAN NARANG
& ANR.

V/s M/S SONI
INFRATECH PVT. LTD
& ANR.

AJAY BALUJA
V/s ABHISHEK DUTT

TEST.CAS.-8/2025 VIYUNDER GUPTA &

I.A. 2043/2025

ANR.
V/s STATE & ORS.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

VIPLAV ACHARYA,
SHEETESH KHANNA

NITISH
CHAUDHARY

BRIJESH OBEROI,
ROHIT KHANNA

TEST.CAS.-9/2025 URVASHI MALHOTRA & VISHAL VERMA

CS(COMM)-
752/2022

I.A. 13811/2023
I.A. 13914/2023
ILA. 7691/2024
I.A. 35304/2024

CS(COMM)-
2/2023
ILA. 21768/2023

CS(COMM)-
228/2023
ILA. 11246/2024

ANR.
V//s STATE OF NCT OF
DELHI & ANR.

M/S D.K. METALS AND

ALLOYS FZC

V/s M/S DWARKESH
ALLOYS PVT LTD &
ANR.

VIKAS MITTAL PROP
DURGA MARBLE AND
GRANITE

V/s M/S ODEON
BUILDERS PVT. LTD.
(THROUGH ITS
DIRECTOR MR. RAM
NIWAS BANSAL) &
ORS.

M D OVERSEAS
PRIVATE LIMITED
V/s DEUTSCHE BANK
AG

NISHANT SOLANKI

AVADH BIHARI
KAUSHIK, ASHOK
KUMAR BABBAR

SANJNA DUA,
ASTHA, ARBAAZ
HUSSAIN



06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

13 CS(COMM)- ADM DEVELOPERS PVT HITESH SACHAR,
604/2023 LTD RAJIV K GARG,
I.LA. 20477/2023 /s M/S REGAL HITESH SACHAR

I.A. 24488/2023 TRADING PVT LTD &
I.A. 24506/2023 ORS.

I.A. 24509/2023

I.A. 25168/2023

I.A. 25169/2023

I.A. 25172/2023

14 CS(COMM)- ANANT RAJ LIMITED  EKTA KALRA SIKRI
100/2025 V//s YES BANK LIMITED
I.A. 3066/2025
I.A. 3067/2025
I.A. 3068/2025
I.A. 3069/2025

15 CS(0S)-876/2004 RAJPUROHIT GMP SUNIL BAGAI, ISHA

I.LA. 12345/2010 (INDIA) LTD. KHANNA, ATUL
V/s THE STATE (NCT  SHARMA, DIMPLE
OF DELHI) THAPAR, V.
NANDRAJOG,

SAURABH CHADHA,
MUKESH GUPTA,
SATYAKAM, RAJIV

K.GARG
16 CS(0S)-86/2022 MOHIT MEHRA VISHAL RAJ
I.A. 2430/2022 V/s HEERA LAL AND SEHIJPAL,
ORS DEVENDRA KUMAR
17 CS(0S)-505/2022 SMT KAMLESH MAYANK NAGI,
I.A. 5010/2025 V/s SHRI KRISHAN AWADHESH KUMAR,
KUMAR & ANR. KARAN LUTHRA,

RAHUL SAGAR
SAHAY, KARAN

LUTHRA
18 CS(0S)-534/2022 HARINDERPAL SINGH RAVINDER KUMAR
I.A. 14365/2022 SURMELA & ORS. GUPTA, AMULYA
I.LA. 14366/2022 /s R S SURMELA AND DHINGRA, ADITI
I.LA. 17876/2022 SONS HUF & ORS. GUPTA, EKANSH
I.A. 90/2024 MISHRA, AMULYA
I.A. 4254/2024 DHINGRA

I.A. 5217/2024
I.A. 39345/2024



06.03.2025

19

20

21

22

23

24

25

CS(0S)-544/2022
ILA. 16172/2022
I.A. 15644/2023
ILA. 23242/2023
I.A. 23252/2023
ILA. 24122/2023
I.A. 3866/2024
I.A. 39900/2024

CS(0S)-180/2023
I.A. 5002/2023
ILA. 7822/2024
I.A. 10585/2024
I.A. 34892/2024
ILA. 35050/2024

CS(0S)-266/2023
I.A. 8500/2023
ILA. 8721/2023
I.A. 9514/2023
I.A. 5349/2025

CS(0S)-296/2023
I.A. 9223/2023
I.A. 16518/2023

CS(0S)-780/2023
I.A. 23455/2023
I.A. 8686/2024
I.A. 36408/2024

CS(0S)-175/2024
LA, 477412024
I.A. 43989/2024
I.A. 43990/2024
I.A. 44001/2024
I.A. 48124/2024
I.A. 48125/2024
I.A. 48761/2024

CS(0S)-16/2025
ILA. 628/2025

RAJEEV WADHAWAN &
ANR.

V/s RANJAN
WADHAWAN & ANR.

NAMAN SHARMA
V/s USHA SHARMA &
ORS.

SANDEEP KUMAR

V/s ALLFINE
INDUSTRIES PRIVATE
LIMITED AND ORS.

NARENDRA NATH
KUMAR
V/s DEEPALI SHARMA

THE INDIAN HEIGHTS
SCHOOL
V/s MS JYOTI MITTAL

SH. RAM NARAIN AND
ORS

V/s SMT. SHAKUNTALA
DEVI AND ORS

MANJIT SINGH & ANR.
V/s HARPREET SINGH
& ORS.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

ABDULAZIZ USMAN
CHAUS, HARINDER
KUMAR BAKSHI,
RAMAN TOMAR,
RAHUL DUBEY

HARISANKAR
MAHAPATRA,
VIKAS, RAJESH
PANDIT, ABHAY
MAHAJAN, ANSHUL
LUTHRA

AAYUSHMAAN
GAUBA,
PRASENJEET
MOHAPATRA, T&T
LAW, VANSHAY
KAUL,
AAYUSHMAAN
GAUBA

GAJINDER KUMAR,
NIYATI KOHLI

SHUBHANKAR
CHOUDHARY, SUNIL
SACHDEVA

VISHAL MAAN,
DHRUV MADAN,
VISHAL MAAN,
DHRUV MADAN

GAURI BATRA,
VIKAS CHHABRA



06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

26 CS(0S)-56/2025 SHIVA BUILDTECH PVT RAMESH KUMAR
I.A. 2083/2025 LTD & ORS.
I.A. 2084/2025 /s AGGCON
EQUIPMENTS
INTERNATIONAL PVT
LTD & ORS.

27 0.M.P.-1/2025 GAURAV AGGARWAL  |AVNISH PANDEY
I.A. 4139/2025 V/s RICHA GUPTA

28 0.M.P. (COMM)- HINDUSTAN GAUHAR MIRZA,
94/2019 CONSTRUCTION CO.  AGARWAL LAW
I.A. 3293/2019  LTD. ASSOCIATES,
I.A. 1104/2020  |V/s NATIONAL PIYUSH SHARMA
I.A. 1105/2020  |HYDROELECTRIC
WITH O.M.P. POWER CORPORATION
(COMM) 444/2020 LTD
0.M.P. (COMM)
445/2020
29  0.M.P. (COMM)- NHPC LIMITED GAUHAR MIRZA,
444/2020 V/s HINDUSTAN AGARWAL LAW
CONSTRUCTION CO.  ASSOCIATES, LCR
LTD. NO. 28/2020

RECEIVED FROM
THE COURT OF SH.
VIRENDER MALIK,
ADDITIONAL
DISTRICT JUDGE-
CUM-PRESIDING
JUDGE, SPECIAL
COMM. COURT,
FARIDABAD, IN
TERMS OF ORDER
TR.P. 3053/2019
(SUPREME COURT)

30 O.M.P. (COMM)- NHPC LIMITED GAUHAR MIRZA,
445/2020 V/s HINDUSTAN AGARWAL LAW
CONSTRUCTION ASSOCIATES, LCR
COMPANY LTD. NO. ARB-30/2020

RECEIVED FROM
THE COURT OF SH.
VIRENDER MALIK,
ASJ/ADJ/MACT,



06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

FARIDABAD-UID
HR0101, IN TERMS
OF ORDER TR.P.
3053/2019
(SUPREME COURT)

31 O.M.P. (COMM)- NORTHERN RAILWAY AWANTIKA

101/2019 V/s M/S GANGOTRI MANOHAR,

I.A. 8551/2023 ENTERPRISES LTD. DHAWESH PAHUJA,
HIMANSHU
UPADHYAYA,

RUCHIR MISHRA

32 O.M.P. (COMM)- RELIANCE BROADCAST YUGAM TANEJA,
365/2019 NETWORK LIMITED MAHESHWARI
I.LA. 12479/2019 V/s DELHI METRO RAIL DIWAKAR
I.LA. 12481/2019 CORPORATION
I.A. 12482/2019

33 OMP (ENF.) RAJEEV BEHL ANKIT SINGH,
(COMM.)- V/s YOGESH GUPTA & |SAURABH DEV
140/2023 ORS. KARAN SINGH
EX.APPL.(OS)

753/2024

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES (TIME FIXED MATTERS)

34 I.A. 3752/2025 VANDANA BATRA SIDDHARTH DUTTA, AT 2.30 P.M.
In CS(OS)- V/s ANUPAM GUPTA & SANJANA NANGIA,
289/2022 ANR. NEERAJ YADAV,

RIKKY GUPTA, TARA
NARULA, TARA
NARULA, SANJANA

NANGIA, RIKKY
GUPTA, SIDDHARTH
DUTTA

35 CS(0S)-564/2022 SMT. BABITA BANSAL ABHISHEK GUPTA, AT 3.30 P.M.
I.A. 14885/2022 /s SH. RAJINDER GYAN MITRA,

I.A. 14886/2022 KUMAR GUPTA & MUKESH ANAND,
I.A. 14887/2022 |OTHERS SURESH KUMAR
I.A. 15824/2023 CHATURVEDI

I.A. 8524/2024

kkkkk



06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

AT 11.30 A M

COURT NO 121, FIRST FLOOR BLOCK(A)
BEFORE MR. KANWAL JEET ARORA, REG STRAR GENERAL

Click TO Join The VC
https://dhcdja.webex.com/meet/dja.dhc.vc4

ITEM CASE ADVOCATE
NUMBER NUMBER PARTY NAME NAME OTHER INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 0.M.P. UNION OF INDIA  ANIL MITTAL,
(COMM)- THROUGH HIMANSHU
486/2018 GENERAL UPADHYAYA,
LA. MANAGER ANIL MITTAL
42170/2024  V/s M/S V.K. SOOD

ENGINEER
&CONTRACTORS
THROUGH ITS
MANAGING
DIRECTOR

2 OMP (ENF.)  V.K.SOOD ANIL MITTAL,
(COMM.)- ENGINEERS & ANIL MITTAL
234/2018 CONTRACTOR DDS
EX.APPL.(OS) JV
397/2019 V/s UNION OF
EX.APPL.(OS) INDIA, NORTHERN
81/2025 RAILWAY

3 0.M.P. UNION OF INDIA  ANIL MITTAL,
(COMM)- THROUGH DY. HIMANSHU
465/2019 CHIEF ENGINEER/ |UPADHYAYA
LA. CONST.

15243/2019 /s V.K.SOOD
ENGINEERS &

CONSTRUCTION
4 OMP (ENF.) M/S V.K.SOOD RUCHIR

(COMM.)- ENGINEERS AND  MISHRA, ANIL
122/2019 CONTRACTORS MITTAL
V/s UNION OF

INDIA

*kkkk k%


https://dhcdja.webex.com/meet/dja.dhc.vc4�

06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

R -1, NEW COURTS BLOCK (GROUND FLOOR), (0S-C)
BEFORE DR.JAGMINDER SINGH, JOINT REGISTRAR (JUDICIAL)

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc001

ITEM ADVOCATE OTHER
NUMBER CASE NUMBER PARTY NAME NAME INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 ARB.P.-917/2024 INDIABULLS HOUSING ATHARVA
I.A. 32238/2024 FINANCE LTD. LEGAL
V/s GARIB NATH AND
ANR
2 ARB.P.-919/2024 INDIABULLS HOUSING ATHARVA
I.A. 32242/2024 FINANCE LTD. LEGAL
I.A. 45475/2024 V/s GARIB NATH AND
ANR.
3 CS(COMM)- AM ASSOCIATES INDIA ANANNYA
541/2023(Disposed  PRIVATE LIMITED GHOSH
off case) V/s JSC OGCC

KAZSTROYSERVICE

4 CS(0S)-1486/2005 CORONATION MEENAKSHI
CONSTRUCTION PVT.  SINGH, MONA
LTD. ANEJA, NITIN
V/s INDIAN OIL NANDA,
CORPORATION LTD. & PARAMJEET
ANR. BENIPAL,
SUDHIR
MAKKAR, V.N.
KOURA,
ROHAN MALIK,
SUDHIR K
MAKKAR
5 CS(0S)-65/2023 CHARANJIT SANDHU GURMEET
I.A. 1757/2023 V/s SANGITA RAI KAUR KAPUR,
I.A. 17002/2023 SANDHU & ORS. SHIVAM

I.A. 42538/2024 GUPTA, RAJIV


https://jrdhc.webex.com/join/jrdhc001�
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11

12

13

ILA. 3169/2025
In CS(0S)-354/2023

CS(0S)-359/2023
ILA. 10989/2023

CS(0S)-514/2023

CS(0S)-585/2023
ILA. 18609/2023

CS(0S)-657/2023
ILA. 20572/2023
ILA. 20574/2023

ILA. 4712/2025
In CS(0S)-759/2023

IL.A. 4711/2025
In CS(OS)-760/2023

I.A. 4647/2025

In 0.M.P.(I) (COMM.)-

414/2023

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SH. SUSHIL KUMAR &

ORS.
V/s VIJAY KUMAR
GUPTA & ORS.

VANDANA GOSAIN
V/s GIRISH KUMAR
SAHNI AND ORS

SMT. ANJANA YADAV
V/s SMT. SANTOSH
YADAV & ORS.

SHRI RAHUL
V/s SMT. NEELAM &
ORS.

AMARJIT SINGH
KHURANA

V/s HARBANS KAUR
KHURANA & ORS.

HIMANSHU GUPTA
V/s RIO HEIGHTS
PRIVATE LIMITED &
ORS.

SACHIN GUPTA

V/s RIO HEIGHTS
PRIVATE LIMITED &
ORS.

L AND T FINANCE
LIMITED

V/s TANUJ KUMAR
GARG & ORS.

KUMAR
GHAWANA,
PRASHANT
KATARA

MAHBOOB

ALAM INAYATI,
KUNAL MADAN,
KUNAL MADAN

JASPREET
SINGH, KUNAL
GOSAIN

JAI SINGH
MANN, HARSH
SINGHAL

ROHIT,
YOGESH
KUMAR

SHUBHAM
BHALLA,
ARJUN SINGH
KHURANA

ROHIT KUMAR,
D.K. RUSTAGI,
ROHIT KUMAR,
MUKESH
SHARMA

ROHIT KUMAR,
D.K. RUSTAGI,
ROHIT KUMAR,
MUKESH
SHARMA

ANIL PANWAR,
USHA SINGH,
ANIL PANWAR



06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

14 TEST.CAS.- SHRI LOKENDERA SUSHIL
5/1997(Disposed off SINGH KUMAR, KAMAL
case) V/s STATE MEHTA, SC
I.A. 3981/2024 HANDA, PINKY

ANAND,
SUSHEEL, S K
MISHRA,
SUDARSHAN
RAJAN, JAYANT
K.MEHTA,
PRAKASH KR,
AJAY DIGPAUL,
MANOJ KUMAR
SHARMA,
BRIJESH
OBEROI, VK
SHALINI,
VRINDA
KAPOOR

15 TEST.CAS.-14/2003  N.N.VERMA BIKRAMJIT

I.A. 1617/2022 V/s STATE AND ORS NAYYAR, J.C.
MAHINDRO, J
C MAHINDRO,
BEENASHAW
SONI,
BEENASHAW
NANDA SONI

16 TEST.CAS.-10/2004 KUSUM LATA DAMANI  AK, B
I.A. 10692/2018 V/s THE STATE OF MAHAPTRA,
DELHI RESHMEE RAY,
ANIL
AGARWALA,
S.S.SHASTRI,
KULDEEP
PABAY, C & C,
RAJNEESH
CHOPRA,
COSTA AND
CHOPRA



06.03.2025

ADMISSION DENIAL

17 CS(0S)-681/2023
I.A. 21122/2023
I.A. 6276/2024

18 CS(0S)-839/2023
I.A. 25320/2023

FOR EVIDENCE

19 CS(0S)-1974/2002
I.A. 6639/2017
I.A. 15450/2019

20  |CS(0S)-79/2023
ILA. 2123/2023

21 |CS(0S)-318/2023
ILA. 9745/2023
|LA. 48937/2024

22 TEST.CAS.-32/2023
I.A. 11369/2023

ADVANCE CAUSE LIST (ORIGINAL SIDE)

KARAN RAMCHANDANI
THROUGH SPA VINOD
RAMCHANDANI

V/s ENGINEER.AI INDIA
PVT. LTD. (BUILDER.AI)

PROTISH TRIKHA &
ORS.

V/s RAJESH TRIKHA &
ORS.

MADHUKAR ARENJA
V/s INDRAAPRASTHA
ICE AND COLD
STORAGE PVT. LTD.
AND ANR.

SMT. ROSHNI DEVI

NEHA NAGPAL,
SMRITI
ASMITA, NEHA
NAGPAL

RAJEEV
KUMAR,
SANDEEP
GUPTA

VIKAS
GUGLANI, M.
RANA,
GURMEET,
BINDRA,
SANJAY DUA,
C&V
ASSOCIATES,
DEEPAK
DHINGRA,
RAMESH
KUMAR,
GURMEET
BINDRA, VIJAY
K. GUPTA

RACHANA

V/s SHRI NAFE SINGH & DALAL

ORS.

RAJIV NARULA

BHAVISHYA

V/s SUMITRA NARULA & MEHRA, VIJAY

ORS.

RADHIKA LALL
V/s STATE (NCT OF
DELHI)

%k %k %k %k %k %

SHUKLA

RAJNEESH
KUMAR
SHARMA,
RHYTHM
BUARIA



06.03.2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

R -9, NEW COURTS BLOCK (GROUND FLOOR),(0S-B)
BEFORE MS. TYAGITA SINGH, JOINT REGISTRAR (JUDICIAL)

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. BHASKAR CHANDER
TIWARI, READER TO LD. PRESIDING OFFICER(9868053019)

NOTE : COUNSELS WHILE APPEARING IN MATTER THROUGH (VC) VIDEO CONERENCING ARE
REQUESTED TO LEAVE THEIR APPEARANCE IN CHAT BOX ALONG WITH THEIR MOBILE

NUMBER.

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc9

PARTY NAME

ADVOCATE
NAME

OTHER
INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING

ITEM
NUMBER CASE NUMBER
OF ISSUES
1 CS(COMM)-360/2020
2 CS(COMM)-459/2024
I.A. 45461/2024
3 CS(0S)-
128/2020(Disposed
off case)
4 CS(0S)-192/2020
I.A. 6097/2020
O.A. 35/2025
O.A. 36/2025
O.A. 37/2025

O.A. 38/2025

M/S. UNITED COLD
CHAIN & FOOD
PROCESSING LTD.
V/s MOHD. SHAFI
NAWAB & ORS.

M/S LEO ISPAT
LIMITED

V/s HIND STEEL SALES
& ORS

JINDAL POWER
LIMITED
V/s ICRA LIMITED

MANOJ KUMAR
GROVER

V/s HP INDIA SALES
PRIVATE LIMITED &
ORS.

DIWAKAR
PRASAD
CHATURVEDI,
SATISH KUMAR
TRIPATHI,
APOORV. P.
TRIPATHI

SHAKEEL
SARWAR, MOHIT
CHAUDHARY,
MOHIT
CHAUDHARY,
ANUJA PETHIA,
VIVEK SINGH

NAMAN JOSHI,
MAHESH
AGARWAL

KUNAL SETH,
RIDDIMA
SHARMA,
PURUSHOTTAM
KUMAR JHA,
MEHUL PARTI,


https://jrdhc.webex.com/join/jrdhc9�
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I.A. 5685/2025
I.A. 5686/2025
I.A. 5687/2025
I.A. 5689/2025

I.A. 4733/2025

In CS(0S)-245/2024

I.A. 4732/2025

In CS(0S)-257/2024

I.A. 4708/2025

In CS(0S)-283/2024

I.A. 4723/2025

In CS(OS)-364/2024

I.A. 4731/2025

In CS(0S)-253/2024

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SH ADITYA JAIN

V/s M/S RIO HEIGHTS
PRIVATE LIMITED &
ORS.

SH. RISHAB JAIN

V/s M/S RIO HEIGHTS
PRIVATE LIMITED,
THROUGH ITS
AUTHORIZED
REPRESENTATIVE, SH.
SATNAM SINGH
SACHDEVA, & ORS.

SHRI RAJ JAIN

V/s M/S RIO HEIGHTS
PRIVATE LIMITED
THROUGH ITS
AUTHORIZED
REPRESENTATIVE SH.
SATNAM SINGH
SACHDEVA & ORS.

SH SUNIL KUMAR
GUPTA

V/s M/S RIO HEIGHTS
PRIVATE LIMITED AND
ORS

SH KAMAL GUPTA
V/s M S RIO HEIGHTS
PRIVATE LIMITED
THROUGH ITS
AUTHORIZED
REPRESENTATIVE SH
SATNAM SINGH
SACHDEVA & ORS.

TISHAMPATI
SEN, MEHUL
PARTI

ROHIT KUMAR,
D.K. RUSTAGI,
ROHIT KUMAR

D.K. RUSTAGI,
ROHIT KUMAR

D.K. RUSTAGI,
ROHIT KUMAR

D.K. RUSTAGI,
ROHIT KUMAR

ROHIT KUMAR,
D.K. RUSTAGI,
ROHIT KUMAR



06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

10 CS(0S)-485/2024 SURESH CHAND JAIN  RAJAT TYAGI,
I.A. 31537/2024 V/s NITIN VERMA & KAMAL MOHAN
I.A. 41957/2024 ANR. GUPTA, RAJAT
TYAGI
11 CS(0S)-530/2024 KALPANA BANSAL SHIKHA SAPRA,
I.A. 32870/2024 V/s MS. SHASHI KALA | THOPPANI
GUPTA & ORS. SONIYA,
PRIYANKA
PUGLANI
12 CS(0S)-727/2024 MS MEGHNA ADITYA NAYYAR
I.A. 38888/2024 COMMODEAL PRIVATE
LIMITED
V/s MS PURVA ALLOYS
LIMITED
13 O.M.P. (COMM)- FEDERAL BRANDS LTD AYUSH
490/2016 (PREVIOUSLY DHAWAN,
I.A. 14225/2016 MICROTEX INDIA ANANT GARG,
I.A. 9263/2023 LIMITED) ABHISEK

V/s ZINKA LOGISTICS MOHANTY,
SOLUTIONS PRIVATE  SHUBHENDU

LIMITED & ANR. ANAND, ARJUN
KRISHNAN,
SHEETAL VOHRA
14 0.M.P. (COMM)- UP STATE BRIDGE MONICA
336/2020 CORPORATION LTD ' SHARMA, S.K.
I.A. 38137/2024 V/s RAM KARAN GOEL (CHANDWANI,
WITH O.M.P. DEEPAK KUMAR
(COMM) 339/2020
15 0.M.P. (COMM)- RAM KARAN GOEL SAMARTH
339/2020 V/s U.P. STATE BRIDGE SACHDEVA,

I.A. 35273/2024 CORPORATION LTD DEEPAK KUMAR

16 EX.APPL.(OS) CAIRN INDIA LTD & VISHNU SHARMA

368/2025 ORS A.S., ANIRUDH

In V/s GOVERNMENT OF DAS, FEBIN

O.M.P.(EFA)(COMM.)- INDIA MATHEW

15/2016 VARGHESE, ACM

(Disposed off case) LEGAL, PRADEEP
KUMAR JAIN,
ARJUN PALL,
SHRUTI

SABHARWAL,



06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

ANIRUDH DAS,
SHRUTI
SABHARWAL
ADMISSION DENIAL
17 CS(COMM)- DEVDOOT ENCLAVE NITISH
1112/2016 PVT LTD CHAUDHARY,
WITH CS(OS) V/s SANJAY JAIN & LOKESH KUMAR
576/2016 ORS RAI, DIPAK
KUMAR JENA,

VIRAJ R DATAR,
NARENDER PAL

SINGH, ROHIT
PURI, S S
SASTRY &
ABHINIT DAS
18 CS(0S)-576/2016 SANJAY JAIN & ANR RAM N SHARMA,
I.A. 4126/2017 V/s JAI DEV MAKKAR & NARENDER PAL
ORS SINGH, ROHIT
PURI, CHETAN
LOKUR, DIPAK
KUMAR JENA
19 CS(0S)-86/2020 MS. NIRMAL RANI PRATEEK
I.A. 2765/2020 SINGHAL SHARMA,
I.A. 16866/2022 V/s MR. VINOD GUPTA [YATENDERA
I.A. 15509/2023 & ORS. SHARMA,
KRISHAN

KUMAR, RAHUL
SHARMA, JYOTI
DUTT, SUNITA
ARORA, SHIKHA
GOEL, ANKIT
KASHYAP, A.
AHLAWAT,
AVNISH
AHLAWAT

20 CS(0S)-302/2024 MS. VIDHI & ANR. HARPREET
I.A. 8636/2024 V/s SMT. VEENA SINGH BAWA,
I.A. 889/2025 CHADHA & ORS. ANUJ KAPOOR



06.03.2025

FOR EVIDENCE

21

22

23

24

25

CS(COMM)-
1385/2016

CS(0S)-352/2016

CS(0S)-397/2016
|.A. 9641/2016

CS(0S)-217/2020
ILA. 2645/2021

TEST.CAS.-53/2016

ADVANCE CAUSE LIST (ORIGINAL SIDE)

COL. M L SHARMA
(RETD)

V/s M/S CHANDAN &

CHANDAN

ENTERPRISES PVT LTD

& ORS

SMT SWATANTRA
SUNEJA

V/s SH ANIL KUMAR &

ORS

SPICEJET LIMITED

V/s MR SPATARSHI

BOSE

PAWAN GUPTA

SAYAN RAY,
JURIXIN, KUSH
SHARMA

SUMIT
CHANDER,
DINESH DOSHI,
D.N. PANDEY,
DEEPAK
SHARMA, NAMAN
CHHABRA,
MUKESH KUMAR
SINGH, SUNIL
LALWANI &
KAPIL LALWANI

ANSHUL RAl,
KSHITIZ KHERA

SARVENDRA

V/s AKSHAYSACHDEV & MANI TRIPATHI,

ORS.

ROHIT GUPTA,
RAJIV KUMAR
GHAWANA,
PRERNA MEHTA,
PRERNA MEHTA

MR NARAINDER KUMAR RAJESH

NAYAR
V/s STATE AND
OTHERS

%k %k %k %k %k %k %

CHHETRI, S.S
SASTRY, ANKUR
GOSAIN,
KARANJAWALA &
CcO

AT 2:00 P.M.



06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

R - 2, NEW COURTS BLOCK (GROUND FLOOR), (OS-H)
BEFORE SH. AJAY GULATI, JOINT REGISTRAR (JUDICIAL)

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MS. MANSI ANEJA
NAGPAL READER TO LD. PRESIDING OFFICER (9971595303)

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc2

ITEM

NUMBER CASE NUMBER  PARTY NAME ADVOCATE NAME OTHER INFORMATION
SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 C.O.(COMM.IPD-  NILESH CHOTALAL  BHAV ARORA, S.S.

CR)-175/2022

BAVARAVA
V/s GURUKRUPA
MACH TECH PVT

RANA AND CO.

LTD. AND ANR

2 CS(COMM)- STAR INDIA PRIVATE R MAYA, ASTHA
1094/2024 LIMITED SEHGAL
I.LA. 47492/2024  V/s CRICHD-
I.LA. 47494/2024  LIVE.TOP & ORS.

ADMISSION DENIAL

3 CS(COMM)- LT FOODS LIMITED & NAVEEN CHAWLA,
475/2023 ANR. RISHESH
I.LA. 12901/2023  V/s PATEL RETAIL SIKARWAR, R

I.LA. 17470/2023
I.A. 2890/2025

FOR EVIDENCE

PRIVATE LIMITED &
ANR.

ABHISHEK, NAVEEN
CHAWLA

4 CS(COMM)- AUDIOPLUS JAITEGAN SINGH,
193/2020 V/s MANOJ NAGAR  |SHOBHIT AGRAWAL
CRL.M.A.

12923/2021

5 CS(COMM)- SANDVIK URFEE ROOMI
602/2024 INTELLECTUAL
I.A. 34033/2024  PROPERTY AB
I.A. 2547/2025 V/s SANVIK

CORESOFT LLP

%k %k %k %k %k %k *k


https://jrdhc.webex.com/join/jrdhc2�

06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

R - 3, NEW COURTS BLOCK (GROUND FLOOR),(0S-A)
BEFORE MS. SHUCHI LALER, JOINT REGISTRAR (JUDICIAL)

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. D. KUMAR, READER TO
LD. PRESIDING OFFICER(9811041377)

NOTE : PLEASE GIVE APPEARANCE IN THE CHAT BOX WITH ITEM NUMBER AND MOBILE
NUMBER.

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc3

ITEM ADVOCATE OTHER
NUMBER CASE NUMBER PARTY NAME NAME INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 CS(COMM)-443/2022 MINTERGRAPH VIVEK PANDEY,
SYSTEMS PVT. LTD. PRIYANKA VORA,
V/s HITACHI UJIJWAL SINGH,

SYSTEMS MICRO SIDDHANT BUKXY,
CLINIC PVT. LTD. & ISHAAN VERMA,

ORS. SHIVAM, ISHAAN
VERMA
2 CS(COMM)-545/2022 M/S PIONEER SIDDHARTH
CRL.M.A. 8663/2023 PUBLICITY SUNIL, AMAN
CORPORATION PVT AHMAD,
LTD SHAHBAZ AHMAD

V/s PDM RELIGIOUS NAIK
AND EDUCATIONAL
ASSOCIATION &

ORS.
3 I.A. 3195/2025 KAMLESH KUMARI & DINESH KUMAR,
In CS(0S)-3971/2014  ANR DINESH KUMAR
V/s SANDHYA GUPTA, VIDIT
EDUCATION GUPTA, ANKIT
SOCIETY & ORS  JAIN, APURVA
TYAGI
4 CS(0S)-79/2022 FATEH SINGH KUSHAL KUMAR
I.A. 2321/2022 (THROUGH HIS AR)

V/s RASHPAL SINGH
& ORS.


https://jrdhc.webex.com/join/jrdhc3�

06.03.2025

5 CS(0S)-183/2022

6 CS(0S)-253/2022

I.A. 7088/2022

I.A. 7089/2022

I.A. 16980/2022
I.A. 18463/2022
I.A. 18465/2022
I.A. 20047/2022
ILA. 45454/2024
I.A. 48433/2024

7 CS(0S)-546/2022
ILA. 14669/2022

8 0.M.P.(EFA)(COMM.)-
7/2022
EX.APPL.(OS) 3611/2022

ADVANCE CAUSE LIST (ORIGINAL SIDE)

DEEPAK BERI
V/s ATUL BERI

IKHLAS AHMED
CHAWLA

V/s ABDUL
RASHEED AND ORS

SMT. RAJBALA &
ANR.

V/s SH. RAJENDER
SINGH & ORS.

AZURE GLOBAL
POWER LIMITED &
ANR.

V/s MR.

INDERPREET SINGH

WADHWA & ANR.

RAGHAVENDRA
MOHAN BAJAJ,
SAURABH SETH

KRITIKA ANAND,
UDIT CHAUHAN,
HARISH SHARMA,
RAMBHAKT
AGRAWAL,
SHAHRUKH EJAZ,
LALLTAKSH
JOSHI, FEBIN
MATHEW
VARGHESE, UDIT
CHAUHAN,
SHAHRUKH EJAZ

SUMAN
CHAUDHARY,
VED PAL RANA

ANIRUDH DAS

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES (TIME FIXED MATTERS)

9 CS(0S)-593/2022
I.A. 15606/2022
I.A. 1781/2023
I.A. 2205/2023
I.A. 2206/2023
I.A. 2537/2023
I.A. 2984/2023
I.A. 3089/2023
I.A. 5605/2023
I.A. 4901/2024

VINAI KUMAR
SAXENA

V/s AAM AADMI
PARTY & ORS.

AJIT WARRIER,
UDIT MALIK,
MEHAK NAKRA,
MAMTA RANI,
ADITYA RAJ,
KARAN SHARMA,
RAJESH
SRIVASTAVA,
KARN
BHARDWAJ, BANI
DIKSHIT, ADITYA
RAJ, UDIT MALIK,
KARN
BHARDWAJ,

AT 2:00 P.M.



06.03.2025

ADMISSION DENIAL

10

11

12

13

14

15

16

CS(COMM)-816/2022

CS(0S)-25/2022
I.A. 7014/2023
I.A. 7015/2023
I.A. 2686/2025

CS(0S)-508/2022
I.A. 13855/2022

CS(0S)-738/2022

CS(0S)-795/2022
I.A. 21317/2022
I.A. 21318/2022

CS(0S)-56/2024

TEST.CAS.-73/2022

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SHIVAKRITI
INTERNATIONAL
LIMITED

V/s CONTAINER
CORPORATION OF
INDIA

JOGESH KANSAL
V/s STEVEN KANSAL
& ORS.

MANIK MOTORS
INDIA LLP

V/s BANK OF
BARODA & ORS.

MRS. SAROJ
NIJHAWAN & ORS.
V/s MRS. SEEMA
CHHABRA & ORS.

SARITA AND ORS
V/s SABHO AND
ORS

M/S LANDMARK
INFRACON PVT LTD
V/s SH SATISH
KUMAR YADAV &
ORS.

SANDEEP GARG
V/s STATE AND
ORS.

MEHAK NAKRA,
RAJESH
SRIVASTAVA,
KARAN SHARMA,
MAMTA RANI

PARITOSH
BUDHIRAJA,
PRATEEK MISHRA

VIDIT GUPTA,
SANKALP
GOSWAMI

VAIBHAV
MAHAJAN, ARUN
AGGARWAL,
IRFAN AHMED

HEMANT
MANJANI,
GAURAV
BHARDWAJ,
RAKESH SAINI

JANAK RAJ
MATHUR

SAURABH
BALWANI,
CHIRAG PATHOR,
PANKAJ VIVEK

ANUPAM
PANDEY,
RECEIVED FROM
THE COURT OF
SH DINESH



06.03.2025

FOR EVIDENCE

17

18

19

CS(0S)-2090/2008

I.A. 2899/2018

CRL.M.A. 13467/2019

CS(0S)-148/2014
I.A. 6813/2019

CS(0S)-37/2022
ILA. 34064/2024
I.A. 34065/2024
I.A. 48821/2024

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SMT. MADHU
BHASKAR &
OTHERS

V/s SHRI BHARAT
BHASKAR & ANR

KUMAR, ADJ-02,
SOUTH SAKET
COURTS, FILED
IN COMPLIANCE
OF ORDER
DT.15/7/22
PASSED IN TRPC-
47/22

J.P.GUPTA, RINKI
GUPTA, B
MOHAN,
Y.R.SHARMA,
HARSH LATA,
AAYUSHI
SHARMA, RAVI
KR. TOMAR,
NIYATI KOHLI,
EKTA MEHTA,
VARUN LAL,
ADITYA DEWAN,
ALOK SINGH

RAIJNEESH BALHARA SAGAR HAJELAY,

AND OTHERS
V/s RUPINDER
KUMAR BALHARA
AND OTHERS

DR. AVINASH
KUMAR

V//s PRAVEEN
BANSAL

%k %k %k %k %k %k k

AJAYINDER
SANGWAN

RAJAT JOSEPH,
PAYAL BAHL



06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

R -5, NEW COURTS BLOCK (GROUND FLOOR),
BEFORE MS. BHAWANI SHARMA, JOINT REGISTRAR (JUDICIAL)

https://jrdhc.webex.com/join/jrdhc5

NOTE : HEARING OF THE FOLLOWING CASES AFTER THE APPELLATE SIDE LIST.

ITEM ADVOCATE
NUMBER CASE NUMBER PARTY NAME NAME OTHER INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 OMP (ENF.) SHANKARANARAYANA  ADITYA VERMA,
(COMM.)-48/2023 CONSTRUCTIONS PRITHA
EX.APPL.(OS)  PRIVATE LIMITED SRIKUMAR
310/2023 V/s BHARAT HEAVY
EX.APPL.(OS)  [ELECTRICALS LIMITED
311/2023
EX.APPL.(OS)

312/2023
EX.APPL.(OS)
313/2023

2 OMP (ENF.) SHANKARANARAYANA  ADITYA VERMA,
(COMM.)- CONSTRUCTIONS PRITHA
125/2023 PRIVATE LIMITED SRIKUMAR
EX.APPL.(OS) /s BHARAT HEAVY
809/2023 ELECTRICALS LIMITED

EX.APPL.(OS)
810/2023

% ok ok ok ok k %k



06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

R - 4, NEW COURTS BLOCK (GROUND FLOOR),(OS-E&I)
BEFORE MR. SIDHARTH MATHUR,JOINT REGISTRAR (JUDICIAL)

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT Mr. SUDHANSHU GUPTA,
READER TO LD. PRESIDING OFFICER(9313414182)

NOTE : ALL COUNSEL/PARTIES, OTHER THAN THOSE WHOSE CASE IS BEING HEARD, PLEASE
KEEP MIC & WEB CAM OFF AND WAIT FOR THEIR TURN.

NOTE : PLEASE GIVE APPEARANCE IN CHAT BOX/ MESSAGE WITH ITEM NUMBER, CASE
NUMBER AND MOBILE NUMBER.

NOTE : LAWYERS APPEARING THROUGH VC SHALL SEND THEIR EXEMPTION TO THE COURT
MASTER ALONGWITH PROPER REASON IN ADVANCE.

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc4

ITEM
NUMBER

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

CASE NUMBER  PARTY NAME ADVOCATE NAME OTHER INFORMATION

1 C.O. (COMM.IPD- J.S. BANSAL LALLAN OJHA,
TM)-29/2021 V/s MANJU YOGESH
I.A. 39491/2024  AGARWAL AND PACHAURI,
OTHERS W.S.KANE AND

COMPANY - FILE
RECEIVED FROM

IPAB, YOGESH
PACHAURI
2 CS(COMM)- YATRA ONLINE B A S JADON,
60/2019 PRIVATE LIMITED RAGHUVEER
I.A. 4028/2019 V/s RAJESH KUMAR KAPUR, ROHAN
I.A. 1722/2023 DATHIK AND ORS.  SHARMA,
I.A. 18081/2023 RAGHUVEER
I.A. 9437/2024 KAPUR, AASISH

SOMASI


https://jrdhc.webex.com/join/jrdhc4�

06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

3 CS(COMM)- RXPRISM HEALTH SHRUTI JAIN,
573/2021 SYSTEMS PRIVATE  MONAZIR AHSAN
I.LA. 13911/2023  LIMITED & ANR. NIYAZI, SANYAM

I.A. 22535/2023  \V/s CANVA PTY LTD KHETARPAL
I.A. 7946/2024 & ORS.
I.LA. 11137/2024

CRL.M.A.
23692/2024
I.A. 39929/2024
4 CS(COMM)- MR ANIRUDH SINGH N PARVATI,
868/2024 & ANR. UMANG TYAGI
V/s VIVO MOBILE
INDIA PRIVATE
LIMITED
5 CS(COMM)- MR ANIRUDH SINGH SIDDHANT
870/2024 & ANR. CHAMOLA, UMANG
I.A. 2829/2025 V/s SAMSUNG INDIA TYAGI, VAISHALI
ELECTRONICS MITTAL

PRIVATE LIMITED

ADMISSION DENIAL

6 CS(COMM)- OPELLA MOHIT, V MOHINI
552/2024 HEALTHCARE
I.A. 32616/2024  GROUP
I.A. 4622/2025 V/s PURECA
LABORATORIES PVT
LTD

FOR EVIDENCE
7 C.0.(COMM.IPD-  AMBIKA EXPORTS SANJEEV KUMAR

CR)-767/2022 (P) LTD SINGH, SHAILEN
V/s AMBIKA BHATIA, SHAILEN
INDUSTRIAL BHATIA
CORPORATION AND
ANR

8 CS(COMM)- M/S AMBIKA SHAILEN BHATIA,

63/2018 INDUSTRIAL SANJEEV SINGH

I.A. 8276/2008 CORPORATION

I.A. 14/2019 V/s M/S AMBIKA

EXPORTS PRIVATE
LIMITED



06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

9 C.0.(COMM.IPD-  AMBIKA EXPORTS SHAILEN BHATIA,

CR)-810/2022 (P) LTD SANJEEV KUMAR
V/s AMBIKA SINGH, SHAILEN
INDUSTRIAL BHATIA

CORPORATION

10 C.O0. (COMM.IPD- AMBIKA INDUSTRIAL SANJEEV KUMAR
TM)-25/2022 CORPORATION SINGH, SHAILEN
V/s AMBIKA BHATIA,
EXPORTS PVT LTD. S.S.MAHATTA

%k %k %k %k %k %k %



06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

R - 8, NEW COURTS BLOCK (GROUND FLOOR),(OS-F)
BEFORE MR.DEVENDER KUMAR GARG, JOINT REGISTRAR (JUDICIAL)

NOTE:- ADVOCATES ARE REQUESTED TO PLEASE GIVE THEIR APPEARANCE IN 'CHAT BOX'
WITH THEM ITEM NUMBER, SUIT NUMBER AND ALSO FOR THE PARTY, THEY APPEARING
FOR.

(NOTE : IN CASE of ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. VED PRAKASH,
READER TO LD. PRESIDING OFFICER (9220401146)

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc8

ITEM
NUMBER

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

1 CS(0S)- DAVINDER KAUR & AMIET ANDLAY,
1136/2011 OTHERS RAJEEN SINGH
I.LA. 7628/2011  V/s GURPREET KAUR & CHAUHAN, VINAY
I.LA. 6895/2012 OTHERS PANDEY, LOHIT
I.A. 11928/2013 GANGULY, MANU
I.A. 5581/2022 NAYAR, PUSHAP
I.A. 5582/2022 RAJ BAHL, K.B
I.A. 14230/2022 SONI, SS JOHAR,
I.A. 14231/2022 KAILASH, LOHIT
I.A. 14232/2022 GANGULY, S.S
I.A. 14233/2022 JAUHAR

I.A. 17413/2023
I.A. 17414/2023

2 I.A. 1088/2025 ISHWAR SINGH & RITESH KHATRI,
In CS(OS)- ORS POOJA GUPTA,
2281/2011 V/s KARAN SINGH & | AVADH KAUSHIK,

ORS AVADH BIHARI
KAUSHIK

3 CS(0S)- IFCI FACTORS LTD  |MONIKA
1396/2013 V/s RAUJEEV TANEJA |SRIVASTAVA,

I.A. 47029/2024 & ANR RISHAB RAJ JAIN,
PRACHIE JAIN,

MANDEEP SINGH
VINAIK


https://jrdhc.webex.com/join/jrdhc8�

06.03.2025

CS(0S)-
2170/2013

LA

13164/2018

CS(0S)-
2610/2013

LA
LA
LA
LA
LA
LA
LA
LA

20920/2013
24462/2014
754/2015
755/2015
43327/2024
43328/2024
1348/2025
1838/2025

CS(0S)-
2611/2013

LA
LA
LA
LA
LA
LA
LA
LA
LA
LA

20922/2013
6424/2014
19783/2014
24481/2014
749/2015
751/2015
43287/2024
43288/2024
1311/2025
1840/2025

CS(0S)-
2612/2013

LA
LA
LA
LA
LA
LA
LA
LA

20924/2013
5828/2014
19784/2014
24482/2014
43285/2024
43286/2024
1349/2025
1839/2025

M/S KUSHAL
INFRAPROJECT
INDUSTRIES INDIA
LTD

V/s DALEL SINGH &
ANR

EMBOSS REAL ESTATE

PVT LTD
V/s M/S AERENS
ENTERTAINMENT

ZONE PVT LTD & ORS

ADVANCE CAUSE LIST (ORIGINAL SIDE)

ATHENA LEGAL,
DEEPAK ANAND,
SHASHI SHEKHAR,
ADITYA SINGH,
ABHEY NARULA,
PRATHAM SHARMA,
B.S MAAN

ARORA
ADVOCATES, UCOL,
ASHOK KUMAR
JAIN, SURESH
DUTT DOBHAL,
AMIT KHEMKA,
NEERAJ, ASHOK

DRAK HOMEBUILD PVT ARORA

LTD
V/s M/S AERENS
ENTERTAINMENT

ZONE PVT LTD & ORS

DRAK PROBUILD PVT

LTD
V/s M/S AERENS
ENTERTAINMENT

ZONE PVT LTD & ORS

ADVOCATES, UCOL,
ASHOK KUMAR,
SURESH DUTT
DOBHAL, AMIT
KHEMKA, NEERAJ,
SURESH, KRISHAN,
ASHOK

ARORA
ADVOCATES, UCOL,
ASHOK KUMAR
JAIN, SURESH
DUTT DOBHAL,
AMIT KHEMKA,
SHRI KRISHAN,
SURESH, ASHOK,
NEERAJ



06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

8 I.A. 10564/2020 SEEMA BHARDWAJ MOHIT KUMAR
In CS(0S)- V/s NEERAJ SHARMA & AULUCK, SUNIL
220/2019 ORS. DUTT VASHISTH,
(Disposed off VISHVA NATH
case) KUMAR, N.K.

AGGARWAL, NAND
KISHORE
AGGARWAL

9 CS(0S)-371/2019 DHARMENDER GUPTA VIPIN KUMAR,

I.LA. 12478/2023 & ORS. SHEKHAR CHAND
V/s MANOJ SINGHAL & GUPTA
ORS.

10 CS(0S)-489/2024 GUNJAN SHARMA ABHISHEK KUKKAR
I.A. 31691/2024 /s SHIVAM GUPTA
I.A. 40340/2024
I.A. 40341/2024
I.A. 40342/2024

11 CS(0S)-726/2024 YASH PAL OBERAI BINOD KUMAR JHA,
I.A. 38872/2024 /s RANJANA OBERAI TANMAY GUPTA,
I.A. 47420/2024 AND ORS RAJESH BAWEJA,
I.A. 48169/2024 TANMAY GUPTA

I.A. 49566/2024
I.A. 49678/2024
I.A. 3270/2025

12 CS(0S)-85/2025 SMT. AMARJEET KAUR VINAY CHADDA
I.LA. 3794/2025 /s SH. YOGESH
I.LA. 3795/2025 KUMAR SHARMA AND
ORS

13 EX.APPL.(OS) MI2C SECURITY AND | RAJESH KUMAR

59/2025 FACILITIES PVT LTD  GOGNA
In OMP (ENF.) V/s INSTITUTE OF

(COMM.)- HUMAN BEHAVIOUR

272/2024 AND ALLIED SCIENCES

ADMISSION DENIAL

14 CS(0S)-458/2019 MANJARI AGRAWAL & VIJAY K GUPTA,
CC 35/2019 ORS. VIJAY K. GUPTA,
I.A. 12284/2019 /s BRAJENDRA TARANG GUPTA,
I.LA. 6790/2020 KUMAR AGRAWAL & SHAILENDER
I.LA. 6792/2020 ORS. SINGH DAHIYA, ITI



06.03.2025

15

16

I.A. 13486/2021
I.A. 17386/2022
I.A. 17387/2022
I.A. 20037/2022
I.A. 11722/2023
I.A. 11723/2023
I.A. 30364/2024

CS(0S)-1/2024
ILA. 48/2024

CS(0S)-572/2024
I.A. 34102/2024
I.A. 1169/2025

FOR EVIDENCE

17

18

19

20

21

CS(COMM)-
622/2019

CS(0S)-
2879/2011
I.A. 7345/2019

CS(0S)-
1936/2013

0.A. 58/2023
I.A. 47813/2024

CS(0S)-567/2019
I.A. 15523/2019

CS(0S)-605/2019
ILA. 16427/2019

SUSHMA SAINI

V/s SURESH SAINI &

ORS.

MRS. S. GEETHA AND

ORS
V/s MRS. LEKSHMI
MANI AND ANR.

NIYATI

COMMUNICATIONS

PVT. LTD.

V/s PRIME COMFORT
PRODUCTS PVT. LTD.

RAMOLA BHUYAN

V/s MAX HEALTHCARE
INSTITUTE LIMITED &

ORS.

M/S SOMA

COLONISERS PVT LTD
V/s MASTER GAURAV

SAVITRI GUPTA
V/s YOGESH JAIN

SHARAD BHATNAGAR

S/O LT. SHRI

VIRENDRA SWARUP

BHATNAGAR

V/s SHRI SUBHASH
BHATNAGAR & ORS.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

AGRAWAL, BHARAT
GUPTA, FILED IN
COMPLIANCE OF
ORDER DT.
25.11.2019,
BHARAT GUPTA

ANIL SHARMA,
SIDHANT
SARASWAT

ATUL SHARMA,
ALEX JOSEPH

BHUVANESH
SEHGAL, ARJUN
DEWAN

J SAGAR, ROHIT
PURI

AT 2:00 P.M.

ANIL DABAS, B.S
MAAN, PRATHAM
SHARMA

PURVESH BUTTAN,
ANGAD VARMA

DEVRAJ SINGH,
DEVA NAND,
SANDEEP VISHNU



06.03.2025

22

CS(0S)-622/2019 RAINEESH RAMPAL

LA
LA
LA
LA
LA
LA
LA
LA
LA

16767/2019
5274/2022

19385/2022
19386/2022
19389/2022
31415/2024
38439/2024
43474/2024
4123/2025

V/s SHANKER LAL
ARORA@ SHANKAR
ARORA & ANR.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SANJAY S
CHHABRA,
KAWALJIT SINGH
BHATIA

%k %k %k %k *k %k k %k



06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

R - 7, NEW COURTS BLOCK (GROUND FLOOR),(0S-G)
BEFORE MR. MANISH SHARMA,JOINT REGISTRAR (JUDICIAL)

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. NARESH KUMAR,
READER TO LD. PRESIDING OFFICER(9911776651)

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc7

ITEM
NUMBER

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 CS(COMM)- SHIVAKRITI ABHISHEK
45/2025 INTERNATIONAL SHIVPURI
LIMITED
V/s NORTHERN
RAILWAY

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

2 CS(COMM)- SHIVAKRITI ABHISHEK
46/2025 INTERNATIONAL SHIVPURI
LIMITED
V/s NORTHERN
RAILWAY

3 CS(0S)-202/2018 ANIL TYAGI & ANR. SANJEEV KUMAR
I.A. 5892/2018 /s RAMPHAL TYAGI & TYAGI
I.A. 5893/2018 ORS.
I.A. 39400/2024

4 CS(0S)-269/2018 ATUL KUMAR JAIN & D.K. SINGHAL,

I.A. 6484/2022  ORS PANKAJ TALWAR,
I.A. 16482/2023 /s MS. AKBARI PRERANA, AKHIL
BEGUM & ORS SACHAR, LALIT

GUPTA, MANISH
AGGARWAL, ANKUR

SINGHAL
5 CS(0S)-330/2018 ASHOK KUMAR RAJIV RAHEJA,
I.A. 473/2019 V/s MUNNI DEVI DEEPAK VUTTSYA,

I.A. 42227/2024 (SINCE DECEASED) IN COMPLIANCE OF

I.A. 42228/2024 THROUGH L.RS AND THE ORDER OF

I.A. 42233/2024 ANR. LD.REGISTRAR
ORIGINAL LCR
RECIEVED FROM


https://jrdhc.webex.com/join/jrdhc7�
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ADVANCE CAUSE LIST (ORIGINAL SIDE)

SH AURABH
PRATAP SINGH
LALER, ADJ-01,
CENTRAL TIS
HAZARI COURTS,
DELHI. LCR NO.
13209/2016 AND
CS NO 494/01,
DEEPAK VUTTSYA,
N.P. JOSHI

CS(0S)-431/2018 DALIP SINGH YADAV & SIDDHARTH

I.A. 11948/2018

CS(0S)-437/2018
I.A. 15424/2018
I.A. 15425/2018
I.A. 17257/2018
I.LA. 17262/2018
CRL.M.A.
36005/2018

I.A. 30532/2024
I.A. 30533/2024

TEST.CAS.-
10/2025

I.A. 2333/2025
I.A. 2334/2025

ADMISSION DENIAL

9

10

CS(COMM)-
1285/2018

CS(0S)-632/2018
I.A. 16858/2018
I.A. 18908/2023
WITH CS(OS)
255/2020

ORS.
V/s DHANWANT
YADAV & ORS.

KARN LUTHRA
V/s SH. M.K. SUBBA

LALIT TEHLAN

V/s STATE OF NCT OF

DELHI AND ORS &
ORS.

SHASHANK BHATIA
AND ANR.
V/s ITC LIMITED

RANJIT KAUR SAINI
BENVAIT

V/s DAVINDER SINGH

& ORS.

VERMA, NARENDRA
SHARMA, ARJUN
HARKAULI, ARJUN
HARKAULI

KUNAL
SABHARWAL,
ARJUN AGGARWAL,
KARTIK
NAGARKATTI,
SAHIL GUPTA,
MANISH KUMAR
SRIVASTAVA,
ARJUN MALIK,
KUNAL
SABHARWAL, RAJIV
DEWAN, ARJUN
MALIK

DIVYAKANT
LAHOTI, IRFAN
AHMED

KAPIL KHER,
MEENA
CHAUDHARY

MANISH KUMAR,
AMIT VOHRA,
JAGMOHAN SINGH,
PREET PAL SINGH,
ASHISH
AGGARWAL,
SURENDRA MISHRA



06.03.2025

11

12

CS(0S)-255/2020
I.A. 7963/2020
ILA. 2162/2021

CS(0S)-852/2024
ILA. 43197/2024
I.A. 43198/2024
I.A. 43199/2024

FOR EVIDENCE

13

14

15

16

17

CS(COMM)-
1042/2018

CS(COMM)-
1144/2018

CS(0S)-
2860/2012

ILA. 4024/2022
ILA. 2250/2025
I.A. 2251/2025

CS(0S)-256/2015
ILA. 4232/2019
I.A. 10445/2020

CS(0S)-
1248/2015

BEANT KAUR

V/s DAVINDER SINGH

& ORS.

SUMIT DHANDA &
ANR.

V/s RAJ DHANDA &
ORS.

WAAREE ENERGIES
LIMITED

V/s PHOTON VIDYUT

PRIVATE LIMITED

ADVANCE CAUSE LIST (ORIGINAL SIDE)

MRINALINI SEN
GUPTA, AMIT
VOHRA, PREET PAL
SINGH, AMRIT
KAUR OBEROI

RAVINDER SINGH
DALAL,
SHAILENDER
SINGH DAHIYA

RAJAT MALHOTRA,
VEERA MEHRA,
PAWAN KUMAR
MITTAL

CANADIAN SPECIALITY ABU JOHN

VINYLS
V/s SUBRAMANIAM

DIPPANKAR HALDER
V/s BHARTI RETAIL
LTD & ORS

KOMAL SHARMA

V/s RAJ RANI SHARMA

& ORS

HARJEET SINGH
BHATIA

V/s TARANJEET KAUR

& ORS

% 3k 3k 3k %k %k ok

MATHEW, RANJIT
GAMBHIR

RAJIV K NANDA,
VEERA MATHAL,
ARMAN SHARMA,
MANDEEP SINGH
VINAIK, VEERA
MATHAI, ARMAN
SHARMA

DHAN MOHAN
MISHRA, PURI &
CO, GAURAYV PURI,
GAURAYV PURI

SANJEEV MAHAJAN



06.03.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

R - 6, NEW COURTS BLOCK (GROUND FLOOR),(0S-D)
BEFORE MS. PRIYA MAHENDRA,JOINT REGISTRAR (JUDICIAL)

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. SHAMSHER, READER
(9999292525 )

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc6

ITEM
NUMBER

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 CS(COMM)- NTS SCAFFOLDINGS  NIKHIL GOEL,
717/2017 PVT. LTD. SUMIT KANSAL,
V/s SHREE NARMADA NARANG & ASSO.
ARCHITECTURAL
SYSTEMS LTD. & ORS.

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

2 CS(COMM)- JUPITER CAPITAL SIDDHANT BUXY,

430/2021 PRIVATE LIMITED ANUJ MIRDHA,

I.LA. 11706/2021 /s K. R. PRADEEP & NIRNIMESH DUBE,

I.A. 4134/2022  ORS. UDITHA
CHAKRAVARTHY,
ANUJ BERRY,
ANKUR SHRIKANT
KULKARNI,

HEMANT GUPTA,
DEBESH PANDA,
MAYANK MISHRA,
GOVIND
MANOHARAN,
RAMSANKAR,
PRANAV SARTHI,
PRANAV SARTHI,
SIDDHANT BUXY

3 CS(0S)- MICROMAX MEDIA PVT SIDDHARTH
2269/2010 LTD AGGARWAL, AB
CC 33/2012 V/s M/S HEWLETT PANDEY, PANDEY,
PACKARD INDIA SALES SIDDARTH
PVT LTD & ORS AGGARWAL,

SANDEEP SHARMA,


https://jrdhc.webex.com/join/jrdhc6�
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R A LAW, KNM
PARTNERS,
MANISH KAUSHIK,
MOHIT
CHAUDHARY,
KAWALJEET
KOCHAR & SATISH
DAYANANDA

4 CS(0S)-168/2017 SHRI OM PRAKASH RAJINDER PAL
I.A. 15326/2019 /s SHRI ASHOK SINGH, GAUTAM
I.LA. 15327/2019 KUMAR & ORS AWASTHI, DR.

SUDERSHAN
KUMAR, RUCHIKA
MITTAL, ATUL
AGARWAL, VIVEK
KUMAR TANDON,
ROUNAK
RAMAKRISHNA
NAYAK, S.K.
KAKKAR, AYUSH
CHOURDHARY,
AYUSH
CHOUDHARY

5 CS(0S)-210/2021 SH. RAMESH CHANDER SHARAT KAPOOR,
I.A. 5289/2021  BAGGA RAJEEV KAPOOR,
I.LA. 5290/2021 /s SMT NEELAM RAJEEV KAPOOR
I.LA. 11652/2021 BAGGA & ORS.
I.A. 37118/2024

6 CS(0S)-578/2021 KULJEET SINGH & VIVEK KUMAR

ORS. TANDON, SAURABH

V/s JHONSON KANSAL, SAKSHI

BENCHAMIN & ORS.  SHAIRWAL,
ARVIND KUMAR
GUPTA, RISHAB
RAJ JAIN, RAVI
NARNAULIA,
KUMAR GAURAV

7 I.A. 41108/2024 SURINDER PAL SINGH SURESH CHAND
In 1.P.A.-2/2021 V/s SURENDRA KUMAR SINGHAL, MURARI
AGGARWAL AND ORS TIWARI, AKHLAK
ALI, DIGAMBER
SINGH KAUNTAE,
GAUTAM MALIK



06.03.2025

FOR EVIDENCE

8 CS(COMM)-
521/2017

I.A. 7343/2019

CS(0S)-
1613/2010

10 CS(0S)-106/2017

I.LA. 2787/2017

11  [CS(0S)-199/2017
I.A. 48109/2024
WITH TEST.CAS.
33/2019
TEST.CAS.

34/2019

TEST.CAS.-
33/2019

12

13 TEST.CAS.-

34/2019

SURESH KUMAR
AGGARWAL

V/s NATIONAL
INSURANCE COMPANY
LTD.

SUBHASH ARORA
V/s MEENA CHAWLA

SUNIL BHAREJA
V/s SHYAM LAL GOEL
& ORS.

SHRI SAMIR DEV &
ANR

V/s SH. SANJAY
KUMAR & ANR

SANJAY KUMAR
V/s NCT OF DELHI &
ORS.

SANJAY KUMAR
V/s STATE & ORS.

%k %k %k %k %k %k %k %

ADVANCE CAUSE LIST (ORIGINAL SIDE)

ANIMESH SINHA,
TRIVEDI PRAFULLA,
HEMANT GUPTA,
AMANDEEP SINGH,
R.K. KOHLI

BHASIN AND
BHASIN, CHETAN
ANAD, CHETAN
ANAND, VARUN
KAPUR, VARUN
KAPUR, RAMAN
KAPUR

PREM GARG,
RAHUL RAL,
SAMEER
MENDIRATTA

AUREUS LAW
PARTNERS, AMAYA
M NAIR

FILED AS PER
COURT
ORDER(HONBLE
JUSTICE JAYANT
NATH) DATED.
09/04/2019

FILED AS PER
COURT ORDER
(HONRABLE MR.
JUTICE JAYANT
NATH) DATED
09/04/2019

Concl uded
BY ORDER

REG STRAR ORI G NAL



06.03.2025 Advance List

ROOM NO. 101, FIRST FLOOR, BLOCK-A
BEFORE SH. PAWAN KUMAR KALRA, REGISTRAR
(PHYSICAL HEARING COURT)

AT 11:00 A.M.

Click TO Join The VC

or

https://jrdhc.webex.com/meet/jrdhc12

ALL COUNSEL/PARTIES, OTHER THAN THOSE WHOSE CASE IS BEING HEARD ARE REQUESTED TO KEEP THEIR
MIC MUTE AND WEBCAM IN OFF MODE.

[NOTE:IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT, MR. AMIT PAUL (JUDL. TRANSLATOR) (PH:-
9599060966) READER TO SHRI PAWAN KUMAR KALRA, REGISTRAR WRIT].

NOTE: PLEASE GIVE THE APPEARANCE IN CHAT BOX WITH ITEM NO. AND MOBILE NO.

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION

CASES LISTED BEFORE REGISTRARS

1 CM APPL. MAHARAJ JAGAT SINGH & ORS. JBD & CO., BHAVYA BHARTI, SP
59466/2024 V/s UOI SHARMA, ANJALI K.VARMA, RAMNI
CM APPL. TANEJA
59518/2024
In W.P.(C)-
2476/1986(Disposed
off case)

OTHER DETAILS OF ADVOCATES:

PRIME LEGAL INDIA LLP(PRIMELEGALINDIA@GMAIL.COM)(0)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

RAMNI TANEJA(RAMNITANEJA@YAHOO.COM)(9811021886)(RESPONDENT)

2 W.P.(C)-530/2003 |D.D.A. ANUSUYA SALWAN, AK BAJPAI,
CM APPL. V/s ITS WORK ASST. REPRESENTED BY ARUN BIRBAL, RK SINHA, VARUN
17696/2023 PRASAD, WITHOUT GENERATE,
CM APPL. RAGHUBIR SINGH RANA
17697/2023
CM APPL.

18020/2023
CM APPL.
18833/2023
CM APPL.
18834/2023
CM APPL.
21500/2023
CM APPL.
21501/2023

OTHER DETAILS OF ADVOCATES:
ARUN BIRBAL(ARUNBIRBAL@GMAIL.COM)(9810029802)(PETITIONER)
RAGHUBIR SINGH
RANA(RSRANA1088@GMAIL.COM)(9811102354)(RESPONDENT)

ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)(9810029802)(PETITIONER)
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)(9810029802)(RESPONDENT)
SHRI RAGHUBIUR SINGH
RANA(RSRANA1088@GMAIL.COM)(9811102354)(RESPONDENT)

ARUN BIRBAL(ARUNBIRBAL@GMAIL.COM)(9810029802)(PETITIONER)
RAGHUBIR SINGH
RANA(RSRANA1088@GMAIL.COM)(9811102354)(RESPONDENT)

ARUN BIRBAL()(9810029802) (PETITIONER)

SHRI RAGHUBIUR SINGH
RANA(RSRANA1088@GMAIL.COM)(9811102354)(RESPONDENT)


https://jrdhc.webex.com/webappng/sites/jrdhc/meeting/download/df676adcf49b35d1724865e0f7b3b7b6�
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WITHOUT GENERATE ()()(RESPONDENT)
RAGHUBIR SINGH
RANA(RSRANA1088@GMAIL.COM)(9811102354)(RESPONDENT)

3 [cmaAPPL. MCD & ANR SUPARNA SRIVASTAVA, BALENDU
3734/2012 V/s RUIDAR KHAN & ANR SHEKHAR, JAGDISH SAGAR, KUMAR
CM APPL. RAJESH SINGH
7649/2017
CM APPL.

7650/2017
CM APPL.
7651/2017
CM APPL.
7652/2017
CM APPL.
15149/2017
In W.P.(C)-
1702/2012

OTHER DETAILS OF ADVOCATES:

4 W.P.(C)-12255/2019 [SOUTH DELHI MUNICIPAL CORPORATION  |ARUN BIRBAL
CM APPL. V/s RANDHIR AND ORS.
50090/2019
CM APPL.
21288/2024

OTHER DETAILS OF ADVOCATES:
ARUN BIRBAL()(9810029802)(PETITIONER)

ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)(9810029802)(PETITIONER)
RAJIV AGGARWAL(RAJIVAGGL@YAHOO.COM)()(RESPONDENT)

5 W.P.(C)-3737/2023 |UNION OF INDIA MUKUL SINGH, DEEPAK THUKRAL
CM APPL. V/s RAJ BALA AND ORS
14573/2023

OTHER DETAILS OF ADVOCATES:
MUKUL SINGH(MUKULSINGHCGSC@GMAIL.COM)(9971359512)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806) (RESPONDENT)
EDU SECONDARY(EDUSECONDARYHRY @GMAIL.COM)()(RESPONDENT)
CLOMCDHQ(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

DEEPAK THUKRAL(THUKRAL.LAWYER@GMAIL.COM)(9810019539)(RESPONDENT)

6 W.P.(C)-8289/2023 |ANIL KUMAR ANKUR CHHIBBER
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:
ANKUR CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

7 W.P.(C)-11511/2023 RAJ BALA RAMESH KUMAR
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:
K.G. SHARMA(KGSHARMAADV@GMAIL.COM, GOEL.RK467@GMAIL.COM,
ADVOCATEKSB1953@GMAIL.COM)(9958801096)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
EDUPRIMARYHRY @GMAIL.COM,)(9868250806)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM, MUKUKSINGHCGSC@GMAIL.COM,
CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

8 W.P.(C)-12540/2023 |INAHID KHATOON & ORS. PRATEEK MISHRA, ALAMGIR
CM APPL. V/s DELHI DEVELOPMENT AUTHORITY &
55909/2023 ORS.
CM APPL.
8527/2024
CM APPL.
9314/2024

OTHER DETAILS OF ADVOCATES:

PRATEEK MISHRA(PRATEEK@EPALAW.IN,
MOHIT@EPALAW.IN)(7838046337)(PETITIONER)

MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
DR. RAHUL
CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)
PRATEEK MISHRA , MOHIT
KUMAR(PRATEEK@EPALAW.IN)(7838046337)(PETITIONER)
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DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)

CLO MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(RESPONDENT)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

ALAMGIR &
ASSOCIATES(ALAMGIR.ALAMGIR1@GMAIL.COM)(9811483438)(PETITIONER)
SANTOSH KUMAR TRIPATHI, DDA,
MCD(STANDINGCOUNSELGNCTD@GMAIL.COM, DDACHAMBERHC@YAHOO.COM,
CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
MOHIT(MOHIT@EPALAW.IN)()(PETITIONER)

DDA, DELHI POLICE(DDACHAMBERHC@YAHOO.COM,
DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(RESPONDENT)

PRATEEK MISHRA(MOHIT@EPALAW.IN)()(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
CHETANYA@CRLEGAL.IN)(9810388850)(RESPONDENT)

9 W.P.(C)-14976/2023 |ABHIMANYU PRASAD PRIYANKA PUGLANI, VINAY KUMAR
V/s TIRUPATI TIRUMALA & ANR. BHASIN, SATYA SABHARWAL

OTHER DETAILS OF ADVOCATES:

ANJUM KUMAR(LESJURIS@HOTMAIL.COM)(8588901609)(PETITIONER)
M/S TIRUPATI TIRUMALA, M/S SERVER SERVICE PVT.
LTD.(JEOTIRUMALA@GMAIL.COM,
RARATHAUR@SERVELSECURITY.NET)()(RESPONDENT)

SHAAN RAWAT(SHAANRAWAT28@GMAIL.COM,
DRAMSEHGAL1@GMAIL.COM)()(RESPONDENT)

VINAY KUMAR
BHASIN(VINAYKUMARBHASIN@GMAIL.COM)(9650230002) (PETITIONER)
SATYA

SABHARWAL (SATYAPAULSABHARWAL@GMAIL.COM)(9999034034) (RESPONDENT)

10 W.P.(C)-15118/2023 |DEEPAK KUMAR & ORS. BALRAM
CM APPL. V/s DELHI JAL BOARD & ANR.
8017/2024

OTHER DETAILS OF ADVOCATES:

SHIVAM SHARMA(ADVBALRAMG@GMAIL.COM)(9315595676)(PETITIONER)
MEMBER WSDJB(ACCOUNTS.SSVSK@YAHOO.IN,
CITYLIFELINE@HOTMAIL.COM)()(RESPONDENT)

SHIVAM SHARMA(ADVBALRAMG@GMAIL.COM)(9315595676)(PETITIONER)
SANGEETA, MEMBER WSDJB(SANGEETABHARTI@GMAIL.COM,
MEMBERWSDJB@GMAIL.COM,
MEMBERDRAINAGEDJB@GMAIL.COM)()(RESPONDENT)

NANDITA RAO, SSVSK, SANTOSH KUMAR TRIPATHI(KNANDITARAO@GMAIL.COM,
ACCOUNTS.SSVSK@YAHOO.IN,
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

11 W.P.(C)-2641/2024 HISAMUDDIN AKBAR SIDDIQUE, SANAM
V/s MUNICIPAL CORPORATION OF DELHI & [TRIPATHI
ANR.

OTHER DETAILS OF ADVOCATES:

AKBAR SIDDIQUE(AKBAR.SID1984@GMAIL.COM)(9958298450)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
SANAM TRIPATHI(SANAMTRIPATHI.02@GMAIL.COM)(9818352060)(PETITIONER)

12 W.P.(C)-2891/2024 |SADHNA PAYAL ANUJ AGGARWAL, MOHD YASEEN
CM APPL. V/s RUKMANI DEVI JAIPURIA PUBLIC KHAN
11955/2024 SCHOOL & ANR.

OTHER DETAILS OF ADVOCATES:

ANUJ AGGARWAL(ANUJAGGARWALCOMPANY@GMAIL.COM,
ANUJAGGARWAL1984@GMAIL.COM)(9891403206)(PETITIONER)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

MOHD YASEEN KHAN(MYKHAN678@YAHOO.COM)(9810761110)(RESPONDENT)

13 W.P.(C)-3546/2024 |ASHU SINGHAL RAGHAVENDRA MOHAN BAJAJ,
CM APPL. V/s BUREAU OF INDIAN STANDARDS GAGAN DEEP KAUR
14460/2024

OTHER DETAILS OF ADVOCATES:
RAGHAVENDRA MOHAN
BAJAJ(OFF.RMB@GMAIL.COM)(9810048083)(PETITIONER)
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BUREAU OF INDIAN STANDARDS(INFO@BIS.GOV.IN)()(RESPONDENT)
GAGAN DEEP KAUR(GAGANADV@GMAIL.COM)(9891984127)(PETITIONER)

14 W.P.(C)-4597/2024 |ANAND MOHAN AWASTHI AVANISH KUMAR, MANOJ
CM APPL. V/s FOOD CORPORATION OF INDIA AND
18824/2024 OTHERS

OTHER DETAILS OF ADVOCATES:
AVANISH KUMAR(AVANISHKUMAR@BSKLEGAL.ORG)(9810769286) (PETITIONER)
MANOJ(MANOJ@MANOJADVOCATE.COM)()(RESPONDENT)

MANOJ (MANOJADVOCATE@GMAIL.COM)(9350041255)(RESPONDENT)

15 W.P.(C)-7121/2024 |NEENA CHAUDHARY MANIBHADRA JAIN
CM APPL. V/s ASSISTANT COMMISSIONER OF INCOME
29700/2024 TAX CIRCLE 67 1 DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

MANI BHADRA JAIN(MANIBHADRAJAIN@GMAIL.COM)(9811042284)(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
CIT.JUDICIAL.DELHI@INCOMETAX.GOV.IN)() (RESPONDENT)

16 W.P.(C)-7883/2024 |ANAND KUMAR TIWARI ANKUR CHHIBBER
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:
ANKUR CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

17 W.P.(C)-7904/2024 |KALPESH KUMAR PARMAR AND ANR ANKUR CHHIBBER
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:
ANKUR CHHIBBER(ANKURCHHIBER@GMAIL.COM)()(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

18 W.P.(C)-8039/2024 |\VEG RAJ SHACHI PANDEY
V/s UOI &ORS

OTHER DETAILS OF ADVOCATES:
SURYODAYA PRAKASH
TIWARI(PRAKASHSURYODAYA@GMAIL.COM)(8285221073)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

19 W.P.(C)-8136/2024 |KISHAN LAL ALEX JOSEPH
CM APPL. V/s NETAJI SUBHAS UNIVERSITY OF
33425/2024 TECHNOLOGY & ORS.

OTHER DETAILS OF ADVOCATES:
ALEX JOSEPH(ALEXJOSEPHADV@OUTLOOK.COM)(9899120689)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806) (RESPONDENT)
NETAJI SUBHAS UNIVERSITY OF

TECHNOLOGY (DEANUG@NSIT.AC.IN)()(RESPONDENT)

20 W.P.(C)-8259/2024 |RAJESH AGGARWAL & ANR. MANORATH RATHI
CM APPL. V/s DEPUTY DIRECTOR DIRECTORATE
33983/2024 GENERAL OF GST INTELLIGENCE HQ
CM APPL.
33984/2024

OTHER DETAILS OF ADVOCATES:

MANORATH RATHI AND RAKESH JAIN AND VIJAY LAXMI
RATHI(MANORATH@RJALEGAL.IN)(9933787672)(PETITIONER)
HARPREET
SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT)
HARPREET ARORA(HARPREETARORAADV@GMAIL.COM)()(RESPONDENT)

21 W.P.(C)-8363/2024 |SUNIL SEHRAWAT VARUN MEHLAWAT
V/s GOVT OF NCT OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:

VARUN
MEHLAWAT(VARUN_MEHLAWAT@YAHOO.CO.IN)(9873486348)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806) (RESPONDENT)
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SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806) (RESPONDENT)
SANJAY KUMAR PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)()(RESPONDENT)

SAT PRAKASH SHARMA TANVEER AHMED ANSARI, MANOJ
V/s UNIVERSITY OF DELHI AND ORS. RANJAN SINHA

OTHER DETAILS OF ADVOCATES:
MANOJ RANJAN SINHA(MANOJRSINHA@GMAIL.COM)(9811067271)(PETITIONER)

W.P.(C)-10622/2024 |LOKESH PATHAK NIDHI GUPTA
CM APPL. V/s DESIGNATED COMMITTEE, SVLDRS,
43657/2024 CENTRAL GST, DELHI WEST
OTHER DETAILS OF ADVOCATES:
BHARAT BHUSHAN GUPTA AND NIDHI
GUPTA(BBHUSHANADV@GMAIL.COM)(9810854786)(PETITIONER)
AAKARSH(AAKARSHS@GMAIL.COM,
LEGALSTDELHI3@GMAIL.COM)(0)(RESPONDENT)
W.P.(C)-10655/2024 |M P PATHAK DEAD THROUGH LR NIDHI GUPTA
CM APPL. V/s DESIGNATED COMMITTEE SVLDRS
43852/2024 CENTRAL GST, DELHI WEST
OTHER DETAILS OF ADVOCATES:
BHARAT BHUSHAN
GUPTA(BBHUSHANADV@GMAIL.COM)(9810854786)(PETITIONER)
AAKARSH(AAKARSHS@GMAIL.COM,
LEGALSTDELHI3@GMAIL.COM)(0)(RESPONDENT)
W.P.(C)-11176/2024 |ART N GLASS INDIA PVT. LTD. NIDHI GUPTA
CM APPL. V/s DESIGNATED COMMITTEE (SVLDRS)
46219/2024 CENTRAL GST, DELHI WEST
OTHER DETAILS OF ADVOCATES:
BHARAT BHUSHAN GUPTA AND NIDHI
GUPTA(BBHUSHANADV@GMAIL.COM)(9810854786)(PETITIONER)
LEGAL ST DELHI(LEGALSTDELHI3@GMAIL.COM)(0)(RESPONDENT)
CM APPL. RANDHIR KUMAR KAUSHAL AND ORS MOHD SHAZ KHAN
76047/2024 V/s DELHI DEVELOPMENT AUTHORITY AND
In W.P.(C)- ORS
17083/2024

OTHER DETAILS OF ADVOCATES:

TALHA ABDUL
RAHMAN(OFFICEOFTALHA@GMAIL.COM)(9936084176)(PETITIONER)

SANTOSH KUMAR TRIPATHI, DDA, UNION OF
INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, DDACHAMBERHC@DDA.ORG.IN,
UOIDHC@GMAIL.COM)(9868250806) (RESPONDENT)

PARVINDER CHAUHAN, DELHI SHELTER(PARVINDERCHAUHAN.ADV@GMAIL.COM,
DELHISHELTER@GMAIL.COM)(0)(RESPONDENT)

TALHA ABDUL RAHMAN(OFFICEOFTALHA@GMAIL.COM)(0)(PETITIONER)

DR. RAHUL CHHOKER(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT)
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ROOM NO. 104, FIRST FLOOR, BLOCK-A
BEFORE MS. PANNA DUTTA, REGISTRAR
(PHYSICAL HEARING COURT)

AT 11:00 A.M.

https://jrdhc.webex.com/meet/jrdhc11

PLEASE PROVIDE YOUR APPEARANCE IN CHAT BOX WITH ITEM NO.

ALL COUNSEL/PARTIES, OTHER THAN THOSE WHOSE CASE IS BEING HEARD ARE REQUESTED TO KEEP THEIR
MIC MUTE AND WEBCAM IN OFF MODE.

[NOTE:IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT, MR. VIJENDER KUMAR (PH:-9871782471)
READER TO MS. PANNA DUTTA, REGISTRAR]

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION
CASES LISTED BEFORE REGISTRARS
1 CM APPL. 16070/2024 |SURYA PRAKASH & ORS. MR.RAJ BAHADUR SINGH, RAJ
In LA.APP.-1235/2008 |V/s UOI & ANR. BAHADUR SINGH, SANJAY
PODDAR, SUPRIYA JUNEJA,
KUNAL SHARMA

OTHER DETAILS OF ADVOCATES:
RAJ BAHADUR
SINGH(RBSINGHANDASSOCIATES1I@GMAIL.COM)(9899736510)(PETITION

ER)
PATHAKSANJAY(PATHAKSANJAYKUMAR@GMAIL.COM )()(RESPONDENT)
2 LA.APP.-180/2018 PARDEEP KUMAR JINDAL & ANR OMPRAKASH PAHUJA

CM APPL. 37089/2018 |V/s UNION OF INDIA & ORS
CM APPL. 37091/2018

OTHER DETAILS OF ADVOCATES:
OMPRAKASH PAHUJA()(9810589235)(PETITIONER)

3 LA.APP.-116/2023 DELHI METRO RAIL CORPORATION KAMANA PRADHAN, JYOTI
CM APPL. 17650/2023 |LTD. KATARIA
WITH LA.APP. V/s SH. KISHAN SARUP AGGARWAL &
197/2022 ANR.

OTHER DETAILS OF ADVOCATES:

ARJUN
NATARAJAN(ADV.ARJUNNATARAJAN@GMAIL.COM)(9899640295)(PETITIO
NER)

DELHI METRO RAIL CORPORATION
LTD(SVKUTEDMRC@GMAIL.COM)(8826136555)(PETITIONER)
SANTOSH KUMAR

TRIPATHY (STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
UNION OF INDIA (DCNE@NIC.IN)()(RESPONDENT)

YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)()(RESPONDENT)
DHAMIJA &
ASSOCIATES(DHAMIJAASSOCIATES@YAHOO.COM)()(RESPONDENT)
SURABH(SURABHIGUHA15@GMAIL.COM)()(RESPONDENT)

JYOTI
KATARIA(ADVJYOTIKATARIA@GMAIL.COM)(9654041045)(RESPONDENT)
4 RFA-132/2020 LALIT NARANG AVTAR SINGH

CM APPL. 7074/2020  |V/s CANARA BANK & ANR
CM APPL. 7075/2020

OTHER DETAILS OF ADVOCATES:
AVTAR SINGH()(9818238467)(PETITIONER)

5 CM APPL. 568/2022 SH. DEEPAK MITTAL AND OTHERS ANJALI NEHRA, ANJALI NEHRA,
In RFA-294/2021 V/s SH. SATYA NARAIN AND OTHERS  |AJAY KUMAR SINGH, ASHISH
KUMAR, VIRENDER SINGH,
ANKIT KOHLI, MICHAEL PETER,
SOURABH GUPTA

OTHER DETAILS OF ADVOCATES:
DEEPAK MITTAL
(SUMAN.LAWYER@HOTMAIL.COM)(9891226617)(PETITIONER)
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DEEPAK MITTAL
(SUMAN.LAWYER@HOTMAIL.COM)(9891226617)(PETITIONER)
ANJALINEHRA(NEHRA.ANJALI@GMAIL.COM)(7303139022)(PETITIONER)
SUMAN
KAPOOR(SUMAN.LAWYER@HOTMAIL.COM)(9891226617)(PETITIONER)
SUMAN
KAPOOR(SUMAN.LAWYER@HOTMAIL.COM)(9891226617)(PETITIONER)
SPAREH(SPAREH2GOYAL@GMAIL.COM)(0)(RESPONDENT)
SUMAN(SUMAN.LAWYER@HOTMAIL.COM)()(RESPONDENT)

VIRENDER
SINGH(VSRANAJURIST@GMAIL.COM)(9811060698) (RESPONDENT)
VIRENDER
SINGH(VSRANAJURIST@GMAIL.COM)(9811060698)(PETITIONER)
ANKIT
KOHLI(ANKITKOHLIADV@YAHOO.COM)(7999787575)(RESPONDENT)
MICHAEL
PETER(MICHAELRICHARDPETER@GMAIL.COM)(8882563551)(RESPONDEN
T

SOURABH
GUPTA(SOURABHLLB@GMAIL.COM)(9999031721)(PETITIONER)

HARISH SANTOSH KUMAR ROUTA, RAJIV
V/s SATBIR SINGH AND ORS KUMAR GHAWANA

OTHER DETAILS OF ADVOCATES:

DHAMIJA &
ASSOCIATES(SUKHDA.17@GMAIL.COM)(9971052474)(PETITIONER)
RAJIV KUMAR
GHAWANA(RKG.LAWOFFICES@GMAIL.COM)(9899308878)(PETITIONER)

DARSHANA ALOK KUMAR
V/s SATTO DEVI & ORS.

OTHER DETAILS OF ADVOCATES:
DEVESH PRATAP SINGH , ALOK KUMAR
(DEVESH.ADV@GMAIL.COM)(9999814755)(PETITIONER)

VP RANA
LEGAL(VPRANALEGALASSOCIATES@GMAIL.COM)() (RESPONDENT)

N S DALAL , ALOK
KUMAR(CHAMBEROFNSDALAL@GMAIL.COM)(9811155424) (PETITIONER)
RAHUL JARYAL(JAYRAL35@GMAIL.COM)()(RESPONDENT)

N S DALAL , ALOK
KUMAR(CHAMBEROFNSDALAL@GMAIL.COM)(9811155424)(PETITIONER)
RAHUL JARYAL(JARYAL35@GMAIL.COM)()(RESPONDENT)

SH. SATISH KUMAR SIKHA PODDAR, DINESH KUMAR

V/s SMT. SUSHMA SINGH & ORS. SRIVASTAVA, KAMAL KANT JHA,
RAJENDRA PRASAD TOMAR,
RAHUL SAGAR SAHAY, SIDDHANT
NATH

OTHER DETAILS OF ADVOCATES:
M L VASHISTHA , SIKHA PODDAR ()(9818195380)(PETITIONER)
R()(7983885757)(RESPONDENT)

R()(9810481021)(RESPONDENT)

DINESH

KUMAR(ADVODINESHO7 @GMAIL.COM)(9871649107)(PETITIONER)
ADV(ADVRPTOMARO3@GMAIL.COM)()(RESPONDENT)
RAHUL(RAHUL.SOOD@CSHPOWER.CO.IN)()(RESPONDENT)
CSH()(9997196741)(RESPONDENT)

K K JHA (KKJASSOCIATES35@GMAIL.COM)(9811403833)(PETITIONER)
RP TOMAR(ADVRPTOMARO3@GMAIL.COM)()(RESPONDENT)

KAMAL KANT
JHA(KKIASSOCIATES@REDIFFMAIL.COM)(9811403833)(PETITIONER)
RAJENDRA PRASAD
TOMAR(ADVRPTOMARO3@GMAIL.COM)(9810481021)(RESPONDENT)
RAHUL SAGAR

SAHAY (RAHUL.SAHAY @SAHAYCHAMBERS.COM)(9958867445)(RESPONDE
NT)

SIDDHANT
NATH(SIDDHANTADV.NATH@GMAIL.COM)(9910870397)(RESPONDENT)
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9 RFA-399/2022 SHALINDER KUMAR ABHISHEK BAID, KAUSTUBH
CM APPL. 42096/2022 |V/s GE T AND D INDIA LTD. SINHA

OTHER DETAILS OF ADVOCATES:

MINDSPRIGHT
LEGAL(ABHISHEK@MINDSPRIGHT.CO.IN)(9999469777)(PETITIONER)
MINDSPRIGHT
LEGAL(ABHISHEK@MINDSPRIGHT.CO.IN)(9999469777)(PETITIONER)
GE T & D INDIA
LTD(MANOJPRASAD.SINGH@GMAIL.COM)(1205021500)(RESPONDENT)
ABHISHEK(ABHISHEK@MINDSPRIGHT.CO.IN)() (RESPONDENT)
MINDSPRIGHT
LEGAL(DELHI@MINDSPRIGHT.CO.IN)(9999469777)(PETITIONER)
MANOJ PRASAD (MANOJPRASAD.SINGH@GE.COM)()(RESPONDENT)
MINDSPRIGHT LEGAL(DELHI@MINDSPRIGHT.CO.IN)()(RESPONDENT)
KAUSTUBH SINHA
(KAUSTUBH@ADHRITLEGAL.IN)(9891068254) (RESPONDENT)

10 RFA-443/2022 SULEKHA KARIR MARWAHA SUMIT RANA
CM APPL. 3371/2020  |V/s MUKESH KARIR & ORS
CM APPL. 3373/2020

OTHER DETAILS OF ADVOCATES:

1 RFA-344/2023 RAMESH CHANDER GUPTA MANSI CHADHA, AMIT KUMAR
CM APPL. 21681/2023 |V/s RAM NIWAS GUPTA
CM APPL. 37279/2023
(CROSS OBJ.)

OTHER DETAILS OF ADVOCATES:

RAMESH (RAMESHCGUTPA52@GMAIL.COM)(9811559945)(PETITIONER)
MANSI CHADA
(CHADHAANDASSOCIATES@REDIFFMAIL.COM)(9910772005)(PETITIONER

YASHVIR SETHI , MANISHA
NARAIN(KGA.ADVOCATES@GMAIL.COM)(9582883432)(PETITIONER)
CHADHA(CHADHAANDASSOCIATES@REDIFFMAIL.COM)()(RESPONDENT)

AMIT KUMAR
(ADVOCATEAMIT15JUNE@GMAIL.COM)(9582883432)(RESPONDENT)
12 RFA-834/2023 KAMAL SHARMA NARENDRA KALRA, PRATEEK
CM APPL. 53044/2023 |V/s MUSKAN SHARMA & ANR. PRABHAKAR

CM APPL. 53045/2023
CM APPL. 53046/2023

OTHER DETAILS OF ADVOCATES:
K.C.. KALRA &
CO.(KALRA.NARENDRA@GMAIL.COM)(9811403864) (PETITIONER)

K.C. KALRA(KALRA.NARENDRA@GMAIL.COM)(9811403864) (PETITIONER)
K.C. KALRA(KALRA.NARENDRA@GMAIL.COM)(9811403864) (PETITIONER)
MUSKAN SHARMA AND ANR.(STANDINGCOUNSELGNCTD@GMAIL.COM,
DHCPROSECUTIONDELHIPOLICE@GMAIL.COM,
DELHIHIGHCO)()(RESPONDENT)
DHC(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM,
STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

MUSKAN
SHARMA(LAWAFFAIR@GMAIL.COM,DHCPROSECUTIONDELHIPOLICE@GM
AIL.COM,STANDINGCOUNSELGNCTD@GMC)()(RESPONDENT)

ASHOK ANAND, DELHI HIGH COURT(LAWAFFAIR@GMAIL.COM,
DELHIHIGHCOURT@NIC.IN)()(RESPONDENT)

PRATEEK
PRABHAKAR(ADV.PRATEEKSHARMAO8@GMAIL.COM)(9813492800)(PETITI
ONER)
13 RFA-897/2023 SARABHJEET SINGH DONIKA WAHI, PRADEEP KUMAR
CM APPL. 57948/2023  |V/s MUNNA LAL PANDEY SHUKLA

OTHER DETAILS OF ADVOCATES:

SHYAM BABU(ADVDONIKA@GMAIL.COM)()(PETITIONER)

MUNNA LAL PANDEY (MLPANDEY73@GMAIL.COM)()(RESPONDENT)
PRADEEP KUMAR
SHUKLA(PRADEEP.ADV451@GMAIL.COM)(9540855106) (RESPONDENT)
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RFA-947/2023
CM APPL. 61810/2023
CM APPL. 36757/2024

RFA-166/2024
CM APPL. 13855/2024

CM APPL. 17139/2024
CM APPL. 17140/2024
In RFA-202/2024

RFA-327/2024
CM APPL. 29208/2024
CM APPL. 66407/2024

CM APPL. 58820/2024
In RFA(OS)-24/2024
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V.B. SINGH AND ANR RAHUL SINGH, YASHIKA KATYAL,
V/s M/S JAINA PROPERTIES PVT LTD  |FAREHA AHMAD KHAN, SAIVI
AND ORS KUMARI

OTHER DETAILS OF ADVOCATES:

K.S. SINGH(KSSLEGAL@YAHOO.CO.IN)(9810010704) (PETITIONER)

M/S JAINA PROPERTIES PVT LTD AND
ORS(ADV.SANDEEP11@GMAIL.COM, SURYAKANT18@OUTLOOK.COM,
FAREHA.AHMADKHAN@AKTLAWOFFICES)()(RESPONDENT)

SAIVI KUMARI(SAIVIKUMARIO1@GMAIL.COM)(8130912202) (PETITIONER)
FAREHA AHMAD
KHAN(FAREHA.AHMADKHAN@GMAIL.COM)(9810644877)(RESPONDENT)
SAIVI KUMARI(SAIVIKUMARIO1@GMAIL.COM)(8130912202)(PETITIONER)

SANJIV TYAGI AMIT TYAGI, ABHISHEK VERMA
V/s RAJIV TYAGI @ RAJIV MOHAN
TYAGI

OTHER DETAILS OF ADVOCATES:
AADHYA LEGAL(INFO@AADHYALEGAL.COM)()(PETITIONER)

ABHISHEK
VERMA(A.VERMA.CLC@GMAIL.COM)(7055858400)(PETITIONER)
JAI SINGH (NOW DECEASED) ABHINAV SINGH RAGHUVANSHI

REPRESENTED THROUGH LR & ANR.
V/s RICHY RESPLENDENT RAJ & ANR.

OTHER DETAILS OF ADVOCATES:

SURJIT KAUR CHAMAN KUMAR SHARMA, ANIL
V/s DR KRISHNA BATRA KUMAR SAHU

OTHER DETAILS OF ADVOCATES:

ANIL KUMAR SAHU(ALLIPCARE@GMAIL.COM)(9810134793)(PETITIONER)
SAMEER
DEWAN(SAMEERDEWAN123@REDIFFMAIL.COM)(0)(RESPONDENT)

ANIL KUMAR SAHU(ALLIPCARE@GMAIL.COM)(9810134793)(PETITIONER)

KARAN LUTHRA RAJIV DEWAN
V/s LATE SHRI M. K. SUBBA (THROUGH
LRS)

OTHER DETAILS OF ADVOCATES:
RAJIV

DEWAN (RAJIVDEWAN123@YAHOO.COM)(9811673338) (PETITIONER)
KUNAL(KUNAL@IREGAL.IN)()(RESPONDENT)
RAGHAV(RAGHAV@IREGAL.IN)()(RESPONDENT)
DEEPAK(DEEPAK@IREGAL.IN)()(RESPONDENT)

RAJIV

DEWAN (RAJIVDEWAN123@YAHOO.COM)(9811673338) (PETITIONER)
KUNAL(KUNAL@IREGAL.IN)(0)(RESPONDENT)
RAGHAV(RAGHAV@IREAL.IN)(0)(RESPONDENT)
MANSRI(MANSRI25@GMAIL.COM)(0)(RESPONDENT)

ARJUN (ARJUN@SATYALAW.COM)(0)(RESPONDENT)
AMACLEGAL(LEGAL@AMACLEGAL.COM)(0)(RESPONDENT)
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J.R. COURT NO. 5, NEW COURTS BLOCK, GROUND FLOOR
BEFORE MS. BHAWANI SHARMA,(DHJS),JOINT REGISTRAR (JUDICIAL)

HYBRID MODE
AT 11:00 A.M.
https://irdhc.webex.com/meet/jrdhc5
ITEM CASE NUMBER PARTY NAME ADVOCATE NAME
NUMBER
CASES LISTED BEFORE REGISTRARS
1 CM(M)-565/2016 PRAKASHI DEVI & ORS RAJ KUMAR LOCHAKIA, CHETANYA

V/s MAHABIR STEEL ROLLING MILLS & ORS SINGH, SUNIL KUMAR JHA

OTHER DETAILS OF ADVOCATES:
CHETANYA SINGH(CHETANYA@CRLEGAL.IN)(9810388850)(RESPONDENT)
SUNIL KUMAR JHA(ADV.SUNILJHA@GMAIL.COM)(9711684779)(RESPONDENT)

CM APPL. 50296/2022 |S STEPHEN INDERJEEET, INDERJEET SAROOP,
CM APPL. 50297/2022 |V/s OM PRAKASH & ORS RAGHAV SAROOP, ABHISHEK
In CM(M)-10/2019 MUDGAL

OTHER DETAILS OF ADVOCATES:
INDERJEEET()(9818864767)(PETITIONER)

INDERJEET SAROOP()(9810245367)(PETITIONER)

RAGHAV SAROOP(RAGSAR.SAROOP@GMAIL.COM)(9999462358)(PETITIONER)

ABHISHEK
MUDGAL(ADVOCATEABHISHEKMUDGAL@GMAIL.COM)(9818582376)(RESPONDENT)
CM(M)-1365/2019 SANDEEP KUMAR K D SAINI

CM APPL. 41297/2019 |\V/s AMARJEET KAUR

OTHER DETAILS OF ADVOCATES:
K D SAINI()(9810420042)(PETITIONER)

CRL.A.-208/2024 N ARJUN MALIK, MOHD. SAJID
CRL.M.A. 7259/2024 V/s STATE OF NCT OF DELHI & ORS. & ORS.

OTHER DETAILS OF ADVOCATES:
MOHD. SAJID (MSAJIDADV@GMAIL.COM)(9810031360)(RESPONDENT)

CRL.L.P.-650/2017 STATE TARANG SRIVASTAVA, RAJESH
CRL.M.A. 18503/2017 |V/s SURAJ SHAW RANJAN

OTHER DETAILS OF ADVOCATES:

CRL.L.P.-114/2021 M/S EICHER MOTORS LTD PRITHVI SINGH
CRL.M.A. 6346/2025 V/s SHRI DAVENDER SINGH
CRL.M.A. 6347/2025

OTHER DETAILS OF ADVOCATES:
DIVA ARORA(DIVA@FIDUSLAWCHAMBERS.COM)(9911167179)(PETITIONER)
EICHER MOTORS LTD(LITIGATION@FIDUSLAWCHAMBERS.COM)()(PETITIONER)

DIVA ARORA

MENON(LITIGATION@FIDUSLAWCHAMBBERS.COM)(9911167179)(PETITIONER)
CRL.M.C.-3741/2022 RAVINDER PRATAP SINGH RAGHAVENDRA PRATAP SINGH,
CRL.M.A. 22995/2022 |V/s STATE GOVT. OF NCT OF DELHI AND ORS. ROBERT JOHN, RAJ KUMAR,
CRL.M.A. 994/2024 MALDEEP SIDHU

CRL.M.A. 995/2024

OTHER DETAILS OF ADVOCATES:

LANS LAW (LANSLAWFIRM@GMAIL.COM)()(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168) (RESPONDENT)
IANS LAW FIRM(IANSLAWFIRM@GMAIL.COM)()(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168) (RESPONDENT)
IANS LAW FIRM(IANSLAWFIRM@GMAIL.COM)(9818200000)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
MALDEEP SIDHU(MALDEEP_SIDHU@YAHOO.COM)(9810265785)(RESPONDENT)

OTHER
INFORMATION
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C.R.P.-42/2020

CM APPL. 8925/2020
CM APPL. 8927/2020
CM APPL. 8928/2020

C.R.P.-258/2024
CM APPL. 51141/2024
CM APPL. 51142/2024

FAO-99/2008
CM APPL. 43410/2023
CM APPL. 43411/2023

CM APPL. 39134/2024
CM APPL. 39135/2024
In FAO-278/2009

CM APPL. 44942/2024
In FAO-287/2018

LA.APP.-117/2023

CM APPL. 17655/2023
WITH LA.APP.
197/2022

CM APPL. 11553/2025
In LPA-628/2024

CM APPL. 11158/2025
In LPA-629/2024

Advance List

BALRAJ
V/s ARSHAD & ORS

SHOEB SHAKEEL & CO

OTHER DETAILS OF ADVOCATES:
SHOEB SHAKEEL & CO()(9871424829)(PETITIONER)

M/S BEST CITY ESTATE MANAGEMENT PVT. NAZIA PARVEEN, NAMAN SINGHAL
LTD

V/s M/S CELERITY CONSULTING PVT. LTD. &

ORS.

OTHER DETAILS OF ADVOCATES:

SANJEEV SAGAR AND NAZIA
PARVEEN(NAAZANSARI81@GMAIL.COM)(9278693021)(PETITIONER)
JATIN(JATINRAJPAL@YAHOO.COM)(0)(RESPONDENT)
SURESH(CA@SURESHSANT.COM)(0)(RESPONDENT)

NAMAN SINGHAL(PARAMSANTLEGAL@GMAIL.COM)(7701841949)(PETITIONER)

HARJIT KAUR SANJEEV BHATNAGAR, ATUL NIGAM,

V/s STATE & ORS. A P SINGH, ASTANDER KUMAR,
SASAN & SASAN, ATUL NIGAM,
LAKSHAY DHAMIJA

OTHER DETAILS OF ADVOCATES:
ATUL NIGAM , TANVI NIGAM(ANIGAM.LAW@GMAIL.COM)(9810049589)(PETITIONER)
GNCTD(LAW-GNCTD@DELHI.GOV.IN)() (RESPONDENT)

ATUL NIGAM(ANIGAM.LAW@GMAIL.COM)(9810049589)(PETITIONER)

LAKSHAY DHAMIJA(LAKSHAYADV1608@GMAIL.COM)(9873627270)(RESPONDENT)

RAJ GULATI & ORS. K.A. DEWAN & DEEPAK DEWAN,
V/s STATE & ORS VAIBHAV MISHRA, JATIN SAPRA

OTHER DETAILS OF ADVOCATES:

V SHUKLA , VAIBHAV
MISHRA(ADVMISHRA@HOTMAIL.COM)(9953081960) (PETITIONER)

JATIN SAPRA(JATINSAPRA1312@GMAIL.COM)(9899054303)(PETITIONER)

BHARAT & ANR AJIT RAJPUT, RAJAN SOOD
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:
AJIT RAJPUT()(9899041830)(PETITIONER)

RAJAN SOOD (ADVRAJANSOOD@GMAIL.COM)(9311903346) (PETITIONER)
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
PROCT(PORCTDLI2022@GMAIL.COM)(0)(RESPONDENT)

DELHI METRO RAIL CORPORATION LTD. KAMANA PRADHAN, AMAN
V/s MS. KUSUM LATA JAIN & ANR. MEHROTRA

OTHER DETAILS OF ADVOCATES:

ARJUN
NATARAJAN(ADV.ARJUNNATARAJAN@GMAIL.COM)(9899640295)(PETITIONER)
DELHI METRO RAIL CORPORATION
LTD(SVKUTEDMRC@GMAIL.COM)(8826136555)(PETITIONER)

DHAMIJA & ASSOCIATES(DHAMIJAASSOCIATES@YAHOO.COM)()(RESPONDENT)
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)()(RESPONDENT)
SURABH(SURABHIGUHA@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR

TRIPATHY (STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

AMAN MEHROTRA(LLOYD.AMAN91@GMAIL.COM)(9818522926)(RESPONDENT)

MUNICIPAL CORPORATION OF DELHI NAZIA PARVEEN, RAJIV AGARWAL,
V/s SH. RAKESH MANN RAJIV AGARWAL, RAJAN TYAGI

OTHER DETAILS OF ADVOCATES:

SAGAR AND SAGAR(SAGARANDSAGAR@LIVE.COM)(0)(PETITIONER)
RAJIV AGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(RESPONDENT)
RAJIV AGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(RESPONDENT)
RAJAN TYAGI(RAJANTYAGI17@GMAIL.COM)(9958523388)(PETITIONER)

MUNICIPAL CORPORATION OF DELHI NAZIA PARVEEN, RAJIV AGARWAL,
V/s SH. MAHIPAL RAJIV AGARWAL, RAJAN TYAGI
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CM APPL. 11552/2025
In LPA-630/2024

MAC.APP.-687/2013
CM APPL. 67625/2024
CM APPL. 67626/2024
WITH MAC.APP.
689/2013

MAC.APP.-1024/2018
CM APPL. 48308/2018
CM APPL. 48310/2018
CM APPL. 6665/2023
CM APPL. 44250/2023
CM APPL. 28376/2024
WITH MAC.APP.
1064/2018

MAC.APP.-1064/2018
CM APPL. 49931/2018
CM APPL. 1491/2023

MAC.APP.-627/2019

MAC.APP.-128/2020
CM APPL. 8730/2020

MAC.APP.-158/2020
CM APPL. 9857/2020

MAC.APP.-26/2022
CM APPL. 5160/2022
CM APPL. 58370/2024
WITH MAC.APP.
28/2022

MAC.APP. 32/2022
MAC.APP. 33/2022

Advance List

OTHER DETAILS OF ADVOCATES:

SAGAR AND SAGAR(SAGARANDSAGAR@LIVE.COM)(0)(PETITIONER)
RAJIV AGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(RESPONDENT)
RAJAN TYAGI(RAJANTYAGI17@GMAIL.COM)(9958523388)(PETITIONER)

MUNICIPAL CORPORATION OF DELHI NAZIA PARVEEN, RAJIV AGARWAL,
V/s SANDEEP KHURANA RAJIV AGARWAL, RAJAN TYAGI

OTHER DETAILS OF ADVOCATES:
RAJIV AGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(RESPONDENT)
RAJAN TYAGI(RAJANTYAGI17@GMAIL.COM)(9958523388)(PETITIONER)

THE ORIENTAL INSURANCE CO LTD J P N SHAHI, NAVNEET GOYAL, OM
V/s SMT MUNNI DEVI & ORS PRAKASH GOYAL & CO

OTHER DETAILS OF ADVOCATES:
JPN SHAHI(ADVIJPNSHAHI@GMAIL.COM)(0)(PETITIONERY)
NAVNEET GOYAL(NAVNEETGOYAL.ADV@GMAIL.COM)(9811224831)(RESPONDENT)

M/S SURJEET AUTOMBILES TRADE & CORPORATE JURISTS,
V/s UMESH & ORS NISHANT KUMAR, MOHIT NANDWANI

OTHER DETAILS OF ADVOCATES:

TRADE & CORPORATE JURISTS()(9891721157)(PETITIONER)

MOHIT NANDWANI ()(9899937993)(PETITIONER)

MOHIT NANDWNAI(ADVMOHITNANDWANI@GMAIL.COM)(9899993799)(PETITIONER)
MOHIT NANDWANI(ADVMOHITNANDWANI@GMAIL.COM)(9899937993)(PETITIONER)

M/S SURJEET AUTOMBOILES TRADE & CORPORATE JURISTS,
V/s UMESH & ORS NISHANT KUMAR

OTHER DETAILS OF ADVOCATES:
TRADE & CORPORATE JURISTS()(9891721157)(PETITIONER)
MOHIT NANDWANI(ADVMOHITNANDWANI@GMAIL.COM)(9899937993)(PETITIONER)

SAJAN & ANR KAPIL LAWANI, PRADEEP GAUR &
V/s THE ORIENTAL INSURANCE CO LTD & ORS |ASSOCIATES

OTHER DETAILS OF ADVOCATES:
KAPIL LAWANI()(9810811211)(PETITIONER)

THE NATIONAL INSURANCE CO LTD J P N SHAHI & ASSOCIATES, HETU
V/s IRFAN & ORS ARORA SETHI

OTHER DETAILS OF ADVOCATES:
J P N SHAHI & ASSOCIATES()(9811148998)(PETITIONER)

HETU ARORA
SETHI(HETUARORASETHIADV@GMAIL.COM)(9910904298)(PETITIONER)
NATIONAL INSURANCE CO LTD ATTIN SHANKAR RASTOGI

V/s RAM PAL & ORS

OTHER DETAILS OF ADVOCATES:
ATTIN SHANKAR RASTOGI()(9654491258)(PETITIONER)
ATTIN SHANKAR RASTOGI(ATTIN@ILOLEGAL.COM)(9811778900)(PETITIONER)

LAL MOHMMED & ORS. PRASHANT KUMAR, SHADAB HUSAIN
V/s RAJA BHAIYA & ORS. KHAN, VANDANA TANEJA

OTHER DETAILS OF ADVOCATES:

VIKRAM KUMAR, PRASHANT
KUMAR(PKROY00714@GMAIL.COM)(7011720053)(PETITIONER)
RUDRA KAHLON(RUDRAKAHLON@GMAIL.COM)()(RESPONDENT)



24

25

26

27

28

29

30

06.03.2025

MAC.APP.-28/2022
CM APPL. 5376/2022
CM APPL. 5224/2025

MAC.APP.-33/2022
CM APPL. 6749/2022
CM APPL. 6750/2022
CM APPL. 54142/2024

MAC.APP.-299/2023
CM APPL. 29266/2023

MAT.APP.(F.C.)-
76/2024
CM APPL. 13964/2024

CM APPL. 4850/2024
CM APPL. 4851/2024
In RC.REV.-521/2019

RFA-516/2013
CM APPL. 17690/2013
CM APPL. 632/2015

RFA-617/2019

CM APPL. 30376/2019
CM APPL. 30377/2019
CM APPL. 5418/2023

Advance List

VIKRAM KUMAR , PRASHANT KUMAR()(7011720053)(PETITIONER)
VANDANA TANEJA(VANDANAKAHLON@HOTMAIL.COM)(9868576800) (RESPONDENT)

LAL MOHMMED PRASHANT KUMAR, VANDANA
V/s RAJA BHAIYA & ORS. TANEJA

OTHER DETAILS OF ADVOCATES:

VIKRAM KUMAR, PRASHANT
KUMAR(PKROY00714@GMAIL.COM)(7011720053)(PETITIONER)

VIKRAM KUMAR, PRASHANT
KUMAR(PKROY00714@GMAIL.COM)(7011720053)(PETITIONER)

RUDRA KAHLON(RUDRAKAHLON@GMAIL.COM)()(RESPONDENT)

RUDRA KAHLON(RUDRAKAHLON@GMAIL.COM)()(RESPONDENT)

RUDRA KAHLON(RUDRAKAHLON@GMAIL.COM)()(RESPONDENT)

VIKRAM KUMAR ()(7011720053)(PETITIONER)

VANDANA TANEJA(VANDANAKAHLON@HOTMAIL.COM)(9868576800)(RESPONDENT)

BABU MIYA PRASHANT KUMAR, SHADAB HUSAIN
V/s RAJA BHAIYA & ORS (TATA AIG GENERAL |KHAN, VANDANA TANEJA
INSURANCE COMPANY LTD.)

OTHER DETAILS OF ADVOCATES:

VIKRAM KUMAR , PRASHANT
KUMAR(PKROY00714@GMAIL.COM)(7011720053)(PETITIONER)

RUDRA KAHLON(RUDRAKAHLON@GMAIL.COM)()(RESPONDENT)

VIKRAM KUMAR , PRASHANT KUMAR()(7111720053)(PETITIONER)

VANDANA TANEJA(VANDANAKAHLON@HOTMAIL.COM)(9868576800)(RESPONDENT)

AKASH BIJAY KUMAR
V/s JCL OM PRAKASH AND ORS (ICICI
LOMBARD GENERAL INSURANCE CO. LTD.)

OTHER DETAILS OF ADVOCATES:

BIJAY KUMAR(BIJAYKUMAR521@GMAIL.COM)(9868951697)(PETITIONER)
BIJAY KUMAR(BIJAYKUMAR521@GMAIL.COM)(9868951697)(PETITIONER)
ICICI LOMBARD GENERAL INSURANCE CO LTD()(9810167439)(RESPONDENT)
R()(9810167439)(RESPONDENT)

SHRUTI BATRA
V/s UMESH BATRA

DIVYA UPADHYAY

OTHER DETAILS OF ADVOCATES:
DIVYA UPADHYAY(DIVYA.UPADHYAY11@GMAIL.COM)(8076086377)(PETITIONER)
SHRUTI()(9557361117)(PETITIONER)
UMESH()(8826159983) (RESPONDENT)

AMRIK SINGH KHURANA & ANR
V/s SARDAR JOGINDER SINGH SONI
(DECEASED) THR LRS

ANIL HOODA, ANIL KUMAR

OTHER DETAILS OF ADVOCATES:
ANIL HOODA()(9810307802)(PETITIONER)

ANIL HOODA(HOODAADVOCATE@YAHOO.COM)(9810307802)(PETITIONER)
RAJIV(RAJIVDEWAN123@YAHOO.COM) () (RESPONDENT)

THE UNION BANK OF INDIA ADITYA MADAN, RAJAT MALHOTRA
V/s THE INDUSTRIAL DEVELOPMENT BANK OF
INDIA LIMITED AND ORS

OTHER DETAILS OF ADVOCATES:

N PRAKASH ZEBA KHAIR, GURMEET SINGH
V/s M/S CONSOLIDATED CARPET INDUSTRIES INARULA, ADITYA BHARECH
LTD

OTHER DETAILS OF ADVOCATES:

ZEBA KHAIR()(9810602612)(PETITIONER)

ZEBA KHAIR , SHIVAMBIKA
SINHA(ASSOCIATE@LEGESWORLD.COM)(9810602612)(PETITIONER)

R K SHARMA (RK.SHARMA1595@GMAIL.COM)()(RESPONDENT)

GURMEET SINGH NARULA(GNARULA@HOTMAIL.COM)(9811067017)(RESPONDENT)
ADITYA BHARECH(ADITYA.BHARECH@ZONLEGAL.COM)(9811351327)(RESPONDENT)
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RSA-48/2023

CM APPL. 9877/2023
CM APPL. 9878/2023
CM APPL. 30889/2023

CM APPL. 1240/2023

CM APPL. 35063/2023
CM APPL. 35075/2023
CM APPL. 46678/2023
CM APPL. 47545/2023
CM APPL. 20814/2024
In TR.P.(C.)-16/2022

W.P.(C)-6196/2024
CM APPL. 25835/2024
CM APPL. 49949/2024
WITH W.P.(C)
6201/2024

W.P.(C)-6201/2024
CM APPL. 25854/2024
CM APPL. 49972/2024

W.P.(CRL)-141/2025
CRL.M.A. 1194/2025

W.P.(CRL)-624/2025
CRL.M.A. 5809/2025

Advance List

PRABHAKAR POKHRIYAL
V/s SH SURENDRA SINGH CHEEMA & ANR.

MRINALINI SEN GUPTA, GURMAN
CHAHAL

OTHER DETAILS OF ADVOCATES:
MRINALINI SEN(MRINALINISGUPTA@GMAIL.COM)(9873367274)(PETITIONER)
R()(9810322404)(RESPONDENT)

MRINALINI SEN(MRINALINISGUPTA@GMAIL.COM)(9873367274)(PETITIONER)
R()(9810322404)(RESPONDENT)

GURMAN CHAHAL(GURMANCHAHAL@YAHOO.CO.IN)(9716148925)(RESPONDENT)

-SHRI. GAURAV GUPTA & ORS. JAIDEEP SINGH, SIDDHARTH
V/s SH. SRI RAM GUPTA & ORS. AGGARWAL

OTHER DETAILS OF ADVOCATES:
FIROZABAD ()(9837414779)(PETITIONER)

GAURAV GUPTA()(9582543021)(PETITIONER)

JAIDEEP SINGH(JAIDEEP.SINGH72@GMAIL.COM)(9871568789)(PETITIONER)
SHOBHA GUPTA()(9891366360)(PETITIONER)

A GAUTAM()(9212310462)(RESPONDENT)

SUDHA GUPTA()(9837047164)(RESPONDENT)

SHOBHA GUPTA()(9891366360)(RESPONDENT)

RAM GUPTA()(9899450460)(RESPONDENT)

ARUN GUPTA()(9650731843)(RESPONDENT)

JAIDEEP SINGH(JAIDEEPSINGH72@GMAIL.COM)(9871568789)(PETITIONER)
SIDDHARTH AGGARWAL(SA9870@GMAIL.COM)(9871588350)(RESPONDENT)

SUDHA GUPTA MOHIT CHAUDHARY
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
MOHIT CHAUDHARY (KUSHAL82KUMAR@GMAIL.COM)(9810663997)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

ARUN AGGARWAL(ADVARUN36@GMAIL.COM,

PRAVEENA1807@HOTMAIL.COM)() (RESPONDENT)

BANK OF BARODA(CS.HO@BANKOFBARODA.COM, SUPPORT-
BLOI@MHA.GOV.IN,FRRODLI@NIC.IN)()(RESPONDENT)

MOHIT CHAUDHARY (KUSHAL82KUMAR@GMAIL.COM)(9810663997)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

ARUN AGGARWAL(ADVARUN36@GMAIL.COM)(0)(RESPONDENT)

SHRI. VISHNU BHAGWAN MOHIT CHAUDHARY
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

MOHIT CHAUDHARY, SRISHTI BAJPAI(KAUSHAL82KUMAR@GMAIL.COM,
MOHITCHAUDHARY2020@GMAIL.COM)(9810663997)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM, ADVARUN36@GMAIL.COM,
PRAVEENA1807@HOTMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR GUPTA & ANR. HEMRAJ MURMU
V/s THE STATE (GOVT. OF NCT OF DELHI) &
ORS.

OTHER DETAILS OF ADVOCATES:

KAMAL SINGH(KSKHOLI@LEGUMPERITIS.COM)(9599969620)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

PIYUSH SACHDEVA & ORS. GURVINDER SINGH KHALSA
V/s STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

GURVINDER
SINGH(ADVOCATEGURVINDER@GMAIL.COM)(9868873138)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
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CASES LISTED BEFORE REGISTRARS

1

BAIL APPLN.- SURESH CHAND MALAYA KUMAR CHAND

3539/2022(Disposed |V/s STATE THROUGH SHO PS NAVI KARIM
off case) NEW DELHI

OTHER DETAILS OF ADVOCATES:
MALAYA CHAND(MALAYA_CHAND@YAHOO.COM)()(PETITIONER)
KAPIL

Advance List

OTHER
INFORMATION

SHARMA(DHCPROSECUTIONDELHIPOLICE@QGMAIL.COM)(9891919168)(RESPONDENT)
CRL.M.C.-441/2025 |ABHISHEK KUMAR ASHT AND ANR ANUBHAV AGRAWAL, BENU DHAWAN

CRL.M.A. 2128/2025 |V/s STATE NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES:
ANUBHAV AGRAWAL

(ANUBHAVAGRAWAL.LEGAL@GMAIL.COM)(9870270278)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
BENU DHAWAN(BHAVYA41999@GMAIL.COM)(9212305131)(PETITIONER)

CRL.M.C.-489/2025 |SHAHBAZ & ANR. AKHLAK ALI, DHEERENDRA KUMAR

V/s STATE NCT OF DELHI & ANR. YADAV

OTHER DETAILS OF ADVOCATES:

AKHILESH ALI(AKHILAKALIADVOCATE@GMAIL.COM)(9891651440)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

DHEERENDRA KUMAR

YADAV(ADVOCATEDHEEREBDRA0210@GMAIL.COM)(9871861442)(PETITIONER)
CRL.M.C.-492/2025 [RAVI KUMAR & ORS. ANIL KUMAR, DANISH

CRL.M.A. 2329/2025 |V/s THE STATE GOVT. OF NCT OF DELHI AND
ORS.

OTHER DETAILS OF ADVOCATES:

ANIL KR SHARMA(SHARMAANILKUMAR66@YAHOO.COM)(9810180140)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

DANISH (PATHAN.DANISH922 @GMAIL.COM)(9911387037)(RESPONDENT)
CRL.M.C.-715/2025 |RAHUL CHAWLA MANOJ KUMAR GAHLAUT

CRL.M.A. 3426/2025 |V/s STATE NCT OF DELHI THROUGH SHO
POLICE STATION PATEL NAGAR & ANR.

OTHER DETAILS OF ADVOCATES:

M.K GAHLAUT(MANOJ28GAHLAUT@GMAIL.COM)(9717266278)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

CRL.M.C.-886/2025 [NOOR MOHAMMAD YASHU RUSTAGI
CRL.M.A. 4103/2025 |V/s THE STATE GOVT. OF NCT OF DELHI &
ANR.
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OTHER DETAILS OF ADVOCATES:
ASHU BIDHURI (ASHUBIDHURI5996 @GMAIL.COM)(8447712548)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
CRL.M.C.-924/2025 |ASHISH SHARMA & ORS. HIREIN SHARMA
CRL.M.A. 4265/2025 |V/s THE STATE GOVT OF NCT OF DELHI &
ANR.

OTHER DETAILS OF ADVOCATES:

HIREIN SHARMA
(HIREINSHARMAADVOCATE@GMAIL.COM)(9811367166)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

CRL.M.C.-1020/2025 [SANDEEP SHANKAR BHATTACHARYA @ VIKAS MISHRA, DALIP MISHRA
ARMAAN SHANKAR SHHARMA AND ORS
V/s STATE THROUGH SHO AND ANR

OTHER DETAILS OF ADVOCATES:

VIKAS MISHRA (HSHARMA1976 @GMAIL.COM)(9868240214)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
DALIP MISHRA(MISHRADALIP87@GMAIL.COM)(9599175017)(RESPONDENT)

CRL.M.C.-1211/2025 [ISHWAR KUMAR ASHT AND ANR ANUBHAV AGRAWAL
CRL.M.A. 5423/2025 |V/s STATE (NCT OF DELHI) AND ANR

OTHER DETAILS OF ADVOCATES:

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
CRL.M.C.-1214/2025 AZAD KHAN PANKAJ GUPTA, SONAL CHAUHAN

CRL.M.A. 5426/2025 |V/s GOVT. OF NCT OF DELHI AND OTHERS

OTHER DETAILS OF ADVOCATES:

PANKAJ GUPTA ()(9646230101)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SONAL CHAUHAN(SONAL.CHAUHAN.ADV@GMAIL.COM)(9871234645) (RESPONDENT)

CRL.M.C.-1260/2025 YASH PANDEY & ORS. PARVEEN KUMAR, DIKSHANT KUMAR
CRL.M.A. 5638/2025 |V/s STATE GOVT. OF NCT OF DELHI & ORS.
CRL.M.A. 5639/2025

OTHER DETAILS OF ADVOCATES:

PARVEEN KUMAR DUHAN(PK0067 @GMAIL.COM)(9268140258)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICEQGMAIL.COM)(9891919167)(RESPONDENT)
DIKSHANT KUMAR(ADV.DIKSHANTKUMAR@GMAIL.COM)(9555009308) (RESPONDENT)

CRL.M.C.-1367/2025 [POOJA SAWHNEY PANKAJ VIVEK
CRL.M.A. 5990/2025 |V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
PV BALAYAN(PVBALAYAN@GMAIL.COM)(9811215778)(PETITIONER)
PANKAJ VIVEK(PANKAJVIVEK@QGMAIL.COM)(9811215778)(RESPONDENT)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
CRL.M.C.-1426/2025 |SAURABH BANSAL TARUN KHANNA

V/s STATE GOVT. OF NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:
TARUN KHANNA(T.KHANNA@YMAIL.COM)(9650446866) (PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
CRL.M.C.-1462/2025 MANISH DUTTA HEMANT SHAH, HEMANT SHAH

CRL.M.A. 6552/2025 |V/s STATE (NCT OF DELHI) AND ANR.

OTHER DETAILS OF ADVOCATES:
HEMANT

Advance List
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SHAH(HEMANT@CHAMBERSOFHEMANTSHAH.COM)(9873966678)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
HEMANT SHAH(SHAH.HEMANT.MAIL@GMAIL.COM)(9873966678)(RESPONDENT)

CRL.M.C.-1506/2025 NAVEEN KUMAR AND ORS SARANSH GARG
CRL.M.A. 6820/2025 |V/s STATE GNCT OF DELHI AND ANR
CRL.M.A. 6821/2025

OTHER DETAILS OF ADVOCATES:

R.K GUPTA ()(9999333992)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

W.P.(CRL)- KALIM SHEIKH CHETAN BHARDWAJ
2651/2024(Disposed [V/s STATE GNCT OF DELHI
off case)

OTHER DETAILS OF ADVOCATES:

W.P.(CRL)-232/2025 INITIN LOHIYA ANILENDRA PANDEY
CRL.M.A. 1954/2025 |V/s STATE OF NCT DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

W.P.(CRL)-278/2025 |SH. MANISH KANDPAL & ORS. MAROOF AHMAD, AMIT KUMAR
CRL.M.A. 2427/2025 |V/s STATE NCT OF DELHI AND ANR SINGH

CRL.M.A. 2428/2025

CRL.M.A. 2429/2025

OTHER DETAILS OF ADVOCATES:
AMIT KUMAR SINGH(JURISPRUDENCEO11@GMAIL.COM)(9871291420)(PETITIONER)
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